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LOK SABHA DEBATES

i  .

LOK SABHA
r  " ■

Thursday, A pril 15, 1982fC haitra  25, 1904 
(Saka)

The Lok Sabha met at Eleven of the 
Clock.

[M r. S p e a te r  in the Chair]

*T, STPT I

OBITUARY REFEREN CES

M R. SPEAKER: H on, M embers, I  have
lo inform the House of the sad demise 
o f one o f our form er colleagues, Shri 
B. P. M andal, who was a  m em ber o f  
the Fourth  and Sixth Lok Sabha during 
1967— 70 and 1977— 79 from  M adhepura 
constituency o f Bihar. Earlier, he had 
been a M ember o f Bihar Legislative A s-
sembly during 1952— 57, 1962— 67 and 
also 1972-75. He was also a member of 
Bihar Legislative Council fo r some time 
in 1968, H e was appointed M inister o f 
Health, G overnm ent o f Bihar during 1967 
and became Chief M inister o f B ihar in

1968.

An active social worker, he devoted him -
self to  the cause o f H&rijan uplift and 
founded several schools and colleges.

He was a M ember o f  the Public Ac-
counts Comm ittee during 1977— 79. H e 
was Chairm an o f the Backward Classes 
Commission which was appointed in  1979.

He passed away on 13 April, 1982 at 
the age o f 64.

We deeply m ourn the loss o f this 
friend and I  am  Sure the House will join

' 2

m e in conveying our condolences to  the 
bereaved family.

1 have also to inform e the H ouse o f 
the sad demise of Pandit Parm anand who 
had  played a  notable ro le in  freedom  
struggle. H e was an  em inent revolutio-
nary  and a  Founder M em ber of the 
G adar Party  who staked his life fo r the 
cause of freedom  of the country. H e 
was sentenced to death in the fam ous 
Lahore Conspiracy Case. Later on the 
death sentence w as converted into tha t of 

life im prisonm ent and he was te n t to  the 
notorious prison in the A ndam an Island.

In  all, it is understood, that he suffer-
ed im prisonment fo r over 40 years, but 
this could n o t be and the iron will and 
the sprit of this valiant fighter o f our 
country.

H e was the President o f Sara Bharat 
Freedom  Fighters’ Organisation and I  had 
the privilege o f meeting him  the other day 
in  Delhi. I  was greatly impressed by 
his deep dedication to  the cause o f the 
country and patriotism .

H e passed away in D elhi on  13 April, 
1982 at the age o f 93.

I  am  sure the House wiU join m e in 
conveying our condolences to the berea-
ved family.

The House may stand in silence fo r a 
short while to  express its sorrow.

*

(The Members then stood in silcnce for 
a short while).

W R T  i r f t w ,  'to  qrC*]TH«i 

™  forT  m r ,  s f t  f^TT 

s t r t  *rr i

b n M f  wrt 'f t t o t  firor

548 LS— 1
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3TRTT |  I W  ^  ^  TO O T

^  W f  ^ETT WTPTT, $  ^Tff

i ^  ^ r ^ r a T  ^ m M r  ^

‘ fo n ^ P T T t I . .  ■ ( « w w )

. . .  f m  ?TRr «pt ^ j f R r f

^  I

M R. SPEA KER: Shri M angal Ram
Pretni.

W ELCOM E TO  TH E K UW A IT PAR-
LIAM ENTARY D ELEGATION

M R. SPEAKER: H on’ble Member,s at 
the outset, I  have to make an onrtbunce- 
ment.

On my own behalf and on behalf of 
the H on’ble M embers o f the House, I  have 
great pleasure in welcoming Hon. M r. 
Jassim  H am ad Al-Saqr, M .P., Chairm an 
o f the Committee for Foreign Affairs of 
the N ational Assembly of the State of 
Kuwait and the H on’ble M embers of the 
K uwait Parliamentary Delegation who 
are on a visit to India as our honoured 
guests.

The olher H on’ble Members o f the Dele-
gation are:—

(1) M. Salim Abdullah Al-Hammad, 
M.P.

(2 ) Mr. H m ud Hamad Al*Roumi, 
M.P.

(3 ) M r. Rashid Saif Al-Hujailan, 
M .P.

(4 ) M r. Khalid Jum ai’n Salim, M .P.

(5 ) M r. M ubarak Faleh Rai’Al- 
Fahm a, M .P.

The delegation arrived here on Friday, 
9- April. They have Since visited Agra 
and  la ipur. They are now seated in the 
Special Box. We wish them a happy and 
fruitful stay in  our country. Through 
them we -convey our greetings and best 
wishes to  the N ational Assembly, Gov-
ernm ent and the friendly people of 
Kuwait.

WWT : MY TOT 7PT

Jfrft 1

sfi *TfTfl :

srr*r s t f h : i w  r  ? t i  ^

J w  s r r e  ‘nf<w rJ(d £  m « r m

rR? ^ t  I

(•WETTH)

sft WITo ^ T o  s n t

*r a r r f  a r f  *Pt 5T F ?r|

|  I gtiT W l R T  Sr 5TTCT

ft? 3 r«IWH % 5 cTTfe 'TOT
fa® to t 1 1

**1 i?Tlfr f* rn :  n w T  : zff s f r  

jmtT ^ t t  |  1

TW  faHTK <m !O T  : STKTST

5Tt, ?r 388 % <T^T y x  <R HTfeST 

f ^ r  |  |  f r  f t w

’fTtM s w  n r  1

*T?T <?TT t t t j t  5pT#T HIHHI f  ( 

^ r T  ?f *1TT, ^TT if
mr I $T7T 388 % 3RTW

I  1
(a^ETR)

STeiW 1
I  am on my legs.

#  STfT ft ?TT SITT WZ |  I

(WWTFT)

^  ^TrTT g  1 i r ^ r ^ f r  

3#5RT I , (  I

(s^ETH)

^  =TT 

^  ^  STTT f^RT f e w

I ,  f^ftr Sr ^ r r  1 fft*r f a f r -

V
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f^TT 1ft apTf^TT « £ * F T  W T  |  1
(ay*«n*)

«ft t t t t  fa s rm  'm w T f r : * K t

STC Wiyr t  ( « W R )  ^  388
%  t  f ^ T  I ,  3 W  TOT
'fe  §m  ? ( s^ e t r J „

^  f ^ f t t .  . . .

( w s r n )

M R. SPEAKER: N ot allowed. I  did 
not admit it.

( Interruptions) * *

W5*T«T T : TT=fr «TK ^Tff,

^  ^TT =(l< +^ciT |[ * f^  5ft ^ t f t
|  m  % f  ^  |?rr

g i  srr  ̂ i f  q ^ f ^ r i f  ? n 3 fr%
^  S T ^ if f w ^ r r n n  I 

5TfR ^  ^  f ^ T  ^TTTrn ?ft $
q r  [^ w h  sierra ^ t t  i

This is my job.

(SETTO*)

* $ * «  : 5fTW t «TR 5TR
W  T T  fttTT TOT fP fT  =sn%T ?

Why should you w orry about it? I will 
take care of it.

(«WffiK)

«Tl WKo TtSrtT : W

fT3H $r ^  s r r a s  t t  vfV

f o r r ___  ^

(src!JT?T)

MR. SPEAKER: N othing is to  be dis-
cussed. You can come to my Chamber, 
i  don't allow it. it is all right. Please 
sit down now .

(Interruptions)**

MR. SPEAKER: Nothing will go on 
record without my permission, 

(Interruptions)** 
ORAL ANSWERS TO QUESTIONS

Parcel Offices

*711. SH R I M A N G A L RA M  PR!e MI: 
Will the M inister of RAILW AYS be 
pleased to state:

(a )  w hether it has come to the notice 
of Governm ent tha t parcel offices have 
been indicating the weight o f the goods 
booked by them less than the actuals; and

(b) if so, details thereof together with 
action taken thereon besides the preven-
tive m easures fo r future?

T H E  D EPU T Y  M IN ISTE R  IN  TH E 
M IN ISTRY  OF RAILW AYS A N D  IN 
TH E  D EPA R TM EN T OF PARLIA -
M EN TA RY  A FFA IRS (SH RI M ALLI- 
KARJUN): (a )  and (b ) No, Sir. How-
ever, as a result o f re-weighments, which 
are conducted as a m atter o f routine, 
cases of under-weigh merit are detected and 
undercharges as due, arc realised. 
W herever complicity of staff is estab-

lished, suitable disciplinary action is also 
taken.

iflTc-! T W  s U ; : STEtra

* i ^ r ,  Tn^fiq- w r  3fr

f o  t o t  t̂ t ct  <p p

'Trcfcft « ft  ^TTT TOT <stai T ^ T  
f̂ TTT TOT +  1441$  TT * lf |  ! f k  TQ  

U H P t l d  s ^ V tt TOT I  ?
*TPT f t  TTRT̂ r *f TOT

*Tf |  ?

f q r  t o  ^ T T ^ T -

irs JIW^vh to  w  *m , w

^ n r t  f ,  sfr
t» RiviiHi <1

% sflr |  i

flTfT % 6,432
T t f e r  ^f ?n tr |  ? f k  ^  ^rnr-

« S Y ^ t ^ T f |  i

**Not recorded.
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SHRI G. M . BANATWAJLLA: Sir,

India has indeed made great efforts along 

with other non-aligned countries, for 
bringing about the cessation o f hostilites 

between Irak and Iran. And these laud-
able joint efforts have evoked world-wide 
appreciation. But apart from these joint 

efforts with other non-aligned countries, I 
would like the hon. M inister to tell this 

House if we have made any separate, indi-

vidual attempts also to bring about the 
cessation of hostilities— specially in, view 

of the fact that we have the good fortune 

of having very good relations, friendly 

relations with both Iraq  and Iran; and of 

the fact that India is a  very great country 

that has always given the message of 

pcace of the world at all times.

SHRI P. V. NARASIM HA RAO: I

think I have answered this aspect o f the 
question more than once in this House, I  

have submitted to the H ouse that when 
we are part of a group which is m aking 

efforts, coordinated efforts, concentrated ef-
forts, concerted efforts, it would not be very 

appropriate for one of these four countries 
to  try  and make any solo effort as such. 

However, as the hon. M em ber has point-
ed out, we have very, very good relations 

with both the countries. W e also have on-

going bilateral discussions with both the 

countries. I t is n o t only on the conflict, 

bu t-on  several other m atters that we have 

on-going dialogues w ith these two coun-

tries. N aturally, when we ta lk  to them, we 

would not be keeping out any m atter, 

including the conflict. Therefore, in  a  
general way, we do have a dialogue on 

the conflict also, when we talk with them;

but the H ouse will appreciate that we 
have to prim arily concentrate o n  the

effort of the group; and ou r own effort

will have to  be a part and parcel of the 
effort o f the group. .

SH R I G. M. BANATW ALLA: Recent-
ly, a  meeting took place in Kuwait also; 
and our hon. M inister attended that meet-
ing. H e has said that fuller reports are 
awaited. Now, there have been protracted 
discussions and protracted negotiations, 
because o f the nature of the matter. How-
ever, the hon. M inister will at least be 
able to give us some indication whether, 
as a  result of these protracted negotiations 
and discussions, any progress has been 
made, appreciable progress ha's been made, 
in bringing the differences to bring about 
the cessation, o t hostilities; and in addi-
tion, give some idea of the discussions 
that took place in  Kuwait, as he may 
consider appropriate at the juncture—  
because, in view of the delicate issue, we 
would not like to pressurize on the suh- 
ject.

SHRI P. V. N ARASIM HA RA O: On 
an issue like this, there are two kinds 
of progress—one is the positive progress, 
in the sense that we find a solution, or we 
find certain lines on which a solution could 
be found. We ta lk , to both the parties. 
They agree; and then we take the next 
step. T hat is norm ally what we under-
stand by a positive kind of progress. But 
there is another kind of progress, which 
is equally im portant and equally valuable 
to us. M ore than one year has passed; 
and even now we continue our efforts, 
w ith the full cooperation o f both  the 
parties. They have not said tha t we are 
not welcome; they have not said that they 
are not go ing" to consider our proposal. 
Proposal after proposal has been placed 
before them  and they have considered 
these. It is a  different m atter that neither 
o f them  have found any proposal accept-
able in  their own circumstances. T hat is a 
different story altogether. So, the progress 
which has been maintained throughout 
these m onths is the progress o f the second 
kind in the sense that even now for the 
fourth  time a visit has taken {dace, dis-
cussions have taken place. U nfortunately, 
I  could not go because Parliam ent is in 
session. I  had to  come back. I  have sent
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my Secretary who is dealing with this mat-
ter along wiih the group. We arc expect-
ing fuller reports id  a day o r two, because 
the Secretary had to go to Saudi Arabia 
from  Iraq. He has not come back. So, 1 
will t>c able to take the House into con-
fidence if there is anything to report after 
I myself receive the report.

SHRI CH ITTA  BASU: Recently, the 
hoQ. Minister in Bahrain made a state-
ment saying that his efforts would be to 
reconstitute a non-aligned drive to bring 
peace between Iran and Iraq. Recently, 
the Prime M inister of the country has also 
made a  statement saying that the dispute 
between Iran and Iraq be resolved on  the 
basis of the United Nations Charter at 
the noa-aligned movement. Having regard 
to  these desires o f the Government on this 
subject, may I know from the hon. M inis-
ter whether there has been any effort on 
the part of our Government to evolve a 
working proposal for the resolution of the 
dispute between the two friendly coun-
tries: if so, would he be in a  position to 
give an indication o f the context o f that 
working group? Recently, you know that 
Iran has expressed unequivocally its oppo-
sition towards holding the Summit, N on-
aligned Summit at Baghdad in Septem-
ber. Does the G overnment think it desir-
able to suggest the change of the venue in 
order to ensure thd involvement of Iran 
in the peace talks and also in further 
dialogue for the resolution of the dispute?

SHRI P. V. NARASIM HA RAO. I 
cannot see any distinction between a pro-
posal and a working proposal. If a pro-
posal doe's not work, then it is n o t a pro-
posal. So, we have been thinking of seve-
ral proposals, discussing several proposals.
I would not naturally go into details
because that is hardly necessary; and on 
u very sensitive m atter like this, it i*s not 
good for us to start discussing proposals 
here while they have to be discussed else-
where. On the second question, the Sum-
mit in Baghdad is on, It is a decision
taken by the previous Summit at Havana.
So, there is hardly anything more to be 
said about it.

SHRI M ADHAVRAO SCINDTA: The
recent dram atic change in the Iran-Iraq

situation could prove significant in rhe 
overall context keeping in mind the report 
that the Iranian forces have succeeded in 
almost wiping out the Iraq fourth  army. 
I would like to know from  the hon. 
M inister whether there has been a con-
siderable hardening of the Iraniaji attitude 
as a result; and whether this may prove 
to be a major hurdle in bringing the two 
countries to the negotiating table. Con-
versely, may I know whether President 
Saddam Hussain’s speech to the Iraqi P ar-
liament on Sunday, the I l th  April in 
which he said, "Iraq is ready to withdraw 
from Iranian territory as' o f  this moment, 
but who will provide such guarantee that 
the Iranians will not cross into Iraqi terri-
tory”, shows a change in the Iraqi attitude 
conducive to an overall settlem*nt and to 
the success of the efforts of the Non-align-
ed Committee to bring about a settlement; 
and whether this signifies a new ray o f 
hope; and  whether this would encourage 
the Non-aligned Committee to renew their 
flagging spirits and redouble their effort in 
bringing about a settlement of the dispute.

SHRI P. V. NARASIMHA RAO; If wc 
consider the number of times we have 
visited and the number of meetings wc have 
had so far, the suggestion of flagging 
spirits would stand contradicted. Sir, 
our proposals— let me assure the House—  
are based on  merit and not on the fluctu-
ating fortunes of the sides in the battle-
field. It would be a very wrong approach, 
if we had oriented our proposals to who 
is winning at a particular moment. That 
is not our approach at all and rightly so. 
If, there have been certain victories to 
one side at a  given moment, there could 
be one of two consequences; one the atti-
tude on that side could either harden o r 
it may soften because at a time of victory 
there is also the tendency to be magnani-
mous, and tha t is what the G roup is try-
ing So bring about by way of a  change in 
the attitude of the parties concerned.

So fa r  os the other side is concerned, 
whatever the hon. M ember read from  the 
Statement of President Saddam Hussain 
is not a new position, it was a position 
which we knew about throughout, which 
was placed before us even a t the time of 
our first visit. So, there is nothing n^w in
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SHRI R. L. BHATIA: We do appre-
ciate the efforts made by the Indian G o v t  

em inent in revolving this conflict jftlong 
with .the other friends of the non-aligned 
countries. M ay 1 know from  the hon. 
Minister, what were the points o f conflict 
which have been resolved and which re- 
piuin to be resolved by negotiations or 
further efforts?

SHRI P V. NARASIM HA RAO: It is 
a whole package. It is very difficult for 
m . lu unpack the package at the moment.

SHRI KRISHNA CH AN D RA  HAL- 
DHR: I want to know from  the hon. M in-
uter, whether in the Non-Aligned G roup 
w.hich is trying to bring about peace bet-
ween Iran and Iraq, a proposal has been 
discussed to resolve this conflict, whether 
th i Government of India has made a  pro- 
nt>s») that before the discussion takes 
place, the two counlries— Irac and Iraq— 
should go beyond lheir past conflict, to 
the line of conflict before the conflict war 
started. I want to know if such a proposal 
viffis made and wnat was fhe leaction of 
I run and Irai]?

SHRI P. V. WARASiMHA RAO: As I 
said, it won id ro t be proper to go in*o 
ihe details of the p ro p o lis  given from 
t'« ’e to tirrr, but nal.i.aliy  the aspect 
vV ch the hen. Member has referred to 
wui;!d normally— and naturally— uccir to 
tnyonc who wan-, to formulate a proposal-

M R .  S ^ H A K I . R -  Shii R.iie^h K u m a r  
Sinflh.

SHRI KRISHNA CHANDRA HAL-
OER; What is the reaction of Iran and 
Iraq?

MR. SPEAKER: &hri Rfljesh Kumar 
S iath .

Review Committee on Working of 
AY1MS New Delhi

4-
"713. SHRI RAJESH KUMAR 

SIN G H :
SHRI RAM VILAS PAS W AN:

Will the M inister of H EA LTH  AND 
FAM ILY  W ELFA RE be pleased to state:

(a ) whether Government have since 
taken decisions on the Report o f the 
Empowered Committee the recom-

mendations of the Review Committee 
appointed to go into the working of A ll 
Tndia Institute o f Medical Sciences, New 
Delhi; and

(b ) if so t the details thereof?

T H E  M INISTER OF H EA LTH  A N D  
FAM ILY W ELFA RE (SH R I U. SH A N -
KAR AN A N D ) : (a ) a n ^  (b ) ; The
report of the Empowered Committee is 
being examined fo r arriving at appro-
priate decisions in regard to its various 
recommendations.

* fr TT5FS  f a ?  : 3TWTST

Msl) 3ft ^  3ft 'dTl <. PiMI q 
M fcKT _ ^  I Vh) 5RT %  ^
o I + K ul ^  ^  W t  «ft

H T FT  f^ T T  ^  f®F fV «4  + ^ d t  %
4XR TM ", VI i Id cTRT % W I T
fm z  i f  ^  |  —

['he Committee felt that the original 
purpose for which they were set up—  
All India Institute of M edical Sciences 
and the Post G raduate Institute, Chandi-
garh, they were set up—-has not been 
fulfilled. They want teaching at the 
undergraduate level to be Shifted out and 
refresher courses for practising doctors 
all over the country to be started.

^  m

^  ^  |  ^  

*m<r ? t s w  *fr

Wt t  ^ t o  m f  o q to  3To %  gt&tz
n  w r  s tm t * r t 1 r o t -

T O* N
^pr r t  I ;  ____

*r^r 't x  ^  m  u t w i i t e  q ^ r

f?rr |  i t  w r  ft

^ T ^ f T  f. »R T  ^  ^rt
q *T F r  T t  ?tpt ^  w\ $ r f * P i  3 ncs

£  sffT *FTT zffaT a i l M T
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w b fo d  ^  snmr f r o  ^ t t  i 
^ z r  ^  fiii+wd
^  |  f a  sfr srrf *fta, ^Pwaff %

^ r r s r  3r ^ t  s r f t i^  w r  srrar f ,

frra% for# u rn  |  i

t o t  ^ r  *rf* ^  sp tf s tK  ^ r  

^rrcnfr ? t o t  ^  s f t  I  i ^ r ^ r

T n ^ R r r q -  % t  ■diRbQrd^fd^ trfa^T- 

^  ĝ rr *rfi? f̂, cfr

^r% % fwrr t ot

°rrT ^ t t t  «rr -? | §  ? f o r #  ^  g f  
TRT^ TT Sffa: ^TTS ^  f r  rq- 

% f?n^ 'Hi i °m ^^i '3fr ^  ?

SHRI B. SHA N K A RA N A N D: The
m ain question is w hether the Government 
have since taken a decision on the report 
o f the“ Empowered Committee and !he 
recommendations of the Review Com-
mittee, which was appointed to go into 
the working of the All India Institute of 
M edical Sciences, New Delhi. I  have 
said that the report of the Empowered 
Committee has just been received by the 
Government. We are looking into it and 
we would take an appropriate decision.

SH R I A TA L BIHAR I  VAJPAYEE: 
W hen was the report received?

SHRI B. SHA N KA RA NA N D: The
Review Committee was appointed out of 
thfi recommendation of the Estimates
Committee in 1975-76— it was appoint-
ed in  August, 1979— of which M r. T . A. 
Pai wag the Chairman. M r. Pai resigned 
in February, 1980. Thereafter, D r. M ehta 
was appointed as Chairman. They held 
the first meeting on 9th M arch, 1979. 
They held 14 meetings. They submitted 
the report on 30th April, 1981. Im m e-
diately thereafter, in July, 1981, we 
appointed the Empowered Committee. 
This Empowered Committee went into 
the entire question. H e y  held 9 meetings 
and submitted the report a t the end of 
January, 1982. We are looking into the 
m atter. We would take an appropriate 
decision on it. '

TTqfor

s i m T  'qrTfcit g  t o t  TOpft ^

3n?r Tfr % :—

“Over 400 such affluent patients have 
been e*am ined since 1977 at the 
D epartm ent of N uclear Medicine of 
the All India Institute o f M ediail 
Sciences, which is equipped with rare 
and exPens>ve testing instruments. The 
tests were done without routing the 
patients through the norm al OPD or 
spccial channels."

% *r 3rfcr %

f?P5 gfa  «pt  t o t  ^m r
£  i t o t  *r?r s ^ t  t  f a  f m r :  y t o  

% f%iT 35  m  tn r  f e r  %

?rt f m  ^  n < k n M j.

f  s f k  u s  f e r  t o  q m

^  T̂cTT ^ ? +MI f̂ Tt fyî Î -rrt
s r f  |  fa  5rrffe v

srra irqT  fa%r sfrn? m: 
f r  snrfr ^ f , eft w  an^
t o t  ^ i w  * it t  ?

: TOT *RFT

$?T ftfTT % ?

I  Tl^TT fa |?  : $  ^

3TTJRT fa  TOT TtTO W t t  *
*n| 3TrT ?T)f ^ *TT •T t̂, IPTX 

? n f  % eft ^  5RTT % I

SHRI B. SHA NKA RANA N D: All
these aspects have been taken into con-
sideration by the Review Committee and 
examined by the Empowered Committee. 
The proposals have come before the G ov-
ernment. W e have to take a decision on 
them.

«ft TRTT V*TTT fa? :

|  f r  t o t  ̂ t  % ^  *rrcT snf |

irr ? iff i ^ f t  ^  w

1̂ TT I  1
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^  ^ r a ^ -  ?r ? r^  i t t

TTH *fe<ll spr p p ^ r

|  ?TTT0 6 8 8 9 6  I W  ?T ^

IfnTT fH lO  I 3 |[  *Tf I  7 - 4 - 8 2  $7 

*rr&  i <tsct f ^ r r  ct^t ^rr I ?

qScTT I  I 7 - 4 - 8 2  ^T i r f  |  

3^nFT ^R T ^  1%— ^vJI ?TFT 8—1— 
8 4  1 8 - 1 - 8 4  *FT SIT* if I 8 - 1 - 8 4

^ 9 T fr STHFfr ^TcPF SRWT if  |

I  S ^ T  5TFT 3f?2TT irf^uT |

____ (s^srr^r ) . . . "

SfStTCT *T^i«iH : T̂*T fesTH'T 3fr

*rr sp fr  f e f r  * f f  M t  % i

*n x m  f t5 i iv; q r ^ n r  : f c s r

^ ip i'r  ^ r  f W r t  ^ t  sn fr  ar^  f i r  r fm t =rr 

q̂ TT ^  |  i sn fr  c r ; *n rr ^n^pr

^rfr |  f a  t o t  T ^ r t r iW  % s r  

|  i t p m i  % t o t  >5h ?)9v h

f r ,  31? *T^T 5pr qWT t  I

TOT ^  fffr  I  f% 3R- f o u  ^ifHT ' <\
*rf *ft m  s i r  xt}ft 5tn^jfr 5ft ^  

*FT f ^ F T  ^f 5STT, ^  TTTT TfT |^TT m ,

w nr "37T ^ t  •tf t  t̂ t  ? t ot

1t= ii ^ rirff % ̂  wttt ? n t

*n f% ^tt n m ^ iH  ^ tf t t  

5TRTfr 3Tr T^T «TT, f a q ?  *JTR 

* t, ^  f lta  qTrrr^r ^  m  ^  f*n; * r t  ^  

wr w r  ? . . .  ( iw e th  ) , . .

m t  ?f iq ^ r z f i h l i  f o r r  f  i 

w z  * fk  sT e fo r^ : ^  ^ t  jp t  

^ I f w  i . . .  ( sw^rcn^r ) . ,

$  # ^ t  J T ^ T  ¥T ^  T O  g^TT 

^ I ^ T  f. f r  . . . ( * 7 * s r F T  ) . . . STEim

^ t i  ?r«rRr ^  |  f ^  T w r n i  ^ riifr 

5f! fo ftir  % ^  rTTqoft^CTH

.^rr ifl'qi

ir f ^ r  «rar a k  ^ ^ ?r
^ t  f^nrrrr ir  t o r  % if 

^  ^Tf q r^ x  sfTir^t 5 r r  t t  r t  |  irr
^  ?

W£v«r *T(fN:£r : srrr j-

f-TTr fV*rr %  jt t  ?t r t

^nr ? t  ?r f t  f i  t o t  i

SHRI B. SHANKARANAND: Sir,
the hon. Areiriber htt; asked, many ques-
tion1; which are not quite relevant lo the 
ninin question.

sttW  ii5>« : 5RFT grr oTf

'jsr |  3«*-r  ̂ i ^ (p r
^ ^  fofr? 7737) |

SHRI B. SHANKARANAND: He
has asked many details about (he lapses. 
But the question before the Parliament 
about the implementation of the recom-
mendations of the Committee. I ^aid, we 
will not commit any delay, and wc wilt 
take decisions regarding the recommenda-
tions of the Empowered Committee as 
early as possible.

TW faSTtf W O T* :

^ rfr^ r , *nq% ^ r r  f t ;  ^  ^

H ^  tT^ ST̂ T ^7T vfr 51T R  

m qT i

*rjff?a : snq% «it

TTjir, if^T ^  % 3FTT
T-Ijjj- I

«fl t h t  f^ w r,; q:?RT?r : 

w r  % ? 3R- m  ^  ?rfr
?r  ?

DR. KARAN SIN C H : Mr. Speaker
Sir, I have had the privilege of being the 
President of this institution for over three 
years, and I would like to say that there 
was a time, 6 or 7 years ago, when Ihe
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Alt India Institute of Medical Science* 
wa,s recognised throughout the world as 
one of the finest centres of medical 
treatment and research in Asia. I can 
say this because in the W orld Health 
Organisation the prestige of this institu-
tion was extremely high. Subsequently, 
unfortunately (here has been a precipitate 
decline for various reasons into which I 
will not go, which include political factors 
and others. A great deal o f deterioration 
has taken place. Like the Bhabha 
Atomic Research Institute, this was an 
institute of which we could be proud, and
il is a tragedy, I  would say a national 
tragedy, that the oasis of excellence of this 
nature has, over the last 6 o r 7 years, 
deteriorated and has been dragged down 
into the s*reels as it were. I would like 
to ask the hon. M inister about this. 
When the Estimates Committee submitted 
the Report, at that time I was the Minis-
ter in charge. The Review Committee 
wa* set up Subsequently, there has been 
a plethora of committees. There has 
been a Review Committee, then there has 
been an Empowered Committee and now 
the Minister says that the m atter is 
finally before the Government. So, will 
the Minister please assure the House that 
urgent and Iflnmediate steps will be taken, 
if necessary drastic and ruthless -,teps, to 
once again re-establish the prestige of this 
institution to safeguard the interests of 
the scientists and the doctors who are 
'working there so that once again this can 
become a cent re o f excellence in the 
world? It drives us t°  tears to  sec what 
has happened to this. Will the M inister 
lell this Hous by what time will he initiate 
the steps that are necessary to salvage 
this great institution from the dust into 
-which it has falien?

(Interruptions)

SHRI B, SHANKARANAND: Mr.
Speaker, S ir  it will not be proper on the 
part o f any M ember o f  fiiis ftouse to 
decry the progress that has been made 
by this Institute. I still maintain that 
the Institute today still has the same 
eminence in the world today art! please 
tlo not degrade and demoralise the per-
sonnel ,

DR. KARAN SING H : That is not
true today.

SHRI B. SHANKARANAND: I am
very sorry that the hon. Member has 
cho sen .. . .

(Interruptions)

MR. SPEAKER: P!ease order. W hat
is this?

SHRI B. SHANKARANAND: It will
not do well to harm the image o f the 
Institute which still has its eminence today 
in the world. Let us not decry and 
degrade the members and other faculty 
members and the eminent medical per-
sonnel who are working in this InstituLe. 
It is only by our irresponsible statements 
that wc are degrading the eminent insti-
tute of this country. ( Interruptions). 
Mr. Speaker, Sir, I am aw are. . . .  (In-
terruptions) We must learn to appre-
ciate the eminence of the people who are 
working in the Institute. The hon. 
M ember has s a id . . . .

(Interruptions)

MR. SPEAKER: Order, Order. Please
sit down.

(Interruptions)

SHRT RAM VILAS PASWAN: The
AH India Institute of Medical Sciences 
is a centre of corruption.

vInterruptions}

SHRI B. SHANKARANAND: May
1 request the hon. Members o f this House 
not to do anything that will harm  the 
reputation of the Institute? I appeal to 
them even in their action— in speech, in 
suggestion or in criticism—let us not pull 
down the very image of the Institute. 
This is not going to serve the interests 
of this country. (Interruptions).

SHRI RAM VILAS PASWAN: What
is the image?

SHRI B, SHANKARANAND: These
are the very hon. Members who every 
day address me for help in the Medical 
Institute— that they want the services in 
the Medical Institute. And here they 
criticise the. Institute. When the Review 
Committee was appointed, I do not think 
that Dr. Karan Singh was the H ealth 
Minister at that time. ( Interruptions)*

The Review Committee was appointed 
in 1979 for the purpose of improving the
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conditions in the Institute. The Review 
Committee has made certain good 
suggestions. The Empowered Committee 
has taken those into consideration. The 
Government is very seriously thinking of 
implementing those things go as to further 
uplift the image.

R ecom m endations o f  S ik ri C om m ittee 
Safety O fganbatians

*714. SH R I N. K. SHEIW ALKAR: 
Will the Minister o f RAILWAWS be 
pleased to state:

(a )  whether it is a fact that the Rail-
ways Accident Enquiry Committee 1978 
headed by Justice Sikri had recommended

-tha t the Safety Organisations should be 
manned by Officers from  five major 
departments namely. Civil Engineering, 
Mechanical Engineering. Operating, 
Signal and Telecommunication Engineer-
ing and Electrical Engineering, who are 
mainly concerned with safety of trains;

(b ) whether ii is also a fact that no 
Officer '  from departments other than 
Operating are heading Safety Organisa-
tions in Zonal Railway Headquartes and 
Divisional Headquarters; and

(c) if so, (he reasons why this re-
commendation has not been implemented 
on the Zonal Railways despite its need 
being accepted by the Minister of Rail-
ways while constituting two Super Safety 
Teams recently?

T H E  DUPUTY M INISTER IN  TH E 
M INISTRY OF RAILWAYS A ND IN 
T H E  D EPARTM ENT O F PARLIA-
M ENTARY AFFAIRS (SHRI MALLI- 
K A R JU N ): (a) to (c ) , A  statement is 
laid on the Table of the Sabha.

Statement

(a ) and (b ). Yes, Sir.

(c) The Safety Organisation continues 
to  be headed by an officer from the 
Operating Departm ent because safety is 
an integral part of Railway operation and 
the Safety Organisation within the 
Operating D epartm ent helps in effective 
preventive measures coming into opera-
tion as soon as necessary. Of course all

departments of the Railways are equally 
concerned with ensuring safe operating 
and maintenance practices: the Operating 
Departm ent is responsible for coordinat-
ing the efforts towards greater safety.

Two hish level multi-disciplinary Safety 
Teams have been constitued recently to 
study whether any lacunae exist in opera-
tion and maintenance, highlighting that 
safety is a total effort on the Railways. 
The constiuttion of these Teams has no 
bearing on the question o f the Safety 
Organisation being headed by an Operat-
ing Officer.

SHRI N. K. SHEJW ALKAR: The
statement which has been laid on the 
Table of the House is misleading. I t  is 
neither hare nor there. Actually, my 
specific question was whether the recom-
mendations of (he Sikri Committee have 
been followed o r not. Even inspite of 
the fact that the hon. M inister was pleased 
to say that it should be followed, the 
reply does not say that it has been 
followed. On the other hand it speaks 
of something else. TTiis is actually com-
plete defiance o r rather ignoring the re-
commendations of th© Sikri Committee.

I  draw the attention of the bon. 
Minister to para 413 at page 67 o f this 
Report. M y charge is that in the zeal 
of showing more goods haulage, all the 
safety rules are being ignored. This is 
what I  want to  submit. Therefore, I 
want to say that the Report o f this Com-
mittee has been deliberately ignored,

The wagons which have been carrying 
load were over-loaded by nearly 10 to  
20 per cent. The specific proposal of 
the Committee was that it ahould not be 
so done.

In this paragraph it has been said that:

“Our scrutiny the weighment re* 
gister pertaining to Andal Yard on  
Eastern Railway revealed that a  vary 
large number of box wagons were over-
loaded with coal. In  some box rakes 
out of 30 boxes, 28 to 29 boxes were 
over-loaded generally to the extent of
6 to  12 tonnes, with, maximum going 
upto 15.7 tonnes."

You can see what is the percentage?
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This is actually damaging no t only the 
spring but the axle bearing and it causes 
accident. A t Jalarpet accident was 
caused because axle was not checked. 
Another instruction given was that after 
800 kilometre there should be exam ina-
tion of the train. It was not done. Now 
instructlorfs have been issued that end 
to  end examination should be done. F or 
instance, if any train  starts from  Baioda 
and it goes to Jam m u, irrespective of 
whatever distance it has travelled there 
will not be any checking anywhere. 
T hat is why accident has been caused in 
Jammu. 15 wagons burnt. A t Jalarpet 
a ls o . . . .

MR. SPEAKER: Please put the ques-
tion.

SHRI N . K . SHEJW ALKAR: I am
putting. This is very Important. M y 
whole emphasis is that they have been 
i*odtriii£ deliberately all the im portant 
instructions given in that Report.

Regarding the accident at Jalarpet, it 
was said in a report:

“ . . . .  having a few wagons with 
broken springs but which continued to  
run forward without attention by the 
train examining staff and came to  grief 
at Danish pet on Palgbat division, result-
ing in an estimated loss of Rs. 8.59 
lakhs to railway assets.”

Not only that, it blocked the whole 
traffic fo r 36 hours.

What I want to say is that no specific 
reply has been given. Again, the Chair-
man is giving a false statement. He has 
been making a  statement that he has 
issued certain instructions that after every 
800 kms. it should be examined, On the 
other hand, ‘'instnlctions,t are, go on 
overloading.

_ MR. SPEAER: Please put your ques-
tion.

SHRI N . K. SHEJW ALKAR: W hat
action do you propose to take against 
these things? W hat for the Sikri Com-
mittee has been appointed?

M R. SPEAKER: All right. You
have put the question. Let him  answer 
now.

SHRI M A L U K A R JU N : Off and on,
the august House has been informed of 
the Government’s concern about the 
accidents, and the safety measures which 
have been taken. Now. the specific 
question put by the hon. M ember is re-
garding the recom mendation o f the Sikri 
Committee and the non-implementation 
thereof.

In  1962, when the Kunzru Committee 
was appointed, it is the Kunzru Com-
mittee which had given the recommenda-
tion regarding the safety organisation that 
the Operating D epartm ent should head 
the safety organisation because Safety is 
an integal part o f operation,

SHRI N. K. SHEJW ALKAR: 1  have 
not put that question in the first part. 
The first part is, not following the in-
structions of safety. The second part is 
regarding the personnel. Actually, 
examining is not done as suggested by 
the said Committee.

T H E  M INISTER OF RAILWAYS 
(SHRI P. C. S F T H I): The main ques-
tion is regarding the composition o f the 
head of the Safely Departm ent. That we 
have replied in the answer, which has 
been given in the statement.

However, as regards the overloading 
of wagons. I  must categorically say that 
overloading is only to the tune of 2 
tonnes, which is coming on si°ce the 
British days. Once it was tried up to 5 
tonnes, but that has been completely left 
over. Now, we are not overloading more 
than 2 tonnes. To that extent, care has 
been taken.

As for as end-to-end examination of 
the trains is concerned, it does not mean 
that in between if gear box o r axles or 
springs are found broken, they are not 
changed. If  there are suoh things in a 
wagon, then hat particular wagon is dis-
connected.

_ (Interruptions')

SHRI N. K. SHEJW ALKAR: Sir,
regarding the personnel also, what I  am
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submitting again is that the reply is mis-
leading. There was a  specific recom-
mendation by the Committee that it 
should be manned by personnel o f all the 
Departm ents. I t  is on page 74, para 
4.5.2.

“The concept of the safely organisa-
tion as a service organisation can best 
be served by inducting into it officers 
from any o f the major Departments, 
namely, Operating, Civil Engineering, 
Mechanical Engineering, Signal and 
Telecommunication Engineering and 
Electric Traction Engineering D epart-
ments, who are mainly concerned with 
safety in train operations.” —■

That is, anybody can head the safety 
organisation. That is a different thing. 
3ut the question is about manning the 
departm ent. It is seen that manning is 
only done By the officials from the Opera-
tion side. You know what is the cause 
o f the Agra accident? The specific rule 
of anti-telescopic marshalling has not 
been followed. They have to put one 
luggage bogie immediately after the 
engine and the other one at the end. 
They have not done that. That was the 
mistake of the operating staff. Who will 
point out the mistake because the whole 
staff of the Safety Organisation is headed 
by the Operating officers. The truth will 
never come out. That is the difficulty. 
That is why the report is there. Why 
has the report not been followed? The 
hon. Minister has been pleased to observe 
that the Zonal railways will follow the 
recommendation of this report. They 
are not following that. Why?

SHRL M ALLIKARJUN: This is what
I  have earlier informed the House. The 
recommendation of the Sikri Committee 
was that apart from the Operating 
Department, the officers from the depart-
ments of Civil Engineering, Mechanical 
Engineering Signal and Telecommunica-
tion Engineering and Elcctrical Engineer-
ing can also head the Safey Organisation. 
This was the recommendation of the 
Sikri Committee. W hat the hon. Member 
has read out is the same thing. In 1962, 
the Kunzru Committee had recommend-
ed that the Safety Organisation should be

headed by the 'personnel from  the Operat-
ing Departm ent. Later, in  1768, the 
W anchoo Committee had taken tfiTs a t »  
into a c c o u n t . . . .

SHRI N. K; SHEJW ALKAR: I  have
not asked all that. W hat about this re-
port? I am quoting the report.

SHRI NARAYAN CHOUBEY; Is he 
accepting the recommendations o r not?

SHRI M ALLIKARJUN: This le-
commendation has not been accepted 
because of the fact ^ c y  are also part 
and parcel and responsible for the m ain-
tenance and safety and, for overall opera-
tion, the Operating Officer will be the 
head of the Safety Organisation.

* n ^ r ,  ^  t ,  f f t r

1 1  .

: *TPT T i t

s rn r  fh p f  

ffafr t  t  r e r t  t t  s ifr , f e r e  ?T 

^  ^  ^  % i

■q qT^TnT ^ T ^ r t  I  ftp TTFT

sff ^  foTTT

|  efi m  $ef OTW f ^  ^  ?

*rhr % frrtr sp-re «t t

= ^ r f^  i w f b r  f e q rc -
I STj*t TTTgfbr

qfr sr^r far?;
^TT f̂STT ^fi h'Z lTS  l i t ?

^  i t  ?

s rn r*  ^  ^  ^

^  q r^ r  ^

3 ^ T  f c r i  i zr*? ^  ?

SHRI P. C. SETHI: A s far as the
accidents are concernedi it is not the
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ftqr «rr i 

vrarift % s f*  $  * t§  *m-
^  fe*TT TTTfT «n, ^ *T$

f^ofir fsrarr tt t̂t  <t t

«rrn ^ R T ^ r^ t ^  s t r a w s  

^  |  1 *rag;arcf 1 9 7 9  n  i h t t r t

^ R 'fr^ R  apt 

vft  $r g f fc T  fe *rr ip rr « tt  1

2 . ^ r  f * m  <re c M fc p V -a sm g

% ^T?RT ^f 'K ^  1981
% *rsij ir i s  *rm% <rc 5^: fa^rn: 

f a n T  *re r 1 s s w
^ersr §tfT fa  w t  $  sqar ^  

spr vTc t r f t  =n̂ r % ^

wf wf p % tt srtftn t o t  sn fa ?
% ^rm 3K  ^ tt  1 ^  crf-cxfYsrRT 

f * m  % ? f t  if $ 3 , srer *ft

^ 5TCT irrr I *T*ft ^ f t  $  afft *  

faZ*Tt, 19 81 $ ^̂ TTrT
?TPfft¥H T̂T ^f%cf 

ferr w  *rr i

3 . ?*r ^  n  g r a t e re^T 

f ^  |  ^rtT < ^ : m ^ r r  ^ r  |  f a  3 ? f

f̂ rtr tt 7̂ ^ ppt  q̂ r f e n  arr̂  1 

irjrrfir r t f * ? * *  ^rnfrt?R

^r 5rr«fffr-q  ̂ ^ a rft, 1 98 2  ^ 5̂  

f m  ^  * r tr  s s r  q r f a ^ f w  s t t t ^ t

Verification of M embership of Trade
Unions ’ ‘

*692. SHRI DAYA RAM  SHAKYA: 
SHRI A M A R ROY PRADHAN:

Will the Minister of LABOUR be 
pleased to lay a statem ent showing:

(a) the num ber of Ceralrfcl Labour 
Organisations which have submitted their 
membership claims before 31 January this 
year as per directive o f the Labour Minis-
try  in order to determine representative 
character of the organisation;

(b) total membership churned by each 
Labour Organisation mentioned a t (a) 
above;

fc) how long it will take to verify the 
membership claims; and

(d) when the final verdict can be 
cxpccted?

TH E M INISTER OF STATE OF TH E 
M INISTRY OF LABOUR (SHRI 
BHAGWAT JH A  AZAD); (a) and (b). 
By 31st January 1982, the following Cen-
tral Trade Union Organisations have sub-
mitted ttieir claimed membership as on 
31st December 1980:

SI .No. Organisation No. of Membership
Unions

i INTUC . .

a R .M -S . . .

3 H . M.S.(Vailust group) .

4 U TtJC(LS) . .

5 UTCJC . . .

f> NFITU . . .

7 TUCC . . .

* *

3*457 35-03.775

1.733 i8,79,i9>

1,130 38,49,990

154 12,38,861

618 6,08.052

166 5.28,51*

182 a,7r,3Ci



33 W ritten Answers CHAITRA 25, 1904 (SAKA)  Written Answers

H.M.S. (Kulkam i Group) has furnished 
the claim of individual unions affiliated to 
their group but not its consolidated figures.

(c) and (d). Verification of the member-
ship of Central Organisation of workers 
depends upon co-operation by the organi-
sation and a number of other factors. 
Subject to this, it will be the endeavour 
of Government to have the verification 
completed as early as possible.

Requirement of Computer Personnel

*693. SHRI CHIRANJI LAL 
SHARMA: Will the PRIM E MINISTER
be pleased to state:

(a) estimated requirement of new com-
puter personnel during 1982; and

(b) steps taken or proposed to be taken 
to meet the demand of computer 
engineers?

TH E M INISTER OF STATE IN TH E 
DEPARTM ENTS OF SCIENCE AND 
TECHNOLOGY, ELECTRONICS AND 
ENVIRONM ENT AND OCEAN DEVE-
LOPM ENT (SHRI C. P. N. SINGH):

(a) Expected requirement of new com-
puter personnel in 1982 is 1000.

(b ) The panel on “Computer M an-
power D evelopm ent’ i»et up by the De-
partm ent of Electro tics (D D E ), has re-
commended a number of action steps.

The following specific actions have been 
taken by the DDE.

(i) Teachers training programme and 
initiation/augm entation of B. Tech./M . 
Tech. programmes ki cooperation with 
the U GC and Ministry of Education.

(ii) Special training programme fo r 
systems software maintenance and im-
provement has also been initiated at 
IIT  Kanpur and ISI Calcutta. This i3 
a two-year non-degree certificate orien: 
led training programme with ivftake at 
M. Sc. level.

548 LS— 2 '*

(tii) Microprocessor based systems 

training programme for teachers/indus-

trialists by D D E itself. A  number of 
courses have been organised.

The following specific action steps are 
proposed to be taken:

(i) Initiation of one-year Post B. Sc. 

diploma in computer applicatioas. The 
curriculum has been prepared. This 

programme may start a t about 10 

places during 1982-83. This is a joint 
programme o f the DDE, U G C and Min-

istry of Education.

(ii) Initiation of three year MCA 

(M aster in Computer Applications) pro-
gramme. The curriculum is being fina-
lised.

Places where diamonds have been found.

*694. SHRI N IH A L SING H: Will the 

Minister of STEEL AND MINES be 

pleased to state:

(a ) the names of the places in the 
country where diamonds have been found 
during the last three years indicating the 

number of diamonds found, place-wise;

(b ) the value of diamonds mined; and

(c) the steps taken to promote dia-

mond industry?

TH E M INISTER OF INDUSTRY AND 

STEEL AND M INES (SH RI NARAYAN 
D ATT T 1W A R I ) ( a )  and (b ) . The dia-
mond mines at Majhgawan in Panna Dis-
trict of M adhya Pradesh fc the only re-
gular operating mine in the country. The 

production and value of diamond re 
covered from  this mine during the last
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d m *  years 1979-80, 1980-81 and 1981-82 are given below:—

Year Production Value ,
(in carats) (Rs. in 

lakhs)

1979-8 ° .........................................* •

1980-81 . . . . . . .

1981-82 .............................................................

Id  addition lo the above, diamonds 
weighing 883 carats valuing Rs. 12,00,000 
and 367 carats valuing Rs. 5,29,000 were 
recovered from the shallow pits in M adhya 
Pradesh in 1980 and 1981 respectively.

During exploration, 96 diamonds weigh-
ing 26.13 carats were also recovered from 
W ajrakarur, 9 diamonds weighing 1.42 
carats from  Munimadugu in Andhra Pra-
desh and 3 diamonds weighing 3.98 carats 
from  Ajaygarh gravel block in Madhya 
Pradesh.

(c) Rough diamonds are imported by 
Minerals and Metals Trading Corporation 

(M M TC) from primary sources and esta-
blished international markets. These 
rough diamonds are made available to 
eligible stone cutters, polishers and small 
scale exporters on competitive prices 
through Hindustan Diamond Company 
Liimted which was established in 1978. 

The Government have also set up Indian 
Diamond Institute at Surat to provide 
training in cutting and polishing techni-
ques of diamonds. Duty free import faci-
lities are allowed in respect of imported 

rough diamonds and a liberal import re-

plenishment policy has been framed. Im -

port replenishment percentage for rough 
diamonds ranges from  65 per cent to 87 

per cent. Assistance of foreign experts 

where necessary is also obtained for up- 
gradation of skill in cutting and polishing 
o f diamonds.

13.432 ea i4 - 11

13*745 204-39

14,556 158-95

Effective Implementation and monitoring 
of plan programmes

*695. SHRI HARINATH M ISRA: Will 
the Minister of PLANNING be pleased 
to state:

(a ) whether the Prime Minister had 
told the National Development Council on 
March 14, 1982 that it was necessary to 
ensure effective implementation and moni-
toring of plan programmes;

(b ) whether she referred to “shortfalls 
and slippages" in various developmental 
sectors especially State Electricity Boards, 
Road Transport Corporations and Irriga-
tion Works whose performance was high-
ly unsatisfactory; and

(c) if so, the steps taken o r proposed 
lo be taken to ensure effective implemen-
tation and monitoring of these plan pro-
grammes?

T H E  M INISTER OF PLANNING 
(SHRI S. B. C H A V A N ): (a ) Yes, Sir.

(b ) Yes, Sir.

(c) Though the primary responsibility 
for implementation and monitoring rests 
with the Central Ministries and the State 
Governments concerned, the Planning 
Commission reviews the periodic reports 
and brings out Status Reports. A pro-
cess of Quarterly Review Meetings by 
Members of the Commission and Six- 
monthly Review of Plan Programmes has 
been initiated in the Planning Commission. 
Members of the Planning Commission also 
take meetings with the State Govern-
m ents/Electricity Boards on Power Plan 
implementation. A t the k s t meeting of
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ihe National Development Council held 
on N th  M arch 1982. Chief Ministers 
agreed to  set up high level Committees in 
their respective States to review the work-
ing of State Electricity Boards and Hoad 
Transport Corporations and take effective 
measures for their improvements. A  state-
ment summing up the discussions includ-
ing the steps that are proposed to be taken 
in pursuance of the Council’s delibera-
tions had been placed before the Lok 
Sabha in connection with the answer to 
Unstarred Question No. 5089 on 24-3-1982 
and is again enclosed.

Statement

Summing up in respcct of the discussion 
a t the meeting of die National Develop-
ment Council held on 14th M arch. 1982

The Council expressed its satisfaction at 
the overall pace of implementation of the 
Sixth Plan in the first two years of the 
Plan. It emphasised that the recent im-
provement in economic situatipn ought
lo be utilised to further accelerate the 
tempo of economic and social progress so 
that we can move speedily towards the rea-
lisation of the goal of a self reliant eco-
nomy.

2 . The National Development Council 
reaffirmed itv determination and commit-
ment to mobilise requisite amount of re-
sources to finance investments contempla-
ted in the Sixth Plan, and the revised 20- 
Point Programme. The Centre and the 
States will work together to maintain finan-
cial discipline and contain deficit financing 
within safe limits.

3. The Council agreed that while every 
effort has to be made to step up invest-
ments in line with the targets of the Sixth 
^lan, it was equally necessary to take all 
possible steps to maximise the utilisation 
of existing capacities in agriculture and 
industry, in  this context, emphasis was 
laid on fuller utilisation of existing irriga-
tion potential and more efficient utilisation 
of power capacity. The Council agreed 
that in the current year which has been 
declared as the productivity year, it was 
essential to remove all obstacles including 
any Government policies, rules and pro-
cedures which come in the way of full

utilisation of existing capacities. Indus-
trial licensing procedures may need to be 
further streamlined to avoid cost and time 
over-runs.

4. The Council expressed its determina-
tion to implement effectively the revised 
20-Point Programme which contains core 
elements of the Sixth Plan. The Council 
stressed the need for effective monitoring 
of both the revised 20-Point Programme 
and of the Sixth Plan programmes and 
projects as a whole. The Council em-
phasised the im portant role assigned to 
the banking system in implementation of 
the anti-poverty programmes included in 
the revised 20-Point Programme. It noted 
with satisfaction that the Reserve Bank 
of India has appointed a group to examine 
more systematically the role of the bank-
ing system in implementation of the revi-
sed 20-Point Programme.

5. The National Development Council 
recognised the crucial role of improved 
functioning of public enterprises in realis-
ing the objectives of the 6th  Plan. The 
Council expressed serious concern a t the 
slippage o f targets in the vital area of 
power and called for effective remedial 
steps. It was recognised that financial re-
sults of major enterprises, particularly 
State Electricity Boards, Road Transport 
Corporations and Irrigation works needed 
urgent improvement for an orderly im-
plementation of the 6th  Plan. The Chief 
Ministers agreed to set up high level Com-
mittees in their respective States to review 
the working of State Electricity Boards and 
Road Transport Corporations and take 
effective measures for their improvement. 
They would also take steps to go into the 
performance of other State Public Sector 
Corporations.

6 , The Council stressed the need for 
more vigorous measures to implement the 
revised minimum needs programme, pay-
ing special attention ro universalisation of 
elementary education, provision of safe 
drinking water to all problem villages, 
rural roads, house sites fo r the landless, 
and rural electrification. The Council also 
Stressed the need for vigorous implemen-
tation of programmes for the benefit of 
the Schedule Castes, Scheduled Tribes 
and W eaker Sections of the community.
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7. The Council noted with satisfcation 
the improved performance in the imple-
mentation of family planning schemes 
and called for further efforts to ensure 
the success of this programme in all parts 
of the country with fullest participation 
by the people.

8. While expressing Satisfaction that 
many river water disputes have been re-
solved, the Council observed that a cli-
mate should be created in which National 
W ater Plains are prepared, keeping in view 
the national perspective as well as State 
and regional needs. In that context, the 
Council welcomed the proposals for the 
setting up of a National W ater Resources 
Council, with Prime Minister as Chairman 
and the Chief Ministers of all States and 
the concerned Central Ministers, as M em-
bers and River Basin Commissions and 
for enacting legislation to facilitate the 
speedier settlement of inter-state river 
water disputes.

Supply of soaking wood logs by contrac-
tors at Nigambodh Ghat, Delhi

*696. SHRI HARISH KUM AR GANG- 
WAR: Will the Minister of HOM E A F-
FAIRS be pleased lo state:

(a ) whether Government’s attention has 
been drawn to the news item ‘Monday 
Diary—torturing the dead’ appearing in the 
Indian Express of 4 January, 1982 high-
lighting the soaking of wood logs by the 
unscrupulous contractors at Nigambodh 
Ghat, Delhi at the time when there are 
no rains for the sake of money without 
earing to see the difficulties and agonies 
of the bereaved family and deceased's re-
latives and friends;

(b) if so, the reaction of Government 
thereto; and

(c) the action taken with details there-
of?

TH E M INISTER OF HOM E AFFAIRS 
(SHRI ZAIL SIN G H ): (a ) Government 
have seen the news item which appeared 
in the Indian Express of 4th January, 1982. 
The Municipal Corporation of Delhi has 
intimated that the allegations contained 
^herein are incorrect. However, the M uni-

cipal Corporation has been instructed to 
exercise greater vigilance in regard to the 
supply of wood at the cremation ground.

(b ) and (c ). D o not arise.

Licences for Setting up of Industries by 
big business houses

*697. SHRI RAM VILAS PASWAN: 
Will the Minister of INDUSTRY be 
pieased to state:

(a ) whether big business houses have 
applied for licences for setting up of in-
dustries in the country during 1980*81 
and 1981-82; and

(b ) if so, names of industries for which 
permission has been granted and the sites 
at which such industries ore being set up?

TH E M INISTER OF INDUSTRY AND 
STEEL A ND MINES (SHRI NARAYAN 
D ATT T IW A R I): (a )  During the years
1980-81 and 1981-82, 502 applications for 
the grant of industrial licences were re-
ceived from  Various Large Industrial 
Houses registered under the M RTP Act,
1969, out of which 128 applications were 
approved.

(b ) The industries for which letters of 
intent/industrial licences were granted in-
clude Metallurgical Industries, Industrial 
Machinery. Machine Tools, Chemicals,
Drugs and Pharmaceuticals, Paper and 
Pulp and Cement etc. The details of let-
ter^ of intent/industrial licences indicating 
the name of the undertaking, location, item 
o f manufacture and annual capacity ap-
proved, issued to various applicants
including M RTP Companies, are being 
published legularly in the “M onthly
Newsletter” brought out by the Indian
Investment Centre, Copies of this Publica-
tion are available in Parliament Library.

Technology for Renewable Energy

*698. SHRI E. BALANANDAN:
SHRI SATYASADHAN 

CHAKRABORTY:
Will the Minister of SCIENCE AND 

TECHNOLOGY be pleased to state:

(a) the details of the technology avail-
able in the country for developing sources 
of renew iV e enerjey;
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(b ) whether thre technology is mostly 
centralised;

'c) if so, det i*ls of ths same; and

(d ) how Government are doing to ex-
ploit unat technology?

•

TH E PRIM E M INISTER (SH RIM ATI 
INDIRA G A N D H I): (a ) to (d ) .
Research and development in new 
and renewable sources of energy 
such as solar, wind, biomass, etc. has 
enabled us to develop various indigenous 
technologies. These devices acid Systems 
include solar water heating systems, solar 
crop driers, solar limber kilns, solar 
pumps, solar cookers, solar distillation 
units, solar photovoltaic cells for water 
pumping and other applications, wind 
pumps, family-type and com m unity/insti-
tutional type biogas plants, battery power-
ed vehicles, and new designs of micro-
hydro energy units.

Renewable energy technologies are par-
ticularly suited for decentralised applica-
tions in the household, agricultural and 
cottage industry sectors in rural areas, and 
for supplementing supply for low and 
medium temperature requirements in the 
commercial and industrial sectors in urban 
areas.

Government have set up the Commis-
sion for Additional Sources of Energy to 
coordinate and implement policies and pro-
grammes for the use of new and renew-
able sources of energy. M ajor activities 
being undertaken by the Commission in* 
elude: intensification of Research ©nd
Development; demonstration and field 
installation of mature technologies; fiscal 
and promotional measures to accelerate 
industrial production; setting up of specia-
lised centres for time-bound, mission- 
oriented research and development and 
product/prototype development; and, pub-
lic information programmes for creating 
awareness about these technologies. A  
large number of field installations are 
being taken up all over the country by the 
Commission, which is also promoting such 
a use by fill classes of people, wherever 
applicable.

Steps to popularise oath by ‘A purmation'

*699. SHRIM A TI VIDYA CHENNU- 
PATI: Will the M inister of HOM E 
A FFA IRS be pleased to state:

(a) whether he is aware that Indian 
Oaths Act has provided for the taking of 
an oath by ‘affirmation’; and

(b) what steps have been taken by 
Government to popularise this mode of 
taking an oath so as to promote the con-
cept of secularism among the people?

TH E M INISTER OF STATE IN  TH E 
MINISTRY OF HOM E AFFAIRS (SHRI 
N IH A R RANJAN LA SK A R): (a) Yes,

Sir- . Ji,.

(b ) The existing forms of oath cater to 
both believer and non-believer. Belief in 
the existence of God is a m atter of indi-
vidual’s conscience and is not incompatible 
with the concept of Secularism.

Licensing policy for setting up Industries 
in no-Industry District

*700. SHRI K. PRADHAN I: Will the 
Minister of INDUSTRY be pleased to 
state:

(a ) whether his Ministry has decided to 
give “over-riding preference” in its indus-
trial licensing policy for those applicants 
who propose to establish their ventures in 
the specified districts where there is no 
large or medium industry;

(b) whether any such districts have 
been identified in Orissa;

(c) if so, the name of those districts; 
and

(d) what are the developmental mea-
sures proposed to be undertaken there?

TH E M INISTER OF INDUSTRY AND 
STEEL AND  M INES (SHRI NARAYAN 
D ATT T IW A R I): (a ) Yes, Sir.

(b) Yes, Sir.

(c) Balasore, Bolangir and Phulbani.

(d ) Central Ministries as well as the 
State Government have been advised to
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give priority to these districts in estab-
lishing industrial ventures as well as infra-
structural development.
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M anufacture of Lamps and Tubes by 
and 5 million of fluorescent tubes

*702. SHRI RAM NATH DUBEY: Will 
the Minister of INDUSTRY be pleased to 
state:

(a ) whether the Punjab State Industrial 
Corporation has been granted a licence to 
manufacture 60 million of G.L.S. Lamps 
and 5 millions of fluorescent tubes;

(b) whether the said Corporation, a 
national company, is endeavouring to have 
partnership with M /s , Philips of Holland, 
a M ultinational Company; and

(c) the action Government propose to 
take in the matter?

TH E M INISTER OF INDUSTRY 
A ND  STEEL AND M INES (SHRI 
NARAYAN D ATT TIW A R I); (a )  The 
Punjab State Industrial Development Cor-
poration Limited have been granted a 
letter o f intent for the manufacture of 55 
million nos. of GLS lamps and 10 million 
nos. of fluorescent tubes.

(b ) and (c ). Punjab State Industrial 
Development Corporation have submitted 
an application for entering into collabo-
ration with M /s. N. V. Philips o f Nether-
lands for implementation of the above 
letter of intent. The proposed terms of 
collaboration include equity participation 
by the collaborator to the exlent of 40 
per cent of the subscribed capital of the 
Indian company. N o decision has yet 
been taken on the proposal.

Sick Units

*703. SHRI GHULAM  RASOOL ' 
KOCHACK:

SHRI B. V. DESAI:

Will the Minister of INDUSTRY be 
pleased to state:

(a) whether over Rs. 1800 crores of 
the bank credit has been blocked up in 
large number of sick units at the end of 
December, 1981;

(b) if so, whether the number o f sick 
units during 1981 has increased in com-
parison to 1979 and 1980;

(c) if soj what is the extent of increase; 
and

(d) steps being taken to reduce the 
same?
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TH E M INISTER OF INDUSTRY 
AND STEEL A ND M INES (SHRI 
NARAYAN D ATT T IW A R I): (a )  to
(c ) . D ata on sick industrial units collected 
by the Reserve Bank of India are not yet 
available for the year 1981. According 
to the latest data furnished by the Bank 
there were 24,550 sick industrial units at 
the end of December, 1980 involving out-
standing bank credit of Rs. 1809 crores. 
There were 22,366 sick industrial units 
at the end of December, 1979.

(d ) To meet the situation of growing 
industrial sickness in the country, 
Government announced in October,
1981 certain policy measures for guidance 
of Central Ministries. State Governments 
and Financial Institutions, The pro-
visional data furnished by the Reserve 
Bank of India shows that there has been 
some reduction in the number o f sick 
units in the small scale sector between 
December, 1980 and June, 1981. The 
Government have also tA en  up a survey 
of small scale Ufaits with a  view to  asses-
sing the incidence o f sickness In  this 
sector and also to identify the main 
causative factors.

Setting np of Industries in Gorakhpur 
District

*704. SHRI ASHFAQ HUSAIN: Will 
lhe Minister of INDUSTRY be pleased 
to lay a statement showing; ~

(a ) how many licences art given by 
Government for setting up of industries 
in U ttar Pradesh for the last two years;

(b) out of them the number of licences 
given to G orakhpur district during this 
period; and

(c) the details of licences given to 
Gorakhpur district?

THE M INISTER OF INDUSTRY 
AND STEEL A ND M INES (SHRI 
NARAYAN D A TT T IW A R I): (a )  157
letters of intent and 54 industrial 
licences,

(b) 2 industrial licences.

(c) Two Industrial Licences for 
G orakhpur district were granted to:

(i) M /a. Swadeshi Mining & M anu-
facturing Company Limited for 
effecting substantial expansion 
from  1219 to 1550 tonnes of 
sugarcane/day,

(ii) M /s . Saraya Distillery for carry- 
on-business of country liquor 
(1947 Kilo Litres) and Indian 
made foreign liquor (417 Kilo 
L itres),

Proposal to enhance Kerala Plan outlay 
for 1982-83

*705. SHRI A. K. BAIAN: Will the
Minister of PLA NN IN G  be pleased to 
state:

(a) whether there was any proposal 
from  Kerala Government to enhance the 
plan outlay in the year 1982-83; and

(b) so, if the reaction of Government 
thereto?

T H E  M INISTER OF PLA NNING  
(SH RI S. B. C H A V A N ): (a ) The Gov-
ernment of Kerala had proposed a plan 
of Rs. 331.21 crores for 1982-83 against 
the approved plan outlay of Rs. 275 crores 
for 1981-82.

(b ) Keeping in view the resources of 
the State Government including the Cen-
tral assistance, the Planning Commission 
has aproved a plan outlay o f Rs. 275 
crores for 1982-83,

Strike in Textile Industry in Bombay

*706. SHRIM ATI USHA PRAKASH 
CH OU DHA RI;

SHRI S. B. SIDNAL:

Will the M inister of LABOUR be 
pleased to state:

(a) whether S 'Is  a fact th a t the Union 
Government have decided to set up a  
N ational Tripartite Committee on Textile 
Industry;

(b ) what expeditiou? steps are proposed 
to set up the Commute's and whether 
the Committee would subm it an interim, 
report; if so. the details; and
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(c) whether the Union Government and 
the M aharashtra State Government would 
appeal to the textile workers in Bombay 
to call off the strike?

TH E M INISTER OF STATE OF TH E 
M INISTRY OF LABOUR (SHRI 
BHAGW AT JHA AZAD): (a) and (b).
It has been decided to revive Tripartite 
Committees in some industries including 
textiles.

(c) The CSIef Minister of M aharashtra 
has appealed to textile workers to come 
back, to work and made it clear that the 
State Government would look into the 
legitimate demands of workers through 
the legally constituted machinery on res-
toration of normalcy. The Government 
of India have endorsed the Chief Minis* 
ter’s appeal to the workers to call off 
the strike.

Commercial Sale of Two Wheeler by 
Electromobiles (India) Ltd,

*707. DR. VASANT KUM AR PAN-
D IT: Will the Minister of INDUSTRY 
be pleased to state:

(a) whether the Electromobiles (India) 
Ltd. a joint sector undertaking has put for 
commercial sale a two wheeler which 
petrol free and battery operated;

(b) if so, what is its market price and 
whether Government consider it as a 
middle class men’s vehicle;

(c) how many of them have been sold 
as on 31st March, 1982 and where;

(d) whether Government have gathered 
public opinion on operation and main-
tenance of thi; vehicle;

(e) if so, with what result; and

(f) whether Government will subsidise 
its price?

TH E M INISTER OF INDUSTRY
AND STEEL AND MINES (SHRI 
NARAYAN DATT T IW A R I); (a) Yes, 
Sir.

(b) The company has stated that the 
cost of the vehicle (ex-showroom) in
Bangalore is Rs. 7250, The price of the

vehicle appears to conform to the require-
ments o l the middle class.

(c ) The company has reported that as 
on 31-3-1982, 45 vehicles had been sold 
to their dealers, out of which 15 vehicles 
had in turn been sold to customers. The 
company has further reported (that pend-
ing solution, to some problems, it has 
currently suspended sale of such two 
wheelers.

(d ) and (e ) . No organised feed back 
on the operation and maintenance of the 
vehicle has been received by the Govern-
ment so far.

( f j  The following concessions have been 
already extended in respect of rhese 
vehicles:—

(i) Total waiver of excise duty upto 
31-12-1982.

(ii) Waiver of customs duty on im-
ported components in excess of 
25 per cent ad-valorera and total 
waiver of additional duty leviable 
thereon,

(iJi) Waiver of Central and State 
Sales Tax by the Karnataka 
Government.

(iv) Waiver of road tax by the 
Karnataka Government.

The net effect of these concessions is 
of the order of about Rs. 2500 per vehicle 
apart from the waiver of road tax in the 
State of Karnataka.

Rubber bullets developed by bureau of 
police research and development

708. SHRI A. C. DAS: Will the
Minister of HOME AFFAIRS be pleased 
to state:

(a ) whether tl»e Bureau o f Police Re-
- search and Development has developed

rubber bullets to control angry mobs;

(b ) what is the idea behind using these 
rubber bullets;

(c) in what type of rifles such rubber 
bullets can be used;

(d) whether any experiment has been
undertaken earlier In such rubber bullets; 
ana '
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(c) whether such rubber bullets will be 
sent to various States for experiment?

TH E M INISTER Of* S f A lE  IN TH E 
MINISTRY OF HOM E AFFAIRS (SHRI 
NIHAR RANJAN LA SKAR): (a ) Yes
Sir. Field trials are in progress.

(b ) RufJber Bullets are effective as a 
less lethal weapon system for dispersing 
stone t*irowing mobs etc.

(c) Rubber bullets are fired from 303 
truncated rifles using matching launchers.

(d) and (e ) . Yes Sir. Rubber bullets 
have already been issued to a few States 
including M adhya Pradesh, Karnataka, 
M aharashtra and the Union Territory of 
Delhi for field trials.

Investigation of murder cases in Delhi

*709. DR. A. U. AZMI: Will the
Minister of HOM E AFFAIRS be pleased 
to state:

(a) whether the Additional District 
and Session Judge of Delhi on 18 Febru-
ary, 1982 asked the Commissioner of 
Police> Delhi to make the officers not 
below the rank of the Inspectors to in-
vestigate the cases o f murder;

(b ) if so, the reaction of Government 
thereto; and

(c) the action taken with details 
thereof?

TH E M INISTER OF HOM E AFFAIRS 
(SHRI ZAIL S IN G H ): (a )  Yes Sir.

(b ) and (c ). Instructions already exist 
that the Station House Officer (Inspector) 
is primarily the Chief Investigating 
Officer and he shall himself Investigate all 
cases of murder, reported in hi8 jurisdic-
tion. After the judgement, these instruc-
tions have been reiterated, emphasising 
that all murder eases shall be investigated 
by the Station House Officer personally 
tinder the direct supervision of the Assis-
tant Commissioner of Police.

Setting up of a National Productivity 
Commission to Coordinate between farm 

and Industry

*710. SHRI G. NARSIM HA REDDY: 
Will trne Minister of PLANN IN G be 
pleased to state.

(a) whether Government have consider-
ed the desirability of setting up a National 
Productivity Commission which would 
take care of planning, coordination and 
direction in boostng farm ‘and industrial 
production in the country;

(b) if so, 1 heir reaction in this regard; 
and

(c) in what way at present the work is 
being coordinated between the farm and 
industrial sectors?

TH E M INISTER OF PLANNING 
(SHRI S.B. C H A V A N ): (a) and (b)" The 
task o f planning for the coordinated de-
velopment of tVie economy including 'agri-
culture and industry with a view to maxi-
mising output with most effective and 
balanced utilisation of country’s resources 
has been entrusted to the Planning Com-
mission. Therefore, the question of sett-
ing up a National Productivity Commis-
sion for this purpose does not arise. Gov-
ernment has, however, set up the National 
Productivity Council 'as an autonomous 
body to stimulate productivity conscious-
ness and to provide productivity services.

(c) In the formulation o f development 
programmes in the Five Year Plans the 
Planning Commission tries to ensure con-
sistency and balance between different 
sectors of the economy through input- 
output and other techniques. Industry and 
agriculture, with significant linkages with 
each other 'and the rest of the economy, 
constitute the core of these exercises. The 
Five Year Plan is operationalised through 
the mechanism of the Annual Plans which 
are drawn up in consultation with the 
State Governments, Central Ministries and 
other agencies which are in charge of 
implementation of Plan programmes. 
The major programmes are monitored by 
the administrative Ministries and the 
Planning Commission. Thus the plann-
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Road Accidents

*718. SHRI HARISH KUMAR G AN-
GW AY Will the Minister of SHIPPING 
AND TRANSPORT be pleased to stale:

(a) whether there has been spurt in the 
road accidents all over the country;

(b) iE sof what steps have been taken to 
improve the state of affairs;

(c) whether the compensation is pro-
posed to be fixed at Rs. 1 lakh to the next 
of kins of the deceased in road accidents; 
and

(d) if not, the reasons thereof?

THE M INISTER O F STATE IN  THE 
MINISTRY OF SHIPPING AND TRANS-

PORT (SHRI SITARAM KESARI); (a) to 
.(<!), On the basis of compilation of latest 
available inform ation as received from 
the State Government Union Territory 
Administrations, the total number o f road 
accidents during 1978, 1979 and 1980 
have been 1.44 lakh numbers, 1 .42 lakh 
numbers and X - 47 lakh numbers res-
pectively.

State Government]Union Territory Ad-
ministrations who have the executive res-
ponsibility to implement the provision of 
M .V . Act, 1939 have been, from  time to 
time, impressed on line need for strict con-
trol at the time of issue of driving licen-
ces, as also strict enforcement of regula-
tions regarding traffic violations. In the 
context of large number of road accidents, 
in the Transport Development Council 
meeting held in September 1981, a sug-
gestion was made to the State Govern-
ments! Union Territory Administrations 
that in ail cases of serious accidents, State 
Governments may consider instituting pro-
per and detailed enquiries preferably by 
an outside agency wilh the active assis-
tance of experts to identify the contribu-
tory factors so that corrective measures 
could be effected and that the incumbent 
of a very senior quasi-judicial post in the 
State Government should be nominated 
as Commissioner for Ro’ad Safety of fhe 
S tate.

The suggestion was welcomed by the 
Council whose members are the Ministers 
of Road Transport of the State Govern- 
ments|Union Territory Administrations. 
The follow-up action has to be initiated 
by the State Governments|Union Territory 
Administration on the suggest ionsjrecom- 
mendations which have been brought to 
their notice.

The grant of compensation to the next 
of kin of the persons killed in road acci-
dents involving motor vehicles is deter-
mined by the M otor Accidents Claims Tri-
bunal under Section 110-B of the Motor 
Vehicles Act, 1939. The Tribunals make 
awards determining suitable amount of 
compensation in each case. Such com-
pensation is not a fixed am ount o f Rupees 
1 lakh. I t  can be more or less, as de-
cided by the Tribunal.
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Railway Division for Orissa

*719. SHRI K. PRADHANI: Will the 
Minister of RAILWAYS be pleased to 
state:

(a) whether his Ministry "has received 
any proposal from the Government of 
Orissa for cre&ting a separate Railway 
Division for- Western Orissa;

(b) if so, when that proposal had come 
from Orissa; and

(c) the progress made so far in im-
plementing such a proposal?

TH E MINISTER OF RAILWAYS 
(SHRI P. C. SETHI): (a) to (c).
A proposal was received from the 
Chief Minister of Orissa in December,
1980 regarding the setting up of a new 
Railway Division in Orissa. Since there 
were numerous similar demands for setting 
in new Divisional Offices and Zonal Head-
quarters of Railways in other States as 
well, all such demfands have been referred 
to the Railway Reforms Committee set up 
in implementation of the announcement 
made by the Minister of Railways on 
19.2.1981 while introducing the Railway 
Budget for 19.S1-82. This demand, as 
also other similar demands, will be con-
sidered further in the light of the recom-
mendations of that high powered com-
mittee.

Cancellation of Neclachal Express at 
Banaras Railway Station on 21.3.82

*720. SHRI ARJUN SETHI: Will the 
Minister of RAILWAYS be pleased to  
state:

(a) the number of times the scheduled 
run of Neclach'al Express from New Delhi 
to Puri and vice versa has been cancelled 
since its inception in 1981;

(b) specific causes of such cancella-
tion especially on 21 March, 1982 at Ba- 
naras Railway Station; and

(c) whether in this process the Neela- 
cfcal Express has been singled out while 
all other train services are running quite

normally on this route causing untold 
sufferings to the travelling passengers?

TH E DEPUTY M INISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
T H E  DEPARTM ENT OF PARLIAM EN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) Since its introduction in 1980 
(not 1981), 1751176 Puri-New Delhi Tri-
weekly Neelach'al Express has been can-
celled on 22 occasions.

(b) 175(176 Neelachal Express trains 
were cancellcd due to public agitation, 
breaches, accidents, strike by UP State 
Electricity Board staff and also due to 
certain Bimdhs,

On 21-3-82 due to an accidcnt between 
Muthani and Bhabua Road stations on 
Grand Chord section of Eastern Railway, 
176 Dn Neelachal Express was detained 
for 440 minutes at Varanasi station and 
not cancel led.

(c) No, Sir.

Setting up of Committee to probe Into 
the functioning of Central Universities

*721. SHRI M. KANDASWAMY;
SHRI CHANDRADEO 

PRASAD VERMA:

Will the Minister of EDUCATION be 
pleased to state:

(a) whether any of the members of 
Committee set up lo probe into the func-
tioning of Central Universities h'ave been 
associated with Central Universities in the 
past; and

(b) if so, the Universities with which 
they were associated and the period of 
association?

TH E M INISTER OF STATE IN  TH E 
MINTSTERIES OF EDUCATION AND 
CULTURE AND SOCIAL W ELFARE 
(SHRIMATI SHEILA KAUL): (a) and
(b) The Members of the Committee ap-
pointed by University Grants Commission 
to enquire into the working of the Central 
Universities are as below;
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Chairman

1. Dr (M rs.) M adhuri Shah, Chair-
man, Universty Grants Com-
mission.

Member

2. D r G. Ram Reddy, Vice-Chan-
cellor, Osroania Unive-sity, Hy-
derabad .

3. P rof. Rais Ahmed, (formerly 
Vice-Chancellor. Kashmir Uni-
versity) D L‘Parlm cnt of Physics, 
Aligarh Muslim University, Ali-
garh.

4 . Prof. (Mrs.) Ashima Chatterjee, 
Departm ent of Chemistry, Cal-
cutta University, Calcutfa.

5. Dr. Ratnesh Mohan, Director, Cen-
tral Institute o f English and For-
eign Languages, Hyderabad.

Construing the association to mean 
employment in or membership of any of 
the important bodies of the University 
namely, Court, Executive Council ’and 
Acadcmic Council, available information 
shows that Dr. (Mrs.) M adhuri Shah has 
not been associated with any Central Uni-
versity. P rof. Rais Ahmed has been ‘a 
teacher with the Aligarh Muslim Univer-
sity during 1944-45, 1950-59t 1964-74, and 
again from 1981 onwards. He was a 
member of the Executive Council of the 
Jawaharlal Nehru University from Septem-
ber 1974 to September 1976 and from 
Jantfary 1977 to September 1977. He 
was a member of the Court of the same 
University from September 1974 to Sep-
tember 1977. Sincc September 1980 he 
is a member of the Executive Council of 
the North-Eastern Hill University for a 
three-year period. Information regard-
ing association of other members of the 
Committee with the Central University is 
being collected and will be laid on the 
Table of the Sabha.

Promotion of domestic tourism

*722. SHRI BHfKU RAM JA IN : Will 
the Minister of RAILWAYS be pleased to 
state: -

(a ) whether it is a fact that a  separate 
Directorate of Tourism has been set up in 
the Railway Board to devise measures to 
provide facilities to foreigners; and

(b ) whether similar arrangement is pro-
posed to promote domestic tourism?

TH E DEPUTY M INISTER IN  TH E 
MINISTRY OF RAILWAYS AND IN 
TH E DEPARTM ENT OF PARLIAM EN-
TARY AFFAIRS (SHRI M ALLIKAR-
JU N ): (a ) and (b ) The Directorate of 
Tourism was established in the
Ministry of Railways in pursuance
to the announcement made by 
the Minister of Railways in his Budget 
Speech for 1981-82, to devise measures for 
convenient, comfortable and attractive rail 
travel facilities for foreign tourists for 
promoting tourism and generating addi-
tional foreign exchange resources for the 
country. It has been assigned, besides 
the work of promotion of tourism, several 
other important functions of the erstwhile 
Commercial Directorate. These include 
activities like development o f Inter-modal 
traffic, Container Services, Passenger Ser-
vices acid Fare Structure, prevention of 
ticketless travel, work of City Booking 
and Out Agencies, Marketing and Sales 
and International Cooperation etc. The 
work of promoting domestic tourism was 
already being attended to by the Ministry 
of Railways as a part of its normal func-
tions and measures were continually taken 
for its facilitation. This work is now be-
ing attended to by the Directorate of 
Tourism.

Pilling up of unwanted and unused mate-
rials at Railway Yards

*723. SHRIM ATI M A D H URI SINGH : 
Will the Minister of RAILWAYS be plea-
sed to state:

(a) whether the Railways had made a 
study of the slock of unwanted and un-
used materials scattered at Railway Yards 
all over the country;

(b) if so, the details thereof; and

(c) the details of steps proposed to exer-
cise control on unwanted materials?

TH E DEPUTY MINISTER IN  TH E 
M INISTRY OF RAILWAYS A ND  DE-
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PARTM ENT OF PARLIAMENTARY 
AFFAIRS (SHRI M A LLIK A RJU N ): (a) 
All items of stores on the Railways arc 
subjected to periodical review, with a 
view to examine the need for retaining 
them on the Railways, The stores which 
are surplus to the Railways requirement, 
which would include unwanted scrap m a-
terials are periodically collected by the 
user Departments of the Railways and sent 
to selected depots for disposal as scrap.

(b ) The Railway materials lying around 
railway yards may be new rails and track 
fittings required for replacement of old 
rails and fittings. These are kept near 
the site of replacement for ease in hand-
ling, However, used rails and track fittings 
as well at; accident damaged Rollig Stock 
and the spares and fittings also remain in 
the yards until these are collected and sent 
to the stores Depots for disposal. This 
collection is periodical. (

(c) According to the extant instructions 
for disposal of scrap, all surplus arising of 
scrap, which are left over after maximum 
utilisation by the Railways and after meet-
ing the demands of other Government D e-
partments and Public Sector Undertakings, 
are dispoi-ed of by public auction/tender 
sales. These auctions are held regularly 
and given wide publicity through press 
and other media in which all those inte-
rested to buy scrap can participate The 
scrap materials are sold to highest bid-
ders.

A vigoi'ous drive was launched during 
financial year 1980-81 to liquidate scrap 
materials to the maximum extent. An im-
provement of over 40 per cent was achie-
ved as a result of the drive, as the total 
disposal rose from Rs. 49.65 crores in 
1979-80 to Rs. 70,49 crores in 1980-81. 
The drive was continued during 1981-82 
also and the total disposal during 1981-82 
has come to almost Rs. 80 crores which 
shows an  improvement of 13 per cent over 
last year’s figures. The drive will be con-
tinued further during the current financial 
year also.

Employment to the Handicapped

*724. SHRI C H U T A  M AHATA: Will 
the M inister of SOCIAL W ELFARE be 
pleased to state:

(a ) whether the special provision for 
providing employment to the handicapped 
during the ‘Year of the Disabled’ will con-
tinue during the Sixth Plan period; and

(b) if so, the details thereof and me-
thod of recruitment of the handicapped?

TH E M INISTER OF STATE OF TH E 
M INISTRIES OF EDUCATION AND 
CULTURE AND SOCIAL W ELFARE 
(SH RIM ATI SHEILA K A U L); (a) and
(b ) Orders reserving 3 per cent of the 
Group ‘C’ and ‘D ’ posts/services for the 
physically handicapped under the Central 
Government and in the Public Sector U n-
dertaking were issued on 4-11-1977 and 
30-3-1978 respectively. Out of this, 1 per 
cent posts are reserved^ for the blined, 1 
per cent for the deaf and 1 per cent for 
the orthopaedically handicapped. In order 
to ensure prompt implementation of these 
orders a roster was prescribed during the 
International Year of the Disabled Per-
sons earmarking the 3rd, 37th and 70th 
vacancies for the handicapped. Recruit-
ment to the posts reserved for the physi- 

'c a l ly  handicapped persons; except those 
to be filled through Union Public Service 
Commission, Staff Selection Commission, 
etc. is required to be done through normal 
employment exchanges or Special Employ-
ment Exchanges for the physically handi-
capped. The Vocational Rehabilitation 
Centres for the physically handicapped can 
also sponsor persons for vacancies in Cen-
tral Government D epartm ents/U ndertak-
ings. These arrangements will continue 
until further orders are issued on the 
subject.

Installation of Automatic warning system 
of signalling

*725. SHRI PRATAP BHANU SHAR- 
M A: Will the Minister of RAILWAYS be 
pleased to state on how many key routes/ 
.sections it is proposed to install automatic 
warning system of Signalling during cur-
rent five year plan? i '
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TH E DEPUTY M INISTER IN  TH E 
' MINISTRY OF RAILWAYS AND D E -

PARTM ENT OF PARLIAM ENTARY 
AFFAIRS (SHRI M A LLIK A RJU N ); 

l The automatic warning system was intro-
' duced on Gaya-Mughalsarai and Howrah-

Burdwan Chord Line sections of Eastern 
Railway. Due to heavy thefts of alum i-
nium bodied magnets from  the track, the 
system has proved unsatifsaclory. It is. 
therefore, now proposed to try track mag-
nets with fibre glass body to obviate thefts. 
Extension o f  the Aulomatic W arning Sys-
tem to other sections will depend upon 
the successful functioning of the system 
having magnet with fibre glass body or 
olher modifications os may be warranted 
by the conditions obtaining in the country.

(b ) The Government of the United 
States has not indicated any specific rea-
son fo r the delay.

(c) The Government o f India will take 
all necessary steps to ensure that during 
the operation of the T arapur Atomic 
Power Station, the required safety regula-
tions will be observed.

(d ) and (e) The attention o f the 
United Stales was drawn to the continu-
ing delay r i  the supply of spare parts for 
the Tarapur Atomic Power Station at the 
Indo-US Sub-Commission meeting on 
Science and Technology which was held 
in New Delhi in December, 1981. How-
ever, no satisfactory response or explana-
tion has been received so far.

• Spare parts for T. A. P. P.

*726. SHRI M. V. CHANDRA- 
SHEKHARA M URTHY;

SHRIM ATI PRAMILA 
DANDAVATE:

Will the Minister of EXTERNAL A F-
FAIRS be pleased to state:

(a) whether the Tarapur Alomic Power 
Plant is operating under the required safety 
regulations despite prolonged delay in sup-
ply of certain important spare parts by 
the United States;

(b ) if so, what are the main reasons for 
delay in supply of spare parts by the U.S. 
Government;

 ̂ (c) how long the power plant could
continue lo work without supplying the 
spare parts;

(d ) whether during the Indo-U.S. Joint 
Commission talks India has reminded U.S. 
Government about the delay in the Supply 
of the spare parts emphasising that this 
was commercial transaction unconnected 

I with fuel supplies for Tarapur which have 
also been held back; and

[  (e) if so, what was the reaction of the
U.S. Government?

-  ■ TH E M INISTER OF EXTERNAL 
\ AFFAIRS (SHRI P. V. NARASIMHA 
; RA O ); (a) Yes, Sir.

Railway Departm ents manned by more 
than one head

727. SHRI HARIKESH BAHADUR: 
Will the Minister of RAILWAYS be plea-
sed to state:

(a ) whether due to recent upgrading of 
the Gazetted Officers on  the Indian Rail-
ways there is more than one Head of the 
Department in each department;

(b ) whether there are no fixed duties 
and jurisdiction o f these officers;

(c) whether such am arrangement is re-
ducing the Railway efficiency; and

(d) what remedial steps the Railway
Ministry proposes to set right the work-
ing? .

TH E DEPUTY M INISTER IN  TH E 
M INISTRY O F RAILWAYS AND IN  
TH E DEPARTM ENT OF PARLIAM EN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) Yes, Sir, except in Personnel, 
Medical and Security Departments. Each 
department has one co-ordinating Princi-
pal Head of Department.

(b) Fixed duties and jurisdictions have 
been assigned to the officers.

(c) No, Sir.

(d) Does not arise.
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D.A. instalments to Delhi Teachers

*728. SHRI BALKRISHNA WASNIK: 
Will the Minister of EDUCATION be 
pleased to state:

(a) whether it is a fact that Directorate 
of Education, Delhi takes a long time in 
giving D A . instalments to teachers and 
fixing their salary on the promo lion of 
teachers to higher grades;

(b) the D.A. instalments sanctioned by 
the Central Government which have so 
far been given by the Directorate of Edu-
cation, Delhi to its teachers in various 
schools;

(c) how many cases of fixation of pay 
are lying pending in the Directorate and 
since when;

(d) when the pending cases are pro-
posed to be disposed of and the reasons 
for delay; and

(e) when the pending D.A, instalments 
sanctioned by the Central Government are 
proposed to be given to the teachers of 
Delhi by (he Directorate of Education, 
Delhi?

Introduction of an express train between 
Ahmedabad and Trivandwm

*729. PROF. P. J. K URIEN : Will the 
Minister of RAILWAYS be pleased to
state:

(a ) whether Government have received 
representation for starting an Express train 
connecting Ahmedabad and Trivandrum;

(b) if so, Government’s reaction there-
to; and

(c) if a direct train is not possible, whe-
th e r  Government propose to consider at-
taching more direct bogies to trains from 
Ahmedabad for Trivandrum?

TH E DEPUTY M INISTER IN  TH E 
MINISTRY OF RAILWAYS AND 7N 
TH E DEPARTM ENT OF PARLIAM EN-
TARY AFFAIRS (SHRI MALL1KAR- 
IUN): (a) Yes, Sir.

(b) and (c ). On account of acute 
shortage of coaches, inadequate line capa-
city on various sub-sections of the route 
and shunting problems, it has neither 
been possible to introduce en  express 
train nor a through coach between Ah-
medabad and Trivandrum.

TH E DEPUTY MINISTER IN TH E 
MINISTRIES OF EDUCATION AND 
CULTURE AND SOCIAL W ELFARE 
(SHRI P. K. TH U N G O N ): (a) to (e). 
According io Delhi Administration, the 
Directorate of Education^ does not ordi-
narily take a long time in disbursing D.A, 
instalments to teachers and fixing their 
salary on promotion to the next higher 
grade. D.A. instalments sanctioned by 
the Central Government prior to August,
1981, have been drawn and disbursed to 
almost all the teachers under Delhi Ad-
ministration. After August, 1981, fur-
ther D.A. instalments have been sanctioned 
by Central Government on 23rd March,
1982. These will also be paid to the tea-
chers very shortly. At present, only 51 
cases of fixation of pay of teachers, who 
have been promoted to higher posts, are 
pending from February, 1982, and these 
cases are also expected to be finalise-d 
shortly.

India's contributions to U.N.O.

*730. SHRIMATI USHA PRAKASH 
CHOUDHARI:

SHRI R. P. GAEKW AD:

Will the Minister of EXTERNAL A F-
FAIRS be pleased to lay a statement show-
ing:

(a) the names of different U.N. agen-
cies receiving contribution from India;

(b ) the detailed break-up of funds con-
tributed to these U.N. agencies during the 
last two years and the amount pledged 
during the current year;

/
(c) whether India has representation on

all these U.N. agencies receiving contri-
bution; and ,

(d) if so, the details thereof?
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y TH E M INISTER OF EXTERNAL 
AFFAIRS (SHRI P. V. NARASIM HA 
RA O ): (a ) India contributes to the regu- 

l iar budget o f the United Nations and the 
following specialised agencies:

1. International Labour Organisa-
tion (IL O ),

2. Food and Agricultural Organisa-
tion (FA O ),

3. United Nations Educational, Scien-
tific and Cultural Organisation 
(UNESCO), _

4. World Health Organisation (W H O ),

5. International Civil Aviation Orga-
nisation (ICA O ),

6. Universal Postal Union (UPU)y

7. International Telecommunication 
Union (IT U ),

8. World Meteorological Organisation 
(W M O),

9. International Maritime Consultative 
Organisation (IM C O ),

10. W orld Intellectual Property Orga-
nisation (W IPO).

India also makes payments to the fol-
lowing international financial institutions, 
within the U.N. system. These payments

are in the nature of subscriptions to their 
capitals or grants at the time of their 
replenishment:

1. International Bank for Reconstruc-
tion and Development (IB R D ),

2. International 
(IM F),

M onetary Fund

3. International Development Asso-
ciation (ID A ),

4. International Finance Corporation 
(IF C ), and

5. International Fund for Agricultural 
Development (IFA D ).

In addition, India contributes to a num-
ber of inter-governmental organisations, 
such as I .A .E .A . ,  U .N .I .D .O . ,  and 
UN developmental activities such as 
U NDP, UNFPA, UNICEF, etc.

(b ) This information is contained in the 
attached statement in respect of the last 
two years. The statement does not cover 
the voluntary contributions made, from 
time to time, in respect of certain specific 
programmes or activities, principally 
concerned with developmental work.

(c) and (d ) . Yes, Sir. India is a mem-
ber of all the U.N. specialised agencies 
listed in the Annexure. India is also re-
presented on the principal decision-mak-
ing organs of almost all these agencies.

S tatem ent

IN DIAN  CO N TR IB U T IO N lPA T M E N T  TO THE U N  &  U N  AGENCIES

—
1980 1981 (In R s.)

India’s contribution to the UN Regular Budget . . 2,43/22,752 3,01,63,566

India's contribution to “Specialised Agencies” . . .

i ■ International Labour Organisation (ILO) . . . 74,91,000 45,63,000

2. United Nations Educational, Scientific and Cultural Organi-
sation ( U N E S C O ) ............................................................ 77,74,281 1,12,00,063

3- World Intellectual Property Organisation (WITO) . 4,90,412 6,66,800

4 . Universal Postal Union ( U P U ) ........................................ 20,51,875 21.43,750

5- World Meteorological Organisation (WMO) . . . 28,63,77a 25. i 7.3i 6

548 LS— 3
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1980 1981 (In Rs.

6, Fcni & Agriculture O .gaibation (FAO) . . . '  97j39j°°° 176,03,000

7 . In te ra itio u l Civil Aviation Organisation (ICAO) . 13.56»736 114,93,740

8. IiteraitioT il Telccommu licatioa Union (ITU) . „ 84,86,000 196,55,000

9. Interactional M tritime Consultative Organisation (rMCO) 17,16,746
•

13.6a.198

10. World Health Organisation (WHO) . . . . 1.23,29,038 1,08,45,830

(C) Specialised Agencies : Inerna-
tional Financial Institutions.

1. International Monetary Fund (I.M.
F.)

The subscription of any member to 
the LM .F. is determined by its quota in 
the Fund. During 1980-81, a payment of 
Rs. 587.38 crores (SDRs. 572.5 million) 
was made to the I.M .F. on account an 
increase in our quota from SDRs 1145.00 
million to SDR 1717.50 million. Of this 
Rs. 147.61 crores was paid in SDRs and 
the balance in Indian currency.

2. International Bank for Reconstruc-
tion & Development (I.B.R.D.)

A member’s subscription to the I.B. 
R.D. is related to the number of shares 
that it hold in the capital shock of the 
bank, India was allotted 11050 additional 
shares in the capital stock during 1980. 
7-112 per cent of the total value of these 
required to be paid in and ihe rest re-
mains at call. During 1981-82, we have 
paid Rs. 91.46 crores as our subscription 
to the paid in portion.

3. Internationa! Finance Corporation 
(I.F .C .)

Tbe share of any member in the
I.F.C. is determined by the number of 
shares that it holds in its capital stock 
which is expanded from time to time.. 
During 1981, shares worth Rs. 2.42 
crores were allotted to India and during
1982 shares worth Rs. 2.76 crores were 
allotted t° India and have been fully 
subscribed by us.

4. International Development Associ- 
tion (IjD.A.)

India has contributed Rs. 71.38 lakhs 
to the sixth replenishment of I.D.A. 
India has paid Rs. 23*79 lakhs each In 
1981 & 1982.

5. International Fund for Agricultu-
ral Development (I.F .A .D .)

India had paid US $ 5 million to the 
initial funding of I.F.A.D. No. payments 
have been made during the period under 
reference.

(D ) United Nations Development Pro-
gramme (U N D P) 1980 Rs 60,000,000 
(Voluntary coneribution)

1981 Rs. 63,000,000

D eterrent Steps to Check Wagon Detention

*731. SHRI GADADHAR SAHA: 
Will the Minister of RAILWAYS be 
pleased to state:

(a ) whether wagon detention by user 
organisations has seriously affected pro-
ductive efforts of Railways:

(b) if so, what are the organisations 
which generally resorted to wagon deten-
tion and the reasons therefor;

(c) loss in terms of money, per annum, 
as a result of wagon detention; and

(d) what are the effective deterrent 
steps to check detention o f wagons7

TH E DEPUTY M INISTER IN  TH E 
M INISTRY OF RAILWAYS AND IN 
TH E D EPARTM ENT OF PARLIA-
M ENTARY AFFAIRS (SHRI M A L-
LIK A R JU N ): (a) Whenever the per-
missible free time for loading and un-
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loading operation increases, wagon turn- 
round is adversely effected which in turn 
becomes a constraint on the railways’ 
ability to increase freight loading.

(b ) Both public and private sector 
undertakings and individual merchants 
have bfcen responsible for exceeding the 
permissible free time in loading and un-
loading operations due to lack o f match-
ing infrastructure facilities, truckers’ 
strikes bunds, break-down of plants 
and machinery etc.

(c) I t is not practicable to maintain 
the statistics o f loss suffered by railways 
due to detention to wagons in monetary 
terms,

(d ) The steps taken to reduce deten-
tion to wagons by the rail users are as 
under:—

(i) The rates of demurrage char-
ges were enhanced with effect from 
24th Jaunary 1981, for the general 
rail users and with effect from 15th 
February 1981 for the Steel Plant* 
and Collieries.

(ii) Certain important stations have 
been declared as “Notified Stations" 
where Railways are empowered to dis-
pose of goods n°t taken delivery of 
within 7 days after termination of 
transit, /<*. after (he expiry of free 
time.

(iii) Railways undertake unloading of 
wagons whenever considered necessary 
to  ensure quicker release of wagons 
and collect from the consignees the un-
loading charge at the rates fixed by 
the Railway before effecting delivery.

Violence over Umpiring Decisions

*732. SHRi M. RAMGOPAL RED-
DY: Will the Minister of EDUCATION 
be pleased to state:

(a ) whether it is a fact that the Board 
o f Control for Cricket in India had ex-
pressed serious concern over the rising 
trend of violence oyer umpiring decisions 
during recent cricket matches in the 
country; and

(b) if so, what steps Government pro-
-  pose to take against the players indulging 

in indiscipline and also in regard to  safety 
of umpires and the Jaw  and order situa-
tions?

T H E  DEPUTY M INISTER IN  TH E 
M INISTRIES OF EDU CATION  A N D  
CU LTU RE AND SOCIAL W ELFARE 
(SHRI P. K. T H U N G O N ): (a ) Tlie
Board of Control for Cricket in India 
(BCCI) has intimated that it has taken 
a  serious view regarding increasing trend 
of violence over umpire’s decisions during 
recent matches at Bangalore and Madras. 
They have also intimated that the Board 
has called for reports from the concerned 
Captains, Umpires and Secretaries o f the 
State Cricket Associations and they will 
take further action after reports are re-
ceived. .

(b ) The selection of players and um-
pires, as also the conduct of matches, 
falls within the jurisdiction of the Board 
of Control for Cricket in India and the 
Government is not responsible fo r these, 
as national sports federations are auto-
nomous bodies. The Board is also res-
ponsible for enforcing discipline among 
cricket players. As already mentioned, 
the Board has already called for reports 
on the incidents of indiscipline with a 
view to taking appropriate action. As 
regards sefety of umpires and the law 
and order situation, the normal machinery 
of the State Governments is expected to 
take care of any siluatfon that may arise.

Reduction of Grants in Library Fnnda

*733. SHRI R. L. P. VERMA: Will
the Minister of EDUCATION be pleased 
to state:

(a ) whether the U G C has cut grants in 
Library funds; and

(b) is there a move to restore such 
grants?

TH E  M INISTER OF STATE IN  TOE 
M INISTRIES OF EDUCATION AND 
CU LTURE A N D  SOCIAL W ELFARE 
(SHRIM ATI SHEILA K A U L)- (a )  No,
Sir. ‘
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(b ) Does not arise.

Replacement of out dated Bogies

*566. SHRI E. BALANANDAN
SHRI BASUDEB ACHARYA

Will the Minister of RAILWAYS be 
pleased to stale:

. (a) whether there is any immediate 
proposal to replace all outdated bogies to 
improve the performance of Railways;

(b) if so, the details thereof:

(c) if not, for how long out-tfated bo-
gies will continue to be used; and

(d) whether Government are aware that 
these outdated bogies are affecting the 
railway tracks and causing railway acci-
dents?

TH E MINISTER OF RAILWAYS 
(SHRI P . C . SETHI): Ca) to (d) The 
number of overaged coaches at thc be-
ginning of the 6th Plan ajid the arisrngs 
during the Plan period are as unden

Total No. Arisings Total
of coaches of ovtTSRrd 
already cualics 
overaged during the 
as on 6t1i Plan
1 -4-1 t)fk> period

i 5 ’5 2 6 2 G 4131

1 IIX) 1753 2 8 6 2

07* 77 7*9

Total 774a

The prficun-ment of coaches in the 6th 
Plan period is anticipated to be 5680 as 
limited by the manufacturing capacity 
within the country and also the limita-
tion in the availability of funds. This 
will include 4350 BG, 1030 MG and 300 
N G  coaches. Of these, some coaches 
will be utilised for meeting the inescapable 
needs of additional trains and augmenta-
tion of loads of existing trains. This wiU 
leave about 5,000 coaches, which are pro-
posed to be set off against replacement 
of overaged coachcs. 950 overaged coa-
ches of 'all gauges have been withdrawn 
from service during the first two years of 
6th Plan and the rate of condemnation 
will be accelerated during the remaining 
Plan period in order to bring down the 
overaged content from 8 per cent at pre-
sent to  about 5 per cent of the total 
coach holdings.

Only such coaches which after derailed 
examination are fit and safe for further

efficient service and whose condemnation 
merely on the basis of codal life, is not 
necessary, will be continued in service. 
Such coaches are maintained thoroughly 
to ensure Safety and provide trouble-free 
service. Such coatfies with proper main-
tenance do not contribute to damage to 
the track or accidents, by the mere fact 
of their being overaged.

Modification of rales of Executive Busi-
ness for State Governments;

7638. PROF. NARA IN  CHAND PA- 
RASHAR: Will the Minister of HOM E 
AFFAIRS be pleased to state:

(a) whether any Model Rules of Ex* 
:ecutive Business for State Governments 
have been modified since the inauguration 
of the Republic m 1950; and

(b) if so, the nature and scope thereof?
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TH E M INISTER OF STATE IN  THE 
MINISTRY OF HOM E A FFA IRS (SHRI 
NIHAR RANJAN LASKAR); (a) and
(b). A  set of Model Rules of Executive 
Business were sent to the Stale Govern-
ments in 1951. These have not been mo- 
since then.

Assistance for an Alcohol-based gas 
Turbine for drying Bagasse

7639. SHRI H. N. NANJtE GOWDA: 
Will the Minister of SCIENCE AND
TECHNOLOGY lie pleased to state:

(a) whether the Mysore Sugar Company 
has urged lhe Centre for financing instal-
lation of an ‘alcohol-based turbine for dry-
ing bagasse to improve its thermal effi-
ciency;

(b) what is the assistance sought by ttae 
sugar company and that given; and

(c) whether the whole project is aimed
at having energy and the details of the
benefits that will arise from  this project?

T H E  M INISTER OF STATE IN TH E 
DEPARTM ENT OF SCIENCE A N D
TECHNOIXKJYv ELECTRONICS A N D  
ENVIRONM ENT AND OCEAN DEVE-
LOPM ENT (SHRI C . P . N . SINGH):
(a )  to (c). The Commission for Additio-
nal Sources of Energy is setting up a 
pilot project at the Mandya Sugar Facto-
ry, Mysore, for drying bagassee using the 
exhust heat from  a gas turbine; in addi-
tion:, near continuous electric power would 
be generated. The outlay for the project 
is Rs 32.56 lakhs.

Dried bagasse would result in improved 
thermal efficiency of the boilers in the 
sugar factory, and surplus bagasse will 
thus become available for use in paper 
industryi The turbine can (be run on 
alcohol or diesel oil, or in due course, by 
dried biom ass. Thus, the project aims at 
overall energy savings and the benefits 

wotrid accrue ■ ‘include ■ production o f 
both elcclne powep and ■ heat*' and- the 
optimised use of bagasse, thus increasing 
the revenue from the sale o f by-products.

Contingent staff in regional Provident 
Fund Commissioner Office, Patna 

(Bihar)

7640. SHRI RAMAVATAR SHASTRt: 
Will the Minister of LABOUR be pleased 
to state:

(a) whether it is a fact that a few per-
sons were appointed as contingent staff on 
daily wages without observing norms for 
calling names from the Employment Ex-
change for sutii under rules in the Re-
gional Office of the Provident Fund Com-
missioner, Bihar, Patna;

(b) if so, details thereof; and

(c) whether Government had made any 
enquiry into the mailer?

TH E DEPUTY M INISTER IN TH E 
MINISTRY OF LABOUR (SHRI 
D H A R M A V IR ): (a) to (c) The requir-
ed information is being collected and will 
be laid on the Table of the House.

Census in Assam

7641. SHRI SONTOSH MOHAN DEV: 
Will the Minister of HOM E AFFAIRS 
be pleased to state:

(a) whether Census in Assam was not 
fteld alongwith rest of the country in
1981-82; and

(b) if so the steps Government propose 
to take to start Census in Assam?

TH E M INISTER OF STATE IN  THE 
MINISTRY OF HOM E AFFAIRS (SHRI 
NIHAR RANJAN LASKAR): (a ) Yes.

(b) The feasibility of conducting cen-
sus in Assam will be considered at the 
appropriate time.

Import of Technology

7642. SHRI S. M. KRISHNA: Will the 
Minister of INDUSTRY be pleased to 
state:

(a) how many companies with foreign 
equity have been allowed to import de-
signs, drawings and consultancy services 
during the current Financial ye!“ar under 
the Technical Development Fmid Scheme* 
and
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(b) the names of these companies and 
ihe costs involved in foreign exchange?

T H E  MINISTER OF INDUSTRY 
A N D  STEEL AND MINES (SHRI NA-
RAYAN D ATT TIW A R I): (a ) 13 com-
panies having foreign equity were allow-

75 W ritten Answers

ed to  import designs, drawings and tech-

nical consultancy services from  foreign 
firms during the period 1st April, 19-81 to 
31 si March, 1982

(b) A statement is enclosed.

Statement

List o f Indian Companies with fom gn tquity wfu wen permitttd to import dtsigns, drawings and consultancy 
szruices under the T O P  Scheme during thepririod 1-4-1981 to 31-3-1982

Sr. No. Name of the Indian Company with foreign equity Approved amount

I. M/s Stovcc Screen India Ltd., Bombay . ,. . $ 105,000/.

2. M/s Ashot Lcyland Ltd., Madras . . • ■ £  116,100/- Royalty @ 3%

3- M/s Mahindra Owen Ltd., Poona . . . . £  20,000/-

4. M/s Usha Martin Black Ltd., Calcutta . ■ . $ 172,800/-

5. M/s National Organic Chemical Industries Ltd., Bombay S 250,000/-

6. M js Mopeds India Ltd., Tirupati . ■ • P i1’ i2*g lakhs

7- M/s MoUindra & Mohindra Ltd., Bombay . - DM  161,250/-

8. M/s Daver Engineering Pvt. Ltd., Bombay . • S 105,000/.

9. M/s Garware Paints Ltd., Bombay . • . . |  225,000/- Royalty @ 5%.

10. M/s SLM-Maneklal Industries Ltd., Ahmedabad . FF 4o,ooo/- Royalty @ 2%

11. M/s Escorts Ltd., Faridabad . . . .

12. M/s Spaco Carburettors (India) Ltd., Pune . • S 250,000/-

13. M/s Indian Oxygen Ltd., Calcutta . . . . £  60,000/-

Total number of newsprint mills in the 
country

7643. SHRI LAKSHMAN MALLICK: 
Will the Minister of INDUSTRY be 
pleased lo  state:

(a) the total number of newsprint mills 
set up in the country;

(b) the names of the places where these 
newsprint mills are located;

(c) whether Government have a propo-
sal to set up' some new newsprint mills

in the country in the current financial 
year; ‘and

<d> if so, the names of the places where 
those newsprint mills are proposed to 
be located?

TH E M INISTER OF INDUSTRY A N D  
STEEL A N D  M INES (SHRI NARA-
YAN DATT TIWARI) (a) and (b). Tho 
following arc tho particulars of the newt- 
print milb Ht up fa the coootry.
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Sl.No. Name Location

1. The National Newsprint & Paper Mills

2. The Mysore Paper M ills ................................................... Bhadravati,
Karnataka

3. Kerala Newsprint Project (Hindustan Paper Corpn. Ltd) Velloor,
D htt.
Kottayam,

Kerala.

(c) and (d). Approvalj have been
granted to M|s. Century Pulp & Paper 
Mills and Mjs. Tamil Nadu Newsprint & 
Papers Ltd. for setting up newsprint mills 
at District Nainital, U ttar Pradesh aad 
District Salem, Tamil Nadu respectively.

Proposal for construction of a coal berth 
at Paradeep Port in Orissa

7644. SHRI CHINTAM A NI JENA: 
Will toe Minister of STEEL A ND MINES 
be pleased to state:

(a) whether the Ministry of Shipping 
and Transport has sent a proposal to his 
Ministry for construction of a coal berth 
at Paradeep Port in Orissa with an esti-
mated cost of Rs 30 crores;

(b) if so, the date of receipt of such 
proposal from the Shipping and Transport 
Ministry;

(c) the action taken to expedite the 
decision; and

*
(d) Wnether the decision of his Minis-

try will be communicated in April, 1982?

THE M INISTER OF STATE IN TH E 
MINISTRIES OF INDU STRY  AND 
STEEL AND MINES (SHRI CHARAN- 
JIT CHAN ANA): (a) No. Sir.

(b) to (d ). Do not arise.

Setting up of cement factories in Gujarat

7645. SHRI M OHAN LAL PATEL: 
SHRI NAVTN RAVANI;

1 Will the Minister of INDUSTRY be 
pleased to state:

Ncpanagar, 
Madhya Pradesh

(a ) whether it is a fact that there is a 
big scope for setting up cement factories 

in Gujarat State;

(b) whether any survey has been con-
ducted in this regard; if so, the result 
thereof;

(c) whether Government have received 

any application for setting up cement 

factory in mini or big sector in Gujarat
State; and■ 1

(d) if so, the details thereof and the 
action taken by Government thereon?

TH E MINISTER OF INDUSTRY 
A ND STEEL AND M INES (SHRI 

NARAYAN D ATT T IW A R I): (a ) and

(b). According to the data available with 
the Cement Research Institute of India. 

Cement grade limestone deposits exist in 
Bhavnagar, Jafrabad, Jafrabad Creek, 
Veraval, Western Kutch, Sri Amirgarh, 
Posina, Khedbrahma, Dahod & Tarkesh- 

wal in Gujarat for setting up cement 

factories.

(c ) and (d). Out of 76 application 
received since 1-1-1980 for setting up 
cement plants ir* Gujarat including mini 

cement plants, 26 were approved, 46
rejected and 4 are pending. Details of 
the approved cases are indicated in the 
attached statement?
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SI.No. N in i; of t tlc p ivty L-jcation (District) capacity Remarks 
per annum
(tonnes)

1 2 3 4 5

i. Kamdar Cements Ltd. . Junagadh 66,000 Letter of intern

2. Shantrunjay Cements . . Bhavnagar Do. Do.

3. Nayak Cements . . . Do. Do. Do.

4 . Shri M. G. Mcrcdia • Banaskantha Do. Do.

5. Shri Ambika Cement (I1) Ltd. Junagadh Do- Do.

6. Shri Mayur M. Amin . . Panchmahal Do. Do.

7. Ahri Ashok Agarwal . . Backward area 50,000 Do. (White)

8. A. C. C. Ltd. . . . Porbandar 15,000 Do.

9. Combined Cements Ltd. . Exact location to be 
settled

66,000 Do.

10. Shri Niranjan Shah . . Junagadh 66,000 Do.

1 1. Shri Om Prakaih Shyam Sunder
Agarwal • • • . Mehsana 66,000 Do.

12. Shri Yuvraj Digvijay Sinh . Rajkot 66,000 Do.

13. Shree Digvijay Cement Ltd. . Jamnagar 4,85,000 Do.

i4 . Himalaya Cement* Ltd. . Junagadh 50,000 Do. (White)

15* Jupiter Cement Inds. . . Jamnagar 66,000 Do.

16 Amirija'lh C rm -n^ . . Dannskantha 66,000 Do.

17. Sh. B.N. Patel Do. 66,000 Do.

Par.is Cements & Chemical 
Industries Junagadh 30,000 DGTD registration

19. Shri Pnyakm t SH?.iti L^l Shih Bhavnaagar 49,500 Do.

2 >. Suravi Cemr.nt (P) Ltd. . . Surendranagar 30,000 Do.

21. Shri Narainbhai I. Patel . . Banaskantha 30,000 Do.

22. J. K .C /m erit (P) Ltd. . . Kutch 10,000 Do

23. Ruparel Cement (P) Ltd. . Bhavnagar 30,000 Do.

j 4. Swimin'’.*,aya-i Cement (P) Ltd- Kutch 10,000 Do.

25. Ajmera Cements (P) Ltd. . Junagadh 30,000 Do.

26, Ambica Cement fP) Ltd. . Do. 30,000 Do

1
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Increased Allocation Demand from 
Railways

7646. PROF. M ADHU DANDA- 
VATE: Will the Minister of PLANN-
IN G  be pleased to state:

(a ) whether Government's attention 
has been drawn to the news that Railways 
had demanded increase in the allocations 
from the Planning Commission to face 
the new constraints on the Railways; and

fh) if so, whether the Planning Com -
mission is likely to  revise the allocations 
to the R&ilijvpys?

TH E M INISTER OF PLA NNING
(SHRt S. B. C H A V A N ): (a )  Yes, Sir.

(b) The question of increasing the 
allocation for thp Railways fop the Sixth 
Plan w^l be considered ,at the time, of 
th e  Mid term Review of the Plan.

TiTtf f irm l
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Observation of Weekly Holiday by 
Industrial Units in Delhi

7649. SHRI DIGVIJAY SINH: Will
the M inister of H OM E A FFA IRS be
pleased to sta te :

fa) whether various industrial units 
in Delhi are observing weekly holidays 
on different days;

(b) when was such an order issued by 
Delhi Administration;

(c) whether Government have carried 
out any survey about unhealhy effect on 
the social life of families on account of 
children having weekly holiday from 
schools on differfent days and father) 
mother working in industries on different 
days;

(d) if not, whether they have any pro-
posal to carry such survey now; and

1 (e) by what date the above order is 
proposed to be revoked to give uniform 
weekly holiday to working people of 
Delhi? ’

*
TH E MINISTER OF STATE IN THE 

M INISTRY O F HOM E AFFAIRS A N D  
DEPARTM ENT OF PARLIAM EN-

TARY AFFAIRS (SHRI P. VENKATA- 
SUBBAIAH); (a ) to (e ). The Delhi 
Administration have reported that in 
accordance with an OrderJ issued in July* 
1980, the Industrial Units in Delhi are 

observing weekly holidays on different 

days of the week. This became neces-
sary because of the power supply position 
in Delhi. The Administration have not 
so far carried out any survey about the 
unhealthy effect on the social life of the 
families on account of this arrangement. 

However, power supply position is under 
constant, review by the Admmistrarioiu
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Refusal of Regfatration of Cases by 
S A D . In Delhi

7650. SHRIM ATI MOHSINA KID- 
WAI: Will the Minister of HOME 
AFFAIRS be pleased to state;

(a) whether his attention has been 
drawh to the oft-repeated news in the 
press that in most of the cases the Station 
House Officers in Delhi have refused to 
register cases in the first instance unless 
the press came to the rescue of the victim 
o r some influence was brought upon them 
to do the same;

(b) if so, how many cases have been
reported in 1981-82 where SHOs refused 
to even register the case in the first 
instance; '

(c) whether some legal sanction exists 
for action to be taken against erring 
SHOs; and

(d ) if not, whether some stricter 
measures are proposed to be adopted by 
Government to initiate action against 
such officers?

THE M INISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND  
DEPARTM ENT OF PARLIAM EN-
TARY AFFAIRS (SHRI P. VENKATA- 
SUBBAIAH): (a) an<j (b). During the 
year 1981-82 i.e.. from  1st April, 1981 
to 31st March, 1982, Five instances of 
non-registration/delayed registration of 
cases by the Local Police have come to 
notice.

(c) and (d). Provisions already exist
under Section 21 of Delhi Police Act, 
1978, and Departmental instructions have 

been issued on the subject, for taking 
disciplinary action against Police Officers 
for refusing to register cases, which is a 
dereliction of duty.

Variation in the Output of Mica

7651. SHRI RAJESH PILOT: Will
the Minister of STEEL AND MINES be 
pleased to state:

(a) the variation in the output of mica 
during last three years;

(b ) the steps taken to increase the
quality and quantity of mica from  exist-
ing resources;

(c) what are the potentialities and 
plan for locating new areas and areas 
recently located bat hitherto uncxploited;
and 1

(d) whether Government have made 
any effort to involve geology and mining 
departments of the Universities and in-
stitutions in the areas where mica indus-
try is planned or possible to develop?

THE MINISTER OF INDUSTRY A N D
STEEL AND MINES (SHRI N. D. 
TEW A R I): (a) The production of mica
was 9073, 7930 and 8377 tonnes in 1979, 
1980 and 1981 respectively.

(b) to (d)_ It is felt that more than 
stepping up production on mica in the 
country, the immediate need is to put the 
inadequacy on a more rational footing and 
to diversity the export by way of finish-
ed mica product instead of crude mica. 
Towards this end saveral recommenda-
tions have been made in the report of 
the mica Committee and the same are 
under consideration of Government.

Benefits to file Employees of Salem 
Magnerfte Private Ltd,

“ 7652. SHRI ANANDA PATHAK: 
WEI the Minister of LABOUR be pleased
to stafe:

(a) whether it is a fact that the work-
men of the Salem Magnesite Private Ltd,, 
Salem (Tamil N adu) which is now func-
tioning in the name of Tamil Nadu 
Magnesite Ltd. after its take over by the 
Tamil Nadu Government were not paid 
the terminal dues such as retirement com-
pensation, leave wages, gratuity arrears 
etc. as per the settlement signed before 
the CLC. New Delhi on 5 May, 1981; 
and

(b) if so, thc steps taken by the Gov-
ernment thereon?

“ THE DEPUTY M INISTER IN  TH E 
M INISTRY OF LABOUR (SHRI 
D H A RA M V IR): (a ) and (b ). During
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discussions on an industrial dispute over 
fthe demands of the workmen o f  M|*.
Salem Magnesite Private Ltd. for retiral 
bens/its and other dues consequent on the 
units take over by the State Government 
of Tamil Nadu, in a meeting before the 
Chief Labour Commissioner (C entral) 
held on .V6th May, 1981, a draft settle-
ment was evolved which provided that 
the management of M |s. Salem Magnesite 
Private Ltd. would:

(i)  encash unavailed Earned Leave
title to the workers for 1977 and 1978, 
within 3 months of the date of Signing 
ihe settlement.

(ii) pay 2 months’ total wages on 
ihe basis of wages drawn to  each 
worker as ex-gratia, within six months 
of the date of signing o f the settlement; 
;ind

(iii) Pay Rs. 54 lakhs to the Gov-
ernment of TamH Nadu in the manner 
agreed to in the draft settlement and 
^ill also provide Bank G uarantee for 
this payment. “

The mode of payment o f Rs. 54 lakhs 
by the management of M |s. Salem 
Magnesite Private Ltd. to the Tamil Nadu 
Government in a phased manner was 
•ubject to the approval of Board of 
Directors of the Salem Magnesite Private 
Ltd as well as the State Government of 
Tamil Nadu. As this matter is still being 
soned out between the parties, the draft

settlement has riot yet been formalised 
under the Industrial Disputes Act, t947.

Mopeds units

7653. SHRI SANAT KUMAR M A N - 
DAL: Will the M inister of INDUSTRY
be pleased to state:

(a ) the particulars of the existing in-
dustrial units manufacturing mopeds at 
present, their location, the industrial 
house manning them and their annual
manufacturing capacity;

(b ) the particular units which have
been granted licences for settling of new
units during the current year and their 
annual capacity;

(c) wKether any unit is licensed in
West Bengal also; and

(d) if not, the reasons therefor?

TH E M INISTER OF INDUSTRY
AND STEEL A ND M INES (SHRI 
NARAYAN D ATT T IW A R I): (a) 12
units have been granted approvals to 
manufacture mopeds as indicated in the 
statement attached of which 11 units 
have reported production during 1981-82. 
The units are manned by the respective 
companies.

( b ; .  The following parties have been- 
issued letters of intent for the manufac-
ture o f Mopeds:

Letter of intent Dt. of issue Annual capacity

Sn H aruh Jain  New Delhi . ,

CJiamundi Mopedi Ltd., Bangalore 

Lohia Machine Tool Ltd., K anpur 

Shri N. Krishnan, Madras . .

11-2-1981 50.000 Nos.

. 12-1-1982 100,000 Nos.

. 7-1-1983 100,000 Nos.

. 17-3-1982 100,000 Nos.fMopeds )

fc): M|s. S & P Engg. Products Ltd., 
Calcutta, are licensed to manufacture

mopeds in West Bengal,
(d ) Does no t arise.



i



j  and Entry No. 65 of Appendix 8  of Im-
port Policy 1981-82.

(ii) Entry No. 21 of Appendix 8 of 
> Import and Export Policy 1982-83 has

been amended to clarify, inter-alia, 
that hot rolled/cold rolled plates and 
sheets ( including these folded in any 
shape) in stainlesjheat resisting steels 
are canalised through MMTC.

(iii) Entry No. 63 in Appendix 8 
of Import and Export Policy 1982-83 
has been amended to clarify that 
s!ructurals, including angles, in stain- 
lessjheat resisting steel are canalised 
through SAIL.

Indo-South Korea Talks for Electomlcs 
Cooperation

7655. SHRI BHIKU RAM  JA IN  :
Will the PRIME MINISTER be pleased 
to sta te ;

(a ) whether it is a fact that South. 
Korea had evinced interest in the field 
of electronics in the country;

(b) whether a delegation from that 
country proposed to visit India in this 
connection; and

(c) w h e th r  the field of cooperation 
had been idcn ified, if so, the details 
thereof?

TH E  DEPUTY MINISTER IN  THE 
DEPARTM ENT OF ELECTRONICS 
(SHRI M. S. SANJEEVI R A O ): (a ) :

| Yes, Sir.

(b) : No Government level discussions 
or hosting of delegation from South 
Koiea hus taken place recently.

(c) Does not arise.

Cases of Pilferages from Bokaro Steel 
Plant Daring 1981

7656. SHRI A. K. ROY: Will the
 ̂ Minister of STEEL AND MINES be
pleased to stale:

(a) details of the cases of pilferages 
from thc Bokaro Steel Plant in the year 

[1981 and the amount involved, facts in 
details;
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(b ) cases instituted by the vigilance, 

police and the CBI within the same pe-
riod; and

(<*■) steps taken against the persons 
within the same period, facts in details?

THE MINISTER OF STATE IN 
THE M INISTRIES OF INDUSTRY 
AND STEEL AND MINES (SHRI 
CHARANJIT C H A N A N A ); (a ) to
(c ). The information is being collected 
and will be laid on the Table of the 
House.
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Demand and Supply of Agricultural Pump 
Sets

7657. SHRI BALASAHEB VUCHE 
P A U L ; Will the Minister of INDUSTRY 
be pleased to state:

(a ) the num ber of agricultural pump 
sets manufactured at present in the coun-
try;

(b) the present demand and supply 
position in respect of pumn sets In the 
country; State-wise;

(c) whether his attention has been
drawn to the press report published in
the Hindustan Times of 22 March, 1982
that the annual energy loss m case of 

both diesel electric pumps as much as 
Rs. 1500]- per pump set on average; and

(d) the details in this regard; and if
so, the steps Government have taken or 
propose to take to suggest changes in 
the pump technology?

TH E M INISTER OF INDUSTRY 
AND STEEL A N D  MINES (SHRI 
NARAYAN D ATT TIW A R I): (a) Ag-
ricultural pump sets are manufactured in 
the small scalc as well as in the organi-
sed sector. There are no firm statistics 

available o n  this. However, the firms in 
the organised sector manufacture other 
industrial pumps along with agricultu-
ral pump sets and the total production 
of power-driven pumps which includes 
agrcicultural pump sets is about 3,89,322 
during 1981.

(b) The statistics relating to demand 
and supply in respects of pump sets
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State-wise is not maintained in the Mini-
stry. However, the suPPty and demand 
position of the agricultural pump sets is 
satisfactory since no shortage has been re-
ported by any of the State Governments.

(c) Yes, Sir.

(d) In regard to loss of energy, it is
estimated that the loss is on acount of 
operational inefficiency of diesel operated 
irrigation pump sets and would be of 
the order of about Rs. 68 crores per 
year. The Ministry of Irrigation at the 
Centre and the Agricultural Refinance 
and Development Corporation (ARDC) 
which is the main refinancing agency 
have taken following steps to assist the 
farmer in the proper selection of pump 
sets: ' '

( 1) At the instance of the Central 
Government, Technical Committees 
have been constituted In most of the 
States to prepare approved list of 
pump sets for financing by banks giv-
ing due regard to ISI|quality marking, 
provision for after-sales service etc. 
Farmers can select their pumps from 
these approved lists.

(2 ) With a view to educate the far-
mers in the selection of proper pump 
sets, ARDC has published booklets 
which contain guidelines for proper

selection of agricultural pump sets. 
These booklets have been supplied to 
various banks as we^ as State Govern-
ments. The Ministry of Irrigation has 
circuJatcd to States necessary guide-
lines on similar lines for proper selec-
tion of pump sets.

( 3 ) ISI have revised the standard 
specifications and have now indicated 
the upper limit of specific fuel con-
sumption.

(4 ) ARDC has now made a condi-
tion of loaning that only ISI “Q” 
marked pumps]engincs!motors will be 
selected. Specific fuel consumption and 
efficiency values have also been sPec'- 
fied.

(5) A Standing Committee at the 
national level under the Chairmanship 
o f  Union Secretary of Irrigation and

comprising Central and State Govern-
ment officers, experts from Institutes 
and Universities and Manufacturers’ 
representatives etc. has also been con-
stituted to review the position from 
time to time and issue necessary guide-
lines for improving the operational 
efficiencies of agricultural pump bets. 
This Committee has also taken decision 
to co-opt the farmers representatives 
in the Committee.

Four Maintenance Service Centres

7658. SHRI M. V. CHANDRA- 
SHEKARA MURTHY: Will the Minis-
ter of INDUSTRY be pleased to state;

fa) whether National Productivity Coun-
cil has launched four maintenance ser^qp 
centres in big cities to enable industriu.'to 
improve maintenance performances:

(b) if so. whether these centres have 
already been started;

(c) the mai,n purpose for the same; and
(d) to what extent these centres wiil 

help and guide the production and what 
will be their functions and powers?

THE MINISTER OF INDUSTRY AND 
STEEL AND MINES (SHRI NARAYAN 
DATT TIWARI): (a) and (b). Yes. Sir.

The National Productivity Council lias 
recently established four maintenance
service centres in Bombay, Calcutta, Delhi 
and Madras.

(c) The mai,n purpose of the Centres is 
to provide:

(i) condjtion-based monitoring servi-
ces to industrial units.

(ii) consultancy services for introduc-
ing and improving maintenance func-
tions in industrial units; and

(iii) Training of maintenance per-
sonnel at all levels on modern m ain-
tenance practices in various sectors of 
industry.

(d) The industrial units located in the 
region will be able to avail of training amf
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consultancy services from these Centres 
for improving their maintenance systems 
to provide for belter up-keep of plant and 
machinery which will lead to better pro-
duction and quality improvement.

Allocation of Successful Candidates of 
Section Officers’ Grade Combined Depart-

mental Examination 1980f

7659. SHRI HIRA LAL R. PARMAR:
SHRI BHBEKHABHAI:
SHRI NAND KISHORE 

SHARMA;

Will the Minister of HOME AFFAIRS 
be pleased to state:

fa) what is the n u m b e r  0f such success-
ful candidates of the Section Officers’ 
Grade Combined Departmental Examin'a- 
lion, 1980 who were allocated to Minist-
ries of Finance, Defence, Communications 
and Works and Housing;

(b) number of those who have not been 
accommodated by these Departments for 
want of vacancies:

(c) number of persons oliiciating on ad 
hoc basis in these Departments on the 
post of Section Officer and the dales from 
which they are continuing and whether 
they are still officiating on ad-hoc basis 
even after nomination of regular Candida-
tes have been made to these Ministries; if 
so, reasons ihercfor;

(d) whether the candidates returned by 
the Ministries referred to in part (a) have 
been allocaed to other Ministries; if not, 
when it will be done; and

(e) the steps taken to protect t'aeir pay 
and seniority?

THE MINISTER OF STATE IN TH E 
MINISTRY OF HOME AFFAIRS AND 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS (5 HRI P. VENKATASUB- 
BAIAH); (a) to (c) A statement is atta-
ched.

(d) The mailer i” under correspondence 
with the Ministries concerned for their 
absorption under them.

(e) The seniority of these persons will 
not be adversely affected_ However, their
pay will be regulated in accordance with 
general orders in force.

Statement

Name of the Ministry ^No. of qualified candidates of S. O .’s No. of ad-hoc appointees in the 
grade combined Limited Depart- grade of S. O. and the date from 

mental Examination, 1980 which officiating in that grade

allocated Not Allocated 
accommo- else where 
dated

Finance 15 Nil 32 (earliest from Feb., 1981 and 
latest from March, 1982)

Defence 1 J 11 (earliest from Feb., 1981 and 
latest from Jan., 198a)

Communications .

Works & Housing .

Nil Not app- 17 (earliest from Feb., 1979 and 
licablc latest from Nov., 1981)

Nil 36 (ei**Hest from M i y p 1979 ^
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SC /ST  Grade I and Grade IT Officersr

7661. SHRI A. K. ROY: Will the Minis-
ter of HOME AFFAIRS be pleased to 
state:

(’a) wfaat is the representation of the
S.C. and S.T. in Grade II and Grade I 
officers of the different Union Territories;

(b) whether in most of the cases the 
reservation quota for the S.C. and S.T. 
has not been filled up giving the gap with 
the Territory-wise break-up;

(c) whether this gap has increased in the 
last ten years 'and the vacancies are not 
carried forward; a,nd

(d) if so, facts in details and steps taken 
thereon?

THE M INISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND 
DEPARTM ENT OF PARLIAM ENTARY 
AFFAIRS (SHRI P. VENKATASUBBA- 
IA H) (a) to (d ). The requisite informa-
tion is being collected and will be laid on 
the Table of the House.



97 W ritten Answers CHAITRA 25, 1904 (SAKA)  W ritten Answers 98

1 Assurance of Dadri Cement Factory Wor-
kers to give full production of cement

7662, SHRI R. L. BHATIA: Will Hie
M inister of INDUSTRY be pleased lo 
state:

(a) whether, it is a fact that the Cement 
Corporation of India is bringing the clin-
ker from their Neemuch Cement Plant 
for grinding it at Charkhi Dadri cement 
factory;

(b) if so, the results thereof ‘and whether 
the Neemuch Cement Plant is losing pro-
duction in its annual capacity;

(c) the reasons for not running the 
Charkhi Dadri Cement Plant in full swing 
by fhe utilisation of local clinker;

 ̂ (d) whether Dfcdri Cement Factory wor-
kers have given an ‘assurance J n  writing 
that if all the workers were taken on rolls, 
they will give full production of 2 lakh 
tonnes cement per year; and  ̂ ,

(e) if so, whether Government propose 
to ensure the achievements of this target?

TH E M INISTER OF INDUSTRY AND 
STEEL AND MINES (SHRI NARAYAN 
D ATT TIWARI) (a): Yes, Sir.

(b) and (c). At the time of .nationalisa-
tion, the cement plant at Coarkhi Dadri 
needed extensive repairs ajid rehabilita-
tion. As an immediate measure, the Ce-
ment grinding unit of the factory was re-
paired and grinding of clLoker obtained 
from Neemuch factory of the Cement 
Corporation of India commenced in Octo-
ber 1981. The production of cement 'at 
Neemuch factory has not, however, been 
affected by this movement of clinker from 
Neemuch to . Charkhi Dadri, Rehabilita-
tion work in the factory is in progress and 
The clinkerisation unit is expected to be 
commissioned i,n June-July, 1982. •

(d) and (e). Tn a letter addressed to the 
f Minister for Industry, the President, Dal- 

mia Dadri Cement, Factory Men’s Union 
has stated that the exemployees of the 
factory, if taken back o,n duty, are confi- 

‘ dent that after attending normal repairs 
of both the kilns in the factory, they can
548 LS— 4

give full clinker production within a  period 
of 2 months. Every effort is being m&de 
by the Corporation to expedite commence-
ment _of clinkering operations at the fac-
tory.

.»

Revision of pay scale of Draftsmen wor-
king in Delhi Administration

7663. SHRI R. N. RAKESH: Will the 
Minister of HOM E AFFAIRS be pleased 
to state:

(a) whether the pay scales of different
categories of Draftsmen working in some 
of the Departments of Delhi Administra-
tion ’nave been revised as consequence of 
implementation of the Award submitted 
by the Board of Arbitration on 20 August 
1980; '

(b) if so, whether the said Award has 
not been implemented by the Delhi Admi-
nistration in certain Departments viz. 
Flood Control Department etc,; and -

(c) if so, the reasons for this discrimi-
natory treatm ent and steps being taken to 
remove this kind of disparity?

THE M INISTER OF STATE IN  TH E 
M INISTRY .OF HOME AFFAIRS AND 
DEPARTM ENT OF PARLIAM ENTARY 
AFFAIRS (SHRI P. VENKATASUB- 
BAIAH): Oa) to (c). The Award submitted 
by the Board of Arbitration set up by the 
Ministry o f Labour on the question of 
entitlement of .Draftsm en for drawing 
higher scales of pay was in respect of the 
employees of the Central Public Works 
Department ajid not in respect of the emp-
loyees of Delhi Administration. As "a re-
sult of the Award of 20-8-1980, the ques-
tion of sanctioning higher .scales to Drafts-
men Grade I, II and III in the Irrigation 
a,nd Flood Control Wing of Delhi Ad-
ministration, was referred to the Ministry 
of Irrigation and based on the advice/ 
suggestion given by that Ministry to Delhi 
Administration, the matter for revision of 
the pay scales is under active consideration 
of the Flood Control Department. Requi-
site information in regard to the "rcviston 
of the nay-scales for the Draftsmen of the 
other Departments of Delhi Administra-
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tion, is being collected and will be laid on 
the Table of the Lok Sabfra,

* r 3?-Trr*T f r f r
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fao ; r̂fcT-

f a ^ r  tf?«r ^rrsrr’ q ?  ^ n r  ^

|  5fr? f a ^ r  qr|

^  s t f t  ^  ^ ^  r̂ŝ r

cf̂ r q^i q* ^  ^r hp 
f a r ;  f r ^ r r  ^ rrft fa c t r̂cr |  i
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f o m ,  1 9 8 1  % ^TTft 

3 f t  % f^ ? T  5T ^ r ^ f f  % TT

■pT*rPrcr *rtff r f s w m  f a * m r  § R r  
srrtX  s f t f e ra  t ,  fa*rf*ra 

s r r t f R  < n  ?reff 3R^r ? r j  f a f * r a  
^ n r q - f  I f a w m i ^  ^  *ra ^  f a ^ r ^ r  

s r r a R  q x  *n.3r s F jir fa  s t  srrcft 
t  i % ^ r  q r r  t t
f a q f e  f ^ ' % q t  s fa f t *Tcff % s ifa -  

f ^ ,  ^rfoss s r^ T O F i srrfe  ir ^r 

f o r  % *T5 ^  % *H£fcT ^ttrcTT % 

?rrsTR q t  q s t o f a  s r a  tfr  ,

^  q ^ t  ^  sft f a j^ r ^ T

srrg-R <r  % ?t ^ 5 t  'jfirV fe q ;
|  i

Shifting of EPF Office in Delhi

7665. SHRI RAJESH KUM AR SINGH: 
SHRI SURAJ BHAN:

Will the Minister of LABOUR be 
pleased to state:

(a) whether the Provident Fund Office 
was shifted from Pusa Road to Nehru 
Place iji February, 1980 by giving a sum 
o f Rs. 36,000/- as cartage and brokerage;

(b) whether that Nehru Place is very far 
from the workers cc .ercd  by Provident 
Fund S ch em e in West^ North, East and 
Sout'n Delhi, separately;

(c) whether that the rent at Pusa Road 
was only Rs. 22,000 whereas the 
rent at Nehru Place is Rs. 52,000|-
per month which is more than double and 
the reasons for shifting it in fire damaged 
building at Nehru Place;

(d) whether in February, 1980, a huge 
building was available for the provident 
fund office at Rajendra Place near Pusa 
Road and the reasons for not taking this 
building on rent; and

(e) whether quotations were invited 
thrice in February, 1980 through press for 
the ‘accommodation for housing the above 
office and the action taken thereon and 
the  reasons for delay in shifting the office?

T H E  D EPU TY  M INISTER IN  T H E  
M INISTRY O F LABOUR (SHRI 
DHARM AVIR): (a) Yes, Sir.

(b) It is correct that the present accom-
modation of the Regional Office, Delhi a t 
Nehru Place is at a distance from  some 
pfarts of Delhi, but it is well connected by 
buses.

(c) The actual increase in rent was, from  
Rs. 23,846/- to Rs. 52,325/-. The in-
crease in rent was partly due to hiring of 
additional accommodation and partly due 
to shifting of the office from residential 
areas to commerci'al areas.

(d) In September, 1979, an offer was 
received for accommodation at Rajendra 
Place at Rs. 4.75 per square feet. This, 
however, could not be availed of, as 
accommodation at a lower rate of rent was 
available at the N ehru Place.

(e) Yes. A proposal for obtaining addi-
tional accommodation to meet the shor-
tage of space at N ehru Place, is under 
examination of the Government.

!V  Sw ftn  QTR TWT

3  *RR m

7 6ee .  3§T |?: w r
^  qciM f^rr %  :

(^) W  *K+K 3TT SZTR w  sftf  

f ^ r r c r  w  |  ft? ^  q r ?  ^ r f  1 9 7 7 -

7 8  ^  1 9 8 1 - 8 2  ercr % % ^ T

+1^WI m  W
% •*> 1 i <. ^>r  >̂t

siq’JT % f^fxr ^ f r  pTFffrr

f w r  |  ;

( 9 )  WT ^ R  %

®pt  feqi%  % far?

^  JT|W % W T  ? r k  IT|W % m41*m 

% ; a p t  s r fs r fe r t *r£ f

W i ^ r ^ F r  ^R^T %
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53*3 2T.<3T ^?IT if fa  CTVU^TlX

»raT f o r r  % w

f k i  g \? n  w m  

v W H h :  w r  ^ r r  ^  * rfeF  |  ;

v (*r) * rt ' t f t  <rrf % e fk r r ,  ^ r -  

* .T , W T  if  18 ^ f lW f  w \ O T -  

f^ T % T T f q,3T ?TtT7 *fTC *pnfr- 

' r f t  * rfn  fo r i  w r  ; s f l r

( ^ )  WT ^TT ^ 1l[

v t« t  s r f o m f w  % A sh i4;

^ t  t̂t t  *t t  sr^T^r |  ^

w  ?

« ra  t o w  *r t i s *  *sf) (*fl 

tm racr f n  ( ^ ) ,  (g -)

* f k  (q-)

<T °f>'fil'4 ĥr̂ T« felH '̂■=1M
■ j^ r  *rftr%  £  m w *  #  ‘V ^ r  ^  

'w i f r r  ? f tp t  f  ^  m x h ff  %

IT̂ TT̂ T ‘t-K  % ||V |iJ|«i, ^H cti]

irrerr r̂ t u  <ffx î -h ^ ih R  ^t t  

w»RfR, eifa- ^  $  n e t  u f a t o i•o ^ c%
mK* % * F s r f w  w m  ?fr

«T I U t R i -  ̂ TR1 ^PT ^ w r

^  s tf tre n f i s j t t  ^ t

»if I  1 s r r r r r  '- f f  q n r ?irr *  1 

m  s r f t  w m r f x

*r?r € 1  ^r^rqTfr w rtv
f ^ n f f  % s r ^ a n  ^  s tt t  1

(*l) ^ T  ^  5fT

* rf t s t  arrcnff i

Location of Paradip Steel Plant

7667. SHRI ARJUN  SETHI: Will the 
M inister of STEEL A N D  M INES be 
pleased to state:

(a) whether discussions have taken place 
between M ECO N ’s executives and senior 
officers of the Orissa M ining Corporation

for, de'.ermjnipg the location of the Para-
dip Steel P tent;

* - * • * •
(b) wViether the G andham ardhan hills in

the Keonjhar district of Orissa are being 
earm arked to be th e ‘captive iron ore mine 
for- Ruradip. S:eeJ Plant; and .

(c) Lbe details regarding the fin'al deci-
sion. .whether the .complex would be right 
on the shore or a little inland out of reach 
from the ' sand drift and tida l' waves 
common- with recurrent cyclones?

TH E M INISTER OF STATE IN  TH E 
M INISTRY OF IN DU STRY  AND  STEEL 
A ND  M INES (SHRI CH ARA N H T 
CHAN ANA ): fa) No, Sir. .I

(b) Iron o re  requirements of fno pjant 
would be met from G andham ardhan and 
D aitari deposits.

(c) The proposed steel plant will be 
located in Daitari region in Orissa State.

News Item captioned Nothing to Eat but 
Poisonous Weeds

7668. SHRI RAJ NATH SONKAR 
SHASTRI: Will the Minister o f H OM E 
A FFAIRS be pleased to stale:

(a ) whether Government's attention has
been drawn to t*ne news item ‘Nothing 
to eat but poisonous weeds’ appearing in 
the Indian Express of 7 M arch, 1982 high-
lighting among other things the m alnutri-
tion and intake of poisonous weeds by 
77.7 per cent of the H arijan and Tribal 
population and their contitfucrosly being? 
bonded Jabour; : . _* . > ,

(b ) if so, the reaction of Government 
thereto as also on the other hair-raising- 
revelations; and

(c) the action taken with details there-
of?

T H E  M INISTER OF STATE IN  T H E  
M INISTRY OF H OM E AFFAIRS (SHRI 
N IH A R  RANJAN LA SK A R): (a )  to-
(c ) . The requisite inform ation ft being 
collected from  the Government of Madhyu 
Pradesh and will be laid on the Table o f 
the House.
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tf  <T$

7 6 6 9 .  *T<TT :

s r n r ?  *r»ft ^  sr t t ^  frqr f o  :

^  (* 1^ >  ^ 4 K « r  ^

1k q ^ w ) ? r fa £ m  1 97 4  % SRT% 

s r ^ r  +^H, WT̂" f%tT*T sift'PRfr 

%  X&  cW v m f i g t  I

%  5RJ1P r>; pRT 5RTTT

•^rsn *rf ; s f f t

(* l)  T̂cT ^f.'T ^  <iV<l»i

■ S ^ T  % f̂ TCT 3rTT*TqT *PT-

TffTfecT S ^ r t  % facT% azrf^Rff ^

■*I<4I ^ WK W  'dŴ 'Y 

^̂ TRT TScT q r  T& t ^ m r  ?

f o u r *  s W r f t w l

qcria <-( u ftr  tr5 r a r .1T  

far«Tl^ff % *T5TI («fl

■ffto <fU f a g )  : (^») ^ r  s r ^ r  

"wftrfwr, 1 97 4  ^T ^?sr^T %

faf*TCT TFH fr if  3Ft 5^FTT%

v r te ^ t  ?m r 2 1 5  t  i

TT 2 1 5  r̂nr̂ flr ^  & 1 2  tt

s q w m f  3ITT TF^Tf % <TST *T PmT<J f^TT 

t o t  «rr m \  28  jtfi%  % fan  

-ntT v  * t w  ^ r w k r r  w  «rr 1

% s ir t : *ntft ^PT^ff ^

?rf^ra^r ^rW ff w  m - ? * g  s r t-v

T t  W Xl Wt *T$ | ,  t f o  *T*r-?<J¥

W m t  ¥V if;

ti iy  K UI T̂cT ^7  5TT̂ 9T f e n  J|i |i  ^  i 

(*§) f t w  d k  ^ f f  % <ftTR,

^  sr^rw ytorznr, 1974 %i

vdHMH ^ r  % f̂ TCT, ^TT TTmwf if  

*F5TT ^  t  I cffa ^ f t^ l  fe w ft

?rEr-Tr?Jt s r a  ^  s f t r  q t f ^ r f t  

jf  ft^ci o 1 ^ r h n t

% THT f :—

( 1 ) Rc^fl JTixg-

^ r # ,  f e f t  1o #

( 2 ) J r t #  w t r  % f ir ^ r  ^

F̂m-.̂ i RwTl 1

(3) ^RT TPTT z u i *T 3T?F,

1

( 4 ) h c j ^ O  ^ r r  f r m ,  

M lu ^ O  1

^  $  T w rr^nr % f^ w r

'R ,  ^ r K  ^  f 'tE iffc r 5ê t%  %

w * h r  ^  3T7T n t  w r

’TftT ?l‘ff  ^T W n v T T  % fa r j

^rr£TRTT % ^nresr ^  ? m - q w  ^ rfe ? r  

f k m  «rr 1
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O vfl Ameuttfca fa Ashoka Park Extension 
Colony

7670. SHRI EBRAHIM  SULAIM AN 
S A IT : Will the M inister of HOM E 
A FFA IRS be pleased to state:

(a ) whether the M unicipal Corporation 
of Delhi has made the requisite provision 
for minimum level of social amenities 
like street lights, road pavements, drains 
etc. in Ashoka Park Extension which is 
an  approved and regular colony;

(b ) if so, which is the authority respon-
sible for maintaining the Civic amenities 
like sewer, roads drainage in the said 
colony;

(c) whether it is also a fact that knee
deep slush and sewerage water always 
remaining standing in the Streets of this 
colony for want of proper drainage in all 
weathers; and '

(d ) whether Government propose to 
provide such civic amenities to this colony 
on priority basis and if not. the reasons 
lo r delay?

T H E  M INISTER OF STATE IN TH E 
M INISTRY OF HOM E A FFA IRS AND 
D EPA RTM EN T OF PARLIAM ENTARY 

A FFA IRS (SHRI P. VENKATASUB- 

fiA IA H ): (a )  to (d ). The M unicipal Cor-
poration of Delhi have reported that 

Ashoka Park Extension is a privately de-
veloped colony where the services provid-

ed by the coloniser were not as per the 

approved standards and were found to be 

deficient. The deficiencies in services were 

worked out at the time o f taking over of 

the colony and some deficiency charges 

were also deposited with the M CD. The 

M CD is maintaining the services io the 

colony intruding maintenance of roads/ 
drains as pe, (fee w*Ucy, the term s of take 

Over and provisions in its revenue budget

for carrying out improvement works in 
such colonies. The colony is already elec-

trified and the facility of street lighting 
a ho  exists therein. Sewers are also func-

tioning. The M CD have denied ~that the

sewage water overflows and stagnates ont
the streets. The colony being situated in 

a low-lying area, it takes longer to drain 
out the rain water. Further development 

works in the colony will be carried out 

depending upon availability of the funds.

Per Capita Plan Expenditure during Fifth 
Plan

7671. SHRI P. NAM GYAL: Will the 

M inister of PLANNING be pleased to 
lay a statement showing:

(a ) state-wise and year-wise average per 
capita plan expenditure incurred during 
the Fifth Five Year Plan as against all 

India average; and

(b) State-wise average per capita income 
generated out of the above expenditure 

separately for the above period?

TH E M IN ISTER OF PLA N N IN G  
(SHRI S. B. C H A V A N ): (a ) Statement I 

indicating by States per capita State Plan 

expenditure for the Fifth Plan period—  
1974-75 to 1978*79, is attached, Similar 

inform ation by Stales of Central Plan ex-

penditure is not available.

(b ) Statement II indicating state-wise 

per capita Net Domestic Product (a t cur-

rent prices) for 1974-75 to 1978-79 is 

attached. These however are not related to 
the State Plan expenditure only as income 
generation is a function o f several factors 

including investment in the Cenrtal sector 
Plan as well as private sector and capacity 

utilisation in agriculture and industry.
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Statem ent—I

Per Capita P lan Exptndituie f i r  f i f th  Plan as worked out on the basis o f  1971  Census f t  guns.

(R s . lakhs)

States

( 0  * 
•

1974-75

(2)

1975-76

(3)

1976*77

(4 )

1977-78

(5)

1978 -79

(6)

A n d h ra  P ra d esh  . . . . 34 47 67 8 3 I n  102

1 03A ssa m  . . . . . . 3 i 38 5 i
M
69

B ih a r  . . . . . . 27 36 44
C

47 %

G u ja ra t  . . . . . . 70 88 93 123 140
V.

H a r ja n a  . . . . . 87 1 05 135 147 * *93

H im iich a] P ra d esh  . . . . 99 IOC* 112 156 2 13

J a m m u  &  K a s h m ir  . . . 103 127 167 204 2 11

K a rn n ta k a  . . . . . 4 i 57 80 87 * 93
K e r a lu  . . . . . . 38 48 59 74 89

M a d h ^  P rad esh  . . . . 40 - 53 G8 83 @ 9 i

M a h a ta s h ir a  . . . . . 59 76 I Of) 1 28 >55
M a n ijiu r  . . . . . 1 00 133 161 199 277

M fg h fv la y a  . . . . . 1 16 1 70 1 89 230 275
N a g a la n d  . . . . . 281 3(>4 360 399 502

O riss a  . . . . . . 34 42 62 68 85

P u n ja b  . . . . . . 94 1 23 1 G4 151 1 63

R a ja s th a n  . . . . . 43 55 67 74 1 00

S ik k im  . . . . . i t i t 556 600 7 5 8

T a m il  N a d u  . •  •  •  • 34 42 59 64 7»

T r ip u ra  J . . . . . 61 78 9n 89 i 67

U ta r  P ra d e sh  . . . » 4 a 54 6G 74 92

W est B e n g a l . . . . . 34 4 i 5 i 6 9 83

Statts .  # .  . .  • 44 57 73 s s J03

AU India  (States & Union Territories). 45 5 $ 7 4 &7 105

■}• Sikkim was not a State then,

• Revised Estimates.

@  A n t ic ip a te d  E x p e n d itu re .
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PER CAPITA NET STATE DOMESTIC PRODUCT *

(at current price*)

(Rs.)
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States
1974-75 i975“?6 1976-77 1977-7C >9/8-79

(0 00 (3) (4) (5) (6)

1. Andhra Pradesh  .  .  . 1020 895 895 IO18 1083

3. Assam . . . . . . 820 781 846 9»« 953

3. Bihar . . . . . 687 661 700 728 773

4. Gujarat . . . . . 1046 «353 >349 1462

5. Haryana . . . . 1264 1333 160a 1736 >797

6. Himachal Pradesh  .  .  . 1048 1078 1029 I 178 >295

7. Jammu & Kashmir  .  .  . 835 883 897 986 1 >45

8. Karnataka . . . . . 1077 1005 999 I 129 1136

9. Kerala  .  .  .  .  . 843 89a 949 1(K>4 Migi

10. Madhya Pradesh . . . . 818 7G8 754 900 8Cu

11. Maharashtra . . . . 1380 1393 i5°5 1637 1694

1 a. Manipur . . . . . 781 807 765 8(>8 814

13. Meghlaya . . . . . — —
•

— ,—

14. Orissa . . . . . . 701 ’ 7i5* 659 ’ 820 860

15. P u njab................................................. *525 >597 1812 1966 31 >88

16. Rajasthan . . . . . 851

I
S
mCO

899 • 969 10:3

17. TauiilNadu . . . . 841 •860, •972 • *1051 1116

18. Trfjiura . . . . . 789 , 813 831 862 U61

19. Uttar Pradesh . . . . 760 730 834 ̂ 952 977

20. West Bengal  .  .  .  .

21. All India (per capita net national pro-
duct) ■  ■ .  .  .

1088 1120 1212 1263 ,253

1006 1021 
•  «

1082
• 4 I 198 

* 3 * 1250

»-Not available.

N°": ^"tr8icdydico™pLVb'lc“UrCC m“Cri“ 6*Ur” for  S**'-

Sourcti State Statistical Bureau, National Accounts statistic*, CSO.

♦These are based on mid-year population figures.
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f a * r f  f s t a  

srfiram

7 6 7  2. s m f  

*¥Trfl * V ‘ <ST̂T W t  ^  ^  FIT

f a  ; , ,

( * )  w t  f a ^ r r f  %

f ^ r r  % iw «n< + f ^  m  ^

%7#PT W ^ K  5 ^ (t, f e f t  *

3FT 5Tftrem ^Tiff f^TT ^ T  t  ;

(® )  ? r , ?rt *?*T

? ;  ^

(*r) w  «M '«r ^  *t ?
% *l]3 *ff *T TFFT 5T % f̂ TTT

apn * l4 fll£ l * T f  >̂T f ^ r .T  £  ?

a w ta  H<n rPTTtTflh <rrc ira rrsa
3r T («fi *K*m\ri gT^rTT)

(*f) ^  (*r) ^ r  w r  f t r a r f  s f t r t  

v rx w r^  *  q w r  ^r f ^ r  f ^ t

% wy^Tl *T W 'iqis + lfl % F̂ lC*S»
tPTTRT ^  I (mis^

?re f t  f a in  *PTTI * fk  sff IPT^TC-

% f^ rr  <rofcr |  1 ? m  ^ r  

fF rfir *rt ^  % ^ r
♦qRt qf yfiiw ui % fatT ifcr feqT 

jfTTHT 1 f w f  «^ncT ^K fB H I ^T  
^  Jf *K +K  ^  Jfft ^TftTT ^  

T^T |  I
* 1

Inclusion of Bhatada Caste of Kala Hand! 
District in Scheduled Tribe

7673. SHRI RASABEHARI BEHRA: 
Will the M inister of HOM E A FFA IRS be 
pleased to state:

(a ) whether G overnm ent are aware of 
the fact that ‘BHATADA1 caste of Kala- 
handi district, Orissa is not considered as

Scheduled Tribe, though their relatives ia  
neighbouring district of K orapul are treat-
ed as Scheduled Tribe; and

(b ) if so, the steps taken by G overn-
ment thereon?

T H E  M INISTER O F STA TE IN  T H E  
M IN ISTR Y  OF HOM E A FFA IR S (SH R I 
N IH A R  RA NJA N  L A SK A R ); (a )  
‘Bhatada’ Caste of Kalahandi district o f 
Orissa has not been specified as Scheduled 
Tribe nor have they been specified as Sche-
duled Tribe in the neighbouring district 
o f Koraput.

(b ) Amendment in the existing lists o f 
Scheduled Castes and Scheduled Tribes 
requires legislation by Parliam ent in view 
of Articles 341(2) and 342(2) o f the 
Constitution. The representation regarding 
inclusion of ‘Bhatada’ in list o f  S c h e d u le d  

Tribes in Oris*a, as well as m any other 
recom mendations, suggestions and repre-
sentations in respect o f the various S ta tes/ 
U nion Territories are be tag duly consider-
ed in the context of the proposed com-
prehensive revision of the list o f Schedul-
ed Castes and Scheduled Tribes in consul-
tation with the concerned State G overn-
ments and in accordance with the relevant 
criteria. The comments from  some of the 
State Govermnecxts/Union Territories are 
still awaited and they are being regularly 
reminded.

Study of Rcpart o» Tribal Migrant Labour 
and Industrialisation of Tribal At om

7674. SH R I N. E. HORO: Will the 
M inister o f LABOUR be pleased to state:

(a ) whether any Committee was ap-
pointed by the Central Governm ent to  
study and report on  Tribal m igrant lab-
our and industrialisation of Tribal areas;

(b) if so, whether this Committee has 
submitted its report; and

(c) the salient features thereof?

TH E D EPU T Y  M IN ISTER  IN  T H E  
M IN ISTRY  O F LABOUR (SH R I 
D H A R M A V IR ): (a ) to (c ). The Central 
Governm ent have not appointed any Com -
mittee to study and report on Tribal
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M igrant Labour. The M inistry of Home 
Affair^ have, however, constituted a Com-
mittee to assess the impact of industriali-
sation in tribal areas and suggest remedial 
measures. The Committee and the Sub-
Committee constituted by it to  go into the 
m atter are continuing their deliberations, 
and a final report is yet to be submitted.

The terms of reference of the Comm it-
tee a re :—

(i)  To review past development in 
the industrial belt of tribal areas;

(ii) To assess the impact of such in-
dustrialisation in so far as it relates to 
tribal economy;

(iii) To suggest future line of deve-
lopment of tribal areas to ensure mini-
mum adverse effects on the tribals;

(iv) To lay down guidelines for pro-
per development of the tribal areas in 
and around such industrial complexes;

(v) To lay down guidelines fo r survey 
and research in such areas; and

(vi) To deliberate and advise on such 
other matters relevant to the above 
objectives.

Credit Squeeze for Industries

7675. SHRI R. P. GAEKW AD:
SHRI BHIKHU RAM JA IN :

Will the M inister of INDUSTRY be 
pleased to state:

(a )  whether industries in the country 
were affected badly by the credit squeeze 
and the private sector is facing difficulty 
in obtaining funds thereby affecting deve-
lopment project;

(b ) whether Government propose to 
allow credit liberalisation for modernisa-
tion, renovation and increase in producti-
vity; and

(c) the details thereof?

T H E  M INISTER OF INDUSTRY A N D  
STEEL AND  M INES (SHRJ NARAYAN 
D A T T  TIW A R I): (a )  to (c ) . The Re-
serve Bank of India have been pursuing a 
policy of containing credit expansion of 
scheduled commercial banks within

reasonable limits without, however, deny-
ing to the economy its essential credit 
requirements for production and move-
ment of goods. *

Some modifications in the Credit Policy 
have been recently announced by the Re-
serve Bank of India which incjude the re-
duction in Cash Reserve Ratio from 7.75 
per cent to 7.25 per cent with effect from  
April 9 ,1982.

Proper Domestic Utilisation of Iron O r *

7676. SHRI HAN NAN  M OLLAH: 
Will the Minister of STEEL A N D  MINES
be pleased to state:

(a ) whether Government are ready to 
give serious thought on the proper domes-
tic utilisation of iron ore of our country;

(b ) whether Government will revise ire 
present policy of exporting those ores and 
use more and more those to develop our 
indigenous production; and

(c) if so, the details thereof?

TH E M INISTER OF STATE IN TH E 
M INISTRIES OF INDUSTRY A N D  
STEEL AND MINES (SHRI CHARAN- 
JIT  C H A N A N A ): (a ) to (c ) . Only those 
ores are allowed to be exported which aro 
available in excess of our domestic re-
quirements. The conservation angle is 
given due consideration in devising export 
policy. Iron ore is not exported a t the 
cost of development of indigenous steel 
industry. The policy on export of iron ore 
and other ores is reviewed by G overn-
ment from  time to time, taking all rele-
vant factors into consideration.

Seminar on ‘Energy and Maas Media

7677. SHRI 0 .  M. PUTTE G O W D A : 
Will the M inister of SCIENCE A N D  
TECHN O LO GY  be pleased to state:

(a )  whether a seminar on ‘Energy and 
Mass s M edia’ was concluded during the 
3rd week of M arch, 1982 in New Delhi;

(b ) if so, how many delegates attended 
the seminar;



W ritten Answers CHAITRA 25, 1904 ( SAKA)  W ritten Answers 118

(c ) whether the delegates have suggest-
ed for a communication cell under the 
auspices of th? Commission for A ddi-
tional Sources of Energy (CASE) should 
be set up to provide inform ation on new 
and renewable sources of energy; and

(d ) if so, reaction of Government in 
this regard?

TH E M INISTER OF STATE IN TH E 
D EPA RTM EN T OF SCIENCE A N D  
TECHN OLOGY . ELECTRONICS AND  
EN V IRO N M EN T AND OCEAN D EV E-
LO PM EN T (SHRI C. P. N. S IN G H ):

(a )  to (cl). A Seminar on ‘additional 
Sources of Energy and Mass M edia' was 
organised by the Indian Association for 
the Advancement of Science on March 
19-20, 1982 ip New Delhi. 168 delegates 
attended the Seminar. One o f the recom -
mendations was [he setting up of a com-
m unication cell under the auspices of the 
Commission for Additional _ Sources of 
Energy (C A SE ). An Inform ation Cell is 
already being set up under CASE for Such 
purposes.

Setting up of Industrie* in Andaman and 
Nicobar Islands

7678. SHRI CH ITTA  M A H A TA : Will 
the Minister of INDUSTRY be pleased to 
state.

(a ) whether Government propose to 
set up industries in the Union Territory 
of Andaman and N icobar Islands on the 
basis of raw materials available,there; and

(b ) if so, the details thereof and the 
name of industries to be set up there and 
the time by which these industries would 
be set up there?

T H E  M INISTER OF IN DU STRY  AND 
STEEL A N D  M INES (SHRI NARAY AN 
DATT T IW A R I): (a ) and (b ) . No, Sir. 
However, the Government extend various 
consultancy, training and service facilities 
to small entrepreneurs setting up indus-
tries based on the available raw-m aterial 
in the Union Territory of Andam an and 
Nicobar Islands. U nder the action plans 
for the development of Village and Small 
Scale Industries in Andam an and N icobar 
Islands, Industries like Shell C raft items,

Electrical finings, '-wooden toys, Sports 
goods, Oil extraction, C oir products, Coir, 
Fish Canning and Processing, Paper 
making, cane and Bamboo products, 
Tapioca powder, Fruit processing etc. are 
identified as suitable for prom otion in the 
Union Territory based on availability of 
raw-material ctc.

Ceramic Industry

7679. SHRI G H U LA M  M OHA M M A D  
K H A N : Will the M inister o f IN D U STRY  
be pleased to state:

(a ) whether the ceramic industry in the 
country is languishing under outdated 
technology and heavy excise burden and 
taxes, marketing problems;

(b ) whether difficulty faced in im port of 
conservation and insulation m aterial have 
also led the ceramic unit to fall sick and 
almost wither out; and

(c) whether it is proposed to reduce 
taxes, help with available latest technology 
and machinery and permit im port of vital 
inputs and external facilities and incen-
tives to increase production and increase 
export?

TH E M INISTER OF IN DU STRY  
A ND  STEEL AND M INES (SH R I 
N ARAYAN D A TT T IW A R I): (a ) and
(b ). No, Sir.

(c ) There is no proposal to reduce 
excise duly, as the present duty structure 
does not seem to be excessive. The import 
o f plant and machinery, technology and 
vital inputs and export incentives are 
allowed in  accordance with the policy in-
vogue from  time to time.

Workers’ Participation In Management

7680. SHR I SATYA GOPAL M ISRA :

Will the M inister of. LABOUR be pleased
to state:

(a ) whether there is any proposal under 
consideration o f G overnm ent to  take 
legislative measures for the w orkers’ par-
ticipation in the management;

(b ) if so, the details thereof; and

(c) if not, the reasons therefor?
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T H E  M INISTER OF STATE IN  TH E 
M INISTRY OF LABOUR (SH RI BHAG- 
W AT JHA A Z A D ): (a ) Arising out of 
the recommendations of the Committee on 
W orkers’ Participation in M anagem ent & 
Equity, inter alia legislative Support to 
the workers’ participation scheme, the 
ultimate form  which workers’ participation 
will take is being finalised in consultation 
with employing Ministries.

(b ) Details have not yet been worked 
■out.

(c ) Does not arise.

States to organise S n d  Workers

7681. SHRI M OH A M M ARD  ASRAR 
A H M A D : Will the M inister of LABOUR 
be pleased to state:

(a )  whether it is a fact that Central 
Governm ent have sponsored a Central 
Scheme to include certain States to orga-
nise rural workers; and

<b) if so, the nam es of the districts 
which have been included in this Centrally 
sponsored scheme in U ttar Pradesh?

TH E DEPUTY  M INISTER IN TH E 
M INISTRY OF LABOUR (SHRI 
D H A R M A V IR ): (a) Yes, Sir.

(b) Under the Plan Scheme to organise 
ru ra l workers; 110 blocks have been allo-
cated to the State of U ttar Pradesh. The 
State Government is taking steps to select 
districts fo r appointment of organisers in 
110 blocks in the State.

r . ^

Development «t Sounding Rockets

7682. DR. K RUPA SIN D H U  BHOI: 
W ill the PRIM E M INISTER be pleased 
to  state:

(a )  whether India has a very enviable 
range of sounding rockets to study every 
region of space interest and was in a posi-
tion to supply them to the scientific com-
munity anywhere in fhe world;

(b ) if so, the details thereof;

(c> whether any efforts have been made 
to  exploctf the world m arket fo r their sale; 
i f  so, thi results achieved; and

(d ) the progress made so far in the 
development of a 300 tonne rocket, propel-
lants, propulsion system, rocket hardware 
and designing of on-board and ground 
electronics and control system for applica-
tion in launch vehicles, pay load and 
spacecraft systems and for their test and 
qualification?

T H E  M INISTER OF STATE IN TH E 
DEPARTM ENTS OF SCIENCE A N D  
TECHNOLOGY, ELECTRONICS A N D  
ENVIRONM ENT AND OCEAN DEVE* 
LOPM ENT (SHRI C. P. N. S IN G H ):
(a )  and (b ) . The Indian Space Research 
Organisation is fabricating RH 200, 
RH 300 and RH 560 rockets capable erf 
carrying payloads of 15 kg. to 100 kg. 
upto an altitude of 280 km. for carrying 
out investigations in the upper atmosphere.

(c) While the capabilities of the Indian 
Sounding Rockets have been made known 
to the  international co-operative space 
agencies, and has resulted in co-operative 
experiments, no specific efforts are being 
made for the sale of these rockets.

(d ) The programmes of activities in 
regard to the various areas, proposed 
during the current decade, are contained 
in the document “Department of Space 
Profile for 1980— 1990”. The actual p ro-
gress achieved has been detailed in the 
“Annual Report of the Departm ent of 
Space for 1981-82” and the "Perform ance 
Budget o f the Department of Space fo* 
1982-83". Copies of these documents are 
available in the Parliament Library.

Representation for Central Pension from 
Ex-Malabar Special Pollc#

7683. SHRT CH A N D ER PAL SIN G H : 
Will the Minister of HOM E AFFAIRS 
be pleased to state:

(a )  whether Government have re ce iv e d  

any representation for central pension 
from  the Ex-M alabar Special Police who 
were retrenched due to participation in 
freedom movement; and

(b ) if so, the action taken by Govern-
ment thereon?
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TH E M INISTER OF STATE IN  TH E 
> M INISTRY O F HOM E AFFA IRS A N D  

D EPA R T M E N T OF PARLIAM ENTARY 
A FFA IRS (SHRI P. VENKATASUB- 
B A IA H ): (a )  and (b ). The m atter of 
recognition of M alabar Special Police 
strike os forming a part of National F ree-
dom Struggle Jhas been considered in the 
past and it had been decided not to recog-
nise the M alabar Police Strike for the 
purpose of gram of Swatantrata Sainik 
Sam man Pension. Several persons, who 
have staked their claims for pension and 
have represented on the absis of their suf-
ferings in connection with M alabar Special 
Police Strike, thus, are not eligible.

C.S.I.R. Fellowships

7684. SHRI C, CH IN N A SW A M Y : Will 
>. the Minister of SCIENCE A ND  TE C H -

NOLOGY be pleased to state:

(a ) the criteria for award of CSIR 
fellowships;

(b ) how many fellowships were given 
by CSIR to JN U  research scholars;

(c) the names of the fellowships holders, 
their research topics, names of their super-
visors, year of registration and year of 
submission of M .Phil./Ph.D . dissertations! 
thesis and ewpenditure incurred against 
each scholar; and

(d> whether G overnment received any 
complaint from  anyone against non-sub-
mission o f thesis[dissertations by research 
scholars: if so, what are the contents of 
the complaint and what action has been 

'* taken?

TH E M INISTER OF STATE IN  TH E 
DEPARTM ENTS OF SCIENCE A ND 
TECHNOLOGY, ELECTRONICS A N D  
ENVIRONM ENT AND OCEAN D EV E-
LOPM ENT (SH RI C. P. N. S IN G H ):
(a) The Council of Scientific and Indus-
trial Research (CSIR) is at present aw ard-
ing Junior, Senior and Post-Doctoral Re-
search Fellowships. The selections are 

.m ade on the basis of recommendation of 
f l e c t i o n  Committees consisting of experts.

Junior Research Fellowships (JRF) :

The eligibility criteria are as follows: 
(1) M aster’s Degree in a Science sub-

ject with high academic attainm ent at 
G raduate and Post-graduate exam ina-
tions.

(ii) The age limit is 25 years as on 
1st April of the year in which the 
application is made.

The opinion o f the University about the 
applicant’s promise as a research worker 
and the importance of the topic o f research 
is given due weight.

Senior Research Fellowships (SRF)

The eligibility criteria for selection are 
as follows:

( i)  M.Sc. or equivalent degree 
(with high) academic attainment at the
exam ination) with at least 2 years re-
search experience after M.Sc. as evi-
denced from  published papers in stan-
dard journals.

(ii) M .E ./M . Tech. o r equivalent 
degree in engineering/technology with 
high academic attainm ent at the exami-
nation.

(iii) MBBS with high academic 
attainm ent at the examination.

(iv) The age limit is 30 yeers as on 
1st o f April of the year in which appli-
cation is made.

(v) JR F with 2 years experience, 
having published/accepted research 
papers in a standard journal.

The criteria for the award of these fel-
lowships are the quality of published/ 
accepted research papers and the rele-
vance of the topic to the areas of national 
improtance.

Post-Doctoral Research Fellowships

The candidates possessing Ph.D. Degree 
in any scientific subject are eligible to  * 
apply for these fellowships. The age limit 
in this case is the same as that in the case 
o f Senior Research Fellowships.

(b ) to (d ) . Inform ation is being col-
lected and will be laid on the Table of the 
House as early as possible.
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Examination Ctntres for Staff Selec-
tion Commission states

7685.  SHRI  ANANTHARAMULU 

MALLU: Will  the Minister of HOME 

AFFAIRS be pleased to state:

(a) what are the details regarding the 

■number of examination centres of Staff 

Selection Commission all over the coun-

try, State-wise, alongwith their locations;

(b)  whether examinations are held 
every year;

(c) whether Government  propose to 

•open some more examination centres par-

ticularly in the State of Andhra Pradesh 

'in the backward areas; and

(d) if so, the details in this regard?

THE MINISTER OF STATE IN THE 

MINISTRY OF HOME AFFAIRS AND 

DEPARTMENT OF PARLIAMENTARY 

AFFAIRS  (SHRI P.  VENKATASUB* 

BAIAH): (a) A list of tht centres is at-
tached.

(b) All the major examinations are held 

once a year.

(c) and (d).  The decision to open a 

new centre at Warangal in Andhra Pra-
desh, included in the annexure, was taken 

only recently.

Statement

■Centres of Examination

Simla  .  .  .

.Anantn-g

Baramula

Jammu
Rajouri & Srinagar

Delhi  .  .  .

Chandigarh & Patiala

Jaipur 

Jodhpur 
Kota &
Udaipur

Dumka  .  .
Patna & Ranchi

Ambikapur  .
Bhopal 
Jabalpur 

Jagdalpur & 
Raipur

Aligarh  .  .

Allahabad 
Bareilly 
Dchra Dun & 

Gorakhpur

Statej Otiion Territory

1. Himachal Pradesh

2.  Jammu & Kashmir

3. Delhi

4. Chandigarh , Haryana and Punjab

5. Rajasthan

6. Bihar

7. Madhya Pradesh

8. Uttar Pradesh

Port Blair . . . . . . . .   9. Andaman & Nicobar Islands and West
Berhampur Bengal

(Murshidabad District)
Burdwan

Calcutta
Midnapur & Siliguri
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Csntrcs of E'c'mimtion 1 [  States/Union Territory

Berhampur . . . .  
(Ganajam District) p 

Cuttack 
Koraput &

Sambalpur

. 10. Orissa

/
0

Gangtok . . . . . .  .  . 11. Sikkim

Itanagar . . . . . .  .  .  12. Arunachal Pradesh

Dibrugarh. . . . .
Gauhati

(Dispur)
Jorhat

Sit«agar

Silchar & T̂ zpur

.  .  . 13. Assam

Imp l̂ . . . . . .  .  . 14. Manipur

Shillong & Tura  .  .  . .  .  . 16. Meghalaya

Aizawl . . . . . .  .  . 16. MiEoram

Dimipur & Kohima  .  . .  - -17- Nagaland

Agartala . . . . .  .  . 18. Tripura

Amravati . . . . .  

(Mihar.islitra)

Aurangabad
Bombay
Nagpur

Nasik
Panaji St Pune

.  .  . 19. Dadra & Nagar Haveli, Goa Daman &
Diu  and  Maharashtra

Ahmedabad . . . .  
Rajkot &
Surat

.  .  . 20. Gujarat

Guntur . . . . .

Hyderabad
Tirupati

Vishakhapatnam &
Warangal

.  .  . ai. Andhra Pradesh

Bangalore . . . .
Belgaum
Dharw ,r
Gulbarga

Shimoga &
Mysore 
Shimoga &
Mysore

.  .  . 22. Karnataka ■

Calicut . . . . .  

Gochin
Trivanuru  &

Gannanorc &
Trichur

.  .  . 23. Kerala and Lakshadweep

Coimbatore . . . .
Chin̂leput

Madras

.  .  . 24. Pondicherry and Tamil Nadu

Madurai 

Pondicherry 

Salem & 
Tiruchirrapalli
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Additional Cement Quota to States

7686. SHRI G. M. BANATW ALLA: 
Will the M inister o f INDU STRY  be 
pleased to state:

(a ) whether any States were allotted 
additional cement quota in 19^1 to meet 
their needs arising specifically from floods 
in their Stated;

(b ) if so, the names of these States and 
the quantity of additional specific quota 
allotted to each of them; and

(c) whether the cement allotted was also 
duly released without any delay, and if 
not, the position in respect thereof?

T H E  M INISTER OF INDUSTRY 
A N D  STEEL A ND  M INES (SH RI 
NARAYAN D A TT T IW A R I): (a) and
(b ) . The names of States to whom addi-
tional allocations of cement for flood re-
lief works in 1981 were made together 
with quantities allocated are:—

(tonnes)
U ttar Pradesh 70,000

Rajasthan 15,000

Orissa 41,850

Gujarat 20,000

(c) There have been no reports from  
the State Governments concerned regard-
ing delay in the supply of cement against 
these allotments.

Regnlarfeatioii of Ad-Hoc Appointments

7687. SHRI A JIT  BAG: Will the
M inister of HOM E AFFAIRS be pleased 
to state:

(a ) whether Prime M inister has shown 
her displeasure over the system of ad-hoc 
appointment in Government Departments;

(b ) if so, whether Government are 
going to issue necessary instructions to 
regularise ali ad-hoc appointments into 
perm anent ones;

(c ) if so, when the said instructions are 
going to be issued; and

(d ) if not, the reasons for the same?

T H E  M INISTER OF STATE IN  T H E  
M IN ISTRY  O F H O M E A FFA IRS ANI> 
D EPA RTM EN T OF PA R LIA M EN TA RY  
A FFA IRS (SH R I P. VENKATASUB- 
B A IA H ): (a ) Yes, Sir.

(b ) to (d ) . Persons appointed on ad-hoc 
basis do not have any preferential right 
to be considered for reguiarisation. They 
are to be considered for rergular appoint* 
ments only in the normal course along- 
with other candidates, if they are other-
wise eligible. Instructions have, however, 
been issued from  time to time to the 
various M inistries/D epartm ents to avoid 
ad-hoc appointments and ensure expedi-
tious action for making regular appoint-
ments.

Industrial Growth In Rajasthan

7688. SHRI JA I NARA YAN  RO AT: 
Will the M inister of IN DUSTRY  be pleasr-

ed to state:

(a) whether there had been no indus-
trial growth in Rajasthan between 1977—  
December 1979; and

(b) if so, the main reasons and the steps 
Government have taken now for the indus-

trial growth in that State?

TH E M INISTER OF INDUSTRY A N D  

STEEL A N D  M INES (SH RI N ARAYAN 
D A TT T IW A R I): (a ) and (b ) . On the 

basis of CSO’s A nnual Survey of Indus-
tries for factory sector, a statement giving 
data relating to number of factories (re-
ported), invested capital and total output 
in respect of Rajasthan for the years 1977-

78 and 1978-79 is enclosed.

Guided by the Industrial Policy State-
m ent o f July 1980, Central G overnm ent 

is keen on necessary steps to maintain the 
tempo of industrial growth for achieving 
the targetted growth rate in the Sixth 

Plan.
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Statement

Annual Surrey o f  Industries : Rajasthan. 

Some selected characteristics<— A ll Industries.

Year

1978*79 ..............................................................

1977-78  

Sources : C en tra l Statistical O rgan isation .

Per capita expenditure in Rajasthan dur-
ing Sixth Plan

7689. SHRI VIRDHI CHANDER 
JAIN: Will the Minister of PLANNING 
be pleased to state:

(a) ihe per capita expenditure to be 
inclnrred for planned development in Raj-
asthan during Sixth Plan period; and

fb) whether, while allocating outlay for 
Rajasthan during the plan period, back-
wardness of this State was taken into con-
sideration?

THE MINISTER OF PLANNING 
(SHRI S. B. CH A V A N ): (a ) Rs. 786.

(b) Yes. Sir

Development of new Tnorbo powcr|Solar
plant by H.A.L.

7690. SHRI K. LAKKAPPA: Will the 
Minister of SCIENCE AND TECHNO-
LOGY be pleased to state:

(a) whether the Hindustan Aeronautics 
lim ited , Lucknow has developed a new
turbo power/solar plant of three Kw capa-
city;

(b) if so, full details of the solar plant 
developed by Hindustan Aeronautics Limi-
ted, Lucknow;

(c) how far this unit will help by hav-
ing direct solar energy;

(d) whether any preliminary work in 
this regard has been initiated; and

548 LS—5

Number Invested Total
of Facto- captial output
rics
(Reported) (Rs. (R s.

lakhs) lakhs)

2310 113983 U 29 56

2413 99229 100013

(e) if so, full details thereof?

TH E MINISTER OF STATE IN TH E 
DEPARTM ENT OF SCIENCE AND 
TECHNOLOGY. ELECTRONICS AND 
ENVIRONMENT AND OCEAN DEVE-
LOPMENT (SHRI C. P. N. S IN G H ):
(a) to (e). The information regarding 
the developments by Hindustan Aeronau-
tics Ltd. Lucknow, is being collected and 
the same will be laid on (he Table of the 
House a's soon as it is availaTjle.

Project on Aurvedie system of medicine 
and Homoeopathic science

7691. SHRI KAMLA MISHRA MA- 
DHUKAR: Will the Minister of SCIENCE 
AND TECHNOLOGY be pleased to state:

(a) whether Department of Science and 
Technology is also supporting any pro-
ject on Ayurvedic system of medicine and 
Homoeopathic science; and

(b) if so, what are the projects, who 
are the scientists and what are the results 
achieved?

TH E M INISTER OF STATE IN THE 
DEPARTMENTS OF SCIENCE AND 
TECHNOLOGY, ELECTRONICS AND 
ENVIRONM ENT AND OCEAN DEVE-
LOPMENT (SHRI C. P. N, S IN G H ):
(a) and (b ). The Department of Science 
and Technology is supporting some Pro-
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Title or the Projcct Name of the Project Investigator

1. Efficacy of ccrtain drugs on epilepsy . . Dr. S. Sivakumar,
International Institute o f Ayurveda, 
Coimbatore.

2. Analysis and standardization of Ayurvcdic Prof. P.S. Raman,
medicine by analytical methods. International Institute of Ayurveda,

Coimbatore-

3. Efficacy of the controversial diugs Shankapushpi Dr. S. Sivakumar,
on kindeld brain and its role on central nervous International Institute of Ayurveda,
system. Coimbatore.

These projects have recently been initiated and results are expected only after their comple-
tion in a few years.

Setting up of Industries in Madhubani and 
Darbhanga

7692. SHRr BHOGENDRA JHA: Will 
the Minister of INDUSTRY be pleaded to 
state:

(a ) whether several seminars of small 
scale entrepreneurs have been held at 
Madhubani and Dharbhanga districts in 
Bihar;

(b) whelfter another seminar is proposed 
to be held in April;

(c) if so, practical help by the Central 
Government for Small Scale Industrial 
units; and

(d ) whether for agro-based industries 
like hard-board from straw, paper and 
card-board from straw, cement from paddy 
husk, hran-oil, bone-fertilisers etc. entre-
preneurs are to be provided project report, 
know-how etc. at the earliest?

TH E MINISTER OF INDUSTRY AND 
STEEL AND MINES (SHRI NARAYAN 
DATT TIW A RI): (a) Yes, Sir.

(b) No, Sir. The SISI Muzaffarpur has 
no plan to conduct any seminar at M adhu-
bani and Darbhanga in April, 1982.

(c ) The SISI officers are associated with 
such seminars when they are held.

(d) Project Reports for some of the 
items lifcr. corrugated paper and boards, 
corrugate! fibre board container* aad

paper boards cartons, bone meal fertilisers 
have already been prepared by Small In-
dustries Development Organisation. These 
are available for the entrepreneurs from  
the Small Industries Service Institute, 
Muzaffarpur and also District Industries 
Centres at Madhubani and Darbhanga.

Setting up of Industries in West Bengal

7693. SHRI NARAYAN CHOUBEY: 
Will the Minister of INDUSTRY be plea-
sed to state:

(a ) the industrially backward districts 
in the State of West Bcnjgal; t

(b) the plans of the Government 
develop industries in these districts;

to

(c) the areas and location of such dis-
tricts which have been selected by Gov-
ernment for development, name* hereof;

(d) the industries, established in these 
places in last two years after January, 
1980, the investment, proposals for the 
next five years of the present Five Year 
Plan; and

(e )  whether there u any proposal'  to
set up any Government factory in any 
of these areas; if so, where and what?

THE M INISTER OF INDUSTRY A ND  
STEEL AND  MINES (SHRI NARAYAN 
DATT n W A R I): (a) to (c ). The fol-
lowing districts in West Bengal have been
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identified as industrially backward eligible 
fo r concessional finance facilities from  All 
India Term Lending Financial Institu-
tions:

Bankura, Birbbum, Burdwan, Cooch-
Bihar, Darjieling, Hoogly, Jaipaiguri,
Malda, M idnapur, M urshidabad, Nadia,
Purulia and West Dinajpur

Those italicised have been further iden-
tified for Central Investment Subsidy.

Entrepreneurs setting up industries . in 
these districts are eligible to concessions 
and facilities like Tax concessions, hire 
purchase of machinery by small scale in-
dustries, consultancy for technical services, 
interest subsidy, special facilities for Im-
port of raw materials, Rural Industries 
Projects Programme, District Industries 
Centre and Seed/M argin Money Assis-
tance

(d ) and (e ). During the years 1980 and
1981 27 and 16 L e tte r  of Intent and 6 
and 11 Industrial Licences respectively 
were issued for backward areas of West 
Bengal.

The locations of Central Sector Projects 
on large & medium industries and minerals 
to  be set up during VI Plan period as 
given in the VI Plan document, are based 
primarily on techno-economic considera- 
lions. Some of these projects, locations 
for which have not yet been decided, may 
be located in industrially backward areas.

Ho.tsing schemes for retiring Government 
employees

7694. SHRI NARAYAN SAHU: Will
the Minister of HOM E AFFAIRS be 
pleased to state:

(a) how many employees of Central 
Government working in Delhi are retiring 
during 1982-83, 1983-84 and 1984-85;

(b) whether the Home Ministry in con-
sultation with works and Housing Minis-
try have drawn up a perspective plan to 
provide housing facilities on the pattern of 
Self-Financing Scheme or some other pat-
tern as a Welfare measure for the rehabi-
litation and settlement of retiring Govern-
ment Employees;

(c) if so, the salient features of the 
scheme; and

(d) if not, reasons therefor?

TH E M INISTER OF STATE IN  TH E 
MINISTRY OF HOM E AFFAIRS (SHRI - 
N. R. LASKA R): (a) Ministry of Home 
Affairs, Departm ent of Personnel & A.R. 
do not collect any statistics regarding the 
Central Govt, employees working in Delhi 
who are due to retire from time to time. 
As such this Ministry is not in a position 
to furnish the required information.

(b ) to (d ). There has been no con-
sultation between the MinisLry of Home 
Affairs and the Ministry of Works & 
Housing for drawing up a perspective plan 
to provide housing facilities as a Welfare 
measure for retiring Government servants. 
However, a Working Group has been set 
up to consider the utilisation of funds 
available with the Central Government 
under the Central Government Employees’ 
Group Insurance Scheme for building 
houses for retiring Government servants. 
The report of the Working G roup has 
not yet been finalised.

Illegal border crossing between Bangladesh 
and West Bengal

7695. SHRI CHITTA BASU: Will the 
Minister of HOME AFFAIRS be pleased 
to state:

(a) whether it is a fact that illegal cross-
ing of the border between Bangladesh and 
West Bengal by the citizens of both the 
countries continues;

( h  if so, whether any effective steps 
have been taken to stop it;

(c) whether it is a fact that the West 
Bengal Government requested the Central 
Government in April 1981 to deploy addi-
tional five battalions of the B.S.F. at the 
border to check this illegal crossing of 
border; and

(d) if so, what steps have since been 
taken in regard to West Bengal Govern-
ment’s proposal?

TH E M INISTER OF STATE IN  T H E  
MINISTRY O F HOM E AFFAIRS (SHRI
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N IH A R RANJAN LA SKA R): (a ) to (d ). 
The requisite information is being collec-
ted and would be laid on the Table of 
the House.

Minimum wages for Agricultural Labour

7696. SHRI V. S. VUAYARAGHA- 
VAN: Will the Minister of LABOUR be 
pleased to state:

(a) whether the Labour Ministry is 
considering a proposal to aid the State 
Governments in strengthening the imple-
mentation of minimum wages in the agri-
cultural sector; and

(b) if so, the details thereof?

THE DEPUTY M INISTER IN THE 
MINISTRY OF LABOUR (SHRI 
D H A RM A V IR): (a) Yes. Sir.

(b ) It ft proposed to evolve a centrally 
sponsored plan scheme with a view to as-
sisting the State Governments, wherever 
necessary, to enable them strengthen their 
enforcement machinery for the implemen-
tation of minimum wages in agriculture 
at the. rate of one Inspector for each block, 
the expenditure for which is to be shared 
equally by the States and the Centre. The 
proposal is being considered in consulta-
tion with the Planning Commission.

Segregation of law and order dudes from  
Investigation of Crime at Police Stations 

Delhi

7697. SHRI M. RAMGOPAL REDDY: 
Will the Minister of HOME A F F A Ifll be 
pleased to state:

(a) whether Government propose to in-
troduce a new system of policing which 
segregates law and order duties from in-
vestigation of crime at the police stations 
in Delhi; and

(b) if so, what are the details in this 
rega rd ?

THE MINISTER OF STATE IN  THE 
M INISTRY OF HOM E AFFAIRS

AND DEPARTM ENT OF PARLIAM EN-
TARY AFFAIRS (SHRI P. VENKATA- 
SUBBATAH): (a) and (b). Based on the sys-
tem prevailing in Bombay, the Delhi Police 
have proposed separation o f crime investi-
gation work at selected Police Stations in 
Delhi. It has been proposed that separate 
Inspectors should be appointed at these 
Police Stations for looking after the crime 
investigation work. The proposal is pre-
sently under consideration. la  the mean-
time, the Delhi Police have introduced the 
syjfem in four Police Stations as an ex- 
peiim ennl measure.

News item ‘Dahej ki vedi par ek our ball’

7698. SHRI R. L. P. VERMA: Will
the Minister of HOME AFFAIRS be 
pleased to state:

(a) whether the attention of Govern-
ment has been drawn to the news cap-
tioned ‘Dahej Ki Vedi Par Ek Aur Bali’ 
in Hindustan dated 2 Pebruray, 1982;

(b) if so, the details thereof; and

(c) the action taken by Government 
thereon?

TH E M INISTER OF STATE IN TH E 
M INISTRY OF HOME AFFAIRS (SHRI 
NIHAR RANJAN LASKAR): (a) to )c3. 

A news item was published ici the 
H industan daled 2nd February, 1982 
captioned Dahej Ki Vedi Par Ek Aur Bali. 
The Government has received a  represen-
tation from Shri Rakesh Kumar Jain, 169, 
G. T. Road Shahdara in which be has 
stated that his sister, Smt. Rita Jain, who 

was married to one Shri Sukesh Kumar 

Jain, S /o  Shri N erottam  Chander Jain, 
Dehradun was murdered by her husband 
and mother-in-law by administering poison. 
Dowry is allegedly the motive behind 

the crime. The matter has been brought 
to the notice of the State Government.



W ritten Answers CHAITRA 25, 1904 (SAKA)  W ritten Answers 1 3 8

Setting up of Industries in U.P.

7699. SHRI ZA1NUL BASHER; Will 
the Minister of INDUSTRY be pleased 
to state:

(a) whether in setting up of public 
sector heavy industries and in giving 
licences to the private sector big industry, 
the regional imbalances are being kept in 
mind;

(b ) If so, which of the public sector
industries are being earmarked during the 
Sixth Five Year Plan for the backward 
regions of U.P.; and

(c) how many licenses have been given
to the private sector to establish big indus-
tries in the backward regions of Uttar 
Pradesh 10 far?

THE MINISTER OF INDUSTRY 
AND STEEL AND MINES (SHRI N A -
RAYAN DATT TIW ARI) (a ) Yes Sir.

( b >: 1 he locations of Central Sector 
Projects on large and medium Industries 
and minerals to be set up during VI Plan 
period as given in the VI Plan document, 
are based primarily on techno-economic 
considerations. Some of these projects, 
locations for which have not yet been 
decided, may be located in industrially 
backward areas.

(c ): During the years 1980 and 1981, 
24 and 18 letters of intent and 4 and 5 
industrial licences respectively were 
issued for Backward Areas of U.P.

“• Shortage of Coils

77t>0. SHRI HAR1HAR SO REN : Will 
the Minister of STEEL AND MINES 

pleassd to state: „

(a) whether Government are aware of 
the sho'tage of hot rolled coils in the 
domestic market;

<M if so, th e  reasons of the shortage; 
and

^ (c) ihi sleps proposed lo be taken by 
Governrtent to make such hot rolled 
coik ava Jable in ths domestic market

S e c u la r ly  for the export oriented in-
Vuitries?

T H E  M INISTER OF STATE IN  TH E 
MINISTRIES OF INDUSTRY AND 

STEEL AND MINES (SHRI CHARAN- 
J1T C H A N A N A ): (a) to (c ) .  There is 

no shortage of hot rolled coils in the 
domestic market. No complaint about 
its non-availability or shortage for export 
Oriented industries or other users has 
come to Government’s notice.

Assistance for Development of tribal 

Areas in Tripura

7701. SHRT BAJU BAN RIYAN;
SHRI A JOY BISWAS:

Will the Minister of HOME AFFAIRS 
be pleased lo state:

(a) whether there is any proposal to 
assist the Tripura State Government 
financially for the development of tribal 
areas;

(b ) if so, whether Government have 
allotted any amount for the Autonomous 
District Council of Trinura during the 
Sixth Plan;

(c) if so, the details thereof; and

(d) if not the reasons therefor?

THE MINISTER OF STATE IN TH E 

M INISTRY OF HOME AFFAIRS 
(SHRI NIHAR RANJAN LASKAR):

(a ) Special Central assistance to 

Supplement the Stale’s plan efforts is 
made available to the tribal sub-plan for 
Tripura.

<b) to (d ). The State authorities have 
been requested to meet the"expenditure 
from within their budge^ory provisions.
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Basis for Creation of Districts, Blocks 
and Tehsils

7703. SHRI HARISH RAWAT: Will 
the Minister of HOME AFFAIRS bo 
pleased to state:

(a) the basis on which districts, block.* 
and tehsils are created;

(b) what areas and population are
covered by the Districts Tehsils and
Blocks in Arunachal Pradesh, Meghalaya, 
Manipur, Tripura, Nagaland, J & K and 
in Himachal Pradesh;

(c) whether the same criteria o f 
demarcating the development and adtni* 
nistrative units has been followed in the 
case of hilly areas of U.P., also; and

(d) whether Government propose to ■
redcmarcate ihese units to enable the
fruit of development evenly dispersed?

THE MINISTER OF STATE IN THE 

MINISTRY OF HOME AFFAIRS

(SHRI NIHAR RANJAN LASKAR):

(a ) , (cj and (d ). The creation and 
demarcation of administrative units 
within a State are matters exclusively" 
within the sphere of responsibility and
jurisdict ion of the State Government 
concerned. ,
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(b) A statement is laid on the Table 
of the House ( [Placed in Library. See 
No, LT-3925/82.]

SC/ST in Select List of Section Officers 
for 1979

■

7704. SHRI SURAJ BHAN: Will
the Minister of HOME AFFAIRS be 
pleased to state:

(a ) whether Government have taken 
a general decision for fixing two separate 
zones— one for general category and 
another Scheduled Caste and Scheduled 

Tribe candidates for promotion in 
Central Secretariat Service on the basis 
of seniority subject to the rejection of 
the unfit as provided in O.M. No. 2.7121 

71-Estt (SCT) dated 27 November, 1972;

(b) whether in pursuance of this 
decision, the members of SC & ST have 
been given their due share in the 1979 
Select List of Section Officers (Seniority 
Q uota); and

(c) if not, the reasons therefor and the 
approximate period by which the needful 
would be done?

TH E M INISTER OF STATE IN THE 
MINISTRY OF SOME AFFAIRS AND 
DEPARTM ENT OF PARLIAMEN-
TARY AFFAIRS (SHRI P. VENKATA- 
SU B BA IA H ): (a) Yes, Sir.

(b ) and (c). l a  the part Select List 
containing the names of 116 officers 
issued on 16-10-1981. 16 SC 3 ST
officers have been included, A supple-
mentary list of 43 officers is expected to 
issue shortly. As there are only 5 eligible 
SC officers and 110 ST officers in the zone, 
there will be a shortfall of at least 2 SC 
and 8 ST officer^ in lhtf Select List.

Nagaland Pulp and Paper Compnsiy

7705, SHRI P. RAJAGOPAL NA ID U : 
Will the Minister of INDUSTRY be 
pleased to state:

(a) whether there are raw material 
constraints to Nagaland Pulp and Paper 
Co. Ltd.; .

(b ) if s°* what are they; and
(c) whether the above company is

trying to overcome the constraints?

TH E M INISTER OF INDUSTRY 
AND STEEL AND MINES (SHRI 
NARAYAN DATT TIW A R I): (a ) ,  and
(b ) . The company have not been able to
tie up arrangements for sustained supply 
of adequate raw materials on a long 
term basis.

(c) Yes, Sir. A n agreement has also
been concluded with the Government of 
Nagaland with regard to supply of raw 
materials and provision of infrastructural 
facilities.

Anti-Indian Activities by Persons in 
Border Areas

7706. SHRI K. MALLANNA: Will
the Minister of HOME AFFAIRS be 
pleased to state: |

(a )  whether Government have detected
the activities of some persons sending in-
formation to Pakistan or indulging in 
anti-Indian activities, particularly in 
border areas; and

(b) if so, the number of such persons 
arrested during the last six months, 
Siate-wise?

THE MINISTER OF STATE IN  THE 
MINISTRY OF HOME AFFAIRS 
(SHRI NIHAR RANJAN LASKAR):
(a) and (b ). Information is being 
collected and will he laid ojn the Table 
of the House.

Setting up of Industries in Trivandrum

7707. SHRI A. NEELALOHITHA- 
DASAN NADAR; Will the Minister of 
INDUSTRY be pleased lo stale:

*

(a) whether i: is a fact jhat (he Tri-
vandrum district of Kerala is very much 
industrially buck ward:

(b) if so, whether Government of 
India would lake interest to chalk out *  
programme for the industrial develc*- 
ment of the district; and

(c) if so, tht details of the pro-
gramme??
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THE  MINISTER  OF  INDUSTRY  sultancy for technical  services,  interest

AND STEEL AND  MINES  (SHRI  sibsidy, special facilities  for import of

NARYAN  DATT  TIWARI):  (a)  raw materials, Rural  Industries  Centre

Trivandrum district  has been identified  and Seed] Margin Money-Assistance.

as industrially backward eligible for con-
cessional finance facilities from all India

Term Lending  Institutions,  Entrepre- •

neurs setting up induslries in Trivandrum  (b) anti (c). Trivandrum district was

District are also  eligible to  incentives  covered  under  DIC  programme  on
like Tax concessions, hire purchase  of  12-5-1978 and the centre started function-

machinery by small scale industries, con-  ing from 1-7-1978,

The physical achieve meats  made in the Trivandrum district as reported by the Kerala 
State is as follows :

1978-79 1979'80 1980-81 1981-82 April1 81 
to Dec. '81

1. No. of cnterpreneurs ind<-ntifird , 246 2323 342i 7348 (viHiora)

2.  No. of Projccl Profiles prepared . 16 112 * • N.A.

a.A.  No. of new registration made . 1G4 169 1298 734

3. No. of new units established  .

(a) Artisans . . . . ■ ■ 2323 2127 3

(b) Small Scale.  .  .  . 40 1*19 1306 41 4

(c) Total . . . . . 40 2492 3433 4»7

4.  Credit provided by Financial Ins-
titutions . . . . .  
(Rs. in lakhs)

32-88 54 '«<* 81 ■ 83 0-07

4.A. Gash Subsidy . . . .  
[Rs. in lakhs)

86-27 23-23 N.A.

5. Additional Employment generated 4742 4̂15 3870 1796

6, No. of units given other assistance 1976 6nG 821 296

The DIC Trivandrum h?.s already prepared Action Plan wherein various types of small scale 
industries having scnpc for d**V(,.l')pmrnl and to be set up at Trivandrum, Nryyatlinkara, Ncclli- 
mangadu & Giii'ayinkil growth centres of the district, have been identified.

rhe  DIC  Trivandrum  has set  2. Investment  anticipated
“following targets of industrial  develop- for  proposed  units  for

ment for the year 1982-83:— 1982—83 (Rs. in lakhs)  287.00

1. No. of New Units Proposed.
3. Extent  of assistance to be

(a) Artisans 1100 given  by  banksjfinanrial

institutions. 177.00
(b) Small Scale Industries  450

<c) Total 1550  4. Employment potential WOO
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Total Jobless a t the End of Sixth Plan Madhya Pradesh Annual Plan 1982-83

7708. SHRI SUDHIR KUMAR G IRI: 
Will the Minister of PLANNING be 
pleased to state:

(a) whether Government have any idea 
regarding total number of jobless at the 
end of Sixth Plan; ana

(b) if 80, the details thereof?

TH E MINISTER OF PLANNING 
(SHRI S. B. CHAVAN): (a )  and (b).
Planning Commission estimated backlog 
of long-term unemployment at 12.02 
million at the beginning of the Sixth Plan 
and net addition t° Ihe ]aboui force at 
34.24 million during the Sixth Plan 
period. Though no target has been fixed 
for employment in the Sixth Plan, it is 
expccied that if the Plan programmes 
and polices arc implemented as envisag-

ed , employment in  standard person— year 
terms in the entire economy would 
increase hv 34.28 million by the end of 

the Sixth Plan. (A  person engaged for 
273 days in a year at the rate of 8 hours 
a duy is considered lo be employed on a 
standard person year basis). However, 
assuming that in reality all the newly 
employed cannot be on a full time basis, 
there will in fact, be greater absorption 
and the backlog of unemployment will 
be reduced by the end of Sixth Plan.

7709. SHRI M ADHAVRAO SCIN-
D1A: Will !he Minister of PLANNING
be nleastd to state:

(a) what are the details of the Annual 
Plan 1982-83 for the State o f Madhya 
Pradesh as approved by the Planning 
Commission and Central Government, 
indicating the various targets contemplat-
ed thereunder and the outlays allocated 
therefor;

(b ) what are the details of the social 
service programmes contemplated there-
in; and

(c) what is the extent of curtailments, 
if any, imposed in respoct of different 
programmes by tfie Central Govern- 
m ;nt?

THE MINISTER OF PLANNING 
(SHRI S. B. C H A V A N ): (a ) to (c ) .
As again*: an outlay of Rs. 823.51 crores 
proposed by the Slate Government, 
Planning Commission approved an out-
lay of Rs. 725 crores for (he State Annual 
Plan 1982-83 on the basis of estimate of 
financial resources. Statement I  indicat-
ing (he sectoral oullays proposed by the 
Stale Government and as approved by the 
Planning Commision, is allached. The 

information relating to, various physical 
targets under the S 'ate Annual Plan 
1V82-S3 on the basis of approved out-
lays, are still awailed from (he State 
Government.

S ta te m e n t

A n n u a l  P la n  1983-83— M a d h y a  P r a d r s h

Head of Development

(Rs. in lakhs)

1982-83

Outlay proposed by Outlay affrced by 
Madhya Pradesh Planning Commission 

Govt.

f

A gricu ltu re  &  A llie d  Services . .

C o o p e ra tio n  . . . . .

Irrig atio n  in clu d in g  F lood  C on trol P io jrc t  

P ow er . . . . . .

Industrial &  M in erals , , .

0 0 4* <0 14115

1219 935

15300 1374°

33600 30000

2467 1465
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1 2 3

Transport & Communications . ■ • . 3605 3300

Social & Community Services . ■ • ■ 9980 8831

O f which

General Education . . . ■ • ■ 1713

•

1513
Health . . . . . ■ ■ • 2123 1861

Sewerage and Water Supply . . . 3880 2500

Housing including Police Housing • • ■ 9°3 777

Urban Development . . . • ■ - 295 280

Welfare of SC, ST & OBC . ■ ■ ■ 793 780

Nutrition . . . . . 00 0 463

Economic Services . . . . . . 102 94

Generl Services . . . ■ ■ ■ 29 20

Total . . . ■ • - 82351 72500

Grants for Scheduled Caste Development 
Corporations

7710. SHRI GADADHAR SAHA:
Will the Minister of HOME AFFAIRS 
be pleased to? state:

(a) the grants given by Central Gov-
ernment lo^Stale for investment in ihe 
share capital of the Scheduled Caste 
Development Corporations during the 
Sixth Plan Period, State-wise;

(b) the amount released to States for 
this purpose so far State-wise; and

fc) the guidelines, issued lo ihe State 
for the bankable schemes of econom'c 
dvvg.jpm;::: of .'jch_d:j|?d C-iste families 
and the ceiling of margin money loan 
assistance to (he families?

THE MIN IS li£R O F  STATE IN THE 
MINISTRY OF HOM E AFFAIRS 
(SHRI NIHAR RANJAN LASKAR):
(a) and (b ). A  statement showing the 
details of grant-in-aid released jo the 
Sluie Go /ei during the years

1980-81 and 1981-82, is enclosed. There 
is an outlay of Rs. 65 crores for the 
Sixth Plan under this Centrally Sponsored 
Scheme; grants are given by Government 
of India according to a matching for-

mula with reference to the State Govern-
ment's investment in the Corporation.

(c) It has been impressed upon the- 
States in the guidelines from the Gov-
ernment of India that the Scheduled 
Castes Development Corporations should 
lake up only bankable schemes of direct 
economic benefit to Scheduled Caste
families so as to assist them substanti-
ally for additional income generation. In  
order to* attract the maximum institu-
tional finance b o th  fro m  N atio n alised  

banks and Cooperatives, such bankable 
schemes may be taken up on a 
cluster-c/mi-saturation approach so 
ihui linkages with other services
and  in f ra s tru c tu re  fac ilitie s  can
be effectively established. A ceiling of 
Rs. 12,000 for the total non-recurring 
cost of every scheme taken up by the 
Corporation has also been prescribed with 
a view to ensuring that the Corporation 
assist the most needy families amongst 
the Scheduled Castes, who do not have 
access to other agencies. It is left to the 
Corporation to decide about the quantum 
of margin money loan to be given for 
any scheme within the total non-recurr-
ing cos* mentioned above; no ceiling 
has been prescribed by Government of 
India for this.
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Name of State
•

Amount of grant-in 

released

1980-81  1981-82

-aid

Total

1 Andhra Pradesh . . . . • 534->9 248’19 4̂ CD O U> C
O

2 Assam . . . . . . •  16-33 18-25 34 58

3 Bihar . . . . . . . 24■02 3031 54-33

4 Gujarat . . . . . . .  96-00 98-00 194-00.

5 Haryana . . . . . . 3840 48-04 86-44

G Himachal Pradesh . . . . .  28'82 38-43 67-25.

7 Karnataka . . . . . • 49‘00 79-00 12800

8 Kerala . . . . . . .  28-82 52-84 81 -66

9 Maharashtra . . . . . ■ 39-39 48-04 8743

10 Madhya Pradesh . . . . .  24-02 72-06 96 08

11 Pnnjab . . . . . . . 98■00 98 'OO 196.00

12 Orissa . . . . . . .  28■82 33-63 62-45,

13 Rajasthan . . . . . .  48-02 41**4 89 -16

'4 Tripura  .  .  .  .  .  . • ■ • J 92 ■̂ 96 2-88

*5 Tamil Xatlu . . . . . 98-00 196-00

16 Uiiar Pntdr*5h . . . . ■  ■ . 97>oo 153/00 249-00

*7 West Bengal . . . . . ■  ■ .  50-22 ‘75'98 226-20

Total  . ■  ■ .  1300-97 1332-87 2633-84

‘•Setting up of a Rio-Sphcre  Area 

\ilciris District of Tamil Nado"

m

7711. SHRI R. PRABHU: Will the

PRIME  MINISTER  be pleased  to

state:

(a> whether  Government  are  con-

sidering the setting  up of a  biosphere 

area in tfie Nilgiris  District of Tamil 
Nadu;

(b)  if so, ihe time by which it is 

likely to be set up and the steps already 
taken in this regard; and ■

(c) the estimattd cost of the project?

THE MINISTER OF STATE IN THE 

DEPARTMENTS OF SCIENCE  AND 

TECHNOLOGY, ENVIRONMENT AND 
ELECTRONICS AND OCEAN DEVE-

LOPMENT (SHRI C. P. N. SINGH):

(a) Yes, Sr.

(b) and fc) The scheme to set up 
bio-sphere reserves  in  the  country is 

under Government’s  consideration.  In 

the absence of a legislation for bio-sphere

!
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reserves, it is not possible to indicate 
the  time by which the proposed Nilgiri 
Bio-sphere Reserve will be set up or pro-
ject its estimated cots at this stage.

R A P P  Employees Union complaint
against exposing to radiation

7712. SHRT RASHEED MASOOD: 
SHRI RAJESH KUMAR 

SINGH:

Will the PRIME M INISTER be pleased 
to state:

(a ) whether it is a fact that the Rajas-
than Atomic Power Project Employees 
Union have been complaining about their 
being exposed to unduly high radiation 
endangering their lives;

(b) if so, details thereof; and

(c) the remedial measures taken by 
Government in the matter?

TH E M INISTER OF STATE IN THE 
DEPARTMENTS OF SCIENCE AND 
TECHNOLOGY, ELECTRONICS AND 
ENVIRONM ENT AND OCEAN DEVE-
LOPMENT (SHRI C. P. N. SIN G H ):
(a) The recognised union of employees 

o f  the Rajasthan Atomic Power Project 
has made no such complaint.

(b ) and (c) _ Radiation exposure receiv-
ed by employees is constantly and moni-

tored and controlled in accordance with 
internationally accepted standards and it 
is ensured that the exposure does not ex-
ceed maximum permissible annual limits.

Stagnation by post graduate, part-time 
'employees of Community Service Depart-

ment of M.C.D.

7713. SHRI SOMJlBHAI DAMOR:
Will the Minister of HOME AFFAIRS 
be pleased to state-

fa) whether some post-graduate part-
tim e  employees of the Company ser-

vices Department of the M.C.D. are 
stagnating at a fixed salary of Rs. 200

p.m. even though they have completed 
four years service;

(b) whtther there is any proposal to 
pay them at the rate of Rs, 500 p.m.
i.e. the rate fixed by Delhi Administration 
for its part-time employees;

(c) whether these employees are not 
treated as employees of fhe M CD for the 
purpose of medical and earned leave 
facilities and are not considereO for” ap-
pointment lo any regular post even though 
they possess Ihe requisite qualifications 
and candidates from outside are appoint-
ed to such posts; and

(d) if so, the reasons for such discri-
mination against them?

THE MINISTER OF STATE IN TH E 
MINISTRY OF HOME AFFAIRS 
AND DEPARTM ENT OF PARLIA-
M ENTARY AFFAIRS (SHRI P. 
VENKATASUBBAIAH): (a) and (b ).
T he Municipal Corporation, Delhi, are 
considering a proposal to enhance the 
emoluments of iheir post-graduate pnrt- 
lim : cmnloyets of the Community Ser-
vices Department but not at ihe rate of 
Rs. 500 p.m. i.e. ihe rate fixed by the 
Delhi Administralion for its part-time 
employees.

(c ) They are part-time employees of 
the Corporation und as such are not 
entitled for earned leave and medical 
facilities like other full time regular 
employees of the Municipal Corporation 
of Delhi. They are considered and ap-
pointed against regular posts in the Cor-
poration, if they fulfil the conditions of 
the Recruitment Regulations.

(d) Does nol arise in view of the 
answer to part (c) of the question.

Availability of Writing and Printing Paper 
In Domestic Market

7714. SHRIMATI JAYANTI PAT-
NAIK: Will the Minister of INDUSTRY
be pleased to state:

(a) whether writing and printing 
paper are adequately available in the 
domestic market;
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(b) whether any official estimate has 
been undertaken to assess the paper ■ $ 
stocks in the market;

(c) if so, the estimated stocks of writ-
ing and printing papers in the markets; 
and

(d) the* details about the year-wise 
production of paper in fast three years?

THE MINISTER OF INDUSTRY 
AND STEEL AND MINES (SHRI 
NARAYAN DATT TIW A R I); (a) 
Yes, Sir.

(b) No. Sir.

(c) Does not arise.

(d) The production of paper and 
paper board durine the last three years 
is as under: —

Year Production (In lakh tonnes)

1979 10 .47

1980 11 .12

1981 12 .35

Retirement of Government employees

7715, SHRI VILAS M UTTEM W AR: 
Will the Minister of HOME AFFAIRS 
be pleased to state:

(a) whether a large number of Gov-
ernment employees are due for retire-
ment on a large scale due to the super-
annuations;

(b ) if so, what is the total number of 
employees due to retire in the first half 
and second half of 1982 and 1983;

(c) whether the payment of gratuity 
and provident fund money to these em-
ployees would pose a major monetary 
expansion and inflation threat to tbe 
entire economy; and

(d) to curb this sudden expansion of 
money supply, whether Government pro-
pose to raise retirement age or phase the 
retirement of those recruited in 1944 and 
1945?

THE MINISTER OF STATE IN  TH E 
MINISTRY OF HOME AFFAIRS A N D ’ 
DEPARTM ENT OF PARLIAM EN-
TARY AFFAIRS (SHRI P. VENKATA* 
SUBBATAH): (a )  and (b) Retirement
o f officers holding posts under the 
Government is a usual phenomenon 
occuring every year. As the various 
posts/services under the Government are 
controlled by tht various cadre control-
ling authorities, information about the 
number of em Ployees who are due to 
retire in 1982 and 1983 is not available 
centrally in this Department.

(c) Payment of retirement benefits to 
the retiring Government employees is 
also a normal phenomenon and has to 
effect on the economy o f the country.

(d) There is no such proposal under 
consideration by Government.

Extension of senior officers of Central 
Information Service

7717. SHRI R. YADAV:
SHRI RAM SWARUP RAM;

Will the Minister of HOME AFFAIRS 
be pleased to  state:

(a ) whether a number of senior officers 
of Central Information Service have been 
given extension of service;

(b) the number of such officials given 
extension and the reasons thereof in each 
individual case;

(c) the steps Government propose te 
take to stop this extensive extension of ser-
vice and what is the minimum period to 

and all these extensions fully; and

(d) whether the Home Ministry pro-
pose to take over the cadre management 
of this service in view of the large scale 
ad hoc appointment, ad hoc promotions 
and ad hoc management of this service 
and the resultant resentment among the 
officers of this service?

TH E M INISTER OF STATE IN  TH E 
M INISTRY OF HOM E AFFAIRS AND 
DEPARTM ENT OF PARLAM ENTARY
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AFFAIRS (SHRI P. VENKATASUB- 
B A IA H ): (a) and (b). A statement
showing CIS officers who have been gran-
ted extension during 1st April, 1981 to 
31st M arch, 1982 is laid on the Table of 
the Houses. (Placed in Library. See No. 
LT— 3925[82). The number of such 
officials is six and the reasons thereof in 
each individual case has been indicated in 
rem arks column.

(c) Normally, extension is not granted 
beyond the age of superannuaiion. How-
ever, in very rare and exceptional circums-
tances extension is granted in public inte-
rest In such cases, in accordance with the 
•existing instructions, extension of service 
m ay be granted upto 60 years for non- 
scientificjnon-technical posts and 62 years 
in the case of scientificltechnical personnel.

(d) At present there is no such proposal 
under consideration of Ministry of Home 
Affairs.

A m ount spent for publicity by Public 
Sector Undertakings under (be

Ministry

7718. SHRI M UKUNDA MANDAL: 
"Will the Minister of STEEL AND 
M INES be pleased to state;

(a) the names of the public sector 
undertakings under the Ministry with the 
amount spent for publicity by these units 
(Unit-wise) during the last three years 
(year-wise);

(b ) the names of the news dailies and 
periodicals used for advertisement by 
these units, unit-wise during the last three 
years (year-wise) language-wise;

(c) the names of the Central Govern-
ment accredited correspondents who are in 
the regular mailing lists of the press re-
leases; house magazines through PIB offi-
cials during the last three years, year-wise, 
newspaper-wise, language-wise; and

(d) the names of the pubiicity officials 
with the number of staff in the publicity 
and advertising departm ent of these units 
(unit-wises)?

TH E MINISTER OF STATE IN THE 
^MINISTRY OF INDUSTRY AND STEEL

AND MINES (SHRI CHARANJIT 
C H A N A N A ): (a) and (b) The informa-
tion is being collected and will be placed 
on the Table of the Houses.

(c) and (d ) Efforts involved in the 
collection of this information will not be 
commensurate with its usefulness.

Amount spent for publicity by 
Publij Sector Units

7719. SHRI M ANORANJAN BHAK- 
TA; Will the Minister of SCIENCE AND 
TECHNOLOGY be pleased to state;

(a) details of the public sector units 
under the Ministry with the names of the 
Chairman and publicity staff of these units, 
unit-wises;

(b ) the details of the funds spent for 
publicity by these units, unit-wise with the 
names of the news dailies and periodicals 
utilised for advertisement by these units, 
unit-wises during the last three years, year- 
wise; and

(c) the detail of the press releases made 
by these units during the last three years, 
year-wise, with the names of the Central 
Government accredited correspondents on 
the mailing lists of these units, unit-wise?

TH E M INISTER OF STATE IN THE 

DEPARTM ENTS OF SCIENCE A ND 
TECHNOLOGY, ELECTRONICS AND 

ENVIRONM ENT AND OCEAN DEVE-
LOPMENT (SHRI C.P.N. SIN G H ): (a) 

Department of Science & Technology has 

two public sector units viz. Nalional 
Research Development Corporation of 
India (N RD C) and Central Electronics 

Limited (C EL ). Dr. G. S. Sidhu and 

Lt. Genl. K.S. Garewal (Retd.) are part-
time Chairman of these units respectively. 

Information Officer and Chief Marketing 
Manager look after the work of publicity 

in N RD C and CEL respectively

(b) and (c) The information is given in 
the statement enclosed.
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Labour Employed in Coffee and Tea 
Plantations

7720. SHRI N. DENNIS: Wilt ihe
Minister of LABOUR be pleased to slate:

(a ) whether any inquiry has been con-
ducted by Government into the labour em-
ployed in coffee and tea plantations in the 
country state-wise;

(b) if so, when was this enquiry made 
last lime; and

(c) the details of the inquiry?

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR (SHRI BHAG- 
WAT JHA A Z A D ): (a) and lb). The
following surveys have bene conducted by 
Ihe Labour Bureau, Simla:—

(a) Survey of labour conditions;

(b) Occupational Wage Surveys:

(c) Survey on socio-economic condi-
tions of women workers.

2, The Survey of l abour Condition’s m
Tea and Coffee Plantations was conducted 
in the year 1961-62 for lea plantations. 
Separate information was collected for 
Assam. Tripura, West Bengal and South 
India. The remaining States were clubbed 
together lo form a residual group. For 
coffee plan'alions no stratification was 
made. .

3, The Labour Bureau has so far con-
ducted 3 occupational wage surveys. The 

tfirsi two surveys covered 4-i industries for 
selected manufacturing, mining and plan-
tations industries and were conductcd dur-
ing the 1958-59 and 1963— 65 respectively. 
The Third survey, which covered 81 indus-
tries (including the 44 industries covered 
hy the previous 1 surveys) was conducted 
in. four phases separately for the period 
1974— 79. Though stratification was made 
for tea plantations, no stratification was 
found necessary in the case of coffee plan-
tations. Even in the case of tea planta-

Flions are strata did not always correspond 
to individual states.

^  4. Under the socio-economic conditions 
of women workers the survey in coffee and

548 LS— 6

tea plantations was conductcd during April. 
October, 1978. In the case of both Tea 
and Coffee plantations information was 
collected separately for cach of the import-
ant stales.

5. The sample units in the case of all 
the 3 surveys menlioncd above were cov-
ered by ihe Plantations Labour Act, 1951.

to) Under the "Survey of Labour Con-
ditions” comprehensive data on employ-
ment. wages and earnings, hours of work, 
welfare and amenities, social security, etc.. 
were collected. Industry-wise reports in 
respect of both coffee and tea plantations 
were published in 1967.

2. Coffee and tea plantations were cov-
ered during the firsi phase (1974-75) of 
th j 3rd Occupational Wage Survey. The 
important, data relating 10 em ploym ent 
wage rale and earnings was collected dur-
ing ihis phase.

3. Under the 'Survey on Socio-economic 
Conditions on Women Workers' the plan-
tations were covcred during the second 
phase (April to October, 1978). During 
the sun/eys information relating to occu-
pational wage employment, method of re-
cruitment, age, marlial status, wages rates, 
effect of employment on the education of 
children, living conditions, participation in 
trade unions, income, expenditure, indeb-
tedness. etc., was collected.

Modernisation plan submitted to Govern-
ment bv cement plant in Talaiyuthu in 

Tirunelveli District

7721. SHRI K. T. KOSAI RAM: Will
the Minister of INDUSTRY be pleased lo 
state:

(a ) whether India Cements, having a 
30-yoar old cement plant in Talaiyuthu in 
Tirunelveli District, has submitted a Rs. 40 
crore modernisation plan to the Govern-
ment; and

lb) if so, the action taken thereon, in 
view of the mounting losses being incurred 
by this company year after year?

THE MINISTER OF INDUSTRY AND 
STEEL AND MINES (SHRI NARAYAN
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D ATT TIWARI: (a) No such scheme has
been submitted to ihe Financial Institutions 
or to the GovernnrKnt.

(b ) Does not aris.*.

Facilities to Comniissioner[Deputy Com-
missioner for SCjST

7722. SHRI K. B. S. MAN I: Will the 
M inis'er of HOME AFFAIRS be pleased 
to state:

(a) what are the facilities, such as pro-
viding car etc., that have been extended 
lo  th e  Commiuio.ici, Deputy Commission-
er for Scheduled Castes]Schedt]led Tiibes; 
and

(h) if not, the reasons therefor?

TH E MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
NIHAR RANJAN LASKAR): (a) The 
Commissioner for Scheduled Casies and 
Scheduled Tribes is entitled 10 ihe follow-
ing facilities:—

Pay: The pay scale was earlier Rs. 
2250— 2500. The pay of Members of 
ihe Commission for Scheduled Castes 
and Scheduled Tribes was fixed at Rs. 
3500j-p.n>. As the Commissioner was 
appointed cx-Officio Member ol the 
Commission for Scheduled Castes and 
Scheduled Tribes his pay bccame Rs. 
3500|- p.m. (fixed).

Olher Allowances: He is entitled tu
Travelling AlIowanccjDaily Allowance on 
Ihe same terms as admissible to Ihe 
Government servants of the highest 
grade.

Accommodation: The Commissioner is 
entitled to Government accommodation 
on payment of rent.

Conveyance: A staff car has been 
given to the Commissioner. The Deputy 
Commissioner is equivalent to Deputy 
Secretary to the Government of India 
and he is entilled lo all facilities th.u are 
available to that grade.

(b ) Does not arise

Kumbh&mela Festival

7723. SHRI C. PALANIAPPAN: Will
th_- Minister of HOM E AFFAIRS be 
pleased to state:

(a ) the total amount spent on 1982 
Kumbhamela festival at Allahabad;

(b) the Stale and Central expenditure 
thereon, separately; and

(c) how many people attended the 1982 
Kumbhamela?

THE MINISTER OF STATE IN TH E 
MINISTRY OF HOMF AFFAIRS (SHRI 
NIHAR RANJAN LASKAR): (a) to <c). 
I'he information is being collccted and will 
be laid on ihe Table of the House.

Writ petitions filed by petitioners against 
appointment of otiicers of DANlCS

7724. SHRI HIRA I.AL R. PARMAR: 
Will the Minister of HOME AFFAIRS be 
picked 10 refer lo the reply given to Un-
starred Question No. 5 139 on 23rd Decem-
ber. 1981 and state:

( .i) whether most of ihe petitioners in 
S. S. Gaulam and others have represented 
10 Government to delete names of even 
such officers from the Joint Seniority l.ist 
of August, 1973, who were otherwise eli-
gible for selection to DAN ICS, and some 
of whom were actually appointed in sub-
stantive capacity simply because they have 
either since retired or expired;

(b i if so, whether such deletions would 
offercj 2 Judgements, dated 21 January, 
1976; and

(c) whether officers who were far too 
juniors to be considered for substantive 
appointment in August, 1973, could now 
be considered for appointment as such and 
whether Annual Confidential Reports for 
period subsequent to August, 1973, could 
be taken note of or ihe A.C.R's grading 
could he ch a nged | alte red J played wilh nfter 
a lapse of about nine years by the Selec-
tion Committee as und when it meets to 
review the appointments made?
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Direct reduction processes for making steel 
at Salem with Nejveli Lignite

7726. SHRI S. T. QUADRI: Will the

Minister of STEEL AND MINES be 

pleased to state:

(a) whether it is a fact that Govern-

ment are considering direct reduction pro-
cesses for making of steel at Salem with 
Neyveli Lignite; if so, is the iron ore avail* 
abl$ in Salem suitable for direct reduction 
process;

(b) whether it is a fact that the propo-
sal of making of steel at Salem was given 

up after detailed project report was pre-
pared in J974 and if so, the reasons there-
of; and

(c) whether Government have taken
certain decisions of making raw material
required by Salem Steel by utilising the
existing facilities in the present integrated
steel plants; if so, how much investments 
have been made on this account in other
steel plants in the country?

THE MINISTER OF STATE IN TH E 
MINISTRY OF INDUSTRY AND STEEL 
AND MINES {SHRI CHARANJIT 
C'HANANA): (a) No. S*r.

( b ) It was decided to implement Stage 1 
of the Project consisting of Cold Rolling 
of Stainless Steel Sheets as envisaged in 
the DPR and implement the 2nd Stage, i.e., 
steel making and hot rolling of stainless 
steel sheets after adequate experience had 
been gained in cold rolling. The develop-
ments in the field of Direct Reduction 
technology have also opened up several 
possibilities that had not been envisaged 
in the DPR prepared in 1974.

(c) The modernisation and Slajte II ex-
pansion of the ASP. Durgapur at an esti-
mated cost of Rs 65.98 crores inter alia 
envisages production of stainless steel 'labs 
for hot rolling at Bokaro Steel Plant. 
These hot rolled coils will be suppled to 
Salem Plant for cold rolling. This includ-
es Rs. 1.15 crores for facilities provided 
at Salem Steel Plant and Rs. 0.65 crores 
for know-howlfacilities at Bokaro Steel 
Plant.

Less allotment of PIG Iron to Punjab

7727. SHRI L. S. T U R ; Will the 
Minister of STEEL AND MINES be 
pleased to state;

(a) whether it is a fact that Punjab 
State which has installed capacity of 
about 1.9 MTs of pig iron was allocated 
hardly 6 per cent of its requirement for 
the Foundry Industry;

(h ) whether in view of the serious 
shortage affecting economic running of 
the industry, the Joint Plant Committee 

would be advised to increase this meagre 
allotment;

(c) whether it is also a fact that event 
this meagre allotment is not reaching 
Punjab due to bottlenecks in Steel Autho* 
rity of India Ltd; and
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(d ) if so; the remedial steps proposed 
in the matter?

THE MINISTER OF STATE IN  TH E 
MINISTRY OF INDUSTRY AND 
STEEL AND MINES (SHRI CHARAN-
JIT  C H A N A N A ): (a) There is no
system of state-wise allocation for iron 
and stfcel. The Joint Plant Committee 
makes direct allocations of pig iron to 
major consumers like Railways, Steel 
Plants. Small Scale Industrial Corpora-
tions, P & T, e tc- For 1981-82, the Joint 
Plant Committee made an allocation of 
1,08,000 tonnes of pig iron to Punjab 

Small Scale Industries Corporation. This 
was the highest allocation made lo any 
Small Scale Industries Corporation. An 
additional 18.200 lonnes was aJlocated 
to be sold through the Steel Authority 
of India Ltd. stockyards in Punjab for 
other consumers. The total allocation 

was thus 1,26,200 tonnes of pig iron for 
Punjab in 1981-82,

(b ) Joint Plant Committee has yet to 
finalise allocation of pig iron to Punjab 
Scale Industries Corporation for 1982-8?. 
Allocation will be made on the basis of 
past oll-take and availability.

(c) and (d ). During 1981-82, 1,08,700 
tonnes of pig iron, including 22,300 
tonnes from imported stocks, has been 
supplied to Punjab Small Scale Industries 
Corporation and stockyards in Punjab. 
Steel Authority of India is arranging for 
adequate imports during 1982-83 to 
bridge ihe gan between demand and 
availability.
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Arrest of assailants of barijans in Sadhupur

7729. SHRI R. R. BHOLE:

SHRI RAJESH KUMAR 
SINGH:

Will ,he Minister of HOME AFFAIRS 
be pleased to state:

(a) whethtr the assailants who gunned 
down 10 Harijans of vilalge Sadhupur 
in Mainpuri District of U ttar Pradesh 
have been arrested and the motive be-
hind (heir gruesome act ascertained; and

(b) if not, what progress has been 
made in 'th is  regard and whether the 
assailants have at least been identified?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS
(SHRI NIHAR RANJAN LA SK A R):
(a) and ib ) . According to the Stale
Government, the case is under investiga* 
tion. All oui efforts are being made to 
find out the motive of ihe crime and to 
identify the accused and apprehend ihem.

De-recognition of Centra] Trade Union

7730. SHRI JAGD1SH TYTLER:
Will the Minister of LABOUR be pleased 
to state:

(a) whether it is a fact that Govern-
ment arc considering de-recognition two 
major Central Trade Unions because of 
their failure to submit their membership 
status for verification; and
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(b) if so, whether these de-recognised 
trade unions would be allowed represen-
tation to the International Labour Or-
ganization (ILO )?

TH E MINISTER OF STATE IN THE 
M INISTRY OF LABOUR / (SHRI 
BHAGWAT JHA A Z A D ): (a) and (b ). 
It is true that the two major trade unions 
have not submitted their membership for 
verification. Government have not taken 
any decision in this regard.

Visit of Finance Minister of Sri Lanka

7731. SHRI SUBHASH CHANDRA 
BOSE A LLU RI: Will the Minister of
PLANNING be pleased to state:

(a) whether it is a fact that Finuncc 
Minister of Sri Lanka visited India and 
had discussion with the Planning 
Minister; and

(b )  if so, the outcome of discussion 
held with the visiting Minister?

THE MINISTER OF PLANNING 
(SHRI S. B. CM AVAN): (a ) and (b ). 
During his visit to India as a guest of 
the Finance Minister between January 20 
and January 30, 1982, the Finance
Minister of Sri Lanka met the Minister 
of Planning and had a general exchange 
of views on subjects of mutual interest, 
with special reference lo problems of 
development, planning and muuta! co-
operation between the two countries.

o
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Computer policy for Industries

7733. SHRI XAVIER ARAKAL; Will 
the PRIME MINISTER be pleased to
state:

(a) what is the policy of the Govern-
ment in computer industry;

(b) what are the incentives given to 
this computer industry and the details 
thereof; and

(c) how many foreign countries arc 
collaborating in I'nis field and what arP 
the incentives" to them?

THE DEPUTY M INISTER IN THE 
DEPARTM ENT "OF ELECTRONICS 
(SHRI M. S. SAN JEEV r R 'AO): (a )
The policy of Government on the Com-
puter industry is to achieve self-reliiincc 
as regards manufacturing and technology 
development, and marshalling computer 
applications on desired line“ Jceeping in 
view national priorities including the
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Impact of computerisation or employment.

(b) The following fiscal incemives 
have been provided to prompt the growth 
of our electronics industry including its 
computerisaliop:

(0  Increased depreciation allowance 

on capital goods (from 10 per 
cent lo 20 per cent);

M /s. ICIM wifi? the annual
capacity as given below:

Annual Capacity

1 . Card Readers with a speed
at least of 600 card per
minute. 100 Nos.

2 . Line Printers wiLh a speed
at least of 600 lines per
minute 100 Nos.

3. Magnetic Tape Transport 200 Nate.

(ii) The computer industry has been 

recognised as a Priority Indus-
try for |h e purposes o f  Income 
Tax;

(iii) Reduced custom* duly on a 
number of capital equipment 
and components; and

< iv> White the standard customs duty 
on electronic components is 
148.4 per cent the duly on 
components of Central Processing 
Units (CPUs) and of Com pJter 
Peripherals is 68.4 per cent. The 
customs duty on finished compu-
ter peripherals is 123.83 per 
cent, with a provision for a 
refund of the excise duty pay-
able on the manufactured com-
puter.

(c) The following foreign collabora-
tions have been approved in Ihe area of 
computer peripherals:

(i) With M /s. BASF of West Ger-

many for Floppy Drives by 

M /s. MMC.

(ii) With M /s, Vedeoton of Hun-
gary for Printers by M /s. 
O /E /N ,

(iii) With M /s. ICL of U.K. for 
manufacture of peripherals by

US and UK companies are also colla-
borating wi;h our firms in producing 
computer main frames, peripherals aud 
software products. The main attraction 
for them is our relatively large and grow-
ing domestic market and availability of 

highly trained scientific and engineering 
manpower at much lower wage rates than 
in those countries.

Supply of Hot Rolled Coils to indigenous 
Tube Manufacturers

7734. SHRI R. P. SARANGI: Will
the Minister of STEEL AND MINES 
be pleased to state:

(a) the quantity of supplies of hot 
rolled coils to each indigenous tube manu-
facturer during M arch and April, 1979 
from Rourkela Steel Plant;

(b ) the outstanding dues of SAIL 
against each indigeno'.T; tube manufac-
turer as on 1 M arch and 1 April of 1979;

(c) whether an undue credit facility 
was allowed to M /s. Kalinga Tube Ltd. 
for the above supplies; and

(d) if so, why?

TH E M INISTER OF STATE IN  
THE M INISTRY OF INDUSTRY AND 
STEEL AND  M INES (SHRI CHARAN- 
JIT  C H A N A N A ): (a ) In accordance
with the allocations approved by the 
infer-Ministerial Committee, the following 
despatches of HR Coils were directly 
made from Rourkela Steel Plant to indi- 
oenous tube makers during M arch, 1979 
and April, 1979.
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(Quantity in loim «* )

SI. No.  Name of th? Party

1.  Jatindrn Stt-cl Tubes, IX lhi  .

2.  Ĵiiri Tuhc Company, Ufllii  .

3.  Guj-imt SLcd TuIk-s. Ahm<-d;ib;td

4.  Khandclwsl Tubes, Bombay  .

5.  Surenilra Iiulasiri<\s, Bombay  .

6.  Filling;* Tubes, C tlcuiut .  .

7.  Appolo Tube*, M~dr;.'!  .  .

(b)  The outstanding dues of  SAIL 

against indigenous tube manufacturers as

Nunir of tlw Part y

M/s K. iling.'*. TuN s Limited  .

M/s -Slct l Tubes of Indi". Lid.  .

M/'t S-ixliy Ki(?inf*rrin? Work-, . 

M/s Shjvmoni Steil Tubi s l.ul.  .

(c)  and (d). No credit facility  was 

allowed to M/s Kalinga  Tubes dumg 
March and April, 1979.  The outstand-

ing amount shown above relate to sup-

plies made to the  parties prior  to !st 

March. 1979.

Payment of House  Tax to  D.M.C. by 

Residents of Uttam Nagar

7735.  SHRI SHF.0  SHARAN VER- 
MA:  Will the  Minister of  HOME

AFFAIRS be pleased to state:

(a)  whether it has come to the noticc 

of Government that  large  number  of 

people do not pay house tax to the Muni-
cipal Corporation of Delhi like the ones

Dopatch frnm Rour- 
k(.l;»  Site I  Plant

M'UrJi, 79 April, 7<»

. •  lit

i < ilG

:ms ..
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on 1.3.79 and 1.4.79 are given below;—

(Jtupcrs ill lakh*}

Outstanding du(*s an 
:>ll

1-3-79  '-4*79

lt|J (*:*  1 77 '!>*’

47 1fi ■■

4 3 r><

from A-1  to A-30 and A-l/*-30, Has- 

thal Road, Uttam Nagar; and

(b)  if so, the steps taken to realise 
the tax from them, with details thereof?

THE  MINISTER  OF  STATE  IN 

THE MINISTRY OF HOME AFFAIRS 

I AND DEPARTMENT  OF  PARLIA-

MENTARY AFFAIRS (SHRI P. VEN* 

KATASUBBAIAH): (a)  and <b). The 
Municipal Corporation of Delhi has  re-

ported that payment of tax has been re-
ceived including part payments in a £̂w 
cases from the assessces among the pro-

perties mentioned in the Question. Vigo-

rous efforts continue to be made to  re-
cover tax from all such cases where dues
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are still outstanding.  According to the 

Corporation, ou( of the properties men-

tioned in the Question., full payment has 

been received in 5 cases,  part payment 

has been received in 12 cases, no payment 

received in 3 cases and no tax demand 

has bem raised so far against the rest.

Safety Regulations in Factories

7736, PROF. RUPCHAND PAL: Will 

the Minister of LABOUR be pleased to 

stnte:

(a)  whether any survey has been made 

during the last two years as to the com-

pliance of  provisions of  Factory  Act 

particularly the safely regulations in the 

factories in ihe country;

(h) whether any report has been  re-
ceived by Government  regarding viola-

N«i. ofi!iv**cli.i;i, r’.n i- (I uiit  .  .  .

N'u. uftifK-no * di'lrcLi d . . . .

N»i. nl p.  c .**■> iitNiiiiitcil  .  .

Xu. of cun vir 1 inns obtained  ,  .  ,

Women Self Employment Scheme

7737. SH RIM ATI GEETA MUKHER- 

JHE: Will the Minister of PLANNING 

be pleased to refer Chapter 27 PHra 27.24 

of th.- Sivth Five  Year Plan document 

(dealing with women and Development) 

wherein it has been stated that “At dis-

trict levels,  special cells  for increasing 

wom;n's participation through wage and 

self employment would be set up as part 

of the proposed  machinery for  district 

manpower  planning  and  employment 
generation”, and state:

(a) in how many districts such  cells 

have been formed;

(b) how often did such cells meet; and

(c) what are the results?

THE MINISTER  OF  PLANNING 

fSHRI S. B.  CHAVAN):  (a) to (c).
Planning  Commission  tidvised all the 

State Governments/Union Territory Ad-

ministrations to give  representation  to 

women n 1 the District Manpower Plann-
ing & Employment  Generation Council.

tions of Factory Act during the last two 

years; and

(c) if so, the details thereof?

THE  MINISTER  OF  STATE  IN 

THE MINISTRY OF  LABOUR (SHRI 

BHAGWAT JHA AZAD): (a) to (c). 

The enforcement  of the provisions  of 

Factories Act 1948 is a continuous pro-

cess and Is performed by the Chief Ins-

pectors of Factories under the State Gov-

ernments and Union Territory Adminis-

trations. Wherever violations of provisions 

are detecUd, remedial measures as per the 

provisions of uie Act are taken by them.

The following latest  figures available 

for the years 1977 and 1978 indicate the 

number of inspections carried out; num-

ber of offences detected etc. under  the 

Factories Act.

Kt77 .978

]  1 7 ,r9753

4K4-4 50065

I 1 9*99

ti-j <"> 1 7360

It is expected that with the inclusion of 

women members in the  Council,  the 

women’s participation through wage and 

self-employment  would  be  promoted. 

Further, the  National Level  Guidance 

Committee on Self-Employment has also 
advised the State  Governments to pay 

priority  attention to women  needing 

either part-time or  whole-time employ-

ment opportunities.  It has also been de-

cided to appoint a women credit officer 

in  the  District  Rural  Development 

Agency which should also pyomote self-
employment of women.

Though most  of ths  States/Union 

Territories have s<*t up th; Councils, there 

are still some where the matter is under 

examination.

Allocation for Tribal sub-plan during

1981-82

7738. SHRI N. E. HORO:  Will  the

Minister of HOME AFFAIRS be pleased 
to state:

(a)  the amount  allotted to different 
States during 1981-82 for tribal sub-Plan
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(c) whether the performance of these 
cells is satisfactory; and

(d) if not, lhe measures proposed to he 
taken to improve their performcnce?

TH E M INISTER OF PLANNING 
(SHRI S. B. CH A V A N ): (a) Separate
women’s cells "are functioning in the Min-
istries of Social Welfare, Labour and 
Rural Development. No separate amounts 
have been set apart for these cells in the 
year 1981-82. Expenditure on these cells 
forms pan  of the overall budget of these 
Ministries.

(b) Does not arise.

(c) and (d ). The Ministries of Social 
Welfare rnd Labour hove reported ihat 
the performance of their cells is satisfac-
tory.
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Strike by Workers of Textile Engineering 
and Chemical Industries

7742. SHRI D. P. YADAV: Will the 

Minister of LABOUR be pleased to state:

(a) how many textile along with ether 
engineering and Chemical Industries are 
affected as q  result of strike;

(b) the loss in production and how 
many workers arc involved in it; and

(c) the steps taken by Government to 
strike compromise1 between the employers 
and the employees?

TH E M INISTER OF STATE IN 
TH E M INISTRY OF LABOUR (SHRI 
BHAGWAT JHA A Z A D ): (a) and (b ). 
On the basis of the information received 
from the State Governments, the relevant 
details are given in the Statement enclosed. 

According to the State Governments, 

figures of IoSs of production in the affect-
ed industries are not available.

(c) The bonus dispute in the Kerala 
Textile Mills has been referred to adjudi-
cation. Industrial disputes in other States 
are under conciliation.
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Step* to Improve th£ condition of Paper 
Industry

7743. SHRI R. P. DAS: Will the M in-
ister of INDUSTRY be pleased to state:

(a ) whether the paper industry of the 
country is suffering due to erratic, costly 
and unreliable supply of power to the in-
dustry; and

(b) if so. steps taken by Government 
to improve the situation?

THE M INISTER OF INDUSTRY
A ND STEEL AND MINES (SHRI
NARAYAN DATT TIW A R I): (a)
As the paper industry is a continuous 
process industry, there has been loss :n 
production due to inadequate supply of 
power.

(b) The matter is being taken up from 
time to time with the State Governments 
to rewore power cuts.

Permission to multinationals to increase 
their Installed capacity of tooth paste

H/nd“SU,n L e w  L™ “ - » ’ PERA company, ond M /s  Q ,
Agro M ,I1S Lira,led have been granted 

«  o f Intent fo r Mling  ^

X “ I * * *  for tooth-pafte and 
other Hems on 100 per cent export b « iS.

Raising o f State Resources for VI Plan

7745. SHRI M AGANBHAr BAROT- 
Wifi lhe Minister of PLANNING be 
pleased to state:

(a ) whether it is a fact that the Slates 
are required to raise additional resources 
for ihe Sixth Plan;

<b) what are the figures of additional 
resources to be raised and actually raised 
by each Slate;

(c) what are the reasons for the mark-
ed shortfall in raising additional resour-
ces in some of the States; and

(d ) whether this situation is expected 
to be corrected in the current year and 
how?

7744. SHRI AJOY BISWAS: Will the 
Minister of INDUSTRY h j pleased to 
Hale:

(a l whether manufacturing of tooth' 
paste and icoth-powder is reserved for 
the small sector;

(b > if so, whether the Government 
have given permission to multinational 
firms to increase their production capa-

, city after such reservation; und

(c) if so. the justification for giving 
such permission?

THE MINISTER OF INDUSTRY 
AND STEEL AND MINES (SHRI 
NARAYAN DATT TIW A RI): (a)
Yes, Sir.

(b ) and (c ). Government have not 
given any licence under the provisions of 

\ t h e  Industries (Development and Regula-
tion) Act, 1951, to any units in the orga-
nised sftClor to increase its productive 
capacity for tooth-paste and tooth-powder 

V after their reservation for the small scalc 
fcector.

THE MINISTER OF PLANNING
(SHRI S. B. CH A V A N): (a) Yes, Sir.

(b) A statement indicating the State-
wise targets of additional resources mobi-
lisation for the Sixth Plan (1980— 85) 
together with the estimated yield from
measures adopted in 1980-81 and 1981-82 
during the first two years of the Sixth 
Plan is attached. The State Governments 
h'ave agreed lo take further measures dur-
ing 1982-83 the yield from which will be 
known at the end of the year.

(c) Some States have not found it
feasible to realise the Annual Plan tar-
gets of additional resource mobilisation
due to their own particular circumstan-
ces.

(d) At the recent meeting of the 
National Development Council held on 
14.3.1982, the States have been asked to 
mobilise requisite amount of resources to 
finance investments contemplated in the 
Sixth Plan. The performance of the 
States in this regard is proposed to be 
reviewed periodically.
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Ttt'gUs o f i  I t ’t h i l l  Rtsrtrce Af/jilisatioi bv Status for Sixth Plan ( ig T i-S s )  and tttimated yield from  
A d iit ir n i R«s?vce M  fiilisation undertaken!decided to be undertaken by States in 1330-81 and 1981-82*

(Rs. crores)

Stales Sixth plan 198081

( 1900-85; (Prcl. 
Target Actuals) 

Yi.ld 
1980*81 

[ nras ure.s

1981-82

Yield
from
1980-81
measures

(Latest Ksts.)*

Yield from 
1981-82 

measures

t. Andhra Pr:idr*h . . ■ 532 ‘7“ 32 -at 7i-7» 40-32 P

3 . Assam . . . . 34600 2-59 1584 !)'n5

3 Bihar . . . . Goo1ou 28-23 0<r 2f> 50 78

4- Gujarat . . . . 500-00 20-72 33 24 122 95

5 Haryana . . . . 4 16 11 1201 33 09 18-53 P

6. Himaclial Pradesh . ■ 53'*3 2-50 3 *4 4*67

7. Jammu & K uhm ir . ■ 13747 5- in 11 59 1697

8. Karnniaka • • • • 457'7i 47'6o 87 in 25 36

9- Kerala . . . . 31001 ii*73 23 6*» 4 ‘ fia

10, Madhya Prad'-sh . . 600 * 1 14' 35 73 lf’ 5343 P

11 . Maharashtra . . . 900MN1 15-16 127-80

12. Manipur . . . ■ r.-ir- «-5"

13- Meghalaya . . . ■ '3 - tv o -38 (cB^ 0-46 P

«4 Nagaland . . . ■ 3 97 0-10 0 • 40 ° ‘34

>5- Or i ssa. . . . ■ 35f>-‘*' 19-23 26’ ufi 39' 53

j 6. „ Punjab . . . . 400 ■ nri 8-20 26-66 64 ■ 70

17- Rajasthri'i ] . . . • 75°'7° 1 2 ‘ % lC>-C>V, 54-73

18. Sikkim . . . ■ 3'55 0-02 n - 15 042

*9- Tamil N 1+1 . . . 1101 - 65 8-3'J 39 57 1 aG- 7 1 p

20. Tripura . . . ■ 5 '° ° 0-07 0-47 0‘ 14

2 1. Uitar Prad' sli . . . I OOO ■ n o 52 ■ (Ml 82-70 57-26

22. W'.-st Bongiil . . ■ 5*»'33 35,n5 5° 1 71 24-29

Total (Siuirsj . . . 9012 u 349'76 711  13 *43'86

* O i tV  b'.iii r>! r’i- (■itimi1"! wirk-d o'it in th^ rrnm'irces discissions fur the Virtual Plan
1982-83.

P-Provision al.
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Kadremokh letting out water into sea

7746. SHRI OSCAR FERNANDES: 
Will the Minister of STEEL AND 
MINES be pleaded to state:

(a ) whether Government are aware of 
Ihe fact that the Kudremukh Iron Oie 
company based at M angalore is letting 
out large quantities of water into the sea, 
if so, what is the quantity;

(h) whether the water could not be 
made use for the purpose of agriculture 
o r  industrial purpose and thus save the 
precious scarce commodity in the area; 
and

(c) if so, what could be the financial 
implication of such a project?

TH E MINISTER OF STATE IN 
T H E  MINISTRY OF INDUSTRY 
AND STEEL AND MINES (SHRI 
CHARANJIT C H A N A N A ): (a) KIOCT- 
is not letting out any water into sea.

(b) and (c ). Do not arise.

Labourers living on grains of cow-dung
in Madhya Pradesh

7747. SHRI JAGPAL SINGH:
SHRI RAJESH KUMAR 

SINGH:

Will the Minister of LABOUR be 
pleased to state:

(a ) whether Government’s attention 
has been drawn to the Press Report ap-
pearing in the ‘Patriot’ dated 7th March, 
1982 highlighting the miserable plight 
of the labourers mostly Harijans and Adi- 
vasis in Panasi, Manika and Jhauntia vil-
lages in Rewa District of Madhya Pra-
desh who have been living on grain in 
cow-dung; i.nd

(b) if so, reaction of Government with
regard thereto? "

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI DHAR- 
MAV1R): (a) and (b ). The Biformation

being collected and will be placed on 
the Table of the House.

Difficulties faecd by Steel Wire Industry

7748. SHRIM ATI SAN YOG n  A 
RANE: Will the Minister of STEEL 
AND MINES be pleased to state:

(a) whether it is a fact that the steel 
wire rods industry in the country are 
facing difficulties due to shortage on cer-
tain grades of rods, low priced imports, 
canalisation, high p/ices charged by SAIL 
and delay in deliveries; and

(b) if so, the meu'sures proposed to be 
adopted by Government to lessen the 
problems faced by the wire manufactur-
ers?

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
AND STEEL AND MINES (SHRI 
CHARANJIT C H A N A N A ): (a) and (b ). 
The overall position of availability of 
wire rods in the country is satisfactory. 
For most of categories of wire rods do-
mestic production is adequate for meet-
ing the demand. In the case of catego-
ries where production falls short of the 
demand, imports are made. Government 
will look into any specific complaint 
which may be received from wire draw-
ing industry on this subject.

Poor performance of Kota Atomic 
Power Plant

7749. SHRI DAULAT RAM SARAN: 
Will the PRIME M INISTER be pleased 
to s:ate:

(a) whether the performance of the 
Kota Atomic Power Plant has been con-
sistently poor and its average production 
has been dismally low;

(b) whether the second unit of the 
plant has been closed down since Janu-
ary. 1982;

(c) to what extent the erratic func-
tioning of th ; plant has affected the func-
tioning of the Heavy W ater Project In 
the State of Rajasthan; and

(d) whether Government have identN 
lied the problems being faced by the 
Atomic Power Plant at Kota; if so, de-



tails thereof and the remedial steps taken 
by Government so far?

TH E M INISTER OF STATE IN 
TH E DEPARTMENTS OF SCIENCE 
AND TECHNOLOGY, ELECTRONICS 
A ND  ENVIRONM ENT AND OCEAN 
DEVELOPM ENT (SHRI C. P. N. 
SIN G H ): (a) No. Sir. The Unil-I of 
the Rajasthan Atomic Power Station has 
achieved an availability fac or of ^8.02 
per cent and a capacity factor of 42.18 
per cent s+nce the time it began commer-
cial operation til) end January, 1982. The 
corresponding availability factor for 
Unit-U is 77.09 per cent and the corres-
ponding capacity factor is 41.87 per cent.

CD Yes, Sir.

(c) The Heavy Water Plant at Rawat- 
bhata is yet to be commissioned. The 
work of commissioning is proceeding ac-
cording lo schedule.

(d) The problem’s have been mainly 
with the grid and soma of the equipment 
and the station authorities have been 
tackling them.. The Government have 
also recently constituted a committee of 
specialists to make a technical assessment 
of the working of the Rajasthan Atomic 
Power Station. Further ;.Liion would be 
taken after the recommendations of the 
Committee are received and examined. 
In the meanwhile, capital maintenance 
work on Unit-II is in progress. Efforts 
are being made to bring both the units 
back on line as early as possible.

191 Written Answers

Three pronged strategy for employment

7750. SHRI S. M. KRISHNA:

SHRI LAKSHMAN MALLICK:

Will the Minister of SCIENCE AND 
TECHNOLOGY be pleased to state:

(a) whether it is a fact that in the 
recently held session of the Indian 
Science Congress, a three pronged strategy 
was announced to tackle employment and 
inappropriate placement of scientists and

technologists by the Prims Minister her-
self; and

(b) if »os what necessary steps hove 
been taken in this direction keeping in 
view the increasing unemployment among 
engineers, doctors, agriculture graduates 
and other technologists vis-a-vis brain 
drain from the country and import of 
technology etc.?

THE MINISTER OF STATE IN 
TH E DEPARTMENTS OF SCIENCE 
AND TECHNOLOGY, ELECTRONICS 
AND ENVIRONMENT AND OCEAN 
DEVELOPM ENT (SHRI C. P. N. 
SIN G H ): fa) end (b>. The Prime Min- 
1 i.jr while inaugurating th ; 69th Session 
of the Indian Science Congress held at 
Mysore on 3rd January, 1982 slated that 
Government has decided lo launch a 
three pronged strategy as a remedy for 
unemployment and inappropriate employ-
ment among qualified scientists and tech-
nologists, The strategy is as follows:

(i) filling up all vacancies in Sala-
ried positions in science and techno-
logy in Government; (ii) a National 
Science & Technology Entrepreneurship 
Developmtnt Board has been set up as 
an institutional mechani‘m to link the 
idle manpower with the under-utilised 
institutional finance and available em -
ployment opportunities; (iii) it is cn- 
visag’ ! lo set up a consortium of sur-
vey organisations to identify area by 
area, the under-exploited developmental 
potentials.

The first meeting of the S & T Entre-
preneurship Development Board was 
held on 5th March, 1982 and several 
issues have been considered in detail to 
identify programmes for gainful self-
employment by developing entrepreneur-
ship. These include preparation of infor-
mation brochures and simplifying proce-
dures for approvals, organisation of cafce 
studies, information dissemination, training 
programmes, establishment of S & T  en-
trepreneur parks in selected universities 
promotion of intermediary' voluntary 
agencies establishing consortium of wrvey 
organisations; preparing a lhclf of oppor-
tunities for employment.

Written Answers 192APRIL 15, 1982
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Karnataka outlay (or harmed 
Q̂ HnttfoD

7751.  SHRI S. M. KRISHNA: Will the 

Minister of PLANNING be pleased to 

state:  .
■ v

(a)  whethef the Karnataka Plan out-

lay Lpi be spent on increased power gene-
ration for 1982-83 has since been approv-

ed by the Commission;

; (b> if so, the amount approved for the 
purpose; and

’f’fcj? ‘this 'Sanfts ‘rf'fhS jJfOjitfta that shall 

be covered under the approved outlay?

THE  MINISTER  OF  PLANNING 

(SHRI S. B./CHAVAN): (&) and  (b) 

Yes, Sir.  In the approved total Plan of 

Rs. 475.0 crores for 1982-83 of Karna-

taka, Rs. 141.81 crores are allotted  for 
the Power Sector.

(c)  In the enclosed  statement,  the 

approved outlays in 1982-83 for the gene-

ration projects and other programmes in 
the Power Sector are shown.

Statement

Annual Plan  1982-83— Power  Sector

ii2 ,0V.

Projects

f&ortrJsIJ kMujbol tudniofl lo  ootelrsH 

rwiJ •hvtltULBU  suitfci? ?ltni>ilt/.
iilbO ni flb>?

Approvrd 
outlay for 
1982-83

(Rs. crores)

,JHQAM  lirT

A. Ongoing and approved projects

1. Ling&nmaJcki and Sharavaihi Si ages I & II (complcit d projt cts)  .  . .. Q'Sfi

2. ILalinadi Hydro Electric project stage-— I (6 x 1354 a > 50 MW)  .  , 24-00
■ 1:

3. Varaki Hydro Electric pi ojcct (2x11542x4-5 M\V . . . . J4‘5o

'4- P.aichur Thermal Pourr Station (2X210 MW) . . . . . ,§a•00

5. Clangavali Hydĵo Electric Projcct (a x105 MW) . . . . . ‘ 0-50

6. llalinadi Hydro Electric Project Stage—II (4.x 33+$* «5 MW)  .  .

f S* '  '

a-50

x: t-"  Jj. r
t •

, Sub-toial (I)  . . .  

t

too■08

B. New >mapprovrd projects ,  .  .

•S' ’

r't-
1•  ; •  ■  •  ■  •  • 050

(Lumpsum)

, >• «-, j '
fc- J-

Totr\l (Generation)  ■  . 100-58

': II. Transmission and Distribution ,  . 
*)
,111. Rural Electrification  .  .  .

\o blsa sili ni isln? 01 nil;

«ln(nJ>*IjI

/

rJ Jn'58-|o 

9-91

rIV. Survey & Investigations and Miscellaneous  |  . .  .  . .  .  -  .
• 1 '  '  '' '  '  '

3-ost

r Total (Power Scctor)  .  . ft-,, 141 -8i

- -...........  • -<•   ̂' • : f  <• • .  -  ■- ----̂ ---iU%L.

548 LS—7
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Reorganisation of Electronic Department

7752. SHRI S. M. KRISHNA: Will the 
PRIME MINISTER be pleased to state:

(a) whether the Department of Elec-
tronics is sought to be reorganised to have 
increased output from the electronics in-
dustry by at leas: five times; arid

(b) if so, the main features of the 
reorganisation?

TH E DEPUTY MINISTER IN TH E 
DEPARTMENTS OF ELECTRONICS 
(SHRI M. S. SANJEEVI RA O ): (a)
No, Sir.

(b) Does not arise.

of electronics, with certain proposals to 
manufacture pragrammeable control sys-
tem and process control instrumentation;

(b ) whether Government have also 
asked the company to submit programme 
in details on the items; and

&
(c) if so, the details regarding the re-

viewed policy of~Government in this re-
gard?

TH E DEPUTY MINISTER IN TH E 
DEPARTMENTS OF ELECTRONICS 
(SHRI M. S. SANJEEVI R A O ): (a)
Yes, Sir.

(b) Yes. Sir.

(c) The matter is under consideration.

Bangladesh Nationals staying unauthori-
sed]; in Delhi

7753. SHRI CHINTAM ANI JENA: 
Will the Minister of HOME AFFAIRS 
be pleased to state:

(a) the number of Bangladesh na-
tionals living unauthorisedly in Delhi;

(b) the number of such Bangladesh 
Nationals who have been sent back; and

(c) the steps taken to send back the 
remaining persons?

TH E MINISTER OF STATE IN 
TH E MINISTRY OF HOME AFFAIRS 
(SHRI NIHAR RANJAN LASKAR):
(a ) to (c) About 1200 Bangladeshis are 
staying in New Seemapuri area of Delhi. 
Those who have come after 25.3.1971 
are liable for deportation. Steps to iden-
tify and deport those so liable are conti-
nuing,

Siemens India to enter in the field of 
Electronics

7754. SHRI CHINTAM ANI JENA: 
Will the PRIME MINISTER be pleased 
to state:

(a) whether it is a fact that Siemens 
India ha's made efforts to enter the field

RerUon of Bombay Industrial Relations 
Laws

7755. PROF. MADHU DANDAVATE:
Will the Minister of LABOUR be pleased 
lo state:

(a ) whether it is a fac t 'th a t the pro-
longed strike in the Textile Mills of 
Bombay dragged on for a long time not 
so much on account of the economic de-
mands of workers but because of the 
question of bargaining agent selected on 
the basis of existing Bombay Industrial 
Relations Act; and

(b) if so, whether the Centre will 
advise the States to have a second look 
over the old and outdated industrial re-
lation laws?

THE DEPUTY MINISTER IN TH E 
MINISTRY OF LABOUR (SHRI DHAR- 
M A V IR ): (a) The Bombay Industrial 
Relations Act which provides for the re-
gistration of one union in an industry in 
a local area as the sole bargaining agent 
of workers also provides for the registra-
tion of another union in place of existing 
registered union, if, at any time, any 
union makes an application to the Regis-
trar to this effect and fulfills the require-
ments regarding membership. ,

(b) Does not arise.
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Pmnp sets for Thermal Units

7757. SHRI K. PRADHANI: Will lhe
Minister of INDUSTRY be pleased to- state:

(a )  whether the production of pump sets 
has declined sharply;

(h) whether du‘‘ to the above reasons 
pump sets have not been supplied to the 
ihermal units as per their demand;

(c) if so, whether Government have a 
proposal to augment the production of pump 
sets; and

(d) the steps taken by Government to 
augment production?

TH E M INISTER OF INDUSTRY AND 
STEEL AND MINES (SHRI NARAYAN 
DATT TIWARI): (a) During 1981, has
been a decline of approximately 17 per cent 
in the production of Power Driven Pumps, 
including pump sets for therm al units as 
compared to the production in 1980.

(b) to (d). No complaints hfcve been 
received from the Thermal units regard-
ing non-supply of pump sets- However, 
any proposal received to augment pro-
duction would be considered on merits.

Robbery in Rourkela Steel Plant

7758. SHRI K. PRADHANI: Will the
Minister of STEEL AND MINES be 
pleased to state:

(a) the total cost of spares of pumps and 
non-ferrous metals from the water supply 
workshop of the Rourkefa Steel Plant took 
away by the armed gang of dacoits in the 
last week of February and first week of 
March, 1982;

(b) whether those dacoits have been 
caught:

(c) if so. the action taken against 
them; and

(d) the security measures taken to clneck 
stealing and robbery from Rourkela Steel 
Plant?

TH E MINISTER OF STATE IN THE 
MINISTRY JOF INDUSTRY AND STEEL 
AND MINES (SHRI CHARANJIT 
CHANANA): (a) to (d) The appTSximate 
cost of property stolen from W ater Supply 
Works located in Rourkela Steel Township 
is Rs. 4,60,000/-. Seven persons have been 
arrested in this connection by the local 
Police and a case has been registered in ths 
Township Police Station. All the arrested

■ r  > . )  1 1 . ;

persons have been sent to court. Material 
worth about Rs. 2,51,000/- has been reco-
vered from nearby Cham pajhar forest. The 
case is under investigation by the local 
police.
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The local pMicerJi'ave intensified patrolling 
J n  the township area where the decoity took
place,

. * .

Survey of Bonded Labour by Gandhi Peace
Foundation

-

7759. SHR1 TC. PRADHANI: Witl lhe
Minister of LABOUR be pleased to state:

* V '

t. (a ) whether Gandhi Peace Foundation 
aod National Labour Institute have con-
ducted oopnlry *wide survey and estimat-
ed the number o f bonded labourers ex-
isting in each State;

lb) if so, the State-wise number of bonded
labourers as estimated by the Gandhi Peace
Foundation and National Labour Institute;

'in d  **
1 r

(c) the details about the steps taken by 
Government to release them and to provide
them rehabilitation?
:c 1'

' f  TH E DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI 

'DHARM AVIR): (a) and (b) A nation-
wide sample survey w*as undertaken in
1978-79 on the incidence of bonded labour 
system. Initially the National Labour In-
stitute was associated with the Gandhi 
Peace Foundation in the survey, but later 
the National Labour Institute disassociated 
itself from the survey. According to 
the final report released by the Gandhi 
Peace Foundation in May, 1981, the 
incidence of Bonded Labour was esti-
mated to be 26.17 lakhs. State-wise 
details are given in the attached state-
ment.

(c)uThe figures arrived at by tho 
Gandhi Peace Foundation are only esti-
mates. The State Governments, who are 
prim arily responsible for enforcing the 
Bonded Labour System (Abolition) Act, 
1976, 5iaye reported 1,33,550 cases of 
identified and released bonded labourers 
fil on 31st January 1982. Tb assist the 
concerned State Governments to speedily 
rehabilitate the identified and freed 
bonded labourers, a Centrally sponsored 
Scheme it operating under which 50 per

cent matching Central fin'anqial assistance 
is released.

State-wise details indicating the funds 
released during 1978-79, 1979-80, 19£0-f 
81 and 1981-82 (upto 31st January 1982) 
and the rehabilitation of released bonded#
labourers are given in Annexure— II ‘je d  
Axinexure—III| [Placed in Library. See 
No. LT— 3928182.]

Statement

SI. State Estimates of incidence of
No. bonded labour by the

Gandhi Peace Foundation

(in lakhs)

1. Andhra Pradesh 3.25
-2 . Bihar 1.11

3. G ujarat* 1.71

4. Karnataka 1.93
5. Kerala —

6. Madhya Pradesh 5.00
7. M afw ashlra 1.00

8 . Orissa 3.50
9. Rajasthan 0.67

10. Tamil Nadu 2.50

11. U ttar Pi'adesh 5.50

Total:— 26.17 lakhs

Scientific? and Tenchnologicfel Policy

7760. SHR1MATI MOHSINA KID- 
WAI; Will the Minister of SCIENCE 
AND TECHNOLOGY be p ittas*  to 
state:

(a) whether a technology policy drafted 
sometimes back has since been finalised 
and duly considered by Government;

(b) if so, the main features of the 
technology policy; and



(c) the nature of action taVen to adopt 
this policy of scientific and tec&nological 
development of the country?

THE MINISTER OF STATE IN THE
D EPARTM ENTS O F SCIENCE A ND
TECHNOLOGY, ELECTRONICS A ND  
ENVIRONM ENT AND OCEAN DEVE-
LOPMENT (SHRI G  P. N. SINGH); (a)
The Science Advisory Committee to the 
Cabinet (SACC) has been working on a 
Technology Policy Statement. This has 
not been finalised.

(b) and (c) Docs not arise in view of 
<a).

Sub-Regional EPF Office at Muzaffarpur, 
Bihar

7761. SHRI RAMAVATAR SHASTRI: 
Will the Minister of LABOUR be pleased 
to state:

fa) whether it is a fact that the instruc-
tions contained in file Chief Provident 
Fund OpmmManerti letter for opening 
of sub-Regional office at M uzaffarpur ins 
Bihar has not been followed in the trans-
ferring the staff from Patna to Muzaffar- 
pur; - -

(b) if so. details thereof; •

(c) whether the Head Clerks who hail 
from Muzaffarpur and adjacent to this 
■district have not been transferred; and

(d) if so, the action taken by Govern-
ment for such violation?

TH E DEPUTY M INISTER IN THE 
M INISTRY OF LABOUR (SHRI

rjoi W ritten Answers CHAITRA 25,

®ir<ar?rr

SHRT spreSTFTI

w i R  ^Frrsrrar

DHARM AVIR): (a) to (d). The required 
information is being collected and will be 
laid on the Table of the House.
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Recession In Agricultural Fumpt

7763. SHRI BHIKU RAM JAIN: Will 
the Minister of INDUSTRY be pleased to 
state:

(a )  whether the market for agricul-
tural. pumps is facing a recession;

(b) whether Government propose to pro-
vide fiscal measures to revive the industry;

(c) whether it is also proposed to put a 
curb on import of pumps; and

(d) if so, the details thereof?

TH E MINISTER OF IN D U STRY  AND 
STEEL AND MINES (SHRI NARAYAN 
DATT TIWARI): (a) Yes, Sir. There is
a slack in demand.

(b) TViere is no such proposal with the 
Government.

(c) and (d). Import of pump sets Is 
already on the restricted list.

f m *  % frnfr

7 7 6 4 . s f t : WT

JTcft ^  f*TT fa? :

(^f?) TTcT S t ^  ^ t ’T’T f tw f t

$  S f t s  *HT«r fspcT̂ T sipR W t

firrR T R  f w T  s frr ^ r l r  z w n z

^  i r f  sresr ?Rrsr fa^ n i  |  ;

5qrVr

( ^ )  i r f s r  s r r  ? r
% £RT WT 3(^ T

*r*r |  ?

H«rt f in rF t

Sr x m  tfoft (* ft ^ V g w j f )  :

( * )  srcm H  ^  f ^ T  |
fsp 1 9 8 0  ’fftr 1 9 8 1  ^
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293 rftxx ftfqftz s fa
287  SfflFfl SfT̂ T TOJR
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2327  imr^r ?rs fipzr $ tfrx 2428
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STTH* ^TTR-? ^  * f t |

(g -)  T r m  % fw w z
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w t r t  ^TvTsercfr *r g tr rc  ^ 7 % s f o  
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ir fa fr^ r  TfRR sfr?

fmfxz t * i t r  % ^ r t t

% 3rf% ^RrTT *PT f a t f e

^ n r  ^t t  t ?  |  ?nfa.

W TR 5RT% ^ f r  SKT ST '̂TifriT ^  faqT
1

qf*ftT«PTT f^TRTTn, T rT T  ST^T 

Z ^  t o :  vO x  ^*FT %«N

n f  fwfwfT

7 7 65- «ft fifTJ?: ^TT
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1979 12,2 43 JT*T

1980 1 1,295
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(it) Ao  fafo STTT f̂fttcT

f̂STT %  ̂   f̂n̂ f 5ra faffTcT

ĉTjft  ?rfacT %   ̂Iĵff

5?T̂r I 1  tffTS ̂T5fTT
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^t ijeiT f̂raH’n ^

?rmft  jrfqfafejff 5t?:t f̂f 

T̂T I I f Sffftt ̂1  f̂fTcft ^ T̂̂ft 

| t

Atrocities on Harijans and adlvasis Id 

West Bengal

7767. SHRI A. K. ROY: Will the

Minister of HOME AFFAIRS be pleased 

to slate:



x m
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3.A.U m oil batroqili insffenl lo  lMlmu/i

-r . \ ; 7  t a ]  • ^  ' n
fi “̂ Rural E n v iro n m e n t'’

, 776ft. SHRI CHINTAM ANI JENA: 
;Will_ t^e PRiM E MINISTER- be pleased 
to state: ,

(a) W hether Government have consi-
dered the need of preparing a report on 
Rural Environment in the country;

(b) if so. whether any report on rural 
environment lias been prepared; and

-1- (c) whether the portion of the report 
relating ty -Jewlopmcnt planning of vil-
lages ensues appropriate environmental 
management?

THE MINISTER OP STATE IN TH E 
DEPARTMENTS OF SCIENCE AND 
TECHNOLOGY, ENVIRONM ENT AND 
ELECTRONICS AND OCEAN DEVE-
LOPMENT (SHRI C. P. N. SIN G H ):
(a) No, Sir.

(b) and (c). Docs not arise.

ApjWmtinent of Candidates in Sub-
Regional office of EPC, Ranchi

7770. SHRI RAM AVATAR SHASTRl: 
Vvil[ the Minister of LABOUR he pleased 
lo stale:

(a whither it is a fact that candidates 
appointed specially for Sub-Regional Office 
of Provident Fund Commissioner, Ranchi 
(Bihar) were 'allowed to join at Headquar-
ters in Paina Regional Office;

#t ■*

(b) whether it is also a fact that instead 
of extending joining lime as ui>ier rules, 
line candidates were also allowed to pro-
ceed on leave; and

(c) if so, whether Government h'ave 
taken any action in the matter;

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI 
DHARMAV1R): (a) to (c). The required
information is heine collected an d 'w ill 
be laid on the Table of the Hffuse.

01 r*> liTiO ? * I  THionir. itram m inovK I
a  r!

Audit of Accounts of University Employ-
m ent and Inform anttofi, ;• .Guidance 

Bureau, Jamia Mlllia, Delhi

7771, SHRI R. N. RAKESH:
S H R I K E S H O m tM f f i i « : sd

■ . ■
Will th t  Minister of LABOUR be. ■ J ■

pleased to state: \ j ,  , t ■ \
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(a) whether a Special Audit Party was 
deputed to audit the accounts of Univer-
sity Employment and Information Guid-
ance Bureau, Jamia Millia Islamia, run by 
Directorate of Employment. Delhi Admi-
nistration and glaring irregularities like 
disappearance of cash entries from the 
Ca^h Book were detected;

(b) if so, the details of irregularities so 
detected and the name and designation of 
the persons held responsible for the lapse; 
and

(c) what action is proposed to be taken 
in the matter?

THE DEPUTY MINISTER IN THE 
M INISTRY OF LABOUR (SHRI DHAR- 
M A V IR): (a) A preliminary enquiry 
conducted on the basis of a report, re-
vealed some irregularities in the mainte-
nance of the Cash Book. These irregula-
rities were otv>o later on confirmed by the 
Internal Audit Party of the Delhi Admi-
nistration.

(b) Shri Raj Kumar, the then Cashier 
had withdrawn money from the Goverrt- 
ment account for payment of telephone 
bill and other contingent bills. He did not 
make these payments in time. The tele-
phone authorities had disconnected the 
telephone of the Bureau. A fictitious re- 
ceipt/vouncher was produced by him. 
However, later on. he had paid back the 
money misappropriated by him.

(c) The Disciplinary Authority had im-
posed a penalty on Shri Raj Kumar of 
reduction of his pay to the lowest stage 
of Rs. 260/- in the pay scale of Rs. 260— 
400 for a period of two year^. He was 
also transferred from the Bureau.

Dtoeonteiiment among IAS Officers due to 
delay in posting orders

7772. SHRI H. N. NA N JE GOWDA: 
SHRI SATISH PRASAD SINGH:

Will the Minister of HOME AFFAIRS 
be pleased to state:

(a) the total number of officers, State 
and Union Territory-wise, belonging to 
Indian Administrative Service and whose

years of allotment in the service range 
from the year 1947 to 1952 are on leave 
and are still awaiting final orders of post-
ing;

(b) whether due to such leave of delay 
in posting orders a sense of insecurity 
and /o r discontentment amoqgst the serv-
ing officers is fast growing; and

(c) if so, the steps being contemplated 
to bring these officers immediately in 

active service so as to ensure service effi-
ciency?

THE M INISTER OF STATE IN THE 
M INISTRY OF HOME AFFAIRS AND 
DEPARTM ENT OF PARLIAM ENT-
ARY AFFAIRS (SHRI P. VENKATA- 
SUBBAIAH): (a) to (c ). The postings 
and transfers of IAS officers serving in 
their respective State Cadres have to be 
arranged by the State Governments con-
cerned. The Central Government is con-
cerned only with the officers who are ap-

pointed to posts at the level of Under 
Secretary and above at the Centre for 
specified periods of tenure on the expiry 
of which they ordinarily revert to tbeir 
respective State Cadres However, their 
tenures may be curtailed or extended 
the exigencies of Government work and 
for administra'ivc considerations.

According to available information, only 
5 IAS officers in the seniority range of 
1947 to 1952 are presently on leave. 3 
of them have been reverted to their res-
pective State Cadres and their pollings 
have to be arranged by the State Govern-
ments concerned. One has proceeded on 
leave preparatory to premature retirement 
after expiry of the leave. The 5th officer 
is awaiting alternative posting after hav-
ing been relieved from his previous as-
signment under the Central Government 
with effect from 8th M arch, 1982.

Number of Indians deported from U.A.E.

7773. SHRI CHIRAN JI LAL SHAR- 
M A: Will the Minister of LABOUR be 
pleased to state:

(a ) the number of Indians deported 
from the United Arab Emirates recently; 
and

X
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(b ) the reasons for the same?

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI 
D H A RM AV IR): (a ) During January and 
February, 1982, about 350 Indian na-
tionals were deported from the United 
Arab Emirate^.*

(b) The reasons for deportation are as 
follows:—

(a) Overstay in U.A.E.;

(b ) Non-possession of valid visas;

(c) Seeking alernative jobs without
permission from their sponsors; and

(d) Violations of other immigration
and labour laws.

Alleged excesses by army in Manipur

7774. SHRI A. K. ROY: Will the

Minister of HOME AFFAIRS be pleased 
to state:

fa) whether his attention has been drawn 
to the news item published in ‘Blitz1 dated 
20 February, 1982 about alleged excesses 
by army in Manipur;

(b) if s,o, the reaction of Government 
thereto; and

fc) the details of the casualty on all 
sides since ths army operation started till 
20 February, 1982 and the facts in de-

tails?

TH E MINISTER OF STATE IN TH E 
MINISTRY OF HOME AFFAIRS (SHRI 
NIHAR RANJAN LASKAR): (a) and

(b). The Government have seen the re-

port. The Speaker of the M anipur'Legis-
lative Assembly has denied making any 

, such statement.

(c) According to information received 
from the State Government, the details of 
casulaties are as follows: —

Year Security Civilians Extre -
Forces mists

1980 from
Sept.

1980 onwards)
8 14 *5

1981 . 18 46 34
1982 (upto 
15th March

23 2 9

1982).

Allotment of Cement to Maharashtra

7775. SHRIM ATI USHA PRAKASH 

CHAUDHARI: Will the Minister of IN-
DUSTRY be pleased to state:

(a) the allotment of cement in the year
1981 to M aharashtra and its comparison 
with other States; and

(b) the reasons for inadequate allot-
ments to the State and the steps taken 
to improve the situation?

*

THE MINISTER OF INDUSTRY AND 
STEEL AND MINES (SHRI NARAYAN 
D ATT TIW A R I): (a) A statement show-
ing the allocation of cement made to the 
States/Union Territories including the 
State of M aharashtra during the year 1981 
is attached.

(b ) There is a general scarcity of ce-
ment in the country and it has not been 

possible to meet fully the requirements of 
cement of the various sectors. The Gov-

ernment are making every effort to in- 
create the availability of cement in the 
country by way of better utilisation of 
existing capacity, sanctioning new capa-
cities and imports.
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Statement
1- 1

Statement showing the allocation of Cment 
made to the Stales} Union Territories including 
Maharashtra during the year 1981

(Figures in thousand tonnes)

Name of the State/ Atloca-
Lfirrion Terri tofy. tion

during
1981

I . Maharashtra . . . 2119*1

2. Assam . . . . 227-8

3-* tfijfeWcii,,!/. o i -tnsrao^ 1* tnjasM d/8

4 - Orissa . . . . 408 4

5- West Bengal . . . *3i3-5

6. Manipur . . . . 70-0

7- Nagaland , . . 53 0

8. Arunachal Pradesh . 53-0

9- Tripura . . . . 64* 0

_ I O . Meghalaya . . . 73' 0

• i i . Sikkim . . . . 5 6 3

12. Mizoram . . . 26 4

13- Gujarat . . . . 15310

14. Madhya Pradesh . . 990 0

15- Goa, Daman & Diu . 1120

16. Dadra and Nagar Haveli . 120

17- Haryana . . 674-3

18. Rajasthan . . 631-8

19. Uttar Pradesh . . 2194-3

50. Himachal Pradesh . I26-5

- ai. Jammu & Kashmir . i86 0

22. Punjab . . . 9170

23- Chandigarh . . 100-0

24. Delhi . . . 474-1

25- Andhra Pradesh . 1499’2

26. Tamil Nado2 . . •497-1

Name of the S u i t /  
Union Territory.

Allocation
during

1981

27. Karanataka . . . 1050-5

28. Kerala . . . . 1045-2

29. Pondicherry . . J . 48-0

30. Andaman & Nicobar
Islands . . . . 20-O

31. Laccadives . , . 7 6

% s m  s i t*

7 7 76 ^Ttf

#  *TRFT % TPT %

fay. QTRt giTr *T
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( t )  #W T 8 2 6 7  x  *arfr
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<fr *if t  i ^t r - sn fr  ^

|  spt srrer jr f r  %

qTSTTcf 3Tfi|c3  ̂P u U u i f^TT ^

'jnrprr i



3i7 Written Answers CHAITRA 25, 1904 (SAKA)  Written  Answers 2 lff-

- Development of Industries In Pabttc wec-
i tor during Sixth Plan
. r

7777. SHRI CH1RANJI LAL SHAR- 
|  MA: Will the Minister of PLANNING be 

pleased to state:

(a) whether Mhe plan for development 
of Industries in public sector during Sixth 
Five Year Plan has been finalised;
(.  >

,(b )  if so, the details thereof; and

(c) total outlay of the public tector 
earmarked during Sixth Five Year Plan?

THE MINISTER OF PLANNING
(SHRI S. B. CHAVAN): (a) and (b).
Yes, Sir. The details are given in the Sixth 
Five Year Plan document which was laid 
on the Table of the House on 6-5-1981.

(c) Out of the total public sector out-
lay of Rs. 97,500 crores, the allocation 
mqde for industry and minerals including 
coal, petroleum and village and small in-
dustries is Rs. 22,187,57 crores.

Sugar Manufacturing System Developed 
by G  S. I. O.

' 7778. SHRI ' C H lR A ^Jl LA I,' SHAR-
M A :,W ill the Minister of SC1FNCE°AND 
TECHNOLOGY he pleased to state:

(a ) whether it is a fact that there h  
great demand for micro processors based 
instrumentation to monitor and control 
sugar manufacturing system developed by

* the Central Scientific Instrumental Organi-
sation; and

(b) if so, steps taken to meet the 
demand?

THE MINISTER OF STATE IN  TH E 
DEPARTMENTS OF SCIENCE AND 

TECHNOLOGY, ELECTRONICS AKD 
ENVIRONM ENT AND OCEAN DEVE-
LOPM ENT (SHRI C. P. N . SIN G H ):

> (a) Yes, Sir. In addition to the Central 
Scientific Instruments Organisation, the 
Central Electronics Engineering Research 
Institute has also developed micro proces- 

;j^>r based temperature data acquisition 
monitor and controls.

(b) The requirements of different types 
of plants in sugar factories are under 
study to identify variations in the require-
ments. Different instrument systems would 
be designed to meet the different needs. 
Once feedback from the sugar industries 
bos jSy^MptS.-.kflQw-hPJV
or 'siicn process instromeritatibn would "be 
released to National Research Develop-
ment Corporation for commercial exploi-
tation by industries for installation in the 

sugar factories. Central Scientific Instru-
ments Organisation (CSIO), Chandigarh, 
is however, in a position to provide lhe 

details of the technical know-how when 
specific requests are received.

Procedural delays In setting up of indus-
tries by foreigners

-V A r W i ^ f h ^ J ^ i s t s ^  of-; 
be pleaVted^to, state ̂  ^Eki!oiJ yoi abutoni

(a) whether procedural and bureaucra-
tic delays are the main hurdles in setting 
up industries by foreigners;

(b) if so, steps taken or proposed to be
taken to remove them; and .

\n  r o i .T ^ n h s b  ,P3:>r.'■■■T/If "ii:
(c) the details of new facilities for fore- 

eign investment in India?
TH E MINISTER OF INDUSTRY A ND  

STEEL AND MINES (SHRI NARAYAN 
D ATT TIWARI): (a) and fb). It is not 
a fact that procedural and bureaucratic 
delays are creating hurdles in setting up 
industries by foreigners.

(c) A Statement indicating facilities for 
foreign investment in India is attached.

Statement
As per the existing Industrial Policy, 

foreign companies and subsidiaries and 
branches of foreign companies will be 

eligible to participate in the industries sep- 
gified in- Appendix I  along with other ap-
plicants but will ordinarily be excluded 
from the industries not included in this 
list. They will also be entitled to invest 
in  industries where production is prc- 
dominantly for exports. Their investments 
will be subject to the ‘guidelines on the 
dilution of foreign equity* and will be exa- 
mind with special reference to technologi-
cal aspects, export possibilities and the 
over-all eflects on the balance of payments^
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2. In accordance with the foregoing 
policy, foreign Investment is allowed wheYe 
it would lead to transfer of technology 
needed by the country and in export orien-
ted ventures. The normal ceiling for 
foreign investment is 40 per cent of ihe 
total equity capital but a higher percen-

tage of foreign equity can be considered in 
priority industries if the technology is 
sophisticated and not available in the coun-
try or if the venture is already export 
oriented. Such foreign companies are allo-
wed tne facilities of payments for techno-
logy either in the form of annual royalty 
or as a lump sum payment or both, em-
ployment "of foreign experts, repatriation 
of capital (together with any capital ap-
preciation) at any time after payment of
•-» ‘ -'.Itaxes. Forei^p investors are ateo eligible 
for all incentives and concessions which 

are given to Indian investors for encourag-
ing investment and production. These 
include tax holiday for new undertakings 
producing certain specified commodities, 
concessions by way of deduction equal to 
20 per cent of profits or gains in the case 
of new industries in backward areas while 
computing taxable profits, depreciation and 
investment allowances, deducation of ex-
penditure on scientific research, wealth tax 
holiday, exemption from surtax, payments 
for patents, trade marks etc., interest on 
loan, tax concessions for foreign experts, 
allowance for development of export mar-
ket and investment subsidy in backward 
districts.

■ II I
3, Under the scheme for 100 per cent 

export oriented units, import of capital 
goods and raw materials are freely allow-
ed and are exempted from import duty. 
The finished product is also exempt from 
excise and other levies.

Samman Pension to freedom flgher MPs.

7780. SHRI HARINATHA MISRA: 
Will the Minister of HOME AFFAIRS be 
pleased to state:

(a) whether Government’s attention 
has been drawn to the news-item under 
the caption; “Samman pension” as publi-
shed in the Indian Express dated 22 March, 
1982;

(b) if so, whether the freedom fighters 
amcng Members of Parliament may soon 
become eligible to receive “Samman pen-
sion” ; and

(c) if so, the quatum of the pension and
the date on and from which it will bs per-
missible? '

TH E MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS (SHRI P. VENKATASUBBA- 
IA H ): ( a ) Yes. Sir.

(b) A proposal to amend the Salaries, 
Allowances and Pension of Members of 
Parliament Act, 1954 wiih a view to re-
move the restriction on drawal of Samman 
Pension by Ex-Members of Parliament is 
under consideration of the Department o f 
Parliamentary Affairs, who are concerned 
in the matter,

(c) The effective date of pension would 
be decided only after [he proposed amend-
ment is enacted. However, monthly quan-
tum of Samman Pension under the Libe-
ralised Pension Scheme is Rs. 300/- from 
1-8-1980.

Purchase of tickets for dcket test 
for officers of B.S.F. from welfare foods

7781. SHRI HARISH KUMAR GAN- 
GWAR: Will the Minister of HOME AF-
FAIRS be pleased to state;

(a) whether tuckets for viewing cricket 
test match played in Delhi between India 
and England from 23 December, 1981 to 
28 December, 1981 were purchased for the 
senior officers of Border Security Force 
from the Welfare Fund as has been 
brought out in the news report published 
in Indian Express of 26 December, 1981 
under the caption T est of BSF Welfare';

(b) if so, what are the details of the
expenditure incurred from that Fund and 
what are the pwposes for which that fund 
has been created; >•

(c) whether this purchase "is one of the 
purpose, if not steps taken to recover the 
m oney and to ensure proper utilisation o r ,  
the Fund money in future;
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£<3) how many other Funds are there 
of the type and whether their maintenance 
is in order; and ,

(e) if not, what steps have been taken 
to ensure proper utilisation of them?

TH E M IN U T E R  OF STATE IN THE 
M INISTRY OF HOM E A FFAIRS (SHRI 
N IH A R  RANJAN LA SK A R): (a) to (c) 
Tickets worth Rs. 13,000/- were purchased 
out of the BSF Welfare Fund for the use 
o f all rates of BSF including officers to 
watch the cricket test match between India 
and England held at Delhi from  23-12-81 
to 28-12-81.

The purpose of the BSF W elfare Fund 
is among other things to provide enter-
tainment to finance welfare measures not 
provided for under any other Fund, and 
to provide finance to BSF Hqrs fund to 
build a reserve for welfare schemes.

In view of this the question o f effecting ^  
any recovery would not arise,

(d ) The following are o th e f funds 
which are maintained by the BSF:—

(i) BSF Education Fund;

(ii) BSF Benevolent Fund;

(iii) BSF Contributory Benevolent 
Fund;

(iv) BSF Special Relief Fund;

(v) BSF' Distress Fund;

(vi) BSF Gazetted Officers Loan 
Fund; and

(vii) BSF Non-Gazetted Officers Loan 
Fund

These Funds are regularly audited to 
ensure their proper maintenance and utili-
sation.

(e) Does not arise.

Submission of assets and liabilities return 
by Government servants

7782. SHRI HARTSH -KUMAR GANG- 
W AR: Will the M inister of HOM E A F-
FAIRS be pleased to state;

(a ) whether it is a fact that the submis-
sion of assets and liabilities'returns to be 
filled by Government servants as per O.M. 
o f 6 January, 1973 has been held in abe-
yance by another O.M. of 4 July, 1978;

(b) if so, what is the correct situation 
in this behalf now;

(c) whether an uptodate O.M. issued 
on the subject will be laid on the Table 
of the House;

( d ) what steps have been taken to up-
date the conduct, discipline and leave rules 
of the Government servants and whether 
copies of same will be laid on the Table 
of Ihe House; and

(e) if not, reasons thereof?

T H E  M INISTER OF STATE IN T H E  
M INISTRY OF HOM E AFFAIRS AND 
D EPA RTM EN T OF PARLIAM ENTARY 
AFFAIRS (SHRI P. VENKATASUBB- 
A IA H ): (a) The order of 6th January, 
1973 has been kept in abeyance by an 
order dated, 4th July, 1973.

(b ) and (c) The conduct Rules have 
been amended in July. 1976 doing away 
with the submission of periodical return 
of assets and liabilities by Government ser-
vants. After the amendment, only CTroup 
‘A’ and Group ‘B* officers are required to 
submit an Annual Return of immovable 
property. The amendment has been publi-
shed in the Gazette of India, Part II, 
Section 3(ii) dated 24-7-76 as S.O. 2691.

(d) The Conduct Rules were issued in 
1964, the disciplinary rules in 1965 and 
the Leave Rules in 1972 and they were 
published in the Official Gazette. These 
rules have been amended from  time to 
lime according lo requirements and the 
amendments have also been notified in the 
Official Gazette. The updating of rules 
according to changing requirements is 
thus a continuous process.

(e) This does not arise in view of the 
position stated at (d) above.

“M easures of natural Ecosystem”

7783, SHRI HARISH KUM AR GANG- 
W AR: Will the PRIM E M INISTER be
pleased to slate:
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-: (a ) whether it is a fact that the Indian 
Science Congress Association (ISCA) has 
recommended 33 essential measures of the 
natural ecosystem without jeopardising the 
development programme so as to provide 
clean air for breathing, pure water for 
dHnking, uncontaminated food for con-
sumption, suitable drugs "for therapy with-
out causing genetic hazards and habital 
with proper sanitation facilities and imme-
diate legislation to check noise pollution 
as appearing in the Indian Express dated 
15th December, 1981;

(b) if so, the details thereof; and

(c) the action taken in the matter?

TH E M INISTER OF STATE IN TH E 
DEPARTM ENTS OF SCIENCE A N D  
TECHNOLOGY, ENVIRONM EN T AND 
ELECTRONICS AND OCEAN DEVE-
LOPM ENT (SHRI C. P. N. S IN G H ):
(a ) Yev, Sir. The focal theme for the 
68th Session of the Indian Science Cong-
ress held at Varanasi b  January, 81, was 
Im pac t of the Development of Science 
and Technology on Environment’. Most 
of the recommendations emanating from 
the Indian Science Congress related to 
various aspects of Environmental protec-
tion.

(b ) and (c) Copies of ihe printed 
report of the action taken on lhe Recom-
mendations of the 68th Session of Indian 
Science Congress held at Varanasi on Jan-
uary 3— 7, 1981 published by the Depart-
ment of Science & Technology, are avail-
able in the Library of the Parliament.

Threat to pay protection money ia Kerala
• f
'  7784. SHRI E . BALANANDAN:

;• SHRI E. K. TMBICHIBAWA:

Will the Minister of HOME AFFAIRS 
be pleased to state:

(a ) whether a section of youngmen are 
threatening the people of Kerala to pay 
them, what they call as ‘protection money’;

(b j thtf acti6h taken by Government to 
give security to the people of the State; 
and

(C;) the action taken to book these 
anti-social elements immediately?

TH E M INISTER OF STATE IN  TH E 
M INISTRY OF HOM E A FFA IRS (SHRI 
N IH A R RA N JA N  LA SKA R): (a ) to (c> 
The information is being collected and 
will be placed on the Table <if the House.

4 '
' V -4

Taking of Oaths or Affirmation by 
1 Members of Legislatures and Judges

7785. SH R IM A T I V ID Y A  C H E N -
N U P A T I: W ill th e  M in is te r  of
H O M E A F F A IR S  b e  p le a se d  to  s ta te :

(a )  w h e th e r  an y  s tep s  h av e  b e e n  
ta k e n  to  find  o u t  how  .m a n y  p erso n s, 
b e fo re  th e i r  ta k in g  u p  p u b lic  offices, 
ta k e  oa th s o r  a ffirm ation ; an d

?b ) th e  n u m b e r  of m e m b e rs  of 
le g is la tu re s  an d  n u m b e r  o f S u p re m e  
C o u rt an d  H igh  C o u rt * ju d g e s  w ho  
h a v e  ta k e n  o a th s  acco rd in g  to  ‘affir- 

'  m a tio n ’ d u rin g  th e  la s t  tw o  y ea rs?

H H E  M IN IS T E R  O F  S T A T E  IN  
T H E  M IN IST R Y  O F H O M E A F F A IR S  
(S H R I N IH A R  R A N JA N  L A S K A R ):

(a ) No, S ir.

(b ) D oes n o t a rise .

Census of People who do not Believe
in Caste and Religion

7786. SHRIM ATI VIDYA CHEN-
N U P A T I; W ill th e  M in is te r of
H O M E A F F A IR S  be p le ase d  to  s ta le :

(a )  w h e th e r  d e ta ils  h av e  b een  co l-
le c ted  in  th e  la s t  cen su s of such  p eo -
p le  w h o  d e c la re d  th a t  th e y  d id  n o t 
b e lie v e  in  c a s te  an d  re lig io n ;

(b) if so, whether the census re-
p o r t  has  p ro v id e d  th e  to ta l  figure of 
such people; and

(c) if a count of such people as
indicated in (a) and; above is not
given in the census report, the rea-
sons for the same?

TfHE M IN IS T E R  O F  S T A T E  IN  
T H E  M IN IST R Y  O F  H O M E A F F A IR S
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(SHRI N IH A R RA N JA N  LASKAR):
(a )  In th e  1981 C ensus  if  a p e rso n  
sa id  h e  o r  sh e  h a d  no  re lig io n , th is  
a n sw e r  w as  re c o rd e d  a c c o rd in g ly  
a g a in s t th e  q u e s tio n  on re lig io n , in  
th e  H o u seh o ld  S c h e d u le  o r  In d iv id u a l 
Slip concerned. If a pemon refused 
to  s ta te  h is o r  h e r  re lig io n , th e  e n u -
m e ra to r  w as  in s tru c te d  to  w r i te  ‘R e -
lig io n  n o t s ta te d ’ in  th is  case. No 
in fo rm a tio n  w as co llec ted  of such  
p e o p le  w ho  d ec la red  th a t  th e y  d id  
n o t  b e lie v e  in  caste , s in ce  in fo rm a -
tio n  on cas te  w as no t co llec ted  in  th e
1981 C ensus.

(b ) D oes n o t a rise .

(c ) No,, T h e  ta b u la tio n  of d a ta  on 
re lig io n  is b e in g  ta k e n  u p  in  d u e  
course . T h e re fo re , th e  cen su s re p o r ts  
so  fa r  issu ed  do  n o t c o n ta in  th is  in -
fo rm a tio n .

Regularization/confirmation of Elec-
tricians In E.S.I.

7787. SHRI R. N. RAKESH: Will
th e  M in is te r of L A B O U R  b e  p leased  
to  s ta te :

(a )  th e  c r i te r ia  a d o p ted  fo r  re g u -
la riz a tio n  co n firm a tio n  o f E le c tr ic ia n s  
ap p o in te d  on d a ily  w a g e s /a d -h o c  
basis  in  E m ployees  S ta te  In su ra n c e  
C o rp o ra tio n ;

(b )  w h e th e r  i t  is a fac t th a t  som e 
of th e  E le c tr ic ia n s  01 E m p lo y ees  
S ta te  In su ra n c e  C o rp o ra tio n  H osp ita l, 
N ew  D elh i w h o  h ad  re n d e re d  m o re  
th a n  o ne  aiid  a h a lf  y e a r  co n tin u o u s  
s e rv ic e  d u rin g  th e  p e rio d  1974-75, 
h a v e  been  rem o v e d  f ro m  th e  se rv ice ;

(cl if so, the details thereof;

(d ) w h e th e r  G o v e rn m e n t h a v e  r e -
ce ived  som e re p re s e n ta tio n s  f ro m  th e  
a b o v e  E lec tr ic ian s  fo r  re s to ra tio n  of 
th e ir  se rv ice s; and

(e) if so, action taken or proposed 
to b* taken by Government in this 
regard?

T H E  M INISTER OF STATE IN  
T H E  M IN IS T R Y  O F L A B O U R  (S H R I 
B H A G W A T  JH A  A Z A D ); (a )  to  (c)  
T h e  in fo rm a tio n  is b e in g  co llec ted  
a n d  w ill b e  p la ced  on th e  ta b le  of 
th e  S ab h a .

(d )  Y es, S ir. A re p re s e n ta tio n  has 
b e e n  rece iv ed .

(e )  T h e  m a t te r  is b e in g  lo o k ed  
in to .

Setting np o f industries by M RTP 
Companies

7788. SHRI ASHFAQ HUSAIN: Will
the Minister of INDUSTRY be pleas-
ed to  la y  a  s ta te m e n t show ing :

(a )  w h e th e r  in v e s tm e n t in  co re  
s ec to r  o f in d u s tr ie s  b y  M R T P  C om -
p an ie s  a re  b e in g  e n c o u ra g e d  b y  G o v -
e rn m e n t;

(b ) if so. th e  rea so n s  th e re fo r ;

(c ) th e  n u m b e r  of licences g ra n te d  
to  th e se  M K T P C om pan ies fo r  th e  
la s t  th r e e  y ea rs ;

(d ) th e  reaso n s  io r  th e  m arked , in -
crease during the year 1981-82; and

(e )  w h e th e r  G o v e rn m e n t a re  th in k , 
in g  to  am en d  th e  In d u s tr ia l  P o licy  
R eso lu tio n ?

T H E  M IN IS T E R  O F IN D U ST R Y  
A N D  S T E E L  A N D  M IN E S (S H R I 
NARAYAN D ATT TlW ARl): (a)
a n d  ( b ) .  M R T P  C om pan ies a r e  a l -
re a d y  a llo w ed  to  in v e s t in  in d u s tr ie s  
lis ted  in  A p p e n d ix -I  to  th e  P re s s  N o te  
dated 2nd Februray, 1973. They are
also  e n co u ra g ed  to  in v e s t in  th e se  in -
d u s tr ie s  as th e se  in c lu d e  h ig h ly  c a p i-
tal intensive as well as high techno-
lo g y  a re a s  in  th e  co re  se c to r  a n d  as 
th e y  a lso  fo rm  th e  basis  fo r  f u r th e r  
in d u s tr ia l  g ro w th  a n d  p ro d u c tio n .

(c ) th e  n u m b e r  of le t te r s  o f in te n t  
a n d  in d u s tr ia l  licences issu ed  to
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Year Letters of 
Intent

Industrial
Licences

1979 • . . 81 7l

1980 . . . 124 68

1981 . . . 147 95

(d )  T h e re  has  b een  o v e ra ll in c re a se  
b o th  in  re g a rd  to  M R T P  C om pan ies 

a n d  nO n-M R T P co m pan ies  T h is  in -

c rea se  is  d u e  t 0 th e  b e t te r  in d u s tr ia l  
c lim a te , lib e ra lise d  p ro c e d u re s  an d  
th e  em p h asis  on d e v e lo p m e n t of in -

d u s tr ie s  in  th e  c 0 re secto r.

(e )  N o t p re se n tly , S ir.

Capacity Utilisation of Steel Plants

7789. S H R I A SH F A Q  H U SA IN : 
W ill th e  M in is te r  o f S T E E L  A ND

M IN E S  be p le ase d  to  s ta te ;

(a> th e  c a p a c ity  u ti l is a t io n  of s tee l 
p la n ts  in  P u b lic  S ecto r  an d  P r iv a te  

S e c to r  s e p a ra te ly  fo r  th e  la s t  th re e  
y ea rs , p la n t  w ise;

(b )  th e  m a in  reaso n s  fo r th e  low  
c a p a c ity  u ti lis a t io n  of som e of th e  
p la n ts  in  p u b lic  sec to r; and

(c) th e  s tep s  G o v e rn m e n t p ro p o se  

to  im p ro v e  th e  cap a c ity  u ti lis a tio n  of 
th e se  p la n ts  in  fu tu re ?

HHE M IN IS T E R  O F ST A T E  IN  

T H E  M IN IST R Y  O F  IN D U ST R Y  
A N D  S T E E L  A N D  M IN E S  (S H R I 

C H A R A N JIT  C H A N A N A ): (a ) T he 
c a p a c ity  utalisaltion in  re s p e c t of 

s a le a b le  s tee l of th e  in te g ra te d  s tee l 
p la n ts  in  th e  p u b lic  sec to r  a n d  p r i -
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v a te  se c to r  d u r in g  th e  la s t  th r e e  y e a rs  
w a s as u n d e r : —

Plant Capacity utilisation %

1979-
Bo

1980- 1 
81

981-
8a

Bhilai . . 86-8 9 ^ 5 92-6

Durgapur . 48-8 48 3 63-1

Rourkela . 8 5 3 80-4 89 ■ 1

Bokaro . . 43 ' 1 42-8 74'7

IISCO . . 53-8 6 5 4 61 -0

TISCO . . 96-5 102 5 107-0

(b"> L o w e r cap ac ity  u tilisa tion , w as 
m a in ly  on a cc o u n t of in a d e q u a te  in -
f r a s t ru c tu r a l  su p p o rt. I n  th e  case of 
HSCO and D urgapur Steel Plants, 
obso lescen ce  o f p la n t  an d  e q u ip m e n t 
is a lso  a c o n tr ib u to ry  fac to r.

(c) M easu res  to  p ro v id e  a d e q u a te  
in f ra s tru c tu ra l  s u p p o r t a re  u n d e r  
c o n s ta n t re v ie w  a t v a rio u s  lev e ls  in  
S A IL  as w e ll as in  G o v e rn m e n t and  
re m e d ia l s tep s  ta k e n  w h e re v e r  in d i-
ca ted .

Letters of Intent issued to M adhya 
Pradesh

7790. DR. V A SA N T  K U M A R  P A N -
DIT: Will the Minister of IN D U S-
TR Y  b e  p leased  to  s ta te :

(a) the total num ber of letters of 
in te n t  issued  fo r  s e ttin g  u p  in d u s tr ie s  
in  M ad h y a  P ra d e sh  d u r in g  1980, 1981 
a n d  1982 (e n d in g  M a r c h ) ;

(b )  h o w  m a n y  of th e  ab o v e  re s u l t -
ed  in to  in d u s tr ia l  licen ces  an d  in d u s -
tr ie s  a c tu a lly  b e in g  p u t  up ; th e  d e -
ta ils  o f th e  ty p e  of in d u s try  an d  its  
lo c a tio n ;

(c )  h o w  m a n y  le t te r s  of in te n t  
f ro m  M ad h y a  P ra d e s h  la p sed  d u r in g  
th e  la s t  th re e  y ea rs , th e  rea so n s  
th e re fo r  an d  an y  su rv e y  m a d e  to  go 
into the causes for it;



Written Answers CHAITRA 25, 1904 (SAKA) Written Answers 23O

(d) how many letters of  intent 

later on got changed their location 

out of Madhya Pradesh and the rea-

sons given for it; and

(e) the special efforts being made 

by the Centre and State Government 

lo put industries in Madhya Pradesh 
with ancilary units  in  the  backward 

areas and for overall industrial deve-

lopment of Madhya Pradesh?

THE MINISTER OF  INDUSTRY 

AND STEEL AND MINES  (SHRI 

NARAYAN DATT  TIWARI):  (a)
The following  number  of letters  of 

intent were granted for setting up of 

industries in Madhya Pradesh during

1980, 1981 and 1982 (upto  March,
1982; :

Year No. of Letters of

■  Intent granted

1980 47

1981 30

1982 (upto March) 12

(b)  Out of the 89 Letters of Intent 

granted during 1985 to 1982 (upto 

March) 8 L.Is. have been converted 

into Industrial Licences,

It generally takes three to  four

years for an industrial  licence  to

fructify.  As such  the  Industrial
Licences eranlet!  during I9&0 to  1982

(upt0 March) would be at various

stages of implementation, 
fe. ■

Details of ail the Industrial Licen-
ces including name of the party, item 

of manufacture, type of  industry, 

location etc. are published by  the 
Indian Investment Centre in  their 
‘Monthly  News Letter’.  Copies of 

this publication are available in the 

Parliament Library.

(c‘i 7 Letters of Intent Jiave been 
treated as lapsed/cancelled out of the 

Letters of Intent granted during the 
years 1980 to 1982 (upto March) for 

Madhya Pradesh,  Since the parties 

failed to fulfil the conditions of the 
letters of intent and to take effective

steps towards implementation of the 
scheme within the  specified period, 

the letters of intent were treated as 
automatically lapsed/cancelled.

(d) In case of one Letter of Intent 

change of location outside  Madhya 

Pradesh has been granted.  In view 

of availability of adequate raw mate-

rial and of  better  infrastructural 

facilities, the company applied  for 

change of location from Madhya Pra-

desh to Punjab, to which Govern-

ment of Madhya Pradesh had no ob-

jection and Government of Punjab 

also recommended the same.

(e) As part of the programme to

be initiated to achieve the objective 

of Sixth Plan viz. reduction in in-
equalities  in  regional  development, 

Government have initiated  the  nucleus

Plant programme  in  industrially 

backward districts.  The  nucleus 

plant concept seeks to promote integ-

rated industrial complexes in identi-

fied locations. A nucleus plant set up 

would concentrate on assembling the 

products of ancillary  units  falling 

within its orbit or supply needed in-

puts to a large number of small units 

set up nearby and also look for tech-

nology, training and marketing needs 

of such units s0 that a spread  out 

network of investment and employ-

ment could  emerge. The  programme

is thus intended to assist within  a 

reasonable period greater dispersal, a 

broadening of entrepreneurship  and 

also create jobs for the local popula-

tion.

The Government of Madhya Pra-

desh have identified Sidhi and Jha- 

bua districts for setting  up nucleus

plants. A Task Force for both the 

districts has been set up to identify 

projects possibilities in these two dis-

tricts.  The task force is  presently

at work.
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Taking Over of Institute of Paper 
Technology at Saharanpur (U.P.) 

by Government

7791. DR. V A SA N T  K U M A R  P A N -
D IT : W ill th e  M in is te r  of IN D U S -
T R Y  b e  p le a se d  t Q s ta te :

(a )  w h e th e r  G o v e rn m e n t h a v e  d e -
c id ed  to  ta k e  o v e r th e  In s t i tu te  of 
P a p e r  T ech n o lo g y  a t S a h a ra n p u r  
(U .P .)  a id e d  b y  R o y a l S w e d ish  G o v -
e rn m e n t fo r  b e t te r  m a n a g e m e n t an d  
s e rv ic e  fro m  th e  U n iv e rs ity  of R o o r- 
k ee ;

(b )  w h e th e r  i t  is th e  o n ly  In s t i tu te  
o f  its  k in d  in th e  c o u n try  b u t u n a b le  
to  fu lfil th e  p u rp o se  fo r w h ich  it w as  
started; and

(c) th e  rea so n s  fo r  th e  d e lay  in  
ta k in g  o v e r th e  sa m e b y  C e n tra l G ov-
e rn m e n t?

T H E  M IN IS T E R  O F IN D U ST R Y  
A N D  S T E E L  A N D  M IN E S (S H R I 
N A R A Y A N  D A T T T IW A R I) : (a )  No. 
S ir .

(b )  T h e  In s t i tu te  of P a p e r  T ec h n o -
logy , S a h a ra n p u r  is th e  le ad in g  In s t i -
t u t e  g iv in g  ed u ca tio n  in  p a p e r  & p u lp  
te c h n o lo g y  an d  i t s fu n c tio n in g  is 
sa tis fa c to ry .

(c ) D oes n o t arise .

Geological Survey to Assess the Nickel 
Ore reserves in Orissa

7792. S H R I A. C. D A S: W ill th e
M in is te r  0f  S T E E L  A N D  M IN E S be 
p le a se d  to  s ta te :

(a )  w h e th e r  h is  M in is try  has  u n -
d e r ta k e n  a n y  su rv e y  th ro u g h  G eo lo -
g ic a l S u rv e y  of In d ia  to  assess th e  
nickel ore reserves in Kansa area of 
S u k in d a  T e h s il, C u tta c k  d is tr ic t  of 
O rissa ;

(b )  w h e n  w as th a t  su rv e y  co n d u c-
te d ;

(c) th e  a p p ro x im a te  d ep o s its  o f 
n ic k e l o re as a ssessed  by  th e  su rv e y  
te a m ; an d

(d )  th e  p ro g re s s  m a d e  so fa r fo r  
th e  p ro p e r  e x p lo ita tio n  of th e  n ic k e l 
o re  re se rv e s  in  th e  reg io n  of O rissa ?

TH E M INISTER O ^ IN DU STRY  
A N D  S T E E L  A N D  M IN E S (S H R I 
N A R A Y A N  D A T T  T IW A R I): ( a l
Yes, S ir.

(b )  P re lim in a ry  su rv e y  w as c o n -
d u c ted  b y  G eolog ical S u rv e y  of In d ia  
in  1962, fo llow ed  b y  d e ta ile d  su rv e y s  
in 1965-66 and 1972-73;

(c) T he a p p ro x im a te  re s e rv e s  of 
n ic k e l o re  assessed  so f a r  in  th is  a re a  
are 33.59 million tonnes.

(d ) E x p lo ita tio n  o f th e  n ick e l 0 re  
re s e rv e s  w ill  h a v e  to  a w a it  f u r th e r  
d e ta ile d  e x p lo ra tio n  an d  m e ta llu rg i-
c a l te s ts  on th e  o res, p r io r  to  p r e p a r a ,  
tio n  o f a fe a s ib ility  rep o rt.

Rich deposit of Quartz and 
Manganese in Orissa.

7793. S H R I R A SA  B E H A R I 
B E H R A : W ill th e  M in is te r  of S T E E L
A N D  M IN E S  b e  p leased  to  s ta te :

( a i  w h e th e r  r ich  d ep o sits  o f  
Q u a r tz  an d  M an g an ese  h av e  b een  
fo u n d  in  K a la h a n d i d is tr ic t .  O rissa ;

(b ) n am es  of o th e r  p laces  w h e re  
th e s e  m in e ra ls  a re  fou n d  a n d  w h e th e r  
i t  w ill b e  po ssib le  to  se t u p  in d u s -  
r ie s ;

(c ) w h e th e r  v a lu a b le  s to n e s  
N eelam , P a n n a , R u b y  h a v e  also  b e e n  
fo u n d  in  th e  K a la h a n d i d is tr ic t a n d  
n e a rb y  d is tr ic t;

(d )  w h e th e r  m a n y  o th e r  m in e r a ls
h a v e  b e e n  fo u n d  in  a la rg e  a re a  of 
K a la h a n d i, B o la n g ir  d is tr ic t  an d  th e  
n am es  of o th e r  p laces  in  O rissa ; a n d

(e )  th e  d e ta ils  of th e  sch em e fo r 
m in in g  and  d e v e lo p m e n t of m in e ra ls?



T H E  M IN IS T E R  O F  IN D U ST R Y  
'A N D  S T E E L  A N D  M IN E S (S H R I 

NARAYAN DATT TIW ARI): (a)
No, Sir.

* (b )  S izeab le  m a n g a n e se  o re  d ep o -
s its  o ccu r m a in ly  in  B o n a i-K e o n jh a r  
b e lt  in  S u n d a rg a rh  an d  K e o n jh a r  
d is tr ic ts  an d  K u tin g a -N is h ik h a l b e lt  
in Koraput district. M inor occurren-
ces o f m a n g a n e se  o re  a re  re p o r te d  in  
P a d a ic k h a ra , R eligum a , B o rip u ttu , 
« tc . in  K o ra p u t d is tr ic t. M in a k h u n ti 
in  K a la h a n d i d is tr ic t;  D u n g rip a li, 
L o ch a d u n g ri, B im arap a l, C h a ra k p a ra , 
BatK'juri. Zunka, Dungri, Tikrapara. and 
Beghmunda in Bolangir district; Telitilimal; 
Dahim al, M athalipara. Sihirla, Tiklipara 
etc. in Sambalpur district. Minor occur- 
rcnces of Quartz are reported from differ-

e n t  parts of K oraput, Bolangir. Ganjam 
and Sambalpur districts.

T w o  ferro -m an g am ese  p la n ts  h a v e  
b e e n  se t u p  a t Jo d a  an d  R o y ag ad a  A 
p ro p o sa l to  se t u p  a n  e le c tro ly tic  
m a n g a n e se  d io x id e  p ro je c t a t  K e o n -
jh a r  is u n d e r  co n s id e ra tio n .

(c) M in o r o ccu rren ces  o f E m era ld  
h a v e  b een  re p o r te d  fro m  G u c h e rp a ra -  
K h a n ta b a n ji ,  A n ta r la  a rea , D em a- 
b h a ti, H a th ilim u n d a , S a liru , B irm a- 
h a r a j tu r ,  S o n a p u r  in  B o la n g ir  d is -
t r i c t ;  G o lam u n d a  an d  S in am a l in 
K a la h a n d i d is tr ic t:  D ^lim ora , B ra h - 
m anpali, Dongpal, Palhara, Kulad 
a n d  B a la ra m p ra sa d  in  D h e n k a n a l 
district; and Palasm ala *and ICnondmal 
in  S a m b a lp u r  d is tr ic t. M ino r o c c u r-
re n c e  o f S a p p h ire  h a s  b een  re p o r te d

( -in  K a r lo k o t an d  L an g i in  K a la h a n d i 
district.

(d )  O th e r  im p o r ta n t deposits  fo u n d  
‘ in  K a la h a n d i and  B o la n g ir d is tr ic ts

a r e  b a u x ite  an d  g ra p h ite . M ino r oc-
c u r re n c e  of ch in a  c lay  and  g a le n a  a re  
a lso  re p o r te d  in  B o la n g ir  d is tr ic t. 
O th e r  m in e ra ls  ex p lo re d  b y  G eo lo g i-
c a l S u rv e y  o f In d ia  in  re c e n t y e a rs  
in  d if fe re n t d is tr ic ts  o f O rissa  a re  
"bauxite, ch ro m ite , iro n -o re , lim estone , 

/n ic k e l-o r e ,  c o p p e r-o re , tin -o re ,  coal, 
gold, g ra p h ite , v a n a d ife ro u s  m a g n e -
t i t e  an d  le a d -o re .

(e) The following mineral-based 
industries have been set up or are. in
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pro cess  of c o n s tru c tio n  o r a re  p r o -
posed  to  b e  se t u p  in  O rissa : —

(i,) A lu m in iu m  C om plex .

( ii)  R e fra c to ry  p ro je c t a t  D h e n - ' 
k a n a l.

( iii)  S p o n g e  iro n  p ro je c t a t  K e o n -
jh a r .

( iv )  C alc ium  c a rb id e  p ro je c t a t  
Rairangpur.

(v )  C h a rg e  ch ro m e  p la n t n e a r  
B a n a n ip a l, K e o n jh a r  d is tr ic t.

(vi) Saragipati Lead Project in 
S u n d a rg a rh  d is tr ic t.

T q iw rf  jfw -rr  % s h m

7 7 9  4 . SUTT : BfqT

tft^nrT ■h T̂I M ^t ^ t

:

( ^ )  q r

^  m  1 % sr^iMd h  i ̂  «f|f

r Efl'JiHI % ^fTFT ^TT-^TT

f tin m  'dHri®y

[ f tp j  ^TT-^TT TfFT^xr^

[" ilHHIl* ^  f+dHI fWT ;
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t  w  w r  |  ?ftT zrfe

eft f e r - f ^ r  ^ i 4 W )

9Rff % V d4 d W T IRT
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Faulty Agricultural Pumps

7795. S H R I G H U L A M  M O H A M -
M A D  K H A N ; W ill th e  M in is te r  of 
IN D U S T R Y  b e p le ase d  to  s ta te :

(a )  w h e th e r  G o v e rn m e n t h a v e  
m a d e  a s tu d y  of th e  to ta l  a n n u a l loss 
d u e  to  th e  use of fa u lty  a g r ic u ltu ra l  
p u m p  sets;

(b )  w h e th e r  se tt in g  u p  of a te c h n i-
cal in s ti tu tio n  to p ro v id e  spec ia lised  
c o u rse  on p u m p  te ch n o lo g y  is e n -
v isag ed ; and

(c) th e  s tep s  p roposed  by  G o v e rn -
m e n t to  in tro d u c e  ch an g e  in  th e  
q u a lity  of p u m p s an d  save  th e  co u n -
t r y  from  th e  a n n u a l en e rg y  ]0ss t'-n 
th is  accoun t?

T H E  M IN IST E R  O S IN D U STR Y  
A N D  S T E E L  A N D  M IN E S (S H R I 
N A R A Y A N  D A T T  T IW A R I): (a)
Y es, S ir.

(b )  No, S ir. H o w e v e r fo llow ing  
s te p s  h a v e  been  ta k e n  to  e d u ca te  th e  
co n su m ers  fo r p ro p e r  se lec tio n  of 
p u m p se ts :

1. T ech n ica l C o m m ittee  h a s been  
c o n s titu te d  in  each  s ta te  to  p re p a re  
ap p ro v e d  lis t of p u m p se ts  fo r f in an -
cing  b y  B anks.

2. A RD C has p u b lish e d  b o o k -le ts  
w h ich  co n ta in  g u id e lin es  fo r  p ro -
p e r  se lec tion  of p um psets.

3. A s ta n d in g  C o m m ittee  a t th e  
n a tio n a l lev e l h as  b een  co n s titu te d  
to  rev ie w  th e  p o s itio n  fro m  tim e  
to tim e  and  issue  n ece ssa ry  g u id e -

lin es  fo r  im p ro v in g  th e  o p e ra tio n a l 
effeciency  of a g r ic u ltu ra l  pum psets- 
I t  is  p ro p o sed  to  c o -o p t fa rm e rs  
r e p re s e r ta t iv e s  th e re o n .

(c ) F o llo w in g  s tep s  h a v e  b e e n  
ta k e n  to  effect ch an g e  in  q u a lity  of , 
p u m p s: —

1. IS I  h av e  rev ised  th e  s ta n d a rd  
spec ifica tion  an d  h av e  n o w  "‘in d ic a -
te d  th e  u p p e r  lim it o f specific fuel 
co n su m p tio n .

2. A RD C h a s now  m ad e  a >:ondi- 
tio n  o f lo a n in g  th a t  o n ly  IS I  ‘Q ' 
m a rk e d  p u m p s /e n g in e s /m o to rs  

w ill b e  se lec ted . Specific fu e l c o n -
su m p tio n  an d  efficiency v a lu es  h a v e  
also  been  specified

Bank Oacoities in Delhi

7796. SH R I SA T Y A G O P A L  M ISR A : 
W ill th e  M in is te r of H O M E A F F A IR S  
b e  p lease^  to  s ta te :

(a) how many incidents of bank da- 
co ity  h av e  ta k e n  p lace  in  D elh i since 
1 J a n u a ry , 1980 an d  how  m a n y  c u lp rits  
h a v e been  a rre s te d  so fa r;

(b ) th e  to ta l a m o u n t loo ted  b y  th e  
doco its  from  th e  b an k s  of D elh i s ince  
J a n u a ry , 1980 * n d  how  m uch o u t of 
th a t a m o u n t has been  reco v e re d  so fa r :  
and

(c) th e  d e ta ils  th e reo f?

T V E  M IN IS T E R  O F  S T A T E  IN  
T H E  M IN IST R Y  O F  H O M E A F F A IR S  
AND DEPARTM ENT OF PARLIAM EN -
TA R Y  A F F A IR S  (S H R I P . V E N K A - 
T A S U B B A IA H ): (a )  S ince  J a n u a ry  
1980 th e re  h a v e  been  tw o  in c id e n ts  of 
B a n k  d aco ity  and  tw o  in c id e n ts  o f  
b a n k  ro b b e ry  in  D e lh i an d  no c u lp r i ts  
h a v e  b een  a r re s te d  so fa r.

fb )  an d  ( c ) .  ( 1) C a se  F I R  N o .  658 
da ted  2- 6-81 u /s  395/ 397/342 I P C  a n d  
25 /27154159 A rm s A c t  P .  S .  K a lk a ji, 
N ew  Delhi.

A sum  of Rs. 1,23,354 w as loo ted  
from the United Bank of India, G ran-
to r  K a ila sh  on 2- 6- 81.

(2) Ca se  F I R  N o t 40 d a te d  21- 2-82 
u /s  395|397|398 I P C  an£  27|54[59 A r m s  
A c t  P , S . SrinitatLs P u r if N e w
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A su m  of R s. 10,78,880 w as lo o ted  
f ro m  th e  C a n a ra  B an k , M a h a ra n i B agh  
Branch on 21-2-82.

(3 ) C ase F I R  No. 750 da ted  7-9-81 
u / s  3 9 2 /3 9 4 /3 9 7 /3 4 2 /3 4  IP C  P. S- 
D e fe n c e  C olony,

A sum of" Rs. 2 27,452 was looted 
f ro m  th e  C a n a ra  B ank , N ew  D elhi, 
S o u th  E x te n s io n  B ra n c h  on 7- 9- 81.

( 4 ) C a se  F I R  N o m 193 d a te d  12- 4.82 
t l /s  392|398|343|34 I P C  a nd  25l27j54;59| 
A r m s  A p t P . S. H a ia  K h a s .

A sum of Rs. 2,27,462 Was looted 
fro m  th e  P u n ja b  N a tio n a l B an k , G ee- 
ta n ja li  E n c lav e  B ran ch , N ew  D elh i on 
12.4 .1982.

N o a m o u n ts  h av e  b een  re co v e re d  so 
far in these cases

Selection grade to employees in Delhi 
Administration

7797. S H R I S A T Y A G O P A L  M ISR A : 
W ill th e  M in is te r o f iHOME A F F A IR S  
b e p leased  to  s ta te :

(a )  w h e th e r  th e  o rd e r  issued  by  
G o v e rn m e n t in  1976 fo r g iv in g  se lec -
tio n  g ra d e s  to  em p lo y ees  has  n o t been  
im p le m e n te d  in  th e  D elh i A d m in is tra -
tion;

(b ) if  so, th e  reaso n s  fo r  no t im p le -
m e n tin g  by  th e  D elh i A d m in is tra tio n ; 
and.

(c) by what lime such selection 
g ra d e s  a re  p ro p o sed  to  b e  in tro d u c e d  
in  t h e D elh i A d m in is tra tio n ?

T H E  M IN IST E R  O F ST A T E  IN  
T H E  M IN IST R Y  O F H O M E A F F A IR S  
A N D  D E P A R T M E N T  O F  P A R L IA -
M ENTARY AFFAIRS (SHRI P. VEN'-
K A  T A S U B B A I A H ) ; (a )  I t  has been  
re p o r te d  b y  th e  D elh i A d m in is tra tio n  
th a t  th e y  a re  fo llo w in g  th e  in s tru c tio n s  
issued by the Ministry of Finance in 
J a n u a ry , 1977, fo r  th e  in tro d u c tio n  of 
S e lec tio n  G ra d e  m  G ro u p  ‘C’ a n d  ‘D ’ 
p o sts  fro m  1- 8- 1976. T en  D e p a r t-
m en ts /O ffices  of th e  A d m in is tra tio n  
h a v e  a lre a d y  in tro d u c e d  se lec tio n

grade. In ten other D epartm ents/ 
Offices of th e  A d m in is tra tio n  th e  e lig i-
b il i ty  fo r  th e  g ra n t  0f se lec tio n  g rad e  
is n o t d u e  fo r  th e  p re s e n t  P ro p o sa ls  
in  re sp e c t of th e  re m a in in g  d e p a r t-
m e n ts  h a v e  e i th e r  b een  o r a re  being  
re fe r re d  to  th e  co n ce rn ed  C e n tra l 
M in is tries . T h e  A d m in is tra tio n ’s p ro -
p o sa l fo r  th e  in tro d u c tio n  of se lc tion  
g ra d e  in  G ra d e  I II  (M in is te r ia l)  of th e  
D elh i A d m in is tra tio n  S u b o rd in a te  S e r -
v ice  h as  been  re je c te d  in  c o n su lta tio n  
w ith  th e  M in is try  of F in a n c e  as th e  
p e rc e n ta g e  of a c u te  s ta g n a tio n  in  th e  
g ra d e  w a s less th a n  th e  p resc rib e d  
n o rm s.

(b) and (c). Do not arise in view of 
th e  a n sw e r  to  p a r t  ( a ) .

Shortage of Trained Manpower

7798. DR. K R U P A S IN D H U  B H O I: 
W ill th e  P R IM E  M IN IS T E R  b e  p leased  
to  s ta te : 1

(a )  w h e th e r  a N a tio n a l In s ti tu te  of 
In fo rm a tio n  T echno logy  h a s b een  set 
up  to  h e lp  in o v e rco m in g  th e  acu te  
sh o rta g e  of tra in e d  c o m p u te r  m a n -
p o w e r in  th e  c o u n try ;

(b ) if  so, th e  d e ta ils  th e re o f  w ith  
p ro g ra m m e  of ac tio n ; and

(c) how  fa r  it w ill go in  m ee tin g  
th e  re q u ire m e n t of tra in e d  p e rso n n e l 
fo r  h a n d lin g  co m p u te r  in s ta lla tio n s?

TH E DEPUTY MINISTER IN THE 
D EPARTM ENT OF ELECTRONICS 
(SHR I M. S. SANJEEV RAO): (a)
and (b). According to a brochure re-

ceived from “National Institute of 
In fo rm a tio n  T ech n o lo g y ” (N U T ), it 
has  been  s e t  u p  ‘‘w ith  th e  o b jec tiv e s  of 
o ffering  firs t c lass  s h o r t  and  m ed iu m  
te rm  co u rses  in  th e  a re a  of In fo rm a -
tio n  T ech n o lo g y ”. N U T  is a  p r iv a te  
In s t i tu t io n  n o t a id ed  b y  th e  G o v e rn -
m en t.

(c) Government have no informa-
tio n  on  th e  m a tte r .
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Centre for Scientific Research on Bio- 
JVfass Energy

7799. DR. K R U PA SIN D H U  BH OI: 
W ill th e  M in is te r of SC IEN C E A ND  
TECHN O LO GY  be p leased  to s ta te :

(a ) w h e th e r  tw o cen tres  fo r sc ien ti-
fic research on bio-mass energy have 
been es tab lished  a t L ucknow  an d  M ad-
u ra i by the  C om m ission fo r A d d itio n a l 
Sources of E nergy ; if so, th e d e ta ils  
th e reo f;

(h ) w h e th e r th e  com m ission p ro -
posed to link “producer-gas” or 
“pyro-gas" projects to plants of coco-
n u t kernels^ p ipe  needles, saw  d u st 
and rice husk; if so, the action pro-
posed  to  be ta k e n  in  th is  d irec tion :

(c) w h e th e r energ y  p la n ta tio n s  have
a b r ig h t p ro sp ec t and  m an y  m ore p ro -
jects are likely to be taken up; if so, 
the names of States where these are

lik e ly  to be ta k e n  u d : and

(d ) w h e th e r  an  in fo rm atio n  cell on 
ren ew ab le  sources of energ y  h a s  been 
se t up; if  so, its  func tions?

T H E  M IN IST E R  O F STA TE IN  TH E 
D EPARTM ENTS OF SCIENCE AND
TECH N OLO GY , ELEC TR O N IC S AND 
EN V IRON M EN T A ND  O CEA N  D EV E-
LOPM ENT (SHRI C. P. N. SINGH):
(a) Yes, Sir. Two centres with an
in te g ra te d  p ro g ram m e of re se a rc h  de-
v e lopm en t a n d  d em o n stra tio n  of b io-
m a ss  en e rg y  h a v e  been estab lish ed  a t 
L ucknow  and  M ad u ra i by th e  C om m is-
s io n  fo r A d d itio n a l S ources of E nergy. 
A t b o th  th e se  cen tre s  w ork  is in  p ro -
g ress  on p la n t tissu e  cu ltu re , som e 
'aspects of Photo-synthesis in relation to 
p la n t p ro d u c tiv ity ; e x p e rim en ta l d e ta ils  
fo r  la rg e  sca le  en erg y  p la n ta tio n  in c lu -
d ing  m u lti-p u rp o se  fa s t grow ing  spec-
ies; selec tion  of fa s t  g row ing  sh ru b s; 
evaluation of high yielding tapioca and 
e x p e rim e n t on “ u sa r  to le ra n t” fire-
wood species.

(b) T he C om m ission h a s  also in itia -
ted  a  p ro g ram m e  to p ro d u ce  pyro-gas 
fro m  coconut w astes  and  o th e r  ag ricu l-
tu ra l  residues; th e  feas ib ility  rep o rts

fo r  se tt tin g  u p  of p ilo t p la n ts  a re  u n d e r  
preparation.

(c) E nergy  p la n ta tio n s  offer a p o ten -
t ia l  so u rce  of en e rg y  fo r fu tu re  an d  
sev e ra l p ro jec ts  a re  u n d e r  fo rm u la -  
tion/implamentaticKn in different States 
of th e  c o u n try  and  m a n y  m o re  are  be-
ing  identified . In  U .P ., T am il N ad u  
an d  G u ja ra t th e  w o rk  w as a lre a d y  
started; in M aharashtra, Andhra, M ad-
h y a  P ra d e sh  and  som e o th e r  S ta tes , 
th e  s ite s  a re  being  identified .

(d ) A n  In fo rm a tio n  Cell is being  se t 
u p  u n d e r  th e  C om m ission. I ts  fu n c-
tio n s  w ill be to  p ro v id e  in fo rm a tio n  
and  c re a te  pub lic  aw areness  in  th e  
field of new  and ren ew ab le  so u rces  of 
energy .

Import of Electronic Components

7800. DR. K R U PA SIN D H U  B H O I: 
W ill th e  PR IM E  M IN IST E R  be p leased  
to  s ta te :

(a )  th ^  n u m b er of com pan ies w hich  
h av e  been  given perm issio n  to  im p o rt 
tiectronic components for assembly in 
In d ia ;

(b ) w h a t is th e  am o u n t of fo re ign  
exchange earned by those companies 
by  ex p o rtin g  th e ir  assem bled  p ro d u c ts ; 
and

(c) what are th ; considerations govern-
ed fo r  allow ing them  to  im p o rt com -
p onen ts?

T H B  D EPU TY  M IN ISER  IN  T H E  
M INISTRY OF ELECTRONICS (SHRI 
M. S. SANJEEVI RAO): (a) to (c). The 
in fo rm a tio n  is being  co llected  fro m  
Office of CCI & E and will be laid on 
th e  T ab le  o£ th e  H ouse.

Armed Robbers raid on Tobacco Shop 
In Golc Market, New Delhi

7801. D R  K R U PA SIN D H U  BH O I:
SH R I G. Y. K RISH N A N :
SHRI K. MALLANNA:

W ill th e  M in is te r of H OM E A FFA IR S  
be p leased  to s ta te :

(a ) w h e th e r  a  g an g  o f a rm ed  ro b b ers  
ra id ed  a tobacco shop In G ole M ark e t, 
N ew  D elhi on 15 January^  1982;
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tb )  if  so, th e  fac ts  o f th e  m a te r  and  
th e  ac tio n  ta k e n  th e re o n  w ith  th e  
r e s u l ts  ach ieved , If any ;

(c) w h e th e r  d a y  lig h t ro b b erie s  a re  
o n  th e  in c re a se  in  D elh i; an d

(d ) if  so, th e  figu res th e reo f fo r
1981-82 as com pared  to th e  co rre sp o n -
d in g  perio d  la s t  y e a r  w ith  s te p s  ta k e n  
o r  p roposed  to b e  ta k e n  to  com bat 
th em ?

" 'T H E  MINISTER OF STATE IN TH E 
M IN IS T R Y  O F H O M E A F F A IR S  A ND 
D E PA R T M E N T  O F PA R L IA M E N T -
ARY A FFA IRS (SHRI P. VENKATA- 
SUBBAIAH): (a) Yes, Sir.

(b ) I t  w as rep o rted  th a t  a t  ab o u t 
J2.30 P.M. on 15-1-82 four armed intru-
d e rs  en te red  th e  shop  in  G ole M arket. 
O ne of th e  in tru d e rs  m an h an d led  the  
cashier and demanded cash. While the 
C aS h ie r w as g rap p lig  w ith  h im , ano- 
ih e r  in tru d e r  fired a sh o t in  th e  a ir. 
T h e  in tru d e rs  d ep riv ed  tw o sa lesm an  
o f  th e  shop  of Rs. 2 500 /- and  1611/-
resp ec tiv e ly  and  w h ile  tw o  of th em  
d ro v e  aw ay in  a c a r  th e  o th e r tw o w ere 
seen running In the direction of Punch- 
k u in  Road.

A case F IR  No, 24 d a te d  15-1-82 u /s .  
394 /34  and  2 7 /5 4 /5 9  A rm s A ct P . S. 
M a n d ir  M arg  h a s  been  reg is te red . T he  
c a r  invo lved  in  th e  case  h a s  b een  re-
co vered  from  H a p u r  an d  o n e  p erson  has  
been arrested on 15-3-1982. The investi-
gations 0 f the case is in progress.

* (c) and (d) The incidents of day
liijht robberies are declining. The 
•com parative figures fo r  th e  y e a r  1980-81 
a n d  1981-82 a re  in d ica ted  below :-

1980-81 1981-82

(1.4.80 to  31.3.81) (1.4-81 to
31-3-82)

Daylight 102 80
ro b b e rie s

T h e  fo llow ing  s te p s h a v e  been  ta k e n  
p- to  com bat such  crim es

(i) In ten s iv e  Po lice  v ig ilance.

(ii) In te n s iv e  foo t and  m obile p a tro l-  
T l in ^  inc lud ing  a rm ed  p a tro llin g  w ith

w a lk ie -ta lk ie  s e ts  and  w ire le ss  fitted  
m otor-cycles.

(iii) Action under the norm al preven-
tiv e  sections of CX P. C. ag a in s t bad 
c h a ra c te r  and  c rim inals.

(iv) Continuous drives by fhe Special 
sq u ad s  of th e  d is tr ic ts  to  d e tec t dae- 
oits, robbers and other bad ch'aracter3 
by developing intelligence.

(v ) S u rp rise  check in g  o f th e  veh i-
cles to detect those involved in commis-
sion  o f crim es.

(v i) S tre n g th e n in g  of su rv e illan ce  
over k n o w n  crim inals.

(vii) Organisation of Thikri PeVira and 
patrolling bv local residents and pri-
v a te  cho w k id ars  in  co o rd in a tio n  w ith  
po lice p a tro l p ickets.

(v iii) S pecia l w a tch  on re leased  c ri-
m inals .

( ix j  P o s tin g  of p ic k e ts  a t v u ln e ra b le  
poin ts.

(x ) P lac in g  of b a r r ie rs  a t se lec ted  
and  s tra teg ic  places.

(x i) S tep p in g  up of e x le rn m e n t p ro -
ceedings.

(x ii)  In te r-D is tr ic ts  m ee tin g s  w ith  
th e  police officials of th e  ad jo in in g  
S ta tes .

Self-sufficiency in paper production

7S02. SHRI RAJESH PILOT: Will the
Minister of INDUSTRY be pleased to  
state:

Ca) the total annual output and con-
sumption of fine coarse and newsprint
paper as compared to last year;

(b) the ajiticipated demand during next 
five years;

(c) the steps taken to grow suitable trees 
for paper pulp and establishing newspaper 
mills to meet this demand and make o u r 
country self-sufficient in paper, particularly 
the newsprint; and
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(d) what main research findings have 

been and will be utilised and wftat other 
role has been played by the Institute of 
paper technology at Saharanpur to help-
ing the country to move forward to self-
sufficiency in paper production?

TH E M INISTER OF INDUSTRY AND 
STEEL AND MINES (SHRI NARAYAN 
D ATT TIW ARI: (a) The domestic pro-
duction and consumption of writing and 
printing paper and newsprint during 
1980-81 ‘and 1981-82 are approximately 

as follows:

Y e a r

(In lakh tonnes )

Production C o n su m p -
tion

A . W ritin g  &  P rin ting Papers

1980-81 . , « 5*6o  6-20

198]-ij2 . . . t i '+ t

B. Nrwsprint

1980-81 . . . 0-51 3 57

1981-82 . . . 0-55 3 7 5

(b) The Planning Commission’s estimates
of demand for paper and paper board and 
newsprint by 1984-85, are 15.4 Takh
tonnes (of which about 50 per cent would 
be writing and printing paper) and 5 lakh 
tonnes respectively.

(c) Some of the State Governments are
taki.ng steps to raise pulpwood plantations 
for the paper industry. The utilization of 
alternate faw  materials like bagasse for
manufacture of paper and newsprint is 
also being encouraged. The newsprint
projects of Mysore Paper Mills and the 
Hindustan Paper Corporation, for an addi-
tional capacity of 1.55,000 tonnes will be 
in full scale commercial production in
1982-83. Approvals have also been 
granted to M /s . Tamil Nadu Newsprint
and Paper Ltd. and M /s. Century Pulp 
and Paper Mills for setting up newsprint 
mills for a total capacity of 70,000 tonnes.

(d) The Institute of Paper Technology* 
Saharanpur, is the leading institution in 
the country giving education in the paper 
and pulp technology.

Future Atomic Euergy Development

7803. SHRI RAJESH PILOT: Will the
* Ml?^Jl,yi i i k  bo pK’ujid  to state:

(a) what sleps have been taken for future 
atomic energy development without foreign 
dependence; and

(b) whai efforts have been made to 
ulilise Thorium available in monozite sand 
in India?

THE MINISTER OF STATE IN THE 
DEPARTM ENTS OF SCIENCE AND
TECHNOLOGY, ELECTRONICS A N D
ENVIRONM ENT AND OCEAN D EV E-
LOPM ENT (SHRI C. P. N. SINGH): (a)
Technologies for application o f Nuclear
Radiation in Agriculture, Industry. Medi-
cine and other ureas have been developed 
and are being utilised in India. Fuel re-
quirement for pressurised heavy wales 
reactor programme presently under execu-
tion is being met indigenously. Plants are 
also being set up to produce heavy water 
required for these reactors. Progressively 
all major components 'a re  being manufac-
tured within the country and the im port 
content of 1'ne nuclear power plants is 
being kept to the minimum.

(b) Thorium is used in a small way in 
the manufacture of Gas Mantles. Reactor 
Research Centre at Kalpakkam is conduc-
ting reseMrch and development works la  
use Thorium as nuclear fuel.

Delay in Sanctioning of Projects in 
K .ir r a t .ik a

7504. SHRI B. V. DESAI: Will the 
Minister of PLANNING be pleased to  
state:

(h ) whether Chief Minister of Karnataka 
has expressed his concern at the delay rxr 
sanctioning fne various projects in Kar-
nataka by the Centre and has pleaded for 
a time bound programme to implement 
them;
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(b) if so. how many projects in the 
State are pending for Centre’s approval; 
and

(c) by what time Government are con-
fident to provide loans for these projects?

T H E  MINISTER OF PLA NNIN G 
(SHRI S. B. CHAVAN): (a) Planning
Commission have no information on this.

(b) Only one project, namely, Ghata- 
p rabh j Hydel Project is presently pending 
for investment approval in the Planning 
Commission.

(c) Planning Commission do not provide 
any financial assistance for implementation 
of individual Slate projects. Central assis-
tance isf however, given to States in ac-
cordance wiiVi modified Gadgil formula.

Achievement of Original Target by Public 
Sector Steel Plants

7K06. SHRI B. V. DESAI

SHRI P. M. SAYEED:

Will the Minister of STEEL AND 
MINES oe plvasej to state:

(a) whether the public sector steel plants 
under th j Steel Authority of India are 
likely to achieve the original target of 
5.7 m.t. of Saleable steel output in the 
current year;

(b) if so, whether they have stated that 
in cas<* the power supply position is im-
proved they may cross the target;

(c) if so. whether the position of power 
and supply to the steel plants has been 
improving for the last three to four 
mam'ns:

(d) if so, to what extent the steel pro-
duction has improved; and

(e) whether State Governments hfcve 
been asked not to impose restrictions to 
the steel plants?

T H E  M INISTER O F STATE TN TH E 
M INISTRY OF INDUSTRY AND 
STEEL AND M INES (SHRI CHAR AN- 
JIT  CHANANA): (a) to (e). The public 
sector steel plants produced 5.65 million 
tonnes of saleable steel during 1981-82 as

against the target of 5.73 million tonnes. 
But for restrictions on power supply, par-
ticularly during the last three months of 
the year, t'ne target would h'ave been 
exceeded.

The power supply to Rourkela Steel 
Plant was restricted from the second half 
of November, 1981. The power supply 
to Bhilai Steel Plant was not satisfactory 
particularly during the last quarter of the 
year. There were interruptions in power 
supply from DVC 'also. This matter is 
pursued with the respective State Govern-
ments and DVC and an improvement in 
the situation is expected.

New 20-Point Programme

7807. SHRI B. V. DESAI: Will the 
M inister of PLANNING be pleased lo 
state:

(a ) whether Chief Ministers of the 
States fiave sought more Central aid as 
they were trying to effectively implement 
the new 20-point programme and also 
making efforts to mobilise additional re-
sources for the im piemen ratioji of the 
Sixth Plan;

(b ) if so, whether ail the Chief Minis-
ters during the month of M arch had met 
the Prime Minister and urged her to 
take necessary* measures in (his regard; 
and

( c ) whether the Prime Minister had 
assured for immediate and more central 
■lid to those States who have already 
taken actior in implementing the new 
20-point programme?

TH F M INISTER OF PLA NN IN G  
(SHRI S. B. C H A V A N ): (a ) and (b ) . 
At the meeting of the National Develop-
ment Council held on 14th M arch, 1982, 
one States had suggested allocation of 
additional Central aid for the new 20- 
Point Programme. All the Chief Minis-
ters o r their representatives participated 
in this meeting, which was presided over 
by the Prime M inister. Further, at the 
Northern-Zonal Council meeting held on 
6th February, 1982, the Member-States 
had suggested that adequate funds should
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be provided for implementing the 20- 
Point Proaramm e.

(c) N o such assurance was given by 
rthe Prime Minister.

Use of ESMA in States

7808. SHRI A. K. ROY:.

SHRI IN D RA H T GUPTA:

SHRI A. K. BALAN:

Will the M inister of HOME AFFAIRS 
'be pleased to state:

(a ) number of times ESMA has been 
used in the country since its inceeption 
with lhe State-wise break up in details 

rtilJ 1 M arch, 1982;

(b) names of the States which have 
refused to use ESMA;

(c) whether ESMA has been used 
against any employer contractor till 1 
M arch, 1982;

(d) whether he is aware of the use of 
ESMA in the strike of Rallis-India 
Chemicals and Fertilizers Plant near Kun- 

vpur, U .P. in January, 1982 resulting in 
the loss of lives of the workers and 
atrocities of Harijans; if so, facts in 
details;

(e) whether this was a violation of 
the assurance given; and

(f) if so, the steps taken thereon?

T H £  M INISTER OF STATE IN TH E 
M INISTRY OF HOM E AFFAIRS (SHRI 
N IH A R  RANJAN LA SKA R): (a ) 
Attention, in this connection, is invited 
to the answer given in the House to 
Unstarred Question No. 6153 on the 31st 
M arch, 1982. As mentioned therein, the 
powers to prohibit strikes in essential 
services available under the Essential 
Services Maintenance Ordinance Act,
1981, as the case may be, have been 
used on three occasions only so far, 
twice in Assam and once in M aharash- 

'tra .

(6) There has s<> far been no instance 
of a State Government refusing to use 
E.S.M.A, when invoked by the Central 
Government.

(c) No Sir.

(d ) According to informatiofi received 
from the Government of U tta r  Pradesh, 
strike|lock-out in Rallis-Intfia Fertilisers 
Plant, 'M agarw ara, U nnao was prohibited 
by the State G overnment u|s 3 (A) of 
the U ttar Pradesh Industrial Disputes 
Act, vide a notificalion dated 29-12-81. 
The powers under the Essential Services 
Maintenance Act, 1981 have not been 
used in this case.

(e) and ( f ) .  Does not arise.

N arora Atomic Power Project behind 
Schedule

7809. SHRIMATI M OHSlNA KlD- 
WAT: Wiil lh= PRIM E M INISTER be 
pleased to $tate:

(a ) whether it is a fact that two of 
the units of the N arora Atomic Power 
Project in U.P. are behind schedule by 
about five years;

(b) if so, the reasons for allowing 
this delay in the light of the facts that 
costs have been escalated heavily; and

(c) the steps that are now being taken 
to see that the project gets completed on 
schedule?

TH E  M INISTER OF STATE IN T H E  
DEPARTM ENTS OF SCIENCE AND 
TECHNOLOGY. ELECTRONICS AND 
ENVIRON M ENT AND OCFAN DEVE-
LOPM ENT (SHRI C. P. N. S IN G H ):
(a) and (b). There have been some un-
avoidable factor? responsible for d^ays 
in the completion schedule of the N arora 
Atomic Power Project. Tnese factors 
include delays in the acquisition of Jand, 
delays in the m anufacture of some cri-
tical nuclear equipment, delays on 
account of extensive soil investigation 
and detailed dvnamic analysis necessitated 
by the seismic design for the structures 
and equipment.
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(c)  Efforts are being made  to expedite 

the manufacture of major critical nuclear 

equipment and to reduce the impact of 

delays in the delivery of equipment by 

paralleling erection activities  las far  as 

possible.

Import of Services

7810.  SHRIMATI  MOHSINA  KID- 

WAI: Will the Minister of INDUSTRY 

be pleased to state;

(a)  whether certain companies  are 

being allowed to import designs, draw-

ings and consultancy services during the 

current financial year under the Techni-

cal Development Fund Scheme;

(b) if $o. whether under the scheme 

only companies with foreign equity are 

being allowed to  import  the  above 

mentioned services etc; and

(c) the names of the companies  and 

amount of foreign exchange involved?

THE MINISTER  OF  INDUSTRY 

AND STEEL AND  MINES  (SHRI 

NARAYAN DUTT TIWARI): (a) Yes, 

Sir.

(b) No, Sir. Requests lor import of

designs, drawings and consultancy service* 

are being  considered  irrespective of 

wh:the:  the  applicant  company  has

foreign equity or not.

(c) A statement is enclosed.

Statement

(c) Statement showing names of Indian pai ties allowed foieign ce I la bora t ion (including 
drawings ami design* cases) under the Technical Devdopmuu Fund (TDF) Schcme 
during 1-4-1981  to  31-3-1982.

St.
No.

Name of the Indian party Approved amount

(0 00 (3)

1 M/s. Âhok lx*ylrtiitl Ltd., Madras  .  . ■  - £ it6,100/- (net of taxes) 
Royalty @ 3%.

2 M/s. Bhatat G<ars Ltd., New Delhi . . . . DM 141,900/- fjict of taxes)

M/- F?.tT 1 • ’.. B— gtlnrr........................................... DM 4.25,000/- (Subject to tax)

4 M/s. Mukand Iron & Steel Works Ltd., Thana . ■ US $ 70,1,00/-

5 M/s. Sunrisr Amo Industries Ltd., Bangalore.  .  - £ 100,0 cn/-

M/s. Ori.ua Industries Ltd., Sundargarh  .  .  • DM 175,000/-

7 M/r. Mahindn. Owen Ltd., Pune  .  • ■ £ 20,000/-

8 M/', Usha Martin Black Ltd., Calcutta  .  .  • US $ 172,800/-

9 M/•:. Nations? Organic Chemical In cLc tries Ltd., Bombay .  US S 250,000/-

10 M/e. Mopeds India Ltd., Tirupati  .  .  . ■ FF 12.Q lakhs

11 M/s. Stovec Scrccn India Ltd., Bombay  . ■ ■ US $ 105,000/-

IQ M/s. Shri Ambica Tubes, Ahmedabad  .  . ■ (1) DM 36,000/-
(2) US S 18,000/-

M/i. Zmith Steel Pip«s & Industries I.td., Bombay .  US $ 100.500/-

*4 M/s. Davtr Engg. Pvt. Ltd., Bombay.  .  - ■ US $ 105,000/-

15 M/s. Garware Paints Ltd., Bombay  -  • ■ US $ 225,000/-
Royalty @ 5%
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0) CO (3)

16  M/s. Precimax Engineers Pvt. Ltd., Bombay £ 5 i°oo/-

17  Mfa. SLM-M.ncklal Industries Ltd-» Ahmed?bad

18  M/s. Escorts Ltd., Farida bad

ig  M/s. Durgapur Chemicals Ltd., Calcutta

20 M/s. Spaco Carburetors (India) Ltd., Pune

21  M/s. Indian Oxysen Ltd., Calcutta

22  M/s. Mahindra & Mahindra Ltd., Bombay

FR 4.0,000/-
Royalty % 20/, for 5 years.

Yen 50,000,000/-

US § 15,150/-

US S 250,000/-

£ 6o,onc>/- 

DM 161,250/-

Recrurtmsit Rules in Resepect of Analyst 

and Research Assistant in EPF Organisa-
tion

* 7811. SHRI  K.  LAKKAPPA: Will

the Minister of LABOUR be pleased to 

•state;

(a) whether it is a fact that the Re-
cruitment Rules in  respect of senior 

Analyst, Jr. Analyst and Research Assis-

tant in the Employees Provident  Fund

■Organisation  hfave not  been  framed so 
far;

(b) whether it is also a  fact that

because of non-finalisation of Rules, the 

■posts  Jr. Analyst and Research Assis-

tant remain vacant for the last two years 

but the organisation has proposed  to

promote one  of the APFC  (Gr. I) 

against the post of Sr. Analyst without

' finalisation of Rules;

(c) if so, the  reasons  for desparity

. and whether the said post is being filled

up to avoid transfer of one officer who

has completed 20 years at one station; 
and

(d) if so, whether Government will 

also fill up other posts for which rules 
are yet to be framed; if not the reasons 

rtherefor?

THE MINISTER OF STATE  OF 

THE MINISTRY OF LABOUR (SHRI 

BHAGWAT JffA  AZAD): (a)  Yes, 

Sir.

(b)  to (d). The post of Senior Analyst 

is vacant since 25-2-1982 and it has been 

decided to fill it up after the recruitment 
rules arc finalised. The other posts have 

been filled up by promotion of persons 

on ad hoc basis.

Creation of posts of Assistant  Vigilance 

Officer and vigilance Assistants in E.P.F, 

Organisation

7812.  SHRI K. LAKKAPPA: Will the 

Minister of LABOUR  be pleased  to 

state:

(a) whether it is a fact that Govern-

ment have created  about  14 posts of 

Assistant Vigilance  Officers  and Vigi-

lance Assistant in the EPF Organisation 

to cope with the work of Vigilance;

(b) whether it is also a fact that these 

posts though created long back still re-

main unfilled;

(c) if so, what is tVie reasans in not 

filling up  these posts even  on ad-hoc
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basis while the work of Vigilance De-
partm ent in Organisation is suffering; 
and

(d) what action Government propose
lo  fill up these posts?

THE DEPUTY M INISTER ' IN TH E 
M INISTRY OF LABOUR (SHRI 
D H A R M A V IR ); (a ) 7 posts of Vigi-
lance Officers and 7 posts of vigilance 
Assistants were sanctioned by the Gov-
ernm ent in October, 1981.

(b) to (d ). Framing of Recruitment 
Rules for the aforesaid posts is under 
process. These posts demand a parti-
cular type of experience and background, 
and ad-hoc appointments are not consi-
dered desirable.

Number of Employees on daily wages 
in Regional Provident Fund Organisa-

tion Delhi

7813. SHRI K. LAKKAPPA: Will
the Minister of LABOUR be pleased to 
state;

(a ) thc number of daily wages em-
ployees in lhe CentraljRegional Office, 
o f EPF Organisation;

(b ) whether il is a fact that accord-
ing to Government of India’s instruc-
tions issued on 10 October, 1979, they 
arc eligible to be appointed on regular 
basis; and

(c) if so. the reasons for not regula-
* rising these poor employees especially in

view of the Prime Minister's progressive 
policy in regard to providing of employ-
ment to un-emnloyed persons?

THE DEPUTY M INISTER IN TH E 
M INISTRY OF LABOUR (SHRI 
D H A RM A V IR): (a) to (c ) . According 
to the Employees’ Provident Fund au-
thorities, t^cre are twenty four employ-
ees working on daily wages in the Cen-

t r a l  office of the Employees’ Provident 
Fund Organisation and one in the Re-
gional Office, Delhi. The question of 
regularising the appointment of these 
employees is under examination.

Visit of Zimbabwe Delegation about 
setting up of Manpower Training 

Institutions

7814. SHRI S. B. SIDN A L: Will
the Minister of LABOUR be pleased to 
s(ate:

(a) whether a delegation from Zim-
babwe during recent visit to India had 
sought the cooperation in setting man-
power training institutions there; and

(b) if so, the nature of facilities to be 
offered to Zimbabwe in this regard?

TH E DEPUTY M fNISTER IN TH E 
M INISTRY  OF LABOUR (SH RI 
D H A R M A V IR ); (a ) A Zimbabwean 
delegation during their visit from 19th 
M arch, to 25th M arch. 1982 discussed 
the question of assistance from India 
for setting up of training institutions for 
manpower training with the Deputy La-
bour Minister.

(b ) A s fio formal request in this re-
gard has been received, the question of 
offer does not arise at this stage.

Details of Steel Plant to be set up in  

Duitari of Orissa

7815. SHRI ARJUN SETHI:
SHRI LAKSHMAN M ALLICK:

Will the Minister of STEEL AND 
MINES be pleased to state:

(a ) whether there will be delay in 
preparing the details of the Steel Plant 
to be set up now in Daitari of Orissa 
State;

(b) Tf so, what are the stages of dis-
cussion being held to finalise the terms, 
financial and commercial, for plant; and

(c) whether the British Government 
have informed us of its decision to in-
crease its share of financial assistance to  
the steel plant in a bid to cover the gap 

'created by the reduced French assistance?

T H E  M INISTER OF STATE IN  TH E 
M INISTRY OF INDUSTRY A N D
STEEL A ND MINES (SHRI CHARAN - 
JIT  C H A N A N A ): (a ) to (c ) . The
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change of location of the steel plant to 
D aitari will not result in any delay in 
the time schedule for the construction 
o f the steel plant. Negotiations with 
M |s. Davy Mckee are in progress for 
setting the technical specifications, 
and commercial and financial terms of 
the contract for setting up the proposed 
steel plant. As the French Credit forms 
a  part of the total financial package, the 
position will be known only after the 
‘completion of the negotiations

C riteria for Preparation of P anel for 
D eputy Secretary on Central D eputa-

tion

7816. SHRI ARJUN SETHI: Will the 
M in is te r  of H OM E A F F A IR S  be 
p leased  to s ta te :

(a) whether the disparity existing 
b e lw een  IA S and o th e r  C en tra l S er-
v ices C lass I in  m a tte rs  of em panel- 
m e n t fo r  th e  p o s t of D ep u ty  S ecre-
ta ry  p r io r  to  th e  T h ird  P a y  C om m is-
sion  h a s  been  allow ed to  con tinue  
th o u g h  G o v ern m en t h ad  decided in  
principle to implement the recom-
m e n d a tio n s  of th e  T h ird  P a y  Com -

m ission ;

(b ) if so w h a t a re  th e  c r ite r ia  fo r 
p re p a r in g  th e  p an e l fo r D epu ty  Sec-
re ta ry  on C e n tra l d e p u ta tio n ;

w h e th e ’* fov in tro d u c in g  3 new  
e lem en t o f pay  i.e. Rs. 1400/- as g rad e  
pay , m ost of th e  C en tra l C lass I s e r -
v ices w h ere  p rom otion  to  th e  n ex t 
h ig h e r  J u n io r  A d m in is tra tio n  G rade  
is no t so qu ick  h av e  been  p u t in  a 
v e ry  d isad v an tag eo u s  position  in  m a t-
te r s  of g e ttin g  cen tra l d e p u ta tio n  a t 
D epu ty  S ec re ta ry  level; and

(d ) if  so, th e  reac tio n  of G overn -
m e n t th e re to ?

T H E  M IN IST E R  O F ST A T E  IN TH E 
M IN IST R Y  O F H OM E A F F A IR S  AND 
D E PA R T M E N T  O F PA R LIA M EN -
TA R Y  A F F A IR S  (SH R I P. VEN- 
K A T A SU B B A IA H ); (a ) and  (b ). l h e  
T h ird  P a y  C om m ission h as  no t m ade

a n y  specific reco m en d a tio n  in  th e  
m a tte r . T h e  rev ised  e lig ib ility  c ri-
te r ia  fo r  d e p u ta tio n  o f officers to- 
te n u re  p o sts  a t  th e  C e n tre  a t  th e  
lev e l of D ep u ty  S e c re ta ry  a re  a s  fo l-
low s:—

G R O U P ‘A ’ CEN TRA L SE R V IC E S:

Officers h av in g  a t th e ir  c re d it 9 
y e a rs  of serv ice  in  th e  cad re  a n d  
d ra w in g  p ay  in  th e  scale  of Rs. 1500-
2000/-, or, a basic  p ay  of Rs. 1400/-
in  th e  scale of p ay  of Rs. 1100-1C00/-.

I.A .S. O FFIC E R S: *

O fficers h av in g  a t th e ir  c re d it & 
y e a rs  of serv ice  in  th e  LA.S. a n d  
having a! lenst 3 yc^rs of d'strict ex-
perience.

(c) and (d). No. Sir. The revised
c r ite r ia  h av e  helped  in p re p a rin g  eli*
g ib iity  lis ts  o f m a n ag eab le  p ro p o r-
tions. an d  h av in g  ra tio n a l link  w ith  
th e  n u m b e r of likely  vacancies.

M easures to im prove socio-econom ic  
Condition of SC /ST

7817. SH R I G. Y. K RISH N A N : W ill 
th e  M in is te r of H O M E A FA IR S  be 
p leased  to  s ta te :

(a )  w h e th e r  G overn m en t a re  aw are
th a t  w ith  th e  in c re a se  in popu la tion
th e  m easu re s  to  im p ro v e  th e  socio-
econom ic cond itions of th e  Schedu led  
C astes  an d  Scheduled  T rib es  a re  p ro -
v in g  ineffective; and

(b) if  so, th e  effective s tep s  G ove-
rn m e n t p ropose  to  ta k e  fo r th e ir  im p-
ro v em en t and  th e  m e asu re s  en v isag -
ed d u rin g  th e  c u rre n t financial y ea r?

T H E  M IN IST E R  O F STA TE IN T H E  
M IN IST R Y  O F  HOM E A F F A IR S  
(SH R I N IH A R  R A N JA N  L A SK A R ):

(a) and (b). A comprehensive and 
in te g ra te d  policy fo r  th e  socio-econo-
m ic development of Scheduled cas te s  
and  S chedu led  T rib es  is being ad o p t-
ed. In  re sp ec t of th e  Schedu led  
C astes  th e  S p ec ia l C om ponen t P la n s , 
th e  S pecia l C en tra l A ssis tan ce  to  th e
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S pecia l C om ponen t P la n s  of th e  
S ta te s  an d  th e  Schedu led  C astes 
Development Corporations are the 
th re e  im p o rta n t in s tru m e n ts  of th e  
s tra te g y ; th e se  h a v e  o n ly  recen tly  
b een  evo lved  an d  a re  be ing  con tinued  
in  th e  y e a r  1982-83. F o r th e  S ch e-
d u le d  T rib es  th e  in s tru m e n ts  of th e  
T r ib a l  su b -P lan s  an d  th e  S p ec ia l C en-
t r a l  A ss is tan ce  fo r  th e  T r ib a l S ub-
P la n s  h av e  been  in  ex isten ce  since th e  
F if th  P la n ; th e se  a re  also b e in g  c o n ti-
n ued  in  1982-83. T h e  in c re a se  in  
th e  p o p u la tio n  o f th e  Schedu led  
C astes and  Schedu led  T rib es  a re  d s o  
be ing  d u ly  ta k en  in to  acco u n t ?n th is  
approach and strategy:

S a fe ty  of college g irls  in  D elhi

7818. SH R I H. N. N A N JE  GOW DA: 
DR. A. U. A ZM I:

W ill the  M in is te r of H O M E AF-
FAIRS be pleased to state :

(a ) w h e th e r  G o v ern m en t a re  :iw are 
th a t  th e  p a re n ts  in  D elh i feel .scared 
to  send th e ir  g irls  to  colleges because  
th e re  is no  ad e q u a te  po lice  a r ra n g e -
m en t ag a in st ro w d ies  and  bad  c h a ra c -
te rs  w ho bound th e  la d ies  colleges 
and  often  m olest and  m a ltre a t college 
girls;

(b) w h e th e r recen tly  th e  son of a 
police officer and  seven  of h is fr ien d s  
tried  to ab d u c t and  m o lest a M iran d a  
College girl;

(c) w h e th e r  police could trac e  these  
cu lp rits  and  if so th e  n a tu re  of action 
tak en  ag a in st th e m ; and

(d ) th e  s tep s  ta k e n  to  e n su re  th a t  
fu ll secu rity  a rra n g e m e n ts  a re  m ade 
n e a r  th e  g irls  schools and  colleges in 
D eihi so th a t  th e  b ad  c h a ra c te rs  a re  
n o t allow ed to  h av e  a field day?

T H E  M IN ISTE R  O F  STA TE IN T H E  
M IN ISTRY  O F H O M E A F F A IR S  AND 
D EPA RTM EN T O F PA R L IA M E N -
TARY A F F A IR S  (SH R I P. VENKA- 
TA SU B B A IA H ): (a )  and  (d ). A de-
q u a te  police v ig il is  m a in ta in ed  
a ro u n d  g irls  schools and  colleges by 
deploying  u n ifo rm ed  an d  p la in  clothes 
poiice personnel. Po licem en  are

also deployed at the bus stops. They 
also deployed at the bus stops. They 
a rra n g e m e n ts  a re  co n tin u o u sly  k ep t 
u n d e r  review .

(b) and (c). On the com plaint of 
a s tu d e n t of M iran d a  College, a case 
u n d e r  S ections 366/354/511 IP C  w as 
re g is te re d  on  13-3-1982. I t  h a s  been 
possib le  to tra c e  th e  cu lp rits . E ig h t 
p ersons, in c lu d in g  th e  son of a D elh i 
Po iice  Officer, h a v e  been  a rre s te d .

Gadgil Formula

7819. SH R I JA IN U L  BA SHER: W ill 
th e  M in is te r of PL A N N IN G  be p leased  
to  s ta te :

(a) whether any exercise has been 
made in the Planning Commission to 
further modify the G'adgil Form ula 
keep ing  in  v iew  th e  d em and  m ad e  by 
th e  econom ically  b ack w ard  S ta tes ;

(b ) if so, th e  d e ta ils  th e re o f; and

(c) if no t, reaso n s  th e re fo r?

TH E M IN IST E R  O F PLA N N IN G  
(SH R I S. B. C H A V A N ): (a ) and  <b> 
A fte r  th e  G adg il F o rm u la  o f C e n tra l 
a ss is tan ce  w as m odified by  th e  N a-
tio n a l D evelopm ent C ouncil a t its  
m eeting  held  in  A ugust, 1980, no fu r -
ther exercisc has been undertaking 
by the jPlafnning Commission on the 
sub jec t.

(c) A ny  change  in  th e  m odified 
G adg il F o rm u la  a t th is  stage w ould  
ajfect th e  schem e of financing  the  
S ix th  P la n  o u tlay s  of th e  S ta te s  as 
app ro v ed  by th e  N a tio n a l D eve lop -
ment Council at its meeting held in 
F u b ru a ry , 1981.

P o s ts  o f I.G . o f P o lice  L y ing  v a c a u t 
In Central Police Forces

7820. SH R I ZA IN U L BASHER: 
W ill th e  M in is te r of H O M E A FF A IR S  
be p leased  to  s ta te :

(a )  th e  n u m b e r of posts v a c a n t fo r 
In sp ec to r G e n e ra l of Police in th e  
C e n tra l P o lice  Forces;

(b ) th e  d e ta ils  th e re o f; an d



W ritten Answers APRIL 15, 1982 Written .Answers 260

(c) th e  action  ta k e n  in  re g a rd  lo  th e  
fulfilment of th e posts?

T H E  M IN ISTE R  O F STA TE IN  TH E 
M IN ISTR Y  O F HOM E A FF A IR S  
(SH R I N IH A R  R A N JA N  LA SK A R )
(a) O ne

(b ) and  (c). T he p roposa l fo r fiili- 
ing_in th e  vacancy  is u n d e r  co n sid era -
tion  of th e  A p p o in tm en ts  C om m ittee 
of th e  C abinet.

TO7 WWW % TTH fc U T lB ta« -- -
q*

7 8 2 1 . sr'l STWr : W f  *1$

( ^ )  «WI W 5 % f% ttd+ctl 

WTFT % TT r̂ 5ft JTTW fWlTTtfnT q ?  

|  f e l M  % 3 0  2 9  *TTR% 1 5

f?TT S T f e  *T f ^ R T # f  <NM f^d

m \  ^ rfy + iR ^ i % 2 0 4 1  w f

T T  *RT cft*T H<Tl’l l  % y f t i t i  ?T '3ft^
3TN % 1 3 8 2  HI*MI TT 15 f ^ f f  % 

yr fm ;  *r f a f t z  f t  3 trV  I ,  w v  ^ N r f b f l r  

% 6 5 2 5 *TTWT TT ^  3TT T f t  I  

s f t r  'jrpsr f \ n k  4 ^ r ^ f r  % 

f t  srnfr |  c t t t  4 7  6 i  m w r  q r  m  

*r$R i *r srfsn : ?r ft

^t t  T ?t t ;  ? f k

( ^ )  q f?  ^T, ell ^ ef% w t

I  ?
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( t ) ? f k  ( ^ )  % ^ T  ScRfT^STPTtt- TV 

^  1 9 8 0  f c f r s  % 4H U K\s

^  fafff?! T T W T ^/fk w ff/^T T t-

olPH+ ^  % " jq W t % 2 5 4  *I©T W 3 T
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H ^ T )  : ( t )  1 - 1 - 1 9 8 0  ^

3 1 - 1 2 - 8 0  ^  ̂ t  % f^HT % ^ T

^  sqrt ^t errft^ frqt^ %c\ o
v  tr % n^r ^ ^ 1̂

p in ts ’ % mrr% % t  qrr 1,
q r r  ( I X )  f e n  w r  ft f ^ f

^<+TT ^ ¥T̂  WTtTT ^ t fFTT̂  %
%Fmr, +i'4^t| < t sqr wtr>3
*  W  f r a f o r  ^  ?T^RT ?Tft 

1% ^Py+iO ?rraTT  ̂ ^  ^  *pY 
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Number of Mini Steel Plants Func-
tioning in  M aharashtra and other 

States.

7823. SHRI BALASAHEB VIKHE 
PATIL: Will the Minister of i-'TEEL 
AND MINES be pleased to state:

(a) the nember of mini steel plants
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a t p re se a t fu n c tio n in g  in  M a h a r a s h - / ' 
t r a  and  o th e r  S ta te s ;

(b ) w h a t is  th e ir  cap ac ity  in  to n n es  
and  p ro d u c tio n  d u rin g  th e  la s t  th re e  
y e a rs ;

(c) how  m any  m o re  a re  like ly  to be 
s e t  u p  in  each  S ta te  in  n e x t ih re e  
y ea rs ;

(d ) th e  n u m b e r  and  n am es  of con-
cern  in  p r iv a te  sec to r  w hich  h av e  
been  issued  le tte r  of in te n ts / in d u s -
tr ia l  licences d u rin g  th e  la s t  th ree  
y ea rs ; an d

(e) th e  te rm s  an d  cond itions  ap-
proved  by G o v ern m en t fo r se ttin g  up 
mini sled  plants with installed capacity, 
capital rnveslmejit on each such plant?

T H E  M IN IST E R  O F S T A T E  IN 
TH E M IN ISTR Y  O F IN D U STRY  AND 
STEEL A N D  M IN E S (S H R I CH A -
R A N JIT  C H A N A N A ): (a )  O f th e  
157 le tte rs  of in te n t/lic e n c e s  issu ed  so 
far for the setting up of mini stel plants 
in the «>untry. 143 plants have been 
com m issioned, O f th e se , tw en ty  
seven  p la n ts  a re  located  in  M ah a ra sh -
tra .

i
(b) T he to ta l licensed  cap ac ity  of 

these 143 units is 3.50 million tonnes. 
T he p ro d u c tio n  ach ieved  by th e  ;nir-*i 
steel p lan ts  d u rin g  th e  la s t  th re e  
yea rs  is in d ica ted  below :—

Year Production
of ingots 
(in tonnes)

’9 7 9 ......................................... 17,43,874

*980 . . . . .  18,74,309

*98! • . . . . 30,07,769

(c) Issu e  of m ore  le t te r s  of in te n t 
fo r  se ttin g  u p  of new  u n its  'v ill de-
pend  on th e  ap p lica tio n s  w h ich  fulfil 
th e  c r ite r ia  p resc rib ed  fo r  licen s in g  
of such units.

(d ) D u rin g  th e  y e a rs  from  ±979 to
1982 (u p to  6-3-82) tw e n ty  seven  u n its  
in  p r iv a te  sec to r  w e re  allow ed  to  s e t 
u p /e x p a n d  th e ir  ex is tin g  cap ac ity . 
T h e  n am es o f th e se  co n ce rn s  a re  g iv en  
in  th e  a tta c h e d  s ta tem en t.

(e) T he fo llow ing  c r ite r ia  h a v e  b een  
adop ted  fo r  c re a tio n  o f f re s h  c a p a -
city :—

(i) In  th e  S ta te s  w h ere  no licen sed  
cap ac ity  e x is ts  fo r  s tee l m ak in g , a  
to ta l cap a c ity  o f 36,000 to n n es p e r  
an n u m  d iv id ed  by  tw o  u n its  m a y  
be  considered .

(ii) W here  a cap a c ity  below  
36.000 tonnes p e r  a n n u m  ex is ts , 
additional capacities may be creat-
ed to  b r in g  th e  to ta l  licensed  ca p a -
c ity  up to  36,000 tonnes.

(iii)  In  th e  K a sh m ir  V alley  and  
N o rth  E a s te rn  S ta te s , w h ich  h a v e  
spec ia l p ro b lem s o f  tra n s p o r t ,  etc., 
a cap ac ity  o f 18,000 to n n es  p e r  
an n u m  of s tee l m a k in g  w ith  m a tc h -
ing ro llin g  fac ilitie s  m a y  be allow ed.

'(iv ) Creation of fresh capacity 
u n d e r  th e  above m e n tio n ed  p ro -
v isions m ay  be considered  c n ly  
after the concerned State G overn-
m en ts g u a ra n te e  a ssu red  su p p ly  of 
pow er.

T he d e ta ils  of th e  cap a c ity  a c tu a lly  
in sta lled  and  th e  c a p ita l in v e s tm e n t 
on each  of th e  p la n ts  a re  n o t av a il-
able.

Statement
S. No. N am e of th e  U n its

1. M /s . Cycle E q u ip m en t (P ) L td .
(Delhi)

2. M /s, E lec tro s tee l C astings L td . 
(U P)

3. M /s . A r ih a n t S tee l & A lloys 
L td. (U P)

4. M|s. Steelcrete (P) Ltd., (AP)

5. M /s. T rim b a k  Is p a t P r iv a te  L td . 
(M a h a ra sh tra )

6. M /s . H a rig a n g a  A lloys & S tee l 
Lid. (Maharashtra)®

@This firm was granted an industrial licence to S*t up a unit in 1980. A separate 
Letter o f Intent was granted in 1982 to expand the existing capacity.
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7. M /s . A .K . C o rp o ra tio n  L td , 
(A n d h ra  P ra d e sh )

S. Shri Sita Ram Aggarwal 
(A ssam )

9. M /s. Modella Steel & Alloys Ltd. 
(MP>

10. M /s . R a ip u r W ires & S tee l L td , 
(M P)

11, Rantna I spat Ltd. (M aharashtra)

12. M|s. Mehta Steels Ltd. (Punjab)

13. M|s. Modern Steels Ltd. (Punjab)

14. M /s . C en tu ry  Iro n  & S tee ls  L td . 
(P u n ja b )

15. M /s . U p p er In d ia  S tee l M anu-
fa c tu r in g  Co. (P u n ja b )

16. M|s. Siliguri Steel Ltd. (WB)

17. Shri S. S. Singh Deo (Orissa)

18. M /s. T riv en i S tee l (P ) L td . 
(P o n d ich e rry )

19. M /s . In d ia n  S tee l R olling  M ills 
Ltxi. (P o n d ich e rry )

20. S h ri M.G. P oy  R a i tu rc a r  (G oa)

21. M /s . R a je n d ra  M echan ical In -
d u s tr ie s  L td . (G oa)

22. S h ri S hyam  S u n d er A g arw a l 
(M eghalaya)

23. S h ri A n and  K u m a r A garw al
(Nagaland)

24. M /s. V id a rb h a  Iro n  & S tee l 
Corpn. L td . (M a h a ra sh tra )

25. M /s , S anghv i S teels Ltd. 
(M a h a ra sh tra )

26. S hri V.N. N ev a tia  (M a h a ra sh tra )

M em o ra n d u m  of In d ia *  P a p er  M a k ers

7824. SH R I B A LA SA H EB  VIKH& 
P A T IL : W ill th e  M in is te r of IN D U S-
TRY  b e  p leased  to  s ta te :

(a ) w h e th e r i t  is a fa c t th a t  th e  
In d ia n  P a p e r  M ak ers  A ssocia tion  had  
sen t any  M em o ran d u m  to  h im  fo r th e  
rem oval o f aU reg u la to ry  m e asu re s  in  
re sp ec t of p ro d u c tio n  p r ic e  of p ap er, 
lifting of ban on export and to dis-
co n tin u e  i t s  im p o rt;

(b ) if  so, th e  d e ta ils  of dem ands 
m e n tio n ed  in  th e  M em orandum ; and

(c) w h a t ac tio n  G o v ern m en t have 
ta k e n  o r  p ro p o se  to ta k e  on each  
d em an d  o f  th e  p a p e r  in d u s try  m en-
tioned  in  th e i r  m em orandum ?

T H E  M IN IST E R  O r  INDUSTRY 
A N D  STEE L AND M INES (SH R I 
N A RA Y A N  D A TT T IW A R I): ( a j  and
(b ). Y es, S ir. T h e  In d ia n  P a p e r  
M ak ers  A ssocia tion  h av e  requested  
that in view of the comfortable position 
o f supp ly  o f paper^ th e  P a p e r  (R eg u la -
tio n  of P ro d u c tio n ) O rd e r t 1978, and 
th e  P a p e r  C o n tro l O rd e r, 1979 a re  no 
lo n g e r re le v an t. T h ey  have also  s ta -
ted th a t  as th e  c o u n try ’s re q u ire m e n t 
of paper can be met adequately from 
in d igenous sources, im p o rts  shou ld  be 
s topped  and  th e  ex is tin g  b an  o n  ex p o rt 
of writing and printing paper removed.

(c ). G o v ern m en t a re  k eep ing  a 
close w atch  on th e  position  of dom es-
tic  p ro d u c tio n  v is-a-v is dem and  for 
p ap er, and  th ^  v a rio u s  suggestions 
su b m itted  by  th e  A ssociation  w ou l#  be 
ta k e n  in to  acco u n t in  fo rm u la tin g  
Government’s views on these issues.

7 8 2 5 .  sfl jrfar : ?Wr

m t  ^  fi'TT f a :

2 7 . M /s. M ohata  In d u s tr ie s  L td. 
(P u n ja b )
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vji |r\ qrr  'icf’H jftr 

Erfrr̂ n  srfsnsn  n̂cft  sftr

(*§r)  ?T, eft  r̂fwf %

TTTWt  fer ^ f̂ rrc

szrteft ?Ft fen m\ | ?

?P5 *TaTn<7 Wi *TWfW VTlf firm 

anrâ wr̂'T): (̂ ) 

%f̂ r fwft % srafa wfiMcn #t %m"O
STT̂cT ̂ 7T *T  «Tlldk *RT % 5FRt 

T̂T̂ T̂ T % ITS ftWT fw  <l4d<f,t >3   ̂ '

*Ft f̂roTT ̂ t fnyT<ui *fhfr 

Wf % 4,HfH4<W  wfa«nf<*rt

qr tft f̂re?jrfT % yrm̂ T fwrf % 

irâr fen t̂ftt t, fer% *hhk t 
?ftm wf % *q TT -ĝ T̂ fl'iR wf fspmf 

it fa%r 5HfHyr«H % *nwr

% M r̂ fcn if siw ?t% | 1

cTT  7̂ tfT5FU £, ̂ Ĥ Fm 

it  arfwm wn jnrfare 3<r 5*- 
forfe <K % tcPT % wTHd'H R̂TTqT
<9 ■ * Cn

frttffw fen t̂rt ?r  ̂  |

% trR rmr qunr fwrerr t̂r ^kr 

%  q?R, ssrfeppTfr sttt t̂t *f 

frrc. *n* ?rf̂ *r trfê ̂ f r i feg;

fer tirwi *r  iT̂ =r fen t̂ttt fe 

Ĥf-wRw ?jfTOTt   ̂srrrf̂ T̂ tcR

r̂ertfef d̂HHM % RRcR" qr £raffr<T

YpTf̂T f̂BJTTT F̂T UIW 

TT̂TT TlTr dt 3%  % SĉT  #

^  t̂ttj sfr r̂ftîrrft % fefr

*̂*r r̂f̂ % % ̂r # *fr sir 3ft w 

*TT % 5ft% ?T ft fsRT tt ̂  

fen m\ |, ?Hd< ?e3r qr wft ̂ ctt 
fen ̂ nq; t

(*%) ŵt §r r̂rfNwrT |tt n̂ft 

*Ft  jiciir>i<iTi

%  qr  feq fen, icR % ??TeriT

ĵqTffcf  fen ̂ tctt | i

r̂n M|q«r vt Pr4ft(ff <bt%  ftîr 

zm Jrt*?  ̂ wtt sntfta

t̂̂I wrfrert

7826. TWH : WT

STOTT* *T3ft ^ T̂T%  f»tn 

fe :

(̂ ) dviy.  sr̂ r n  r̂t  < 

ttrttt  sFt  f̂t r+dHl shRrfw

|, r̂t  f̂ r̂r ffir  ̂ft% r̂%

R̂-sr̂ rw t̂  r̂ r-̂ d W

«t»*'6»iti t̂ snrM" 't' <   ̂ \
5[ffT

(w) MdMii  ̂^  f̂̂ fr  qr

sft  r̂ r̂r srtfrr ^
t̂ oi| ̂ 1 ̂t̂ - %

iq  s 1 r-f̂j  'Hi I  F̂TWT̂t +<%

t̂  fen t ?

faiTT̂ V̂<; ŝsftf̂ arl, 

am  ’T̂ ^WT  wtr IT̂r̂l̂»R■  5pfiT̂

5r TW *7̂i  («ff  ?f'io

®rb  ’  f';g)  :  (qfr)  wr

ST̂Tfr if  ?r*ft  rT̂ Êfr T̂T

vnuPiUkui  STiff fen  TRTT  I  f̂t

WJ % mm StH «TT̂ WFT
-O * ’  ̂ C'

Tfen*r %  W  <&z  w t̂rt  grr

5nrni spt  Tft  f 1  ?̂ nfq 

«TrW7 'frfP̂n, 51̂ ui f̂TWTW

cW  gl  «j'l d,  f%W  F̂T̂cq"

#JTŜT  ^ Mi  T̂R 3T̂ m 

sr̂ifqci m\< Tfsznr t̂rt  5̂ff

% r̂rfff r̂ trfvr̂ralT”r 

r̂nr smwt t̂ 

t ' ‘

(m)  ̂ t̂ r̂ f̂rrf % vfn- 
fWrrw % W yM̂«w wm spttrt 

(̂Tt t̂ n̂tnft,  jî W % fqti'4'i 

% W  fe% ÎT Whff t̂, srfdNil-



fttT fM*Y TFHf ««̂f»i 0  MY fWli ̂

% SRTTT̂T f̂T, q̂PT <̂$»d Mt T̂cft | I

(,R*)  ̂   ̂  5* »*R frf  mn% TF*T ST*Kf

t RTC SITT  / STW *»l3<W  W

—' srtfwr  ^rt I m̂ r  *

vesftiT h*. fWKrni (̂ sr )  % % n̂r°r srftnr W r % faxj

ejflisnr *\ ’nr̂r hPh<i qf t 1
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7828. «fi %ftV WH : T̂

*T<3Y  ^  «»dl̂ MY £*H I  ct>*JT

fir :

(̂ ) WrHfeT cHTT  frqUw*

% frff Hd'ddl *HlPnq)' % 1980-81 

1981-82 $  %7sYjT Hdddl

w m imu ŵ r %

Pt)MT f  d'lH  fM̂%  ot(Ptd f̂.

WT TPt %  t ;

(sr) ĉT SlTPtf # fMcT̂ pĤ i

MY qrpr MY ^  til< Ptid'T

srf̂nff M  ̂m<h  wft % frnr

•Hflmq if P̂ Kiŷ  t ;

(*r) ?tt qr  ̂  ^

M *fl*1  ■H 'Ĵ< "T «fi  % etM I  “M <.u|

t ;

(w) +k+i< %  «w«4Hi qr

srfYsr  r̂nm t̂  %  f̂PT  T̂T 'bm

53TTT I ?

n̂t w ** ff«T( *r?r*lq 'uTtr ff«rm
c •

3 Kill q'l - B̂Sg«f«|qT) :

(̂ )  sffT  (g1).  f̂cRUT  %

«FHIK In5

(*r) ^ wî nr *r w  

‘*  r̂frnr srf̂ff %  t’ *ftr

(w) PHN q>H- % f̂TTT ĉWT 

'̂ii'fl  %  <;i<=Tl  qr  stYet  °t> 1 <<=11$ 
 ̂ pHHpHpyrl 3qPT

fM̂ %' :—

( 1) W(dHdl  T̂TTr  5TVTFT,

ttwhtt 5r srftre; fnhnft n̂nrr 

w f 1

(2) ^ ŵTFnr % srrfhj qr

wf̂rT ̂ fy+l»l XT'xq WTWTt 

% %̂nr  jttwt qr +k î|

%  f̂nr %\<a*\  %  crfx̂S

4iry+iP̂ % q̂tsriT % f̂rhsr 

!̂ET fUTftd  fMrr S  t  :3̂1f̂ 

ww n  r̂fNw  q̂ 

?r*fY TTTRWf Mr f m  % f^ 

vfvRPT T̂T% r̂r qm m 7ft 

ferr  ̂1

(3) vtem  5H '<+!<( % f?d'̂dl 

R̂Tf̂fY % Jrm̂fY MY srrq-̂7% jf

1 % f̂nr tt̂ t ^̂ 1̂41< 

>dqfar  %  êr  Jr Tjf

*ldM̂ MY ?TTT̂ SfTT vfr 

fen  ̂1
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1

1 4 - 4 - 1 9 8 2  % fal? Sffa  K̂ TT SffiTCtfafl 5TFT *TO 7 8 2 8 .

3FT 1 9 8 0 - 8 1  ^  1 9 8 1 -  8 2  IT&t
5tp<t % fv f t i  srrcrf

'  STR^T- STF<1 *T *- % 3>TV»T

q ^ f

s's^rr

Talf

s r w r

f a i f a  % 

f̂ TCT H r ^ q ' f  

Tirq^ff ffS?TT

8

1 . WfjfYfT

2 . fq«fftPT®

9

9

12

7

Survey for Finding out Minerals in the 
CouatTy

7829. SHRI AMAR ROYPRADHAN: 
Will the Minister of STEEL AND  MINES 
be pleased to state:

(a) ihe name of the placcs where United 
Nations Development Programme and 
Geological Survey of India Yiave con-
ducted any survey for finding out the 
minerals in the country for the last ihree 
years;

(b) the outcome-' of the survey and de-
cision taken by the G overnment thereto?

TH E M INISTER OF INDUSTRY AND 
STEEL A N D  M rNES (SHRI NARAYAN 
DATT TIWARI): (a) Geological survey
and exploration of minerals is a con-
tinuous process. However, as a result of 
the recent surveys conducted by the GiO- 
lagical Survey of India, Slate Mining 
Departments ai*d United Nations Develop-
ment Programme, the ntain new findings 
are: ,

Work done by U N D P in collabora-
tion with Directorates of Mining and
Geology of Kerala, U ttar Pradesh and
M adhya Pradesh

K ’-rila :

Gold in Nilambur valley. Punn'apuzha 
a*nd Chaliyar river channels, graphite in

21

16

5 —

3 —

16

13

Kotlayam and Ernakulam districts, Iron 
ore in Calicut and M allapuram districts.

U ttar Pradesh:

/  UNDP has done only consultancy work 
Oji agate in Banda district and base
metals in Almora, 
Dehradun districts.

Madhya Pradesh:

Pithoragarh lind

Gold in Raipur and Raigarh districts, 
bast.1 metals in Rajnand-gaon district, Lead- 
zinc in Domoh district, Tin in Bas'ar dis-
trict, Pyrophylite diaspore in Tikamgarh 
and ChYiattarpur districts and carbonatite 
in Jhabhua district. Exploration is siijl 
proceeding.

Work done by GSI and State Mining 
Departments

Chromite in Oriss'a, barytes in Cuddapah 
in Andhra Pradesh, Lead-zinc in Rampura- 
Agucha in Bhilwara district 0 f Rajasthan, 
Las (coast bauxite in Andhra Pradesh 'and 
Orissa, High grade limestone in G untur 
district of AndVira Pradesh, Phosphorite 
in JLalitpur district of U ttar Pradesh and 
also in Chattarpur 'and Sagar districts of 
Madhya Pradesh. Molybdenite content in 
Malanjkhand copper deposits m Balaghat 
district of Madhya Pradesh and 'also 
Umpyrtha Multi Metal deposit 'r. M egha-
laya, Tin deposit in Bastar and Koraput
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districts of M adhya Pradesh fcnd Orissa 
respectively, Tungsten deposits in Sirohi 
district of Rajasthan, Gold bearing roclca 
in Sona Khan in Raipur and in Raigarh 
districts of Madhya Pradesh 'and Chigar- 
gunta-Nandimadugu area . of Chitlor dis-
trict of Andhra Pradesh.

<b) As a result of surveys undertaken 
by Geological Survey of India, estimate 
of chromite reserves in Orissa Srate have 
now arisen to 111 million tonnes. 35 
million tonnes potential of lead-zinc ore 
with over 10 per cent lead-zinc metal 
content has also been established in Ram* 
pura Agucfaa area. There has also been 

remarkable increase in our estimates of 
bauxite deposits in Andhra Pradesh and 
Orissa States, and an upward revision of 
estimates of deposits of copper, tin, tungs-
ten. gold ore, phosphorite etc.

. The likely exploitation of different 

minerals by various agencies is an 

follows:—

1. East-Co‘ast bauxite by National
Aluminium Company Limited

(NALCO).

2. Gold from Kolar Gold Field by

Bharat Gold Mines Limited (BGML).
3. Gold from Hutti Gold Mines by

Hutti Gold Mines Limited.

4. Limestone in Andhra Pradesh by

Andhra Pradesh State Governm ent/
Vizag Steel Plant.

5. Phosphorite in A ndhra Pradesh by 

Pyrites. Phosphates and Chemicals 

Limited (PPCL).

6. Mangampei Barvfes by Andhra 

Pradesh Mining Corporation Limited of 
Andhra Pradesh.

7. Gem Industry in Trivandrum by
the Kerala State Industrial Development 

Corporation.

Ceramic Industry

7830. SHRI GHULAM  M OHAM M AD 
KHAN: Will the Minister of INDUSTRY 
be pleased to state:

(a) the number of Che ceramic industry 
units in the country both in the organised 
sectors and in the small scale sectors; ajid

(b) the present level of exports 
.crockery?

TH E M INISTER OF INDUSTRY 
AND STEFL AND M INES (SHRI 
N A R *Y A N  DATT TIWARI): (a) There
ar2 64 tmiK in (he or,?»nised sector and 
i t i t :  thnn 500 units, in the small s o le  
sector engaged iji the manufacture of 
ceramic items.

(b) The export of potteryware during 
1980-81 has been of the order of 
Rs. 49 lakVis.

Efforts by Chinese Trained Extremists to  
D estabilise N.E. Region.

7331. SHRI K. M ALLANNA: Will the 
Minister of HOM E AFFAIRS be pleased 
to state:

(a) whether it is a fact ihrat although 
insurgency has been contained to some 
extent in Manipur, yet new extremist 
groups trained in China are trying to re-
group themselves and destabilise lhe 
North-Eastern region;

(b) if so. whether Central Government 
have takm  steps to restore peace in th'at 
area with a proper plan; and

(c) whether Government would also like 
to consider and extend its full-co-operation 
in helping the State of M anipur to remove 
the unemployment by establishing indus-
tries in that area for the development and 
provide road transport facilities etc.?

T H E  M INISTER OF STATE IN TH E 
M INISTRY OF HOM E AFFAIRS (SHRT 
N IHA R RA NJA N  LASKAR): (a) and
(b) Government have no information 
about any new extremist groups having 
received training in China recently, Go* 
vernmcnt are however alive to the situation 
prevailing in M anipur and are taking steps 
to maintain peace.
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(c) Schemes for development of roads 
and industries in M anipur are being im-
plemented under the State Plan fcs also 
under the N EC Plan. Schemes for gene-
rating employment opportunities are being 
given due stress.

Assistance for setting up industries in 
foreign countries

7832. SHRI A. NEELALOHITHADA-
SAN NADAR: Will the Minister of
INDUSTRY be pleased to state:

(a) whether Government of Ij*dia have 
given any sort of assistance or help in 
selling up of industries in any other 
country;

(b) i; so, the details of the countries to 
which ‘.issistance is given and the nature 
of tine assistance;

(c) whether Government are proposing 
to give such assistance to any other 
country; and

(d) if so, the details thereof?

TH E M INISTER OF INDUSTRY 
AND STEEL AND  MINES (SHRI 
NARAYAN D ATT TIWARI): (a) t0 (d).
The information is being collected and 
will he laid on the Table of the House.

Reduction in Duty on components for 

Electronics

7833. SHRI A. NEELALOHITHADA- 

SAN NADAR: Will the PRIM E MINIS-

TER be pleased to state:

(a) whether the Union Government has 
recently received any note from fti* Go-

vernment of Kerala regarding the request 

for reduction in duty structure for com -
ponents, raw materials and consumables

connected to electronics industry in 
Kerala; and

(b) if so, the details of the n ote and the 

action taken by the Union Government 

thereon?

TH E D EPU TY  M IN ISTER IN  TH E 

D EPARTM ENT OF ELECTRONICS 

(SHRI M. S. SANJEEVI RAO): (a) Yes, 

Sir.

(b) The representation regarding reduc-

tion of customs duties on raw materials 

was as follows:

“Problems for consideration

Regarding the large and medium scale 

Units, especially component industries, the 

Companies fcre facing difficultes owing to 
the large customs duty on raw-materials

and lower duty on finished products being

imported. For example, Etched Alumi-
nium Foil, used for the manufacture of 

Aluminium Electrolytic Capacitors, had a 

duty of 212 per cent until May last year, 

even fhough a t the time of conception of 

the project m 1974, the duty was only 75

per cent. At the same time, Electrolytic

Capacitors were being imported with a 

duty of 135 per cent. Tn May, 1980, the 

duty of Etched Aluminium Foil was re-

duced to 120 per cent but finished capa-

citors were allowed to be imported at a 
duty of 58 per cent, if they were used for 

equipment designed using microprocessors. 

However, microprocessors are now  being 

used by all the equipment m anufacturers 
in the field of professional electronics. 

The duty on various raw materials used 

in the component industry and the duty 

recommended by the G overnm ent of 

Kerala is given in the attached statement.

The m atter is under consideration.
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Reeomvundalion for red’iclhn in d'tly Structwe for Compjunts,  Raw -V/ it trials  and Consumable s by 

the Government of Kerala.

Item
Present  Rcconi- 
duty  mruJrd

Mructirc duty

structure

(A) For the Manufacture of Electrolytic Capacitors. 

1. Pure aluminium foil  .  .  , ■ ■ 59 10

2. Aluminium anode fo i 1 -e Iched/ for m r d ■ ■ .  .  120 25

3. Cathode foil -etched/formed  .  . ■ ■ .  .  120

4. Anode Ribbon . . . . - ■ .  .  167 *5

5. Cathode Ribbon . . . . 25

6. Tissue Paper . . . . . - ■ • ■  75 25

7. Adhesive Tape . . . . •  • .  .  163 25

8. P.V.C.  Sleeve . . . . • ■ ^ •  23e 25

9. Marking Ink . . . . • ■ .  .  169 25

10. Marking Foil . . . . • ■ .  .  169 25

11. Chemicals . . . . . - • - .  56 i'25

12. Silicon Oil . . . . . ■ ■ .  .  213 25

13. Mineral Oil . . . . . ■ ■ • -  213 25

14. Copper wire . . . . . ■ ■ .  . <)4 25

15- Can ..................................................... ■  -  56

16. Bunge . . . . . . ■ ■ ■ • 56 *5

17. Imoris . . . . . . ■ .  138 25

18. Paddies . . . . . . - •  <38 25

19. Cover . . . . . . ■ ■ ■ ■  Ro 25

20. Vent Rul)l>rr Disc . . . . 25

21. Washer . . . . . . • ■  Bf) *5

22. Rivet . . . . . . ■ - 25

23. Cathode Rivet . . . . ■ ■ . .  89 25

24.. Solder Lug; . . . . . • - >33 '*5

25. Insulation Disc. . . . . . .  13a

26. Glue . . . . . . , . . .  138



W ritten Answers CHAITRA 25, 1904 ( SAKA)  W ritten Answers 278

1

(B) For the Manufacture o f  Ceramic Capacitors.

1. D ie lectric  Com positions . . . . . . .

2. C rep e  P ap e r T ap es . . . . . . . .

3. P h en olic  R esin  . . . . . . .

4 . Pruning Ink . . . . . . . . .

(C ) F tr Semiconductor Industry

1. S ilicon  D iffused C hips . . . . . . .

2. S illicu n  W afers . . . . . . .

3* S ilcon * Biirs. ^ 1

4 . S e m ico n d u cto r SoM rrs w ith  A lu m in iu m  content . . .

5. S pecial A llo ys for S em icond u ctor solders w ith  silver and gold
ron ient o f  m ore than 2 %  . . . . .

6. M o u ld in g  Com pound's . . . . . .

7, G old  P la tin g  S o lution  . . . . . .

Demand for Tape-Deck Mechanbm.

7.S34. SHRI SUDHIR KUMAR GIRI; 
Will the PRIM E MINISTER be pleased
!o  state:

(a) the total demand in the country for 
tape-deck mechanism, a component part 
of electronic equipment, in 1982-83;

(b) whether it is a fact that almost all 
the small scale units manufacturing elec- 
tro iljs  jquipm^nl aK importing tape- 
deck mechanism;

(c) whether tape-deck mechanism can 
be manufactured in the country to m^et 
its total requirement; and

(d) if so. what ig the criteria of giving 
licences to the intending manufacturing 
companies?

THE DEPUTY M INISTER IN THE 
MINISTRY OF ELECTRONICS (SHRI 
M. S. SANJEEVI RAO): (a) As per the
targets set out in the Sixth Five Y ear Plan 
(1980-85) the total demand for tape decks 
for audio cassette recorders in 1982-83 is 
expected to be about 7.0 takh numbers.

fh) No. Sir. There is substantia] use of 
indigenously produced audio tape decks by 
cassette recorder manufacturers in both 
the small scale and large scale sectors.

a 3

128 *25

128 25

128 25

128 25

•33 45

53 25

. .  10

128 25

128 25
. . 10

133 25

Local manufacture of 'audio tape decks is 
estimated to have been 3.5 lakh numbers 
per annum in 1981 as compared to tho 
es:imated production of audio tape re-
corders of 4.84 lakhs in that same year.

(c) -and (d). It is possible to expand the 
volume of production of such tape decks 
by promoting large manufacturing Units. 
The criteria on t'ne basis of which licences 
are issued is given in the enclosed policy 
note.

Statement

NOTE ON DOE POLICY REGARDING 
ELECTRONIC COMPONENTS 

INDUSTRY

Plentiful availability of the numerous 
varieties of electronic components freely 
and at reasonable prices in India is con-
sidered -to be the ^asic pre-requisite for 
giving a boost to the production o f elec-
tronic equipments and systems. Hence, 
Department of Electronics has decided on 
lhe approach outlined below for the 
development of electronic components 
In d u stry ;—

1. Promolingilicensinglestablishmg com-
ponents manufacture on a large and 
viable basis with a broad entrepreneur
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base would mean production somewhat 
in excess of purely domestic require-
ments. However, when the industry is 
grown on an internationally viable basis, 
immense export opportunities would be 
available.

2. Large capacities are required for 
economic viability on international scale 
‘as well as for ensuring product quality. 
This is technological compulsion due to 
the advent of automatic machinery. 
Accordingly the existing organised sec-
tor industries are encouraged to grow 
freely.

3. Looking to the demand position 
and the gestation periods, it is unlikely 
that the existing units would be able to 
meet the demand without substantia] 
expansion and modernisation. T h e r e -

fore, fresh capacity creation is consi-
dered necessary. The capacity is being 
promoted only on an internationally 
viable basis. We take into account the 
domestic demand as also the export 
opportunities while examining the costs 
and technologies in any proposal.

4. Regarding foreign technology, D e-
partment of Electronics policy is to 

-freely allow technology import in areas 
of modern types of components. There 
are inadequacies in technology with the 
existing manufacturers and very few 
approvals have been obtained for D e-
fence quality components.

5. Lower utilisation of capacities 
observed in some cases now, have been

for reasons other than the demand con-
straints (generally managerial failures).

6 . For the above reasons, components 
are unsuitable for production in the 
Small Scale Sector and both Depart-
ment of Electronics and DCSSl have 
been writing to all Small Scale entre-
preneurs for the past four|five years that 
it would be unwise to invest in compo-
nents m anufacture in Lhe Small Scale 
Sector and they would do so at their 
own risk since the Government may 
not be prepared to give protection.

Funds sanctioned to States for upgra-
ding of prison administration

7835. SHRI SUDHTR KUM AR G IR L 
Will the Minister of HOME A FFA IRS 
be pleased to state:

(a ) the amount o f funds sanctioned 
fo the States for upgrading the standards 
of prison administration in the years
1979-80 and 1980-81, Slate-wise; and

(b ) the creation of additional prkon 
capacity in the different States during 
these years State-wise?

THE M INISTER OF STATE IN TH E 
M INISTRY OF HOM E A FFA IRS 
(SHRT NIHAR RANJAN LASKA R):
(a ) The funds sanctioned on thc basis 
of the recommendations of the Seventh 
Finance Commission to various Slates for 
upgrading the standards of prison ad-
ministration in the years 1979-80 and
1980-81 are as under:—

SI . Name of State 
No.

Funds sanctioned 
1979-80 1980-81

(Rs. in lakhi)
1. Andhra Pradesh . . . . . - . . 13-94 57- a 1
2. Bihar . . . . . . . . . . . 51.07 6a-93

'3 . Jammu & Kashmir . . . . . . . . . 5.00 11.00
4. Madhya Pradesh . . . . .  .  .  .  22.50 139.28
5. M anipur . . . . . . * • »  • 25-17
6. Meghalaya . . . . . . «  • .  .  .  * 12.20

O r i s s a ...............................................................
• .  -  «  49 i 7 104.97

8. Rajasthan . . . . . . .  .  .  .  6.00 8. 0
9. Sikkim . . . . . . . ■ ■ « k 1 1 7.00

10. Tamil N a d u .................................................... ■ • ■ ■ • • 340.00
11.  Uttar Pradesh . . . . . . .  .  .  .  63.86 304.48

T o t a l .................................................... .......................... -  .  .  .  a iO .5 4 107a- 24
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(b)  It is not possible to give an indi-

cation of the actual capacity created un-

less the works are completed.  However, 

the Seventh  Finance  Commission had

recommended  creation of additional jail 

capacity in 7 of the above States over a 

period of  five years (1979-80) as shown 

below:—

SI.

No.

Njuth* of State Additional capacity 
recommended  by 

the seventh Finance 

Commission  (Nos)

1. Madhya Pradesh .  . 1040

2. Manipur  .  . ■ ■ •  • • ■ .  . 125

3- Meghalaya  . .  . 100

4- Orirn  .  . .  . 1380

5- Rajasthan  .
venile Rtforniak ly

6. Sikkim  .  . .  . ■ ■ ■ ■ •  • 25

7- Tamil Nadu  . • ■ ■ ■ 4445

Meeting «f N.D.C.

7836.  PROF.  NARAIN  CHAND 

PARASHAR:  Will  the  Minister  of

PLANNING be pleased to staTef"

(a) wh:ther the New 20 p>int Econo-

mic Programme  has been approved  by 
the National Development  Council  at 

the meeting held on {he 14th March,

1982 and  accepted as the ‘core’ sector 

for  implementation in the Sixth Five 

Year Plan;

(b) if so, tht steps taken by Govern-

ment including the setting up of separate 

departments and committees at the Cen-

tral and State Levels involving tfie "parti-

cipation of the various departments and 

the representatives of the people;  _

(c) the names of Governments which 
have get  up  these  Department/Com-

mittees for this purpose  alongwith the

dates on which they have been set up*
and

(d) the names of Governments where 
such Department Committees have  not 

been set up he  steps  taken by there 

t0_engure toe speedy implementation of 
the programme?

THE MINISTER  OF  PLANNING 

(SHRI S. B. CHAVAN): (a) Yes. Sir.

(b) According  to available informa-

tion, the State  Governments/U.T. Ad-

ministration  and  Central  Ministries 

have taken measure for  speedy imple-

mentation of the  Programme by setting 

up Committees at Mnislerial  and Official 

levels.

(c) All Sfates|U.Ts.  except Jammu &

Kashmir and West Bengal have set up 

Departments  Monitoring  Cells/Com-

mittees at different levels for reviewing 

and monitoring the implementation of

the new 20-Point  Programme. Arrange-

ments for  involvement of people’s  re-
presentatives in the implementation of

the Programme are also being made.

While the  Ministries of Civil Supplies

and Rural  Development  have set up 

Committees for this purpose, other Cen-

tral  Ministiies[Deparlments have made 

arrangements  for  Speedy  implementa-
tion of the Programme.

(d) Jammu & Kashmir and West Ben-

gal. There is no information from these 

States about the arrangements for imple-

mentation and monitoring the Programme.
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Special Examination for recruitment of 
SC/ST to posts of junior auditor* and 

UDCs by staff selection commission

7837. PROF. NARAIN CHAND 
PARASHERff Will the Minister of 
HOME AFFAIRS be pleased to state:

(a ) whether a Special Examination for 
recruitment to the posts of Junior Audi-
tors and UDCs for the candidates belong-
ing to Scheduled Castes and Scheduled 
Tribes was held by the Staff Selection 
Commission, Khan Market. New Delhi 
on February, 1982:

(b ) if so. the number of candidates 
who appeared and qualified in this exa-
mination separately, State-wise atld Union
Territory-wise;

(c) the number of candidates who 
were called for interview out of those 
qualified and the number of those who 
have since been appointed;

(d) the likely date by which the others 
who qualified would also be appointed 
and the reasons for this delay;

(e) whether ft is proposed to exhaust 
the list of the qualified candidates before 
holding any other or similar evamina- 
lion for this purpose; and

(f) if not. the reasons therefor?
THE M INISTER OF STATE IN  THE 

MINISTRY OF HOM E AFFAIRS
a n d  D e p a r t m e n t  o f  p a r l i a -
m e n t a r y  AFFAIRS (SHRI P. VEN- 
KATASUBBAIAH); (a) According to
the informotion furnished by the Staff 
Selection Commission no Special Exami-
nation for recruitment t0 the posts of 
Junior Auditors and UDCs f ° r the can-
didates belonging to Scheduled Castes 
and Scheduled Tribes was held by them 
on 2 February, 1982.

(b) to (f). Does not arise,

Special Examination for recruitment of 
■SC|ST posts of clerks grade held by 
. - staff selection cvommission . . . .

7S38. PROF. NARAIN CHAN D  
PAR A.SHAR: Will the Minister of
HOME AFFAIRS be pleased lo  state:
‘ (a ) whether a Special Examination 
for recruitment to the posts of Clerks

Grade for the candidates belonging to 
Scheduled Castes and Scheduled Tribe* 
was held by the Staff Selection Commis-
sion, Lok Nayak Bhavan, New Delhi on 
25 June, 1981;

(b) if so, the number of candidates 
who appeared and qualified in this exa-
mination separately, State-wise, for each 
one of the States and Union Terri-
tories;

(c) the number of candidates who 
were called for interview out of those 
qualified and the number of those who 
have since -»been appointed;

(d) the likely date by which the others 
who qualified would also be appointed 
and the reasons for this delay;

(e) whether it is proposed to exhaust 
the list of the qualified candidates before 
holding any other examination for this 
purpose; and

(f) if not, the reasons therefor?

THE MINISTER OF STATE IN TH E 
MINISTRY OF H(5ME AFFAIRS AND 
DEPARTM ENT OF PARLIAM EN-
TARY AFFAIRS (SHRI P. VEN- 
KATASUBBAIAH): (a) According to
the information furnished by the Staff 
Selection Commission no Special Exa-
mination for recruitment to the posts of 
Clerks for the candidates belonging to 
Scheduled Castes and Scheduled Tribes 
w;is held by them on 25 June, 1981.

(b) to (f) Does not arise.
*

Setting up of nucleus plants in . .
. . ;Himachal Pradesh . .

7839. PROF. NARAIN CHAND 
PARASHAR: Will the Minister of
INDUSTRY be pleased to Tfefer to the 
reply given to Unstarred Question No. 
408 on 19 August, 1981 regarding indus-
tries in backward areas of Himachal 
Pradesh and state:

(a ) the names of the 6 nucleus plant 
complexes in the three districts o f Hima-
chal Pradesh as recommended by the 
two task forces set up by Government 
of India to implement the new strategy 
of promoting industrialisation through
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nucleus P*aol complexes along with the 
large number of ancillaries; and

(b) the other decisions taken by Gov- 
t'rnmen on the reports sumbitted by these 
task forces?

THE M INISTER OF INDUSTRY 
AND STEEL A ND M INES (SHRI 
NARAYAN DATT T IW A R I): (a) and
(b ). The Task Forces has recommended 
inter alia leather and textile complexes in 
Kangra district, instrumentation, elec-
tronics a n j watch units in Solan District 
and drug formulation and ceramics unit 
in Sirmur District.

The State Government have constituted 
a Committee under the Chief Secretary 
to process the recomemndationg and 
determine priorities in implementation.

Non-extension of E.P.F. Act to workers 
in factories in Bihar "

7£40. SHRI RAMAVATAR SHAS- 
TRI: Will the Minister o f LABOUR be 
pleased to state:

(a) whether it is a fact that a 'arge 
number of employees entitled to become 
member o f the Provident Fund were left 
un-atlended in Bihar Region in respect of 
(he factories/Establishments already 
covered under the Employees Provident 
Fund and M.P. Act, 1952;

fj) if so, details thereof;and

(c) whether Government have taken 
any action against the earning officials?

THE DEPUTY M INISTER IN  TH E 
M INISTRY OF LABOUR (SHRI 
DHARMAVIR): (a) to (c). The re-
quired information is being collected and 
the same will be laid on the Table of 
the Lok Sabha.

Gang bringing arms, from Pakistan in 
J and K

7841. SHRI M ADHAVRAO SCIN- 
DIA: Will the Minister of HOM E
AFFAIRS be pleased to state:

(a) whether a gang which was engaged 
in bringing in arms from  Pakistan and

in spying activities in the border areas of 
Jammu and Kashmir has lately been 

busted; and

(b) if so, the details thereof?

TH E M INISTER OF STATE IN  THE 

M INISTRY OF HOM E A FFA IR S 

(SHRI NIHA R RANJAN QASHKAR: 

(a  and £b). Facts are being ascertained.

z \o j u t  
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f5T
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Output of Electroaic Industry (b) what is the total value of the out-

7844. SHRI R. PRA BH U : Will the 
PRIME M INISTER be pleased to state:

(a )  what is the total value in crores of 
the imported items by the Electronics 
Industry in the last three years, year-wise; 
and

put of the Electronics Industry in the last 
three yeart, year-wise?

THE DEPUTY  M INISTER IN TH E 
D EPARTM ENT OF ELECTRONICS 
(SHRI M. S. SANJEEVI R A O ): (*)
Based on the import data collected £n»m 
the four international airports namely, 
Bombay, Calcutta, Delhi and Madras, the
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following imports have taken place during last three years:

Calendar Year ^ Imports
(R s. Crores) F O B

197 9 ...................................................................................................... 62
198 0 ...................................................................................................... 91
198 1 .......................................................................................................115*

•P ro v isio n a l

(b) : T h e  p roduction  in  term s o f  va lu e  d u rin g  last three years has been a  as follow s :

F in a n cia l Y e a r  T o ta l V a lu e  o f
P rod uction  

(R s. Crores)

1979-80 .........................................................................................................670
1 9 8 0 - 8  1 .................................................................................................................................. 7 7 2

1 9 8 1 -P2  .  .......................................................................................................... 9 0 9 *

•P rovision al 

In c o rp o ra tio n  o f  R e c o m m e n d a tio n s  o f  

P a r lia m e n ta ry  C o m m itte e  in B ro c h u re  o n  

R cservu tio n  fo r  S C / S T

7845. SHRI BHEEKHABHAI: Will the 
Minister of HOME AFFAIRS be pleased 
to state;

(a ) whether the recommendations of 
Parliamentary Committee on Welfare 
of SC /ST made and accepted by the G ov-
ernment have not been incorporated in 
the Brochure on Reservation for SC/ST 
in services, for public information; and

(b) if so, reasons therefor?

TH E M INISTER OF STATE IN  TH E 
MINISTRY OF HOM E AFFAIRS (SHRI 
NIHAR RANJAN LA SK A R): (a )  and
(b ) . The Brochure is a compilation of 
orders and instructions issued by Gov-
ernment of India on the subject of reser-
vation for SCs & STs. Orders issued in 
pursuance of accepted recommendations of 
the Parliamentary Committee on welfare 
of SC/ST are invariably incorporated in 
the Brochure. If any such orders are issued 
after the publication of a particular edi-
tion of the Brochure, action is taken to 
include them in the subsequent edition.

__  *
A p po in tm en t In  E P F  O rg an isa tio n  on 

Fictitious Certificates

7846. SHRI R. L. P. VERM A: Will the 
Minister of LABOUR be pleased to  state:

(a ) whether his M inistry and Employees 
Provident Fund Organisation, Headquar-

540 LS—10.

ters Office, have received a number of 
complaints against some employees who 
have taken employment on the basis of 
bogus qualification certificates and bogus 
registration number of the Employment 
Exchange in Central and Delhi Regional 
Office;

(b) if so, details and facts thereof;

(c) whether G overnm ent/EPF Organi-
sation has inquired into the complaint* 
and if so, outcome thereof;

(d ) whether inquiry into some com-
plaints has not been started and the mat-
ter is being hushed up in connivance with 
some delinquent officials; and

(e) if so, action proposed by Govern-
ment in the m atter?

T H E  DEPUTY M INISTER IN  T H E  
MINISTRY OF LABOUR (SHRI DHAR-
M A V IR) : The Employees’ Provident
Fund Authorities have reported as under:

(a ) to (e ). In  the Central Office, there 
was a case of one class IV employee 
appearing in the test for L.D.C. on the 
basis of an alleged bogtfS certificate. He 
did not pass the test and was not appoint-
ed as a Clerk.

In  the Regional Office, Delhi there was 
a  complaint about alleged bogus registra-
tion num ber of 2 persons who had secu-
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red employment. Both the cases are 
being inquired into.

Use of E.P.F. Staff Cars by Muiisfry of 
Labour

7847. SHRI R. L. P. VERM A: Will
the Minister of LABOUR be pleased to 
state:

(a ) whether it is a fact that staff cars 
belonging to Employees Provident Fund 
Org<wni«ation are being utilised by the 
Labour Ministry, and if so, full details 
thereof;

(b) whether there are rules for such 
arrangement and if so, what are they;

(c) if not, the details of Labour Minis-
try Officials and others for misusing staff 
cars belonging to EPF Organisation; and

(d) what action Government propose to 
take to recover the amount for the extra 
mileage of the staff car used by them 
more than their entitlement?

T H E  DEPUTY M INISTER IN TH E 
M INISTRY OF LABOUR (SHRI DHAR-
M A V IR ): (a) Yes, Sir. The staff cars are 
occasionally utilised by the Ministry of 
Labour when its own cars are not readily 
available.

(b ) Yes, Sir. The Rules regarding the 
use of staff cars of the Employees Pro-
vident Fund Organisation regulate the use 
o f the staff cars of the organisation.

(c) and (cl). Do not arise.

Accommodation in Regional . Official of 
EPF Delhi

7848. SHRI K. LAKKAPPA: Will the 
M inister of LABOUR be pleased to state:

(a ) whether it is a fact that accom- 
m odatioq in the Regional Office Delhi of 
the Employees Provident Fund is inade-
quate;

(b ) if so, facts thereof;

(c )  whether It is proposed to hire addi-
tional accommodation and if so, details 
thereof; iind

(d) whether Government propose to 
allot some plot so as to enable EPF Orga-
nisation to construct their own building 
and if so, details and if not, reasons?

TH E DEPUTY M INISTER IN TH E 
M INISTRY OF LABOUR (SHRI DHAR-
MAVIR): (a) and (d). There is a short-
age of about 8,000 sq. ft. on the basis of 
existing sanctioned strength of staff.

(c) Various measures to over come the 
bhortage, including hiring of additional 
accommodation are being considered.

(d ) Efforts are being made to obtain a 
plot of land for the construction of a 
building for the Central Office of the 
Employees Provident Fund Organisation.

Supply of cement to Rajsfli&n

7849. SHRI JAI NARAYAN ROAT: 
Will the Minister of INDUSTRY be 
pleased to state:

(a) whether Government have re-
ceived any demand from  the Rajasthan 
Slate Government for the supply of more 
cement to enable the Stale Government to 
meet the public demand in that slate; 
and

(b) if so, the details thereof and what 
action Government have taken so far in 
the matter and when Government would 
propose to meet the increased demand of 
the State?

TH E M INISTER OF INDUSTRY 
AND STEEL AND MINES (SHRI 
NARAYAN D ATT TIW A RI): (a ) and
(b ). The State Government of Rajasthan 
had asked for an increase in rheir quar-
terly allocation of cement to the level of 
3.50 lakh tonnes against the allocation of
1,6},700 tonnes of cement made in Qr. 
JV/81. With the introduction of partial 
decontrol of cement from 28-2-1982, levy 
cement at controlled prices will be allo-
cated for a limited category of users, 
while others will have to meet their re-
quirements from non-levy cement available 
in the open market. Increase in allocation 
of levy cement to State*/Union Tftrritories 
is possible only when indigenous produc-
tion increases for which ®very effort fa 
being made.



Written Answers CHAITRA 25, 1904 ( SAKA)  W ritten Answers 294

I Allocation of quota of Tin Plates to 
M|s. Parle Crown Croks Pvt. Ltd.

Bombay and M[s. crown Caps 
Pvt. Ltd. Farida bad

7850. SHRI BHEEKHA BHAI: Will
lhe Minis)er of STEEL A N D  M INES be 
pleased lo state:

(a) whether M /s. Parle Crown Corks 
M anufacturing Co. registered with 
DGTD  in 1967. have been drawing tin 
plale quota for manufacture o f crown

corks from 1967— 1977;

(b) whether Government are aware 
that they have been drawing tin plate 
quota at Bombay even after shifting the 
machines to Crown Caps Pvt. Ltd. 
Faridabad (registered with D G TD  1971);

(c) whether it is also a fact that 
Crown Caps (P ) Ltd.. Faridabad have 
also been drawing tin plate quota during 
the perio j 1971— 1977;

(d) whether any steps are being taken 
by Goveinment to confiscate the machi-

nery and order action under I.T.C. Act, 
1947 against both the Companies; and

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY AND 

STEEL AND MINES (SHRI CHARAN-
JIT  C H A N A N A ); (a ) SAIL supplied 
tin plate to this party from  Rourkela 
Steel Plant up-.o 1970-71. The party
reported production to D GTD  upto June, 
1971.

(b) and (c) This party was registered 
with DGTD in December, 1971 for 

manufacture of Crown Corks and was sup-
plied tinplate from time to time accor-
ding to prevalent distribution procedure. 
T he party reported production to DGTD 
«pto March, 1977,

(d) and (e ) . Inform ation is being 
collected and will be laid on the Table 
o f  the House.

Racket to Dupe Job-Seekers

7851. PROF. P. J. K U R IE N : Will the 
M inister of LABOUR be pleased to 
sta te:

(a )  whethefT the news item in the 
Indian Express dated 21 M arch, 1982 
captioned “Racket to dupe job-seekers” 
has come to the notice of the M iniver;

(b ) whether Government are aware 
that similar rackets are operating in aide- 
rent parts of the country; and

(c) if so, what action Government 
propose lo take to check such fraudulent 
actions o f travel agencies and also 
cheating, job-seekers by unauthorised 
travel agents?

TH E DEPUTY M INISTER IN TH E 
M INISTRY OF LABOUR (SHPvl 

D H A R M V IR ): (a ) Yes, Sir.

(b ) Various cases of exploitation of 
workers by job contractors have been 
brought to the notice of the Govern-
ment from  time to time.

(c) Such cases, when reported, are 
referred to the appropriate police autho-
rities. Besides, Government is consider-

ing replacement of the Em igration Act,
1922 by a new Act with a view to re-
gulating the emigration procedure so as 
to minimise exploitation of intending 
emigrants and em igrant workers.

Complaint against executive engineer 
(E lec trica l Div. o f NDM C)

7852. SHRI K. RAM AM URTHY: 
Will the M inister of HOM E AFFAIRS 
be pleased to state:

(a ) whether certain complaints lodged 
by the Staff against the Executive En-
gineer of the M.W. Division (Electrical 
D eptt.) of the N DM C New Delhi refer-
red for investigation by the President, 
N DM C have been kept pending; and

(b ) if so, the reasons therefor?

TH E M INISTER Q F STATE IN THE 
M INISTRY OF HOM E A FFA IRS 
A N D  D EPA RTM ENT OF PARLIA-
M EN TA RY  A FFA IRS (SHRI P. YEN-
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K A TASU BBAIA H): (a ) and (b ) . A  ■ 
complaint from  Akhil Bhartiya H arajan i 
Kalyan Sabha, Dakashin Puri, New Delhi 
signed by about 45 persons (without 

legible names and without addresses) 
making allegations against the Electrical 
Engineer and Assistant Electrical Engi-
neer of M.W, Division of New Delhi 
Municipal Committee was received in the 
Committee. The investigation by the 
Vigilance Division of the Committee is 
in progress.

E xecu tio n  of P ro je c t in  Tratj by M /s .
A n sa i P ro p e rtie s  an d  In d u s tr ie s  

P r iv a te  Ltd. N ew  D elhi

7853. SHRI H. N . N A N JE GOW DA: 
Will the Minister of INDUSTRY be 
pleased to state:

(a ) whether M /s, Ansai Properties 
and Industries Private Limited. New 
Delhi are executing a number of projects 
in Iraq  through Engineering Projects 
India Limited and otherwise:

(b ) if so, details thereof;

(c) whether it is also a fact that 
Engineering Projects India Limited have 
found a number of irregularities in the 
repatriation of persons to Iraq in the 
employment of Ansai property and have 
recommended a C.B.I. inquiry against 
M /s. Ansai Properties in the matter:

(d ) if so, facts thereof;

(e) the present position of the inquiry; 
and

(f) the action contemplated against 
M /s. Ansals?

TH E M INISTER OF INDUSTRY 
AND STEEL MINES (SHRI 
NARAYAN D ATT T IW A R I); (a ) and
(b ) , M /s. Ansai Properties & Industries 
Pvt. Ltd., New Delhi are the sub-con-
tractors for the civil works io respect of 
SAAD-3 Project,, Baghdad and N orthern 
Grain Silos Project at Shirkat site in 
Iraq  be.ing executed by the Engineering 
Projects (India) Ltd. (E P I). The value 

o f the Civil works being done by them

in these two projects is Rs. 15 crores and" 
Rs. 4.5 crores respectively _

(c) M obilisation of the labour force 
for the above two projects In  'respect of 
the works awarded to M /s. Ansai Pro-
perties & Industrie's Pvt. Ltd. was their 
own responsibility and was done directly 
by them. EPI have no evidence that 
they had committed any irregularities in 
the process and n o  recommendation in 
that regard has been made by them to  
ha  C.B.I.

(d ) to (f ) . Do not arise.

Fixation of Rates of Non-Levy Cement

7854. SHRI VIJAY KUM AR YADAV; 
Will the M inister of INDUSTRY be 
pleased to state:

(a ) whether it is a fact that Govern-
ment have fixed the rate of non-levy 
ccment to be sold in open market at the 
rate of sixty eight rupees per bag;

(b ) if so, the reasons thereof for the 
fixation of such high rate;

(c) whether Government are aware 
of the great resentment of the public 
against fixation of such high rate of 
cement; and

(d) if so, what steps Government want 
to take for the supply of cement to  the 
public on reasonable rates?

TH E M INISTER OF INDUSTRY 
A N D  STEEL AND MINES (SHRI 
N ARAYAN D ATT TIW A RI): (a) to (d ) . 
No. Sir. According to the new policy on 

cement prices, the non-levy cement 
is free from  private and distribu-

tion control. However, the represen-
tatives of the Cement M anufac-
turers’ Association have met and 
assured the Government that the cement 
industry would maintain supplies o f  

cement from  the non-levy quota to all 
areas in the country including deficit 
pockets at the least upto the same level 
as obtained in 1981 irrespective of the 
transport costs.
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' Alleged Misappropriation of Funds by 
r Officer in Border roads

'7855. SHRI H ARIN A THA  M ISRA: 
Will the Minister o f  HOM E A FFAIRS be 
pleased to state:

(a ) whether Government’s attention has 
"been drawn to the news item under the 
caption ‘Home Minister saves indicated 
officer’ as published in Times of India 
dated 13 M arch, 1982;

(b) if so. whether the CBT. '.omc months 
b a c k , investigated a case of misappropria-
tion of funds b y  a senior Engineer of the 
Border Roads Wing under the Ministry of 
Shipping and Transport and su b seq u en tly  

sought the opinion of the Central Vigi-
' lance Commission who suggested prose-

cution of the officer concerned;

(c) whether a couple of months back, 
orders were issued for the withdrawal of 
ihe prosecution; and

‘ fd) if the answers to (b) and (c) in the 
„ affirmative ihe reasons and basis for with-
ii drawal of the prosecution?

£ TH E MINISTER OF STATE IN T H E  
; MINISTRY OF HOM E AFFAIRS A ND  

DEPARTM ENT O F PARLIAM ENTARY 
AFFAIRS (SHRI P. VENKATASUBBA- 

.IA H ): (a) and (b ). Yes, Sir.

(c) Considering the C.B.I. report and
4  the advice of the Central Vigilance Com-

mission, it was initially decided to accord 
sanction for the prosecution of the officer. 
However, subsequently, the M inistry of

Shipping and Transport, ke. the adminst- 
rative Ministry, expressed the view that 
initiation of departmental proceedings 
would meet the ends of justice. On recon-
sideration, the suggestion of the Ministry 
of Shipping and Transport was agreed to 
and accordingly it was decided that the 

^■sanction for the prosecution of the officer’ 
earlier issued, should not be operated upon.

(d) As no prosecution -was launched in 
r a court of law, the question of withdrawal 
vof prosecution in this case does not arise.

Filling up Vacancy of Members of UPSC

7856. SHRI D. S. A. SIVAPRAKA- 
SHAM: Will the Minister of HOM E A F-
FAIRS be pleased to state:

(a ) what is the total strength of m em -
bers fixed for Union Public Service Com-
mission;

(b ) whether the U.P.S.C, works with 
full strength or there is any vacancy; and

(c) if there is any vacancy, how long 
it had been vacant and the steps taken 
by Government to fill the vacancy?

TH E M INISTER OF STATE IN  T H E  
M INISTRY OF HOM E AFFAIRS AND 
D EPA RTM EN T O F PARLIAM ENTARY 
A FFAIRS (SHRI P. VENKATASUBBA- 
IA H ):(a )  Sanctioned strength o f the 
Union Public Service Commission is one 
Chairman and eight Members.•

(b) and (c). T here is one vacancy of a 
M ember since 17-10-1981 and necessary 
steps are being taken to fill it.

Persons trained by tribal research and 
training institutes

7857. SHRI N. E. HORO: Will ihe 
M inister of HOM E A FFA IRS be pleaded 
to state:

(a ) the number of personnel trained by 
the Tribal Research and Training Institu-
tes of Ranchi, Calcutta, Bhubaneshwar and 
Bhopal during 1971-1981 who are engaged 
in Tribal administration; and

(b ) the number of such trained person-
nel posted in tribal areas at present in 
Bihar, West Bengal, Orissa and M adhya 
Pradesh?

TH E M INISTER OF STATE IN TH E 
M INISTRY OF HOM E AFFAIRS (SHRI 

N IHA R RANJA N LASKAR): (a) and
(b). The information is being collceted 
and will be laid on the table of the House.
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Decline in Production and Employment 
In Khadi

7858. SHRI S. M. KRISHNA: Will the 
M inister of INDUSTRY be pleased to 
sta te:

(a ) whether both production and em-
ployment have declined in ‘Khadi’ produc-
tion industry;

(b ) if so, how the year 1980-81 com-
pares with 1971-72 in this respect;

(c) the reasons for this decline; and

(d) the steps are proposed to be taken 
in the Sixth Plan to improve the situation?

THE M INISTER OF INDUSTRY AND 
STEEL AND MINES (SHRI NARAYAN 
DATT TIW A R I): (a ) to (d ) No, Sir.
The overall production under Khadi in-
creased from 540.57 lakh sq. meters valu-
ed at Rs. 2770.43 lakh in 1971-72 to9
910.09 lakh sq. meters valued at Rs. 
10,684.96 lakh in 1980-81. The employ-
ment during the same period increased 
from  9.63 lakh persons to 12.06 lakh 
persons. In the Sixth Plan (1980— 85), il

is envisaged that khadi production will
reach a level of about 165 million sq.
meters valued at Rs. 200 crores providing
employment to 15.40 lakh persons.

G roun d  for Suspension

(i) A ccep tan ce o f  cheques w h ich  had  bounced.

(ii) Loss to D e lh i S tate In dustrial D evelop m en t 

C orp oration  in eases o f export o f  Steel d ue to 

n e gligen ce  an d  carelessness.

(iii) Irregular advance of loans and interference 
in investigations of GBI.

(iv) G rant o f  advan ces for export purposes.

Suspension of Employees In D.S.I.D.C.

7859. SHRI G. NARSIM HA REDDY:
Will the Minister of INDUSTRY be plea-
sed to state:

(a) whether Government's attention has 
been drawn to the news appearing in 
Hindustan Times doted 4 M arch, 1982 
which had detailed the deficiencies and 
malpractices that have cropped up in 
channlising industrial imports to industries 
through Delhi State Industrial Develop-
ment Corporation;

(b ) whether it is also a fact that the 
employees were suspended on charges of 
gruve irregularity and they were taken 
hack under the orders of the Chairman;

(c) if so, the grounds for suspension 
and those for taking them back during 
1979 and 1980; and

(d ) whether Government have made any 
assessment to find out if the present dis-
tribution system is really efficient and the 
steps taken to improve il further?

THE MINISTER OF INDUSTRY AND 
STEEL AND MINES (SHRI NARAY AN 
DATT T IW A R I): (a ) Yes, Sir.

(h) Yes, Sir.

(c) The grounds for suspension and 
those for taking them bock during \919- 
and 1980 are as follows.

G rounds for tak in g  back

CBI did no tifind any involvement of th r  
officer concerned.

No specific lapses could be made out against 
the Officer concerned.

Minor penalty was imposed. The 
officer concerned expired.

P e n a lty  o f  censure w as im posed ono n e  

officer concerned. T h e  other w as a b -

so lved  o f  th r charges again st him .
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(d)  The present distribution system is 

working satisfactorily. However action is 

taken from time to time to re-examine the 

system to see if it could be improved.

Foreign Tie-ups in Industries

7860.  SHRI  SKARIAH  THOMAS: 

Will the Minister of INDUSTRY be plea-

sed to state:

(a) the number of foreign tie-up agree-

ments in the industrial sector concluded 

during the past one year; and

(b) the names of  countries and the 

areas which are covered by agreements?

THE MINISTER OF INDUSTRY AND 

STEEL AND MINES (SHRI NARAYAN 

DATT TIWARI): (a) Government have 

approved 389 proposals for foregn colla-

boration during the year 1981.

(b)  Lists giving details of  the names 

of countries, and the areas of collabora-

tion. are enclosed.

Statement

List of country -wise brfak-uf> of the foreign 
collaboration apfrro;<als issued during 1981.

S.No.  Name of the Country  Number of

approvals
issued.

I 2 3

I. Australia  .  .  . 2

2. Austria . . . . 8

3- Belgium . . . . 1

4- Canada  .  .  . 2

5- Denmark  .  .  . 1

6. Federal Republic of Ger-
many. . . . . 74

7- Finland . . . . 2

8. France . . . . 23

9- G.DJR. . . . . 4

10. Hungary  .  .  . 3

1 r. Italy . . . . 18

12. Japan . . . . 27

13- Netherlands  .  .  . 9
14. Poland . . . . 4

1  2 3

*5- Spain  .  . . .  1

16. Switzerland  . .  .  26

i7- Singapore  . • ■ 3

18. Seweden .  . .  .  11

i9- Taiwan 2

20. U.K.  .  . .  .  80

21. U.S.A.  .  . ■ ■  85

22. U.S.S.R. .  . .  .  2

23- Yugoslavia  . .  .  1

Total: 389

Statement

List of industry-wise break-up of the foreign 

collaboration approvals issued during 1981.

SI. No.  Name- of the* Industry No.  of 

proposals 

approved

1 2 3

1.  Metallurgical Industries  . 11

2.  Prime  Movers (other than 
Elec. Generators)  .  . 0

3.  Electrical Equipment .  . 61

4.  Telecommunications  . 12

5.  Transportation  .  . 26

6.  Industrial Machinery  . 130

7.  Machine Tools  .  . 22

8.  Earth Moving Machinery

g.  Miscellaneous  Mechanical 
& Engg. Industries .  . r

10.  Commercial  Office  &
House-hold Equipment  . 4

11.  Industrial Instruments  . 22

12.  Scientific Instruments  . a

13.  Chemicals  (other  than
Fertilizers)  .  .  . 36

14.  Drugs  and  Pharmaceuti-

cals . . . . 2
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I 2 3

15- T e x tile s  (including those 
dyed , printed or otherwise 
processed) . . . 5

16 . P ap er &  P ulp  in clu din g 
p ap er prod u cts . . 2

* 7- F erm entation  Industries . 1

*8. Soaps, Cosm etics &  T o ile t 
Preparations . . . 1

>9- R u b b e r  G oods . . . 3
20. L eath er, L eath er G oods 

and  Pickers . . . 1

2 1 . G lass . . . . 5
22. C eram ics . . . 5

23- C em en t &  G / p l im  pro-
ducts . . . . 2

24. T im b er Products -  . 1

25- C on sultan cy  . , . 10

26. M iscellaneous Industries . 21

T o ta l. . . . . 389

Distribution of Funds to New M ini paper 
Plants

7861. SHRI P. M. SAYHED: Will the 
M inister of INDUSTRY be pleased to 
■state:

(a ) whether IDB of India has decided 
to  go slow on distribution of funds to the 
new mini paper plants;

(b ) if so, what are the main reasons 
for the tome; and

(c) what are the total mini paper plants 
That are being functioning at present, and 
what is their capacity?

T H E  M INISTER OF INDUSTRY AND 
STEEL AND MINES (SHRI NARAYAN 
D A TT TIWARI): (a) and (b). The finan-
cial institutions have taken up a study 
o f the mini paper units already assisted 
hy them, which would give a cause-wise 
analysis of the performance of these units 
so as to draw useful lessons for assisting 
projecJs in future. It is in this context that

the institutions have decided to  defer pro-
cessing of applications for mini paper 
projects.

(c) As on 1st January, 1982, there 
were is?  units or annual installed capa-
city of 10,000 tonnes or below, in the 
organised Sector, manufacturing paper and 
paper board. The total annual installed 
capacity of these units is 5.41 lakh tonnes.

Scooters Units

7862. SHRI LAKSHMAN M ALLCK: 
Will the M inister of INDUSTRY be pleas-
ed to state:

(a )  the names of different scooter 
manufacturing units set up in the country;

(b ) whethsr any such scooter manufac-
turing units has been Set up by1 the public 
sector;

(c) the different models and types of 
scooters manufactured in bolh the private 
and public sector scooters industries;

fd ) whether any such new model scoo-
ters are going to be released in the domes-
tic mcirket by any of the scooters manufac-
turing industry in 1982-83;

(e) if so. the details thereof?

TH E M INISTER OF INDUSTRY AND 
STEEL AND M INES (SHRI NARAYAN 
DATT TIW A R I): (a ) A statement is 
attached regarding the units licensed to 
manufacture Scooters. Of these, the first 
seven units have reported production in
1981-82.

(b) Scooters India Limited has been 
established in the central public sector 
for the manufacture of scooters. Other 
units are in the private sector, state public 
sector, and the joint sector.

(c) The principal types of scooters 
manufactured in Tndia are the Vijay 
Super type, of Scooters India Ltd. which 
is based on the Innocenti design and the 
Bajaj models of scooters manufactured by 
Bajaj Auto Ltd. and M ahara^ntra Scoo-
ters L'.d. which are based on the Piaggio 
design.

(d) and (e). Scooters India Limited 
proposes to release a new 100 c.c. version 
in the market during the current year.
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Uajaj Auio have proposed to introduce a 

4 o c.c. m otor cycle during the current 

year.

Statement

Names of Units established to manufac-
ture Scooters in India

SI. No. Name of the Unit

1. Scooters India Ltd., Lucknow.

2 . Bajaj Aulo Limited, Pune.

3. Automobile Products India Limited, 
Bombay.

4. A ndhra Pradesh Scooters Ltd., 
Hyderabad.

5. M aharashtra Scooters Limited, 
Satara.

“6 . Gujarat Small Industries Corpora-
tion, Ahmedabad.

7. Karnataka Scooters Limited, M y-
sore.

8. Escorts Limited, Faridabad.

9. U.P. Scooters Limited, Lucknow.

10. Aravalli Swachalit Vahan Limited, 
Alwar.

11. Punjab Scooters Limited, Chandi-
garh.

ii
m

12. Bihar State Indl. Devel. Corpon., 
Patna.

13. West Bengal State IndL Dev. Cor-
pon., Calcutta

1

- 14. Kerala State Indl. Dev. Corpn., 
Trivandrum.

\  15, J&K. State Indl. Dev. Corpon.,
'  Jammu Tawi.

16. L a x  m an S w a ro o p  A g g a r w a l.

V - ------------- ------------------------------------------------------------- -
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Resolution to remove obstacles in the 
way of utilisation of capacity

7864. SHRI H. N. N A M E  GOW DA: 
Will the Minister of INDUSTRY be 
pleased to state:

(a )  whether Government have taken 
any follow-up action to implement the 
unanimous resolution passed at the N a-
tional Development C om cil meeting held 
recently that “obstacles to increased in-
vestments and production including any 
Government Policy rules and procedures 
capacity should be removed”;

(b ) if so, whether any exercise has 
been undertaken so far;

(c ) whether Government feel that even 
in industries where capacity utilisation is 
nearly full there is need for additional pro-
duction so that country does not have to 
resort to imports;

( d ) whether it would be necessary to 
have fresh look at the M RTP Act to- 
make suitable changes so that it may help' 
boost the production without injuring the 
interests of the small scales sectors; and.

(e) if so, when such a study will be 
made and by what time decision in this- 
regard will be taken?

TH E M INISTER OF INDUSTRY ANDi 
STEEL A N D  M INES (SHRI NARAYAN * 
D A TT T IW A R I): (a )  to (c ). All effort* 
are made to remove constraints and to  
achieve optimum utilisation of capacity in 
all 'the industries. Certain proposals fo r 
enabling the industrial undertakings to  
step up production further, following the 
declaration of 1982 as productivity year,, 
are also being formulated.

(d ) and (e). The M RTP Act is admi-
nistered by the Departm ent of Company  ̂
Affairs. Certain amendments to the Act 
are already under consideration of that 
Departm ent.
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Sale of Half-bufU Cranes by Jessop $  Co.

7865. SHRI RAJNATH SONKAR 
SHASTRI: Will the M inister of INDUS-
TRY be pleased to state:

(a ) whether Government are aware that 
public money has been squandered by the 
Jessop & Co. in the m atter of giving orders 
for the manufacture of cranes worth 
several crores and before the same could 
be executed, the orders were scrapped 
thereby selling the half-built cranes at 
throw-away prices; and

(b) if so, full facts thereof?

TH E M INISTER OF INDUSTRY 
A ND  STEEL AND MINES (SHRI 
NARAYAN DATT T IW A R I): (a) No,
Sir.

(b ) Does not arise.

M anufacture of Agricultural Chemicals 
by M 's. Hindustan Lever Limited

7866. SHRI M OHANLAL PATEL:

SHRI DAULATSfNHJI 
JA DEJA:

Will the Minister of INDUSTRY be 
pleased to state:

(a ) whether the Hindustan Lever Limi-
ted has been issued a licence for the 
manufacture o f agricultural chemicals;

(b ) if so, the names of those chemicals;

(c) whether it is also a  fact that the 
said chemical is reserved for the manu-
facture of small scale industries; and

(d) if so, the reasons for granting a 
licence to this multinational company?

TH E M INISTER OF INDUSTRY 
AND STEEL A ND  M INES (SH RI 
NARAYAN D ATT T IW A R I): (a ) and
(b ). A Letter of Intent has been granted 
to M /s. Hindustan Ltver Limited for the 
manufacture of “Plant Growth Stimulant 
based on Long-chain Aliphatic Alcohol—  
2000 tonnes” as new article in a factory 
to be located at Jammu in the state o f 
Jammu and Kashmir.

(c) No, Sir.

(d ) It is a new type of chemical deve-~ 
loped by the party itself. It is considered 
beneficial to the growth of Indian agricul-
tural production.

P r im e  M in is te rs  D irec tiv es  on P ro -
je c ts

7867. SHRI H ARIN ATHA  MISHRA: 
Will the Minister of PLA N N IN G  be 
pleased to state:

(a )  whether the Prime M inister w anted’ 
priority to be given to completion of 
projects which were in advanced stages of 
completion rather than initiating new pro-
jects;

(b ) whether she also wanted high 
priority (o be given to on-going irrigation 
projects as also power Projects; and

(c) if so, the steps that have been taken 
Oj- are proposed to be taken to act accord-
ing to the Prime M inister’s directives?

T H E  M INISTER OF PLA N N IN G  
(SHRI S. B. C H A V A N ): (a ) Yes, Sir.

(b ) Yes, Sir.

(c) The Planning Commission has 
stressed the importance of completing on-
going projects while formulating the A n-
nual Plan 1982-83. Organisational and 
procedural arrangements are also being 
sirengthened in accordance with the Prime 
Minister's directives.

Expenses on Tours by Deputy Ministers

7868. SHRI R. N. RAKESH: Will the 
Minister of HOM E A FFA IRS be pleased, 
to state:

(a ) the total expenses incurred on tour 
by each Deputy M inister since their as- - 
sumption of Office upto 31st D ecem ber,. 
1981; and

(b) the amount of TA claimed by them , 
and their staff?

TH E M INISTER OF STATE IN  T H E  
M INISTRY OF HOME A FFA IRS (SH R I 
N IHA R RANJA N LA SK A R ): (a ) and
(b ). The information is being collected 
and will be laid on the Table of the House,
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Mlmimura .JVeeds Programme and Physi-
cal Programme in Orissa

7869. SHRI A RJU N  SETHI: Will the 
M inister of PLA NN IN G  be pleased to

• state:

(a ) what are the details regarding the 
items covered by the minimum needs pro-
gramme and physical programmes in the 
State of Orissa during last three years 
year-wise;

(b ) whether Government have received 
details regarding the progress and pro-
gramme performance framed in this re-
gard during the above period in the State;

(c) if so, the details thereof;

(d ) the details regarding the amount 
sanctioned for this purpose by the Central 
Government as well as the amount utilis-
ed by State during last two years; and

(e) the details regarding the amount 
that is being given for the next financial 
year by the Central Government?

T H E  M INISTER OF PLA N N IN G  
(SH RI S . B. C H A V A N ): (a ) to (c ).
Based cm the inform ation contained in the 
D raft Annual Plan 1982-83 Document re-
ceived from OriSSa Government, a State- 
ment-I indicating the details regarding the 
various programmes covered under the 
M inimum Needs Programme and the 
physical achievements thereunder, is en-
closed.

(d ) A part from  funds provided by the 
Government of Orissa out of St^te Plan, 
Central Government has made alloca-
tions for certain Centrally Sponsored 
Schemes covered under the M inimum 
Needs Programme. Statement-11 giving the 
details of the am ount allocated during 
1980-81 and 1981-82 and the amounts 
utilized by Orissa Government during
1980-81, is enclosed.

(e) The allocations in respect of the 
programmes mentioned in part (d ) for all 
Stales including Orissa are under consi-
deration.

Statem ent I

; H ead  o f  D evelop m en t U n it 1979-80 
Base Y e a r  
L e ve l

1980-81
A ch iev e-
m ent

ir)8i-8a 
A a t ic ip i-  
trd  A c h i-
evem ent

i 2 3 4 5

i .  R u ra l E lectrification  V illa g e s  e lectrified . . . N o. 3236 540

2. R u ra l R oad s

(a) V illa g e s  connected-—  . . . . No. 5 i a 205 205

(i) w ith  a population  o f  1500 an d  above.

(ii) W ith  a  population  betw een i o o o -1500 N o.

3. E lem en tary  E ducation

(a) Classes I - V  (age group 6-11 years) enrolm ent ono’s 2680 275° 2834

(b) Glasses V I - V I I I  (age group 1 1-14  years)
en rolm en t . . . . . . ooo’s 543 585 628

4 . A d u lt E d u cation  . . . . .  

N o . o f  participants (15— 35 years) . . . ooo ’s 2 61-62 117 117
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5. Rural Health

(a) P.H. Cs. . . . . . . No. 314 • ■ 3'

(b) Subsidiary- Health Centres. . . . No. 24 11

(c) Sub-Centres . . . . . No. 2038 60

(d) P-H.Cs. covered under Community Health 
Workers Programmes. . . . . No. 136 80 4 r

G. Rural Water Supply

Villages Covered . . . . .  

7. Rural Housing . . . . . .

No. 3461 
Fully 

+  8388 
Partly

772 800

Rural Houso-sires. . . . . . No. 3000 4097 6617

0.  Nutrition :

(a) beneficiaries under Special Nutrition 
Programme in I.C.B.S.
Children 0— 6 years. . . . . No. 2R050 34725 34725

Women . . . . . . No. 935° 11575 11575

(b) Beneficiaries under Special Nutrition 
Programme outside I.C.D.S.

Children 0— 6 years . . . . No. 34200 40275 40275

Women . . . . . . No. 11400 13425 13425

9. Environmental Improvement of Slums

Beneficiaries . . . . . . No. 96000 5000 700

Source: Annual Plan 1982-83— Orissa (Draft) Government of Orissa, November 1981.

Statement-II
(Rs. lakhs)

Programme 1980-81 1981-82

Amount
allocated

Amount
utilized

Amount
allocated

i . Elementary Education

Non-formal Education . . . . ■ ■ (5} @ 50-64

2. Adult Education . . . . . . - ■ 22-49 22-49 59 -70

3- Rural Water S u p p l y .......................................... ■ • 307-00 307-00 593-00

4- Rural Health •

(a) Village Health Guides Scheme . . ■ • 185-66 8o -19 120-66

(b) Multipurpose Workers Scheme . . • ■ 24-70 39-98 12-05

@An amount of Rs. i2 '25  laths was allocated for 1979-80 in the month of M arch. 1979 bu t 
carried forward for the financial year 1980-81.

For the financial year, 1981-82 which has just ended, it is too early to indicate the amounts 
actually utilized by the Staie Government.
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Development of Park in Shantiuiketan
Colony, Vasant Vitaar, New Delhi

7870. SHRI CHAN DRAJIT YADAV: 
Will the Minister of HOME AFFAIRS 
be pleased to state:

(a) whether in spite of repeated re-
quests from the residents of the Shanti- 
niketan Colony of the Government Ser-
vants Co-operative House Building So-
ciety Limited, Vasant Vihnr, New Delhi, 
rib action has been taken by the Delhi, 
^Municipal Corporation to develop the 
i-only small Park on the Street between 
•House Nos. 2/22-A  and 2/23 over a long 
number of years;

(b) whether representations made to 
the South Zone authorities in this behalf 
have not resulted in any action being 
taken and even the communications ad-
dressed to the Zonal Assistant Commis-
Sioner are not acknowledged; and

(c) if so, what action Government pro-
pose lo take to direct DMC to take up 
these jobs and afford necessary relief to 
the residents of Street No. 2 of this

■ Colony?

TH E M INISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND 
DEPARTM ENT OF PARLIAM ENTARY 
AFFAIRS (SHRI P. VENKATASUB- 
BATAH): (a) to (c). The Municipal 
Corporation of Delhi have reported that 
the park site in question has since been 
levelled, dressed and enclosed with barb-
ed wire and angleiron fencing. However, 
due to acute scarcity of water it has not 
been possible to develop the park. The 
area of the park being too small and the 
soil being rocky, it may not be economi-
cal to install a separate tubewell exclu-
sively for irrigation of this park. The 
park will be developed as soon as the 
water supply position eases.

7 8 7 1 . vft 

"5IEFFT HsTl ^  I cTi^l f̂ F :

( T )  W T  TFxfhT 3 7 ^

«pj r ^ K

(w) ft, m
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fo iT *  sh fiV i'V i, 

s f k  f?RTT; faravifi

x w  (« ij *fro q )o  17*0 f r;$ )  :

( t )  m  {*$) m x rfh r TT^fnr 
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New Buildings Techniques developed by
Ccntrfal Building Institute. Roorkee

7872. SHRI K. MALLANNA: Will
the Minister of SCIENCE AND TECH -
NOLOGY be pleased to state:

(a) whether it is a fact that some new 
building techniques have been developed 
by the Central Building Research Insti-
tute Roorkee during 1980; and

(b) if so, what are the techniques which 
have been adopted by Government and 
what are the research problem^ which are 
under examination?

TH E M INISTER OF STATE IN TH E 
DEPARTM ENTS OF SCIENCE AND 
TECHNOLOGY, ELECTRONICS AND 
ENVIRONM ENT AND OCEAN DE-
VELOPM ENT (SHRI C. P. N. S IN G H ):
(a ) Yes, Sir.

(b) Techniques evolved by Central 
Building Research Institute, Roorkee and
adopted by various Government/Semi-
Government Departments for building con-
struction are given in list attached (An- 
npxure-I). A list of titles of im portant 
research projects in progress in Central 
Building Research Institute during the year
1982-83 is given in enclosed Statement 

(A nnexure-II).



■ STATEM ENT

Techniques evolved by Central Building 
Research Institute (C B R I), Roorkee and

I adopted by various G overnm ent/Sem i-
Government Departments for building
construction.

1 . Precast Stone M asonry Block Walling

2. Under-reamed Piles
3. Bored Compaction Piles
4. Single Brick Thick Load Bearing 

Walls for 3, 4 and 5 storey Buildings.

5. Precast Thin Lintels
6. Precast L-Pan Units for Sloping

Roofs,
7. Precast R. C. Planks for flat roofs.

8. Prefab. Brick Panel Systems.

^  9. High Draught Brick Kiln

STATEM ENT-II

List of titles of im portant research projects 
in progress in Central Building Research 
Institute (CBRI) during the year 1982-83

Building Materials Division

1. Utilisation of inferior soils and 
industrial wastes for bricks, tiles and

clay pipe manufacture.

2. Development of hydraulic binders 
based on lime pozzolana and other 
materials.

3. Use of mineral waste for improved 
bricks.

Soil Engineering Division

1. Engineering Behaviour of Black Cot-
ton Soil.

2. Behaviour of multi-bulb piles in dif-
ferent soils of India (Collaborative 
Project between CBRI & BRE U K )

3. Safe Bearing Pressure from  static 
cone Penetration Test.

E ffic ie n c y  o f  B u ild in g s D iv is io n

1 . Evaluation of thermal stress for 
k industrial workers.

2. Cooling of industrial buildings.
3. Community Noise

r ■*' Energy Conservation in building 
, {Ltgbting aspects)
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Educational and Health Building Division

1. School Buildings for N orth  Eastern 
Region.

2. Planning and space norms for medium 
hospitals.

H oosing and Planning Division

1. Development of New Towns and
Growth Centres— Implementation
studies.

2. Urban Housing.
3. Community Planning Methodology 

utilising alternative Energy Systems.
4. Energy Efficient Design of Build-
ings based on non-conventional sour-
ces of energy.

Fire Research Division

1. Fire Behaviour, D uration, Intensity 
Studies in Compartments.

2. Flamability of Industrial G ases/ 
V apours/Liquid/D usts.

3. Fire Venting and Sprinkler opera-
tion.

4. Development of a new Automatic 
sprinkler.

Rural Buildings and Environment Division

1. Rural Buildings for Areas prone to 
natural disasters.

2. Use of locally available semi-per-
manent material and improved tech-
nique in the construction of rural 
buildings.

3. Development of construction tech-
niques using locally available durable 
materials for rural areas.

Building Processes Plant and Productivity 
Division.

1 . Studies on the influence of water 
volume reduction in flushing systems 
on the drainage of solids.

2. Hand-book on building economies 
and productivity based on CBRI re-
search work.

3. Low-cost individual houses with eco-
nomical techniques of desian/con- 
5truction.
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Scholarships to HarijansImplementation of recommendations of 
Third Pay Commission

7873. SHRI JITEN D RA  PRASAD. 
WiJl the Minister of HOM E A FFA IRS be 
pleased to state:

(a ) whether the recommendations of 
the Third Pay Commission as have so far 
been accepted by Government have been 
implemented in toto;

(b) the particulars of the recommenda-
tions not implemented, if any, so far 
alongwith the reasons thereof; and

(c) the time by which the same will 
be implemented?

TH E M INISTER OF STATE IN TH E 
MINISTRY OF HOME AFFAIRS AND 
D EPA RTM ENT OF PARLIAMENTARY 
AFFAIRS (9HRI P. VENKATA- 
SUBBALAH) (a ) . The D epartm ent ot 
Personal & A.R. are concerned with the 

Third Pay Commission's recommendations 
on ‘service matters’. All such recommen-
dations exccpt recommendation No. 703, 
which were accaoted by Government, have 
been implemented. The Ministry of 
Finance is concerned with the other reco-
mmendations of the Commission.

(b) and (c). Reccommendations No. 

703 relating to ‘Government industrial 

workers’ is still under the consideration of

the Departm ent of Personnel and the 

Ministry of Labour.

7874. SHRI A RJU N  SE1H I: Will ther
Minister of H OM E A FFA IRS be pleased
to state:

(a ) the am ount of monthly, scholarship
State-wise given by Central G overnm ent 
in 1980-81 to H arijan students studying 
in schools and colleges and the am ount 
being given at present particularly in the 
Stale of Orissa; and 1

(b ) whether in view of the rise in the 
prices Government propose to increase 
the rate of scholarship?

TH E M INISTER OF STATE IN  T H E  
M INISTRY OF HOM E AFFAIRS (SHRI 
NIHAR RANJAN LASKAR) (a ) and
(b ). Under the Centrally Sponsored 
Scheme of Post Matric Scholarships to 
Scheduled Castes and Scheduled Tribes 
Students all eligible students are awarded 

scolarships for pursuing post-matricu-
lation studies in Schools[Colleges 
at a uniform pattern through out and the 

country. This is also applicable lo Orissa. 
Government of India have already enhan-
ced the rate of scholarships to Scheduled 
Castes and Scheduled Tribes. Income cei-
ling (means lest) has also been raised. 
Both these revisions are effective from  
1-7-1981 ( of the academic session 1981-

82). A statement indicating the revision is 

enclosed. Figures in bracket in that State-

ment indicate the rates before this revisi-

on.

Statement

T h e  R evised  R ates o f  Post M a tr ic  Scholarships for S ch ed u led  Castes an d  Sch edu led  T rib es B oys 
a n d  G irls  an d  In com e L im it o f  Parents/G uardi ans/wards arc G iv fn  b elo w  : (T h e Previous R ate*

are G iven  in  Brackets)

Post M etric  Scholarships

D a y  Scholars 
Boys G irls

(Rupee*)

Hostellers 
Boys Girls

(Rupees)

Group lA ’

1. M e d ic a l &  E n gin eerin g

rst Y e a r  . . .

an d  Y e a r  a n d  onw ards

100(75) 110(85) 185(185) i95C*95>
100(75) 115(90) 185(185) aoo(aoo)
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2. B.V.Sc.

B.Sc. (Agri.)

IltVrair  .  .  .

snd Year and onwards

Group *B’

”>0(75)

100(75)

Dip. Count's in Engg. Med., Technology and 

poit-graduate courses in Sdtncc.

1st Year . . . . . . .

2nd Year and onwards . . . .

Group '('

Certificate courses in Engi(. Medicine, Techno-
logy etc. and post Grr.dur\te, courses in Arts and 
‘Commerce.

1st Year . . . . . . .

2nd Year and onwards . . . .

Gr»up 'O'

1 Gcii'-ra.l Courses upto Graduate level 

(a.id Year and onwnrds) . . . .

Grronp 'E'

Chissrs XI and XII in n'fa system, i 11 l**rmediate 

courses and first year of general courses upto 
pradui’.lc level.

ist Year (XI1I1 Claw) . . . .

2nd Year (XHlh Class) . . . .

end 1st yenr of genera! courses.

100(60)

■05(65)

100(50)

In5(55̂

50(40)

55(45)

110(85) 185(125)  i95f,r35)

115(90) 185(125) 200(140)

110(70) 125(90) 135(100)

I20(f)0)  130(05)  i45("°)

110(60) 125(80) I35(lf>)

115(7r'l  >3ntfV0 145 (.1

70(45) 85(fin)  115(75) 130(00)

60(50)

70(60)

75(70!

«o(75)

85(80)

03(9<»)

2. Blind  students  may  be given an 

additional amount of Us. 25 per month 

bs reader charges in 1st year and Rs. 35 

psr month in 2nd year and subsequent 
years.

3.  It has been agreed that the rates of 

scholarships for B.Sc (Agri.) and B.V. 

Sc. Cources  may be  increased to the 

level of rates applicable to medical and 

■engineering "students,  it has also been 

decided to categorise Classes XI and XII 

in 10if 2 'system, intermediate  courses

548 i,S- 11

and first year of the general courses upto 

graduate level as Group ‘E’.

4.  In regard lo the revision of ceilings 

on income for eligibility of scholarships, 

the  existing  income  limits are upto 

Rs. 500 per month from all sources for 

eligibility of full scholarship.  In case of 

students whose  parents income exceeds 
Rs. 50O per month but does not exceed

Rs. 7-50 per  month,  full scholarship

tihder  Group ‘A’  courses and  half

scholarship  for  courses in Group !B’

!C’ and ‘D’ is admissible.  It has been
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decided to increase these limits from 
Rs. 500 per month and Rs. 750 per 
month to Rs. 750 per month and Rs. 
1000 per month respectively, which will 
be applicable to the new G roup ‘E’ also.

5. The revised rates of scholarships 
and the revised income ceiling mentioned 
above will be applicable with effect from 
1st July. 1981.

*Tt*T
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Selection fo r inclusion of lawyers in 
Indian Delegation for UNO

7876. SHRI N. DENNIS; Will the 
M inister of EXTERNAL AFFAIRS be 
pleased to state:

(a ) the details of the lawyers deputed 
to the Indian delegations abroad attend-
ing the U NO  during the last three 
calendar years; and

(b) the grounds on which they were 
selected?

TH F M INISTER OF EXTERNAL 
AFFAIRS (SHRI P. V. NARASIMHA 
R A O ): (a ) During the last three years 
five of our delegates to UN General As-
sembly Sessions were holders of law de-
grees. Their names are S|ShrT 1C. B. As- 
thana (1979), Eduardo Faleero (1980) 
Gulsher Ahmed (1980). G .V .G . Krish- 
namurthy (1980) and S. M. Krishna 
(1981).

(b) Government make such selections 
taking into account inter alia the past 
background, interest in foreign affairs 
and need for effective projecting the 
country’s point of view in international 
forums.

Alleged complaints against director of 
^  Biological Laboratory of Government 

Medical Store Depot

7877. SHRI THAZHAI M. KARU- 
N A N ITH I; Will the M inister of 
HEALTH AND FAM ILY W ELFARE 
be pleased to state:

(a ) whether it is a fact that com-
plaints have been received against the 
Director, Biological Laboratory o f Gov-
ernment Medical Store Depot. M adras 
and if so. the details thereof; and

(b ) the action taken thereon?

TH E MINISTER OF HEALTH AND 
FAM ILY W ELFARE .'SHRI B. 
SH A N K A R A N A N D ); (a ) and (b ). The 
Government Medical Store Depot W or-
kers’ Union, M adras complained that the 
Director, Biological Laboratory and 
Animal House who was also looking 
after the work of Deputy Assistant 
D irector General, Medical Store Depot 
Madras, abused office bearers of the 
Union. They also alleged that he is 
totally anti-labour and is treating the 
workers as bounded labourers and that 
he is ad am en t' in implementing his 
biased ideas. The Union had resented



the transfer and posting of the iDdivi- 
dauls in the Depot. On enquiry it has 
been found that there is no substance in 
the complaints.

Concession facilities to the handicapped
children of Government employees

7878. SHRI K. M ALLANNA: Will
the Minister of EDUCATION bg pleased 
to  state:

(a) whether there is any proposal 
under the consideration of Government 
to extend tbe concession facilities such, 
as scholarship etc. in respect of the 
handicapped children o f  the Government 
Employees to draw it from bis office as 
it is in practice for students’ fees etc. at 
.present; and

(b) whether Government would also 
like to consult the Ministry of Home 
Affairs *n this regard?

THE DEPUTY M INISTER IN TH E 
M INISTRIES OF ED UCATION AND 
CU LTU RE, AND SOCIAL W ELFARE 
(SHRI P. K. T H U N G O N ): (a )  and
<b). There is no such proposal under 
consideration with (he Government. 
However, handicapped children of Gov-
ernment employees are also eligible to 
get scholarships and other concession 
facilities under the schc"rnes of scholar-
ships to (be Disabled Persons and the 
Integrated Education ;*s per conditions 
laid down in lhe Schemes. As the 
schemes are implemented through the 
State Governments the sugges:ion o f the 
Hon'ble member will be forwarded to the 
S‘ate Governments for consideration.

Modernisation of Cargo handling facili-
ties at Calcutta Port

7879. SHRI SONTOSH M OHAN 
DEV: Will the Minister of SHIPPIN G  
AND TRANSPORT be pleased to state:

(a ) whether it is a fact that the Ad-
ministrative Staff College of India had 
proposed in its recommendations for the 
modernisation of cargo handling facilities 
at Calcutta Port;

(b ) if so, the details thereof; and
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(c) the Governm ent’s decision there-
on?

TH E M INISTER OF SHIPPIN G  
A ND  TRA NSPORT (SHRI VEEREN- 
DRA P A T IL ): (a ) The report contain^ 
ing the said recommendations was 
received by the Calcutta Port authorities 
a few day ago.

( b ) ' The main recommendations relate 
to redeployment of quay cranes, use of 
ships’ gear whenever/wherever possible, 
replacement of old* as also acquisition 
of additional, mobile cranes, forklifts 
and tractors for handling o f containeris-
ed and other cargo in a phased manner,

(c) No proposal based on these re-
commendations has been received by 
Government so far. However, provisions 
already exists in the s 'xth five year P^an 
for the replacem ent/procurem ent of 
following cargo handling equipments:—

8 Nos. 3 tonne capacity electric 
wharf cranes.

4 Nos. 6 tonne capacity portal
cranes. .

17 Nos. 6 tonne capacity Mobile 
cranes.

4 Nos. 10 tonne capacity Mobile
cranes.

10 Nos. 10 tonne capacity tractor 
trailors.

5 Nos. 20 tonne capacity I rag tor
tra ilers.

5 Nos. Diesel locomotives.
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Open Tenders for Cycle-cum-Scootcr 
Stand a t Allahabad

7880. SHRI RA NJIT SIN G H : Will
the Minister for RAILWAYS be pleased 
lo state:

(a) whether open tenders for Cycle- 
cum-Scooter Stand Contract at Divisional 
Railway M anager’s office at Allahabad 
were opened on 21 October, 1981 ;

(b ) if 3o, the parties and licence fees 
quoted by each of them separately;

CHAITRA 25, 1904 (SAKA)
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(c) the successful party in whose 
favour the contract has been awarded by 
the Divisional 'Authorities; and

(d) if not, ,tfie reasons therefor?

THE DEPUTY M INISTER IN  THE 
M INISTRY OF RAtLW AYS AND 
D EPA RTM EN T OF PARLIAM EN-

TA R Y  AFFAIRS (SHRI M ALLIKAR-
JU N ): ta )  Yes.

(b) A' statement is attached.

(c) and td ) . The contract has not 
been awarded as the tender proceedings 
were cancelled due to upward revision of 
parking iates and fresh tenders have 
since been invited.

'Statement

j Vame of  Parties

1. S l;ri G rwar Bh i. 500, Sultanpur B hiw a, Allahabad.

2. Shri Kamlesh Kumar, [6 '7 o, Dr. K atjoo Road, B an  Si ti^n. 
Allahabad.

3. Shri Uhaqu Xjviy J-4 , G uU b B '* Colony, Allahabad

4 . Sh-i Sanj ly  K u m tr , ijj'), M id h w ap u r Allahabad

Violence in Rarnjas College, Delhi

7881. SHRI G. NARSIMHA ITEDDY: 
Will the Minister of EDUCATION be 
pleased to s(ale:

(a) whether Government’s attention 
has been drawn to the news item in the 
‘Hindustan Times’ dated 23 M arch, 1982 
stating that violence has once again 
broken out in Ramjas College of Delhi 
where the Principal is reported to have 
hired toughs lo beat up the students;

(b) if so, whether this is true;

(c) whether a similar allegation was 
made when a college lecturer espousing 
the cause of a striking Mali was beaten 
up by hired men and he had narrowly 
escaped death; and

(d) if so, whether Government would 
immediately intervene so that more ugly 
incidents do not take place in this college?

THE MINISTER OF STATE IN THE 
M INISTRIES OF EDUCATION AND 
CULTURE AND SOCIAL W ELFARE 
tSHRIM ATI SHEILA K A U L ): (a)
Yes, Sir.

(b ) Acocrding to the information fur-
nished by the University, there were

Licence fees 

R«. 7 1 1 1 . 1 1 p a iw  

R '-  5. *30.60 PMM--

K s. 5-555.55 P 

R . 3 ,70 1.0 0  [> isf-

some in^idinls in the College on March
22. 1982 following the assumption of 
office by the Principal who was on leave. 
However, ihe University has no informa-
tion uboi.i[ any toughs having been hired 
by the Principal to beat the students.

(c) There were such allegations. The 
incident i* presently under police investi-
gation.

( d ) T h ; Governing Body of the Col-
lege ha3 appointed a Committee of three 
University Professors to find ways and 
means to restore normalcy. The Principal 
of the College has been placed under 
suspension.

Passenger Halt at Janakaipur

7882. SHRI LAKSHMAN M A L L I C K :  
W ill  ihg M in ister of R A I L W A Y S  be 
pleased lo stale;

(a ) whether any representation has 
been received from the residents of Janak- 
adeipur and other villages around it in 
Puri District under Khurda Road Division 
(S.E. Railway) for providing passenger 
halt and at that railway station;

(b )  if so, reaction of Government 
thereto; and



(c)  whether a ticket booking counter is 

proposedf to tte provided there and if so, 

when?

THE DEPUTY MINISTER IN THE! 

MINISraY OP RAILWAYS AJ«) PAR-
LIAMENTARY AFFAIRS (SHRI MAL-

LIKARJUN’)* (a) to (c). JankidalpW is 

-alreary a passenger halt in Khfrrda Road 

Division of South' Eastern Railway where 

five train* each way are stopping1.  Thfe 

halt station is open for booking of pas-

sengers wid ‘their luggage.

Indians killed and injured Near  Kuwait 

Border

0QL

7883. SHRI G. Y. KLRISHNAN: 
SHRIMATI' SANYOGITA 

RANB:

Will the Minister of EXTERNAL AF-

FAIRS be pleasedr to' state;
:< ■

(a)  wliether Government’s attention has 
been drawn to news in ‘HindustatvTLmea’ 

c’ated 20, March, 1982 that five Indians- 

■were killed and 10 injured when a bus 

carrying 21 passengers from Iraq collided 

with a truck near the Kuwait border;

(b*f if sd* the' detaffl * thereof; aitHi

(c)  whether any compensation under 

the'rule has-been granted in this regard?

THE MINISTER  OF  EXTERNAL 

AFFAIRS (SHRI  P. V: NARASIMHA

RAG): (a) and (b). Yes, Sir. A serious* 

tccidenrhad' taken plftoe nettP the A Mali 

border in Kuwait on the evening of March 

15,' 19̂2'betwtfcn1 a bus cartyhi£’irttt<ifly 

Indiart̂-wbrttefs rettimfng' fi'dth' Iratf'and̂ 

a ■ fi'otlt*: thBt  proceeding in the op-1 

pos'rtftrt’diteon; df thfe 21 ’ persons rwhb' 

wett traveflihg-by this ilWdtefl ' bus, 15' 
were? TAdteh ntttibnals. Thfe irtjtiria ’ Were 

rushed to a local hospital nearby.

The six persons killed as a result of this 
iiccidefit'weftet "

(1) fiakshr Swatamtar pfili Vaid.

(2) Bane Singh

(3) sJintokh* Sin̂h

(4) Joginder* Singh*
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-  (5) Krishan Gopal

(6) Jit Singh.

Another six persons  were discharged 

from the hospital after medical aid. Their 

names are;

(1) Curmukh Singh Basson

(2) Lachmandas

(3) P. Rabindran

(4) Joseph Chacko

(5) V. K. Varghese

(6) Ramesh* Chander

The remaining three are still undergo-

ing treatment in  the Jahara  hospital 

(Kuwait). Their names are:

(1) Sughali Lai

(2)1 Genda R&m

(3) Dev Ram.

(c)  The Indian1,Embassy in Kuwait has 

been in regular contact with the injiired. 

Our Embassy in Kuwait proposes to ap-

point a local lawyer for taking up the 

case of payment of compensation to the 

injured and to the heirs of the deceased.

Voluntary Agencies fo rFamily Planning 
Programme

7884 SHRI MOHAN  LAL PATEL: 

WHP the Minister of HEALTH AND FA-

MILY PLANNING be pleased’to state:

(a) whether it is a fact that certain vol-

untary agencies are engaged  in family 

planning programme in * India;

(b1) if'so, the ntirties of these agehcies 

and in which’States they1 are functioning:

(c) whether any foreign aid'has been 

received by these agencies during the year 
198̂-82; and

(d) if so, the details' thereof?

THE MINISTER OF HEALTH AND 

FAMILY WELFARE (SHRI B. SHAN-

KARANAND): (a) Yes.

(b) A statement showing the names of 

voluntary agencies  engaged in Family 

PlarthmĝProgfamhid and receiving gfarit-
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in-aid as obtained from  the State Govern-
ments is laid on the table of the House.

(Placed in library. (See No. LT-3928|82)

(c) and (d ). Foreign agencies extend 
'financial assistance to voluntary organisa-
tions doing family planning work in India- 
There has been no estimate of sucli as-
sistance.

Dccline in Indian Arts in Singapore

7886. SHRI BALASAHB VIKHE 
PATIL: W ill the Minister of EDUCA-
TIO N  be pleased to state:

(a) whether his attention has been 
drawn to the press report in the ‘Hindus-
tan Times’ of 16 March, 82 under the 
heading ‘Marked decline in Indian arts in 

Singapore;

(b ) if so, what are the details in this 
regard;

(c) what are the reasons for the de-
cline in Indian arts in Singapore;

(d )  number of Indian artists sent there;

(e) whether Government have made any 
assessment in repect of progre of Indian 
arts in ether countries and if so, with 
•what resmlts; and

(f) what steps Governmem have so far 
taken to encourage and popularise Indian 
arts in foreign countries?

T H E  M INISTER OF STATE TN TH E 
M INISTRIES OF EDUCATION AND 

CU LTUR EA N D  SOCIAL W ELFARE 
(SHRIM ATI SHEIL A K A U L): (a ) to
(f) . The press report relates essentially to 
the alleged decline in the cultural activities 
of persons of Indian origin i nSingapore, 
who are Singapore nationals and cultural 
organisations run by such persons. The 
matter, therefore, falls within the jurisdic-
tion of a foreign government. However, 
the Government of India, has not received 
any report about the decline in Indian arts 
in Singapore.

Indian artists sponsored by government 
agencies and those going on their own or

on  the invitation of local cultural organi-
sations have been visiting Singapore regu-
larly. For example, Smt. Shanno K hurana 
well-known vocalist in Hindustani style of 
music gave performances in Singapore in 
September, 1980. During 1981, two per-
formances were given by Smt. Yaminf 
Krisbnam urthy, the famous dancer and a 
vocal recital by Jaya Vijaya. The fam -
ous Indian play back singers and musici-
ans K. T . lesudas and s. P. Balasubrama- 
niam gave a music performances while the 
diinseuse Chandraka Vidyasagar gave 
Bharatnatyam performances in Singapore in 
February. 1982. Ustad Amjad Ali Khan 
gave public performance of Sarod re-
cital in M arch} 1982. A  29-member Bal-
let Centre Troupe of New Delhi visited 
Singapore from  M arch 14— 18. 1982 and 
gave performances. The exact number o f 
such artists, however, is not known.

Review of our cultural relations with 
foreign countries and promotion of Indian 
arts in other countries is a continuing pro-
cess. The Government has been pursu-
ing a policy of cultural cooperation with 
foreign countries through a system of 
bilateral cultural agreements and other 
programmes aimed at projecting Indian 
culture and arts abroad. By now cultural 
agreements have been concluded with 6? 
countries. T he cultural agreem-nts and 
cultural exchange programmes provide 
their inter alia for exchange of artists, per-
forming troupes, art exhibitions, lecture- 
demonstration tours of artists, participa-
tion in each other’s national (international 
conferences, film festivals, book fairs, etc.

Assistance is also provided through our 
Missions abroad to various organisations in 
foreign countries to encourage and popula-
rise Indian arts and culture. Indian books 
and art objects are also presented to selec-
ted institutions with the same objective.

Application of Laser In Eye Surgery

7887. SHRI S. M. KRISHNA; Will the 
Minister 0f HEALTH AND FAMILY 
W ELFARE be pleased to state;

(a) whether a simple, portable laser 
device for eye surgery is lying unused for 
want of commercialism after satisfactory 
testing;
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(b ) if so, the reasons for the same; 
and

(c) the steps proposed to be taken to 
fill up the gap between the R  & D  and 
industry which has hampered the growth 
o f laser application in industry too?

T H E  M INISTER OF H EA LTH  A ND 
FAM ILY  W ELFARE (SH RI B. SHAN-
K A R A N A N D ): (a ) to (c ). The Ministry 
of H ealth and Fam ily W elfare have no 
inform ation in this regard.

Area o f Accommodation for each Em p-
loyee

7888. SHRI ZA1NAL ABED IN : Wiil
the Minister o f RAILW AYS be pleased 
to state:

(a )  whether any order has been issued 
by the Railway Board specifying the area 
o f  accotnmodation to be provided in the 
offices for each employee;

(b) if so, the details thereof for each 
technical and non*technical employee;

(c )  whether the required areas is avail-
able for each employee in the railway 
offices; and

(d) if not, the reasons thereof?

T H E  D EPU TY  M INISTER IN  T H E  
M INISTRY OF RAILWAYS AND  IN 
T H E  D EPARTM ENT O F PARLIAM EN- 
TAR YAFFAIRS (SHRI M ALLIKAR-
JU N ): (a) Yes,

(b ) A statement is attached.

(c) and (d )  Generally the area has 
been provided in the office buildings cons-

tructed at Railway's head-quarters, Divi-
sional, District and W orkshop headquar-
ters as per prescribed norms. However, 
at places due to gradual increase in the 
strength of staff the area falls short of 
the norms. In such cases the same is 
augmented on programmed basis in ac-
cordance with availability of funds.

Statement

The following standard of accommoda tion is adopted for office buildings which 
are constructed at Railways’ headquarters,Divisional, District and Workshop head-
quarters:—

(a) Office o f  General Manager

G en eral M a n a g e r  . . . . . . . .

D y . G en eral M a n a g e r  . . . . . . .

Senior S ca le  O fficer  . . . . . . .

Ju n io r S cale  O f f i c e r ............................................................. .

O ffice Superintendent . . . . . . .

Sectional Heads . . . . . . . .

Clerks . . . . . . . . . .

(b) Office o f  Tech. Departments such as Civil Mech. and EUc. Enginetring.

Principal Officer . .

Ju n io r A dm in istrative O fficer 

Senior Scale O fficer .

Juniur Scale Officer . .

Office Superintendent .

Sectional H eads . .

Head Draftsman . .

Area o f  room in Sq. feet 

600 

260 

200 

160 

75 

75 

36

. 33°

af)f>

220

160

fln

80

8n <



D raftsm an  . . . . . . . . . .  ^

G o m p u fu n  Sc, RctiquUors 55

C lerks . . . . . . . . . . .  id
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(c) Offices o f Transportation, Audit, Actounts, Commercial, Stores, Priniini .etc. .

P rin cip al O fficer . . . . . . . . .  390

J y n io r  A d m in istrative  O fficer . . . . . . .  a6n

Senior Scale Officer . . . . . . . . .  aatti

J u n io r ScM e O fficer . . . . . . . . .  160

O ffice  Superin ten den t . . . . . . . .  75

SeclionnI Hcacls . . . . . . . . .  75

C ln r la ................................................................................................................................  36,:

(d) Offices o f Medical Department

C M O ..............................................................  3, ,

D .M .p .  a(jo

A .M .O .............................................................................  ,6d

S u b  Asstt. Surgeon . . . . . . . . .  jGn

O ffice Superintendent . . . . . . . .  75

C l e r k s * .........................................................................................................................  36

D isp^tnary ;-.ttic'ted lo  Hira'I O ffice . . . . . .  (A cco rd in g  • to re-
quirem ents) .

If the portion of building is not air-con-
ditioned occupied by Gazetted or non-
gazetted staff the floor areas given above 

are generally increased by 10 per cent.
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Number of accidents in Abamol-Tlria sec-
tion during last Three Years

7891. SHRI A. K. ROY: Will the Minis-
ter of RAILWAYS be pleased to state:

(a ) details of the number of accidents 
in th t Asansol-Tala section (S:B. RaiKsray) 
in the last three years and the casualties 
and the lOss of property of the railways 
and public due to the accidents;

(b ) whether he is aw are;of an accident 
in the month of December at Burnpur 
level-1 crossing gate when Tata-Patna Ex- 
pre*s dashed : a Tourist BUs causiflg death 
of'tfour young men:

(c) if so, facts in details;

(d ) whether that had happened because 
gate bell did not ring being out o f order 
and the instrument that operates the bell 
could not be replaced due to thfc w ant1'o f 
materials’ and ‘in addition telephone was 
also out of order so that the station master 
could not inform the gateman;

(e) 1 i f  so. reasons thereof?

(f) whether telephone wns also out, of * 
order in the,A sram  gate between Tamua- 
Purulia which could be replaced after tho 
Burnpur accident;

fg> whether he has fixed responsibility 
for these lapses; and

(h ) if so, facts in details and stepsr tai&n 
thereon?

TH E DEPUTY M INISTER IN T H E  
M INISTRY OF RAILWAYS AND IN 
TH E1 D EPA R T M E N T’OF* P A R L lA M ttfr  
T A *Y  AFFAIRS (SH RI MALLTKARk-
JU N ): (a )  Presumably the reference is to 
Asansol-Tata section.

There were 54 train accident i.e., 7 colli 
sions, 45 detailrhents and '2 level crossing 
accidents om'this> section durlrif -tUMthfae-'
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years 1979-80 to 1981-82. In these acci-
dents 7 persons died and 21 were injured. 
The cost of damage to railway property 
involved in these accidents has been esti-
mated at Rs. 1.9 crores approximately. 
Damage to private property will be known 
only alter settlement of the claims a riscg  
out of these accidents.

(b) and (c ) . Presumably the reference 
is to the accident involving 87 Up Tata- 
Patna Express and a Tourist Bus between 
Burnpur and Asansol stations on 28-11-81. 
On that day at about 23.37 hrs. while the 
express train was running between Burnpur 
and Asansol stations, it collided with the 
Tourist Bus at manned level crossing gate 
situated at km. 322/2-3. As a result 4 
pertons were killed, 4 sustained grievous 
injuries & 10 simple injuries.

f t )  and (e ) . The warning bell arrange-
ment provided at the level crossing earlier 
was out of commission due to repeated  
theft of treadle etc. and was replaced by 
telephone communication between the 
gateman and ASM Burnpur, which was 
in working order.

(f) In the absence o f  the data o f  o c c u r -

rence it is not possible to give any pre-
cise inform ation in this regard.

(g ) and (h ) . According [O the provi-
sional finding of the Commissioner of 
Railway Safety, South Eastern circle, 
Calcutta, the accident was due to failure of 
railway staff. Necessary action will be 
taken on receipt of the final report.

v  ' i  M  ; ;  (' - v n  i  m
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D erailm ent of Bogles of 4 DN  A « im  M ail 
and Robbery In 85 UP Tata Barkakan 

Passenger Train

7893. SHRI B. V. DESAI: WiU the 
Minister of RAILWAYS be pleased to 
state:

(a ) whether total of 27 tank wagons of 
a goods train carrying diesel were burnt 
on 20ih March, 1982, near Baribrahman 
20 kms. away from Jammu;

(b) if so, what were (he total loss 
suffered;

fc) whether is it also a fact that on the 
same day train service between the Boo- 
gaigon AHpurduar Section were disrupted 
following derailment of Bogies of 4 Dn. 
Assam Mail at Johrhut Station in G auhati;

(d ) whether it is also a fact that on the 
same day passengers of second class com-
partment of 85 Up Tata Barkakana pas-
senger train were robbed of their cash and 
other valuables;

(e) whether it is also a fact that rail* 
ways have become the main targets of 
some anti-social elements that are prevai-
ling in the country; and

ff) if so, if(hat sleps are being taken by 
the Government to check this?

THE DEPUTY M INISTER IN T H E  
M INISTRY O F RAILWAYS AND IN 
TH E D EPARTM EN T OF PARLIAM EN-
TARY A FFA IRS (SHRI M ALLIKAR-
JU N  J: (a ) Yes. In this accident 28
tank wagons were involved,

(b ) The cost of damage to railway pro-
perty has been estimated at approximately 
R$. 33 lakhs.

(c ) Yes.
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(U) No.

(e) Railway is also one of the targets 
of th ; anti-social elements.

(f) However, the following preventive 
steps (ire being taken:

1 . Watch is maintained by Govt. Rail-
way Police at im portant Stations.

2. Supervistoi by officers has been 
intensified.

3. RPF is maintaining close liaison 
with the State Police for arrest of 
criminals operating on the railways. 
Joint raids by Police and RPF are 
also conducted frequently.

4 . Strength of G .R.P. have been suit-
ably augmented.

5. Veteran criminals are being booked 
under National Security Act.

6. As far as practicable, the main, ex-
press and passenger trains are being 
escorted by GRP during its night 
run. RPF staff are also provided as 
and when demanded by the Police 
authorities

7. Engine crews have instructions to 
resort to repeated whistling in case

of out of course stoppages of any 
train to alert the escort party.

Enhanced Demurrage for wagon detention

7894. SHRI ANAN TH ARA M ULU  
M ALLU; Will the Minister of RAILWAYS 
be pleased to state:

(a) whether U is a fact iha t Railways 
have decided to enhance demurrage 
charges as an effective deterrent to deten-
tion of wagons:

(b» whether it is also a fact that wagon 
detentoin by user organisations, especially 
the Steel Plants and the Food Corporation 
of India, have seriously affected produc-
tivity efforts on railways;

(c) whether Railway M inistry has con-
sulted the Steel and Mines M inistry and
the Planning Commission in this regard, 
and '

(d ) if so, the details regarding the deci-
sion token in this regard?

TH E DEPUTY  M IN ISTER IN TH E 
M INISTRY OF RAILW AYS A N D  DE- 
PXRTM EN T OF PARLIAM ENTARY  

A FFA IRS (SHRI M A L LIK A R JU N ): (a) 
The rates of demurrage charges were en-
hanced with effect from 24th January, 
1981 for the general rail users and with 
effect from 15th February, 1981 for the 
Steel Plants and Collieries.

(b) and (d ). Detention to wagons in 
steel plants takes place in excess of the 
target free time fixed and the productivity 
is affected to that exen. This is taken up at 
different levels including M inistry o f Steel 
and Mines. Causes of detention are jointly 
analysed by the experts of the steel plants 
as well as Railways and steps are taken to 
reduce detention. In  so far as detention to 
foodgrains wagons by Food Corporation of 
India is concerned movement of sponsored 
foodgrains is being constantly monitored 
and close coordination is maintained with 
Department of Food & Food Corporation 
of India to ensure prompt release of 
wagons and avoid detention at terminals. 
Even then, occasionally, wagons are detai-
ned beyond the normal free time.

jftTTTi. *TS!T SrtTT 3  "*TTCT *T5R”

*TT

"7895. 1JJWT : WT

ffWTT stdl'l I f a  :

( ^ i )  32TT ZTfT

3?r t t w r t  " u rrc r

SJfcT 3"5T « i f f

^T P T T  3TT ^  ;

( * j )  JR T  zffaFTT T F ^ T  ^

$  ;

(*t ) w t  w  ^  '9 ^ '

% f%Ttr f a n

|  f a  ^  w  ^  *5*r 50 sl^Kier
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• Settctfcxr grade ‘ feathers• i# ' allfed ' schools

7896- SHRI N= B. HORO: Will the 
Minister of EDUCATION be - pleased to

■ state:

(a ) whether it is a fact that a number
• of cases of Selection 'G rade of Delhi' tea*' 
chers are pending with the Education De-
partm ent which were recommended by 
Managing Committee of aided schools of 
Delhi;’

(b ) if so, the details regarding the num-
ber of such cases, along with the names

. of school^

(c) whether there are some teachers 
w ho-are-eligible fo r selection-grade inr‘the^ 
aided schools of Delhi and not getting th*

•selection grade; and ,

(d )  if so,1 fh^d tte iils  thereof?

THE DEPUTY MINISTER IN THE1 
MINISTRIES OF EDUCATION AND 
C U LTU R E A ND  SGJCTAL W ELFARE 

•(SH R I.P . T H U N O O N K . (a )  anti (b V  
According to information furnished by the 
Delttl Aflmfriistratfcm, only 9 cases o f 1

approval of nppoin'menrs of employee! 
of the aided schools in the Selection Grade 
are pending in the Directorate of Educa- 
tictrr; as on  1-4-1982. Decisions on th j re-
com mendations off the M anaging Com -
mittees for award of Selection Grade to 
the employees of aided schools is re-
quired to be taken within ffie period 
prescribed under Rule 98(4) of the Delhi

__School Education Roles, 1973. The list of
pendingt cases is attached.

(c) and (d ) . The requisite information 
as o n ‘ 1-4-82 is being collected and will be 
laid off the Table of the Sabha as soon as 
possible:

S ta te m e n t

L I S T  O F  P E \ D 1X G  C I S E S

SI. N am e o f i l i f- ScY*> l N « . *>f cis^ s 

N*V lynrlintt

r. S ilw itn  B<iy3 S .S .'S , 1

R n jin d cr  N 'a«ar, ,\Vw  P e l  hi.

2. A ry a  G ir l*  S .K .S ., 4

P a id  N n g a r, IV lh i.

% P .O . D .A  V . H .S . Scli««»l 1

4. A .F . S .S .S , I> Ihi O d i ’ . a

5. S lwan Girls-N.S.S.j 1

Rajiwdrr Nagar, N r w IVlhi.

Festival of Indla-U.lCr

7897. PROF. MADHU D A N D A V A TBr' 
Will the Minister of EDUCATION be 
pleased *to state :■

{a} whol is the objective of organising 
Festivah'of India1 in U. K,;

(b ) how many officials and artists visit-
ed U .K . at the stage of preparation and 
actual execution of the festival project; 
and
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(c) what is the estimated expenditure 
for lhe ‘Festival of India’ project including 
:lhc expenditure incurred for the prepara-
tory work?

TH E M INISTER OF STATE IN T H E  
MINISTRIES OF EDUCATION AND 
CU LTU RE AND SOCIAL W ELFARE 
(SHRIM ATI SHEILA K A U L): (a) The 
iFeVivfll of India is being organised jointly 
‘by the Governments of India and the 
Great Britain and h:n bc^n conceived as 
a series of exhib.iions in the field of art 
and culture. Science, Industry and Tech-
nology, living arts, contemporary art, films, 
books, graphic photography together with 
perform ances of music, dance and drama. 
The Festival is expected to generate inter-
est in India particularly in the fields of 
culture, trade and tourism.

(h) and (c ). The information is being 
collected and will be laid on the table of 
the Sabha in due course.

Full Diplomatic status for league of Arab 
States Mueion

898. SHRI G. M. BANATW Al LA: 
Will ihe Minister of EXTERNAL A F-
FAIRS he pVnsed to state:

<a) whether the League of Arab States 
Mission enjoys » full diplomatic status 
;ii the United Nations;

fb) whether in view of the importance 
of the Mission Government will consider 
avo id ing  full diplomatic status lo the 
League of Arab States Mission in New 
D.-lhi; and

(c) steps proposed to be taken in this 
direction?

THE M INISTER OF EXTERNAL 
AFFAIRS (SHRI P. V. NARASIMHA 
R A O ): (a ) The League of Arab States 
Mission at the United Nations enjoys the 
statifc of an inter-governmental argani9fl- 
tion which has received a standing invita-
tion to participate in the sessions and the 
work of ih ; General Assembly as abserver 
maintaining a .permanent aSfice at the UN 
Headquarters.

(b ) The status of the League of Arab 
States Mission in New Delhi is in accor-
dance with the letters exchanged on July
12, 1965 between the then Indian Ambas-
sador in Cairo and the Head of the erst-
while League of Arab States there.

(c) Does not arise.

Uniforms Committee

7899. SHRI R. P DAS: Will the Minis-
ter of RAILWAYS be pleased to state:

(u) whether it is a fact that the Report 
of the Uniforms Committee had been 
published by the Ministry of Railways on 
11th August, 1980;

(h) if so. what are the recommenda-
tions made by the Committee;

fc ) whether Government have accepted 
th ; recommendations;

<dl if so. .th e  details of the orders 
issued by the Railway Board; and

(e )  i f  not, the reason s th ere o f?

THE DEPUTY M INISTER IN THE 
MINISTRY OF RAILWAYS AND 
DEPARTM ENT OF PARLIAM ENTARY 
AFFAIRS (SHRI M A L LIK A R JU N );
(a ) to (e ). The Uniforms Committee set 
up in 197V jo review the existing Dress 
Regulations submitted its report on 
21-7-80.

The Government have generally accept-
ed the recommendations subject to cer-
tain modifications and clarifications which 
will be issued from  time to time.

O rdeft have been issued to Zonal Rail-
way Administrations etc. on 19-3-82 to 
ensure supply of uniform s/Protective 
clothing as per the scales, styles etc. from 
the summar of 1984.

The broad recommendations made by 
lhe Committee .have been summed up in  
the statement laid on the Table of the 
House placed in Library. (See No. LT- 
3930/82)
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Tender for cycle! scooter contracts at 
Allahabad

7900. SHRI R. L. P. VERM A: Will 
the Minister of RAILWAYS be pleased

._ to state:

(a ) wheiher Government are aware that 
tenders for Cycle/Scooter contracts on 
Allahabad Division w ere/are not being 
processed in time resulting into financial 
loss to the Railways; and

(b) if so, what action has been taken 
to remedy the situation?

TH E DEPUTY M INISTER IN T H E  
M INISTRY OF RAILWAYS A ND DE-
PARTM ENT OF PARLIAM ENTARY 

A FFA IRS (SHRI M ALLIKARJUN): (a)
No.

fb ) Does not urise.

Introduction of tingle syllabus and single 
education system in the country

7901. SHRIM ATI J^Y A N T I PAT- 
NAIK: Will the Minister of EDUCATION 
be pleased to state:

(a)w hether efforts have been made by 
Government to introduce a single syllabus 
system for the entire country;

(b ) whether 10 plus 2 system has been 
introduced for this purpose;

(c) whether it is a fact that all States 
have not implemented this system satis-
factorily;

(d ) if so, the names of those States 
where such system hqs not been implemen-
ted up to the mark;

(e) what ere the guidelines proposed to 
be sent by the Union Government to those 
States for proper implementation of 10 
plifc 2 system; and

(f) by which year this task is expected 
to be completed all over the country?

TH E MFNISTER OF STATE IN TH E 
M INISTRIES OF EDUCATION A ND 
CU LTU RE AND SOCIAL W ELFARE 
(SHRIM ATI SHEILA K A U L ): (a ) and

(b). The 10 plus 2 system of school edu-
cation has been recommended inter alia 
with the objective of having a broadly 
uniforms system throughout the country. 
However, it is for the respective State 
G overnm ents/U nion Territory Admini»- 
trationsjBoards of Secondary Education to 
fram t and present* the schemes of fctudiei, 
syllabi, text books, etc. at the school
stage. At the national level, lhe N ational 
Council of Educational Research and
Training frames model schemes of study, 
syllabus and curriculum, text books., etc., 
for adoption/adaptation by the State Gov-
ernm ents/U nion Territory A dm inistrations/ 
Boards of Secondary Education.

fc ) to ( e ) . The new system of school 
education was introduced in the country 
around 1975. So far 15 States und 8 Union 
Territories have switched over to this sys-
tem. It is too early to make an assessment 
about its working and utility. Several com-
munications have been sent from time to 
time to the Slate/U nion Territories about 
implementation of the new pattern of 
school education.

(f) The Conference of Education Minis-
ters, held in June. 1981, infer alia  recom-
mended that "StateS/UTs which have not 
yet switched over !o lhis pattern should 
do so without any further loss of lime.”

W. R ailw ay  s ta tio n s  w ith o u t E lec trir ily

7902. SH R i N A V In  RAVANI;
SH R I M OHAN L A L  P A T E '.:

W ill th e  M in is te r of RILW A Y S he 
be  p leased  to  s ta te :

(a )  w h e th e r  it is a fact th a t  th e re  
a re  ce rta in  ra ilw a y  s ta tio n s  w h ich  a re  
w ith o u t e lec tric ity  in W este rn  R ail-
w ay;

(b ) If so , nam es of th o se  S ta tio n s ; 
and

(c) th e  p ro g ram m e to  p ro v id e  elec-
tr ic ity  to  th e se  s ta tio n s?

T H E  D E PU T Y  M IN ISTER IN TH E 
M IN ISTR Y  O F R A ILW A Y S AND DE-
PA R T M E N T  O F  PA R L IA M E N T A R Y



A FF A IR S  (S H R I M A L L IK A R JU N ):
(a) Yes.

(b) S ta tio n s  w here  p o w er supp ly  is 
ava ilab le  w ith in  1 K .M . of th e  s ta -
tion  pem nises a t  a  rea so n ab le  cost 
and w h ere  a t le a s t o ne  p a i r  of tra in s  
h a lt a t n ig h t a re  considered  fo r elec-
trification.

T he n am es of 55 s ta tio n s  w here  
pow er supp ly  is  av a ilab le  w ith in  1 
K:M. a re  as fo llow s: —

Chaupale. Tisi, Virdcl Rd„ A m arsar, 
A jw a t A tla d a ra , B h es tan , B a la  R oad, 
C hitravad . D h an a la , G op ( J a m ) , Jo ta l-  
vad, K ik ak u i R oad , K u n d li K h a k h a ri-  
ya, K an d ari. L a th id a d , L im b ara . M uli 
Road, M ak an sa r, P avagarh^  R an d a la , 
Shobhasan . S a ro tra  R oad, S o n ip u r 
R upal, Tagdi^ U p a riy a la , V e ja lp u r, 
V adaj, D a lad i( B ag ri S a ja n p u r, B iw al, 
D h igaw ara  F a te h s in g h p u ra , G oriyan , 
H arip u r, H a lak , Isa rd a , Ik ra n , J a tw a ra , 
Ka&havganji K h a raw a , K u w an th a l, 
K an au ta , K h an  B h a n k h r it K a m a lp u ra . 
N ana, P ilo d a , R ik h ab  D ev R o ad t 
V ilabhanagar, B o ra w a n iy a t B ak an y a n  
B hannri, K a rc h h a , P a c h o r  Road, 
Ttaghogarh. O u t of these , only  on 
43 s ta tions one p a ir  o f n ig h t tra in  
h au lts  and  p r io r i ty  is g iven  to r  e lec tr i-
fication of such sta tio n s .

(c) W ork of e lec trifica tio n  of 18 s ta -
tions approve^  in  th e W orks P ro g ra m -
m e for 1981-82 is in  p ro g ress . 12 m ore  
s ta t io n s  a re  approved  fo r  e lec trifica-
tion u n d er th e  W orks P ro g ra m m e  fo r 
1982-8 3 . W ork o f electrification oo 
rem ain in g  13 s ta tio n s  w ou ld  be taken  
in  hand  in  a p ro g ram m e  basis  su b jec t 
to  ava ilab ility  of funds.

Additional Passenger Train Between 
Cuttack and paradlp

7903. SH R I C H IN T A M A N I JEN A : 
W ill th e  M in is te r of R ailw ays be 
p lease^ to s ta te :

(a) w h e th e r o n ly  one p assen g e r 
tra in  is ru n n in g  be tw een  C u tta c k  and  
Paradip.
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(b) if s0 ( w h e th e r  th e re  i s  h eav y  de-

m an d  fo r a n o th e r  ad d itio n a l p assen g er 
tra in  be tw een  C u ttack  to P a ra d ip ; a

(c) if so, th e  action  ta k e n  by Go-
v e rn m e n t in th is  reg a rd ?

T H E  D EPU T Y  M IN ISTE R  IN TH E 
M IN ISTR Y  O F R A ILW A Y S AND 
D EPA R T M E N T OF P A R I IA M EN - 
TA RY  A FF A IR S  (SH R I M A L LIK -
A R JU N ): (a ) Yes.

(b ) Y es, th e re  has  been  a dem and  
fo r a n o th e r  ad d itio n a l p a sse n g e r t r a in  
betw een  C u tta c k  and  P a ra d ip .

(c) S ince th e  ex istin g  accom m oda-
tio n  has  no t been  fu lly  u tilised  in tro -
d u c tio n  of an ad d itio n a l t r a in  be tw een  
Cuttack and Paradip is not justified.

D irec tions  fo r  P ro c u rin g  M edicine and  
In s tru m e n ts  fro m  G o v ern m en t M edical 

s to re  depo t

7904. SH R I K. B. S. M A N I: W ill
th e  M in is te r of H EA LTH  AND FA M I-
LY W EL FA R E be p leased  to s ta te :

(a )  w h e th e r  G o v ern m en t have 
issu ed  o rd e rs  tc th e H o sp ita ls /D isp e n -
sa rie s  u n d e r C e n tra l G o v ern m en t 
H e a lth  S chem e to  p ro cu re  th e ir  re -
q u irem en ts  on ly  from  th e  M edical 
S to re s  o rg an isa tio n s  and  if so, w hen  
lh is o rd e r  w as issued;

(b ) w h a t is th e  b u d g e t p rov ision  
m ad e  to C en tra l G o v ern m en t H ea lth  
Schem e to w ard s  p u rch ase  o f M edicines 
and  In s tru m e n ts  etc. d u r in g  th e  yea~s
1980-81, 1981-82 and  1982-83;

(c) am o u n t sp en t to w ard s  p u rch ase  
of d ru g s  and in s tru m e n ts  etc. from  th e  
ifedical Store organisations during the 
above v e a rs t year-w ise  and  D epot w ise 
d e ta ils ;

(d ) w h e th e r  C en tra l G o v ern m en t
H e a lth  S chem e h av e  n o t p ro cu red  th e ir  
re q u ire m e n ts  fro m  th e  M edical S to re  
D epot O rg an isa tio n s; and  *

(e) if so, th e  reaso n s th e re fo r

T H E  M IN IST E R  O F  H E A L T H  AND 
FA M IL Y  W EL FA R E (SH R I B SH A N -
K A R A N A N D ); (a ) No.
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(b ) P rov is ion  fo r m edicines and 
in s tru m e n ts  is m ade in  th e  B udget 
head s of M ateria l and  Supp lies and 
M ach in e ry  and  E qu ipm en t respective-
ly. The budget figures of three years in 
resp ect of these heads a re  given 
below :—

Year Material & Machinery &
Supplies Equipnvnt

< in  thous-'inds)

198 >81 6,69.30 8,84
1981*8,2 8/10,67 57,74
‘15/82 83 9,57,6a 63,13

(c) T he in fo rm ation  is being collect-
ed and  w ill be laid  on th e  T ab le of the 
H ouse.

(d) R equ irem en ts  of CGHS art’ 
p a r tly  m et by supplies from  th e  M edi-
cal S to re  D epots.

(e-) Does not arise.

R D.S.D. K aram ch ari Sangh

7905. SHRI AJTT KUM AR SAHA: 
W ill th e  M in ister of RAILW AYS 
p leased  to sta te ;

(a ) w h eth er G overnm en t's  a tten tio n  
h a s  b ^ n  d raw n  by the RD.S.O. K aram - 
chaxi Sangh regard ing  th e  g ran t of re-
cognition or to provide a channel of 
com m unication  to  the o rgan isa tio n  re-
p resen tin g  th e  R.D.S O, w orkers in 
v iew  o f th e  v ita l job they are  p e rfo r-
m ing  and p ecu lia r p rob lem s faced by 
by  them ;

(b) if so, steps tak en  by G overn-
m en t in th is reg ard ; and

(c) if not, the reasons thereof?

T H E  DEPUTY M IN ISTER IN TH E 
M INJSTRY OF RAILW AYS AND DE-
PARTMENT OF PARLIAMENTARY 
A FFA IR S ('SHRI M A L L IK A R JU N ):
(a) to (c) . The R D .S .O . being
an attached office of the Ministry of
Railways, recognition has been ac-
corded to two Staff Associations 
in R .D .S .O . on the pattern that

is o b ta in in g  in th e  M in is try  o f  R ail-
ways.

Im m ed ia te ly  a f te r  -recognition w as 
accorded  t0  th e  tw o Staff A ssociations, 
th e  question  of g ra n t o f recognition  to  
R.D.S.O. Karamchari Sangh was also 
considered , b u t it w as n o t ag reed  to. 
R.D.S.O. being  an  a ttach ed  office th e  
question  of accord ing  recogn ition  to a 
tra d e  union  o rg an isa tio n  does n o t 
arise. T he  tw o recognised A ssocia tions 
w hose m em bersh ip  is open to, all C lass
III  and Claes IV -staff of th e  R.D.S.O. 
w ere considered  to be adeq u a te  in th e  
m a tte r  of rep re sen ta tio n  of staff g r i e -
vances and to ob ta in  th e ir  red ressal-

‘Fly O vers in  P a tn a  T ow n

7906. SH R i R. P. YADAV: W ill th e  
M in ister of RAILW A YS be p leased  to 
s ta te :

(a ) w h eth er any  su rv ey  has been  
conducted fo r hav ing  fly overs a t Ra- 
je n d ra n ag a r, B a h ad u rp u r^  M ithapuv 
and G ard a rib ag h  R ailw ay crossing  
(G um ati) in P a tn a  tow n;

(b) if so, w h e th e r any  o t  the ‘ fly 
overs has been sanctioned ;

(c) if s°> de ta ils  thereo f; and

(d) the  to ta l cost and period  to  oe 
ta k e n  for  such construction?

T H E  D EPUTY  M INISTER IN TH E 
M IN ISTRY  O F RAILW AY’S AND 
DEPA RTM EN T O F PA R LIA M EN -
TA R Y  A FF A IR S  (SH R I M A LLIK A R-
JU N ): (a) to  (d>. Road o v erb ridges in 
rep lacem en t of ex isting  level crossings 
a t R a je n d ra n a g a rj Y a rp u r and C h it- 
k h o re  (G ard a rib ag h ) in  P a tn a  Tow n 
a re  approved w orks and included  in 
th e  R ailw ays W orks P ro g ram m e 
1982*83. C onstruc tion  of a Ro*ad O ver-
bridge in  rep lacem en t o f ex istin g  level 
crossing a t M ith a p u r w a s  n o t consider-
ed feasih le du e  to i ts  location  in th e  
buiTt-up a rea  and also because  a road 
over-bridge a t Y a rp u r n earb y  has been 
sanctioned . No p ro p o sa l f6 r c o n -
s tru c tio n  of road o v erb ridge  in  rep lace-



n ie n t of ex istin g  level crossing  a t Bahadurpur has been received from the 
S ta te  G ov ern m en t.

T li“  cost o f  th^ s^ ncli m c d  works is as un d er :

S . N o. L ^ c 't io n  T o ta l cost R a ilw a y 's  S h are

(in  lakhs o f  R s .)
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1. R o a d  over b r id g : a t R a je n d ra n a g a r

2. R o ad  over b rid g e  a t Y a r p u r

3. R oad  o ver bridg-: at C h itkh ore

T h e  d e ta iled  p la n s  a re  u n d e r  .p re-
p a ra tio n  In consultation" w ith  th e  S ta te  
G overn m en t T he  w ork  on th e se  Road 
overb ridges is expected  to  be  ta k e n  in 
h an d  d u rin g  1982-83. P eriod  o f cons-
tru c tio n  w ill depend  u p o n .fu n d s av a il-
ab ility  from, y e a r to  y e a r  fo r R ailw ay 's  
fihairi? of cost and  S ta te  G overnm en t's  
sh a re  o f cost.

t o r t a  frrsTTrfT?

w ii  v  trs*

790  7. *  <.?'*£ if'inrRT : WT

ftWTI ^  fiTT far :

( 37)

% w r m r .  f t e r  srh ; sfrra re  %

% f̂ 1M, STTSh c m  < *TŜ T
f+*1l 'Jlldl f  ;

( ST) 'Tcfl % f̂ TXT

1981  ?TTWk+K iT^

*  ;

( i t )  f i ,  ctt w  srzfl^n %
fcP7 irfegr STTWIc^K sfrt % ^TT^ff

%  1IM  cW l  ^Th

‘HJI in 'ift tR'MM ?pt «ll«Tk mP<0K  ̂ *\ 
% q  ;

(?)  TRT ^TT^Ic+'l<1 t
t % srrt: Jr

f W r ^ r  j ;  r f n

548 LS—12. ,

204.33 60.44

83 .7 1 45.80

94-83 51 30

( ^ )  s r , * f r  s z j H t  w m

t ? f lT t ^ r  q T jp fr^ r> fq '

W  3 7 ^  ^  W T  ^FrnT^lft apt IT^ I  ?

fffw r t^ T  w ris ; v R  ior

(«ft'4lo~fcof*<Fr) ;

( ^ )  %¥5R<f, f t e f f  s f t r  s fh ^ r r f  % 

s r fe r c r  q ^ f  %  %  f o r t  %

^ T fW T  8 ( ^ )  % % * H « K

w  n f t f d 1 T f f e f  s f t  * T f  «ft 1

( g - )  5 ft  I

( *T)  STFTPT %  5T!3T5T ^  I f a ^ d  

^  fWSTT W t  %  ^  M ^ N h

%  f^TTT i r f e r  ITi  W T  %

% ?m T  WX 5HFK I  :—

( i )  STfo T f e  ^RTT —

' #tT^RTZT 4^ + M -H

^  f e f t  I

(STCTTeT 3TTT m l n l d  )
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( i i )  it j t o  Tnrf 

fenlfcl'fl' STT*? I

( sm fr  )

( i i i )  sr>

ffp s r  f a w T  % s r w  

1

(inf$T^ 'T f t^ s r x T  Jpfnftcr)

( i v )  5fts 97rf%* i ^ t t ,

,  tfto  s u fo  ? rrfo  ^ o ;

(55To Sffo/ Wo 5TT-= T̂To

^Tksnrr % Î ttt Tpft^r)

( v )  3T J o' yfto f^TT ‘ ,
% ^ T  ffp^T ?TFTPT

• • W R T  I

( Vi) -̂Tt % J % O ^STr̂ fT,

(^wr)
f w  #mvHT

( h '^MA) % SliM^fEr %

£r 5rnft Tfwr % w ^ tt  *\
51 <1 )

( v i i )  T̂C2T£JT £TCT ?TTJfrfeT f ^ h R f f

^  f e f w  %

^  fW9TW I

( ^ )  ? f k  ( t - ) .  «fy h 1 < n ui

=^3- 'TTTJR, fRT? fT^r)

g.i <t  %Fjfni %*?r ti m  ^  i  i t ,

f l ^ x t ,  s f h w f l f  % qtflf ^ r  w f  3r *rf? re - 
fw ^ T s rl % f l ^ s r  3r ^  t t w t h ' ̂ o
P n + w d  i f f  «ft f^nr^T 3 # r ,

1982 ^  vivi 1 ^ r  f^n iptt ®rr
f̂ FT f w f a w  Jl f id  Ŵ FT "Frf-H Id gl <7

^ n r  f%ir iit t  ^  ^ rM n

•Tift f^TT ITHT ^  ( ■ ■.

U.N.. Conference on Law of the Sea

7908. SH R i R. L  B H A T IA : W ill
th e  M in is te r of EX TER N A L A FFA IR S 
be p leased  to s ta te :

(a ) th e  outcom e of th e  recen t XJN 
Conference on Law of the Sea held in 
N ew  Y ork; and

(b) G o v ern m en t’s reac tion  the re to?

T H E  M IN ISTE R  O F EX TER N A L 
A FF A IR S  (SH R I P. V. N ARA SIM H A  
R A O ): (a) T he  E lev en th  S ession  of 
th e  T h ird  U.N. C onference on th e  L aw  
of th e  Sea has  been m eeting  in  New 
Y ork  since M arch  8, 1982, and  is Sche-
du led  t 0 conclude on A p ril 30, 1982.

fb) Does no t arise.

News Item  ‘Safdarjung; D octors Con-
cerned’

7909. SH R I R A JN A TH  SON K AR 
SH A STRI: W ill th e  M in is te r ' r f  
H EA LTH  A ND FAM ILY  W ELFA RE be 
p leased  to  s ta te ;

(a )  w h eth er G o v ern m en t’s a tten tio n  
h ave  been d raw n  to  the  new s item  
"S a fd a rju n g  D octors concerned '*  a p -
p ea rin g  in th e  In d ia n  E xpress d a ted  
M arch, 18, 1982;

(b> if so_ reac tion  of th e  G overn -
m en t th e re to  and action ta k en  the reon ;

(c) w h e th e r th e  OPDs a re  m anned  
by s tu d en t-d o c to is  and  sen io r doctors 
a re  no t to, be seen anyw here; and

(d) if so, steps ta k e n  to  ex ten d  th e  
e x p e rt m edical "o p in io n /h e lp  to th e  
p a tie n ts  and  reduce  th e ir  w aiting  
tim e?

' TH E M INISTER OF HEALTH AND 
FAMILY W ELFARE fSHRI B. SHAN-
K ARANAND): (a )  Yes.
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(b ) T he a lleg a tio n s  co n ta in ed  in  th e  
re so lu tio n  re fe rre d  to  in  the  n ew s item, 
a re  w ith o u t fo u n d a tio n ,

(c) No. The qualified doctors viz. 
R esiden ts , G e n e ra l D u t y  Officers as 
w ell as S p ecia lis ts  see  th e  p a tie n ts  in
O.P.D.

(d) E x p e rt m ed ical help  is a lw ays 
av a ilab le  to p a tien ts . C o n s tan t el. 
a re  m ade  to  im prove th e  serv ices fu r-
th e r.

R ack e t in  R ail T ick e t R efund

7910. SHRI D . S. A . SIVAPRA- 
K ASH AM : W ill th e  M in is te r o t  R A IL -
W AYS be p leased  to  s ta te :

(a> w h e th e r a tte n tio n  of th e  G o-
v e rn m e n t has been d raw n  to th e  a r t i -

cle ‘Racket in rail ticket refunds’ in 
the Indian Express, M adurai Edition 
d a ted  6 M arch, 1982.

(b ) th e  reasons as to  w hy th is  m al-
p rac tice  is allow ed to ta k e  p lace;;

(c) w h e th e r  anybody  in  th e  R -i 
D ep a rtm en t has been  charge-shee ted  
o r  a n y en q u iry  has  been in s ti tu te d  re-
g ard ing  re fu n d  cases in S o u th e rn  R ail-
w ay in d ifferen t stations-, and

(d) if go, d e ta ils  thereo f?

TH E D EPU TY  M IN ISTER  I n  THE 
M IN ISTR Y  O F  RA ILW A Y S AND 
DEPARTM ENT OF PARLIAM EN-
TA RY  A FF A IR S  (SH R I M A L LIK A R -
JUN)': (a ) Yes.

(b) T ak in g  ad v an tag e  of p assen g ers’ 
ignorance of ru le s  and  the  confusion  
w hich  p rev a iled  d u rin g  the  perio d  of 
to ta l in te rru p tio n  of th ro u g h  tra in  se r-
vices betw een  M ad ras  C en tra l and 
B an g a lo re  C ity from  11-9-81 to 16-9-81, 
som e unscru p u lo u s booking c lerk s a t 
M ad ras  C en tra l h ad  indu lged  in th is  
m alp rac tice . A lth o u g h  th e re  w as no 
com plain t from  any  p assen g er, th e  
V igilance B ran ch  w as ab le to  u n e a r th  
this m a lp rac tice  on th e ir  own.

(c) and (d ) S u ita b le  d isc ip lin a ry  
action has been initiated against 16

b o o k in g  c le r k s  o f  M a d r a s  C e n t r a l  s t a -
t io n .  P e n d in g  d i s c i p l i n a r y  a c t io n ,  

t h e y  h a v e  a ls o  b e e n  o r d e r e d  to  b e  

t r a n s f e r r e d  o u t  o f  M a d r a s  C e n t r a l  s t a -
t io n .  C h i e f  B o o k i n g  S u p e r v is o r ,  M a d -

r a s  C e n t r a l  h a s  a ls o  b e e n  t a k e n  u p  f o r  
s la c k  s u p e r v is io n .

D is tr ib u tio n  of M edical K its  in  R u ra l 
a re a s

7911. SH R I C H A T U R B H U J: W ill
th e  M in is te r  of H EA LTH  AND F A M I-
LY  W EL FA R E be p leased  to s ta te :

( a )  h o w  m a n y  m e d ic a l  k i t s  f o r  r u r a l  

p o p u la t io n  w e r e  g o t  p r e p a r e d  f o r  d is -

t r ib u t i o n  in  r u r a l  a r e a s  s i n c e  a d o p t io n  

o f  t h e  s c h e m e ;

(b ) w h a t w as th e  to ta l  cost in cu rred  
in the above project;

(c )  h o w  m a n y  m e d ic a l  k i t s  h a v e  

b e e n  d is t r ib u t e d  a n d  h o w  m a n y  a r e a  

in  t h e  s t o c k ;

(d) w h e th e r raw  m edicipes p u rc h a s -
ed fo r m ak ing  th e  m edical k its  re -
mained unutilised;

(e) if so, how much and the aproxi- 
m a te  cost of th e  sam e;

(f) w h e th e r th e  raw  d ru g s  p u rc h a s -
ed fo r m ed ica l k its  w ere  d estroyed ;

( g )  i f  so , t h e  r e a s o n s  t h e r e o f ;  a n d

(h )  t h e  c o s t  o f  t h e  d r u g s  d e s t r o y e d ?

T H E  M IN IST E R  O F H EA LTH  AND 
FA M ILY  W EL FA R E (SH R I B. SH A N -
KARANAND)': (a ) to (c) F rom  O ctor 
b e r  1977, w hen th e  schem e s ta r te d  to 
30th S ep tem ber, 1979, k its  co n ta in in g  
som e o rd in a ry  m edicines to  p ro v id e  
cu re  and  re lie f from  com m on ailm en ts, 
to la s t to r  th re e  m on ths each, w ere  
p u rch ased  by  th e  C en tra l G ov ern m en t 
and supp lied  to th e  concerned  S t a t e s  

and U nion  T e rr ito r ie s  fo r  supp ly  to. th e  
H e a lth  G uides ( th en  know n as Com -
m u n ity  H ealth  W o rk ers). D u rin g  th is 
period  6,35,744 such  k its  w ere  p u r -
chased  a t a cost 0f  Rs. 5,36,66,054 and  
d espatched  to  th e  S ta te s  U .Ts. No 
k its  a re  le ft in stock. F rom  1.10-1070,
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p ro cu rem en t of such  m edicine k its  has 
been, ta k e n  o ver by th e  S ta te s /U n io n  
T errito rie s .

t- 1
(d ) No raw medicines were purchas-

ed fo r th e  kits.

(e) to,~~(h) Q uestion  do no t arise.

Terms of Reference and Constitution of 
UGC Committee

I
7912. SHRI ATAL BEHARI

VAJPAYEE; Will the Minister of EDU-
CATION be pleased to state:

(a) terms of reference and constitu-
tion (name and address of members) of 
the University Grants Commission Com-
mittee set, up to formulate details of the 
scheme for promotional avenues for college 
and university teachers and the date and 
venue of its next, meeting.

(b) when will the committee submit its 
report and when will the proposed scheme 
of promotional avenues be implemented; 
and

(a) has the U.G.C. circulated ^mong 
members of this committee the promo-
tional scheme proposed by the University 
of Delhi; and

(d) if so, the number and date of such 
communication sent to member of this 
Committee?

THE MINISTER 6 f  STATE IN THE 
MINISTRIES OF EDUCATION AND 
CULTURE AND SOCIAL W ELFARE 
tSH RlM A TI SHEILA K A U L): (a) and
(b) The University Grants Commission had 
already formulated a scheme for promo-
tion of University teachers. However, the 
Commission decided in November, 1981 
that this scheme should be implemented 
simultaneously with a suitable scheme for 
nosrit promotion that may be framed for 
college teachers. In pursuance of this 
decision, a Committee under chairman-
ship of Chairman U.G C. consisting of 

the following has been constituted to 
consider the question of introducing a merit

promotion scheme for college teacher* 
and to frame guidelines for the same:—

1. Prof. M. V. M'athur,

Professor Emeritus 
National Institute of 
Educational Planning and 
Administration,
New Delhi.

2. Prof. Wahi^l U. Malik. 
Vice-Chancellor,
Kashmir University.

3. Dr. A. V Varghese.
Vice-Chancellor,
Kerala University,

4 . Dr. M. N. Viswanathiah, 
Vice-Chancellor,
Bangalore University.

5. Dr. M. K. Rout,
Vice-Chancellor,
Utkal University.

6 . Dr. S, N. M ehrotra.
Vice-Chancellor,
Agra University.

7. Shri K. S. Shastri.
Vice-Chancellor.
Gujarat University.

8. Shri M. R. Kolhatkar,
Joint Secretary,
Ministry of Education & Culture.

9. Shri J. A. Kalyanakrishan,
Financial Adviser,
Ministry of Education & Culture.

10. Shri M . Chandramurti Reddy, 
Education Secretary,
A ndhra Pradesh.

11. Shri J. P. Gupta,
Education Commissioner & Secretary, 
Punjab.

12. Shri S G. Daithankar,
Educational Secretary 

M aharashtra.

13. Prof C. S. Jha
Educational Advisor, ,

Ministry of Education & Cul-
ture.

The Committee held two meetings in 
Delhi, in February and in April, 1982. No 
date has been fixed for the next meeting
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of the Committee.  The scheme will be 

considered by the Commission only after 

the Committee has finalised its work.

(c)  and (d). Yes, Sir. The resolutions 

adopted by the Academic and Executive 

Councils of Delhi University on ths subject, 

and forwarded to the Commission, were 

circulated by  the  Commisison to  the 

members vide No. F.l—87|78(CP)Ft. Ill 

dated 20.3.1982.

Nationalisation  of Passenger  Road 

Transport

7913. DR. A. U. AZMI: Will the Min-

ister ofr SHIPPING AND TRANSPORT 

be pleased to state:

(a) whether it is a fact that while in- 

tiugnarting the two-day 27th annual confe-
rence of over 30 State Transpdrt Uritier- 

takmgs in New Delhi, the Minister  of 
Slate for Shipping and Transport decla-

red that the nationalisation of the passen-
ger road transport was the ultimate policy 

of the Government; and

(b) if so, wbat are tbe details thereof?

THE MINISTER OF STATE IN THE 
MINISTRY OF SHIPPING AND TRA-

NSPORT (SHRI SITAfeAM JfESAKI):

(a) and (b). During t̂e speech a refe-

rence was made to the ultimate commit-
ment to a policy of nationalisation and 

for evolving a pragmatic approach' for" ac-

hievement thereof.

Orants to Unlvervllcs anJ CoHnjis
t .i  *' :t,'  r*t  a; 1 iii\

7914. SHRI MOHD. ASRAR AHMED:

Will the Minister of  EDUCATION  be 
pleased to stafe.- < ^

(a) total amount of grant-in-aid  and 

loans sanctioned by the Gdvernment and 
University Grants Comiirissl&n ŜepartSlV) 

during the year 1 £79-80 and tWO-tt and

19ftl--82 to Universities anjj criteria there-
for; *;  *

(b) whether the Government will lay a
copy of the criteria evolved by the Gov-

ernment U.G.C fdr giVinĝof grant-in-aid 
and loans to  Institutionŝ

(c) number and names of University 

which have not submitted titflisariion certi-

ficate sd far for the last one  year, two 

years and above two ytears;

(d) total amount of loan re-paid to the

Government or UGC by these Universities

during the aforesaid period; and
11

(e) total amount of loan  outstanding 

against the universities as on 1-3-82 (state- 

wise and University wise)?
r

THE MINISTER OF STATE IN THE 

MINISTRIES OF EDUCATION AND 

CULTURE AND  SOCIAL WELFARF 

(SHRIMATI SHEILA KAUL): (a)  The 

UGC does not sanction any loan to Uni-
versities.

Tar totnl grants sanctioned by tĥ Com-
mission during the 3 ye-rs are

(Rs. in lakh-)

Year Plan Nan-PI an

1979-80 2540-31 38+3.06

1980-81 2642.12 
1 *

4290.28

1981-82 3363-37 4fi23-59
(Provisional)
, \* I;■  - t

The Central Government do not sanc-

tion any grants to universities. A loan of 

Rs. 70 lakhs was sanctioned to the Punjab 

University.  Chandigarh 'during’ these 3 
years.

(b)  The norvPlan grants sanctioned In 
the UGC are to meet the annual recurring 

expenditure of 7 'Central Universities and

8 Institutions deemed to be  Universities, 

me nan grants are intended for  th
development of all Universities  in  the

colihtry.1 iucti grants are sanctioned on 
the 1 Wsrs df Vh< proposal submitted  by 

e::ch University and which are examined 

by Expert Committees appointed by  the

U.G.C. fof different* types ’of programmes. 

The  various programmes linder which 

U.G.C sanctions development grants to 
the universities are given in detail in the 

Annual Reports b’f the* U.G.C. which are 
pneseritecT fo ârliainent evefy year.
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The loan sanctioned to the Panjab Uni-

versity by the Central Government is in 

the nature of an ad-hoc arrangement as no 

State Government is providing any deve-

lopment grant to that University.

(c)  According to the information fur-

nished by the U.G.C., the position of out-

standing utilisation certificates as on 31-3-

1982 is as follows:—

Plan

Number
Items

Utilisition c'rti 'ic ites outstanding  8S52
for one year

Utilrt ition c T.iuc it-* o itst inrling  95̂7

for tw3 yc jrj 1

Utilisation cerli'icates more thin  61496

two years

Finalisation of accounts and  issue  of 

utilisation certificates are part of a con-

tinuous proccss. The results sought to be 

achieved in compiling  this  information 

university-wise with reference to each item 

will not be commensurate with the time 

and efforts involved in it.

(d)  and (e). The Punjab University had 

repaid Rs. 15.12 lakhs during 1978-79 and 

1979-80. Rs, 9.56 lakhs was repayable by 

31.3,1982. The outstanding amount of loan 

against the Punjab University at the end

of 1981-82 is approximately Rs. 182 lakhs.
, . ■r <  . 0

„ \ '■ u  • * ,

^ sift

7915.* , *• * A

W TcT WT ^ fTT TO

fa :
' I ’  : .. 3  "

(=f) wt wmx r̂-̂ fmr ^

<h mhi

qr ^

qr qk

{9) wt W Tr$rtmr % fro:

‘swt’ % 4̂  ̂snra wi^ i %

Non-PIm n

A’nount 

Rs. (in lakh)
Number of 
Items  >

Amonnt 

Rs. (In t*kh)

JM9-48 1 j-U 1311

2 loi.iiz j' 374 74

10589.26 I 1:2 7o7.17

JfTR’JT  TPsfW TT3PTPT TT q-pft

mmmRr t o k wTct

ft 5H ^qfr r̂ jft fcqfcr  ?

TOTWtf ^ f̂ T'T

(«f> *Tfr.n*Fn{jT) : (̂f) 

?fk- (g-).rir^RRT -̂qrm :̂-  <n:

' fte 4-ssihi %

WTR  233-̂T spt

*k+k % Tnrty r̂r
O so

qr 1 w t r

F̂fTfiT̂T TT̂T tK°t>K %  TT f̂TTo

5TT TfT | I =ldHR fwfr % ST̂TR, 

™   %  w   qr 3̂rft

w f  qr  tt t̂ 

<k+r  % ^   qr ft  r̂r '

| I W  *T TTHT *K+K 5RT

5R 5ty Rtd N  STPTtfarT

fw   T̂T̂rr %ttK  wm  ft  snFmf̂ r

0 ŝ*t>  ^  ^Hid »̂i

et>T̂  =T̂*T fcqi  rPTT  i«t̂|

<1MK = t i m 1 <=rw+ 

snenr wr  f̂r r̂rafrr, ^

3KT  T̂R%  5TFT  F̂̂ Tf 1

t̂ I
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Projects set up with Soviet Assistance

7916.  SHRI R. R. BHOLE; Will the 

Minister of EXTERNAL AFFAIRS be 

pleased to state:

(a) the number of major projects that 

have come up during the last three years 

with Soviet economic and technical assis-

tance in the field of oil exploration, re-

fining, metallurgy, power generation, heavy 

and light machinery, drugs and space 

science;

(b) the salient features of these projects; 

and

(c) ihe number of Indian workers, en-

gineers and technicians who have got pro-

fessional training in USSR during the same 

period?

THE MINISTER OF EXTERNAL AF-

FAIRS  (SHRI  P.  V.  NARASIMHA 

RAO); (a) to (c) The required informa-

tion is being colleaê and will be laid on 

Ihe Table of the Hous«.

INDIANS WORKING ON U.N. PEACE 

KEEPING FORCE

7917. SHRI S.B. SIDNAL: Will  the

Minister of  EXTERNAL AFFAIRS be 
pleased to state:

•  T*

(a) the number of Indians working on 

the UN P<Sace keeping forces ia different 

parts of-the world;

(b). whether ahe Indians suffered  any

injuries during assignment  for the  UN

peace keeping forces;  •

(c) the amount pf compensation/pension 

' paid by the UN to these Indians; and
**  •  • ,

• 1  (d) what are the rudes for deputation

of Indians on fhe UN Forces?
• * .

THE MINISTER OF EXTERNAL AF- 
•t FAIRS (SHRI  P,  V. t NARASIMHA 

RAO): (a) Gurrently, Indian troops are 

°f any  contingents  of the U.N. peace 

keeping forces. A few Indian personnel on 

various civilian U.N:  assignments,  are

however, assisting  at somewhat junior

levels the infra-structure of these  peace-

keeping opceration. They are all insured 

by the U.N, against injuries etc. in accor-

dance with the rules for U.N. staff; and 

if and when receiving, may be compensat-

ed accordingly. Their number is as fol-

lows;- -

1) UN Truce Supervision (UNTSO)-2

2) UN Disengagement Observer Force 

(UNDOF) -1

3) UN  Interim  Force  in  Lebanon 

(UN1FIL) -4

4) UN Force in Cyprus (UNFlCYP) -1

.  5) UN Military  Observer Group  in

lxidia and Pakistan (UNMOGIP) -14.

(b) To be best of Government’s infor-

mation, No Sir.

(c) and (d). Do not arise

7918- 7T3H :  33T

TH 1̂  f̂TT  f%T

fefr  *rk  sfTidiK  %  sffa

■  -O

% fV̂ Kiwl't  ̂?

^ *T3rTHCf VT17

(«fr :

W iiwi'l TT P^ k Ml *rar

MHMdT  qr r̂r̂r stwt

% STRTC, dfe-H  sftr SFtf̂T

H I'M I '•II % I

Withdrawal : of Diiug' Combinations

7919. SHRI HARINATHA MISRA: Will 

the Minister of HEALTH AND FAMILY 

WELFARE be uleased to sfate:

(a)  whether Government’s attention has 

been drawn to the news* item  under the



1
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(c) reasons for the highest rate of 
allotment of out-o<f-turn coal rake in 
that period; and

*

(d) the guidelines implern?nted 
in this regard.

TH E D E P U TY  MINISTER IN 
T H E  M INISTRY OF R A IL W A Y S  
A N D  D E P A R T M E N T  O F  P A R -
L IA M E N T A R Y  AFFAIR S (SHRI 
M A LLIK A R JU N ): (a) The period- 
wise details of the out of turn £&ttway 
rakes for eoal allotted by 'the Rail-
way Ministers are given be*ow:—

(1) From March 25 , 1977 to July
‘ 20 , f 979— Nil

(2 ) From July 20 , 1979 to Jan. 
15, 1980 —  Nil

(3 ) From January 15, 1980  to 
December 31, 1980 —  28 rakes 
and 125 wagons.

(4 ) From January 1, 1981 to Jan-
uary 15. 1982 —  278  rakes
and 4363  wagons.

(b) The highest rate of allotment
per month was during the period 
January 1, 1981 to January 15,
1982.

(c) and (d). More requests for 
distress allotments were received by 
the Ministers during this period arrd 
out of turn aBotments \ êre made to 
avoid stoppage of production and 
retrenchment of labour, after exami-
nation qf each request on its merit.

S e n io r  t ic k e t  C o llec to r

7922 . SHRI A N A N D  SINGH: 
Will the Minister of R A IL W A Y S  
be pleased to state:

(a): whether the post of a Senior 
Ticket .Collector has been re-designa-
ted due to upgrading of posts of 
ticket collector under “New Deal” 
upgrading policy in year 1955-56 
on tile basis of increased work-load
and responsibilities of such posts; 
and

(b) what are the names of sta-
tions in North-Eastern Railway, 
where the senior ticket collectors and 
the ticket collectors are posts at the 
samy 'station arjd on the same duty 
period are declared in two different 
classifications df hours of worlc â ; 
Essentially intermittent and conti-
n u o u s  by th e  co m p eten t au th o ritie s?

TH E D E P U T Y  MINISTER IN 
T H E M IN ISTR Y O F  R A IL W A Y S  
A N D  D E P A R T M E N T  O F P A R L IA -
M EN TA RY'” A FFA IR S (SHRr 
M A L L IK A R JU N ): (a) and' (b).
The information is being collected 
and will 'be laid on the Table of the 
Sabha.

D isposal o f M etallic Scrap

7923 . SHRI ASH FA Q  HUSAIN: 
Will the Minister of RA ILW A Y S  
be pleased to state :

(a) the details of disposal of me-
tallic scrap in the Railways for the 
last three years. Zone-wise;

(b) the mode of disposal adopted 
by various Railway Zones;

(c) complaints of malpractices in 
the disposal of these scraps against 
Zonal Railways, Zone-wise;

(d) whether Government are aware 
of the fact that scrap contractors t\ave 
formed a syndicate among themselves 
?n$l are generally controlling the 
Auction or Tender causing grant loss 
to Railways;

(e) whether Government propose 
to evolve some other method to frus-
trate their designs; and

(f) whether Government propose 
to sell these scrap directly to public 
sector undertakings ?

T H E D E P U TY  MINISTER IN  
TH E M IN ISTR Y  O F RA ILW A Y S  
A N D  D E P A R T M E N T  .QF P A R -
L IA M E N T A R Y  a f f a i r s  (Sh r i
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MALLIKARJUN); (a) A statement 

is attached.

(b) All surplus arising of scrap 

which are left over after maximum 

utilisation by the Railways and meet-
ing the demands of Government De-

partments and Public Sector Under-

takings is disposed of by public auc-

tions, conducted departmentally or 

authorised auctioneers at regular in-

tervals.  These auctions  are given 

wide publicity  through  press and 

other media. Sometimes disposal by 

tender sales are also resorted to.

(c) No  such  complaints  have 

been received.

(d) The auctions  are supervised 

by Senior Officers of Stores and Ac-

counts Departments and scrap is sold 

only when bids are competitive  and 

reserve prices have  been reached. 

No proven case of controlling the 

Auction or Tender sale by scrap con-

tractors are on record.

(e) Does not arise in view of rep-

ly to ‘d’ above.

(f) Requirements erf public sector 

undertakings have always been met 

with by direct sale at latest market 

rates/Auction rates available in pre-
ference to sale by  Auction/Tender. 

However, the requirements of scrap 

of such undertakings are very small.

Statement

Railways

Disposal of Metal 
scrap clui ing 
1979-80.
(Vi\hje in Crores 
of Rs.)

Disposal of Mrt.il 
scrap durin? 
1980-81
(Value in Crores 
of Rs.)

Disp'isiil of Metul;

’ scrap durimt 
1981-flr:.
upto fiiJ of Feb.,82. 

(Value  in  Oron-s 
of Rs.)

Central  . ■ .  . io- 1 1 12-05 1 h ■ 31;

Eastern  .  . ■ ■ 1 i -41 * 7-45

Northern . ■ ■  .  . 5 I'll

North Eastern ■ ■ i-59 2*02 1 84

.Northeast Frontier - ■ f>'75 0-90 1-30

Southern  .  .  , ■ ■ 5'2° ■ HUt
’  •

12-38

Soiith Central ■ •  •_  .  293 5.01 4-62

South Eastern  . .  . ' 5-16 .  8-aGk 1 * * ■ , 8- 06

Western  .  - -  - ' * 7‘58 . 8-79
4

* 8 -6i

C.L.W.  .  . ..  . 0-26 *  ' °'53
- A ‘ V L

023
1.

D.L.W. .  .  - ■" ■■ °'45 , o-46 
* 1

’V - O'55

I.C.F. ■  ■ ■  ■ 1' 13 PI9,
1 ■ 21 '

' ■ .

v 1

Total .  . ■ - * 49-<>5 70-49
!■**'

1 •

64- 3B
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Parcel handing Contract at Mirzapur

7924.  SHRI DAYA RAM SHA-

KY A :  Will the Minister of RAIL-

WAYS be pleased to state :

(a) whether parcels handling con-

tract at Mirzapur was awarded with 

effect from 1 August, 1981 on nego-
tiated rates in favour of the existing 

society;

(b) if so, how much monthly lump-

sum rate was recommended and ap-

proved by the competent authority 

and what was the  percentage in-

crease over the previous  monthly 

rate ;

(c) how many labourers were as-

sessed by the Negotiation Committee 

for performing the  entire work in 

three shifts, while allowing increase

in rate paid to the  society earlier; 

and

(d)  the quantum of traffic handled 

i.e. Inward,  Outward  and Transit 

packages, etc. by the Society during 

the period January, 1981 to Decem-

ber, 1981 monthwise separately ?

THE DEPUTY  MINISTER IN 

THE MINISTRY OF RAILWAYS 

AND DEPARTMENT  OF  PAR-

LIAMENTARY AFFAIRS  (SHRI 

MALLIKARJUN) :  (a) Yes.

(b) Rs. 7,245.00 (percentage in-
crease of 81.5 per cent).

(c) 35 Labourers.

(d) A statement is attached.

Statement

The Qiiantum of traffic handled i.e. inward, outward and tiaasit packages etc. at Mirzapu1" 
timing the period from Ĵ n. *81 to Dcc. ‘81 is as under : -

Month Inward Outward Transit
Packages Weight

(Qtl)

Packages Weight

(Qtl)

Packages Weight

(Qtl)

Jan. Ri . ■ ■ ■  9364 4677 5830 5203 2683

Feb. fli . ■ ■ ■ 10547 5378 10747 4690 6169 4048

Mnr Rt . .  .  .  9889 6314 G3IR 2566 6015 4213

Apr. Oi . .  .  .  8210 4164 6043 2871 4697 4213

May 81 . ■ •  ■ 9369 4861 6788 3'5« 5964 3248

Jun. 81  . .  .  . 7844 4015 3799 1861 6178 3947

July.81  . ■ ■  ■ 7901 47i7 4802 2755 6723 4102

Aur.81  . .  .  . 8013 4434 4706 2565 6421 4315

Ŝ p. 81 . .  .  . 8147 4640 6402 2685 6920 3814

Oct. 81  . ■  -  . 7964 3994 7487 3°8i 5815 2908

Nov. 81 .
«

.  .  . 8011 4403 7017 3315 6163 4017

Dec. 81  . .  .  .  9864 5*17 10501 j872 6427 481 r
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JLowj&ng of (Coal and Food Grab

7925. SHRI  CHIRANJI  LAL 

SHAKMA:

DR. KRUPASINDHU 

BriOl :  '

,WU1 the Minister of RAILWAYS 

tie pleased to state:  ;

(a)  total number of wagons load-

ed with coal and food-grains purine
1980-$1 and. 1981-82 (month-wise);
■ , ? 1 * I 1 O'-'

(b)  further steps to be taken to 

improve the loading position

THE DEPUTY  MINISTER IN 

THE MINISTRY OF RAILWAYS 

AND DEPARTMENT  OF  PAR-

LIAMENTARY AFFAIRS  (SHJU 

MALLIKARJUN) :  (a) The total

number of 'w&gons (in terms of daily 

average four wheelers) loaded w*th 
coal and Food Grains 1980-81 aod
1981-82 (month-wise) are given be-
low:—  *

Month Clortl (in terms of Food Graim
* B.G. fitrui wheelers).

1080-81  if>8>-82 1980-81 1 <"81-82

B.C.  M.G.  B.G. M.G.

April  .  . .  .  R876 1648 31P 2027 444

May  .  . - ■ 8536 91 >5 1716 55) *<135 4t8

June.  .  . .  .  R618
J

9338 478 167 1 4*m

July ■ ■ ■  •  8577 0579 1407 472 1773

AilJSuU  .  . .  . flaaa. 9820 1413 438 1014 5T6

September  . . ■  2̂61 10039 1661 481 i6f!i

October  .  . -  •  85B2 10121 >485 5ft6 1848 fit#

November  , • ■ *740 10478 >445 600 20 iG Cmw

December  . 
t’

• ■  <H47 io667 1608 554 2007

January  .  . ■ ■ 9̂ 3 >0969 1649 488 2304 7n

Tebruary .  . .  .  10063 11256 1B73 448 2217 74-1

March  .  . 
*

.  .  102C5 11080 •y>4 4.28 1803 fi r4

(Prmisu ml)
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(b) Railways are now lifting coal 
and Food Grains made available for 
loading at the r*il heads and sup-
ply of wagons will be ‘further stepped 
up us and when required.

f tw r  «n: *<■*

7926. *u  *T*f v?*  i r - r r  : sfq-f

falSW Hfll ^  fTTT ** 1

ftr :

( ^ )  m  ^  |  f a  5)fn=ii4

5TRf*RT f t r c r r  q r  37% ^  ^
fvRcR ^  5TT I  sffa

$r, rfr ^TT |  ; sffc

(g -)  q f r w r ^ F ^  *

f w f  «fd?M f  ?

f w r r  wI t  ?t«n t r ^ n r

v ?4 fw  *wrrH5rf qr <R®r n’sci

(«rw?T> *for) : (jp) 5fV,

?rflr 1
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Small Diesel Engines

7927 . SHRI R A M  JETH- 
M A L A N J : Will the Minister of 
RAILW AYS be pleased to state:

(a) number of small but mod-
est diesel engines that are used in 
metropolitan areas for shunting pur-
poses, to private sidings/goods sheds 
etc;

(b) whether most of them can be 
spared by adopting Home Delivery 
System from a central area of each 
Metro Town; and these diesel engines 
replace the steam engines which haul 
slow-moving all-stations-shopping 
passenger trains; and

(c) if so, how much of savings 
can thus be achieved?

T H E D E P U t Y  MTNfSTEfc IN 
T H E  M IN ISTR Y  t>F R A IL W A Y S  
A tfD  D E P A R T M E N T  O F P A R -
L IA M E N T A R Y  A FF A IR S (SHRI  
M A L L IK A R J U N ): (a) A  total 0/ 62 
diesel locomotives (upto 700  HP) 
are used in the four Metropolitan, 
cities of Delhi, Bombay, Calcutta and 
Madras for shunting of private sidings 
and in goods sheds.

(b) and (c). Even if home deli-
very is introduced, there will be no* 
reduction in diesel engines used for 
shunting in goods sheds. Home 
delivery cannot be 100 per cent ire 
any metropolitan city, due to which 
engines used for doing ’ shunting tc 
private sidings may not get reduced 
Hence the question of any saving 
in locomotives does not arise.

Vocational Oriented Education at 
tiigh shcool level

7928 . SHRTMATI V ID Y A  
CHENUPATI: Will the Minister of  
ED U C A T IO N  be pleased to state 
whether any vocational-orien+ed 
schemes will be separately introduc-
ed in the high schools for the bene-
fit of girls?

TH E M INISTER O F STATUE TN 
TH E MINISTRIES O F E D U C A -
TION  A N D  C U L T U R E  AND  
SO CIA L .W ELFA R E SHRIMATI  
SH EILA K AU L: In selecting the 
vocational courses to be introduced in
t h e  2 B f a g e ,  s p e c i a l  c a r e  is  t a k e n  to

include courses which will benefit 
girls.

Mecheda Railway Station

7929 . SHRI S A T Y A G O P A L  
MISRA: Will the Minister of R A IL -
W AYS be pleased to state:

(a) whether it is a fact that Gov-
ernment have taken a decision to
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construct a new station building with 
adequate facilities of waiting room, 
ticket counter, Latrines and exten-
sion of foot over-bridge in the Mec- 
heda Railway Station in the South 
Eastern Railways;

(b) if so, the details thereof; and

(c) when the construction will be 
taken up and when it will be com- 
lcted?

T H E D E P U T Y  MINISTER IN T H E  
MINISTRY O F R A IL W A Y S  A N D  
D E P A R T M E N T  O F P A R L IA M E N -
T A R Y  AFFAIR S (SHRI M A L -
LIKARJU N ): (a) Yes.

(b) One Station Building having 
Booking Officc, Upper Class Waiting 
Room, Gents Waiting Room, Ladies 
Waiting Room with attached Toilet 
and Retiring Rooms hfls been plan-
ned. Tenders are expected to be 
called shortly. Structural fabrica-
tion work for extension of foot over-
bridge has already l êen taken in hand.

(c) The construction of the sta-
tion building and foot over-bridge 
will be taken up immediately after 
finalisation of tenders. Efforts will 
be made to complete the work as 
early as possible.

Centrally aided plan/Schem es for 
Rajasthan

7930. SH R I N A R A Y A N  RO A T: 
Will the Minister of ED U C A TIO N  
be pleased to state:

(a ) th e  n am es of th e  c e n tra lly  
aided  p la n /sc h e m e s  of h e r  M in is try  
w h ich  h av e  b een  in tro d u ced  in 
R a ja s th a n  in  1980-81 an d  1981-82;

(b ) th e  nam es of such schem es 
w hich  a re  u n d e r  im p le m e n ta tio n  a t 
p re se n t \n  th e  S ta te ; and

(c) what are the programmes and
p ro g ress  m ade u n d e r  those  schem es 
m  R a ja s th a n  d u r in g  th e  above period?

T H E  M IN IS T E R  O F  ST A T E  IN  
T H E  M IN IST R IE S  O F EDU CATIO N  
A ND CU LTU RE AND SO C A L W E L -
FA R E (SH R IM A TI SH EILA  K A U L ):
(a)  a n d  (b). R a j a s t h a n  S ta te  w a s p r o -

v id e d  g r a n t s  d u r i n g  1980-81 a n d  1981-
82 in  r e s p e c t  of th e  fo l lo w in g  c e n t r a l  
s c h e m e s  w h ic h  w e r e  u n d e r  i m p l e m e n -
t a t io n  in  t h a t  s t a t e :  —

(1) N o n -fo rm al ed u ca tio n  f ° r 
e le m e n ta ry  a g e -g ro u p  ch ild ren

(2 )  P a p e r  a ss is tan ce  to th e  
S ta te s /U n io n  T e rr i to r ie s  fo r p ro -
d u c tio n  of te x t  books and  o th e r 
l i te r a tu re  fo r  N FE  P ro g ra m m e

(3) P o p u la tio n  E d u ca tio n  p ro -
g ram m e .

(4) R u ra l F u n c tio n a l L ite ra c y  
P ro je c ts

(5) P re p a ra to ry  A c tiv itie s  fo r 
la u n ch in g  of S ta te  A d u lt E d u ca tio n  
p ro g ram m e

( 6 ) S h ra m ik  V idya  P e e th s

(7) P ro d u c tio n  of B ooks a t  U n i-
v e rs ity  level in R egional L anguage.

( 8) D ev e lo p m en t of S a n sk rit  
E d u ca tio n

(9) N atio n a l S e rv ice  S chem e

( 10) G ra n ts  to  S ta te  S p o rts  
Counci]

(11) N a tio n a l S ch o la rsh ip  S chem e

( 12) S ch o la rsh ip s  a t  S eco n d a ry  
s tag e  fo r ta le n te d  c h ild re n  in R u ra l
a r e a s

(c -) A b r ie f  accoun t of th e  p ro -
g ram m e an d  p ro g ress  m ad e  u n d e r 
th e se  schem es in R a ja s th a n  d u r in g  
th e  above  p e rio d  is g iven  in  th e  
enclosed  s ta te m e n t

S ta te m e n t

1. N o n -fo rm a l ed uca tion  fo r  e le m e n t-
ary  a g e -g ro u p  C h ild ren 1 ̂

A  g ra n t o f Rs. 4.54 la k h s  in  1980-81 
and  Rs. 28.43 la k h s  in  1981-82 w as 
re leased  to  R a ja s th a n  S ta te  fo r 
e s tab lish in g  n o n -fo rm a l C en tre s  to
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ca te r  to  th e  needs o f th o se  ch ild ren , 
w ho can n o t afford  to go in to  th e  fo r-
m a l schools. T h e  n u m b e r  of c e n tre s  
opened, d u r in g  1980-81 w as 3400 w ith  
a co v erag e  o f 85000 s tu d e n ts . T he 
co rresp o n d in g  figu res ^o r 1981-82 
w ere  5000 an d  175000 resp ec tiv e ly .

2. P aper A ss is ta n ce  to  th e  S ta te s /
U nion Tcrr i t orUs  /o r  p roduction . 
0/  te x t-b o o k s  a nd  o th e r  lite ra tu re  
fo r  N F E  P rogram m es.

U n d er th is  schem e, 158 m e tric  
to n n es g lazed , 40 m e tric  to n n e s  o flset 
and  m e tr ic  to n n es  a r t  c a rd  p a p e r 
w e re  g iven  in  1980-81. T he c o r-
re sp o n d in g  re leases  in  1981-82 w ere  
185 m e tric  to n n es  g lazed , 44 m e tric  
tonnes offset and  25 m e tric  to n n es  a r t  
card .

3. P opu la tion  E d u ca tio n  P ro g ra m m e  
This p ro g ra m m e  w as  in itia te d  in

R a ja s th an  on 1-4-1980 and  a su m  of 
Rs. 1.55 la k h s  w as re le a sed  to  th is  
S ta te  d u rin g  1980-81 fo r th e  im -
p le m e n ta tio n  of th is  p ro g ra m m e
th ro u g h  N C ER T, N o g ra n t w as r e -
leased in  1981-82. .

4. R ura l F unctiona l .L i te r a c y  P ro jec ts  
A n am o u n t o f Rs. 16.00 la k h s  in

1980-81 and  Rs. 52.32 lak h s  in  1981-82 
w ere  g iven  as g ra n ts  to  R a ja s th a n  
S ta te  um V r th is  p rog ram m e. R a ja s -
th a n  S ta te  rep o rte d  an  en ro lem en t 
of 1.63 lak h s  in 1980-81 and  1.84 la k h s  
in 1981-82 u n d e r th is  p ro g ram m e
stu d y in g  in 5860 and 6953 cen tre s  re s-
pec tive ly

5. Preparatory  A c tiv i t ie s  fo r  L a u n c h -
ing  o f S ta te s  A d u l t  E d uca tion
Program m e,

R ajas th an  S ta te  w as re leased  a 
g ra n t of Rs. 4.88 la k h s  in 1980-81 and  
Rs. 4.00 lak h s in  1981-82 fo r a d m in is -
tra t iv e  se t up  jn th e  S ta te  fo r  a d -
m in is te rin g  th e p ro g ra m m e  of A d u lt 
E ducation . ■ '

6. S h re m ik  V idy'apeeths:

, A sum  of Rs. 135  lak h s  in  1980-81 
and  'Bis. 0 .9 8 'la k h s  in  1981-82 w ere  
released to  th e  S ta te  G o v e rn m e n t 
un d er th is  p rogram m e.

7. P ro d u c tio n  o f B o o ks  a t U n iv e rs ity
le v e l in  reg iona l L anguage.

A sum  of Rs. 4.87 la k h s  w as sa n c -
tio n ed  as g ra n ts  to th e  S ta te  G o v e rn -
m e n t in  1981-82 u n d e r  th is  schem e.
8. D e v e lo p m e n t  of Sanskr i t  Education;

U n d e r  th is  P ro g ram m e, a g ra n t  of 
Rs. 28713 an d  Rs. 37327 w ere  re le a sed  
d u r in g  1980-81 and  1981-82. 18
sc h o la rs w are  b en efited

A  sum  of Rs. 15000 p e r  y e a r  is 
san c tio n ed  fo r  a w a rd  of 50 sc h o la r-
sh ip s each  in  classes 9, 10 and  11 in  
h igh  a n d  h ig h e r  seco n d ary  schools 
(? R s . 10 p e r m o n th  p e r  s tu d en t.

F o r p ro m o tio n  of S a n sk rit, a su m  
9? its : .63100 w as  re le a sed  d u r in g
1981-82 fo r-th /e  first t im e  t 0 -the (Gov-
e rn m e n t of R a ja s th a n  fo r  s ta r t in g  
th r e e  V edic c e n tre s  in th e  S ta te .
9. N a tio n a l S e rv ic e  S c h e m e

. T his sch em e is. in  o p e ra tio n  since 
1969 an d  env isages  V o lu n ta ry  social 
se rv ice  b y  th e  3 R a ja s th a n  U n iv e r-
s ities  co v erin g  120 colleges, h av in g  
120 N SS U n its  w ith  a co v erag e  of 
ab o u t 14000 s tu d en ts . No g ra n t  u n d e r  
P la n  w as re leased  d u rin g  1980-81 an d
1981-82. E x p e n d itu re  w as m e t u n d e r  
n o n -p la n ,

10. Grants  of S ta te  Sport?  Council

G ra n ts  of Rs. 4.02 la k h s  in  1980-81 
and  Rs. 6.08 lak h s  in  1981-82 w ere  
re leased  to  R a ja s th a n  S ta te  fo r p ro -
m o tin g  sp o r ts in  th e  S ta te .

1 1 . N a tio n a l Sch o la rsh ip s  S ch em e
T he N a tio n a l S ch o la rsh ip  S chem e 

is in  o p e ra tio n  in  R a ja s th a n  since 
1961-62 and  d u r in g  1980-81 an d  1981-
82, Rs. 2 89 lak h s  a nd  Rs. 9.00 lak h s 
respec tiv e ly  w ere  re leased  b y  th e  
C e n tra l G o v ern m en t. D u rin g  th e se  
y ea rs  1144 and  H 53 sch o la rsh ip  res-
p e c t i v e ly  w e r e  a l lo t t e d  to  R a ja s t h a n

State.

12. S cho la rsh ips a t S econdary  i;tage  
fo r  T a len ted  C h ild ren  in  R u ra l 
A rea s

T his schem e is u n d e r  o p e ra tio n  
since 1971-72 an d  a sum  of Rs. C.93
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la k h s  an d  R's. 6.37 la k h s  w e re  re le a s -
ed by  th e  C e n tra l G o v e rn m e n t T he

allo ca tio n  o f sch o la rsh ip s  in  1980-81 
an d  1981-82 is as fo llow s:

1981-82 is us follow s:

G en eral C atego ry

Landless Labourers

S ch edu led  Castes

■ I -  

S ch rd u led  T ribes

1980-81 1981-82

\  scholarships per com m un ity 
D evelop m en t B lock

1 sholarship per C om m u n ity  
D evelop m en t Block

1 scholarship per D evelop m en t
Block

2 sch olarsh ip  per T r ib a l C o m m u -
n ity  D evelop m en t B lock

3 scholarships per C om m u n ity  
D ev e  lopm ent Block

1 scholarship pnr C o m m u n ity  
D evelop m en t B lock

1 scholarship per Devc-lopm ent 
B lock

2 scholarships per T r ib a l 
C om m u n ity  D evelopm en t B lock

AkMH fcy Deptrtftiemi of tremaHom «t 
frood AddHtnriki DeBit

7931. S H R I K. L A K K A P P A :
SH R I D. M. P U T T E  

GO W D A:

#JU t t e  Minister of HEALTH AND
FA M IL Y  W E L FA R E  be p leased  to  
s ta te ;

(a )  th e  n am es of p rem ises  w ith  
th e ir  locations ita D e lh i/N ew  D elh i on 
w h ich  th e  team s of Food In sp ec to rs  
w ith  o th e r  officers of th e  D e p a rtm e n t 
o f P re v e n tio n  of Food A d u lte ra tio n , 
D elh i A d m in is tra tio n , D elh i ra ided  
fro m  1st O ctober, 1981 to  31st M arch, 
1982;

(b ) w h e th e r  th e  sam ples co llected  
by  th e  officers of th e  D e p a rtm e n t of 
P ie v e n tio n  of Food A d u lte ra tio n , 
D elhi have been sen t fo r exam ination :

(c) if  so, fu ll d e ta ils  of th e  sam ples 
ex am ined ; and

(d ) w h a t action  has been  ta k e n  by  
th e  D e p a rtm e n t ag a in s t those  found  
guilty?

TH E M IN IST E R  O F H E A L T H  A N D  
F A M IL Y  W E L F A R E  (SHRI. B. 
S H A N K A R A N A N D ): (a ) an d  ( c ) . 
A  s ta te m e n t g iv ing  d e ta ils  of the  
p rem ises  and  th e  location , w h ich  w ere  
ra id e r  by  th e  officers of th e  D e p a r t-
m e n t of P re v e n tio n  Of Food A d u lte ra -
tion, D elh i A d m in istra tio n , d u rin g  th e

p e rio d  1st O ctober, 1981 to  31st 
M arch , 1982 show ing  also  th e  re su lt 
of th e  an a ly sis  is la id  On th e  T ab le  of 
The House. [P laced  in  L ib ra ry  S ee 
No. LT-3931/82]

(b ) Yes.

(d )  T w en ty  case's h av e  been  
lau n ch ed  in  th e  C o u rt an d  19 cases 
a re  u n d e r  in v estig a tio n .

CftMMtoud fare to WltiiMi Spari*
IVteeis

7932. S H R I M A D H A V RA O  S C IN - 
P IA : W ill th e  M in is te r of R A IL -
W AY S be p leased  to  s ta te :

(a )  w h a t a re  th e  g u id e lin es  fo r 
av a ilin g  concessional fa re  fo r  g roups 
w ho tra v e l by t r a in  to  a tte n d  S p o rts  
M eets o r  fo r p a rtic ip a tin g  in  C ultural. 
M eets; and

(b) w h e th e r  th e  concessions fo r 
sp o rtsm en  h a v e  b een  d ra s tic a lly  cu t 
dow n b y  his M in is try ?

TH E  D E PU T Y  M IN IS T E R  IN  T H E  
M IN IST R Y  O F R A ILW A Y S A N D  
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS (SHRI MALLIKARJUN): (&) 
While the facility of travel concession is ex-
te n d e d  to  sp o rtsm e n  w h en  p a r tic ip a -
tin g  in  sp o rts  m e e ts /to u ra n a m e n ts  
conducted or approved by recognised 
sp o rts  F ed e ra tio n s /A sso c ia tio n s , such  
a fac ility  is g ra n te d  to  p ro fessio n a l 
a r tis te s  tra v e llin g  to  g ive  p e rfo rm a n ces
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on p ro d u c tio n  of re q u is i te  certifica tes  
fro m  th e  S a n g e e t N a ts k  A kadem ies 
o r  th e  M in is try  of E d u ca tio n . In  th e  
case o f a m a te u r  a r tis te s , th e  c o n -
cession is  a llo w ed  o n ly  on p ro d u c tio n  
of a ta x -e x e m p tio n  ce rtif ica te  from  
th e  C iv il A u th o rit ie s  co n ce rn ed  an d  
on  an  u n d e r ta k in g  b e in g  g iven  b y  th e  
o rg an ise rs  th a t  in  case  o f e n tra n c e  
fee, th e  n e t s a le  p roceed s w o u ld  be  
d o n a ted  to  a  recogn ised  ch a rily .

(b ) B ased  on  th e  reco m m en d a tio n s  
of R ail T ariff E n q u iry  C om m ittee , 
w h ile  th e  concession  in  F ir s t  C lass 
has b een  to ta lly  w ith d ra w n , th e  e le -
m e n t of concession  in  Second  C lass 
h ad  b een  red u ce d  to  25 p e r  cent. 
H ow ever, on reco n s id e ra tio n , th e  e le -
m en t of 50 p e r  c e n t has  b een  re s to re d  
in th e  case  of second  c lass to S p o rts -
m en and  A rtis te s .

StatatesjOrdinances In J.N.U.

7033. SH R I D A U L A T  RA M  SA R A N ; 
W ill th e  M in is te r  of E D U C A T IO N  
be p leased  t 0 s ta te :

(a )  w h a t a re  th e  s ta tu te s /O rd in -
ances in  JN U  A ct re la tin g  to th e  
se lec tion  o f facu lty ;

(b ) d id  JN U  am en d  a n y  of th e se  
s ta tu te s /O rd in a n c e s ;

(c) if so, w h a t w e re  th e  reasons 
fo r am en d m en ts ; an d

(d ) w h a t i s th e  re a c tio n  of th e  
G o v e rn m en t on  it?

T H E  M IN IS T E R  O F  STA TE IN 
TH E M IN IS T R IE S  O F ED U C A T IO N  
A N d  C U L T U R E  A N D  SO C IA L 
W E L FA R E  (S H R IM A T I S H E IL A  
K A U L ): (a ) P ro v is io n s  fo r reco g -
n ition , se lec tion  a n d  a p p o in tm e n t of 
te ach e rs  of J a \ r a h a r la l  N e h ru  U n i-
v e rs ity  a re  co n ta in ed  in  S ta tu te s  26,27 
an d  28 of th e  S ta tu te s  o f th e  U n iv e r -
sity . T he O rd in an ces  do n o t p ro v id e  
fo r  th e se  m a tte rs .

(b ) T h e re h a v e  b e e n  som e a m e n d -
m en ts  to  th e se  th re e  S ta tu te s .

-(c) A  C lause  of S ta tu te  26 w as 
am ended o r  rem ove an  am b igu ity ;

■som& a m e n d m e n t w e fe  m ad e  to  S ta -
tu te  27 to e n la rg e  th e  com position  of 
th e  S e lec tion  C o m m ittee ; an d  to  p re s -
c r ib e  th e  com position  of S e lec tio n  
C om m ittees  fo r S en io r F e llo w , F e llo w  
an d  A ssocia te  F e llo w ; S ta tu te  28 w as 
a m en d ed  t D in c lu d e  S en io r F e llo w  
w ith in  th e  p u rv ie w  of th a t  S ta tu te .

(dX' A ll these amendments were
ap p ro v e d  b y  th e  P re s id e n t, in  h is 
cap a c ity  as V is ito r of th e  U n iv e rs ity .

Seat to Every Ticket Holder la DTC  
Bases

7934. DR. K R U P A S IN D H U  B H O I: 
W ill th e  M in is te r  of S H IP P IN G  A N D  
T R A N S P O R T  be p leased  to  s ta te  th e  
tim e  b y  w h ich  th e  ta rg e t p ro v id in g  
a s e a t to  e v e ry  tic k e t h o ld e r  in  
D. T. C. B uses is lik e ly  to  bet 
ach ieved?

T H E  M IN IS T E R  O F S T A T E  IN  
T H E  M IN IS T R .Y  O F S H IP P IN G  
AND T R A N SP O R T  (S H R I SITA - 
RA M  K E S A R I): No such  (target o f  
p ro v id in g  a s e a t  to  e v e ry  tic k e t h o l-
d e r  in D. T. C. buses has been  fixed. 
T he  e x is tin g  p ro v is io n  s tip u la te s  an  
av e ra g e  c a rry in g  cap a c ity  of 66 p a s -
sen g ers  w h ich  inc lu d es  36 se a te d  p a s-
sen g ers  an d  30 s tan d ees . C o n tin u o u s  
efforts, ho w ev er, a re  b e in g  m ad e  to  
re d u c e  o v e r-c ro w d in g  on D. T. C  
buses.

Doable Track for Delhi-Ambala Canton* 
ment

7935. P R O F . N A R A IN  C H A N D  
PA R A SH A R : W ill th e  M in is te r of
R A IL W A Y S be p le ase d  to  s ta te :

(a ) w h e th e r  th e  d o u b lin g  of th e
tra c k s  b e tw e e n  (a )  D e lh i an d  A m - 
b a la  C a n to n m e n t (b )  J u l lu n d u r  C ity  
an d  J a m m u  T aw i (v ia  P a th a n k o t)
h as  b een  approved , an d  "the w o rk  
ta k e n  in  h an d ;

(b )  if  so, (the e s tim a te d  cost a n d  
th e  lik e ly  p e rio d  o f th e  c o m p le tio n  
o f th e  p ro je c t; a n d  ^
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(c) w h e th e r  th e  p ro je c t w o u ld  b e  
g iv en  a p r io r ity  in  v iew  of its  s t r a -

te g ic  im p o rtan ce?

T H E  D E PU T Y  M IN IS T E R  IN  T H E  

M IN IS T R Y  O F R A IL W A Y S A N D  
D E PA R T M E N T  O F P A R L IA M E N -

T A R Y  A F F A IR S  (S H R I M A L L I-

K A R JU N ): (a ) and  (b ) . O n  D elh i- 
F a n ip a t-A m b a la  section  d o u b le  tra c k  

fro m  D elh i to  P a n ip a t a lre a d y  exists.
* . t 

D & ublihg b e tw e e n  P a n ip a t  an d  A m - 

b a la  has  b e e n  ap p ro v ed  a t  a n  e s tim a -
te d  cost of Rs. 27.75 cro res . No 
ta rg e t d a te  has  b een  fixed  fo r th is  
'w ork.

F o r  th e  section  b e tw ee n  J u l lu n d u r  
C ity  and  Ja m m u  T aw i a su rv e y  fo r 

d o u b lin g  has  b een  san c tio n ed  a t  a 

cost of Rs. 1L 40 lakhs. No ta rg e t  
d a te  has  y e t b een  fixed  fo r  its  com -
p le tio n .

(c) w o rk  of d o u b lin g  b e tw e e n  

P a n ip a t and  A m b a la  is a lre a d y  in  
p rogress.

Priority for doubling work between

J u l lu n d u r  C ity  and  Ja m m u  T aw i 

w ill be dec ided  on com pletion  o f th e  
su rv e y . < , * ■ «■ t ♦

Dm Ou  after Family Planning Operations

7936. DR. V A SA N T  K U M A R  P A N -

D IT; W ill th e  M in is te r o f H E A L T H  

A N D  FA M IL Y  W E L FA R E  b e  p le a s -
e d  to  s ta t t :

(a )  w h e th e r  Q o v e in a fttn i hfivft 
n o te d  a  n u m b e r o f cases o f d ea th s  
fo llow ing  faftu ly  p la n n in g  b p era tio n s  
in  varioujs S ta te s ; ■
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(b ) if  so, th e  n u m b e r  of p a tie n ts  
w h o  d ie d  a f te r  fa m ily  p la n n in g  op e-

ra tio n s  d u rin g  1980-81 an d  1981- 82, 

S ta te -w ise ;

(c) th e  causes of d ea th s;

(d ) w h e th e r  th e  C e n tra l G o v e rn -

m e n t o r a n y  State! h a i  h e ld  an y  in -

q u iry  in to  th e  causes o f  d e a th s  an d  
if  so, th e  find ing  th e re o f ; an d

(e ) w h a t co n c re te  s tep s  h av e  b e e n  
ta k e n  to  p re v e n t deiaths a f te r  fam ily  
p la n n in g  o p e ra tio n s  an d  d u e  to  la c k  
o f p o s t-o p e ra tiv e  care , p a r tic u la r ly  

in  r u r a l  a reas?

T H E  M IN IS T E R  O F H E A L T H  

A N D  FA M IL Y  W E L FA R E  (S H R I

B. S H A N K A R A N A N D ): (a ) a n d

(b ) .  T h e  n u m b e r o f  d e a th s  a fte r , 
b u t  n o t n ecessa rily  d ue  to, s te r i l is a -

tio n  o p era tio n s , as re p o rte d  b y  th e  
v ario u s  Sitate G o v e rn m e n ts /U n io n  

T e rr ito r ie s  d u r in g  1980-81 and  l J f t l -  
82 is g iven  in  th e  a tta c h e d  s ta te m e n t.

(c) a n d  (d ) .  E v e ry  case of d e a th  
fo llow ing  s te r ilis a tio n  o p e ra tio n  rs 

in v e s tig a te d  b y  th q  co n ce rn ed  Starte 

G ov4 fln m en t/U n io n  T e rr i to ry . I t  is  
observed that common causes o f deaths 
arising after sterilisation are: Vasectomy; 

Tetanus infection *"

T u bec tom y: In fec tio n , shock

H aetm orrhage an d  

T e ta n u s  in fe c te d .
1

(6) V ario u s  gu idellines/instructitfftg  

h a v e  b e e n  issued  to  a l l  th e  S ta te  G o- 
v e rfittig h is /O h ib n  T e rr ito r ie s  to  (in-
s u re  a d e q u a te  p re  an d  p o s t o p e ra -
tiv e  ch#ck  Up In a ll sterilisEiiion 
cases. .
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■ Statement

Number of Deaths after, and not necessarily due to Sterilisation Operation as reported so far by States I Union

Territories for J 980-81 and 1981-82 (Provisional)

Siates/U.Ts.

]. Andlira Pradesh .

2. Assam  .  .

3. Bihar  .  .

4. Gujarat  .  .

5. Haryana  .  .

6. Himachal Pradesh

7. Jammu &. Kashmir

8. Karnataka .  .

9. Ktrrala .  •

1 o. Madhya Pradesh

11. Maharashtra  .

12. Manipur  .  .

] 3. Meghalaya  .

14. Nagaland  .  .

15. Oiissa  .  .

16. Punjab  .  .

17. Rajasthan .  .

18. Sikkim .  .

19. Tamil Nadu  .

20. [Tripura  .  .

ai. Uttar Pradesh  .

22. West Bengal  .

23. A. & N. Islands .

04. Arunachal Pradesh

25. Chandigarh  .

26. D. & N. Havcli .

27. Delhi  .  .

28. Goa, Daman & Diu

2Q- Lakshadvrrtp  _ 

3°- Mizoram  .  .

3> ■ Pondicherry  .

1980-81 1981-82

33

21

6

10

9

7

39

1

11

4

2

<7

10

4

28

1

4

8

4

2

11 

6 

8

25

18

8

10

8

3
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. Demand of Kendriya Vidyalas 
Principals Forum

7937. SHRI A. NEELALOHITHA- 
DASAN NADAR; Will the Minister 
of EDUCATION be pleased to state:

(a) whether lhe Kendriya Vidya- 
layas Principals Forum has subm it-
ted any demand regarding the cal-
culation of the pension of Kendriya 
Vidyalayas Sangathan employees; 
and

(b) if so, the details of the demand 
and the action taken thereon?

THE DEPUTY MINISTER IN THE 
MINISTRIES OF EDUCATION AND 
CULTURE AND SOCIAL WELFARE 
(SHRI P. K. THUNGON); (a) and
(b). A representation from the 
Kendriya Vidyalayas Principals’ 
Forum about reckoning of service of 
Principals prior to their joining the 
Kendriya Vidyalaya Sangathan for 
the purposes of pension and other 
benefits has befen received. The 
m atter is under consideration of the 
Snngathan.

Research on Indian Herbs for Checking 
Population

7938. SHRI H. N. NANJE GOW-
DA; Will the Minister of HEALTH 
AND FAMILY WELFARE be pleas-
ed to state:

(a) whether Government's atten-
tion has been drawn to the news 
item appearing in the Indian Ex-
press dated 22 March, 1982 that a 
biologist in Meerut has nearly suc-
ceeded in evolving a pill from some 
Indian herbs which can be given to 
the men folk and which will go a 
long way in solving the population 
problem of our country;

(b) if so, the progress so far made 
in. this direction;

(c) whether any central assistance 
is being made available to him and 
if not whether such help would be

given since it U a project if succes-
sful would bring about significant 
change in population map of the 
country; and

(b) by what time a positive pic-
ture will be available?

THE MINISTER OF HEALTH 
AND FAMILY WELFARE (SHRI
B. SHANKARANAND): (a) Yes.

(b) to (d). The details of the 
study are being collected and will 
be faid on the Table of the House in 
due course.

Electrification of Delhl-Locknow lin e

7939. SHRI ZAINUL BASHER: 
Will the Minister of RAILWAYS be 
pleased to state:

(a) whether the electrification of 
Delhi-Lucknow and Lucknow-Patna 
Railway line is under >the considera-
tion of his Ministry;

(b) if so, the progress so far in 
this regard; and

(c) if not, the reasons thereof?

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND 
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLI-
KARJUN) ; (a) No.

(b) Does not arise*.

(c) The priority having been given 
to the other higher density main 
trunk  routes, which are forecast to 
have higher growth of traffic as 
well, it is proposed to def€|r proposal 
for electrify these routes.

Grade Telecommunication 
Inspector

7940. SHRI M. ARUNACHALAM: 
Will the Minister of RAILWAYS bo
pleased to state:

(a) whether it is a fact that all Tele-
communication Inspectors ffrad€ I on 
Southern Railway should possess 
through knowledge of all communi-
cation wings viz Microwave, Repeater,
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C ontro l, T e leg rap h s  and  T e le p rin te r , 
etc.;

(b) w hether i t  is a fac t th a t  a ll T ele-
co m m u n ica tio n  In sp e c to rs  a re  iio b lt 
to  t r a n s fe r  fro m  o ne  w ing  to  a n o th e r 
period ica lly ;

(c) w h e th e r  it  is a fac t th a t  T C I / I  
T e le p r in te r  p e ra m b u r  is k e p t in  th e  
sam e p lace  fo r o v e r 20 y e a rs  ev e r since 

h is ap p o in tm en t as  E L R  in  R ailw ay ;

fd) w h e th e r  it is a fac t th a t  T ele-
p r in te r  In sp ec to rs  in  G rad e  II  w e re  
also  tra n s fe r re d  on prom otion  to  g rad e
I to  o th e r  w ings; an d

(e) if so, w h a t a re  th e  reasons fo r 
such d isc r im in a to ry  tre a tm e n t conse-
q u en tly  causing  d isco n ten tm en t am ong 
In sp ec to rs  an d  steps p roposed?

T H E  D EPU TY  M IN IST E R  IN  TH E 
M IN ISTRY  O F R A ILW A Y S D E PA R T -
M ENT O F  PA R LIA M EN TA R Y  A F -
FA IR S SH R I M A L LIK A R JU N ) (a> 
Yes.

(b ) a n d  (c) N o .

(d) Yes.

(e) No d isc rim in a to ry  tre a tm e n t is  
involved .

Setting up o f H ospital near W aiirpur  
D epot, D elhi

7941. SH R I N A W A L K ISH O R E 
S H A R M A : ; Wil] th e  M in is te r of
H EA LTH  AND FA M ILY  W EL FA R E 
b e p leased  to  s ta te :

(a) w h e th e r  it is a fac t th a t  th e re  is  
a p la n t to  se t u p  a h o sp ita l on th e  
King R oad opposite  W azir P u r  D epot, 
D elhi to  c a te r  to  th e  needs of th e  
fas t develop ing  colonies, P ita m p u ra , 

S h a lim ar B agh, S a rasw a ti V ihar 
H y d erp u ri etc.;

(b) w h e th e r th e  p lo t of land  fo r th e  
constru c tio n  of the  h o sp ita l bu ild in g  
h a s  been e a rm a rk e d  and  if so, w hen 
an d  th e  d e ta ils  th e reo f;

(c) th e  am o u n t e a rm ark ed  fo r th e  
Purpose d u rin g  th e  y e a r  1982-83 and  
th e  am oun t spen t on th e  dev e lo p -

m e n t w o rk  of th e  s ite  d u r in g  1981-82; 
and

(d) h o w  m u ch  w ork  h a s  been  done  
and  w h en  th e  co n stru c tio n  of th e  hos-
p ita l b u ild ing  is lik e ly  to  s ta r t  and  
com pleted?

T H E  M IN IST E R  O F H E A L T H  AND 
FA M IL Y  W EL FA R E (SH R I B. 
SH A N K A R A N A N D ); (a> T h e re  is no 
p la n  to  se t u p  a h o sp ita l on th e  R ing 
R oad, b u t  th e  100 bedded  ho sp ita l 
san c tio n ed  to  be  se t u p  a t M ango lpu ri 
w ill c a te r  t 0 th e  n eed s  of these  
colonies.

(b> L an d  fo r  th e  M an g o lp u ri hos-
p ita l has been a llo ted .

(c) and  (d>. A gainst th e  e s tim a te d  
cost of Rs. 194 lak h s  fo r th is  p ro jec t, 
Rs. 50 lak h s  h ave  been  allocated  in  
th e  B udget E s tim a tes  fo r 1982-83. T he 
co n s tru c tio n  w o rk  w ill be s ta r te d  

d u rin g  th is  y e a r  and  is lik e ly  to be com -
p le te d  by th e  end  of th e  S ix th  F ive  

Y ea r P lan .

Extension of CGHS Facilities of Em-
ployees of Council of ISIW&H

7942. SH R I D. M. P U T T E  G O W D A : 
W ill th e  M in iste r of H E A LTH  AND 
FA M ILY  W ELFA RE be p leased  to  
s t a t e :

(a> w h e th e r it is  a fac t th a t  CGHS 
benefits w ere av a ilab le  to  a ll th e  staff 
m em bers of th e  e rs tw h ile  C en tra l 
C ouncil fo r R esearch  in  In d ian  S ystem  
of M edicine & H om oeopathy;

(b) .w hether it is also a fac t th a t  
a f te r  it  w as sp lit in to  se p a ra te  coun-
cils of d iffe ren t sy stem s of M edicine, 
th e  benefits a re  av a ilab le  only  to  th e  
em ployees of C e n tra l C ouncil fo r R e-
search  in  A y u rv ed a  and  S id d h a ; a n d

(c) if so, w hy th e  em ployees of 
o th e r councils have been  g iven  this 

fa c ility j w ho a re  responsib le  fo r  it ,  
w h a t action  is being  ta k e n  to  ex ten d  
th is  fac ility  to em ployees of o th e r
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councils  of ISM  & H  and  how  m u c h  
tim e  it  is lik e ly  to  take?

T H E  M IN ISTE R  O F H E A L T H  AND 
FA M ILY  W ELFA R E (SH R I B. SH A N -
K A RA N A N D ) : (a) Y es.

(b) T he C en tra l C ouncil fo r R esearch  
in  In d ia n  System s of M ed icine  a n d  
H om oeopathy  w as  b ifu rc a te d  in to  4 
C ouncils  and  C G H S fac ilitie s  a re  av a il-
ab le  to  th e  follow ing  th re e  c o u n c ils : —

1. C e n tra l C ouncil fo r R esearch  in
A y u rv ed a  a n d S iddha.

2 . C en tra l C ouncil fo r R esearch  in
Yoga and  N a tu ro p a th y .

3. C en tra l C ouncil fo r R esearch  in
U n a n i  M e d ic in e .

T he F o u r th  C ouncil viz. th e  C en tra l 
C ouncil fo r R esea rch  in  H om oeopathy  
w ith d re w  from  th e  C G H S w h en  its  
office w as sh ifted  to  G haziabad .

(c ) Does n o t arise .

D ep loym en t  of C ISF  fo r  B om bay  P o rt

7943. SH R I C H ITTA  B A S U ; W ill 
th e  M in is te r of S H IP P IN G ’ AND 
T R A N SPO R T  b e  p leased  to  s ta te :

(a) w h e th e r G o v ern m en t h av e  a n y  
p ro p o sa l u n d e r  co n sid era tio n  fo r  th e  
dep lo y m en t of C IS F  fo r th e  effective 
s e c u rity  a rra n g e m e n ts  fo r  th e  P o r t  
a rea s  of th e  B om bay  P o rt; an d

(b> if  so, a t w h a t s tag e  does th e  
p ro p o sa l now ?

T H E  M IN ISTE R  O F S H IP P IN G  AND 
TR A N SPO R T (SH R I VEERENDRA 
P A T IL ): (a )  and  (b) T he p ro p o sa l to 
in d u c t C ISF  m t0 B om bay P o r t w as 
ap p ro v ed  b y  th e  B om bay  P o r t  T ru s t 
in  J u n e ,  1977, i t  could n o t be im -
p le m en te d  d ue  to  th e  difficulties faced  
in  p ro v id in g  re s id e n tia l accom m oda-
tio n  to  C IS F  perso n n e l, w h ich  is a p re -
cond ition  fo r su ch  an  ind u c tio n . T h is 
w as  because  B om bay P o r t w as n o t 

i,' h av in g  any  su rp lu s  la n d  w ith  i t s w h ich  
could be  u ti lis e d  fo r  constructing 
re s id e n tia l accom m odation. A fte r  m a k -

in g  v igorous efforts, th e  B om bay  P o r t 
h a s now  succeeded  in  g e ttin g  posses-
sion of 2.4 ac re s  of la n d  fro m  th e  
D efence M in is try . T h e  P o r t  a u th o ri-
t y  h av e  been  ask ed  to  co n s tru c t 
b a rra c k  accom m odation  fo r C IS F  p e r-
sonnel on th is  lan d . D efence M in is try  
h a s  also b een  req u es te d  to  re lease  
som e m ore  la n d  fo r th is  p u rp o se . I t  
is exp ec ted  th a t  C ISF  w ill b e 'in d u c te d  
in to  B om bay  P o r t  w ith in  a perio d  of 
six  m o n ths.

Steps taken to clear cargo at Para-
dip Port

7944. SH R I A. C. D A S ; W ill th e  
M in is te r of S H IP P IN G  A ND  TR A N S-
PO R T  b e  p lease^  to  s ta te :

(a) w h e th e r s tep s  a re  be ing  ta k e n  a t  
th e  p o rts  of th e  c o u n try  to  c lea r  th e  
accu m u la tin g  cargo  exped itiously ;

(b) if so, w h a t a re  those m e asu re s  
ta k e n  to  c le a r  cargo  a t th e  P a ra d ip  
P o r t of O rissa ;

(c) w h a t a re  th e  e x tra  fac ilitie s  
p ro v id ed  to  get th ^  c a rg o  c lea red  fro m  
th e  docks; and

(d) th e  d e ta ils  th e reo f?

T H E  M IN IST E R  O F S H IP P IN G  A N D  
TR A N SPO R T (SH R I V EEREN D RA  
P A T IL ): (a) Y es.

(b) to  (d) P a ra d ip  P o r t  hag ta k e n  
fo llow ing  stepg fo r th e  ex p ed itio u s  
c lea ran ce  of c a rg o :—■

(i) T h e  port h a s  ta k en  -up th e  
m a tte r  w ith  th e  R ailw ays fo r  
th e  a d e q u a te  su p p ly  o f w agons 
fo r th e  c lea ran ce  of th e  ac-
c u m u la te d  cargo .

" (ii) Im p o rte rs  a re  being  re q u e s te d  
to  m ove th e  ca rg o  by  ro a d  
also  a s  f a r  a s  possib le.

(iii) I t  ifi p roposed  to  in c rease  th e
w areh o u sin g  an d  t r a n s i t  sh ed  
c a p a c ity  av a ilab le  w ith  th e  
P o rt; I t  is exp ec ted  th a t  by 
th e  end  of th e  S ix th  F iv e  Y ear 
P la n  th e  to ta l t r a n s i t  shed
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space a v a ilab le  w ill b e  23,140 
Sq. M ts. a s  ag a in s t th e  p re se n t 
a v a ila b ility  of 10,240 Sd- M ts. 
S im ila rly , th e  w areh o u sin g  
ca p a c ity  w ill be in c re a se ^  to 
8,970 Sq. M ts. fro m  7,900 Sq- 
M ts. I t  is  a lso  p la n n e d  to 
build , an  a d d itio n a l fe r ti l iz e r  
shed  w ith  a c a p a c ity  of 2,720 
Sq. M ts.

Set back to production of wheels and 
Axles

7945. S H R I S K A R IA H  T H O M A S: 
W ill th e  M in is te r  of R A IL W A Y S  b e  
pleased  to  s ta te

(a ) w h e th e r  th e  p ro d u c tio n  p la n  of 
w heels an d  ax les  fo r  th e  R a ilw ay s 
h a s  su ffered  a se t back  d ue  to  p a u -
city  of funds;

(b ) if so, th e  e x te n t o f p ro d u c tio n  
suffered  on th is  accoun t; and

(c) th e  s teps ta k e n  to  im p ro v e  upon 
th e  s itu a tio n ?

T H E  D E PU T Y  M IN IST E R  IN  T H E  
M IN ISTR Y  O F  R A ILW A Y S AND  D E-
PA R TM EN T O F PA R L IA M E N T A R Y  
A FFA IR S: (S H R I M A L L IK A R JU N ) :
(a ) No.

(b) and  (c ). Do not arise .
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Policy of reservation on board of 
D irectors Public Sector 

U ndertakings

7950, SH R I B H E E K H A B H A I: W ill
th e  M in is te r o f  S H IP P IN G  . AND 
T R A N SPO R T  be p leased  to  s ta te :

(a ) th e  n u m b e r  of P ub lic  S ec to r 
U ndertak ings u n d e r  h is  a d m in is tra -
tive C ontro l an d  th e  c o n s titu tio n  of 
th e ir  B o ard  of D ire c to rs  a long  v /ith  
th e ir  ten u re ;

(b) d e ta ils  o f JS C /S T  - a ip re s e n ta -  
tives Appointed on th e se  B oards  of 
D irec to rs  to  warfch th e  in te re s ts  of 
S C /S T  em ployees as  h as  been  done 
in th e  case o f all N a tio n a lised  B anks;

(c) if no t. w h a t s te p s  a re  con tem -
p la ted  to im p lem en t G overnm ent, po- 
i:cy of re se rv a tio n  on B oards  of 
D irecto rs of all P u b lic  S ecto r U nder-
tak in g s ;

(d ) th e  d a te  *rom  w h ich  th e se  
B o ard s  w ere  co n s titu te d  and  w hen  
th e ir  p re se n t te rm  is ex p irin g ;

(e) w hether_ it. is a fa c t th a t  recom -
m e n d a tio n s  fo r  a p p o in tm e n t o f S C / 

S T  on B o a rd s  o f D ire c to rs  o f S h ip -
p ing  C o rp o ra tio n  of In d ia  a re  pend -
in g  fo r co n sid e ra tio n ; and

(f) if so, th e  dec ision  ta k e n  th e re -
on?

T H E  M IN IST E R  O F S H IP P IN G  
AND T R A N SPO R T  (SH R I VEEREN -
DRA P A T IL ): (a ) ,(b ) and  (d ). T h ere  
a re  e ig h t P u b lic  S ec to r U n d e rtak in g s  
u n d e r  th e  a d m in is tra tiv e  co n tro l of 
th e  M in is try  of S h ip p in g  and  T ra n s -
port. T h e  d e ta ils  reg a rd in g  com posi-
tion , te n u re  and  d e ta ils  of S C /S T  re -
p re se n ta tiv e s  on th e ir  B oards  oE D ir-
ec to rs  a re  g iven  in  th e  s ta te m e n t laid  
o n  th e  T ab le  of th e  H ouse. [P lace d  
in  L ib ra ry . See No. L T -3932/82].

(c) G o v ern m en t po*icy does no t 
p rov ide  fo r  an y  re se rv a tio n  on  th e  
B oard  o f D ire c to rs  of P u b lic  S ccto r 
U n d ertak in g s.

(e) No, S ir.

(f) Does no t arise.

R oad o v e rb rid g e  sr{ B e rh a m p o re

7951. SH R I ‘ C H IN TA M A N I PA N I- 
G R A H I: W ill th e  M in is te r of F A IL - 
W AYS be p leased  to  s ta te :

(a ) w h e th e r any  p ro g ress  h a s  been  
m ade  so fa r , re g a rd in g  tlie  p roposed  
road  o v erb rid g e  a t B erh am p o re  s ta -
tion  in  S o u th -E a ste rn  R ailw ay; und

<b) if so. th e  d e ta ils  of p ro g ress  
m ade by now ?

T H E  D EPU T Y  M IN IST E R  IN TH E 
M IN ISTR Y  O F RA ILW A Y S A N D  DE-
PA R TM EN T O F  PA R L IA M E N T A R Y  
A FFA IR S  (SH R I M A L L IK A R JU N ) :
(a )  and  (b ). A p ro p o sa l fo r  c o n s tru c -
tion  of a road  over b rid g e  in  rep lace-
m en t of ex is tin g  level c ro ss in g  a t th e  
so u th  end  of B erh am p o re  s ta tio n  is 
u n d e r  th e  ex am in a tio n  o f th e  S la te  
G overnm en t. T he S ta te  G overnm eii*
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h a s  n o t yet com m unica ted  th e ir  ac-
cep tan ce  of th e  sh a rin g  of th e  cost of 
th e  p roposed  ro ad  o v er-b rid g e  and 
o th e r  te rm s  and  conditions. T he p ro -
p osa l w ill be p rocessed  fu r th e r  by  the  
R ailw ay  on rece ip t of S ta te  G overn -
m e n t’s acceptance.

C o u n tries  in v ited  fo r  p a rtic ip a tio n  in 
A sian  G am es

7952. SH R I A M AR ROYPRA- 
DHAN : W i l^ th e  M inster o f EDUCA-
TIO N  be p leased  to  s ta te :

(a ) n am es of th e  co u n trie s  th a t  
h a v e  been inv ited  by In d ia  fo r  p a r ti-
cipation in  A sian  G am es to be held in 
th is  year; and

(b ) th e  reasons fo r no t in v iting  
th e  o th e r co u n trie s  in th e  A sian  
G am es?

TH E M IN IST E R  OF ST A T E  IN TH E 
M IN IS T R IE S  OF EDU CATION  AND 
CU LTU RE A N D  SO C IA L W ELFA R E 
(S H R IM A T I S H E IL A  K A U L ): (a )
T he  S pecia l O rg an is in g  C om m ittee , 
IX  A sian  G am es, h a s  no t ye t issued  
in v ita tio n s  fo r  p a r tic ip a tio n  in  th e  
A sian  G am es.

(b ) D oes no t arfse.

U nem ploym ent p rob lem  am ong 
D octors

7953. SH R I TA R IQ  ANW AR: W ill
th e  M in is te r of H EA LTH  AND 
FA M ILY  W ELFA R E be p leased  to  
s ta te :

(a ) w h e th e r th e re  is a la rg e  n u m -
b er of unem ployed  M edical G rad u a te s  
in  th e  c o u n try  especia lly  in  B ih a r 
w here  ab o u t 5000 M B .E S . D octors 
a re  rep o rted  w ith o u t jobs;

* '
(b) w h e th e r G o vernm en t a re  consi-

d e rin g  any  p ro p o sa l to  solve th e  ’an- 
em ploym ent p rob lem  am ong th e  Doc-
to rs  in  th e  co u n try ; and

(c) if  so, th e  d e ta ils  th e reo f?

T H E  M IN IST E R  O F  H E A LTH  AND 
FA M ILY  W ELFA R E (SH R I B. SH&N- 
K A R A N A N D ): (a )  T he p recise  n u m -

b er of unem polyed  m ed ical g raduates- 
in th e  co u n try  is n o t ava ilab le . How1- 
ev er th e  n u m b e r o f m ed ica l g ra d u a te s  
on th e  L ive  R eg iste rs  of E m ploym ent 
E xchanges in  th e  co u n try  an d  in  B ih a r  
a t th e  end  Qf Ju n e , 1981 w as  ab o u t 
16,775 and  1894 respectively .

(b )  an d  (c ) . P u b lic  H e a lth  is a  
S ta te  su b je c t an-d it is, th e re fo re , 
b as ica lly  fo r  fthe S ta te  G o v e rn m e n ts  
to  ev o lve  s u ita b le  em p lo y m e n t sch e-
m es fo r u tilis in g  th e  se rv ices  of th e  
av a ila b le  s to ck  of doctors.

C onsiderab le  s tep -up  of th e  jo b  op-
p o rtu n itie s  fo r  m ed ica l g ra d u a te s  is 
expected  in  th e  w ake of ih e  im ple-
m e n ta tio n  of th e  v a rio u s  P la n  S ch e -
m es. especia lly  in  th e  H e a lth  and  
F am ily  W elfare  secto r, d u rin g  th e  
S ix th  F iv e  Y ear P lan . T he n a tio n -
alised b an k s  also offer lo an s  fo r en -
ab ling  docto rs to  e s tab lish  c lin ic s / 
n u rs in g  hom es in  th e  ru ra l  areas.

Production Capacity of Cem ent F ac-
tory being constructed under Indo- 

Bhutan Colaboration

7954. SH R I K A N W A R  RA M : W ill
the  M in ste r of EX TER N A L A FFA IR S  
be pleased  to  s ta te :

(a )  w h a t w ill b e  th e  a n n u a l p ro d u c -
tion  cap ac ity  of th e  cem en t fac to ry  
being co n stru c ted  u n d e r  In do -B hu tan  
co llabo ra tion ;

(b ) how  m uch  of i ts  capac ity  is  
likely  to  be  u tilised  d u rin g  th e  n ex t 
fo u r y ea rs ; and

(c) w h a t w ill be In d ia ’s sh a re  in  its  
p roduction?

T H E  M IN ISTE R  O F EX TER N A L 
A F F A IR S  (SH R I P . V. N A RA SIM H A  
R A O ); cem en t fac to ry  (P e o d e n
C em ent P la n t)  u n d e r  ^ n d o -B h u tin  col 
la b o ra tio n  h a s  a lre a d y  beejo se t up 
and  com m issioned  in B hu tan . I ts  in -
sta lled  p ro d u c tio n  cap ac ity  is  one la k h  
to n n es o f  cem en t p e r  y ear.

(b) D u rin g  th e  y e a r 1981-82 th e  
cap ac ity  u tiliz a tio n  o f th e  fac to ry  
w as a ro u n d  80 p e r  cen t and  th e  fac -
to ry  p roduced  ap p ro x im ate ly  30,000 
to nnes of cem ent d u rin g  th is  y ea r.
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T he cap ac ity  u tiliz a tio n  d u rin g  the 
n e x t fo u r y ea rs  is expec ted  to  be in  
th e  ra n g e  of 80 to  90 p e r  cen t d epend -
ing  on a v a ilab ility  of JJower and  o th e r 
raw  m a teria ls .

(c) T h ere  is no fixed sh a re  of ce- 
^m ent fo r Ind ia . H ow ever a f te r  m ee t-

in g  th e  needs of f ih u ta n , all su rp lu s  
cem en t is  sold to  Ind ia . D u rin g  th e  
y e a r 1981-82, 58 th o u san d s  tonnes of 
cem en t w as sold to In d ia  and  abou t 22 
th o u san d s  to n n es o f cem en t w as  con-
sum ed w ith in  B h u tan .

South-Eastern R ailw ay Advertisem ent

7955.SHRI M U K U N D A  M A N D A L: 
W ill th e  M in ste r of R A ILW A Y S be 
p leased  to s ta te :

(a ) n am es of th e  new s da ilies  and  
period ica ls  used fo r a d v e rtisem e n t by 
th e  S o u th -E aste rn  R ailw ay  d u rin g  th e  
la s t th re e  y e a rs  (year-w ise  and  lan g -
uage-w ise) ;

(b) de ta ils  of am o u n t sp en t fo r 
p ub lic ity  b y  S o u th -E a ste rn  R ailw ays 
d u rin g  la st th re e  y ea rs  y ear-w ise ; and

(c) n am es of officials w ith  n u m b e r 
of staff in  pub lic ity  d e p a rtm e n t of 
said  Railway?.

T H E  D EPU TY  M IN ISTER  IN  T H E  
M IN ISTR Y  O F  R A ILW A Y S A ND  D E-
PA R TM EN T O F PA R LIA M EN TA R Y  
A F F A IR S  (SH R I M A L L IK A R JU N ):
(a )  to  (c ) .  In form ation , is b e in g  co l-
lec ted  and  sh a ll b e  p laced  o n  th e  
T ab le  o f th e  H ouse,

Ajttachinf AC H Class! Sleeper to 
Jhe.um and Rajdham Express Trains

7956. SH R I SH A N K A RRA O  P A T IL  
SH R I V. N. G A D G IL:

W ill th e  M inster of R A ILW A Y S be 
p leased  to  s ta te :

(a ) w h e th e r G overn m en t p ropse  ^o 
a tta c h  A. C. I I  class s le e p e r  to  J h e -  

\ l u m  E x press (C en tra l R ailw ay) and 
R a jd h an i E x p ress  (W este rn  R a i lw a y ) ; 
and

^  (b) if so, from which date?

TH E D EPU T Y  M IN ISTER  IN  T H E  
M IN ISTR Y  O F RA ILW A Y S AND DE-
PA R TM EN T O F PA R LIA M EN TA R Y  
A F F A IR S  (SH R I M A L L IK A R JU N ):
(a ) and  (b) A. C. 2 -tie r sleeper coach  
h as  a lre ad y  been p rov ided  on  177/178 
Jh e lu m  E x p ress  w.e.f. 15.3.1982. AC
2 t ie r  s leep e r coach is p roposed  to  be 
a ttach ed  to 151/152 B om bay C en tra l-  
N ew  D eih i R a jd h an i E x p ress  a t th e  
tim e  of d o u b le  h ead in g  th e  t r a in  fo r 
w h ich  th e  final d e ta ils  a re  bein? 
w orked  out.

Ad-hoc R elief to Pensioners

7957. S H R I S U R A J B H A N : W ill th e  
M in is te r of R A ILW A Y S be p leased  to 
re fe r  to  th e  rep ly  given to U n s ta rre d  
Q uestion  No. 1967 on  3 D ecem ber, 
1981 re g a rd in g  ap p lica tio n s  fro m  re-
tired  p erso n n e l fo r financial re lie f in d  
sta te :

(a) w h e th e r G overnm en t h ave  a r r i -
ved a t an y  decision ab o u t th e  dem and  
o f ra ilw ay  em ployees re tire d  on o r 
a f te r  1 A pril, 1957, seek ing  g ra n t of 
som e ad hoc relief;

(b) if so, th e  d e ta ils  of decision 
ta k e n  by G overnm en t; and

(c) if  not, specific reasons fo r delay  
in  ta k in g  a decision and  w hen  it  is 
lik e ly  to  be taken?

T H E  D EPU T Y  M IN ISTER  IN TH E 
M INI$TJ£Y O F  R A ILW A Y S A N D  DE-
PA R T M E N T  O F PA R LIA M EN TA RY  
A F F A IR S  (S H R I M A L L IK A R JU N ) :

(a )  No.

(b )  a n d  (c ) . T he  m a tte r  is  S till u n -
d e r  ex am in a tio n  in  co n su lta tio n  w ith  
th e  M in is try  o f F inance .

Improvement regarding standard of 
sports

7958. S H R I SU BH A SH  CHAN DRA  
B O SE A LLU R I: W ill th e  M in iste r of 
ED U CA TIO N  be p leased  to  s ta te :

(a ) w h e th e r  G overnm en t h av e  d e-
cided to  im prove  th e  s ta n d a rd  o f sp o rts
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by m ak ing  them  com pulsory  in  schools 
a n d  colleges, in  th e  co u n try ; and

(b) i f ' not, w hat steps a re  being 
ta k e n  to  im prove th e  s ta n d a rd  of 
spo rts  and  position  of spo rtsm en  in 
th e  coun try?

TH E D EPU TY  M IN ISTER  IN TH E 
M IN IST R IE S  O F EDUCATION  AND 
CU LTU RE AND SO C IA L W ELFA RE 
(SH RI P. K. TH U N G O N ): (a ) S .w rts  
being  a S ta te  sub jec t, it is fo r  the  
respective  S ta te  G overnm en t to  ta ite a 
decision in th e  m a tte r . H ow ever, th e  
C en tra l G o v ern m en t in  N ovem ber, 
1974, advised  th e  S ta te  G overnm en ts  
to  co nsider se riously  th e  possib ility  of 
m ak in g  physica l education , spo rts  and  
gam es com pulsory  a t th e  school level. 
So fa r  as Colleges a re  concerned , ii 
is fo r th s  U n iv e rs itie s  concerned  to 
ta k e  a decision in the  m a tte r.

(b) W ith in  th e  b road  policy fram e-
w ork  and w ith in  th e  C o n stitu tio n a l 
and financial lim ita tio n s , th e  Cantra'i 
G overnm en t have  been im plem en ting  
som e C en tra l P ro g ram m es of P hysica l 
E duca tion  and Sports. T he m ore im 
p o r ta n t of th ese  C e n tra l P ro g ram m es 
are  as u n d er:—

(i) financial a ss is tan ce  to  the 
S ta te  S ports  C o u n c ils /S ta te  jo v e rn - 
m en ts  fo r se ttin g  up  ru ra l  sp o rts  
cen tres, ho ld ing  of A n n u a l C oach-
ing  C am ps, developm ent of play- 
fields, pu rch ase  of sp o rts  eq u ipm en t 
of non-expendib le  n a tu re , cons*ruc- 
~tion of S tad ia , Sw im m ing Pool etc.

(ii) ass is tin g  th e  S ta tes  in spo t-
tin g  spo rts  ta le n t a t a young  age 
th ro u g h  th e  schedule of S ports 
T a len t S earch  S cholarsh ips.

(’iii) financial a ss is tan ce  th ro u g h  
th e  U n iv ers ity  G ran ts  Com m ission 
and  the  A ssociation  of In d ian  U n i-
versities , fo r p rom otion  of spo rts  in 
Colleges and U n iversities , fnr de-
velopm ent of p layfields, co n stru c-
tion  of G ym nasia  and hold ing  of 
coaching-cum -com petition cam ps.

1

(iv) hold ing  of ru ra l  spo rts  to u r-
nam en ts  a t th e  n a tio n a l level pud 
giv ing  arM stance to S ta te  G overn-

m ents fo r ho ld ing  such  to u rn am en ts  
a t low er levels. _

(v) ho ld ing  ■of N a tio n a l S po rts  
F es tiv a l fo r  W om en an n u a lly  p re -
ceded by s im ila r fe s tiv a ls  a t icw er 
levels.

(v i) conducting  N a tio n a l P h y sica l 
F itn e ss  P ro g ram m e - to p ro m o te  Phy-
sical fitness and  h ea lth  consciousness 
of the people.

(v ii) financia l a ss is tan ce  fo r p ro -
m otion of re sea rch  a n d /o r  *,e:'cher 
tra in in g  p ro g ram m es in Yoga (o th e r  
th a n  th e  rap eu tica l aspects).

(v iii)  g ran ts  to  N atio n a l S p o rts  
F ed era tio n s  A ssociations.

(ix ) A rju n a  A w ard s  a re  given to 
o u ts ta n d in g  sp o rtsm en  and  spo rts-
w om en on the basis of tlvnr p e r-
fo rm ance  every  year.

(x)  a N ational W elfare  F und  fo r 
S portsm en  h a s  been c rea ted  for th e  
w elfa re  of sportsm en .

B esides th e  above, th e  C en tra l Gov-
e rn m e n t h as  also e s tab lish ed  tw o N a-
tio n a l In s titu te s  in the  field o f Physical 
E ducation  and S p o rts  w ith  a view to 
tra in in g  of high ca iib re  lead ers  ir. Ihe 
field of spo rts  and  physica l education . 
T he a d m in is tra tio n  and  co n tro l of 
these  tw o N atio n a l In s titu te s  has ' ^en 
en tru s ted , to an  au tonom ous body, 
nam ely, th e  Society fo r th e  N atio n a l 
In s titu te s  of P h ysica l E ducation  and 
S p o rts  (SN IPE S) specia lly  es tab l-
ished fo r th e  purpose. T h e  S N IP E S  
is a reg is te red  body and its exDendi- 
tu re , m a in ten an ce  as w ell as develop-
m en ta l, is m e t by th e  G overnm en t of 
In d ia  on cen t-p ercen t basis ’h ro u g h  
g ran ts-in -a id .

Proposal for N ational Institute of Port 
M anagem ent

7959. SHRI JA G D ISH  TY TLER: 
SH R I D A U L A T SIN H JI 

JA D EA :

W ill th e  M in iste r of S H IP P IN G  
AND TR A N SPO R T be pleased to s ta te :

(a) w h e th e r G o vernm en t have a 
p roposa l to sponsor a N atio n a l In s ti-
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tu te  of P o r t  M an ag em en t to  develop 
m a n a g e ria l efficiency and  offer con-
su lta n cy  serv ices;

(b) if so, w hen an d  w h ere  th is  In -
s ti tu te  w ill be es tab lish ed ; and

(c) w h at fac ilitie s  and  educa tion  
w ill be offered and fo r  w hom  in  de-
ta il?

TH E M IN ISTE R  O F S H IP P IN G  
A ND  TR A N SPO R T (SH R I VEEREN -
D RA P A T IL ): (a )  Yes.

(b ) and  (c) A final decision  U yet 
to  be ta k en .

N o n -p ay m en t o f D.A., C D.S., O.T.A. to 
C lass IV  em ployees

7960. SH R I R.L.P. VERM A: Will the  
M in is te r o f ED U CATION  be pleased  
to  re fe r  to  th e  rep ly  g iven  lo J  li-
st a r red  Q uestion  No. 7874 on 20 A pril, 
1981 reg a rd in g  n o n -paym en t of 
C.D.S., O.T.A. to  C lass IV em ployees 
and  s ta te :

(a ) w h e th e r  S erv ice Books o f C.less
IV em ployees have  not jre t been  
traced ;

(b) w h e th e r C lass IV p e rm a n en t 
em ployees have no t been  pa id  a r re a rs  
of DA since 1973 as recom m ended  by 
P a y  C om m ission;

(c) w h e th e r it is also a fac t th a t  
th ese  em ployees have no t been paid 
CDS, m oney in lieu  of u n ifo rm s and  
overtim e  allow ance; and

(d) if so, th e  reasons th e re fo r and 
th e  action  G overnm en t p ropose to 
tak e?

T H E  D EPU TY  M IN ISTE R  IN TH E 
M IN IST R IE S  OF ED U CA TIO N  AND 

CU LTU RE A N D  SO C IA L W ELFA RE 
(SH R I P . K. T H U N G O N ): (a ) to  (d) 
In fo rm a tio n  is being collected and  w ill 
b e  la id  on th e  T ab le  of th e  S abha as 
soon a s  possible.

C le rk s  f ro m  Z onal R ailw ay

7961. SH R I K AM LA  M ISH RA  MA-
D H U K A R : W ill th e  M in is te r  o f
R A IL W A Y S be p leased  to  s ta te :

(a ) w h e th e r  it is a fac t th a t  Rail* 
w ay B oard  in  th e  ad m in is tra tiv e  in -
te re s t ca lled  fo r serv ices of re g u la rly  
appo in ted  c lerk s fro m  Z onal R ail-
w a y s /A tta c h e d  Offices;

(b ) if so, w hy on th e ir  ab so rp tion  
in  B o a rd ’s Office, th ey  h av e  n o t been  
assigned  se n io rity  from  th e  d a te  of 
th e ir  jo in in g  R ailw ay  B oard ; and

(c) if they  w ere ap po in ted  fo r  spe-
cific p erio d s  w hy they  w ere no t re-
v erted  to  th e ii p a re n ts  offices on 
exp iry  of tn a t period?

T H E  DEPUTY  M IN IST E R  IN TH E 
M IN ISTR Y  O F R A ILW A Y S A N D  D E-
PA R TM EN T OF PA R LIA M EN TA R Y  
A F F A IR S  (SH R I M A L L IK A R JU N ) :
(a) Som e c le rk s  w ere  d ra fte d  to  the 
R ailw ay  B o ard 's  office from  th e  Z onal 
R ailw ays on p u re ly  te m p o ra ry  a n l  
ad-hloc basis pen d in g  av a ilab ility  of 
re c ru its  th ro u g h  th e  o th e r  ch an n e ls  
p rescrib ed  in th e  R ailw ay  B o ard  Sec-
re ta r ia t  S erv ice C lerical R ules, 1970.

(b ) an d  (c) H ow ever, a f te r  (co n s i-
derin g  re p re se n ta tio n s  from  th ese  ad- 
hoc c lerks, an d  p u rsu a n t to  d e lib e ra -
tio n s  in th e  Office C ouncil of th e  
R ailw ay  B oard , it w as decided  to 
a b so rb  such  o f them  in  th e  B o a rd ’s 
office as fu lf i l/a c c e p t ce rta in  condi-
tions in  th is  reg a rd  inc lu d in g  th a t  re -
la tin g  to th e ir  sen io rity .

R ep o rt of C om m ittee  fo r  m ak in g  lonp 
te rm  p ro je c tio n  fo r  acq u is itio n  of 

S h ip s

7962. SH R IM A TI' SU SH EELA  GO- 
PA LA N : W ill th e  M in is te r of S H IP -
PING AND TRANSPORT be pleased 
to  s ta te :-

(a) w h e th e r h igh  level C om m ittee  
u n d e r  th e  C h a irm a n sh ip  o f S ecre ta ry , 
M in is try  o f S h ip p in g  and  T ra n sp o rt 
ap p o in ted  fo r  m ak in g  a  long  te rm
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pro jec tio n  fo r acqu isition  of sh ips on 
re a lis tic  b asis  co n sis ten t w ith  tra d e  
re q u ire m e n ts  has  su b m itted  its  rep o rt 
to  th e  G overn m en t;

(b) if so, w h a t a re  th e  recom m en-
d a tio n s  of th e  C om m ittee  and  w hat 
steps G o v ern m en t h av e  ta k e n  'o  im -
p lem en t the  recom m en d atio n s; and

(c) if no t, w h a t a re  th e  reasons fo r 
delay?

T H E  M IN ISTER  O F S H IP P IN G  
AND T R A N SPO R T  (SH R I V EEREN -
DRA P A T IL ): (a )  to (c). T he Com -
m itte e , a f te r  its  s tu d y , has  a r r iv e d  a t 
ce rta in  te n ta tiv e  find ings. C erta in  
im p o rta n t d evelopm en ts  h ave  since 
ta k e n  p lace  in th e  in te rn a tio n a l shiu- 
p ing  scene. T he find ings of th e  Com-
m itte e  n eed  fu r th e r  ex a m in a tio n  in 
th e  lig h t o f th e se  developm ents. The 
e n tire  m a tte r  is u n d e r  review .

U nload ing  of B on lders, etc. a t 
S a raastip u r.

7963. SH R I BHOGENDRA JH A : 
WiU th e  M in is te r of RA ILW A Y S be 
p leased  to  s ta te :-

(a )  w h e th e r bou lders, M etals ' hips, 
etc. o rd ered  by  th e  S u p erin ten d in g  
E ng ineer, J h a n jh a rp u r  and  N irm ali 
(K osi P ro je c t)  a re  un loaded  a t Sa- 
m a s tip u r  o r L oukaha  K h u tau n a , 
J h a n jh a r p u r  and  o th e r  S ta tio n s  w ith -
in  M ad h u b an i D is tr ic t fo r (the la s t 
th re e  y e a rs ; an d

(b ) w h a t is th e  q u an tu m  of th e  
above goods un loaded  a t v a rio u s  s ta -
tio n s  d u rin g  th e  la s t th re e  years?

T H E  D EPU T Y  M IN ISTER  IN  T H E  
M IN ISTR Y  O F  RA ILW A Y S A ND DE-
PA R TM EN T O F PA R LIA M EN TA RY  
A F F A IR S  (SH R I M A L LIK A R JU N ) :
(a )  Yes.

(b )./F b e  q u a n tu m  of stone traffic 
u n loaded  a t  v a rio u s  s ta tio n s  fo r Sup-
e rin te n d in g  E ng ineer, J h a n jh a rp u r  
a n d  N irm ali K osi P ro jec t d u rin g  th e

la s t  th re e  y e a rs  viz. 1979; 1980; and  
1981 is g iv e n  beo lw : —

(In  W agons)

N am e of 
S ta tio n s

1 1979 1960 1981

L au k a h a
B aza r — 24 557
K h u ta u n a 1259 440 420
J h a n jh a rp u r 116 257 197
K h a ja u li 2010 2305 470

R ailw ay  Coach F ac to ry  in  B hopal

7964. DR. SU B R A M A N IA M  S W A - 
M Y: W ill th e  M in is te r o f RAIL*-
W A YS be p leased  to s ta te :

(a ) w h e th e r it is  a fac t th a t  the  
fo rm er R ailw ay M in is te r h ad  la id  the  
fo u n d a tio n  stone fo r  a R ailw ay  Coacli 
F ac to ry  in B hopal;

(b) if so, w h e th e r G o vernm en t are  
aw are  th a t  th e  land  w as a p r iv a te  
la n d  and  th e  ow ner has  now  th ro w n  
ou t th e  fo u n d a tio n  stone; and

(c) if so, th e  d e ta ils  th e re o f?

T H E  D EPU TY  M IN ISTER  IN T H E  
M IN ISTRY  O F RA ILW A Y S AND 
D EPA R T M E N T O F PA R LIA M EN -
TA R Y  A F F A IR S  (SH R I M A LLIK A -
R JU N ) : (a ) Yes.

(b ) F o r the C oach  R ep a ir F ac to ry , 
ap p ro x im a te ly  200 h ec ta res  of la n d  iB 
req u ired . A sm all p o rtio n  of th is  laud  
is  a lre a d y  ow ned  by th e  ra ilw ay*  
b u t the  b u ik  of th e  land  is ow ned by 
p r iv a te  p a rtie s . A ction  fo r acqu isition  
of th e  la n d  u n d e r  p r iv a te  ow nersh ip  
is in  p rogress. T he fo u n d a tio n  stone  
fo r  th e  coacb  re p a ir  fac to ry  w as la td  
on ly  on th e  p o rtio n  o f th e  lan d  ow ned 
by th e  R ailw ays. T h is  fo u n d a tio n  
s to n e  w as n o t th ro w n  ou t by any  f r i -  
v a te  p a rty .

(c) Does n o t arise .
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Proposal for U niversity a t Chhapra 
(Bihar)

7966. PR O F. SATYA  D EO  SIN G H : 
W ill th e  M in is te r of ED U CATIO N  be 
p leased  to  s ta te :

(a ) w h e th e r  B ih a r  G o v ern m en t have 
se n t a p ro p o sa l to  th e  C en tra l G ov-
e rn m e n t fo r  se ttin g  up a U n iversity  
in  C h h ap ra ;

(b) w h e th e r th e  P rim e  M in is te r 
h a s  w ritten , to  th e  C hief M in is te r  of 
B ih a r  to  ta k e  ap p ro p ria te  s tep s  a f te r  
ex am in in g  th e  p ro p o sa l fo r th e  nett-
in g  up  o f a U n iv e rs ity  in  C h h ap ra ; 
and

(c) s teps b e in g  ta k e n  by C entral 
G o v ern m en t in  th is  reg ard  and  tim e 
by w hich  U n iv e rs ity  w ill be  se t up 
in  C hhap ra?

TH E  M IN ISTE R  O F ST A T E  IN TH E 
M IN IST R IE S  O F  EDU CA TIO N  AND 
C U LTU R E A N D  SO C IA L  W ELFA R E 
(SH R IM A T I SH EILA  K A U L ): (a ) :
No, S ir,

(b ) A suggestion  m ade to  th e  P rim e  
M in is te r  b y  a M em ber o f  P a r lia m e n t 
th a t  a u n iv e rs ity  be e s tab lish ed  at 
C h h ap ra , w as fo rw ard ed  to  th e  Chief 
M in is te r  of B ih a r  fo r ap p ro p ria te  
ac tion , in  A pril, 1981.

(c) T he  m a tte r  is  fo r th e  G o v ern -
m e n t of B ih a r  to co n sid er and  cecide.

E x p re ss  T ra in s  b e tw een  R ou rk e la  and 
N ew  D elh i

7967. SH R I H A R IH A R  SOREN:

SH R I V IJA Y  K U M A R  
YADAV:

W ill th e  M in is te r of RA ILW A Y S be 
p leased  to  s ta te :

(a ) th e  nam e of th e  s tee l cities 
w h ich  h av e  been connected  w ith  pas-
se n g e rs /e x p re s s /m a il  t r a in s  w ith  th e  
C a p ita l of th e  coun try ;

k e la  an d  N ew  D e lh i/N iz a m u d d in ^  
D elh i is  u n d e r  th e  co n sid e ra tio n  of 
th e  G o v ern m en t; and

(c) if so, w h en  su ch  p ro p o sa l is  
going to b e  im plem en ted?

T H E  D EPU TY  M IN IST E R  IN  T H E  
M IN ISTR Y  O F R A ILW A Y S A ND 
D EPA R T M E N T O F PA R L IA M E N -
TA R Y  A F F A IR S  (SH R I M A L L IK -
A R JU N ): (a )  B h ila i, R o u rk e la , Tf.ta- 
n a g a r , B okaro  S tee l C ity  and  D u rg a -
p u r  an d  d irec tly  connected  w ith  th e  
c a p ita l of th e  c o u n try  by  fa s t M a il/ 
E x p ress  tra in s . B u rn p u r , a su b u rb  of 
A sanso l, is  a lso  connec ted  w ith  D elhi.

(b ) No.

(c) D oes n o t arise.

E 'e c tr if ic a tio n  of W a lta ir-R a ip u r lin e

7968. SHRI RASA B EH A R I BEURA : 
W ill th e  M in is te r o f RA ILW A Y S be 
p leased  to  s ta te :

(a ) w h e th e r th e re  is any  p roposa l 
u n d e r  co n sid era tio n  o f G overn m en t 
fo r  d ie se lisa tio n  o f  th e  e n g in e /e lsc tr i-  
fica tion  of th e  lin e  betw een  t W a lta ir  
and  R a ip u r;

(b) if so, th e  de ta ils  th e re o f; ?nd
(c) if not, th e  reaso n s th e re fo r?
T H E  D EPU TY  M IN IST E R  IN  T H E  

M IN IST R Y  O F  R A ILW A Y S A N D  D E-
PA R T M E N T  O F PA R LIA M EN TA R Y  
A F F A IR S  (SH R I M A L L IK A R JU N ) :
(a ) No.

(b ) D oes n o t arise ,
(c) T he  traffic d en s ity  on th is  sec-

tion  is v e ry  low  as com pared  to  th e  
sec tions w h ich  a re  be ing  e lec trified  
d u rin g  th e  S ix th  P lan .

a n s r * *  s rm H T t ^  sarf f a q  s t r

srr^ETT'T

7 9 6 9 . m m  : WT

tfHNT f^TT

%  :

(b) w h e th e r  p ro p o sa l to  in tro d u ce  
a  d a ily  ex p ress  t r a in  be tw een  K our-
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( i)  p re p a ra tio n  o f a p ro jec t r e -
p o rt on m an p o w er req u irem en t, 
tra in in g  an d  o rg a n isa tio n  set-up , 
sh ip -rep a ir  p lann ing , m a te ria l p ro -
gram m e, specia lised  too ls  and  eq -
u ip m en ts  req u ired , o rg an isa tio n  of 
th e  com m ercia l d e p a r tm e n t and  
types of re p a irs  env isaged  and  th e  
fin an c ia l p ro jec tio n s;

(ii)  tra in in g  of sh ip y ard  p erson -
n e l in  J a p a n  fo r a period  of 34 m an- 
m on ths; and

(iii) p ro v id in g  to  C SL serv ices
o f com peten t en g ineers  from  . H I at 
C ochin  S h ip y ard  fo r a to ta l period 
of 64 m an-m onths. "

E xpansion  of M ad ras  Foi l

7972. S H R I ERA A N B A R A SU : W ill 
th e  M in is te r  of S H IP P IN G  A ND  
T R A N SPO R T  be p leased  to  s ta te :

(a )  w h e th e r  th e re  is any  proposal 
u n d e r  G o v e rn m e n t’s co n sid e ra tio n  to 
ex p an d  th e  M adra's Sea P o r t  in  view  
of h e a v y  traffic  in  th a t  P o r t;  and

(b ) if  so, w h a t a re  th e  d e ta ils  
th e reo f?

T H E  M IN ISTE R  O F S H IP P IN G  
A N D  T R A N SPO R T  (SH R I V E E R E N -
D R A  P A T IL ): fa ) and  (b ) . D u rin g  
th e  S ix th  F iv e  Y ear P la n  a p rov ision  
of Rs. 54.18 c ro res  has  been  m ad e  fo r 
ex p an sio n  and  m o d ern isa tio n  of 
M ad ras  P o rt. In  th e  A n n u a l P la n  fo r
1982-83 a  sum  of Rs. 17.59 c ro res  has 
b een  p rov ided . Som e of th e  im p o r-
ta n t  schem es 'p ro je c ts  a im ed  a t e x -
pansion  and  m o d e rn isa tio n  of M adras 
P o r t  san c tio n ed  d u r in g  1981-82 
w ere : —

(a ) C o n ta in e r  te rm in a l (Rs. 22.61) 
crcues-).

(b ) E x ten s io n  of J a w a h a r  D nck 
(Rs. 1167 cro res).

Irregularities about A ppointm ents of 
P rofessors and R eaders in  NCERT

7973. PR O F. A  J IT  K U M A R M EH-
TA : W ill th e  M in is te r of ED UCA -
T IO N  be p leased  to  s ta te :

(a )  w h e th e r  i t  is a fac t th a t  g ross 
ir re g u la r it ie s  w e re  b ro u g h t to  th e  
no tice  of th e  G o v e rn m e n t ab o u t 
a p p o in tm en ts  o f P ro fe sso rs  an d  
R ead e rs  in th e  NCERT; and

(b )  if so, d e ta ils  th e re o f  a n d  th e  
ac tio n  ta k e n  to  in q u ire  an d  en su re  
th a t  such  ir re g u la r it ie s  a re  n o t com -
m itte d  In fu tu re ?

T H E  M IN ISTER  O F STA TE IN  T H E  
M IN IS T R IE S  O F ED U C A T IO N  AND  
C U L T U R E  A N D  SO C IA L  W E L F A R E  
(S H R IM A T I SH E IL A  K A U L ): (a ) 
a n d  (b ) .  A p p o in tm en ts  to  a ll a c a d e -
m ic posts in  NCERT a re  m ade th rough  
open a d v e rtis e m e n t on a n  a ll- In d ia  
basis and  °n  th e  reco m m en d a tio n s  of 
S e lec tio n  C om m ittees d u ly  co n s titu te d  
fo r th e  p u rp o se  u n d e r  th e  R eg u la tio n s  
of N CERT.

C erta in  co m p la in ts  a b o u t a lleged  
ir re g u la r it ie s  in  th e  a p p o in tm e n ts  of 
P ro fe sso rs  and  R ead e rs  in  N C ER T 
w ere  rece iv ed  b y  th e  G o v ern m en t.

' 'B u t ,  o n  d e ta ile d  ex am in a tio n  it w as 
found  th a t  th e  se lec tions had  been  
m ad e  acco rd in g  to  th e  re g u la tio n s  and  
p ro ced u re s  of N CERT.

Invitation of Tenders fo r  Cycle stand  
at A llahabad Station

7974. SH R I R A N JIT  SIN G H : W ill 
th e  M in is ta r of R A IL W A Y S be p le a s -
ed to  s ta te :

(a) w h e th e r open te n d e rs  fo r cycle
S tu n d /S c o o te r  co n tra c t a t  A llah ab ad  
R ailw ay  S ta tio n  (C ity  s id e) w ere  
in v ite d  by th e D iv isional R ailw ay
M anager, A llah ab ad , v id e  n o tif ica -
tion  No C V /C ar P a rk in g  C um  C ycle 
S ta n d /c ity  s id e /A L D /3 0  d a ted  14 
S ep tem b er, 1981;

(b ) th e  n am es of th e  p a r tie s  t o -
g e th e r  w ith  licence fees q u o ted  by
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them separately in the tenders open-

ed on 15 October, 1981.

(c) whether in order to favour a 

particular  party  the  Divisional 

Authorities made out justification for 
cancellation of tenders,  which re-

sulted in financial loss to the Railway 
Administration; and

(d) if so, what action has  been 

taken to fix  responsibility for  the 

financial loss?

THE DEPUTY MINISTER IN THE 

MINISTRY OF RAILWAYS  AND 
DEPARTMENT OF  PARLIAMEN-

TARY  AFFAIRS (SHRI MALLI-

KARJUN) ; (a) Yes.

(b) A statement is attached.

(c) and (d) The contract has not 

been awarded as the tender proceed-

ings were cancelled due to upward 

revision of parking rates and fresh 

tenders have since been invited.

Statement

Name of the Pari v Tendered amount

1.  Smt. S'.urda Dr*vi, 17, Riwah Building Leader Road, Allahabad.

2.  Sri Jagdish Prâ d, 78, Bhusawly Tola, Allahabad. . . . .

3.  M/s. Allahabad Shram Samvida Sahkari Sangh Lid. 384 C/7 Sultanpur
Bhawan, AUahabad. . . . . . . . .

4.  M/s. Railway Cycle Staid Karamchari Shram Samvicla Sam iii Ltd., 

Allahabad. . . . . . . . . . .

5.  Sri Mohd. Shabhir Khan, 1 , Shah Ganj, Allahabad.  .  .  .

6.  M/a, Railway Mazdoor San̂ h Shram Samvida Sahkari Samili Ltd.; 3fiB, 
New Pan Dariba Shahganj, All alia bad.

Rs, 1,60,000-00

Rs. 1,56,735-00

Rs. 1,40, [oi 00

Rs. 1,25,101 -no 

Rs. 1,31,101 ■ 11

C.G.H.S. Hospitals/Dispensaries 
Stales

in

7975.  SHRI LAKSHMAN MALLICK: 

Will the Minister of HEALTH  AND 

FAMILY WELFARE be pleased  to 

state:

(a) whether his Ministry has set up

C.G.H.S. hospitals in some State capi-
tals;

(b) if so, the name of the Capitals 

of those States where  hospitals or 
dispensaries under  Central Govern-

ment Health Scheme have been set 
up;

(c) whether any CGHS hospital has 

been set at Bhubaneswar, Orissa;

(d)  if not,  whether any  such 

C G.H-S. hospital or dispensaries  is 
proposed to be set up there; -jnd

(e)  the progress made 
this regard?

so f-ir in

THE MINISTER OF HEALTH AND 

FAMILY WELFARE (SHRI B. SHAN-

KARANAND): (a) and (b)  There is 

no CGHS Hospital in any State capi-
tal.  However,  CGHS  Dispensaries 

Units are functioning in the  State 

capitals and cities as per details £,iven 
in the statement attached.

(c) No.

(d) No such proposal is under con-

sideration.

(e) Does not arise.
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S ta te m e n t

N am e o f State/U .T s. C ap itals/C ities w here C G H S  is in  o p eration .

i . A n d h ra Pradesh . 

1 .  B ihar . .

3. G u jarat . .

4 . Haryana . .

5. K a rn ata k a

6. M ah arash tra

7. Rajastlvan

8. T a m il N ad u

9. U lta r  Pradesh

10. W est Bengal 

n .  D elh i .

P u rc h a se  of M edicine fro m  U nrecog-
n ised  F irm  by C.G.H.S.

7976. S H R I BA LA SA H EB V IK H E 
P A T IL : W ill th e  M in is te r of H EA LTH  
A N D  FA M ILY  W ELFA RE be pleased 
to  s ta te :

(a ) w h e th e r th e  CG HS m ade p u r-
chases of m edicines from  any  u n re -
g iste red  firm s d u rin g  th e  y e a rs  1980-81 
an d  1981-82;

(b )  i f  so, w h a t  a r e  th e  n a m e s  of 
s u c h  firm s;

(c) va lue  of m edicines purchased  
from  each  firm;

(d )  d e ta i ls  of m ed ic in e s  w h ich  w e re  
fo u n d  to  b e  s u b s ta n d a rd ,  p u rc h a s e d  
f ro m  thege^Tlrms (v a lu e  a n d  q u a n t i ty )  
a n d  n a m e  of m ed ic in e s ;

. H yd erab ad  

. P atn a  

. A h m ed ab a d

. F arid ab a d  "I
—  (under C G H S  D elhi)
G urgaon  J  -

I
. B angalore j

. i) B om bay

ii) Pune

iii)  N agpvir 

. J a ip u r

. M ad ras 

. i) M eerut

ii) K an p u r

iii)  A lla h a b a d

iv) L u ckn o w

v) G liaz iab ad  (under C G H S  D elh i)

. C  lcu u u

. D elhi

(e ) w h a t ac tio n  G o v e rn m e n t h a v e  
ta k e n  o r p ropose  to  ta k e  ag a in st such 
firm s; and

(f) w h a t  is  G o v e r n m e n t ’-; po licy  
in  r e g a r d  to p u r c h a s e  o f  m e d ic in e s  
f ro m  su c h  firm s?

T H E  M I N I S T E R  O F  H E A L T H  A N D  
F A M I L Y  W E L F A R E  ( S H R I  B. S H A N -

K A R A N A N D ) :  (a ) C .G .H .S . n?akes
p u rch ases  from  reg is te red  firm s only.

'b )  to (f) Do n o t arise.

fcilver S a fe ty  M e d a ls  fo r  D r iv e r s  etc.

7977. SH R I Z A IN A L A BED IN : W ill 
th e  M in is te r of RA ILW A Y S be 
p leased  to  s ta te :

(a) w h e th e r it is a fac t th a t  th e



W ritten Answers CHAITRA 25, 1904 ( SAKA)  Written Answers 426

R a ilw a y  B o ard  v id e  th e ir  le t te r  No. 
E(G-) -7 3 -A W -l d a te d  2nd M arch , 
1973 h a d  issued  o rd e rs th a t  ra ilw ny- 
m en , w o rk in g  in  ca teg o rie s  csiassi- 
fied  a s s a fe ty  ca teg o ries , l ik e  D riv e rs , 
S ta t io n  M asters , P o in tsm an , etc., on  
th e i r  re tire m e n t, sh o u ld  b e  g iv e n  an  
aw a rd  of Ks. 1000 in  cash  and  a S il-
v e r  S afe ty  M edal, if  th e ir  e n tire  
se rv ice  w as acc id en t free ;

(b ) if  so, how  m an y  such s ta ll  h av e  
been  aw ard ed  since th e  le t te r  w ?s 
issued  in 1973; an d

(c) th e  n u m b e r of su ch  aw arded  
sta ff ca tegory-w ise, d iv ision -w ise  and  
y ear-w ise?

T H E  D EPU T Y  M IN ISTE R  IN  TH E 
M IN ISTRY  O F  RA ILW A Y S A N D  
D E P A R T M E N T  O F P A R L IA -
M EN TARY  A F F A IR S  (SH R I M AL- 
L IK A F JU N ): (a )  In s tru c tio n s  have

been  issued  in  B o a rd ’s le t te r  No. 
E (G )7 3  A W I-1 d a ted  2-3-1973 th a t  
D r iv e rs /M o to rm e n /S ta tio n  M s? te rs  
A ss is tan t S ta t io n  M asters/Sw ik.-'h- 
m e n /C a b in m e n /P o in tsm e n  w ho re -
t i r e  from  serv ice  w ith  a com plete ly  
acc id en t fre e  reco rd  of se rv ice  s h o u ld  

be aw ard ed  a  S ilv e r  S a fe ty  M edal 
w ith  th e  nam e o f  th e  p erso n  en g rav ed  
on it, and  in  ad d itio n , a cash  rew ard  
d ep en d in g  upon  th e ir  le n g th  of serv ice  
m ay  be g iven  su b je c t to  a m a x im u m  
of Rs. 1000/- in  each  case.

(b ) 529 (ex cep tin g  E a s te rn  R ail-
w ay ).

(c) A s ta te m e n t i'id ica tiflg  d e ta ils  
in re sp ec t o f Z onal R ailw ays excep t-
ing  E a s te rn  R ailw ay  is attache:!. 
F ig u res  in  resp ec t o f E a s te rn  R ailw ay  
a re  being  co llected  and  w ill be •akl on 
th e  ta b le  of th e  SalflfB
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ThiiU Pay Commission recommenda-
tion for Pass & P.T.O.

7978. SH R I ZA IN A L A BED IN  : 
W ill th e  M in is te r of R A ILW A Y S be 
p leased  to s t a t e :

(a) w h a t is th e recom m endation  of 
T h ird  C en tra l P a y  C om m ission in  re -
gard  to  Pass and  P .T .O . fac ilitie s  fo r 
C lass I and  C lass  II officers;

(b> w h e th e r  th e  sam e has been im -
p lem en ted ;

(c) if so, lh e de ta ils  th e reo f; and

(d) if not, th e  reasons thereo f?

TH E  D EPUTY  M IN IST E R  IN TH E 
M IN ISTRY  O F RA ILW A Y S AND 

D EPA R T M E N T O F PARLIAM EN TA RY  
A FF A IR S  (SH RI M A L L IK A R JU N ):
(a) T he  T h ird  P ay  C om m ission- had  
recom m ended  th a t  n u m b e r of passes 
of gaze tted  officers should  be reduced  
to  th e  level adm issib le  to  non-gaze t- 
ted  staff a n d  th e  n u m b er of P. T. Os. 
sh o u ld 'b e  reduced  from  6 se ts to 3 se ts  
fo r b o th  gaze tted  and  non-gaze tted  
em ployees.

(b) No.

(c) D ees not arise.

(d ) T he scale  of p asses  and  P.T.Oss. 
ad m issib le  to  R ailw ay  em ployees , in 
In d ia  w as ex am in ed  in  the co n tex t of 
s im ila r p riv ileg e  to  R ailw aym en  in 
o th e r  cou n tries . A s a re su lt of th is  
s tu d y , th e  G o v ern m en t did not find 
it d es irab le  to  im p lem en t th e  recom -
m en d a tio n s  of th e  T h ird  P a y  Com -
m ission. H ow ever, th e  fo llow ing aeci- 
sions have been  ta k e n  w ith  a  v iew  
to  re leasing  m ore  accom m odation  for 
th e  g en e ra l public.

(i) U se o f in spec tion  ca rr iag es  
w hich  a re  p o p u la rly  know n as 
‘S a lo o n s’ by  R ailw ay  Officers has 
bean  re s tr ic te d ; and

(Li) T ra v e l e n title m e n t fo r gazetted  
R ailw ay Q, fleers w hil» p e rfo im m g  
ra il jo u rn ey  on official to u r  has been

re s tr ic te d  to  on ly  tw o  b e rth s  o r u 
coupe  in  th e  t r a in  jo u rn e y  ii accom -
p an ied  by th e ir  fam ilies.

fM rm

7 9 7 9 . w ra f l  : w f

3PTFT € \  FTT f a  ;

( ^ ) *wr 'iTFTfRT T? TO

(*?) w  f a ^ p i  4

fa rp f t  |  ?

k x  R a m *  ^  f t w r

*T («fi : ( ^ )

V  I

337
m  'ff' 422 1*

m  'q ’
'J

23208

w  V 334 9

5 ^  v  isfftrsrfTql * rw r

7 9 80 . ’ST. :

^trr w  *t ^ t  *nr i ^t t

f a  :

( ^ )  f 2TT ^  W 3  t  f a  m  

% srYnn ̂ = r t % f a f ^ r  U i m ' i

if 7 ^  STfa^nfofT fT W

^  w r r  s t o t t  ^  t r t

( 13 ) f t ,  <t; 1 9 7 2  vi

;̂ r t  if  faftre r f ^ f h n r t  *r w  v r  

t |  SHOT % sfVr fffrfrT ^  % 

^ fy + if tv T  cT̂ rr w * r  *tt*t *rpq" rjrfnr 

* ftr  ^  % ^ i N r f n f r  *t?pt 

srsnr fa e n ft «ft s f t r
1 9 8 2  *t, WW  * X 7?, s r f e l f r i f r



s f t r  ¥ i% iC W l ^  w r - ^ f T  (* r) . ^

^rsqT f%cr^fr I  ; * r tr  ________^  ^  ^  . . .  ,
TT3PT1W W ^ r f W  tr q r w  161

(*r) ^  ^ ^  __

T O T  % ?RTT % SRTT V R 7T ^  M ^Mnfctcl ^  JTTR%
/  '  ,

T * f X( ^ ^  WH^hf VTlT f̂ THf T ^  2 3 601  cT  ̂w£t |  f% fqq ^1

^ 7 < w  («ft : ( ^ )  %■ w t  I  I

^  1 9 7 2  ^ 1 9 8 2  ir ^  ^ r t  sfr ^rrrt if w r f ^ r  y f e r f W f  ?frr
snr^rfavi *rt ?t w

M-n^fflrr srftr- ^'<Mifc(d ^ rfw rfn n  3ft ft^rr
^ f w  H\ *fwr
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=TT TPT^ | 1M Min -

1 9 7 2 I 9 8 2

Jspjfr-

1 9 7 2
- 3

1 9 8 2  .

s f r f t—4 
1 9 7 2  1 9 8 2

1 2 3 4 5 6 7

79 104 8 7 65 1 1 228 1 5 1 3 3 1 5 0 1 8

107 76 1 0 0 2 5 6 7 9 6 1931  1 1 1 8 1 2

7 J 109 8 1 5 3 1238  I 1 5341 1 8 1 9 8

fiM  sT 109 139 1 4 7 8 9 1 7 6 9 4 2 6 1 2 7 2 6 1 3 3

104 124 1 0 7 8 4 1 3 3 4 6 1 6 8 9 8 1 6 9 5 3

* 81 * 8 1 2 5 * 1 1 2 4 3

. 4 7 2 6 3 3 5 2 5 1 6 69  5 70 9 2 8 1 0
1

9 9 3 5 7

1 9 7 2  S?t 5 ? R T  *f 
1 9 8 2  if

< M H fa d  s r fM fR t 
161 2 3 6 0 1

*  1 9 7 2  i f

T p m x P T  i r w  srfkr:ar 

if ^  vjm «rr
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7 9 8 1 . «f) T W W T  * m a v  : 

cf!TT fo'STT ^  f'TT ^ ^ 1

f a  :

( f )  w s  & f a  * R ^ R

^ xjIH’I 'Jlrte1 l<fl <! ul<~13" 9T9"
5WT f l iH |fa +  ^ R R  fanT  t  ;

( s r )  %?, 5tV cfc?nraY s fk T  

^ t t  |  ;

( t t )  ^  ^ T R  ?fR  

^ n j x  3r ^TT S R R  I  ?

f w T  ?rV^ ?f«iT
^ t u t  v h m rq f  3  *ja t ( s f w f a

jftefT U f a )  : ( * )  % I 1! ) .  # f

3 F R R t JRRT^T % S W  ^ R R

WK 1 9 7  3 Jr ^ T T ^ R  f a ^  «T I 

fli*2>fd+‘ 3R R  % ^ i n m i  ^r «nhr 

g p n m t  t r r t ^ t  % t o  ^  1 9 8  2-

1 9 8 4  % f ^  tT̂ 7 tn t$R l°h  f a f a t R  

cn4 ^*T 'R  11 ’TT#, 1 9 8 2  f ^ T O T

fa?r ^  + i4 ^ h  ^ t  | -

f tre n  ^ fR  f t s u ,  ^ t  * f tr

5pT ?RTR T̂TET’T, *41* ^ ,

# ? r  ^ t t  ? n fa  % t  y ^ f h r  

% w m *  ^  ^ s t t  % sffcr mk*mPw» 

sf^ETT * fR  ^  ^ s r  I
f c r s f r  ^ 7  f t+ f a d  *R%

srR ^ ff ^ 5^  firarr 
crar 3R r ^ a p r  fl^ rc rr % y t r h

c

5RPff, I w r f t ^ f ,  f trc fa r, ^ T c i w f ,  

q ^ f a f  ? n fa  % STKFT 5TTR S R C T  

•A ^i^ ^  I s t i^  ^ F T  W) i. 'J1H*1-  ̂

% *fa?FT cT?rr M +  Î IH 

^RTjt ^ P f  '’110  <.<a*} 3Ft 1̂T oTR^'TT 

^  ^  |  I W %  % W ,  f « n ^  M w r ,  

s r f a r o  ^ f f ,  sRwfazff 

% fa fa tp r , 'm r z  % s p f c  «M«ii<i)

W TTJq- « > t f t  ^  f a w f  cPTT * p f r  

^ F T ^ R t  T R R T ^ T  S T R r f f a  ^ V f r f d  

%  W ^ T ,  W T R ^ T

f a ^ * T  ^ T R t f i  t  # T  5 T R l f t  T R R T 5 IT

5 R T  w r  ^  m r v<z jw t  ^  f a ^ f f  

^  q x ^  q r  f ^ r %  f t  s q ^ r r  |  i

^ p rv q -  ^r, ^ f r i f r  ?i^c ^ n ? H ,  

ynO r<+ fa ^ rr  r ftx  # r

5pV

s iR w r  |  i

^  ^ i ^ f d +  f a f ? m  + i 4 ^ h  i f

*T %^Ff ^ ? r f  ? P m f  ^

? n f t  f a f j r w i  ^ rrrr
spt « ^ c j^ i  i r f  ^ f h r

%  ^  e ^ m  ifft yi i Pm h  f a t r r  w t  

|  I J M f d R + i ,  ^ T T O T  cf^T

^  ^  'jTwfa ^<>1̂

W P T  %^RT ^  % q- |

>irRR ^a*r?% ii; f(H^ s ' ;

7 9 8 2 .  fr .^  : WT

^ T  ^  ^cTPT f^ T T  ^ f  f a  :

( ^>) ^TR rft^T %  fa r T ^ - '»iet*fi»i^
q x  ?r*rnT ? f R  w r ^  | ^  5%

^  t  ;

( ^ r )  ^  q n r f  %  • r n r  °w  1 ^  f a r ^  
^  S %  f ^  ^  ^  ; ? f R

( t t )  ^  f m i  ^ t  s j f h r  ^ i t  

|  f ^ f  s%  ^  W T  ! ^ R  Tf w r

'jfRTT ^  ?

CTf *t«T6T<< ^Tttfiif ftfirPT

h  («fr w ^ s r v r ^ )  : ( ^ )  %

( » r ) .  W  %  ^ s r t  ^ t

t  s f t T  5FHRT q^? T T T  ^  ? t
^mnfV I
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( ^ )  STRRT m  ^  pKMdK

szrfw^ff % w t  ^FT^Tfr ^  *rf

t  ?

3 T  *«fl (*rl * f f e n ^ r ^ )  ( t )  ^  

fair ijir q^cpjff «pt ^frft/s s iS R i fl %

flr+i’̂ n if

H#RT STITT 1 98 0 if 5 ,2 3 2  cPTT 1981 if 

5 ,2 6 2  ^rfapfr Hk «w k  fa*n *m  

*IT I ^ f  1 9 8 0  ^  2 7 . 38 ?TF¥ 
cPTT 1981 33 .  67 "TO W f Ĵ *T TT
^ t t t t  *ptt t t f t  5rrr*re fa r r  w r  m  i

(w )  WT s m r  fiR W K  ftpT 1T7 

if *T, 1 9 8 0  if 6 5 3  ^ P h ^ t

^T cPTT 1981 if 5 03 «*lRd*fT ^7 TTTT 

5|TFTT iiqT «TT 1 5HT STfaPTT %

•fl'w w*ff if *j^?if t | |  t o  f^ n % r

v r t m f  ^rr T f t  |  i j

fa*lf*Tcf v  g * * fa  3? f e *

S T ^ W  *>Tf W rH T *fl

tfto-TT

7 9  8  5. «fi fa'JW  fcitf : WX ftf<JT(

*r?rt ^  f)<rr ^  f a  :

( ^ )  w ^ s t t  ^  farrfacr 

-h ncft % 5 *7 ^ 7  % uPdci^i 

'%^f *Ft r^ m T  % fm, P̂T 1 9 7 7 - 7 8  

if  it^t ifrsRTT ^ t r  «ft fw %  

YTrvPTcT farrfcr=r h i ̂ Ti d *1 %

m f e  % fercT stt^ ttt /s th  &z-

^g- *ffr sjroRrrfrRT r-* ^ r  -  

5HRT % f w  : « f* * ?  W ^ f f  *rf 

9 0  sr% W  ferfcT ^T M T  f t  *lf I  ;

(sr) *rfr ^  eft sr^ r ir 

^  ^ r  *r |  ^ f

d.’-Tt gTTJ f^TTjf^rf H f a w t t  

3^7% yif^rT  i |W l % ^TT /

% ? fk  o E n w f^ r ^  s f w 1! %  

w  fair m  |  t f k  %

^rn tftx ^  ^TT I  ; .

(^T) *T T  TT^RrTT trM ^ t d  

T O ^ f f  ^T f t  JTT ^  ?ftT irf^,

57f t  rft trir ff^TS f̂f ^ t  % frlT

f a r  if c^ft ^ N T^ ^ d i

I  ?

fw^Tt H <yfn 3»Tf HATMf ^ ? r » l  

*T5TWiff ^ T  trsft (sr) *Jv T O - ) : 

( t )  ift  ?r 1

(^?) ^T ’TFT, d'l^il HdI,

^T FTPT fati ^ 7  if

? r ^ n  f t  ^rfr ^ t  ^ r t  it ^

r ^ < u ,  # 5 ^ 7  t  I

( i t ) s t w h t t t  ? ^ s ~ ? T fr ?r t o t  

5TRT ^  % f a q  W  ^

|  I T O 'J f  ^ t  VTTcfW #PTT cf3n +  W  

55r%f^m, 1860  ( i 8 6 0  ^ t  flftr-

f w r  if 2 1 ) % * M * r d  r^r T ^ tfc r  

5Frp=rr ^ t t  ^rrf^rr f a ^ H  ^rnj 

f a m  % YPxPTcT T f a ^ i  ?TTt-

'Hplt̂  <yfd ZTT <+»ĉ jTaT

^ r  if  f S R T  ^ r

^ m t  m ^ i f t  # r - e w r f r  # tt

TrfftT |
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w r p t r  f ^ r  ^ r f  t  t̂^ t w t  f t  

i f

1 f^FRr h i^ 'h I, f ^ n -  ^ rrrW

2 ST^T Trf^TT 1 1 5 " w t"

lt>, f a ^ r f  TPTT, eMT1' i y

3 *T5 f a w r g - *rfa% , ^ H 4,<

4 5TRW TTf^TT fsT^T ^TT 3 ^ ? , ?rf^TT *■) P 'i-i I

5 H cftzv  iW R T  HT«PT, 

fspTT- -5*ftT5^ |'«W

6 TFT TT3^T( sraW  f ^ W K  SHTFT

7 * n n r  ^ o q T o fw s T  ^fT?T

4 i^ |U | ufH fa H T O

8 HrT'TT, f t j - s ,  f r o r  t t r ,  v re m ;

9 f^FpT  rfjf%5PT *fl*lT^<0F 5 8 , T T ^ T -  

^  f^ r f^ T , JTT^TH, — 3

1 0  ^ T a> r^ T  g w ,  ¥T • *m < +

^ f f T ,  f e c rw m , W - l

1 1 % ?R iK ^SfH  tW H T 3

1 2  ^ R T fW r t f k l f S t ,  2 4 IT,

<l'j|l'5fr 4,<h, ?)<sm *

1 3  v n x f k  Trf^m" s r t w r

fT^qpT, ^ ra V S T ^  HMI+HHK,

O TT3;

14  OTTT f̂ TSTT ST̂ T, ®RT, ®TTT

f^FTT-iW^l'M't

19 7 7 - 7 8

1 9 7 7 - 7 8  1 9 7 8 - 7 9

1 9 7 8 - 7 9  

1 9 7 8 - 7 9

1 9 7 8 - 7 9

1 9 7 8 - 7 9  

1 9 7 8 - 7 9

19 7 8 - 7 9  

1 9 7 8 - 7 9

1 9 8 0 - 8 1

STTW FI 1 9 8 0 - 8 1

1 9 8 1 - 8 2

1 9 8 1 - 8 2

1 9 8 1 - 8 2
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fa F p M f Sf'T ?TBTl’T f>l

v f r x z  %

7 98 6. ftiT l :

jw r i f t '  q fv g r*  «e?vT«i

^  a^TR V-TT % :

( ^ )  w r  m rr fh r  f a f e r r  * i h « b r  

q P w  ^ r m T  1971 *r ^rf «ft>

?ftT ^TT W  ^  ^

1 9 7  6 cT̂ T 3TF% ^Tf^T n .  W t  ^

^rfr w  | ,  s r f t

( ^ )  ^ t, tft ^ r t j t

|  sftT 3*1% =^TR rR: ^TTir ^TPT 

^T f^TTT |  ?

Tftr  qrfrwK *prr

(*fi S f j  TTKTR^-) :

( ^ )  aft ?r^f 1

( ^ )  ^  m  ^  'z& n  1

Introduction of B.S.I.

SH R I A. K . ROY : W ill th e  M in ister 

of RA ILW A Y S be p leased  to  s ta te :

(a) w h e th e r it is a fact th a t  D STE, 

S. E, R ailw ay , A d ra  h a s in tro d u ced  a 
new  B lock S ignalling  Inspection  
sch em e  o v er his D iv ision ; if  so, facts 

in  d e ta ils ;

(b) w hether it is a fac t th a f  in 

th a t  schem e he has posted  some 
A ss is tan t S ignalling  in sp ec to rs  and  A s-
s is ta n t B lock In sp ec to r w ithou t p ro -

p e r  tra in in g  e sse n tia l fo r  s a ie ty  s ig n a l 

gears ; and

(c) if  so, fac ts  in  d e ta ils  and  th e  
reasons th e re o f ?

T H E  D EPU TY  M IN ISTER  IN  T H E  
M INSTRY O F RA ILW A Y S AND 
D E PA R T M E N T  O F PA R LIA M EN TA R Y  

A FF A IR S  (SH R I M A L L IK A R JU N ):

(a) O n th e  S o u th  E a s te rn  R ailw ay  in  

th e  p as t th e re  w ^ re  posts o f  M. I. S. 
and  M. I. B. in  S & T  D ep a rtm en t,

i. e., M ain ten an ce  In specto r, S ig n a ls  
and  M ain ten an ce  In specto r, B lock. 
T h ey  w ere  h an d lin g  sep a ra te ly  th e  
w ork of in s ta lla tio n  and  m a in te n a n c e  
of m ech an ica l s ignalling  eq u ip m en t and 

e le c tr ic a l/b lo c k  signalling  equ ip-
a

m ent respectively . B ased on th e  ins-

tru c tio n s  issued  b y  th e  R a ilw ay  B oard  
th a t th e  s ig n a llin g  In sp ec to r should  be 

u tilised  fo r th e  in s ta lla tio n  and  th e  

m a in ten a n ce  of bo th  m ech an ica l and  
e lec trica l s ig n a llin g  equ ip m en ts , th e  

South E aste rn  R ailw ay  has  in troduced  
th e  B. S, I. schem e in a ll th e  D ivisions 

inc lud ing  A dra  D ivision an d  th e  
schem e aim s a t d u a l tra in in g  of all 

th e  signalling  in spec to rs  to  en ab le  

them  to  h an d le  th e  in s ta lla tio n  and  
m a in ten a n ce  o f b o th  m ech an ica l and  
e le c tr ic a l/b lo c k  signalling  eq u ip -

m en ts. B a rr in g  a few  inspecto rs, th e  

e n tire  cad re  of signal in specto rs  h a s  
been  covered  by  th is  tra in in g  schem e. 

T h ese  few  in sp ec to rs  w ho do no t h ave  

th e  req u is ite  d u a l tra in in g  a re  a t 
p re sen t n o t allow ed to  h a n d le  th e  
e q u ip m e n t fo r w hich  th e y  h av e  no t 

rece ived  th e  req u is ite  d u a l tra in in g .

<b) No.

(c) D oes no  arise .
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F ay  Scale o f L ife G uards and C leaners 
f  o f Sw im m ing Pool o f I.I.T. D elhi

7988. S H R I T H A Z H A I M. K A RU N A -

* N IT H I: W ill th e  M in is te r  o f ED U CA-

TIO N  be p leased  to  s ta te :

(a )  w h a t is th e  scale  of pay  r e -

com m ended  by  IU rd  p a y  C om m ission 
fo r th e  post o f life  g u a rd s  and  c lea -
n e rs  of sw im m ing  pool of I.I.T . 1,'elhi;

(b ) is it a fac t th a t  th e  life  g u a rd s  

and  th e  c lean e rs  o t sw im m ing  pool of 
I IT  D elhi a re  paid  sa la ry  accord ing  
to  th e  IU rd  P a y  C om m ission’s recom-

 ̂ m en d a tio n  w.e f. M arch, 1973;

(c ) w h a t is  th e  pay  th a t is being 

paid  lo  th e  life g u a rd s  and  th e  c lea-
n e rs  of th e  sw im m ing  pool, I.I.T . M ad-

ras ; and

(d ) if th e  life g u a rd s  and  th e  c lea-
n e rs  o f M ad ras  I IT  a re  no t pa id  as 

p e r ih e  reco m m en d atio n s  of th e  IU rd  
P ay  C om m ission , w h a t is th e  reasons 

for th e  sam e and w hen th is  d isc rim i-

n a tion  w ill be se ttled ?

T H E  M IN IST E R  O F STA TE IN TH E 
> M IN IST R IE S  O F ED U CA TIO N  ND 

CU LTU RE A ND  SO C IA L W ELFA R E 
(SH R IM A T I S H E IL A  K A U L ): (a ) to
(d ), T h e re  a re  no san c tio n ed  oosts of 

lire g u a rd s  o r  c lean e rs  in IIT  D elhi 

o r M adras. H ow ever, a t I IT  M adras , 

the life  g u a rd s /c le a n e rs  a re  daily  
w age w o rk e rs  em ployed by th e  Twini- 
n iing C lub  of th e  In s ti tu te  and  paid

* * 
out o f lh e  e a rn in g s  of th e  C lub, S ince 
they a re  n o t em ployees of th e  in s ti-
tu te , th e re  is  no p ro p o sa l to  lay  dow n 
a u n ifo rm  scale  of pay.

R ise in  Fares o f  C oastal P assenger  
Service B etw een  Bom bay to  Panai

7989. PR O F. M ADHU D AN D A - 

V A T E : W ill be  M in is te r of S H IP -
P IN G  AND T R A N SPO R T be p leased
lo s ta te :

(a) w h e th e r i t  is asked  th a t  recen -
tly  th e  fa re s  fo r th e  co as ta l p assen g er 
sh ip p in g  serv ices  on th e  K o n k an  C oast 

from  B om bay  to  F a iia ji  in  G oa have 

been  in c re ased ;

<b) if so, w h a t is th e  a c tu a l fa re -  
rise ;

<c) w h e th e r  in  v iew  of th e  la te s t 

fa re -r is e  of S ta te  T ra n s p o r t  buses. a 
consid erab le  p a r t  of th e  S ta te  T ra n s -
p o rt p assen g er traffic  w as d iv e rted  to  

th e  co ast p assen g e r sh ip p in g  serv ices; 

and

(d ) if so, w h e th e r  th is  ad d itio n a l 
traffic  lifted  by  C oasta l S h ipp ing  is  
lik e ly  to  su ffer b ecause  o f rece n t rise  

in th e  fa re s  of co as ta l p a ssen g e r sh ip -
p ing  serv ices on th e  K o n k an  C oast?

T H E  M IN ISTE R  O F S H IP P IN G  
A ND  T R A N SPO R T (SH R I VEEREN-
DRA P A T IL ): (a> Yes, Sir.

(b ) T h e  fa re s  on th e  K onkan  se r-
vice h ave  been rev ised  as ind ica ted  in 
th e  en rlo sed  s ta tem en t.

(c) and  (d) T h e re  has  been  som e 

in c re a se  in th e  p assen g e r traffic on 
K o n k an  serv ice  d u rin g  th e  la s t th re e  

m onths. As th e  rev ised  fa re s  of 

deck  c lass on  K o n k an  serv ice  a re  s till 
m uch  lo w er th a n  th e  S ta te  T ra n sp o rt 
bus fa res , it is  expec ted  th a t  th e  in -

crease  in  K o n k an  serv ice  fa re s  v ould 
no t reduce  th e  traffic by sea.
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C oncession to disabled students

7990. SH R I A R JU N  S E T H I; W ill 

th e  M in is te r  of E D U C A T IO N  be 

p le ase d  to  s ta te :

(a )  w h a t a re  th e  ca teg o ries  G o v ern -

m e n t have  selected  fo r th e  d isab led  
s tu d e n ts  p a r tic u la r ly  read in g  in  th e  
P r im a ry  Schools, in  th e  G o v ern m en t 

Schools as w ell as in th e  G overn -
m e n t aided  Schools, so fa r  th e  q u es-
tio n  o f  concession  is concerned ; and

(b ) w h a t a re  th e  d e ta ils  regard ing  

th e  concessions being  given to  th e  

s tu d e n ts  and  since w h en 0

T H E  D EPU TY  M IN ISTER  IN  TH E 
M IN IST R IE S  OF EDU CA TIO N  AND 

CU LTU RE AND SO C IA L  W ELFA RE 
(SH R I P. K. T H U N G O N ): (a ) . T here 
a re  tw o Schem es w ith  th e  G overn -
m en t of In d ia  u n d e r w hich  conces-
sions a re  av a ilab le  to d isab led  s tu -
den ts. T hese  schem es are:

(1) S ch o la rsh ip  fo r th e  D isabled  

P e rso n s  and

( 2 ) Schem e of In te g ra te d  E duca-
tion  o f D isab led  C h ild ren . U nder 

th e  C en tra l G o vernm en t S chem e of 
S ch o la rsh ip s  fo r th e  D isab led  P e r -
sons, th e  fo llow ing  ca teg o ries  of 
d isab led  s tu d en ts  from  C lass IX  on-
w ard s  a re  e lig ib le  to  get scho lar 

ships:

(a) T he B lind

(b) T h e  D eaf

(c) T he O rth o p ad ica lly  H an -

d icapped

(d) P e rso n s  w ith  m u ltip le  h a n -

d icaps

Oe) M ehtaU y R e ta rd ed

449 Written Answers CHAITRA 28,

(f) C e reb ra l P a lsy

(g) A ny o th e r d isab ility , no t 

covered  u n d e r th e  above m en tion  

ed ca tego ries; w hich  is ce rtif ied  
by  th e  R eg istered  M edical P ra c t i -

tio n e r to have th e  effect on p e r -
m a n en tly  red u c in g  co n sid erab ly  

such  p e rso n s’ cap ac ity  fo r n o r-
m al w ork  o r engag ing  in  ^ a ia lu l 
em ploym ent. S ch o la rsh ip s  from  

C lass I to  V III a re  g iven u n d e r 
the  Schem es of th e  S ta te  G ov-
e rn m en ts .

(3) U n d er th e  S chem e of In te -
g ra te d  E ducation , th e  fo llow ing  ca-

tegories of d isab led  s tu d e n ts  a re  

e lig ib le  to get concessions from  
C lass I to  S eco n d ary  level:

(i) T he B lind and  the P a rtia lly  

sigh ted .

(ii) T he d eaf and  th e  p a rtia llv  

hearing ,

(Lii) T he O .th o p aed ica lly  h a n -

d icapped  and N euro log icaily  h a n -
d icapped .

(iv) C hild ren  w ith  n u itip le  

hand icaps.

(b ) A s ta te m e n t is la id  on thf» 

T ab le  of th e  House.

Statem ent

(1) The C e n tra l S chem e of S ch o la r-

sh ips w as s ta r te d  in  1955. As p e r th e  

p re -rev ised  schem e, th e  b lind , th e  
d eaf and  th e  O rth o p aed ica lly  h an d i-
capped  s tu d e n ts  s tu d y in g  from  CTass 
IX  u p to  th e  p re-deg ree  o r  eq u iv a ien r 
e x am in a tio n , w ere en titled  to  the  

ra te s  of sch o la rsh ip s  as und er:

1904 {SAKA)  Written Answers 450
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S ta te m e n t

R ates o f  Scholarship

T y p e  o f  Course Si age  R a te  p .m . R e a d e r ’s P ro sth elic/T ran sp o ri
a llo w an ce  a llo w an ce  lo  O rth o - 
for b lin d  p a e d ic a lly  h an d icap - 
u ;ily  p.m . ped o n ly

D a y  H osteller
S ch olar

R s. R s. R s. R s.

F o r  B lin d , D e a f an d  O rth o p a e d ica lly  
h a n d ic a p p e d  A cad em ic . . .

(a) N in th  C lass to Pre-degree or eq n ival -
m t  exam in atio n  . . .  40 60 30 23 15

U n d er the revised (w ith  effect from 1-4*1983) schem e, scholarships a v ila b le  to the d isab led  
students, a t the sch ool-level, are as fo llo w s;—

R  f< s o f S ch olarsh ip s

T y p e  o f Course R;Hr per R a te  for R eaders
1110111h fur m onth fur a llo w a n ce  
d a y s c h o l-  hostellers fur b lin d  
ars o n ly  pi-r

m onth

R -. R s. R s.

C lass I X ,  X  an d  XT . . . . . . .  On 1 00 50

In  ad d itio n  to th e  scho larsh ip , th e  
o r th o p ae d ica lly  h an d icap p ed  s tu d en ts  
w ill also  be e lig ib le  fo r m a in ten an ce  
o f  p ro s th e tic /o r th o tic  aids a t th e  ra ty  
o f Rs 2 5 /- p.m. and  th e  tra n s p o r t  
a llow ance a t th e  ra te  of R s 50 /- p.m. 
irre sp e c tiv e  o f th e  c iass and  course 
s u b je c t to  c e r ta in  co n d itio n s  u n d e r  
c lau se  5 of th e  ru les .

(2) The S chem e of In te g ra te d  E du-
ca tio n  is in  fo rce  since  1974-75 and  
th e  fo llow ing concessions w ere  av a il-
ab le  to  th e  s tu d e n ts  u n d e r  th is  
schem e:

(a )  E qu ipm en t allow ance of R s 
500/- p e r  child.

(b ) B ooks and  S ta tio n e ry  allow -
an ce  of Rs 150/- p e r y ear.

(c) T ra n sp o rt a llow ance of Rs 
25 p.m . fo r  10 m o n th s  in  a year.

(d) R eaders  allow ance a t th e  
r a te  of Rs 30 p.m. fo r  b lind  ch ild ren .

(3) U n d er th e  rev ised  schem e (W ith  
effect fro m  1-4-1982) concessions av -
a ilab le  to  d isab led  s tu d en ts  a re  as 
follow s:

(1) E q u ip m en t a llow ance of Rs 
800/- to  be  paid  over 5 y e a rs  per 
ch ild .

(2) B ooks and  s ta tio n e ry  allow -
an ce  o f Rs 400 /- p e r  ch ild  per y ear.

(3) T ra n sp o rt allow ance a t Rs. 5 0 /-
p.m .

(4) R e a d e r’s a llow ance a t th e  
r a te  o f R s 50 /- p.m. fo r  b lind  ch il-
d ren .

(5) E sco rt a llow ance of Rs 75/* 
p.m . h an d icap p ed  ch ild re n  w ith  
lo w er e x tre m e ty  d isab ility .
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(6) C ost o f  b o a rd  and  lodg ing  fo r 
ch ild ren  in  h o ste ls  w hose p a re n t’s 
incom e is  less th a n  R s 750/ -  p m.

Shortage of Isobenzacyl

7991. SH R I A R JU N  SE T H I: W ill
th e  M in is te r  of H E A L T H  AND F A -
M ILY  W E L FA R E  be p leased  to  s ta te :

(a ) w h e th e r  som e com p la in ts  h av e  
been  rece ived  by  th e  G o v ern m en t re -
g a rd in g  th e  sh o rtag e  o f ISO BEN ZA - 
C Y L  a d ru g  e s se n tia l fo r tr e a tm e n t 
o f  T u b ercu lo sis ;

(b ) if so, w h e th e r  th is  d ru g  is also 
n o t av a ilab le  in  th e  G o v ern m en t 
D isp en sa rie s ; and

(c) if so, w h a t a rra n g e m e n ts  h a v e  
b een  m ad e  by  th e  G o v ern m en t in 
th is  reg ard ?

T H E  M IN IST E R  O F  H E A L T H  AND 
FA M IL Y  W EL FA R E (SH R I B. SH A N -
K A R A N A N D ): (a) Yes.

(b) an d  (c) ISO BEN ZA CY L is a 
b ra n d  nam e T he d ru g  consists  of 
INH and C alcium  B enzacy l P A S  and 
is no t included  in  th e  C.G.H.S. fo r-
m u la ry . T h e  an ti-T B  d ru g s  p rovided  
by  th e  G o v ern m en t D isp en saries  a re  
not in sh o rt supply .

Detection of Excess vendors at 
Allahabad Station

7992. SH R I "R. L. P . VERM A: W ill 
th e  M in is te r o f  R A ILW A Y S be p leased  
to  s ta te :

(a ) h o w  m a n y  s u rp r ise  ra id s  w ere  
o rg an ised  by th e  C om m ercia l O fficers 
in c lu d in g  th e  S en io r D iv is io n a l C om -
m e rc ia l S u p e rin te n d e n t, A lla h ab ad , 
d u rin g  th e  perio d  24 F e b ru a ry , 1981 
to  28 F e b ru a ry , 1982 m on th -w ise  se-
p a ra te ly , to  d e te c t em p lo y m en t of 
excess v en d o rs  o v e r an d  above  th e  
s tre n g th  san c tio n ed  to M /s . R ailw ay  
Cycle S ta n d  K a ra m c h a r i  S h ra m  Sam - 
v id a  S a h k a r i  S a m iti L td ., A lla h ab ad , 
re la tin g  to  M iscellaneous a rtic le s  con-
tr a c t  a t  A lla h ab ad ;

(b ) if so, w h a t ir re g u la r it ie s  w ere 
d e tec ted  to g e th e r  w ith  d e ta ils  th e reo f; 
and

Oc) w h e th e r  an y  p u n itiv e  action  
w as ta k e n  fo r  ir re g u la r it ie s  to g e th e r  
w ith  d e ta ils  th e reo f?

T H E  D EPU T Y  M IN IST E R  IN  T H E  
M IN ISTR Y  O F  R A ILW A Y S AND  D E -
PA R T M E N T  O F PA R L IA M E N T A R Y  
A F F A IR S  (SH R I M A L LIK A R JU N ) ;
(a) to  (c). S even  in sp ec tio n s  w ere  
c a rr ie d  out. T he m on th -w ise  po sitio n  
of th e  in spections , ir re g u la r it ie s  de-
tec ted  and  ac tio n  ta k e n  th e re o n  a re  
g iven  below:

M on th /Y ear N atu re ofirrcK u L iriiita  com m itted Action liken

M a y  ’8 i . . O n e im authorit scd ven d or detected  se llin g  m iscellaneous F in ed  R.s. 25/-
;irticles.

J u n e  'fit , . T w o  unauthorised  vendors d ctecled  se llin g  ch appals e lc . Findc-d R s. 40/-

J u lv  ’Ri . . T h ree  unauthorised  W ndors detected  se llin g  m iscellan - W arn in g  issued,
e o m  p.rticles.

A u g . 'fit . . T w o  unauthorised  vendors detected  se llin g  m iscellaneous F in ed  R s. 100/-
a rtic k s .

O c t .  ’ 8 1 , . F iv e  unauthorised  vendors detected  se llin g  m iscellaneous F in e d  R s. 500/-
articles.
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Month/Year  Nature ofirrcgularities committed. Action taken

Oct. *81 .  . Five  uAuthorised vendors  detected selling miscellaneous Fiv- v;nd_iers  were

articles. prosecuted.  Three

venders p .id fine  or 
Rs. 175/- cach  and 

two Were sent to jail 
in default of payment.

Nov.  ’8( .  . Unauthorised vendors detected selling  miscellaneous goods  Vendors  were  pro-

secuted ûi der Indian 
Railways Act and the 
Society fined Rs. 500/-.

Para 3961 of Indian Railway Code for 
Engineering Department

7993- SHRI R. P. DAS: Will  the 
Minister of RAILWAYS be pleased to 
state:

fa)  whether it is laid down in Para 

1951 of the Indian Railway Cod-? for 

Engineering Department  that Rail-

way quarters and other buildings not 
required for housing of railway staff 

or other railway purpose may be let 

cut to outsiders : z

(b)  whether three are applications 
liom railway  employees for allot-

ment of such railway quarters  to 
them at Khurda Road;

fc) whether Railway quarters have 

been allotted at Khurda Road to out-
siders overlooking the appeals of rail-

way employees for allotment of rail-
way quarters and also violating the 

provisions made in Para 1961 of the 

Indian Railway Code for Engineering 

Department; and

(d)  if so, when these railway quar-

ters occupied by outsiders are expect-

ed to be made available for allot-

ment to Railway employees at Khurda 

Road?

-—■ THE DEPUTY MINISTER IN THE 

MINISTRY OF RAILWAYS AND DE-

PARTMENT  OF PARLIAMENTARY 

AFF AIK S.  (SHRI MALLIKARJUN)  :

(a) Yet,

(b)  tn (d). Only about 48 per cent 

of the staff is housed and rest  are 
waiting for allotment. Question  of

there being surplus railway quarters 

and allotment of the same to lutsiclers 

does not arise.

Commission on Pam Medical Staff

7994. SHRI R. P. DAS:  Will  the

Minister of RAILWAYS be pleased to 
state:

(a) whether  any commission  on 

Para Me'dicai Staff was set up by the 

Ministry of Railwaj's; -

(b) if so, whether the commission 

has submitted its report  to Govern-
ment;

(c) if so, what are the recommen-

dations made by the commission; anti

{dj how many of the  recommen-

dations have been accepted by Gov-

ernment?

THE DEPUTY MINISTER IN THE 

MINISTRY OF RAILWAYS AND DE-
PARTMENT  OF PARLIAMENTARY 

AFFAIRS (SHRI MALLIKARJUN) :
(a) No Commission was appointed on 

Para Medical  Staff  but one man 

Sharma Commission was appointed by 

the Ministry of Railways to affect all 

round improvement  in Health Ser-

vices on Railways, including promo-

tional prospects of para-medical staff 

as well.

(b) Sharma Commission has  sub-
mitted its report in June 1976.

(c) Sharma Commission had made 

four recommendations in regard  to 
improvement  in the  para-medical
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c a d re  by w ay of e n h an c em en t o f p ay  
sca le s , etc.

(d ) O u t of fo u r reco m m en d atio n s , 
tw o  reco m m en d a tio n s  have  oeen ac-
cep ted .

C onfirm ation  of D ra f tsm e n j E s tim a to rs  
and  T rac e rs

7995. SH R I R. P. D A S: W ill th e
M in iste r of R A ILW A Y S be p leased  to  

s l a t e :

(a) how m an y  D raftsm en , E s tim a to rs  
and  T rac e rs  have  been  confirm ed so 
f a r  (zone-w ise) and how m any  h ave  

n o t b een  confirm ed;

(b) how  m an y  p e rm a n e n t p o s ts  of 
D ra ftsm en , E s tim a to rs  a n d  T ra c e rs  a re  
av a ilab le  (zone-w ise);

(c) w h a t a re  th e  c r ite r ia  fo r c re a -
tion  of p e rm a n e n t posts of D raftsm en , 
E s tim a to rs  an d  T rac e rs ; and

(d) w h e th e r  G o v ern m en t have  a 
p ro p o sa l to  c re a te  m ore  p e rm a n e n t 
p o s ts  o f D ra ftsm en , E s tim a to rs  an d  
T ra c e rs  w ith  a v iew  to  issue  confirm a-
tio n  to  th e se  ca tego ries  of staff?

T H E  D EPU TY  M IN IST E R  IN T H E  
M IN ISTR Y  O F R A ILW A Y S AND 
D E PA R T M E N T  O F PA R L IA M E N T A R Y  
A F F A IR S  (SH R I M A L L IK A R JU N ):

(a) a n d  (b> Position  as 0n 24-12-81.

Railways

D raftsm en, C en t- E astern N orth - N .E . N .F . S ou th . S .C , S .E . W estern
Estim ators ira l ern  crn
and T racers

C on firm ed  553 272 407 127 88 566 466 575 274

N o t C onfirm ed 688 374 52 63 30 144 363 292 138

Perm anent
Posts a v a ila b le  795 551 459 190 113 647 476 627 313

(c) and  (d). P a rm a n e n t posts  a re  
c re a te d  based  on w ork  load ju s tify in g  
th e ir  c rea tio n  o r conversion  of tem -
p o ra ry  p o s is in to  p e rm a n e n t ones. 
T e m p o ra ry  staff a re  co n firm ed  as  a n d  

w h en  p e rm a n en t posts a re  ava ilab le , 
s u b je c t to  th e ir  e tig ib lity  fo r  confir-
m a tio n . T his is a co n tin u o u s  process.

C y c le /sco o te r c o n tra c t a t  A lig a rh

7996. SHR I R  L. P . V ER M A ; W ill 
lh e  M in is te r of R A ILW A Y S be p leas-
ed to  s ta te :

(a,); w h e th e r  Ts& ders fo r C y c le / 
Scooter s tan d  c o n tra c t a t A lig a rh  w ere  
a d v e rtise d  by th e  D iv isional R ailw ay  

M an ag er, Wpjctbern R ailw ay , A llah ab ad  
and  la s t d a te  fo r subm ission  of T en -
d e rs  w a s  fixed fo r  23 O ctober, 1981.

(b) th e  nam e$ an d  ad d resses  of th e  
p a rtie s , w ho  p u rch ased  T en d e r F o rm s 
to g e th er w ith  d e ta ils  of p a rties , w ho

s u b m itte d  T en d e rs  an d  bow  m u ch  
am o u n t w as offered by  each  p a r ty  for 
tw o y e a rs  co n tra c t;

(c) th e  n am e  and  ad d ress  of success-
fu l te n d e re r  in  w hose fav o r th e  con-
t r a c t  has been  aw ard ed  to g e th e r w ith  

d a te  of com m encem ent of fresh  con-
tra c t;  an d

(d) if not, th e  reasons th e reo f?

T H E  D EPU TY  M IN ISTER  IN TH E 
M IN ISTRY  O f  RA ILW A Y S AND 
D EPA R TM EN T OF PA R LIA M EN TA R Y  
A FFA IR S  (SH RI M A L L IK A R JU N ): 
(a> Yes.

Iff *

A s ta te m e n t is a tta ch e d .

(c) and  (d). The c o n tra c t h as  no t 
b e ^ a  aw ard ed  as th e  te n d e r  p roceed-
ings w e re  cancelled  due to  u p w a rd  
rev is io n  of p a rk n g  ra te s . F re sh  te n -
d e rs  have  since been inv ited .
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S ta t e m e n t

N am e o f  the p a rty  w ho purchased  ths tender form rs N am e o f  the p a rty  w ho subm itted  T en dered
th e  tenders A m oun  t

1. Sh. R a j Bir S in gh  S 'o  Sh . M ih i L a i S in gh  V .
H azip u r F ateh  K h a n  M u sep u r J a la l  D istt. 
A liga rh .

2. Sh. L a i S ah a b  S in gh  S/o. Sh. M ih i L a i S in gh
V . H azip u r F a teh  K h a n a  P /O . M u srp u r 
J a la l D istt. A lig y rh .

3. S hri S ah ab  Sin gh  S/O  Shri N a k e  R a m  V .
K a m a lp u r  P .O . A d h ow , I>istt. A ligarh .

4 . S hri R a j K u m a r S h yam n agar, A lig a rh .

5. S hri Basdeo, Secretary, M /s. B h artiya  R a il
S h ram  Su m vid a Sah kari S&m iti L td . 
2/114 P an ja b i Q u a rte r , S h ya m  N ag ar, 
A ligarh .

6. S hri T .  B h ard w aj, i / u 6 ,  V ish n u p u ri,
A liga rh .

7. Shri D even dra  Sinph Shyam  N a g ar, A ligarh .

8. Shri R am esh  C h an d ra  C/O - Sh. P ya rc  L a i, 
100, M am o o  B hanja, A ligarh .

9. Shri T .P .  M ish ra , Secretary, M /s. R ly . C y c le
S ta rd  K a rm a ch a ri Shram  S am vid a
S am iti L td . 21, A hm adgarfj, A lla h a b ad .

10. Shri R akesh  K u m a r S h yam  N a g a r, A liga rh .

11. Sh^i T ik h a  R am  Sarai N a w a b , H .N o. 821,
A ligarh .

Sh. I a I S ah ab  S in gh  V il l .  H azi- R s. 32,000/- 
pnr PI latch  K h a n a  P /O  Muse- 

p u r J a la l D istt. A ligarh .

Shri S ah a b  S in gh  S/O  Shri N ake R s. 36,000*75 
R a m  S in gh  V . K a m a lp u r 
P .O . A d h ow , D istt. A lig a rh .

Shri Baadeo Secretary M/s. Rs. 48,964/-
B h artiya  R a il Shi am  Sum - 
vtida S a m iti L td . 2/114 P an -

ja b i  Q u arter, Shyam  N ag ar,
A lig a rh .

Sh. T .  Bhai d w aj, 1/116 , V ishnu- Rs. 45,245- jt*  
puri, A ligarh .

S h . D rven d ra  S in gh , S h ram  Rs. 61,999/- 
N z g a r , A liga rh .

Sh. R am esh  C h a n d ra  C /O . R s. 36,150/-
P yare  L a!, io o , M am o o  Blua- 
n ja , A liga rh .

F re ig h t M ovem ent in  1980-81 and  
1981-82

7997. SH R IM A TI JA Y A N T I PA T - 
N A IK  :

SH R I K. PR A D H A N I:

W ill th e  M in is te r of RA ILW A Y S be 

p lease^  to  s t a t e :

(a> th e  fre ig h t m ovem en t position  in  

v a rio u s  R ailw ay  Z ones of th e  co u n try  
in  1980-81 and  1981-82;

(b) w h e th e r  s tep s  have  been tak en  
to in crease  th e  m ovem ent of goods in

th e  S ou th  E as te rn  R a ilw ay  Zone;

(c) if so, th e  s teps ta k e n  in  la s t  s ix  

m o n th s  in  th e  K h u rd h a  R oad  D ivision 
of O rissa  to  e x p e d ite  th e  m o v e m e n t 

of fre ig h t; and

(d) th e  d e ta ils  thereo f?

TH E D EPU T Y  M IN IST E R  IN  T H E  

M IN ISTR Y  O F  R A ILW A Y S AND 
D EPA R TM EN T O F  PA R LIA M EN TA R Y  

A F F A IR S  (SH R I M A L L IK A R JU N ):

(a) T h e  w agon  load ing  position  on 

d iffe ren t ra ilw a y  zones d u rin g  1980-81
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and 1981-82 was as undatr:—

R a ilw a y  D a ily  A verag e  O rig in a tin g  L oad in g

* 1980-81 1981-82*

B road  M etre  B road  M etre
G a u g e G au ge G au ge G au ge

C en tra l . . . . . . . . 2436 >3 2599 . .,

E astern . . . . . 5758 6254

N orthern  . . . . 2204 537 2488 717

N orth-Eastern . . . . 6 947 30 73i

N ortheast-Frontier . . . 1 >9 475 146 91

Southern . . . . 9*9 699 1 149 772

S ou th -C en tra l . . . . 1710 561 1949 625

South-Eastern . . . . . . . * 8455 9728 • ■ •

W estern . . . . . >894 *592 '927 1623

* F igu re provisional. ‘

(b) Yes.

(c) and (d). Steps have been taken 
fo r  a ll ro u n d  im p ro v em en t on a ll th e  

Z onal R ailw ays inc lud ing  K h u rd a  R oad 
D ivision of S ou th  E as te rn  R ailw ay . 

Som e o f th e  s tep s  ta k en  a re :

(i) S eg reg a tio n  of ro lle r  b ea rin g
a n d  cen tre  bu ffer coup ler fitt-
ed  w agong from  conven tio n a l 

w agons and  fo rm ing  th e m  in to  
ex p ress  s tream ;

(ii) fo rm a tio n  of h igh  cap ac ity  and  

h ig h  speed t r a in s  called  

‘jum bo  ra k e s ’;

(Iii> end -to -end  ru n n in g  of th ro u g h  

goods tra in s ;

(iv ) fo rm a tio n  o f closed c irc u it 
rak es ;

(v) top -level m o n ito rin g  of opera -
I [

tion, etc.

Double Track between Puri and 
. . Khurda Road

7998. SH R IM A TI JA Y A N T I P A T - 
N AIK ■ W ill th e  M in is te r of R A IL -
W AYS be p leased  to s ta te :

(a) w h e th e r G overn m en t of O rissa  
h as  se n t a p ro p o sa l to  h is  M in is try  to 
p ro v id e  d o u b le  tr a c k  b e tw e e n  P u r i  
and Khurda Road of Orissa (44 
K m s ) .

(b) w h e th e r  th e  above p ro p o sa l is 
u n d e r  th e  co n sid e ra tio n  of G o v e rn -

m en t;

(c) if so, w h en  decision is expec ted  
to be ta k e n  on th e  m a tte r ; an d

(d) th e  p rogress m ade so fa r  in  im -
plementing the above proposal?

TH E D EPU TY  M IN ISTE R  IN  TH E 
M IN ISTRY  O F RA ILW A Y S A ND 
D EPA RTM EN T O F PA R LIA M EN TA RY  
A FFA IR S (SH R I M A L L IK A R JU N ):

(a ) N o p ro p o sa l h as  re c e n tly  been  
received by this Ministry from Govern-
ment o f  O rissa.

(b) to  (d). Do n o t< arise.
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Increasing Number o f Coaches in Puri 
and Shri JvanqUi Express Trains

7999. SH R I C H IN TA M A N I JE N A : 
W ill th e  M in is te r ' of RA i^W A,Y S be 
p leased  to  s ta ts :

(a) whether it is a fact ftiat Pur.' 
an d  S ri J a g n a th  E x p re ss  T ra in s  in 
S. E. R ailw ay  a re  v ery  popu la r;

(b ) if so, w h e th e r i t  is a fac t th a t  
n u m b e rs  of coaches in bo th  these  
tra in s  h ave  been  decreased ;

(c) if so, the reasons the reo f and 
action  ta k en  by G overnm en t to in -
c rease  the  n u m b er of coaches in these  
tra in s  to  ca te r the need of th e  in te r -
n a tio n a l to u r is ts and  coun try side  pas-
sengers  and  th e  d a te  by w hich  th is  
p roposal will be im plem ented ;

(d) w h e th e r  it is a fac t th a t the  
F irs t  class coaches used in  b o th  these 
t r a in s a re  of old days;

(e) if so, th e  action  ta k en  by G ov-
e rn m e n t to  a tta ch  n e w  first c lass 
coackes and  tb e  tim e by w hich  th is  
rep la cem e n t' w ill ta k e  p lace; in d

(f) w h e th e r  th e re  is any  proposal to  
a tta c h  m ore  A /C  2 t ie r  sleeper coaches 
in  these  tw o tra in s  to  m eet th e  de-
m a n d  of m ore  F irs t class passengers?

TH E DEPUTY  M IN ISTER  IN TH E 
M INISTRY  OF RA ILW A Y S AND 
D E PA R T M E N T  O F P A R L IA M E N -
T A R Y  A F F A IR S  (S H R I M A L L I-
K A R JU N ): (a )  Yes.

(b ) and  (c). P r io r  to  th e  in troduction  
of S ri J a g a n a th  E x p ress  in  1976i Puri,- 
H ow rah  E x p ress w as ru n n in g  w ith  18 
coaches h au led  by  tw o  s te a m  locom o-

tives.. A fte r in troduction  of S ri Ja g a -
n a th  E xpress, th e  n u m b e r of coaches ■ “* ’ « - »> - - » 
on th e  rou te  in  fac t inc reased  by 8 
coaches as b o th  th e  tra in s  ca rried  13 
coachps ea^h  w h ich  is, th e  ma?fimupni 
h ay lio $  capacity  of single steam  lpcp- 
m otive.

(d) No.

(e) D oes not a rise .

(f> N ot a t p resen t. ‘

Proposal for a Port berth a t Paradip

8000. SH R I C H IN TA M A N I JE N A : 
W ill th e  M in iste r of S H IP P IN G  & 
TR A N SPO R T be p lease^  to  s ta t e ;

(a) w h e th e r  i t  is fac t th a t  G overn -
m e n t o f In d ia  a re  m ak in g  im p o rts  olf 
coal th ro u g h  P a ra d ip  P o rt to  m ee t th e  
req u ire m en ts  of n e ig h b o u rin g  s tee l 
p la n ts ;

(b) if so, w h e th e r  th e  ex p o rts  and, 
im p o rts  of coal will be m ore econom i-
cal a f te r  h av ing  a coal b e rth  a t P a ra -  
d ip ;

(c) if so, w h e th e r  h is  M inistry, h as  
m ade an e s tim a te  of th is  coal b e r th  
fo r  Rs. 30 crores;

(d> w h e th e r h is M in istry  sen t
th is p roposal t 0 th e  M in is try  of s tee l 
an d  M ines fo r th e ir  co nsidera tion  fo r  
som e tim e p ast;

(e) if  so, the d e c i^ i^  of th e  steel 
M in istry  in  tty s  reg ard ; anfl

(f) w h a t ac tion  h is M in is try  has 
ta k en  to  obtain, the d&pi^ian of 
th e  steel M inistry?

T t^E  M IN ISTER  OJF S H IP P IN G  
A ND  TR A N SPO R T (SH RI VEEREN-
DRA P A T IL ) : (a) Yes.

(b) A  specia lise^  c oe Î b e r th  can  be 
econom ical su b jec t to  v a rio u s  <ondi- 
tio n s  sy£b as q u an tu m  of traJJRc, firm  
com m itm en t and th e  in v estm en ts  th a t  
a re  needed .

(c) to ( f ; .  In  connection  w ith  th e  
es tab lish m en t of a s tee l p la n t is  the  
reg ion , assessm en t o f the. pog$ fac ilities  
w ere  te n ta tiv e ly  m ade. B u t a fm al 
vieyf is y e t to  be, tqken . Aa  that f lo t a -
tion  period  fo r th e  p o rt fac ilitie s  is 
less th a n  th e  tim e ta k en  fo r th e  con-
s tru c tio n  of th e  steel p la ^ t, i& qu^ed  
p o rt fac ilitie s  can be  estab lish ed  to  
m a tch  th e  needs of th e  s tee l p lan t.
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Oil terminal at Paradip Port

90Q1. S.H£I C flJN TA M A N I J p N A : 
"WUl th e  M in is te r o f S H IP P IN G  & 
T R A N SPO R T  be p leased  to  S ta te .

(a) w h e th e r  it  is a fa c t th a t  the  
H in d u s ta n  P e tro le u m  C orp o ra tio n  has 
a g re e d  to  locate  th e ir  O il T e rm in a l a t
p#ra< lip  P o r t  Q ri$ s^ ;

(b) if  so, w h e th e r th e  p o r t a u th o rity  
h av e  re fe r re d  te n ta tiv e  s ite s  to  C.W & 
P .R .S . P u n e  for con d u c tin g  m odel 
s tu d ie s  fo r fin a lisa tion  of s ite  fo r loca-

tio n  of Oil T erm in a l;

(cV if so, tjie  d a te  w h e n  it  w as sen t 
by  P a ra d ip  P o rt au th o rity  and  action  
ta k e n  b y  th e  C en tre  to  ex p ed ite  th e  
fin a lisa tipn  of th e  s ite ; an d

(d) th e  ex pec ted  tim e by  w h ich  th e  
s ite  w ill be finalised?

T H E  M IN IST E R  O F S H IP P IN G  
AND T R A N SPO R T (SH R I V EEREN -
DRA P T IL ) : (a) T he  H in d u s tan  P et- 
Toleum  C o rp o ra tio n  L im ited  h ad  sub-
m itte d  a  S tudy  R eport on P a ra d ip  O il 
T e rm in a l in N ovem beri 1981 to  the  
D e p a r tm e n t of P e tro le u m .

(b )  to  (d ) .  T he oil p ro d u c ts  to be 
h a n d le d  a t P a ra d ip  a re  e s tim a ted  only 
a t  ab o u t 2.5 la k h  to n n e s fry 1985-86. 
T o  h an d le  th is  q u a n tity  a se p a ra te  oil 
je tty  is no t req u ire d . I t  w ill be possi-
b le to  h an d le  th is  traffic a t  th e  e x is t-
ing  b e rth s . H ence no m odel s tud ies  
a r e  needed.

Compulsory Subject “Socially Useful 
Productive w ork” in  th e  Schools

8002. SH R I CH IN TA M A N I JE N A : 
"Will th e  M in iste r of EDUCATION be 
p leased  lo s ta te ;

(a) w h e th e r  it is a fac t th a t  Socially 
U se fu l P ro d u c tiv e  W ork su b jec t is 
com pulso ry  in  classes IX , X, X I an d  
X II  in  a ll th e  schools of D elhi;

(b) w h e th e r  it is also  a fac t th a t 
m ost of th e  aided  schools h a v e n o t 
p rovided  periods in th e  tim e-tab le  

fo r th is;

(c) w h e th e r  i t  is a lso  a fac t th a t  
m ost of a ided  schools h av e  no t q u a li-
f ie r  te a c h e r ,  fo r th is  su b jec t;

(d> w h e th e r it is a lso  a fac t th a t  
in s tru c tio n s  fo r m a rk in g  of g r a t i s  fo r
S.U.P.W . su b je c t to  th e  s tu d e n ts  of 

c lass X j X II a re  g iven  by the P rin c i-
p a ls  qf schools; and

(e) w h e th e r  it is p roposed  to  ta k e  
e x am in a tio n  of th is  su b jec ts  like  o th e r 
su b jec t by the  C en tra l B oard  of Secon-
d a ry  Ed R a t io n  to  avoid  ir re g u la r ity  
in  m a rk in g  of g rad es  in S.U.P.W .?

T H E  p E P U T Y  M IN ISTE R  IN TfEE 
M IN IST R IE S  O F ED U C A TIO N  AND 
C U LTU R E AND  SO C IA L W EL FA R E 
(SH RI P. K. T H U N G O N ): (a) Yes, Sdr.

(b> and  (c ). No, Sir.

(d) A ssessm ent is m ade  an d  g rad es  
a re  aw ard ed  fo r S ocia lly  U se fu l P ro -
d uctive  W ork  to  s tu d e n ts  of classes X  
and  X II as p e r  th e  g u id e lin es  issued  
by th e  C e n tra l B oard  of S econdary  
E ducation  to  w hich these  schools a re  
affiliated.

(e) No, S ir. Socially  U sefu l P ro -
ductive  W ork w ill con tinue  to  be 
assessed in te rn a lly  and th e  re su lts  of 
such in te rn a l assessm en t sh a ll be ex -
pressed in te rm s of g rades  p resc rib ed  
oy th e  B oard.

A lleged su rrendering : of Sanctioned
B u d g et by M edical S to re  D epot 

O rg a n isa tio n

8003. SH R I K. A. SW A M I: W ill the  
M in iste r of H EA LTH  AND FA M ILY  
W ELFARE be p leased  to s t a t e :

(a) w h e th e r  it is a fact th a t the  
M edical S to re  D epot O rgan isa tion , in -
clud ing  M adras D epot are  su rre n d e r-
in g  th e  a m o u n t san c tio n ed  fo r  th e  
p u rch ase  and  stock  of th e  d ru g s  an d  
In s tru m e n ts  e t c , if so. th e  reaso n s  
th e re fo r ;

(b) D epot-w ise and  y ear-w ise  d e ta ils  
fo r th e  y e a rs 1979-80, 1980-81 and  
1981-82 of am oun t of b u d g e t san c-
tioned , sales m ade, am o u n t su rre n d e r-
ed and  profit Qgmed; and
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(c) w h e th e r  on accoun t of th e  T am il 
N adu G overnm en t no t d raw in g  th e ir  
req u ire m en ts , p a r tic u la r ly  from  

M ad ras  D epo t h a s re su lted  in  su rre n -
d e r in g  th e  b u dget sanctioned ; an d  if  

so, w h a t is  th e  rem e d ia l action  th e  
C e n tra l G o v ern m en t h av e  ta k e n /p r o -

pose lo  tak e  to  over com e th e  b a rr ie r?

TH E M IN ISTE R  O F H EA LTH  A ND 

FA M ILY  W EL FA R E (SH RI B. 
S H A N K A R A N A N D ); (a )  and  (b ).A  

depo t-w ise  and  year-w ise  s ta tem en t 
show ing th e  am oun t of budget san c-

tioned , am o u n t su rren d e red  and  sa les  
d u rin g  th e  y e a rs 1979-80, 1980-81 and

1981-82 is attached.. F u ll  u ti lis a tio n  o f 

th e  b u dget p rov isions d ep en d s  on th e  

D em and  an d  S u p p ly  position  of th e  

v ario u s  S ta te  G overnm en ts  w ho  a v a il 
th e  se rv ices  of M edical S to res  D epo ts.

P ro fo rm a  a c c o u n ts  in  re sp ec t of 
th e se  th ree  y e a rs  1979-80, 1980-81 an d  

1981-82 have  n o t y e t k e e n  p re p a re d ; 
th e re fo re  th e  figu res o f  p ro fit e a rn e d  

can n o t be ind ica ted .

(c) H e a lth  being  a S ta te  su b je c tf it 

is a t the  S ta te ’s d iscre tion  to  p u rch ase  
th e ir  m ed ica l s to re s fro m  G overn m en t 

o f In d ia  M edical S to re  D epo ts  o r no t.
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N um ber qf Indians Abroad

8004. SH R I N. D EN N IS; W ill th e  
M in is te r of EX TER N A L A FF A IR S  be 
p leased  to  s ta te  th e  d e ta ils  of th e  to ta l 

t n u m b e r of In d ian s  liv in g  in  v ario u s  
co u n tries  as on da te?

T H E  M IN ISTER  OF EX TER N A L 
A F F A IR S  (SH R I P. V. N A RA SIM H A  
R A O ): U p to d a te  in fo rm a tio n  ab o u t 

n u m b e r  of In d ian s  liv ing  ab road  is 
be in g  co llected  from  all th e M issions 
an d  w ill be la id  on the tab le  of th e  

THouse as soon a s possible.

News item “Secret Seniority List for 
faco u red  D octo rs”

8005. PR O F. P. J. K U RIEN  :
SH R I SA N A T  K U M A R  

M ANDAL :
SH R I K. LA K K A PPA  :
SH R I A. NEELALO H1TH A- 

DASAN NADAR :

Will th e  M in is te r of H EA LTH  AND 
FA M ILY  W ELFA RE be p leased  to 
s ta te  :

(a ) w h e th e r  it has  com e to h is 
no tice  th e  new s iteija cap tioned  ‘Sec-
re t sen io rity  lis t foj; fa v o u re d  doc-
to rs ” in  th e  In d ian  E xpress da ted  21 
M arch , 82; if so, G o v e rn m e n t’s r e -
action ;

(b ) w h e th e r G overnm en t h a s  issued 
d irec tive  to rev ise  th e  sen io rity  list 
ag a in s t th e  acc ep ted  norm s;

(c) w h e th e r D octors h av e  com olam - 
ed  ag a in st it; and

(d) w h e th e r G overn m en t w ould re -
consider the  issue, anom alies if a n v , 

c rep t in th e  sen io rity  lis t ?

T H E  M IN ISTE R  O F H EA LTH  AND 
FA M ILY  W ELFA RE (SH RI B. SHAN- 
K A RA N AN D ) : (a ) Yes. T he new s-
ite m  re fe rred ' to  is n o t b ased  on 
facts,

(b ) to  (d ) . Tl^e p rov is io n a l com -
bined sen io rity  lis ts  of S pecialist

G rad e  II  officers inc lud ing  th e  nam es 
o f officers belonging  to teach in g  ta d r e  
and  no n -teach in g  cad re  w ere in itia lly  
p rep a red  on th e  basis o f datec of 
selec tion  of th e  officers on a reg u la r 
basis by th e  U PSC  w ith o u t m ak ing  
an y a d ju s tm e n t in th e  in te r-se n io rity  
of L ec tu re rs . A ss is tan t P ro fesso rs  and 
A ssociate  P ro fesso rs , all of w hom  
w ere  be ing  rec ru ited  d irec tly  by th e  
U PSC up  to S ep tum berT 1971 and  a f te r  
th a t d a te , th e  posts  of A ss is tan t P ro -
fesso rs  and  A ssocia te  P ro fesso rs  w ere 
req u ired  to be filled th ro u g h  D.P.C. 
from  am ong th e  officers w ork ing  as 
L e c tu re rs /A s s is ta n t P ro fesso rs  res-
pectively . W hen the anom aly  re g a rd -
ing  som e L e c tu re rs /  A ss is tan t P ro fes-
so rs  . being  show n sen io r to th e  A ssis-
ta n t  P ro fe sso rs /A sso c ia te  P ro fesso rs  
respetive ly  on th e  basis 0 £ th e ir  having  
been rec ru ited  e a r lie r  cam e to  ligh t, 
th is  anom alous position  w as r r  *ifieri 
in  accordance w ith  R ule 8 (2-A> ot 
th e  C.H,S. R u les by d raw in g  out sep-
a ra te  sen io rity  lists  for L ec tu re rs . As-
s is ta n t P ro fesso rs  and  A ssociate P ro -
fessors. T he sam e a re  be ing  c irc u la t-
ed. I t is th u s  inco rrec t to  say  th a t 
th e  sen io rity  lis ts  h ave  been re  isect 
ag a in st th e  accepted  norm s.

R ep resen ta tio n s  have been received  
from  tim e  tot tim e ag ain st one o~ the 
o th e r sen io rity  lis ts  and the sam e are  
d ea lt w ith  in  accordance w ith  the 
ru les .

TT 1 w farT  w r r x  ^

8 00  5. *0 ^

*V>. ijcfr

*r?j otai*} f r n  f% ;

( ^ )

% ¥T > ergPPT %
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f 3? )  w r  ^  t  > 'frzrr

7 ?T *T?3TR % TT -fSTT % s ^ T fR  St 

M>y|R f f t r r  f^PTFT 

*R  «T ;

( t t )  5f q r  i ^ T  ^  f tp  <FT 1 9 7 9 — 

8 0  n  TT j q ^ r  ?t S T ^ f  %

y ^ . K  % srp- ir q rrjT  t o  c m  

l? r  ?F«rFT %■ f r ^ r v  * flr  W v n r r

% T + T  VT fTJg" 'mT ;

{ ^ )  q f?  ^r, ?fr w  ^  ^ t

+m^ifTi ’Tf , ^

( t )  * r t  m? *ft F 5T |  f% w

STĉ T fVf^T'fTT f^TFT-4
% s i+ n 'i  % ^  s q ^ R  ?r
#fr w w t  kphp s r ^ j  «i«sd< w

IT SPR  ^TT f^RT f^TT f t  OTS

|  ?

? * i f w  ’t f r  q P w r  K-vrcrT w *

(«*. s  fi ;■: : ( =r) 5frt f t  1

(*?) jft, ^  1

(*1 ) ) ■ ^T^TR %

FnTT iJfcMtT gi'*I TTo

T f t r  *r  j r r r  i r  m rhfir ^ t

5TR ^ r < r l  *rf (ft t w f t  % w t s t

% T I j  MIdT I R  ^ t  ^ft ^TT^T■2
w i  w m  *fr s f k  *nfr t t i f m

STTcft 'TT fc |tlK  ^7 %  P luN f  r*TT

«rr f% ^  w t r  % 5TEWT ^ n rr  ^ r  

% h h h E i &  $■ s n f m

^  ^T T  I

( t ) aft, q f f  I

G oods H an d lin g  C o n tra c t a t  Ju h i

8007. SH R I R A N JIT  SIN G H  : WiU
the M in iste r of RA ILW A Y S be p le a s -
ed to  s ta te  :

(a ) w h e th e r  G oods H an d lm *  Con-
tr a c t  a t Ju h i T ra n sh ip m e n t P o in t he ld  
by  M /s  J a n ta  L a b o u r  C o o p e ra tiv e  S o-- 
ciety  L td . K an p u r, w as ex ten d ed  fo r  a 
period  o f one y e a r  w .e.f. 1 J a n u a ry ,
1981 to 31 D ecem ber, 1981 on  e x is tin g  
te rm s  and  cond itions;

(b ) w h e th e r th e  above-nam ed  socie-
ty  w as d em an d in g  ex h o x b itan t ra te s  
a t K a n p u r  C en tra l G oods Shed;

(c) w h e th e r  an y  ac tio n  w as ta k e n  
in  te rm s  of c la u se  ( iii)  o f the, a g re e -
m e n t fo r  goods h a n d lin g  co n tra c t a t  
J u h i to add  th e  w ork  of K a n p u r  
C en tra l G oods shed , w here  s im ila r  
cond itions  w ere  p rev a ilin g ; and

(d) if no t, w hat actio.n is proposed  
to rem edy  th e  s itu a tio n  ?

T H E  D EPU TY  M IN ISTE R  IN TH E 
M IN ISTR Y  O F R A ILW A Y S AND  DE-
P A R T M E N T  O F  P A R L IA M E N T A R Y  
A F F A IR S  (S H R I M A LLIK AJR— 
JU N ): ( a j ,  (b) and  (d ). T he
c o n tra c t o f th is  soc ie ty  w h ich  w a s  
to  ex p ire  on 31.5.-31' w as ex ten d ed  on 
e x is tin g  te rm s  and  cond itions from
1.6.81 to  31.5.82. T h e  society  re p re -
sen ted  ag a in st th e  sam e on th e  g round  
o£ la b o u r ra te s  h av ing  gone up  T he 
ra te s  w ere accord ing ly  neg o tia ted  and 
th e  fre sh  co n tra c t w as e n te re d  in to  
fo r 2 y e a rs  fro m  1.2.82 to  31.1.04. T he  
society , h o w ev ert m anaged  th e  w ork 
on ad-hoc basis d u rin g  th e  period  from
1.6.81 to 31.1.82.

(c) No. C lause 1 ( i i i ) is no t app li-
cab le  as th ese  a re  tw o se p a ra te  con-
trac ts .

it se t  sr^?T gyrT w ^ T h c f .i r  sragT

UTrftr* *T#c* V i  r.Tfff o*TT 55ft 31*

Jit

8 0 0 8 .  sfi f e f t a  F s § '» jf tq ;  : W i 

q fv^gsr w t  ^  ^crr^

^ t  fiTT f ¥  :

(«F) %T^TT ^  ^ n r

iftsRT ®r.
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(T F H c T  =aflTT ^ t t ) f a 0 i f  t o

I -  f e T T  TT wr&ft ^  Wj&fa f e n

X I . 5 ^ ^ :  f e n  s t r t
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^ 3 # t - ^ p r  s f ^ r r - f e s f t  ^  q r  5 m  * r
fHH^i

+  f r ^ 7  q r  cfFT qeff fW ^ T

q r  qr^^ft ^  f ^ m r  
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Enquiry and Reservation Clerks on 
Ad Hoc basis in Northern Railway.

8009. SH R I R. N. RA K ESH  : W ill
th e  M in is te r of RA ILW A Y S be p leas-
ed to  s ta te  :

(a ) w h e th e r i t  is a fac t th a t  cer-
ta in  E n q u iry  and  R eserv a tio n  C le rks 
in th e  N o rth e rn  R ailw ay  a re  hold ing  
th e  posts on an ad hoc basis fo r th e  
la s t  fo u r  to  se v e n te e n  y e a rs  and  h av e  
n o t b een  prov ided  w ith  reg u la r  post's:

(b ) if  so„ th e  reasons th e re fo r;
(c) w h e th e r  th ese  a d -h o c  ap p o in -

te e s  had  been a s k e d  tQ ap p e a r  in  te s t  
in  A p rilt 19-31 fo r m ak in g  them  re -
g u la r;

(d ) if so, th e  reasons th e re fo r;
(e ) w h e th e r th e  re su lts  of te s t  has 

since  b een  declared  and com m unicated  
to  can d id a te s; and

(f) in case a can d id a te  is not su c -
cessfu l in th e  te s t w h a t G o v e rn m e n t 
p ropose  in th is reg ard  ?

T H E  D EPUTY  M IN ISTER  IN TH E 
M IN ISTRY  OF RA ILW A Y S A N D  DE-
P A R T M E N T  O F PA R L IA M E N T A R Y  
A F F A IR S  (S H R I M A L L IK A R -
J U N ): (a ) to  ( f ) .  T he  poTts

oX E n q u iry  and R eservation  
C le ik s  G rade  Rs. ;.re selection
posts. P en d in g  s e l e ' t i d ^  ad hoc a r -
rangem ents a re  m ad e  w h e re v e r re-
q u ired  by prom oting  th e  senior m ost 
e lig ib le  stafl\

O n D elhi d ivision of N o rth e rn  R ail-
w ay, ce rta in  E nqu iry  and  R eservation  
C lerkg  h a v e been officiating on ad hac 
basis  fo r 4 to lg  years . W henever se-
lec tion  w as held, these  p ersons a ls i  
appeared  in  the  sam e bu t th ey  failed  
to  get inc luded  in th e  panels  form ed 
as a re su lt of th e  selection’s. T hey  
w ere , how ever, allow ed to con tin u e  io 
officiate on ad hoc basis on account 
o f in c rease  in vacancies com ing up 
b efo re  the  an nouncem en t of th e  p a -
nel. A  selection to form  an ad hoc 
p>anel fo r the  p o st of E n q u iry  and  R e-
se rv a tio n  C le rk  w as h e ld  in  1981 in 
w h ich  a ll E n q u iry  a n d  R eserv a tio n  
C le rks w ho  w ere  officiating on ad hoc 
b asis  lo r  4 to  16 y e a rs  w ere  allow ed

to  ap p ea r in  th e  selection . I t  h a s , 
how ever^ n o t been  possib le  to m a k e  
th e  panel final and  d ec la re  it. T h is 
is because o f th e  fac t th a t in  1976 th e  
G o v ern m en t h a d  tak en  a decision  th a t  
th e  post of E n q u iry  and  R eserv a tio n  
C lerks in  M etro p o litan  c ities  shou ld  
be filled only by w om en can d id a te s  
and  th e  appea l of th e  G o v ern m en t in 
th e  S up rem e C ourt ag a in st ju d g em en ts  
of c e r ta in  H igh  C o u rts  s trik in g  dow n 
th a t  decision is s till pend ing  in  th e  
Suprem e) C ourt. T he  ad  hoc p an e l 
fo rm ed  by  tk *  D elh i D ivision o* 
th e m  R ailw ay  is, th e re fo re , su b jec t to 
th e  final decision of th e  S u p rem e 
C ourt in  th e  pend ing  appeal.

F ly o v er fo r th e  T raffic b e tw een  New
Delhi Railway Station and Plaza

8010. SH R I H A R ISH  KUM AR G AN - 
GW AR: W ill th e  M in is te r of S H IP -
P IN G  A N D  T R A N SP O R T  be p leased  
to  s ta te ;

(a) w h e th e r it is a fact th a t th e  
ro ad bet w een N ew  Del h i R 0 il w ay 
S ta tio n  and  P laza  C in em a is a s su m -
ing g re a te r  traffic inflow  th e re b y  cau s-
ing  b o ttlen ec k s; an d

(b ) if so, w h e th e r a flyovor is p ro -
posed to be co n stru c ted  jo in in g  o u te r  
C onnaugh t C ircus w ith  th e  road  jo in -
ing  A jm ert G ate  w ith  P a h a rg a n j so 
as to  allow  to  p ass th e  traffic going 
beyond  N ew D elhi R ailw ay  S ta tion?

T H E  M IN ISTER  O F STA TE IN TH E 
M IN ISTR Y  O F S H IP P IN G  AND 
TR A N SPO R T (SH R I SITA R A M  
K E S A R I): (a )  Yes, S ir. T he ro ad  bet-
w een New D elhi R ailw ay  S ta tio n  and  
P laz a  C inem a is assum ing  g re a te r  
traffic inflow. H ow ever, w ith  
a v iew  to  c a te r in g  to  th e  
in c re a sed  traffic on  th is  road , a
20 ft. w ide serv ice  road  h as  since been 
co n s tru c ted  on e ith e r  side of the  m ain  
ro ad  to seg reg a te  th e  slow  m oving  
traffic fro m  th e  fa s t m oving  traffic. 
T h is  has  p rov ided  a g rea t re lie f  to  
th e  traffic and  no traffic bo ttlenecks 
h av e  been observed  on th is  ro ad  a f te r  
th e  co n stru c tio n  of th e se  serv ice  roads.



481 W ritten Answers CHAITRA 25, 1904 (SAKA)  W ritten Answers 48 2

(b ) D oes n o t arise .

C oncessional passes  issued  by DTC

8011. SH R I HAR1SH K UM A R GAN- 
G W A R: W ill th e  M in is te r of S H IP -
P IN G  AND  TR A N SPO R T be p leased  

~ to  s t e t t :

(a )  w h e th e r DTC issues a ll-ro u tes  
passes to  persons w ho have  enrolled  
them selves  as s tu d e n ts  in  th e  L an -
guage c lasses of De*hi U n iv e rs ity  
w hose  m a in  in te re s t has a lw ays been 
lo  fjf't concessional tra v e llin g  pass;

(b )  if so, reaso n s w hy th ese  passes 
a re  n o t re fu sed  to  perso n s o th e r  th ^n  
re g u la r  w ho letim e s tu d en ts ;
1 1

(c ) w h at is th e  n u m b e r of such 
na&ses: and

(d) w h e th e r a schem e is to be d raw n  
u p  to  issue concessional m on th ly  pas-
ses to  th e  G o v ern m en t em ployees?

T H E  M IN ISTER  OF S T A T E  IN T H E  
M I^JS T R Y  OF S H IP P IN G  AND 
TR A N SPO R T (SH RI SITA R A M  
K E 3A R I) : (a) and  (b) A cco rrd in  
to  th e  R egu la tion  govern ing  th e  issue 
o f concessional passes, th e  fac ility  
o t  s tu d e n t concessional passes  is a d -
m issib le  lo all th e  bonafide s tu d en ts  
o f th e  e d u ca tio n a l in s titu tio n s  affilia-
ted  to  th e  U n iv ers ity  of D elh i. S ince 
th e  P e p a r tm e n t of L an g u ag e  is ru n  
by th e  U n iv e rs ity  itse lf, th e  s tu d en ts  
of th is  D e p a rtm e n t can n o t be den ied  
th e  fac ility  of concessional passes.

(c ) In  a m onth , on an average , th e  
to ta l n u m b e r of a ll-ro u te  s tu d e n t pas-
ses com e to  1,19,000 and  d e s tin a tio n  
passes ab o u t 1500.

(d ) M onth ly  concessional passes fo r 
one re tu rn  jo u rn e y  be tw een  tw o 
p o in ts  d a ily  lo a h o ld e r fo rty  sing le 
fa re s  p e r  pass, a re  a lre ad y  av a ilab le  
to  th e  g en e ra l pub lic  in c lu d in g  G ove-
rn m en t em ployees. A fac ility  of m on-
th ly  a ll-ro u te  pass fo r Rs. 70 /- is 
also av a ilab le  th e  g en e ra l public No 
o ther schem e is u n d e r  con sid era tio n  of 
the  D.T.C.

More C ounters for Issu in t DTC 
Month1 y P asses a t Sarojini N ayar 

D epot

8012. SH R I H A R IS H  K U M A R  
G AN GW AR: W ill th e  M in is te r  of 
S H IP P IN G  AND T R A N SPO R T  b e  
p leased  to  s ta te :

(a )  w h e th e r it is a fac t th a t it  ta k -
es a long tim e to get a  D T C  monthly- 
p a ss  issued  fro m  S a ro jin i N ag a r D TC 
D epot w h ere  lo n g  q ueues a re  seen  
a t all tim es;

(b j w h e th e r m a jo r ity  o f persons 
ta k in g  passes fro m  th e re  a re  school 
and  college going c h ild re n /s tu d e n ts ;  
and

(c) if so, w h e th e r G o v ern m en t p ro -
pose to  in c re a se  th e  n u m b e r of w in -
dow s to  reduce  th e  w a itin g  lim e o r 
p e rsu ad e  th e  school a u th o ritie s  to  
issu es  passes  from  th e re  only  o r  in -
crease  th e  w o rk in g  h o u rs  of th e  pass  
issu ing  section  o r som e o th e r  ta n g ib le  
steps ta k e n  to  e n su re  th a t  i t  jo e s  no t 
ta k e  m ore  th a n  h a lf  an  ho-ur to  get 
a pass?

TH E M IN ISTER  O F STA TE FO R 
S H IP P IN G  AND TR A N SPO R T  ^SHRI 
S IT  ARAM  K E S A R I): (a ) No, S ir.

(b ) Yes, S ir.

(c) It does no t ta k e  m ore  th a n  15 
to 20 m in u te s  to get a pass issued 
from  S a ro jin i N ag ar D epot. D u rin g  
ru sh  d a 3 s th e  n u m b e r of coun te rs  
fo r issu ing  passes is in c reased  by  d e -
p u tin g  e x tra  staff. In  S a ro jin i N ag ar 
a rea , th e  DTC has p rov ided  the  faci-
lity  o f issu ing  S tu d en ts  C oncessional 
m on th ly  passes  th ro u g h  the ed u ca -
tional in s ti tu tio n s  also.

South Eastern R ailw ay R outes b e in f  
E lectrified

8013. SH R I K. PR A D H A N I: W ill
th e  M in is te r of R A ILW A Y S be p leas-
ed to s ta te :

(a ) th e  d e ta ils  of ro u tes  of S ou th  
E as te rn  R ailw ay  w here  e lec trifica tio n  
w ork is in  p rogress:
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(b) w h e th e r  G o v ern m en t h av e  ta k -
e n  decision  to  e lec tric ity  som e of th e  
r a i l  ro u tes  u n d e r  S o u th  E a s te rn  R ail-
w ay  in  1982-83;

(c) if so, the. d e ta ils  o i ra il  ro u tes  
of S o u th  E as te rn  R ailw ay  proposed  to 
be b ro u g h t u n d e r th e  e lec trifica tion  
p ro g ram m e in  th e  c u rre n t financial 
y ea r; and

(d) d e ta ils  ab o u t th e  cost of e lect-
rifica tion  of those ro u tes  an d  th e  p ro -
g re ss  m ade so fa r  in im p lem en ting  
th e  above p roposal?

T H E  D EPU TY  M IN ISTE R  IN TH E 
M IN ISTR Y  OF R A ILW A Y S AND 
D EPA R T M E N T O F PA R LIA M EN -
TA R Y  A FF A IR S  (SH R I M A L L IK -
A R JU N ): (a ) to  (d ). W ork is in P ro -
gress on K o rap u t to  W alta ir  section  
o f  W a ita ir-K ira n d u l line. A lthough  
R a ilw a y ’s w ork is over, it a w a n s  po-
w er supp ly  from  O rissa  and  A ndhra  
P ra d e sh  E lec tric ity  B oards. T h is sec-
tion  is expected  to be b ro u g h t unc'er 
e lec tric  trac tio n  in 1982-83. T he 
to ta l cost of th e  p ro jec t is exp ec ted  to 
be abou t Rs. 53 crores. T h e re  a re  no 
o th e r  sections p roposed  to  be tak en  
u p  fo r E lectrifica tion  in 1982-83 on 
S ou th  E as te rn  R ailw ay.

P ro g ra m m e  fo r W elfare  of W om en 
and  D h iH rrr

8014. SH R I K. PRA D H A N I: W ill
th e  M in is te r of SO C IA L W ELFA RE 
be pleased  to  s ta te ;

(a ) th e  d e ta ils  of p ro g ram m e for 
■welfare fo r w om en and childr-an u n -
d e r  im p lem en ta tio n  w ith  C en tra l as-
s is ta n t ;

(b j th e  n am es of the  S ta tes  w here 
such  p ro g ram m e is u n d er im plem en-
ta tio n  a t p resen t;

(c) w h e th e r such  n ro g ram m e is  a 
p a r t  of fam ily  p lan n in g  p rog ram m e;

(d ) if so, w h e th e r it h as  been in -
tro d u ce d  in  O rissa ; and

(e) th e  d e ta ils  ab o u t th e  m ain  ob-
jec tiv e  of th is  p rog ram m e?

T H E  D EPU T Y  M IN ISTE R  IN  T H E  
M IN IST R IE S  O F ED U CA TIO N  AND 
C U LTU R E AND SO C IA L W ELFA RE 
(SH R I P. K. TH U N G O N ): ‘ (a )  to
(e ). T he M in is try  of Social W el-
fa re  is p ro v in d in g  ass is tan ce  fo r the  
fo llow ing Schem es fo r th e  w eifa re  of 
w om en and ch ild ren , w hich  a re  ..be-
ing im plem en ted  in a lm ost _ .all th e  
S ta tes , inc lud ing  th e  S ta te  o f O rissa:-

(i) F u n c tio n a l L ite racy  fo r A d-
u lt W om en. • ( ,

(ii) Schem e of A ssis tan ce  fo r th e
co n s tru c tio n /e x p a n s io n  o f H ostel 
B uild ing  fo r w ork ing  w om en w ith  
a day-care  cen tre . ■ ,*t' 1 »

(iii) Schem e of ass is tan ce  for
se tting  up w om en 's tra in in g  cen tr-
e s /in s titu tio n s  fo r  reh ab ilita tio n  of 
w om en in d is tre ss . _

(iv) B alsev ika  T ra in in g  P ro -
g ram m e. \

(v) Socio-econom ic P rog ram m e.

tv i) C ondensed educa tio n a l and 
vocational tra in in g  courses fo r 
w om en. •

(v ii) Schem e of ass is tan ce  to 
v o lu n ta ry  o rg an isa tio n s  fo r cresh - 
es fo r w ork ing  and ailing  m o th e r 's  
ch ild ren .

(v iiij In teg ra ted  Child D evelop-
m en t Serv ices (IC D S).

(ix ) Schem e for th e  w elfa re  of 
th e  ch ild ren  in need of c a re  and 
p ro tec tion .

(x ) B a lw ad i N u tritio n  Prog'-nm - 
me.

T he ob jec tives  of these  schem es in -
clude; ed u ca tio n a l and vocational 
tra in in g  and  econom ic ac tiv ities  fo r 
w om en; p rov ision  of accom m odation  
fo r w ork ing  w om en; day -ca re  serv i-
ces fo r the ch ild ren  of poor w ork ing  
and  a ilin g  m o thers; im provem en t In 
th e  n u tr itio n a l s ta tu s  of ch ild ren  b e-
low  6 y ea rs  and  red u c tio n  in  th f1 in -
cidence of m a ln u tr itio n , m o rta lity  
and  m o rb id ity  am ong th em ; in s ti tu ti-
o n a l and  n o n -in s titu tio n a l c a re  lo r  
d e s titu te  ch ild ren ; and  tra in in e  of
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m a n p o w er re q u ire d  fo r  th e  w elfa re  
schem es fo r  w om en and  ch ild ren .

By im p ro v in g  fem a le  li te ra c y  and  
red u c in g  m o rta lity  an d  m a ln u tr itio n  
am ong sm all ch ild ren , th e  above sche- 
•emes p rov id  su p p o rt to th e  fam ily  
p la n n in g  p ro g ram m e In  ICD S p ro -
jec ts , fam ily  p lan n in g  ac tiv ities , in -
c lu d in g  m a te rn a l and  child  h ea lth , 
a re  closely coo rd in a ted  w ith  e th e r
w e lfa re  serv ices fo r w om en and  ch ild -
ren . _ .

C auses of D ebacle of Indian  H ockey  
T eam  in  Asian. Cup

8015- SH R I A R JU N  SE T H I: W ill
th e  M in is te r o f ED U CA TIO N  be 
p leased  to s ta te :

(a ) w h e th e r any  s tu d y  has  been 
m ad e  reg a rd in g  th e  causes of ’ebacle 
of In d ian  team  in th e  A sian  Cup 
H ockey T o u rn am en t held  recen tly  l I 
K arach i (P a k is ta n ): m d

fb) w h at s teps a re  being tak en  to 
im prove th e  s ta n d a rd  of th e  gam e and 
p re p a re  th e  team  w ith  a good selec-
tion?

T H E  D EPU TY  M IN ISTER IN TH E 
M IN IST R IE S  O F ED U CA TIO N  A ND 
CU LTU RE AND SO C IA L W ELFA R E 
(SH RI P. K. T H U N G O N ): (a ) and 
fb ). W hile on such  stu d y  is av a ila -
ble so fa r, th e  In d ian  H ockey Fede-
ra tio n  n o rm ally  e v a lu a te s  th e  perfo r- 

*m ance of its  te am s in  m a jo r  in ta rn a -  
ional to u rn am en s  and  p re p a re s  a re -
post reg rd in g  it. H ow ever, a Com -
m ittee, is a lre ad y  m o n ito rin g  the 
tra in in g  and  coach ing  of In d ian  com -
p e tito rs  and  team s, inc lud ing  the  
H ockey team , w ith  a view  to  im prove-
m en t of s ta n d a rd s  and  ad eq u a te  p re -
p ara tio n  fo r  A sian  G am es 1982. T he 
C om m ittee is expec ted  to  adv ise  th e  
o rgan isa tion*  concerned  w ith  the p re -

p a r a t i o n  and  selec tion  of the In d ian  
Hockey T eam  to  p ay  p a r tic u la r  a tte n -
tion to  th e  short-com ings as m ay  be 
idontifled bv th e  above m en tioned  

■^Committee on a co n s id e ra tio n  of the

op in ions g iven  to  i t  by e x p e rt o rg a-
n isa tio n s  and  in d iv id u a ls .

T he o th e r  s tep s  being  ta k e n  to p re -
p a re  th e  In d ian  H ockey T eam  fo r th e  
A sian  G am es, 1982 inc lude  ho ld ing  of 
a n u m b e r o f zonal coach ing  cam ps 
and  exposing  hockey  team s to  in te r -
n a tio n a l com petition  by  p a r tic ip a tio n  
in d iffe ren t to u rn a m e n ts .

M em orandum  on L an g u a g e  Policy

8016. SH R I B A LA SA H EB  V IK H E 
P A T IL : W ill th e  M in is te r  of EDU-
CA TION be p leased  to  s ta te :

(a ) w h e th e r h is a tte n tio n  has  been 
d raw n  to  th e  p re ss  re p o rt p u b lish ed  
in the. H in d u s tan  T im es of 15th M arch , 
1982 u n d e r th e  h ead in g  - M e m o r a n d u m  

on la n g u ag e  po licy ’;

(b) if so. w h a t a te  th e  d e ta ils  ot 
th e  m em o ran d u m ;

(c) w h e th e r  th e re  is an y  p ro p o sa l 
to  rev ise  th e  ex istin g  lan g u ag e  fo r-
m u la ;

(d) if so, w h a t a re  th e  d e ta ils  in  
th is  reg a rd ;

(e) w h e th e r  G o v ern m en t h av e  m ade 
any  assessm en t of th e  w ork in g  of 10 
p lus 2 system  of educa tion ;

(f) th e  n am es of S ta te s  w hich  have 
im p lem en ted  th js  schem e an d  th e ir  
ex p erien ce  and  a tti tu d e  in  re sm o t of 
th is  system ;

(g ) th e  n am es  of S ta te s  w hich  have 
n o t so f a r  in tro d u ced  th is  sy stem  or 
have  p a r tia lly  in tro d u ced  it and  th e  
d ifficu lties fo r w hich  th ese  S ta te s  
have  n o t  been ab le  to im p lem en t i t ;  

an d

(h ) w h e th e r G o vernm en t p ropose to 
m ake an y  changes in  th is  sy stem ; if 
so, th e  d e ta ils  th e reo f?

TH E M IN ISTE R  OF STA TE IN  TH E 
M IN IST R IE S  O F ED U CATIO N  AMD 
CU LTU R E A ND SO C IA L  W ELFA RE 
(SH R IM A T I SH EILA  K A U L ): (a)
Yes, Sir.
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(b ) I t  has been  s tre ssed  th a t th e  
th re e - ia n g u a g e  fo rm u la  m ay  be im -
p lem en ted  in  sp ir it  and  no t in  le tte r  
and th a t th e  consen t of th e  people 
from  th e  so u th e rn  and  e a s te rn  p a r ts  
o f ih e  co u n try  shou ld  be ta k en  before 
in tro d u c in g  ‘a single n a tio n a l la n g u a -
ge ' in  ed u ca tio n a l in s titu tio n s  in  the  
coun try .

<c) No, S ir.

<d) D oes no t arise.

(e ) to  (g ). E xcep t th e  S ta te s  of 
H a ry an a , H im achal P rad esh , M adhya 
P rad esh . M eghalaya, P u n ja b , R a ja s -
th a n  and U tta r  P rad esh  and  th e  U nion 
T e rr ito ry  of M izoram , all th e  S ta te s  
and  U nion  1‘e r r i to ry  have  sw itched  
o ver to th e  10 p lus 2 system  of school 
educa tion . T h e  m ain  reasons lo r  d e-
lay  in th e  im p lem en ta tio n  of th e  p ro -
g ram m e are  n o n -av a ilab ility  of tr a in -
ed teach ers , lack of la b o ra to rie s  and 
eq u ip m en t, p aucity  of funds and  
o th e r a d m in is tra tiv e  difficulties. I t  is 
too ea rly  a t th is  s tage  to m ak e  an 
assessm en t a t the  n a tio n a l level abou t 
th e  w ork ing  of the new  p a tte rn  of 
school educa tion .

<h) No, S ir.

C b a n re  of nam e of s ta tio n  from  “B ur- 
d w an ” to “B a rd h a m a n '

3017. S IIR I A JIT  KUM AR SAHA:
SH R I SU SH IL  BH A TTA - 

CHARYA:

SH R I K RISH N A  CHANDRA 
HALDER:

W ill the  M in is te r of R A ILW A Y S be 
p leased  to  s ta te :

<aj w h eth er it is a fac t th a t th e  
S u rv ey o r G en era l of In d ia  approved  
th e  ch an g e  o f spelling  of nam e o f s ta -
tion  from  B u rd w an  to  B a rd h am an ;

(b) w h e th e r it is also a fa c t th a t  he 
ag reed  to change th e  spelling  and  ins-
tru c tio n  has  been issued  to th e  E as-
te rn  R ailw ay  A u th o ritie s ; and

(c) if  so, th e  reaso n s w hy il w as 
n o t fulfilled? '

T H E  D EPU TY  M IN IST E R  IN  T H E  
M IN ISTR Y  O F R A ILW A Y S AND 
D EPA R TM EN T O F PA R LIA M EN -
TARY A FFA IR S  (SH R I M A L L IK A R -
JU N ): (a ) and  (b ). Yes.

(c) N ecessary  no tification  has  al-
read y  been issued  by th e  E as te rn  
R ailw ay  A d m in is tra tio n  and  th e  w o rk  
is u n d e r  p rogress.

C on tro l on, U np ro d u c tiv e  e x p fa r t i tu re  
in  R ailw ays

8018. SH R IM A T I M A D H U R I 
SIN G H : W ill th e  M in is te r o f R A IL -
WAY be p leased  to  s ta te :

(a) w h e th e r th e  R ailw ays had  m ade
a study  of u n p ro d u c tiv e  ex p e n d itu re ; ,

(b ) if so, the  d e ta ils  th e reo f; and

(c) th e  de ta iled  steps p roposed  to 
co n tro l u n n ecessary  and  un p ro d u c tiv e  
ex p en d itu re?

T H E  D EPUTY  M IN ISTER  IN T H E  
M INISTRY  O F RA ILW A Y S AND DE-
PA R TM EN T O F PA R LIA M EN TA R Y  
A FF A IR S  (SHRT M A L L IK A R JU N ): 
(a j and (b) W ith  a view  to  checking  
avo iab le  e x p e n d itu re  and exerc is ing  
effective con tro l, an E x p en d itu re  C on-
tro l O rg an isa tio n  w as se t up on each  
R ailw ay  in  Ju n e , 1901. O ne of th e  
e x is tin g  posts of A d d itio n a l G en era l 
M an ag ers  a t lh e  H e a d q u a rte r  w as re -
designated  as A dd itional G enera l 
M an ag er (E x p en d itu re  C o n tro l). S im i-
la rly , one of th e  ex istin g  po:;ts of* 
A d d itio n a l D iv isional R ailw ay  M ana-
gers. in th e  D ivisions, w as re-tlesigna- 
ted  as A dd itional D iv isiona l R ailw ay  
M an ag er (E x p en d itu re  C o n tro l). T he 
in cu m b en ts  of th e se  p o sts  h ave  been  
asked  to  devo te  them selves fu lly  to  
e x p e n d itu re  co n tro l w ork and  m a d e  
responsib le  fo r con tro lling  e x p e n d itu re  
th ro u g h  m a te ria l co n tro l, in v e n to ry  
contol, econom ies in perso n n e l, fuel 
consum ption  as w ell as any  o th e r 
face ts  of R ailw ay  w orking.

(c) E x p en d itu re  co n tro l is  a con ti-
nuo u s p rocess and  effo rts  a re  m ade  
to  id en tify  n ew  a rea s  w here  evo idab ler



e x p e n d itu re  can  be located  and  
sav in g s effected. C e rta in  s tep s  in -

tro d u c e d  so f a r  w h ich  h av e  p roduced  
p o s itiv e  resu lts , a re  in d ica ted  below :

L Closure o f  6 te a m  Sheds  on 
v a rio u s  R ailw ays becom ing neces-
s a ry  in th e  w ake  of p ro g ress iv e  
e lec trifica tio n  and  d iese lisa tion  and  
re su ltin g  in sav ing  in  coal an d  staff 
being  re n d e re d  su rp lu s .

2. Control on O ver tim e  A l lo w -
ance:

3. Econom y in F u e l : 
f ij Check on p ilfe rag e  of conl and

tra n s i t  losses.

(ii) E nforcing  a s tr ic t con tro l on 
issues.

4. Sav ings  in E R penditu re  on 
S t a v :

(i) C o n tin u a tio n  of b an  on c re a -
t io n  of posts excep t fo r o p era tio n a l, 
■etc. needs;

(ii) N on-engagem ent of s u b s titu -
te s;

(iii) R e-ad ju stm en t of crew  links 
o f  p a ssen g er tra in s ;

(iv ) C onducting  Sta/T Inspection  
U n it s tu d y /c a d re  review  of catego-
rie s  of posts w here  the sam e is d ie ;

(v ) V acancies m ore th a n  one y ea r
o ld  to be fihed only  w ith  the ap-
p roval of H eaJj! ( \ ,  '
G e n e ra l M anager;

(v i) S u r re n d e r  of stafl by n a k in g  
:a lte rn a tiv e  a rra n g e m e n ts  to  d o -  
s u r e  o f ru n n in g  room s;

(v ii) Im p ro v em en t in lhe p j t t e .n  
■of w ork ing  in sheds and  ( 'a :-riag j 
and  W agon D epots;

C v ii i) R eduction  in m an-pow er 
d u e  to in tro d u c tio n  of tra c k  
m ach in es  and  lay in g  of concre te  
s leep e rs ;

(ix ) M easu res to  re tio n a lise  the 
w ork ing  o f th e  B a lla s t T ra in s ;

<x) R eduction  in fue ling  poin ts 
and  u tilisa tio n  of su rp lu s  staff;

(x i) T ra in in g  of coach  a ttn n d en ts  
;as m u lti-p u rp o se  stafT so th a t  the
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inc idence of booking  s ta fl of o th e r
D e p a rtm e n ts  on T ra in s  is m in i-
m ised.

5. S av ing  in  M a te ria ls  and  S tores.

6. Im p ro v in g  w agons tu rn - ro u n d  
to effect a red u c tio n  in  th e  h ire  c h a r-
ges.

As a re su lt of in tro d u c tio n  of the  
a ' ove-m en tioned  m e a su re s  econom y 
in R ailw ay  e x p e n d itu re  ach ieved  up-
to F e b ru a ry , 1982 h a s  been  of th e  fol-
low ing  o rd e r :—■

(a) P iecem eal savings.

Rs. 39.08 cro res.

(b ) A n n a l (re c u rr in g )  S av ings:

Rs. 8.36 crores.
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In tro d u c tio n  of p la n s /sc h e m e s  a ided  
by cen tre  in  W est B engal s ince  1980

8019. SH R I C H ITTA  IvIAHATA: 
W ill th e  M in is te r of ED U CA TIO N  he 
p leased  to s ta te :

(a ) th e  n am es of th e  cen tra lly  yided 
p la n /sc h e m e s  of h e r  m in is try  w h ich  
h ave  been in tro d u ced  in W est B engal 
from  1980 so fa r:

<b) th e  n am es of such  schem es 
w hich a re  u n d e r im p lem en ta tio n  nt 
p resen t in th e  S ta te ;

(c) w h at a re  th e  p ro g ram m es a ’icl 
p ro g ress  m ade u n d e r th o se  schem es in  
W est B engal d u rin g  th e  abovfe period?

TH E M IN ISTER  O F S l'A T E  IN T H E  
M IN ISTR IE S O F EDUCATION AND 
CU LTU RE AND SOCIA L W ELFARE 
(SH R IM A T I SH EILA  K A U L ): (a )  and
(b) W est B engal S ta te  w as p rov ided  
g ra n ts  d u rin g  1980-81 and 1981-82 in 
resp ect of th e  fo llow ing c en tra l 
schemfes w h ith  w ere  un'lfer im p lem en-
ta tion  in th a t  S ta te :—

(1) N on-F orm al E du ca tio n  for
E lem en ta ry  A ge-g roup  ch ild ren .

(2) P a p e r  A ssis tance  to  S ta tes.
U n io n  T e r r i t o r i e s  fo*“ p r o d u c t io n  o f
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tex t-b o o k s  a n d  o th e r  l i te r a tu re  fo r 
N FE  P ro g ram m es.

(3) P o p u la tio n  E duca tion  P ro -
g ram m e.

(4) E d u ca tio n a l T echnology  P ro -
g ram m e. .

(5) R u ra l F u n c tio n a l I L ite racy  
P ro jec ts .

( 6) P re p a ra to ry  A c tiv itie s  fo r 
lau n ch in g  of S ta te  A d u lt E duca tion  
P ro g ram m e.

(7) D evelopm en t of S a n sk rit  E du-
cation .

(8) N a tio n a l S erv ice Schem e.
(9) G ran ts  to S ta te s  S p o rts  C oun-

cil.
(10) G ra n ts  to  P h y sica l E duca tion  

T eachers  T ra in in g  In s titu tio n s .
t i l )  N atio n a l S ch o la rsh ip  

Schem e.
(12) S cho la rsh ip  a t S econdary  

S tag e  fo r ta len te d  ch ild ren  in  R u ra l 
A reas.

(13) D evelopm ent of P o st G ra d u -
a te  C ourses in  E n g in eerin g  and  
T echnology.
(c) A brief account of th e  p ro -

g ram m es and  p ro g ress  m ad e  u n d er 
th e se  schem es in  W est B engal d u rin g  
th e  above period  is g iven  in th e  en -
closed s ta tem en t.

Statem ent
Introduction of P lan s/S ch em es Aided  

by Centre in  W est B engal Since 
1980.

1. N on-F orm al Educa tion  fo r  E lem en -
ta ry  A ge-group  C h i ld re n :

A  g ra n t of Rs. 21.69 la k h s  in 1980-81 
and  Rs. 52.39 lak h s  in  1981-82 Was 
re leased  to  W est B engal S ta te  for 
e s tab lish m en t o f N on-fo rm al C en tres
lo  c a te r  to  th e  need s of th o se  ch ild ren  
w ho can n o t afford to go in to  th e  fo r-
m al schools. U n d er th is  p rogram m e, 
15,940 cen tre s  w ere  opened in 1980-81 
w ith  a s tu d e n t coverage of 88,200. In
1981-82, th e  n u m b e r of C en tres  a re  
lik e ly  to  be of th e  o rd e r  of 20,920 w ith  
an  en ro lm e n t of 1.78,000.
2. P a p e r  A ssistance  to  th e  S ta te s /  

TTnion T e rr ito r ie s  fo r p roduction  of

tex t-b o o k s and  o th e r  l i te ra tu re  fo r  
N FE P ro g ram m es:

U nder th is  schem e, 140 m e tric  to n n e s  
glazed, 35 m e tric  to nnes offset and  12 
m e tric  to n n es  A r t ca rd  pape*- w ere  
supp lied  to the S ta te  G o v ern m en t in  
1(980-81. T he co rrespond ing  re.leases 
in  1981-82 w ere 200 m e tric  to n n e s  
g lazed, 52 m e tric  to nnes offset and  30 
m etric  to nnes a r t  ca rd  paper.

3. P o p u la tio n  E d u ca tio n  P ro g ra m m e :

T his p io g ram m e  w as .starred in 
W est B engal in th e  second oha^e w.c.f.
1—1-1961 a.id an  am o u n t of Rs. 4.50 
lakhs w as re -eased  io  lhe SUil;i Go 
e m in e n t th ro u g h  NCERT.

4. E ducation  T echnology P ro g ra m m :

T his p ro g ram m e s ta r te d  function ing  
in  W est B engal in  1978-79 and  is con-
tin u in g  in th e  S ix th  P lan  and  w as 
being im p lem en ted  in th e  S ta le  d u r in g  
1980-81 and  1981-82. T h is  p ro g ram m e  
invo lves se ttin g  up  of e d u ca tio n a l 
techno logy  cells w ith  p r im a ry  ob jec-
tive  of rem oving  th e  d ifference in 
teach ing  s ta n d a rd s  betw een  u rb an  and  
ru ra l schoo ,s and  fo r su p p lem en tin g  
class room  lessons in H u m an itie s  and 
Sciences excep t M ath em atics  A sum  
of Rs. 1.26 ia k h s  w as san c tio n ed  in 
1980-81 fo r th e  im p lem en ta tio n  of th is  
p ro g ram m e in W est B engal. F o r 1081-
82, th e  g ra n t w as o f th e  o rd e r  of 
Rs. 1.53 lakhs.

5. R u ra l F u n c tio n a l L ite rac y  P ro je c ts ;

A n am o u n t of Rs. 74.49 la k h s  in
1980-81 and  Rs. 26.60 lak h s  m  1981-82 
w ere  g iven  as g ra n ts  to W est B engal 
S ta te  fo r se ttin g  up  A d u it L ite rac y  
C en tre s  to  reduce  illite racy  'n  lh e  
S ta te . A ccord ing  to the re p o rts  re -
ceived fro m  th e  S ta te  G o v ern m en t, a s  
m any  as 8250 C en tres  w ere  in ope ra-
tion u n d e r  th is  p ro g ram m e w ith  an  
es tim a ted  en ro lm en t of 2.30 lakhs.

6. Preparatory Activities for launching o f
State Adult Education Programm:

Under this scheme, grants 'are giveji to 
the States for strengthening of adminis-
trative structure for implementing the pro-
gramme of Adult Education. In 1981-82 
a sum of Rs. 3.71 Jakhs was given as 
grants under this programme.
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7 . D ev elopm en t o f S a n s k r it  E d u c a tio n :

Under this programme, assistance was 
pu m d ed  to Sanskrit scholars and students 
o i  th is  S ta te , d e ta ils  of w h ich  a re  
g iven  be low : —

(i) Financial Assistance to eminent 
Sanskrit scholars jn indigent cir-
cumstances— the number of scho-
lars benefited under this scheme

' was 163.

(ii) Promotion of Sanskrit— Under this 
scheme a sum of Rs. 6,000 was 
sanctioned to honour 5 vedic scho-
lars.

(iii) Award of scholarships to Sanskrit 
s tu d e n ts  s tu d y in g  in  H igh  and

1 H ig h er S eco n d ary  Schools— A 
sum  of Rs. 18?000 is sanctioned  
fo r a w a rd  of 50 sch o la rsh ip s  
R's. 10 p e r  m o n th  p e r  scho lar.

’W hile a sum  of R s. 3.41 la k h s  w as 
re leased  to  th e  S ta te  G o v ern m en t d u r -
in g  1980-81 u n d e r  th is  p ro g ram m e, 
th e  re lease  of g ra n t d u rin g  1981-82 
am o u n ted  to  Rs. 3,34 lakhs.
8. N a tio n a l S erv ice  S chem e:

T his schem e w as in tro d u ced  in W est 
B engal a longw ith  the  o th e r  S ta te s  and  
h as  been in o p e ra tio n  since  1969. 
F u n d s  a re  re leased  b o th  u n d e r  P la n  
and  non-P lan . T h is  schem e w as in  
o p e ra tio n  in 10 u n iv e rs itie s , cov e tin g  
257 colleges and  a s tu d en t ijopulation 
of rito u t 40,000. -

D u rin g  L980-81 and  1981-82, how -
e v e r no g ra n t w as g iven  o u t o f P la n  
fund? as th e  S ta te  h ad  got sufficient 
u n sp en t ba lan ces  o u t of th e  g ra n ts  re -
leased  in e a r l ie r  years .
9. G ra n ts  to  S ta te  S p o rts  Council:
« .

G ra n ts  o f Rs. 50,000 in  1980-81 w ere  
re leased  to W est B engal fo r  p ro m o tin g  
spo rts  in  th e  S ta te .
10. G ra n ts  to  P h y s ica l E d u ca tio n :

T each ers  T ra in in g  In s ti tu tio n s  „
A sum  of Rs. 40,000 w as sanc tioned  

a s  g ra n ts  to  th e  S ta te  G o v ern m en t fo r 
p ro m o tin g  physical ed u ca tio n  acM vities 
u n d e r  th is  p ro g ram m e  in 1981-82.

11. N a tio n a l S ch o la rsh ip  Schem e:
T h is  schem e is in o p e ra tio n  in  th e

S ta te  since  1961-62. T he  n u m b e r  o f 
sch o la rsh ip s  a llo tted  to th e  S ta te  w as 
1,912 in  1980-81 and  2003 in  1981-82.

12. S ch o la rsh ip  a t S eco n d ary  s ta g e  
fo r ta le n te d  c h ild ren  in  R u ra l A re a s :

T h is  Schem e is in o p e ra tio n  since  
1971-72. U n d er th is  schem e 4 sch o la r-
sh ip s  p e r  C om m unity  D ev elopm en t 
B lock fo r G e n e ra l ca tego ries , 2 S ch o la r-
ships p e r T r ib a l C o m m u n ity  B lock 
fo r  tr ib a l ch ild ren  and  1 sch o la rsh ip  
to  S chedu le  C aste  ch ild  in a Com -
m u n ity  D ev e lo p m en t B lock w ith  20 
p e r  cen t and  above S ch ed u led  C as te  
po p u la tio n , w ere  aw ard ed  d u rin g  1980-
81. In  1981-82. 3 sch o la rsh ip s  per Com -
m u n ity  D evelopm en t B lock fo r g en e ra l 
ca tegories . 1 sch o la rsh ip  ;jer Com -
m u n ity  D evelopm ent B lock fo r  ch ild -
ren  of lan d less  la b o u re rs , 1 sch o la r-
sh ip  p e r C om m unity  D evelopm ent 
B lock fo r  Schedu led  C aste  child  and  2 
sch o la rsh ip s  p e r  T rib a l C om m unity  
D evelopm en t B lock fo r tr ib a l ch ild ren , 
w ere  aw ard ed .
13. D evelopm en t of P o s t-G ra d u a te  
cou rses in E n g in eerin g  and  T echno-

logy :

A sum of Rs 1.20 lakhs in 1980-81 and 
Rs. 2 .38  lakhs in 19.81-82 was released to 
West Bengal under this programme.

N.E. R a ilw ay  n o n -G azetted  P o sts  
su rp lu s  d u e  to  convers ion

8020. SH R I H A R IK E SH  BA HA D U R: 
W ill th e  M in is te r o f R A ILW A Y S be 
p leased  to  s ta te :

(a ) w h e th e r a la rg e  n u m b e r 01 non-
G aze tted  posts w ill be ren d e red  su r -
p lus on N.E. R ailw ay  d ue  to  conver-
sion to  b ro ad  gauge;

(b ) w h e th e r  th is  w ill ruTect th e  
p rom o tio n a l o p p o rtu n itie s  of th e  se rv -
ing non -gaze tted  em ployees; and

(c) if th e  w ork load w ill be reduced  
by gauge conversion  w h e th e r th e  n u m -
b er of g aze tted  p o sts  w ill also be re-
duced?

T H E  D EPU T Y  M IN IST E R  IN T H E  
M IN ISTR Y  O F RA ILW A Y S AND 
DIEBARTM ENT O F  PA R L IA M E N T A R Y  
A F F A IR S  (SH R I M A L L IK A R JU N ):
(a )  No.
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(b ) Does n o t a rise .
(c) Yes.

Promotional avenues foir Class I
Medical and Class I Non-Medical 

Officers
8021. SH R I H A R IK ESH  BAHA DUR: 

W ill th e  M in is te r of R A ILW A Y S be
^p leased  lo s ta te :

V''-{-aJ w h e th e r th e re  a re  d isp a ritie s  
betw een  th e  C lass I R ailw ay  M edical 
Officers and  th e  C lass I N on-M edical 
Officer*; in the  avenues of p rom otion ;

(b ) w h e th e r  a la rg e  n u m b e r of up- 
1 g ra d a tio n  of M edical Officers in the

firs t cu d re  rev iew  has  no t oeen im -
p le m en te d  since A ugust. 1981; and

(c) w hat G overnm en t a re  to
do  in th e se  m a tte rs?

TH E D EPUTY  M IN ISTER  IX TH E 
M IN ISTR Y  O F R A ILW A Y S AND 

. D E P A R T M E N T  O F PA R LIA M EN TA R Y  
A FF A IR S  (SH R I M A L L IK A R JU N ):
(a) lo (c). P osts a re  sanctioned  in  
v a r io u s  G ro u p  ‘A ’ categories (C iass I 

^ c a d r e s )  accord ing  to w o rth  of f.htirge, 
n o t on ly  lo r  p rov id ing  avo .iuc cf 
p ro m o tio n  to  th e  officers. T he Ind ian  
R ailw ay  M edical S erv ice  h a s  co m p ar-
ab le  av en u e  of p ro m o tio n  w ith  s is te r  
S erv ice , viz C en tra l G overnm en t 
H e a lth  Schem e.

T he upgraded  posts in  In d ian  R ail-
w ay  M edical S erv ice have  a lre ad y  
b een  filled in all A d m in is tra tiv e  
G rad es  excep ting  Selection G rade, 
w h e re  elig ib le officers a re  no t a v a il-
a b le  a t p resen t. T he filling u p  of up -
g rad ed  posts in S en io r S cale  a re  also 
in  th e  p rocess of im p lem en ta tio n , 
w h e re v e r  n o t done.

E xtension  of Howrah Madras C'oro-
m andal Express upto Trivandrum
8022. PRO F. P. J. K U RIEN : ill th e

M in is te r of R A ILW A Y S be pleafeej to  
s ta te :

£a) w h e th e r G overn m en t have re -
ce ived  re p re sen ta tio n  fo r ex len d in g  
H o w rah -M ad ras  C o ro m an d al E xpress 
itp to  T riv a n d ru m ; and

( b )  if so, G o v ern m en t’s r*>;\c-tion 
th e re o n ?  f

T H E  D EPUTY  M IN ISTER  IN TH E 
M IN IST R Y  O F R A ILW A Y S AND

DfSRARTM ENT O F PA R LIA M EN TA R Y  
A F F A IR S  (feHRI MALI-lKAR.TtTN):
(a )  Yes.

(b) T h is h as  been ex am in ed  bu t r d t  
fou n d  fea s ib le  due to  line  capacity  
c o n s tra in ts  on sections en ro u le ; In-
a d eq u a te  te rm in a l fac ilities  a t T r i-
v an d ru m  and  sh o rtag e  o f coach ing  
stock.

A gency to handicapped Persons and 
W idows at M adras Port

8023. SH R I N. D EN N IS: W ill th e  
M in is te r o f S H IP P IN G  AND TR A N S-
PO R T be p leased  to  s ta te :

(a) th e  d e ta ils  of th e  s ieps ta k en  by 
th e  S h ipp ing  C o rp o ra tio n  of In d ia  to  
g ra n t agency to  h an d icap p ed  persons, 
w idow s, etc. a t M adras in n  cen t 
y ea rs ; and

(b) if no t, th e  reaso n s  th e re o t?
TH E M IN ISTER  O F S H IP P IN G  

AND TR A N SPO R T (SH R I VEEREN -
DRA P A T IL ): (a) and  (b). In  a shti*- 
p ing  com pany . A gency reH t^s to 
h a n d lin g  of fu n c tio n s  a t P o r t  w h ere  
vessels call, such  as bdoklng of c a r-
goes, a rra n g in g  prov isions, sto res for 
vessels and  a rra n g in g  re p a tr ia tio n , 
h o sp ita lisa tio n  of crew  etc. etc. T hese 
functions/ serv ices connected  w ith  th e  
sh ip p in g  o p e ra tio n s  a re  specia lised  
ones and  as such  e n tru s tin g  these  
functions to h an d icap p ed  p ersons o r 
w idow s etc. does n o t arise .

U nearthing o f ancient scu lptures at 
T aleraon  near Amrav:iti

8024. SH R IM A TI U SHA PR A K A S II 
C H A U D H A R I: W ill th e  M in is te r ' of 
ED U CA TIO N  be p leased  to  stnt»v'

(a ) w h e th e r  it is a tac t th a t au c ien l 
sc u lp tu re s , idols o f re lig ious figures 
and  re m a n e n ts  o f old b u i ld in g  Ma.J 
been u n e a rth e d  d u rin g  d igging o p e ra -
tion  a t T alegaon  n e a r  A m rav a ti; and

fb) if so, th e  d e ta ils  the reo f?

T H E  D EPU TY  M IN ISTER  XUE 
M IN IST R IE S  OF EDU CATION  AND 
CU LTU RE AND SO C IA L W ELFA R E 
(SH R I P. K. T H U N G O N ): (a ) Yes. 
S ir.

(b) W hile p rov id ing  a b u n d  a lcng  
th e  ea s te rn  b an k  of r iv e r  M oti K olasa, 
scu lp tu res  of V ishnu and G ancslia ,
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door-ja r/ib  w ilh  n ag a  hood and  a 
G aru d a  p ed es ta l h av e  been  u n ea rth ed . 
A n  e ig h t s tep p ed  g h a t h a s  a»so been  
exposed  on  th e  w este rn  b an k  o l th e  
sam e  riv e r.

G.T. Road betw een Barakar and 
K um ardhubi

8025. SH R I A. K. ROY: WiU the
M in is te r  of S H IP P IN G  AND TR A N S-
P O R T  be p leased  to s ta te :

(a )  w h e th e r  i t  is a la c t th a t  th e  
G ran d  T ru n k  R oad in th e  reg ion  b e t-
w een B a ra k a r  and  K u m a rd h u b i is in  
a v e ry  bad sfiape causing  a c c id rn t nhfl 
d is ru p tio n  o f th e  traffic;

(b ) w h e th e r  it is a fac t th a t  B a ra k a r  
B rid g e  connec ting  W est B engal and 
B ih a r  m ay  c ru m b le  an y  tim e  causing  
a  m a jo r  d isa s te r;

* (c) w h e th e r  it is a fact th a t E ih u r
G overnm en t (P  W .D .)‘ p re p a ie d  a d e-
ta ile d  e s tim a te  fo r th e  re p a ir  o l th?  
road  and  b rid g e  and  se n t to th e  C en-
t r e  on 13th M arch. 1981 *vhich w as 
re tu rn e d  on th e  g round  th a t th e  now 
by-pass road  w ould serve  th e  pu rpose  
of th e  G ran d  T ru n k  R oad;

(d) if so, w h e th e r ft is a f a d  tha t 
new  by-pass road  m ay aid in.il canno t 
su b s titu te  th e  G .T. R oad in th a t r e -
gion; and

(e) il' so, s tep s  tak en  th e reon?

T H E  M IN ISTE R  O F STA TE IN TH E 
M INISTRY  O F S H IP P IN G  AND 
T R A N SPO R T  (SH RI SITA  RAM 
K E SA R I): (a) to  (e). T h e  portion
of th e  old G. T. .Road passing  

'‘th ro u g h  B a ra k a r  and  K u m ard h u b i 
in B ih a r h a s  now  been  bypassed  

_ as a re su lt ol re -a lig n m e n t of 
N ational H ig h w ay  ro u te  in  th is  
reach  to  se rv e  as ap p ro ach es  to the  
new  b rid g e  o v er th e  r iv e r  B a ra k a r  
w hich is a lre ad y  open to  traffic. T he 
resp o n sib ility  fo r m a in ten a n ce  and 
developm en t of th e  ab andoned  v N.H. 
portion  be tw een  K a p a s a ra  and  Nm- 
nnatpur (v ia  B a ra k a r  an d  K u m ar- 
tlhubi) in c lu d in g  th e  old ex istin g
bridge now  re s ts  w ith  th e  S ta te  G ov-
e rn m e n ts  concerned .

Wlo Wl.'o <Tio qi

fil W

8 0 2 G. T IW  : *57

^  Sfrll*-! ft*

(*») w t  ^
T To  TTijj 0 M l< o  T t  ■

^TT [ H u |A( ^  ft j
fc ' «VJT ^

(*sr) srfe err t o t t

f t  "5PT5T f ^ n r f ? n f f  i w  c n n %
*  5 T  ^7%  T O rp ; |  ?

t  *; pf^T*.4 tral 7 , ^ ; ^  ...jrT u * ; i i

Sf ^  * 3 .  (*fj •d?.*.-nT3f*r) : ( t )

jfr, 1 -

( i ? )  T T S f^ t q - TTf^- ~r$f

M P*. 3T t ' i 't ' i  ?ftT 

w i ^ r  Fpemjpr ^ r f r  f  c t o t

m f ^ f r  ^ f t r  "5^1% f T F T F T  ^fr r+fr

‘T'trfi ^  1 « ^  5prqrf?=r

fM k  Slfirfaq'H % ^ t | jW

•T TTT^- 3 7%  T^T ’ T T f f T  ^Tf^T %  JTTR %  
r4 t  ^ 3 f ^ T r f r  t  Fpflrr " j ^ r  m ^h 1 

^Tffr |  i *TCirr »B5r

^ h T t i  rpTT f r i f  Tjxf qrtiTjfij 
T f r ^ r  %  f ^ p f  pficfj-

* r  t .t t  . ^

ipTT ^  1 3 TTT 3 R T  Sffr

^TT ?T?RT £ . 5PT: f% ?ft ?ft ^ T T

t t  ? r r ? n  ^ t f  ' s r R - ^ r

1 ■

+'T5T,'<|JT t ^ 2 ?T *T i;

f '. ^  3^5 -,'M T fiffc? j

8 02 7 Vi T.sar,:

* k T) ^  qpt f>TT f f̂T ;

[ v )  w r  ( ^ f r -

c T FT ) ^  T T J 7 H 7 R  %
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fesir T t c t t  q ^ h rt

q^%  ?fr t t  frqT orrcnr f  t

(g -) q f?  <fr i r t  w. Tr#nrf 

% ^ t f t  ^  *rrr^ t f^ssrc f w f r  ^ t t

W R  ^  Tf^TT ; ?ftT

( t t ) ^ t t  t k ’jt  |  s r k  ^
^ r f^ c T  TT% T  ^TT TPT3T*ft T t 

ITT <.̂ 1 ^  1% d'W i 0  fs®«ii Pi k  
W f  TTWTC M ^ d l  |  ?

?«r ?t  wW  t t o  f e w *  

^  4jT( («rt *Tf?.*«T*J?r) ( t )
( * t ) .  8 H H l d M  tr^rsf^- % 
fc jH H  % % TTTW. ^ T f ^ R , 1 9 8 1
if  JTT#, 1 9 8 2  cTT TT ^ r a - % 
^ p g ^ - T T W R  ?TTRt 14 0
3TT <IHT1<I <. 'T T  •T l̂ % ol H I  3TT +1 I 
TpT ^  #  12 9
q^F3R  ■‘ I isl TT r4 t ?t ^T f̂t
xpTFTT «IT ■H'M ^ f f f ^  <11 si sPl'ti 
m f^ zn  % f^Rr |  i

r-HsH ^-UHH ^K ST fTTTft fe a rCv

T T  *t ^  M *i +jfH IVqa T T T
% fcnr, 8 'Sid'i H 'flo id  T^Rnry- ^  
m  ^ETR% % + K -IK  3 7 F T
W  ^rr f  ?

a ^ r  if  anrcgr? w *Tgnnm? r»?r 

^  v l  3 ft*-r i« T  S T ^ T T

80 2 8. H i | T l * l  ^TOrf : W f  
HcTl ^  slcil  ̂ “Ft fi ’TT T ^ *T  f r  !

( t )  TTT ^T% #^TtPT T t 3*T 3T?T 

TT STTTTTCt I  fap £\<$\i (f%TT3 ^PTT) , 
r^TTT q-^qt^T, ^ r n : *T H^IM KrT
T T T  %  * > I - M  W « n
*r S ; t ftT

( ^ )  *T fe  f t  eft T f f r O f

% T O W  * f t r  ^ 8 R T % TTT 
'3 3 PT jfT  T f  q ?

%5Ti a«Tf ,7 'tyfa vi^Tvf P?VT<JT 

«TcTi'flirlf v  ( ^  q i . jfeD
t f - w :)  ( t )  m r  (« r ) ,  ffTTfRT, 

f ^ r r  ?t ^ t  f t w  q frrf^ c r
t t  T i - T i R  m Txfhr ^ w c ^ r  

T̂̂ ST̂ T T T cTT t  5ft f r  JT 17T P T  ^  |  I 
f^ r fm  % gflxpT W t T  TR^TcT 

% f^w 2 0 ,0 0 of-  ^qir T t y-r<ifVi 
t t  ^rnrerpT fT^r *m ^  ?

iT 'in  rrart if i1 t t ^ r -  m or*
8 0  2 9. %t'i 5T^fT :

?rr ^ tr  TrrtifOT w  : w \
T?M'rnr it^ t  ^  ?rrrT 

T t  «t»Hi T ^ r  f r  :

( T )  f w q r  1 9 8 1 - 8 2  %

T trr r  Tfrwrr frnfhnr T n h n r  q r  
T fjq r  ^  T?T f e ^ t  H q ^ B T  ^>3
T t  ;

( ’i )  1 9 8 1 - 8 2  ^  W T

JT̂ Tff Jr ? iw < rr  % f r r  fT ^ r  ^n q ^ H  

W  *Pt ; ?flT

( i t ) *t=ra t  ( i c i w m  %
« C lfe T T *ft  *^ T T  T t  5 RT d M H f * s r  T ^ t  ?

q f r^ R  T?arrr .^ral
*ST>) T T T ^ 'P F ^ ) : ( T )
1 5 4 7 5 . 5 5  ? r ra  W t  (tR f^T R -)

( « • )  V T T f t ,  1 9 8 2  cTT 1 2 4 , 5 7 6  
H ^^T t %f iTTgT ; ( WHPdH ) f ^  I

(IT) ^ rfe^THt H T T ^ -
% ^RTT YTTTf JfcT-^a ^

^  i ?rm fq. i 9 8 1 —8 2  % t Vt p t
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3 1 - 1 - 8 2  cTT t

^IM <.flrTl % f^FT-^TT v l41

* r r s f  I  I
t

1 9 8 1 - 8 2  ( s m r ,  1 9 8 1  

1 9 8 2 )  % ^TFT TRFTFT *T 

f T T T ^ n  % r^ H d K  5TT^t 1

3TT '11H

* 1. s n r i r r 5 , 3 1 3

2 . *FTM< 5,1 56

3. *H d4* 4 , 4 7  5
3. ( r r )  a k f 1 , 7 9 8

4- 1 3 , 6 1 0

5. 6 , 0 6 1

6. 5 , 7 5 0

7. ETT 2 , 8 0 3

8. t t *t j  *rra)4,< 5 , 1 8 8

9. 2 , 8 3 4

1 0. ipi 1*1*1 < 7 , 2 3 6

11.  ^ 3 , 0 8 0

12- W K 4,7 4 3

13 . Tnr<p: 4 , 8 9 3

14.  J l H K 2 , 3 8 1

15.  W f X ? 1 ,5 7  5

1 6. i 7 5 8

17. <TFfr 3 ,7 8 8
18. PHTlft 1,7 6 4

19. 4 ,3 0 0

2 0 . ZZt 2 ,1 4 5
2 1 . S I H I ^ 3 ,1 9 6

2 2 6 ,0 0  3

2 3 . 3 ,9 7 5
2 4 . H t^lTST 3 ,9 2 4

25. 1 ,5 3 8

26 . a r iw u rr 2 ,4 0 6

1 1 0 ,6 9 3

Doubting of  IVforadabad-Bareilly line

8030. S H R I M OHD. A SR A R  A H -
M A D : W ill th e  M in is te r of R A IL -
W AYS be p leased  to  s ta te :

fa ) w h e th e r any  su rv e y  w as o rd e red  
fo r doubling  of M o rad ab ad  B are illy  
fb ro ad  gauge tra c k ) ;

(b ) if so, w hen:

(c> w hen su rv e y  w ork  w as s ta r te d ; 
apd

(d) how  m u ch  tim e  w ill be re q u ire d  
to su b m it su rv ey  rep o rt?

T H E  D EPU T Y  M IN ISTE R  IN TH E 
M IN ISTR Y  O F R A IL W A Y S AND 
D E PA R T M E N T  O F PA R L IA M EN TA R Y  
A FF A IR S  (SH R I M A L L IK A R JU N ):
(a ) Yes.

(b ) In  A ugust. 1980.

(c) In  N ovem ber, 1980.

(d ) By end of 1982.

D ire c to ra te  fo r  S C /S T

8031. SH R I MOHD. A SRAR A HM A D: 
W ill th e  M in is te r  of R A ILW A Y S be 
p leased  to  s ta te :

(a )  w h e th e r  a s e p a ra te  D irec to ra te  
has been  fu n c tio n in g  viz. D.E. (R ) 
w hich  dea ls  w ith  th e  m a tte rs  of SC /S T  
a s w ell as th e  m in o rity  com m unity  
em ployees;

(b ) if  so, w hat a re  th e  func tio n s  ol 
th is  d e p a rtm e n t and  how  th e  em -
ployees of th e  m in o rity  com m unities  
a re  being  benefited  by  th is  d e p a r t-
m en t; and

(e) w h e th e r any  assessm en t has 
been  m ade of th e  fu n c tio n in g  of the 
d e p a rtm e n t d u rin g  th e  la s t  rive years?

T H E  D EPU T Y  M IN ISTE R  TN TH E 
M IN ISTRY  O F RA ILW A Y S AND 
D ERA RTM EN T Q F PA R L IA M E N T A R Y  
A FF A IR S  (SH R I M A L L IK A R JU N ):
(a ) Yes. A se p a ra te  Cell is fu n c tio n -
ing  u n d e r  A d d itio n a l D irec to r, E s tab -
lish m en t (R ese rv a tio n ).
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(b ) M ain functions a re  to  en su re  
p ro p e r im p lem en ta tio n  o f re se rv a tio n  
ru le s  m ean t fo r Scheduled  C astes  and 
Scheduled  T ribes. T he re p re se n t.v  
tio n s /co m p la in ts  of R ailw ay  em ployees 
of m in o rity  com m unities  a re  d ea lt 
w ith  according  to  ex istin g  ru les.

(c) Yes.

Dissolved Railway Committees

8032. SH R I MOHD. A SR A R A H M A D ' 
W ill the  M in is te r of RA ILW A Y S be 
p leased  to s ta te :

(a ) p a r tic u la rs  of R ailw ay  Com -
m itte es  w ith  nam es, add resses  and 
qualifica tions of m em bers inc lud ing  
officials and  non-officials co n stitu ted  
p rev iously  and disso lved  in J a n u a ry  
1982 (inc lud ing  non-d isso lved) inc lud -

in g  s tan d in g  v o lu n ta ry  help  com m ittee 
p ro g ram m e im p lem en ta tio n  2om m ittec\ 
passen g er am en ities  com m ittee; N a-

tio n a l R ailw ay  U sers  ca te rin g  consu l-
ta tiv e  council. R a ilw ay  R efo rm s com -
m ittee , official la n g u ag e  im p lem en ta -
tion  com m ittee. R ailw ay  H ind i Shab- 
d aw ali C om m ittee, R ailw ay  H ind i 
P u s ta k  C h ayan  S am iti, R a ilw ay  K ind i 
S a la h a k a r  S am iti; and

(b ) p a r tic u la rs  of R ailw ay  U sers 
C o n su lta tiv e  C om m ittee a t  Z onpl and  
d iv isional levels. in c lu d in g  N alldn iu  
R ailw ay  U sers co n su lta tiv e  , Com -
m ittees?

1
T H E  D EPU TY  M IN ISTER  IN T H E  

M IN ISTR Y  O F R A ILW A Y S AND 
D E PA R T M E N T  O F PA R LIA M EN TA R Y  
A FF A IR S  (S H R I M A L L IK A R JU N ):
(a ) and (b ) E xcep t R ailw ay  R eform s 
C om m ittee (w hich  is  an  e x p e rt body) 
and  Official L anguage  Im p lem en ta tio n  
C om m ittee (w hich  has only  officials as 
its  m em b ers), all o th e r u n d e rm e n tio n -
ed C om m ittees w ere d isso lved  in  
F e b ru a ry , 1982:

SI. N am e o f the C om m ittee lo ta l
N o . Mt-mbi*

ship

1 S tan d in g  V o lu n ta ry  H elp  C om m ittee . .

1 Passenger A m enities C o m m itter . . .

3 Program m e Im plem entation  C o m m itte r . .

4 N ation al R a ilw a y  C aterin g  C oosu ltative C ou n cil

5 R a ilw a y  H in di S h a b d av a li Sam iti . . . .

6 R a ilw a y  H in d i Pustak C h ayan  S am iti . . .

7 R a ilw a y  H in d i Salah ak  r S m iti . . . .

8 N ine Z on al R a ilw a y  Users C onsultative C om m ittees .

9 55 D ivision al R a ilw a y  Users C on sultative C om m ittees.

T he nam es and ad d resses  of m em -
b e rs  of R aiiw ay  R eform s C om m ittee 
and  Official L an g u ag e  Im p lem en ta tio n  
C om m ittee , a re  g iven in th e  S ta te -
m ent.

T h e  co llec tion  and  com pila tion  of 
o th e r  information as sought fo r ab o u t 
th e  d isso lved  com m ittees is so volum in  
tm s th a t  th e  sam e w ill no t be eom-

46'

23
I

23
K

1.2

.?«

E ta ’

1316

m e n su ra te  w ith  th e  la b o u r and ex-
p e n d itu re  involved.

No academ ic qualifica tion  is p res-
crib ed  fo r  m em b ersh ip  of th e  Railway^ 
C om m ittees.

Statement

N am es & A ddresses  of th e  C h a irm a n , 
an d  M em bers of R ailw ay  ReEontis 

C om m ittee.
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1. S h ri K. C, S a rin , C h a irm an  R a il-
w ay R efo rm s C ofhm ittee, 14-A F rien d *  
O olony W est, N ew  Delhi.

2. S h ri R av i M atha i, In d ian  In s ti-
tu te  of M anagem ent, A h m ed a b a d .

3. S h ri R js s i  M odi, C h a irm a n  TISL'O 
Ja m sh ed p u r .

4. Ju s tic e  H. C. T rip a th i. R etd. 
Ju ilge , A llah ab ad  H igh  C ourt, 15/17 
K am ala  N eh ru  Road, O pposite  U n i-
vers ity , Allahabad.

5. D r. M anm ohan  S in g h , M em ber 
S ec re ta ry , P lan n in g  C om m ission, N ew  
D elh i .

C. S h ri M. S. G u jra l, C h a irm an , 
R a ilw ay  B oard , M in is try  of R ailw ays, 
R ailw ay  B o ard . R ail B h av an , N ew  
Delhi.

1. S h ri V. P. S aw hney , E x-m em ber, 
R ailw ay  B oard , B-21. G re a te r  K a ila sh  
E nt‘lave-11. N ew  D elhi- 110048.

List o f M embers of Official Language  
Im plem entation Com m ittee, Railw ay  

Board

C h airm an

1. M em ber, S taff, R ailw ay B oard .
M em bers

2. M em ber. E ng ineering , R ailw ay  
B oard .

3. M em ber, Traffic, R ailw ay  B oard .

;4. M em ber. M echanical, R a i l w a y
B oard.

'5. S ec re ta ry . R ailw ay  B oard .

’ G. D irec to r, E s ta b lish m e n t, R ailw ay  
B oard .

7. D irec to r, Efficiency B u reau , R ail-
w ay B oard . .

‘ 8. D irec to r. T raffic (C om m erc ia l). 
R ailw ay  B oard.

9. D irec to r, S ig n a l & Tele. R ailw ay  
B oard .

10. D irec to r, V igilance. (R ep re sen ta -
tiv e  of K en d riy a  S ach iv a lay a  H ind i
P a r ish a d ) .

11 . D irec to r, O fficial L an g u ag e , 
R a ilw ay  B oard .

12. A d d itio n a l D irec to r, P a y  Com -
m ission  R ailw ay  B oard .

13. J o in t  S e c re ta ry , O .L. D ep tt 
M in istry  o f H om e A ffairs.

14. J o in t S ec re ta ry , R a ilw ay  B oard

15- J o in t D irec to r, S a fe ty  (C oach-
ing) I, R ly. B oard .

16. J o in t D irec to r, F in an ce , (E stt.)
I, R ly. Bd.

17. J o in t D irec to r, Traffic Com -
m erc ia l (G )-II  R ailw ay  B oard.

18. D irec to r G en era l (R H S ), R ail-
w ay B oard.

19. J o in t D irec to r, W orks, R ailw ay  
B oard.

20. D ep u ty  D irec to r, F in an ce  (E xp.) 
R ailw ay  B oard .

21. U n d er S ec re ta ry , S ecu rity  Def-
ence, R ailw ay  B oard.

22. U n d e r S ec re ta ry , (A dm n.) R ail-
w ay B oard .

23. Section  Officer. E s ta b lish m e n ts  
(R ep.) II, R ailw ay  B oard .

24. Section  Officer, ERB III , R ail-
w ay B oard.

25. M u k h y a  R aj B hasha  A d h ik ari, 
N. R ailw ay , N ew  D elhi.

26. D iv isiona l R ailw ay  M anager, 
D eihi.

27. R ailw ay  L iaison  Officer. Delhi.

28. G en era l S ec re ta ry , In d ian  R ail-
w ay C onference A ssociation . D elhi.

29. C hief P ro je c t Officer, M etro -
po litan  T ra n sp o rt P ro je c t (R ailw ay) 
Delhi.

30. E x ecu tiv e  E ng ineer, M etropo litan  
T ra n sp o r t P ro je c t (R ailw ays) D elhi.

.. 31. Dy. FA/C-A.O*, M etro p o litan  
T ra n sp o rt P ro je c t (R ailw ays) D elhi.

32. O ne R ep resen ta tiv e  o f R.l.T.E.S. 
an d  I.R.C.O.N.
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. Railway com plim entary passes

8033. SH R I MOHD. A SRAR AHM ED: 
W ill th e  M in is te r of RA ILW A Y S be 
p leased  to  s ta te :

(a )  w h e th e r G o v ern m en t have  fo r-
m u la ted  gu ide lines fo r  th e  issue of 
R a ilw ay  co m p lim en ta ry  passes  fo r 
various  classes;

(b ) if so, w h e th e r he w ould lay  a 
copy of th e  g u id e lin es  on th e  T ab le  
of th e  H ouse; and

(c) th e  d e ta ils  of com plim en ta ry  
pass h o ld e rs  i s  011 io lh  M arch , 1982 
w hich  have  n o t been cancelled?

T H E  D EPUTY  M IN ISTER IN T H E  
M IN ISTR Y  O F R A ILW A Y S AND 
D EPA R T M E N T O F PA R LIA M EN TA R Y  
A F F A IR S  (SH R I M A L L IK A R JU N ):
(a) to  (c) T he  b road  gu ide lines laid 
dow n fo r th e  issue o f com plim en ta ry  
passes to  th e  n o n -ra ilw ay m e.V O rg a-
n isa tio n s  a re  as und er;

(i) In s titu tio n s  and  O rg an isa tio n s  
devoted  to social, c u ltu ra l, scientific 
li te ra ry , spo rts  and  ed u ca tio n a l ac-
tiv itie s  and w hose w ork is of an 
all In d ia  ch a ra c te r.

(ii) O rg an isa tio n s  devo ted  to  th e  
w elfa re  of S C /S T , b ack w ard  and  
neglected  sections, w om en, b lind and 
h and icap p ed  perso n s etc.

( iii)  E m ine.it persons nngaged in 
w o rk  of n a tio n a l im p o rtan ce  for 
w h ich  th e y  a re  requ ired  to  u n d e r-
ta k e  fre q u e n t jo u rneys.

T h e  d e ta ils  of th e  com plim en tary  
ca rd  passes w hich a re  cu rren t on l '.th  
M arch , 1982 a re  ind ica ted  in th e  list 
a ttached .

S ta tem en t

L ist re fe rre d  to  in  rep ly  to Lok 
S ab h a  U n s ta rre d  Q uestion  No. 8033 
sh o w in g  th e  d e ta ils  of th e  C om pli-
m e n ta ry  C ard  P asse s  w hich  a re  c u r-
r e n t  on  15-3-1982.

1. O ne 1st C lass card  pass in ia w :u r 
o f  S h ri B. G. K elk ar, D irec to r R a ja  
D in k a r  K e lk a r  M useum , w ith  one 
-com panion in 1st Class.

2. O ne S econd class card  p ass  in  
fa v o u r  of tw o  s is te rs  of M iseionaries 
of C h arity , C a lcu tta , an  O rg an isa tio n  
headed  by M o th e r T eresa .

3. O ne 1st c lass ca rd  pass in  Javou r
of S h ri Sheel B h ad ray a jee , V ice P re s i-
d en t INA  M a rty a r  M em oria l Com -
m ittee . w ith  one a tte n d e n t in I ln d
class.

4. O ne 1s t c lass ca rd  pass to  S hri 
S. L. R a tn a k a r , G en era l S ec re ta ry , 
N ehru  K aly an  S angh , w ith  one com -
pan ion  in 1st class.

5. O ne 1st c lass ca rd  p ass  to  Shri 
R adhey Shyam  S huk la , D eoria  (U P .)

6. O ne 1st c lass ca rd  pass to Sm t. 
K a n ta  M anchanda , New Delfti, w ith  
one com panion  in 1st class.

7 . O ne 1st class p ass  card  a;!Ss to  
S h ri K anu  G andh i, K a s iu rb a  A shram , 
w ith  one a tte n d a n t in I ln d  class. ••

8. O ne 1s t class ca rd  oass to  Sm t. 
A bha G andh i K a s tu rb a  A sh ram , w ith  
one a t te n d a n t in I ln d  Class,

R ecovery  of L icense Fees fo r Cycle 
S tan d  C o n trac ts  a t  A llah ab ad

8034. SH R i DAYA RAM S H A K ' i A :  

W ill th e  M in iste r of R A ILW A Y S be 
p leased  to  s ta te :

(a ) w h e th e r any  rccorey  of * r re a r  
of license fees etc. fo r cycle s tan d  con-
tra c ts  a t A llah ab ad  fC ity  side  Civil 
L ines s id e )  and  K a n p u r  has  been  m ade 
from  M /s . R ailw ay  Cycl^ S tan d  K ar- 
am ch ari S h ram  S am vida  S ah ak a ri 
S am iti L td .. A llahabad  from  th e  pay-
m e n t d u e  in respec t of parce l han d lin g  
bills of A llah ab ad  fo r th e  m on th  of 
D ecem ber, 1981;

(b) if so, th e  d e ta ils  thereoJE; and

(c) w h a t o th e r  p u n itiv e  actions 
ta k e n  by th e  D iv isional A u th o ritie s  
ag a in st th e  above-nam ed Socie ty  for 
d e lib e ra te  w ith h o ld in g  of R ailw ay  
dues?

T H E  D EPU TY  M IN ISTE R  O F RA ILr 
W AYS A ND D EPA RTM EN T O F PA R -



W ritten Answers CHAITRA 25, 1904 ( SAKA)  W ritten Answers 510

L1AM ENTARY A F F A IR S  (SH R I 
M A L L IK A R JU N ): (a )  Yes.

(b ) A n am o u n t o l Rs. 20,152.50 h as  
b een  ded u c ted  fro m  th e  p a y m en t due 
to  th e  S am iti in  re sp ec t o t  P a rce l 
H and ling  B ills of A llah ab ad  fo r th e  
m on th  of D ecem ber, 1981.

(c) No action  h a s  been ta k e n  fcv the  
p re se n t.

Licence Fees deposited by M/s. Rail-
way Cycle Stand Karamehari Shram 
Samvida Sahkan Samiti Ltd.; Allaha-

bad

8035. SH R I DAYA RAM SHAKY A: 
W ill th e  M in is te r o f R A ILW A Y S be 
p leased  lo  s ta t e ;

(a )  th e  d e ta ils  of licence fees etc. 
deposited  by M /s . R ailw ay  Cycle S tand  
K a ra m e h a ri S h ra m  S am v id a  S ah k a ri 
S am iti Ltd. A lla h ab ad , in resp ec t of 
m isce llan eo u s a rtic le s  c o n tra c t a t A l-
la h ab ad  fo r th e  period  24-2-1981 to  28-
2-1962;

(b> how  m uch  in v estm en t h a s  been 
m ade by th e  Society fo r e a rry in g  on 
th is  busin ess  and w h e th e r the  Society 
is liab le  to be assessed by th e  Sales 
T ax  A u th o rities ;

(c) w h e th e r  A u d it of A count of the  
Society has  iu*en conducted  for th e  fin-
an c ia l y e a r  1‘>78-/9. 1979-80 and  1980-
81 by th e  A u d ito rs  d ep u ted  by C o o p era-
tiv e  D ep a rtm en t; and

(d ) if so, how m uch profit h^s N 'en  
ea rn e d  by th e  S ocie ty  d u rin g  th e  above 
period  y ea r-w ise  sep a ra te ly ?

T H E  D EPU T Y  M IN IST E R  IN 
T H E  M IN ISTRY  O F RA ILW A Y S 
AND D E PA R T M E N T  of PA R -
LIA M EN TA R Y  A F F A IR S  (SH R I 
M A L L IK A R JU N ): (a) M iscellaneous 
a rtic le s  c o n tra c t w as a llo tted  to  M /s . 
R a i l w a y  C ycle S tan d  K a ram e h a ri 
S harm  S am v id a  S a h k a ri S am iti L td . 
A llah ab ad  a n d  th e  S am iti s ta r te d  w o rk -
in g  w ith  effect from  26-2-81. Rs. 
72.540/- h a v e  been paid  by th e  S am iti 
as licence fee  etc., fo r  th e  period  fro m  
20-2-81 to 28-2-82 a t th e  „rate o f Rs. 
6,045/ p e r m on th .

(b) to  (d). T hese  isues a re  u n d e r  th e  
a d m in is tra tiv e  co n tro l of th e  S ta te  
G o v ern m en t an d  beyond  th e  pu rv iew  
o f th e  M in is try  of R ailw ays.

Q u it O rd e rs  to  In d ia n s  in  S ri L an k a

8036. SH R I P. M. SAYEED:
SH R IM A T I M O H SIN A  KID- 

W A I:
PR O F. N A R A IN  CHAND PA - 

R A SH A R:
SH R I H. N. N A N JE  GOW DA:
S H R I M. RAM  G O PA L 

R E D D Y :

W ill th e  M in is te r o t  E X TER N A L 
A FF A IR S  be pleased  to s ta te :

fa ) w h e th e r  In d ian s  w hose re s id en t 
v isas h ave  ex p ire d  h av e  been ask td  .c 
le av e  S ri L an k a  im m ed ia te ly  o r  face 
d e p o rta tio n ;

(b ) if  so, how  m anv  In d ian s  w ill ■<? 
afTected by th e  qu it o rders ;

(c) w h e th e r p la n ta tio n  w o rk ers  of 
In d ia n  o rig in a l w ere unab le to leave 
w ith in  th e  specified  period  because 
th e  e s ta te  m an ag em en t had  not se ttled  
th e ir  dues; and

(d ) if so, w h e th e r  th e  H igh Com -
m ission  h as  ta k e n  up  th e  m a tte r  w ith 
th e  S ri L a n k a  G overnm en t?

T H e j M IN IST E R  O F EX TER N A L 
A F F A IR S  (SH R I P. V. NARA SIM HA  
R A O ): (a )  a n d  (b ) . It w as repo rted  
in  th e  S ri L an k a  p ress  in  M arch, 1982 
th a t  perso n s  of In d ia n  o rig in  liv ing  in 
p la n ta tio n  areas, who had been gh 'en  
In d ian  c itizensh ip  un d er th e  1964 
A greem en t w ere  ’■reluctant" to  leave 
S ri L anka . I t  w as also rep o rted  th a t 
th e  S ri L an k a  au th o ritie s  had  w arned  
such  Ind ian  citizens, aw aitin g  re p a t-
r ia tio n  to  In d ia  and  w hose v isys hfcd 
ex p ired , to  leave  S ri L anka  im ed ia te- 
ly. G o v ern m en t a re  n o t aw are  th a t  
any  fo rm al “q u it o rd e rs” h av e  been 
s e rv e r  by th e  S ri L an k a  G o vernm en t 
on In d ia n  citizens aw a itin g  re p a tr ia -
tion  to  In d ia  u n d e r th e  1964 A g ree -
m ent.
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(c) G o v ern m en t a re  aw are  th a t  th e re  
a re  a d m in is tra tiv e  d e lay s  in  S ri L an k a  
in  th e  p ay m en t of G ra tu ity  an d  E m -
ployees' P ro v id en t F u n d  to  p ro sp ec tiv e  
r e p a t r i a t e s  by p la n ta tio n  M anage-
m e n t  and  su ch  d e la y s  do re s u lt  in  a 
r e ta rd a tio n  o f th e  re p a tr ia t io n  p ro -
cess.

(d ) Q u r H igh  C om m ission b a s  ta k en  
u p  th e  m a tte r  of delays in  p a y m e n t of 
G ra tu ity  and  E m ployees P ro v id en t 
F u n d  w ith  S ri L an k a  G o v ern m en t and 
thfi|y h av e  assu red  us o f su ita b le  action 
in  th is  regard .

*?sv vtvr r.Tyw - i w  
ifT-HT«*TT) q feift ff.T H* TfV *T 

3T»i T Wi TX. T ^  'R'T

8 0  3 7. * 1  : WT
•k c\ <\
T H  JTf? 3 c l l* )  q p t  f^T T  «m «i :

( ^ F )  W T  Tpjq- 5T%¥f i f  

% stTcTTNrr ?wsn>r % fcnr 

T r f e f t  ?r s F r c r f a r  ^ p t t  ^ r r r  s t

( 5 ) sjt, rfr 

f o f ? r  m \  |  ;

(*r) ^ t t  n'vspn  im n*r ?r

? r r ^ f T  %  f ^ r f a r  a p t  t k f t

t t  <ft t  ;

( « r )  J T f f ,  e f t  % ^ r q -  p r ^ t t

s * r  mm  i t  w  w f #  ;

m

( t )  vfk ^ t ,  e f t  s n ^ f t

= rr  c T ^  ^ T T  o H  =Ft

f l v r r w  |  ?

t  i T3T; f J  ^  VTq fW M

*r («fi »ffe^?PT3|5r) : (*>) q v

s t t # ?  F rr f^ T  % ^ r fa f rw ,

% ?n fV  t ^ t  ? t t t  $ %  f a x r  f t * f t

s m i z  < n f f  f p r  w i t i  a n  < i f t r  ^ t r t

nr;! +  < l4 f  ^  I

S C s/S T s F acu lty  M em bers in  N iepa

8038. SH R I R A JN A T H  SO NK AR 
SH A STR I:

SH'RI H A R IH A R  SOREN:

W ill th e  M in is te r of ED U CA TIO N  be 
p leased  to  s ta te ;

(a) w h a t is th e  to ta l s tre n g th  of th e  
facu lty  in  th e  N a tio n a l In s titu te  of 
E d u ca tio n a l P la n n in g  and  A d m in is-
tra tio n ;

(b) how  m an y  am ong  th em  a re  Sche-
d u led  T rib es  c’so Schedu led  C astes 
facu lty  m em b ers;

(c) if so, d e ta il^  of th e  po sts  held by 
them -»

(d ) in  case th e re  a re  no scheduled  
tr ib e /s c h e d u le d  C aste  facu lty  m em -
bers, th e  d e ta ils  of schedu led  tr ib es  
can d id a te s  re jec ted  a lo n g w ith  th e ir  
edu ca tio n a l qualifica tions;

(e ) w ill G o v ern m en t rese rv e  facu lty  
positio n  fo r S cheduled  T rib e  /S c h e d u -
led C aste  can d id a te s  in N a tio n a l In s ti-
tu te  0: Ed'-ictuion P lan n in g  and  A dm i-
n is tra tio n ; and

U ) if  not, th e  reasons the reo f?

T H E  M IN ISTER  O F STA TE IN TH E 
M IN ISTR IE S O F ED U CA TIO N  AND 
C U LTU R E AND SO C IA L W ELFA R E 
(S H R IM A T I SH EILA  K A U L ): (a ) . 33.

(b ) 3 S cheduled  C aste and  1 Sche-
du led  T ribe.

(c) O ne P u b lica tion  Officer (Sche- 
j du led  C aste)^ th ree  S en io r T echn ical

A ss is tan ts  (Tw o Scheduled C astes and 
one S cheduled  T rib es).

(H), D<i0s r o t  prise.

U j.  Ft-r i jc -U y  p ;s li:o r .s  the p a t-
te rn  of r-;5£rv::t:c;is I Or G -hcd^’e l  
C as te /S ch ed u le d  T rib e  can d id a te s  la id  
dow n by  th e  U n iv ers ity  G ra n ts  Com -
m ission  is  beinz  lo lb w erl.

( ^ )  ( T ) .  W f  ^ c IT  I (f) Does not arise.
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Bridges Over Railway l in e  and 
Y u n u n *  in  Delhi

8039. SH R I C H IR A N Ji L A L  SH A R -
MA: W ill th e  M in is te r o l SH IP P IN G  
A N D  T R A N SPO R T be p leased  to s ta te :

(a )  w h e th e r th e  p la n  to r  c o n s tr je -
tton  of b ridges  o v e r th e  R a ilw ay  line 
and  Y am u n a  in  U nion  T e rr ito ry  of 
D elh i has  been  finalised; and

(b) if so d e ta ils  th e reo f w ith  specia l 
re fe re n c e  to  s ite  chosen?

T H E  M IN IST E R  O F ST A T E  IN TH E 
M IN ISTR Y  O F  S H IP P IN G  AND 
TR A N SPO R T (SH R I S IT A R A M  KXSA- 
R l) :  (a ) and  (b ) . No, S ir. T h e re  is 
no specific p lan  as such fo r th e  cons-
tru c tio n  of b ridges o v e r Y am una i-nd 
a v e r  ra ilw ay  lin es  in D elhi. H ow -
ever, such  b ridges  o v er Y a m u n a /o v e r  
b ridges acro ss  ra ilw a y  lin es  a re  being 
ta k en  up  as P a rt o f th e  n o rm a l road 
developm en t p ro g ram m es of th e  v a r i-
ous concerned  agencies in D elhi Union 
T e rr ito ry . U n d er these  p rog ram m es. 
D elhi A d m in is tra tio n  p ropose to cons-
tru c t  tw o b rid g es  o ver Y am una viz., 
one n e a r  I.S.B.T. D elhi a nd  an o th e r  to 
connect NOID A  w ith  S ou th  D elhi. F u r -
th e r  th e  fo llow ing  ro^d  f r id g e s  across 
ra ilw a y  lin es  a re  u n d e r  constru c tio n  by 
th e  various  agencies as ind icated  be-
low :—

A gency
(i) Flyover at Jail Road 

near Delhi Cantt.
Railway Station—

M.C.D.
(ii) Flyover  near Sewa

Nagar—

(iii) Widening of existing 
road over bridge on 
Quens Road—

— do—

(iv) Flyover at School 
Lane—

N .D .M C .
(v) Widening of existing 

road over bridges on 
Ring Road near 
Sbakurbasli, Naraina.
Ashram and 
Azadpur—

Delhi Admn.

t Y i )  On Road No. 26 
across Delhi-Rohtak.
Railway Line—

Delhi Admn.
(vii) Road over bridge No,

40 on road linking 
Road No. 37 and 
G. T. Road, and

Delhi Admn.
(vilJ) On Road No 26 

across Delhi-Ambala 
Railway Line.

D elhi A dm n.

M/s, Railway Sahkari Shram Sa»v.d.j 
Samiti Ltd., Tundla

8040. SH R I R A N JIT  SIN G H ; W ill 
th e  M in is te r of R A ILW A Y S be p leased  
to  s ta te  reaso n s fo r no t r e n e w in g /e x -
ten d in g  th e  co n tra c t of M /s . R ailw ay  
S a h k a ri S h ram  S am v id a  S am ili L td ., 
T u n d la , in  resp ec t 0f p a rce l h an d lin g  
co n tra c t a t A lla h ab ad  fo r a period  of 
tw o y e a rs  as p e r  policy 
decision  com m unica ted  to  Z onal R ail-
w ays v ide  R ailw ay  B o a rd ’s le t te r  No. 
7<3/E(Coop)/142 d a ted  18-8-1979?

TH E  DEPUTY  M IN ISTER  IN  TH E 
M IN ISTR Y  OF RA ILW A Y S AND 
D EPA RTM EN T O F PA R L IA M E N T -
ARY A FF A IR S  (SH R I M A L LIK A R - 
,TUN): T he  c o n tra c t to M /s . R ailw ay  
S ah k a ri S h ram  S am vida  S am iti L td ., 
Tundla^ w as  aw ard ed  on  1-3-79 a n d  

con tinued  w o rk in g  up to  28-2“8r. Subse-
q u en tly  it w as  decided th a t  th e  P a rce l 
H and ling  w ork  a t A llah ab ad  should 
b e tte r  be g iven  to a local coopera tive  
society  and  th e  w ork  w as, th e re fo re , 
aw ard ed  to M /s . R a i l w a y  C ycle S tand  
K aram e h a ri S h ram  Sam vida Sahkai'i 
S am iti L td., A llahabad .

T he  p a r t y  (M /s . R a i lw a y  S a h k a ri 
S h ram  S am v id a S am iti L td ., T u n d la ) 
has gone to  th e  A llahabad  H igh C o u rt 
and th e  m a tte r  is sub  jud ice.

E rad ica tio n  of M alaria

8041. SH R I K. M A LLA N N A : W ill
th e  M in iste r of H EA LTH  AND F A -
MILY W EL FA R E be p leased  to  s ta te :

fa> w h e th e r  i t  is a fac t th a t  in 
Ind ia , m a la r ia  is back  w  ith  a bank  
an d  th e  n u m b e r of m a la r ia  cases ar© 
in c re a s in g ;.



(b) if  so, w h e th e r  th e  co -operation  
of W orld H e a lth  O rg an isa tio n  h as  
been  sough t by In d ia  to  e ra d ic a te  it: 
and

(c) th e  specia l efforts th a t  a re  being
m ad e  to  e rad ica te  it  by  In d ian  scien-
tis ts?  _

TH E M IN ISTE R  OF H E A L T H  AND 
FA M ILY  W ELFA R E (SH RI B. SH A N -
K A RA N AN D ) - (a) to  (c) Incidence of 
M ala ria  has  been  show ing decline  
since 1977. A ssis tance  from  th e  W orld 
H ea lth  O rg an isa tio n  is  rece iv ed  by 
w ay  of adv iso ry  services, m a te ria ]  and  
equ ip m en ts , tra in in g  fac ilitie s , F ellow -
sh ip s  and  subsidy  fo r conferences. 

A ssistance  from  Sw edish  In te rn a tio n a l 
D evelopm en t A gency is also  being, 

rece ived  th ro u g h  th e  W orld  H ealth  
O rg an isa tio n  fo r th e  im p lem en ta tio n  
of th e  P . fa lc ip a ru m  C on ta inm en t 
P ro g ram m e and A pplied  R esea rch  in 
th e  a re a s  w h ere  p. fa lc ip a ru m  type 
of m a la r ia  is  a problem . A  M odified 
P lan  of O p era tio n  u n d e r  N ational 
M ala ria  E rad ica tio n  P ro g ram m e is also 
be in g  im plem en ted  in  th e  C oun try  to 
con ta in  th e  inc idence of m a la r ia  u n d e r 
th is  P lan , Special efforts h av e  been 
in itia te d  fo r op era tio n a l and  F ie ld  Re-

sea rch  as w ell as lab o ra to ry  re search  
u n d e r  th e  ausp ices of th e  Ind ian  
C ouncil of M edical R esearch  to  find 

out an sw ers  to  th e  v a rio u s  techn ica l 
p rob lem s re la tin g  to  th is P ro g ram m e.

Mobile under for Eve Care

8042. SH R IM A TI VIDYA CHENNU- 
P A T I : W ill th e  M in iste r of HEA LTH  
AND FA M ILY  W ELFA R E be pleased  
to  s ta te ;

(a) s tep s ta k en  by  th e G overnm en t 
to p rev en t b ilndness;

(b) w h e th e r  th e re  a re  any  m obile 
u n its in operation  in  th e  co u n try  fo r 
es tab lish in g  “eye-cam ps” ;

(c) if so, d e ta ils  of th e  sam e; and

(d) w h e th e r any  s teps a re  con tem -
p la ted  to  im prove th e  w ork ing  of th e  
m obile  u n i ts equ ipped  for th e  care  of 
th e  eyes?

51 f Written Answers

T H E  M IN IST E R  O F H E A L T H  AND 
FA M IL Y  W ELFA R E (SH R I B. SH A N -
K A R A N A N D ). (a> T he G o v ern m en t of 
In d ia has  laun ch ed  a N atio n a l P ro -
g ram m e fo r C on tro l of B lindness. I t  
a im s to  p ro v id e  com prehensive  eye 
care  serv ices, p rev en tiv e , p rom otive  
cu ra tiv e  and  re h a b ilita tiv e  from  p e ri-

p h e ra l to  A pex  level. S erv ices h ad  
been p lan n ed  to  be developed  in 
phases to cover th e  w hole coun try .

T he s tra te g y  of th e  p ro g ram m e is : —

(i) In ten s ify in g  ed u ca tio n a l efTorts
on eye h ea lth  care  th ro u g h  all 
m ed ia  on m ass com m unica tion  
and  ex ten sio n  educa tion  m e-
thods.

(ii) C reation  of te m p o ra ry  eye se r-
vices in  O rd e r to ex ten d  eye 
care  to  th e  m ost rem o te  p a r ts  
ol th e  co u n try  th ro u g h  m obile 
u n its  to re s to re  siiih t and 
re lieve  eye a ilm en ls besides 
p rev en tin g  eye  d iseases by 
adop ting  a com prehensive  m o-
bile eye unit approach .

(iii) E stab lish in g  p e rm a n en t faci-
litie s  fo r eVo h ea lth  care  as 
an  im eg rn l p a ri of g en e ra l 
h ea lth  serv ices a t d iffe ren t 
levels.

(b) Yes. T here  a re  45 m obile u n its  
o p era ting  u n d e r th e  P rogram m e.

(c) 45 m obile u n its  a re  loca ted  a t 
1 he follow ing p la c e s : —

1. M edical College, K urnoo l
2. M edical College, W arran g a l.
3. M edical College, G au h a ti.

4. M edical College, D ib ru g arh .
5. M edical College, S u ra t.

fi. D r. R P. C en tre , N ew  D elhi.

7. M edical C olleget Ja m n a g a r.

8. M edical College, R ohtak ,
9. D is tt. H ospital, D h a ram sa la ,

10. D is tric t H osp ita l, B ilaspur.
11. G ovt. M edical C olleget S rin a g a r,

12. M edical College, Jam m u .

13, M into  Eye H o sp ita l B angalore .
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14. D is tr ic t H o sp ita l, B elgaum ,

15. M edical College, K o ttay am .

16. M edical College, C alicu t.

17. G andh i M edical College, B hopal
18. S. S. M edical College, R ew a.

19. J . L. N. M ed ica l College, R a ip u r.

20. G ovt. M edical College, A u ra n -
gabad .

21. IMstt. H osp ita l, N asik.
22. M edical College, N agpur.

23. C ivil H o sp ita l, Im phal.

24. D irec to r of H ea lth  s e rv ic e s , 
Shillong.

25. I.S.C.B, M edical College, C u t-
ta ck . •

26. V.S.S. M edical College, B u rla .

27. M .K.C.G. M edical College, 
B eh arm p u r.

28 M edical College, A m ritsa r.

29. M edical College, P a tia la .
30. S. P- M edical College, B ik an er.
31. S. N, M cdical College Jo d h p u r.

32. R .H .T M edical College, U d a ip u r
33. M edical College, M adurai.
34. G. B. P a n t H ospital, A garta la ,

35. M.L.B. M edical College, Jh an s i.

36. B.R.D. M edical C o lleg e ,'G o rak h -
p u r .

37. M.L.N. M edical College, A llah a-
bad .

38. 3. N. M edical College, A gra .
39. R egional D ir., M edical & H. S. 

F a izab ad .
40. M edical College, H osp ita l, 

C alcu tta .

41. M edical C olleget S iligu ri.

42. B.S. M edical College, B an k u ra

43. M edicaj College, Goa. P a n a ji.

44. D irec to r H ea lth  S erv ices, B ih a r.
45. M edical College, M ysore

(d) Yes, T he S ta te  G overnm en ts h ad  
b een  re q u e s te r  from  tim e to  tim e  to  
ap p o in t th e  fu ll s tre n g th  of th e  staff 
fo r th e  m obile u n its  an d  ach ieve th e

ta rg e ts  fixed fo r  th e  pu rpose . T he 
S ta te  G o v ern m en ts  h a d  also  been  re -
q u ested  to  u tilise  th e  m ob ile  u n its  
d u rin g  th e  o p e ra tio n a l off season  fo r  
ca rry in g  ou t su rv e y  of th e  po p u la tio n , 
s c re e n in g  of th e  school ch ild ren  a n d  
h ea lth  edu ca tio n  a c tiv ity  etc.

Criticism on Education being Imparted 
University Level

8043. SH R IM A TI V ID Y A  CH EN NU - 
P A T I : W ill th e  M in is te r of EDU CA -
TIO N  be p leased  to  s ta te :

(a) w h e th e r  th e  M in is te r is  aw are  
of th e  w idely-voiced  c ritic ism  th a t  th e  
educa tio n  being  im p arted  a t p re se n t 
a t th e  U n iv ers ity  leve l is only  bookish;

(b) if so, w h e th e r  th e re  a re  an y  p ro -
posals to  p rov ide  a  p ra c tic a l basis  to  
th e  course^ a t  th e  U n iv e rs ity  level to  
m a k e  such courses m ore  pu rposefu l; 
and

(c) if so, d e ta ils  of those, p roposals?

TH E  M IN ISTER  O F STA TE IN  TH E 
M IN IST R IE S  O F ED U CA TIO N  A ND 
CU LTU RA L AND SO C IA L W ELFA R E 
(SH R IM A TI SH EILA  K A U L ): (a) Yes, 
S ir.

(b> and  (c) T he U n iv e rs ity  G ra n ts  
C om m isison h a s fo rm u la ted  a schem e 
fo r re s tru c tu rin g  courses a t th e  u n d e r -

g ra d u a te  level. T he ob ject of th e  
schem e ia to  m a k e  courses re le v a n t to  
th e  ru ra l en v iro n m en t an d  to  th e  de-
ve lopm en t n eed s of th e  com m unity , 
and  to  lin k  ed u ca tio n  w ith  w o rk /f ie ld  
p ra c tic a l ex p erien ce . F o r th is  p u r -
pose, th e  schem e env isages  rem o d e ll-
ing of th e  e x is tin g  conven tio n a l th re e -  
su b je c t co u rses  in t0 courses com pris-
ing  t‘„vo ex is tin g  su b jec ts  and  a th ird  

su b jec t o rien ted  to w a rd s  f ie ld /p ra c ti-
ca l w ork . P re se n tly , th e  schem e is 
be ing  im p lem en ted  in  31 colleges and  
one U n iv e rs ity .
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Books to develop “Scientific timpur 
Humanism and the spirit of inquiry 

and riform”

8044. SH R IM A TI VIDYA CH EN N tJ- 
P A T I : W ill th e  M in is te r of EDUCA-
TIO N  be p leased  to  s ta te :

(a) w h a t s tep s  h av e  been  ta k en  to  
develop  in th e  s tu d en t th e  “scientific  
tem per, hu m an ism  and  th e  sp ir it  of 
in q u iry  and  re fo rm ” w hich  is  one of 
th e  fu n d a m e n ta l d u ties  la id  dow n 
u n d e r  A rtic le  51A of th e  C o n stitu tio n ;

(b) h av e  a n y  books been  p re p a re d  
on th e  su b jec t and  th e  su b je c t in c lu d -
ed in  th e  cu rr ic u la m  of schools; and

(c) if no t, w h e th e r  su ch  books a re  
p roposed  to  be p re p a re d  in  d ifferen t 
languages?

T H E  M IN ISTE R  O F STA TE IN  TH E 
M IN IST R IE S  O F ED UCATION AND 
CU LTU RE AND SOCIA L W EL FA R E 
(SH R IM A T I SH E ILA  KAUL>- (a) to
(c). T he F ram e-w o rk  of th e  C u rricu lu m  

fo r  th e  T en  Y ear School developed  by 
N CERT sta te s , "T he te ach in g  of science 
and  m a th em a tic s  w ill h av e  to  b e  up -
g rad ed  an d  th e  cu rricu lu m  co n tin u a lly  
renew ed  in  o rd e r to  £ ive o u r  ch ild ren  
m o d e rn  know ledge, develop  th e ir  
cu rio sity , teach  th e m  th e  scientific 
m e th o d  of in q u iry  a n d  p re p a re  them  
fo r co m p eten t p a r tic ip a tio n  in  a 

chang ing  society an d  cu ltu re , in c reas-
ing ly  d ep en d e n t on a ra tio n a l outlook  

lead ing  to  b e t te r  u tilisa tio n  of science 
and  techno logy” , and  fu r th e r , “All 
su b jec ts  shou ld  be ta u g h t in  such  a 

m a n n e r  as to fo s te r th e  sp irit of scien-
tific h u m a n ism ” .

Specific books 00 th is  su b jec t have  
n o t b een  p rep a red  b y  N CERT a s  these  
ideas a re  difficult to  convey  in  iso la-
tion. H ow ever, in  all tex tbooks of 
science and  m a th em a tic s  developed  by 
N CERT an  a tte m p t lias been  m ad e  to 
fuse  th ese  ideas.

Setting up of Inquiry/Re vb^, Committee

8045. DR. A. U  A Z M I: W ill th e
-  M in is te r of ED U CA TIO N  be pleased

to  s ta te :

(a> how  m a n y  in q u iry /re v ie w  com -
m itte e  w ere  se t up  by JN U  till d a te ;

(b) th e  pu rpose  fo r w h ich  each  of 
these  com m ittees w as se t up;

(c> the  n a m e s  o f th e  co n v en o rs / 
ch a irm en  of these  com m ittees along 
w ith  th e  n am es of th e  m em bers;

(d) ac tion  ta k e n  by  U n iv e rs ity / 
G overnm en t on th e  findings; and

fe> if  n o  action  h a s been  ta k e n ) th e  
reaso n s for th e  sam e?

TH E M IN ISTE R  O F STA TE IN  T H E  
M IN IST R IE S O F ED U CA TIO N  AND 
CULTURE AND SO C IA L W E L FA R E  
(SH R IM A TI SH EILA  K A U L ). (a> to
(e). T he in fo rm atio n  is be ing  com piled 

and  wiU be la id  on th e  T ab le  of th e  
H ouse.

Action taken on the recommendations 
fo Tata Consultancy Services on 

Working of D.T.C.

8046. DR. A. U. A Z M I: W ill th e
M in is te r of S H IP P IN G  AND TRA N S-
PO R T be p leased  to  re fe r  to  th e  rep ly  
given t 0 U n sfa rre d  Q uestion  No. 2405 
on 4-12-1980 reg a rd in g  recom m enda-
tions of T a ta  C onsu ltancy  S erv ices on 

'A'orking of D.T.C. an d  s ta te :

(a) d e ta ils  of ac tio n  ta k en  on S erial 
No, 5 of A n n ex u re  II an d  w h e th e r 
Sena B h av an  h a s  been  included  in  th e  
lis t of 41 h eav y  load ing  po in ts;

(b) w h e th e r  th e  c ity  serv ice  is su f-
fe rin g  from  lack  of cushion sea ts  in 
buses p a r tic u la r ly  those  o p e ra ted  by 
p riv a te  o p e ra to rs; an d

(c) d e ta ils  of ex am in a tio n s  of se ria l 
Nos. 34 to  37 an d  39 of A n n ex u re  II  of 
th e  R ep o rt?

T H E  M IN ISTE R  O F ST A T E  IN  T H E  
M IN ISTR Y  O F S H IP P IN G  AND 
T R A N SPO R T (SH R I SITA R A M  
K E S R I); (a) D.T.C. checking  s ta ff h a s  
been  posted  a t 80 heav y  load ing  po in ts  

in  th e  city  to  e n su re  speedy  c le sre n ce  
of traffic, fo rm a tio n  o f p assen g ers  
qufeue an d  p ro p e r  p a rk in g  o f buses-
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T h e  po lice p erso n n e l h a v e  been  d e -
p u te d  on c e r ta in  bus stops fo r m a in -
te n an ce  of law  & o rd er,

Se:ia B h av an  is no t a heav y  lo ad in g  
po in t a s  th e  s ta ll w ork ing  th e re  board  
buses m ostly  from  U dyog B h av an .

(b) No, S ir. A ll th e  D .T.C. buses 
■have been  p rov ided  w ith  sea t cush ions 
m ade of rubb3rised  coir w ith  ny lon  
foam  at top. M ost of th e  p riv a te  
buses u n d e r  D .T.C, o p e ra tio n  h av e  
cush ioned  seats . Som e P r iv a te  buses 

h av e  coir p a d d e d  soft seats.

(c> T he de ta ils  a re  g iven  in  S ta te -
m e n t.

~~ S ta te m e n t

Detils of action taken on S. No. 34 to 
3TVind 39 of the Enquiry Com m ittee on 

D.T.C.

34. M ini M udrika (Circular R oute);

In  accordance w ith  th e  reco m m en d a-
tio n s  fo r in tro d u c tio n  of c irc u la r  ro u tes  
in t h e  4 zones and keep ing  in view  the  
m ovem ent and req u ire m en t o f traffic 
and  v ia b i l i t y  of th e  tou tes  follow ing 
c irc u la r  ro u te s  connection  v ario u s 
p a r ts  o f th e  city  h ave  been in troduced .

I. L a g h u  M u d r ik a : I.S .B .T ,—
I.S.B .T . v ia Red F o rt, D elhi G aie, 
S u p rem e  C o u rt, B aro d a  H ouse, V igyan 
B h avan , U dyog B h av an , C en ta l S ecre-
ta r ia t ,  W illingdon H osp ita l, M and ir 
M arg , A ry a  S am aj H oad, F ilm istan . 
Ice  F ac to ry . N ew  C o u rt and  I.S .B .T

II. Shramifcn S e v a :  G .T.B. N ag ar— 
G .T.B. N ag a r v ia G u ru  T egh  B a h a d u r  
M arg , M a h a ra n a  P ra ta p  M arg , F ly-over 
b ridge. A shok V ih a r< P hase-I, A shok 
V ih a r L aw ren ce  R oad. B -III, Rina: 
Road. P  B, T e rm in a l, R oh tak  Road, 
J .  J .  C olony, M adi P u r , P . B agti E x ten -
sion, P asch im p u ri W a te r  T an k , Mango'.- 
p u r i,  M an g o lp u r K alan , S a rasw a ti 
V ih a r, F ita m  P u ra , R ing R oad. G. T. 
R oad and  M all R oad

III. R o u te  Wo. 888: —J a n a k p u r i- J a -  
n a k p u ri. A c irc u la r  serv ice  w as in tro -
d u c e d  fro m  J a n a k p u r i  to  J a n a k p u ri

v ia  D -B lock J a n a k p u r i,  H a ri N ag ar 
C lock T ow er, L IG  F la t M ay ap u ri R a j j  
G ard an , M u k h erjee  P a rk , T ilak  N agar, 
C-2B Ja n a k p u r i A -I P a n k h a  R oad, 
C-I P a n k h a  R oad, C-4E J a n a k p u r i,  
D.E.S.U. C olony  and  D -B lock J a n a k -
p u ri, b u t had  to  be d isco n tin u ed  d u e  
to  n o n -av a ilab ility  o f sufficient traffic. 
T h e  ro u te  w as in tro d u ced  on 13-9-30 
and  d isco n tin u ed  on 7-5-1981.

IV. R ou te  No. 666: — P o o rv a n c h a l 
H o ste l'P o o rv an ch a l v ia  G odagari H o s-
tel, J . L. N. U n iv ers ity , R. K. P u ra m -I, 
N au ro ji N ag ar A .I. I.M S., I .I;I;T ; G ate , 
J .  L. N eh ru  U n iv ers ity , G odaw ari H os-
tel and  P o o rv an ch a l H ostel.

V. R ou te  No. I l l :—G  T.B; N ag ar■ • 1 ■3 T
U n iv ers ity , S ri R am  In s titu te , H an s 
R aj College, M alka G'ani R oad, R am jas  
C ollege, M aurice  N ag ar P a te l C hest, 
K h a lsa  C ollege and  G. T . B. N agar.

35. Other M ini M udrika Routes:

F o r C en tra l D is tric t, tw o  c irc u la r  
ro u tes , D esh B an d h u  G u p ta  R oad to 
D esh  B andhu  G u p ta  R oad and  P a te l 
N ag ar to P a te l N ag ar have been recom -
m ended.

V arious localities of th e  suggested  
rou tes h^ve been covered by th e  L aghu 
M ud irka  ru n n in g  fro m  I.S.B .T. to
1.5.B.T. B esides th e re  a re  la rg e  n u m -
b er of o th e r  rou tes by w hicn  th e  locali-
ties fa lling  in  C en tra l D is tric t a re  ad e-
q u a te ly  served . A t p re se n t th e re  
seem s no necessity  of in tro d u c tio n  of  
an y  o th e r c irc u la r  ro u te  in  th e  ar**_

36. Trunk Routes for North, W est and 
South Delhi:

T he recom m endation  is fo r tru n k  
ro u te s  from  N orth , W est and  South  
D elhi: one fo r C onnaugh t P lace  and  
C en tra l S e c re ta r ia t w hile  th e  o th e r  fo r 
R ailw ay  S ta tion , N ew  C ourts and
1.5.B.T., Connaught Circus( C entra!
S ec re ta ria t, I.S.B.T. and  R ailw ay S ta -
tio n s  a re  a lre ad y  connected  w ith  cer-
ta in  a reas  of N orth , W est an d  S o u th  
D elhi by d irec t bus services. T he  re s i-
d e n ts  of a rea s  no t linked  by d irec t s e r -
vices can  av a il ch an g e  o v e r fac ilitie s  
a t a la rg e  nu m b er of points.
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H ow ever poss ib il ity  of introduction 37. R evision of som e ex isting  ro u tes
o f certain trunk routes in D elhi is T his recom m endation is  for review'
being exam ined. ing the fo llow ing routes:—

SI. R o u te  D estin ation.
N o. No.

I 152 S. P . D;pjt-K.inB[.sw.iy G im p.

2 153 R ijir u W  N i g i r - M  w r ie r  N ig.\r.

3 218 S.P . L ijp jt- I .S .B .T .

4 28 R njindt'r N agar-M o ri G ig U \

5 29 W . P atel X i ?  ir-R ly . Station.

63 77 R^jindi r N agar (R -B lo ck )-R  tilwv.y Station .

No specific reaso n s fo r  th e  necessity  
fo r  rev iew in g  th e  ro u tes  h a s  been  
given. R ou tes 152, 28 and  29 cover a 
n u m b e r o f educa tio n a l in s titu tio n s  and  
a r e p a tro n ise d  by a la rg e  n u m b e r of 
s tu d e n ts  w ho a re  s tu d e n t concessional 
pass-ho lders . T herefore^ th e  ro u te s  
c an n o t be m odified as it w ould  be re -
sen ted  b y  th e  s tu d en ts . V iab ility  0'  
rou tes  also canno t be ex am in ed  be-
cau se  o f m a jo rity  of p assen g ers  being 
pass-ho lders.

39. R evision of route numbering;

T h e  recom m endation  w as th a t  th e  
p re se n t system  of n u m b e rin g  of ro u te  
needed  revision.

P re s e n t sy stem  of ro u te  n u m b erin g  
w h ich  is in  consonance w ith  th e  nodal 
p a t te rn  of serv ices in troduced  by th ?
D.T.C. h as  becom e q u ite  fam ilia r  w ith  
th e  tra v e llin g  pub lic , i t  is n o t consider-
ed adv isab le  to  change th e  sy se tm  to 
com e o th e r as th a t  w ould  c rea te  con fu -
sion am ong  th e  passengers .

Alleged Corruption in  State Transport 
A uthority

8047. DR. A. U A ZM I: W ill th e
M in is te r of S H IP P IN G  AND  TRA N S-
PO R T  be p leased  to  s ta te :

(a ) w h e th e r i t  is a fac t th a t  fo rm s 
w hich  are  to be  supp lied  fre e  of ch arg e  
to  th e m o to ris ts  in v a ria b ly  rem ain  out

of stock fo rcing  th e  m em b ers  of p u b lic  
to  buy th e  sam e from  the  people s ittin g  
o u ts id e  S ta te  T ra n s p o r t A u th o rity 's  
Office in  D elhi;

(b ) w h e th e r  th^  to u ts  a re  ac tiv e  in  
th ese  p laces  and  ev e ry th in g  is  g u a ra n -
teed  by them  from  a le a rn e r ’s licence 
to  w aiv in g  of tax es;

(c) w h e th e r i t  is  a fa c t th a t th e  Se-
c re ta ry , D elh i T em po T ra n sp o rt U nion 
ch arg ed  S ta te  T ra n sp o rt A u th o rity  cf 
n o t m a in ta in in g  th e  reco rd s  of ta x  p ay -
m en t; and

(d) s tep s  ta k en  lo  c leanse  th e  S ta te  
T ra n sp o rt A u th o r ity ’s D e p a rtm e n t 
w h ich  h a s b een  in  th e  new s rep ea ted ly  
in  a sh o rt sp an  o f tim e  and  im p ro v e  
its  a ffa irs  by com plete ly  o v e rh au lin g  
it  an d  its  policies?

T H E  M IN ISTE R  OF STA TE IN TH E 
M IN IST R Y  O F  S H IP P IN G  AND  
T R A N SPO R T  {SHRI SITA RA M  K ES- 
A R I): (a )  D elhi A d m in is tra tio n  h as  
rep o rted  th a t  a ll types o f p resc rib e d  
fo rm s a re  supp lied  f re e  o f cost a l th e  
E h q u iry  C o u n te r  of th e  D ire c to ra te  of 
T ra n sp o r t a nd its  b ran ch  a t N ew  D elhi.

(b) an d  (c). V arious s te p s  a re  being"
ta k e n  to  e lim in a te  th e  m a l-p rac tices  in  
th e  w ork in g  of th e  d irec to ra te . P e rio -
d ic  ra id s  a re  aUo o rg an ised  and  v is i-
to rs  a re  w arn ed  th ro u g h  p ro m in en t 
d isp lay  no tices  to  avo id  to u ts . A lso 
period ic  transfer®  o f officers d ea lin g  
w ith  p a r tic u la r  su b jec ts  a re  effected.
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(c) T he  new s item  to  th a t  effect has 
been  seen. E ffo rts  a re  be in g  m a d e  by 
D ire c to ra te  of T ra n sp o r t to u p d a te  th e  
ta x  e n tr ie s  n  the re g is te r . P o s t office 
h av e  also  to e n  -lu lhorised  to  collect 
ta x  on b eh a lf of th is  D ire c to ra te  w ho 
p re p a re  sc ro lls  o* ta x  p ay m en ts  w ith  
them .
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vft m f  t t t ^> t '^TT? 7T-?r^rSfT^, ^ j f r f ^ T  ( i )  ftrfsRT ^

^ in = p

( i i ) sre?rc ?prT

t % w  m x c f k  * ffcT 

% i f  w r  % zr

4 . « f r * r n \% >  s r r f r
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?. tr*To z w t j i j  FT ^m : snftercr ^n?fcT

^  T7m n=r

6 . m  cihcTk s ^ T ^ s r t j . e n :

7. Mt  ^ t o t t t t  ^ ^ u r t r  *fr*s *fr$m

«fr 3 t .  tft 

T F T ^T ifr

«ft rrq-o ^To f?n?

■SrfTT̂  5f7*TR-.R

T*TPFT

^ M l { < >  ?fto
^  * T; f f  £r srfvr-

STW STFcT

[ ( i )  ffrt^Tr

( i i )  m w f W  f  fa?r 

^ 5 ft# n rfr

( i )  f^ s m m  *r f^ m trT

( i i )  srfaer n  trn r

^ ffjT  - TTM ^FT if>

^ftT>T 

3T o Ufi+fl o

T eaching Pow er Engineering

804f). SH R I SA TY A G O PA L M ISRA : 
W ill lh e  M in is te r of ED U CA TIO N  b*-' 
p leased  to s ta te :

(a) .vhat a re  th e  de ta ils  abou t the  
te ach in g  of pow er eng in eerin g  in our 
co u n try ; and  ’

(b) w h a t a re  the p roposals o f the 
G o vernm en t to  take  a w ide p rog ram m e 
in  te ach in g  pow er eng in eerin g  to  the  
s tu d e n ts  of ou r coun try?

TH E M IN ISTER  O F STA TE IN  TH E 
M IN IST R IE S  O F ED U CA TIO N  AND 
C U LTU R E AND SO C IA L W ELFA RE 
(SH R IM A TI SH EILA  K A U L ): (a) and
(b). In  accordance w ith  th e  genera l ap- 
provetj s tru c tu re , teach ing  o f P ow er 
E ng ineering  »l th e  u n d e rg ra d u a te  level 
is im p arted  th ro u g h  an e lec tive  in 
D egree  C ourse in E lec trica l E ng in eer-
ing. A t th e  p o s t-g rad u a te  level, fu ll- 
fledged cou rses a re  offered fo r Pow er 
E ngineering .

O u t of 149 in s titu tio n s  a t th e  u n d er-
g ra d u a te  level and  74 in s titu tio n s  a t

th e  p o s t-g ra d u a te  level 104 in s titu tio n s  
a n d  41 in s titu tio n s  respec tiv e ly  oiTer 
fac ilitie s  fo r P o w er (Engineering. 
T hese  fac ilitie s  a re  reg a rd ed  as a d e -
q u a te  to  m ee t th e  p re sen t 'r e q u i r e -
m en ts . P ro p o sa ls  of ad d itio n a l faci-
lities w ould  be u n d e rta k e n  as an d  
w hen th e  need  fo r th e  sam e m a y  be 
fe lt.

T7 * T lo  <fi d ffTT ifarf VffaT

8 0 5 0 .  v ;  : ^  ***
TRcft- *i f o  :

( t )  ^ 3 t * k + r  ?r vr aV - q t  ■ 

'TT TT f ' eMt<

s r m t o  fa s rp re r  % Sr ^t t

*7rf ^  t t  f w r  f^TT &, irfc  jrr

rfr m  ^  ET ^  3TRt W

( ^ )  2 3  1 9 8 2 , rHT

fq d i -rff Sf TO tT  ̂ t t

t f t j  ^*T T  ^ f m R  ?TWf W T
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?T*rr n %  tTo € t o  <Tto %  T T R -

TOT *T*ft ?TT Mf^fdcT ^Tfr

f r ? n  t o t  I  t f t r  " ^ t t  t o t  t t t * t  |  ?

t  a  ;  j i  s  .«(-,■ t ' fifflffl 

Si *¥6ff («ri : ( t )

if tr  (*?) . i 9 7 8 t t t ^ t  a  * ^ t t o t

v r  f a  T5TT q r??T  * t to  u \ ^ P z \

ST?5 R P T f a T H ^ f t T T  ST'-lfaT

*Tsfr i t  qfr^focT t t  f ro r  * ro , ^vraf

f T  SPT i M H W  ? T  ST tT  ^ t f t  T £ T  T O T  

T O T  9 T  f T  qffT(1?T T T  T R  T^T 

Tf^TTO % fr ^  JIJN 4  TFT-

% q  t  sm an: q r  f e r r  i

1 9 8 2  3 T  sfsfiT q r

3 n o  a to  qTo t t  s r m f a rw ‘ o

F p f r i  ?r f r o r  t o t  q r  ir>

q r  t t  T n n r i  ^  T

fi-nf ii-+ TfWCT̂ T fr®TT TT * q I ^

t f r r  m ^tt^ t q r  fr^T T  f n r r  ^ t t o t  

f r  a^r f t  i fs p r  t f o  £ t o

q'Yo F T s f f  ^  ^ T  ? TT = 5 ? ^  ^T3T T O T
ts ^

"3*TT *1 i'h  TTTT ?T ^T J5 fr^T T̂T T t

f  Vfcr »T4r-q^7T «TT fTOT

j TTTOT 1

u ;  ; i T P t  p.  w\** -n .*«ii; t ,  w f a  

8 0 5 1 .  «Ti Wflsfo : «ffTf <?T4 o

TT î IT£ «(r>iM TT f.q i TTH fT  >

(^r) f r t m  *r *rm *n3vff

T  Sp̂ TTO ^fi'A ^ T  Tftr^? WTNTT 

TT rTTq *TWR TT f+cRT ST^fa T  

f^TT q^TTTT f w  3TRT ^  ; ^At

( t ) 2 3  T T ^^ t, 1 9 8 2  ?TT 

t f r r  T f ^ 5  t̂ w j i ' t t t  t T q rra r f r  % 

MIHHi T t J{W  r+dHl £  

vjqM^ ?H^1T TT ”3 ^ 1 ^  fT^T TOT 

|  ^ T  ^ T  TTT^T |  ^ftT ^ T  ^

*T a f t t r  ^ iT  |  ?

^  q m ^ i'4  &  f f . i W  VMX ftm.-JT 

% Z *  <T«f : ( t )

^  f ^ l i w  TTTtfff ^  W l r f t  m wrrt, 
+4-MlR4t T t 4tHTTt ZTT

w t t t ^ t  i r f e r t0 N
TT ^ T  % fa tT  FTFTTW ETOT^rr

TT^ft # ra t t ,  ^1t  ?t t o  t k % w f t

TT ?ff^T ^  f ^ r r  T̂T fTTrTT cR 
TFT T t W r r ^ T T m - |TT cT^T

i r o t o n / c m w f w  T t arrat 11  ^ f t

? r ^  fr o f ^ T T  / q ^ t w f w  t  
^TTO-TiWr ^ t  ?ft ^flr ^  f^ratfrrT 
T t irr ^TTcfr I  i cRnfr, 3 irft% ^  
TrfUT ?T^rfe T  ^  U tl ̂ 1 frb|r| ^ c j  % 

T r f% T  ^rfijTTTt T T  ^ T f^ T W  
TTTOt^T 5 T R W T  ^ T T  f  iflT  W  
S T T T  ^PV^TT T  f̂ TTT i frpT '^ 1 7

1  >

(»j)  si^r ^rft ^ - r r ,  TOtfr ^rfV 

fTTT 4<w fd*ff % f^ r t T t f  fTTO-H^RT 

f^rfir?T ^rff T t TOt t  I

*.:fp vr 4 0 TT fn ^ F I

8 0  52 . «!» : WT

f f i q ^  ^  ^TTT

TT fW  TT^t fT  :

( t )  w t  ^ t %  t o  ^  v z

3MIV«d4TT fTOT *JT f T  f ^ T t  T t  ?TST

sprwr 4 0  t t  M W i  s r s m n  ? m  5ht%

TO frqT  ^ J | l  ;

{^[) tot  ^  ^  f r
% q rfrw T  W  ^ r  tV  ^ ^ t t to t  

^  T O tf r  ^  ^ r ? r  ^ r t  «ft

F«TRt qT ^ l « M  fTTTTT T t ^ T
^  q w  ? ^ T > ^ f T  §  f tT T

^T^T^t ^  ;
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(*r)  (fi-, eft srw ?tt

5R% ft ¥flT MWlfad MP̂ddf TT 

f̂RrTrT SĴTT WT & )
c. ^

(̂) t̂t ^ tft nftnnT-82

fr ̂   fen ?mT ?

V?t<  ITsTiv.V  fr

XUU  («fi Hin'T  sp*,f |)  :

(t) wk (̂ ).  I

(it) sfrr (*r). TRfterw tt

$THt Tl̂rTT  fr sffeT  ?TfT 

?To 40 T :T™T  % TT#  Tt 5R" 

t̂#T I ̂  *T?T frWi

t*rt sf?t  %■ ̂=n: fr | 1

*tst tt sr? -*iHfa+  Phmiui Trq

feft 5TCmR %  ?TRvfcT  f̂rpiT 

f̂ WT fr T̂TT I I ?*T  TT# TT 

TfSRTT % Ttf *ra« T̂f I I

Td, ttc tt Stt  r̂r 

sftr v̂ffr qfa-q̂ur  ̂  mfz faftw 

srtMift+dni grt frfr qr Tm %*■■ 

TTfrTt <TFter fr ̂  ̂  8 TTfhn %

?T*r?;  t̂ ̂ nfr Tt *nTFRT £ 1

Extension Centere established by

Jnu at Coimbatore Aryavidyasala

8053. SHRI RAM VILAS PASWAN: 

Will the Minister  of  EDUCATION 

be pleased to state;

(a) whether it is a fact that an exten-

sion of ce'ire fni Sr.'tal P [-’ditiivj .mi 

Community Health was  established 

by JNU Administration at Coimbatore 

Aryavidyasala;

(b) if s°. the criteria  applied for 
establishing  certension  centres by 

Jawaharlal Nehfu University, whether 

JNU Act has any such provision  for 

establishing extension centres, if so, 

what is the rejevent section;

(c)  will  Government  conduct  a 

high level probe into the motive  for

establishing  this extension  cetre; 

and

(d)  what are the research projects 

successfully conducted at the exten-

sion centre till date with full details 
thereof ?

THE MINISTER OF STATE IN THE 

MINISTRIES OF EDUCATION  AND 

CULTURE AND SOCIAL WELFARE 

(SHRIMATI SHEILA KAUL): (a) No. 

Sir. However, the Centre has set up a 

Unit at the Educational Foundation of 

Ayurveda at Coimbatore.

(b)  Section 5(2) 0* the Jawaharlal 

Nehru University Act empowers  the 
University to establish such units for 

research  instruction  necessary  for 

the furtherance  of the  University's 

objects.

(c) No, Sir.

(d) The Unit was set up in July, 

1980. There have  been  interactions 

between the faculties of the Centre 

and the Unit on  research,  practice, 

education and training in Ayurveda, 

as an integral component of the com-

munity health services.

vnTrfli,- HW* fflVT

*T  ’'if WVtrfOTT Ti 3THTK

80 54. *f. TW ftfv\T*v <n̂iW : TOT

siV  'rf w.

*Tff 3rll% Tt f̂TT T^T fT.'—

(t) t̂t yrrrrr fr  *jffr*ftrrT 

Trfr tt wm fw £ fr

'MKdl'LI ^«im  fr
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t  far# rrrft ^  w i

fe r ^n% qr ift ^  rft TWt
 ̂IMf-l I ^ Id I ?^T d'I't' I

f?*TT?T TST 5TFTT | ; tftT

(w )  fre% 'TT* % 3TTFT
OPifl'i *t -^rat ^ tt ^t w

*pt Ilf ? f̂ 7 r̂ T ^

STTiS ST*TtH ■ gf l«tWi ^
TiTTfTr/ 3-.V r>” T^TTr Ti 5T>-- f^T 
T̂ffTT ^ I W*T, *T-*Tfi i i *T t ^ T  ¥i\* 

T^Tirfffi "T̂ Ti ; ffl v ,Ti f

«V ; qf^nv 5PW['iT («fi
« , o  *TPTtn^,' { ^ )  ?f|T ( q )

HTTnta 4llnr<lnH ?T 3? fjf^cT
f W  |

5 r ra ? r  m i ' a  v T i f i a c , ^  

w r m  w t b y v *

8055 . «ff t w  fanm srKarTn’ : 
k 'F tsnr  jfcfr

*Tfj afrll̂ i q̂ t yTT 1%;—

^nrT.ir srirforri qjpr,-.’S3
*t ‘>ir«iTi-qV.rfH+ o t t  m h >am

Ct

fr*mr it rfnr it "*pr?fh: 
f m w r  * n W  % p r  f e n  h h A u h  

f w w f ?

wV: Tf-CdTTT VWl«T TOi
(«ri ^ o  w - n ' c r ^ )  : «rfe?r m w h r  

swf^irnT ^n^Fr sttt ^t *rf i
% 5 W IT  ^T% f^HT5T *ftT 
f^TFT ^  rft̂ T ^T? % S^TTT

109 WKS % 5TNT7H f lk  208
srfwnr *ri 1C' * '

R estr ic tions  Im posed  b y  m idd le  
eas t  C o u n tr ie s  on r e c ru i tm e n t  of 
Fore ign  N ationals

8056. SH R I M ADHAVRAO
S C IN B IA : Will th e  M in is te r  af

EX T E R N A L  A F F A IR S  b e  p le a se d  to  
s t a t e :

(a> w h e th e r  c e r ta in  M iddle  E as t  
co u n tr ie s  inc lud ing  L ib y a  h a v e  s top -
ped 1 re c ru i tm e n t  o f  fo re ign  n a t io n a ls  
for em p lo y m en t in G o v e rn m e n t  agen-
cies and  o rgan isa tions ;

(b) if so, w h ich  co u n tr ie s  h a v e  so 
b a n n e d  re c ru i tm e n t;  a n d

(c) how  m a n y  In d ia n s  h av in g  va l id  
docum en ts  h a v e  been  s e n t  back  th is  
y e a r  as  re su l t  the reo f?

T H E M IN ISTE R  O F EX T E R N A L  
A F F A IR S  (SH RI P . V. N A R A SIM H A  
R A O ): (a) a n j  <b) A ccord ing  to  o u r  
in fo rm ation , Socialist P eo p le ’s L ibyan  
A ra b  J a m a h i r iy a  h a s  te m p o ra r i ly  
im posed  a b a n  on the  re c ru i tm e n t  of 
w o rk e rs  a n ^  non -techn jca l staff fo r  
G o v e rn m e n t  D e p a r tm e n ts /c o m p a n ie s /  
o rgan isa t ions . This, how ever,  does no t 
app ly  lo ind ian  and  o th e r  fo re ign  com-
panies  o p e ra t in g  in L ibya, w ho are  free 

to  b r in g  in to  L ibya , w o rk ers  a n d  non -
tech n ica l  staff as  before. W e have  no  
in fo rm ation  abou t any  o th e r  c o u n try  
in  the  M iddle East hav ing  im posed 

a s im ila r  ban .

(c) W e h a v e  seen P re s s  R eports  th a t  
some w o rk e rs  rec ru i ted  by  L ib y an  
G o v e rn m en t  w e re  s e n t  back. H ow -
ever, G o v ern m en t of In d ia  h a v e  no t 
rece ived  any  com pla in t  in  th is  con-
nection. T hese w o rk e rs  w ere  rec ru i ted  
by  the  I.ib jlnn  G o v e rn m e n t  th ro u g h  
p r iv a te  agencies.

F es tiv a l of India-U . K.

8057. SHRI M ADHAVRAO SCIN- 
D I A : Will the  M in is te r  of EDUCA-
TIO N  b e p leased  lo s ta te :

(a) w h e th e r  a F es tiv a l  of In d ia  was 
recen tly  in a u g u ra te d  in L ondon  on 
M arch  22, 1982;

(b) if so, w h e th e r  G ov ern m en t of 
Ind ia  co llabora ted  in th e  m a t te r  w i th  
G o v ern m en t of U. K.; and

(c) w h a t  specific aspects of Ind ia 's  
r r r r  r r r r  r r r  a d-
been  depicted  th e re in  ?



Written Answers  APRIL 15, 1982' Written Answers 536

THE MINISTER OF STATE IN THE 

MINISTRIES OF EDUCATION  AND 
CULTURE AND SOCIAL WELFARE 

<SHRIMATI  SHEILA  KAUL): (a)

Yes, Sir.

(b> The Festival of India is  being 

organised in U. K. jointly by the Gove-

rnments of India and Great Britain.

(c)  It is conceived as a  series  of 

exhibitions in the fields of art  and 

culture, Science, Industry and Techno-

logy, living arts,  contemporary  art. 
films,  books graphic,  photograyhy 

together with peoformances of music, 

dance and drama.

Expenditure on Projects of Cenent 

Coracrets Sleepers

8058.  SHRI G. Y. KRISHNAN: Will 

the Minister of RAILWAYS be pleased 

to state :
I

(a)  What are the 'details regarding 

the expenditure on projects of cement 

concrets sleepers during the last three 

years;

(b)  the names of the major supp-

liers of such sleepers and the value of 

the supplies made by them  during 

each of the three years and the value 
of the contracts for  such  supplies* 

held by them, and

(c> the details regarding the practice 

adopted for the selection of suppliers 

an̂ the award of contracts?

THE DEPUTY MINISTER IN THE 

MINISTRY OF RAILWAYS AND IN 
THE  DEPARTMENT  OF  PARLIA- 

MENTRY AFFAIRS  (SHRI MALI-

KARJUN): (a) Major part of the pro-

curement  of concerete sleepers is 

made through private entrepreneurs. 

Railways have set up  two units—

one near Allahabad with a  planned 
annual capacity of 3 lakh sleepers at 
an estimated cost of Rs, 3.94  crores 

and the other at Khalispur with a

planned annual  capacity  of  50,000 

sleepers at an estimated cost of  Rs. 
98.27 lakhs. The expenditure for these 

Projects during 1979-80, 1980-81 and

1981-82 are as under: —

1979 80 1-75 cor's
1980-81 2.43 lakh 1-69 crores
1981-82 (csiiimtfd1  65.00 Ukh  0-35 erorcs

(b)  Major supplies the value of the contract placed on them and the value 

of supplies made at basic  conntract rales in 3 years referred to are  as 

betow:—

Name of tin- Suppii> r Totp.l  1979-80 
v.’.lur of ■  — 
ciMllrr.ct  V..lnc of 
in l-.kh  supply in 

r.rRv  L.khof 
Hs.

198(1-81

V;.U:c of 

supply in 
Inkh ofRs.

1981-82

V 1-lr of 
supplv in 
lakli of Rs.

(upto 
31-ia-iyfli ̂

Day?,  Works Pvl. Lid., G:iyj>. . (i) 242 - on  71,1 ■ 34 

(f-ntrrnd 

on 2-2-72)

42- ifi 11 - 2f)

(i'O 330-00  .. 

(riitcn*d 

on 24-5-lin)

1 -85 52-91

Indian Humr Pip" Ltd. Jlianai. . . . . 418-0°  73-30 80-37 51-86

Mysore Slmclurals Lid., Hyderabad.  .  .  . 235-O'}  67-26 4a 45 33.6a

ConcrrU-Products & Gonstn.  Co., M'dr?,-..  ,  . 242 ■(**■>  30-Gfi Carja 55<>i

Jay Pres trussed Products Ltd., K.osilc;*.l?.n.  ,  . 135*00  6-73 a3'a5

U*ilia Prrstrcs f-d Udyog, Bharatpur.  ,  .  . 304- 00  5-16 10 05 6 66

Orissa Concrete Products (Pvt.) Ltd., Jharsuguda. . 135-00  12-47 i3*7o »4‘49

Vaman Prcstressing Co. Ltd., Bombay.  .  . 124.-00  .. 6-09 8*36
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(c) The selection of suppliers and aw’jrd  
of contract is made through advertised 
open tenders depending upon the capasi.y, 
capability and experience in the produc-
tion of sanae or similar products.

Accuisition of S h ips  d u r in g  6th  P lan

8059. SHRI B. V. D E S A I: W ill the 
M in is te r  of S H IP P IN G  A N D  T R A N S -
PO R T  be p leased  to s ta te :

(a) w h e th e r  h is M in is try  is seriously  
considering  a rev ision  of th e  ceiling 
on acqu isition  of sh ip s  fo r  th e  Public  
S ec to r  d u r in g  th e  6th  P la n  period;

(b> w h e th e r  th is is in th e  light of 
m ass ive  expansion  p rob lem s flowing 
in from  shipp ing  and non-sh ipp ing  
com panies in  ihe  p r iv a te  sector;

(c) w h e th e r  u n d e r  th e  ex isting  
gu ide lines  th e  p r iv a te  sec to r  is p e rm i t -
ted  to  re ta in  only 45 p e r  cen t of the  
to ta l  tonnage  in the  sh ipp ing  in d u s try  
ag a in s t  55 pe r  cen t for th e  public 
sector;

(d) w h e th e r th e  n u m b e r  of ex p an s io n  
p roposals  received from  th e  p r iv a te  
sector for exceeds th is  lim it of 45 per 
cent for the  Gth P la n  period; am i

(e) if so, w h e th e r  final decision for 
revision of the  sealing  on acqu is i t ion  of 
ships for the  p r iv a te  sector du r in g  the  
6th  P lan  period hag been finally ta k en ?

T H E  M IN ISTER  O F S H IP P IN G  
AND TR A N SPO R T  (SHRT VEERE- 
DNRA P A T IL ) :  (a) to (e).  T h e  S ix th  

P lan  env isages  add ition  of 2.5 m illion 
G R T  to  th e  n a t io n a l  sh ipp ing  tonnage; 
w i th  th e  public and. p r iv a te  sector 
acqu isition  in th e  ra t io  of 55:45. 
Pub lic  secto r  co m p jn ies ,  viz., S h ip -
p in g  C orpora tion  of Ind ia  and  Mogul 
L iae  Ltd., hav e  firm ed up  th e ir  pro-
posal fo r  o rders  on In d ian  sh ipyards  
b u t  h av e  .no t ye t finalised th e ir  firm 
proposa ls  fo r  p u rch ases  from  ab road .  
On the  o th e r  hand ,  seve ra l  p r iv a te  
sh ipp ing  and  non-shipping' com panies  
h av e  been  com ing  fo rw a rd  w i th  p ro -
posals fof acquisition in  Ind ia  and  
abroad ; acoep tance of the sam e would

go beyond 45 p e r  cen t .  T h e  wholfr 
position is, the re fo re ,  b e ing  rev iew ed-

R ecom m enda tion  of th e  n u c te d  on 
T ra d e  an d  D eve lopm ent

8060. SH R I B. V. DESAI : W ill the 
M in is te r  of S H IP P IN G  AND TRA N S-
P O R T  be pleat-ed to s ta te  ;

(a) w h e th e r  dom estic  sh ipp ing  com -
p an ies  in  develop ing  coun tr ies  a re  
expec ted  to ge t a boost in  u ti l is ing  
th e ir  capacity ;

(b) w h e th e r  Sh ipp ing  C om m ittee  of 
the  United  N a tio n s C onference on 
T rad e  an d  D eve lopm ent has  issued a 
d irec tive  to  ex p o r te rs  an d  im p o r te rs  
of fo u r  bu lk  com m odities  to  g ive 
p ofefence to sh ipp ing  ow ned or o p e ra -

ted by  developing  coun tries  in  the 
m o v em en t of such cargo;

(c) if so, w h a t  a re  the  recom m en-
da t ions  m ade  b y  the  U nited  N ations  
C onference  on T ra d e  and  Develop-
m en t;  and

(d> lo w h a t  e x te n t  the sh ipping  co-
m pan ies  in Ind ia  will be benefited by 
th is  decision ?

T H E  M IN ISTE R  O F SH IP PIN G  
AND TR A N SPO R T  (SHRI VEERE-
NDRA P A T I L ) : (a) to  (d). The

U nited  N ations  Conference on T rade  
and  D eve lopm en t (UNCTAD) G roup  
of E x p e r ts  had , as  its te rm s  of reference, 
e x am in a t io n  and  s tudy  of problem s 
f ^ e d  by  developing countries  in the 
ca r r ia g e  of bu lk  cargoes, such as Iron  
Ore, Rock P hosphate ,  B au x ite  and  
A lum ina . The recom m endations  of 
this G roup a re  to be considered fu r -
ther by UNCTAD C om m ittee  on ship-
p in g  a t  itg 10th  session. T h e  recom -
m en d a tio n s  of the  G roup  by  th e m -
selves  will no t g ive  a n y  boost to  
developing co u n tr ie s  in  u ti lis ing  their 
sh ipp ing  capac ity  un less  th ey  a re  in -
c o rp o ra ted  in an International Instru-
m e n t and  th e  In s t ru m e n t  is la te r  
ratif ied  and  com es in to  force. Govt 
a re  not a w a re  of a n y  d irec tive  issued
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b y  S hipp ing  C om m ittee  of th e  U N C-
TA D  ty  ex p o r te rs  and  im p o r te rs  of 
b u lk  com modities.

• 7  ^  -  ~ ^ r : - ~  g j g g

8061. SHRI B.V. DESAI; Will the  
M in is te r  of SHIPPING AND TRANS-
PORT be pleased to s ta te :

(a) w h e th e r  it is a fac t th a t  a 
W orld  B ank  T ea m  v is i ted  Ind ia  du ring  
M arch . 1982 a n d  d iscussed  w ith  the  
B om bay  P o r t  A u tho ri t ie s  and  th e  port 
u sers  the  de ta iled  p ro jec t re p o r t  for 
N hava-S heva  Port;

(b) w h e th e r  th e team  visited  p ro -
posed  site at S h iexapo r  and  h ad  
discussion w ith  th e  W este rn  In d ia ’s 
S h ipper 's  Association; and

(c) the  to ta l  am ou t of aid to  b e 
p rov ided  by  the  W orld Bank?

T H E  M IN ISTER OF SH IP P IN G  
A ND  TRA N SPO RT (SHRI VEERE-
N DRA PATIL}: (a) Yes. A P r e -
A p p ra isa l  Team  of the  W orld  B ank  
v is i t e r  B om bay  d u r in g  M arch  1982 
and  h ad  discussions w ith  B om bay  P ort 
A u tho ri t ie s  and some users  of the 
P ort.

(b) Yes. T he  Team  visited N hava-  
S heva P o r t  site

(c) T he  q u a n tu m  of aid will be 
k n o w n  only  w hen the  final app ra isa l 
is C om ple ted  b y  the  W ol^ Bank.

V iolation of w eeding  ru les  by Delhi 
U nivers ity

8062. SHRI B. V. D ESA I - Will th e  
M in is te r  of ED UCATION be pleased 
to  s ta te :

(a) w h e th e r  it  is a fact th a t  is hap 
been  re p o r te d  th a t  D elhi U n ivers ity  
hag been  violationg its  w eeding  rules;

(b) if  SOj w h e th e r  th is has  been  
rep o r te d  b y  th e  fo rm er  V ice-Chanceller 
o f  th e  D elhi U n ivers ity ;

(c) if  so, w h e th e r  n u m b e r  of cases
of v io la ting  its w e e d in g  ru le s  h av e  
been  rep o r te d  d u r in g  the  last tw o
3'ears;

(d) if so, w h e th e r  any  in q u iry  h as  
been  conducted  b y  th e  un ion  M in is try ; 
and

(el if so, the  outcom e of the  in q u iry  
and  w h a t  action G o v ern m en t p roposes  
to  take  in  th is regard?

TH E M IN ISTER O F  S T A TE IN  T H E  
M IN IST T R IE S  O F ED U CATION  A N D  
CU LTU RE AND SO C IA L W EL FA R E 
(SHRIM A TI SH E ILA  K A U L) . (a) and
(b). G o v ern m en t a re  a w are  of som e r e -

po r ts  w hich ap p ea red  in the  p ress 
about alleged des truc tion  of an sw er 
scrip ts  of ce r ta in  e x a m in a t io n s  conduc-
ted  by lhe  U n ivers ity ,  in v io la tion  of 
the  w eeding  rules, H aw ever ,  no  such 
rep o r t  h as  been m ade  by any  fo rm er 
V ice-Chancellor of th e  U nivers ity .

(c) T h e  specific ins tance m en tioned  
jn th e  re p o r ts h a s th a t  the  a n sw er  
scrip ts  of the  S creen ing  Test held in 
F e b ru a ry  1981 for adm ission  to M S / 
MD C ourses  w ere  destroyed . The U n i-
vers ity  had  le te r  clarified th a t  the  
p ack e ts  con ta in  th e se  scrip ts  a re  in  
tact.

(d) and  (e). Do not arise.

Setting  u p  of New U niversit ies

8(164. PRO F. N ARAIN CHAND 
F A R A S H A R : W ill th e  M in is te r  of 
ED UCATION be p leased  to  s ta te :

(a) the  n am es  of th e new  U n iv e r-
sities  proposed to be set u p  b y  the  
C e n t r a l /S t a t e  G overnm en t in  the  S ix th  
F ive  Y ear  P la n  for w hich  th e  c lea rance  
h a s  been  sought f ro m  th e  U nivers ity  
G ra n ts  Comm ission and  th e  P la n n in g  
Commission;

(b) the  decision of the  U n ive rs i ty  
G ra n ts Com m ission and the  P la n n in g  
Comm ission in  each  case; and

(c) the  likely  da te  b y  w hich  U n ive rs i-
ties w ould  be  set u p  ?

T H E  M IN ISTE R  O F  STA TE IN TH E 
M IN IS T R IE S  O F  ED U CA TIO N  A ND
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CULTURE AND SOCIAL WELFARE 

 ̂(SHRMATI SHEILA KAUL): (a) to (c) 

The Central Government have a pro-

posal to establish a Central University 

during the Sixth Plan in Pondicherry. 

< There were consultations with  the 

University Grants Commission and the 

Planning Commission on this proposal. 
The University  will be established 

after  the  necessary  legislation is 
passed by Parliament.

The precise number of Universities 

proposed to be set up by various State 

Governments do not always seek the 

Governments with Sixth Plan is not 
do  not  always  seek  the prior

Name of the Uimvrsity

concurrence  of  the  University 

Grants Commission or the  Central 

Government when  establishing  new 

Universities. However(  such  univer-

sities are required to be declared At 
by the University Grants Commission 

for financial assistance from Central 

sources in accordance with the pro-

visions contained in Section 12A of the 

UGC Act.

During the Sixth Plan, 10 Univer-

sities have so far been established in 

different Stales, There are some more 

proposals  under  consideration  of 

various State Govcrnments> The details 

are as follows

Year of 
Eslabl ish- 

mcnl

Rrm r* i

1. Minipur University, Manipur

2. Gulb.irga Uimvrsily (GuIbnrRLL (Karnataka)

3. Ma-ttfMorr Univ'i rsity. M’yittalort- £Kani!\lakal

4. ttirsa Agricultural Univrnity. K.inchi. (ltiU;\rl  .

5. Jagimndi Samkih YisKvv. Vidy;.b.ya. Puri,

I Orissa)

6 Sri Krisilanadcv<.rava University, Anantapm 

(AP). '

7- Tamil Univvraiiy TUanjavur (Tamil N.idu)

8. Viilyasapar Utiiv. rsilv Midir\pt>re (W.ll.)

ft Hlririliidasan Univcrsiiy TirncliirapuHi (Triinif 

Nadu).

io. Bh?.rlliir.r Univcrsiiy Cnimliaiotv (T̂ nii! Nadu)

1980  UGC was not consulted before 

establishment.

1 qftn  UGC was not econsidtird before 
rslablishmmt.

1980  UGC  not consulted Ix'fore
rsl;vhlislmii|il.

ijtttn  UGC wits uui consulted  before 
rstalilKhment.

1981  UGC was no! consult< d  before

establishment.

19?) 1  UGC ■ co-pled tU-  proposal in 
principle.

1981  UGC  accepted ih-  proposal in

principle.

[981  UGC. accepted iK'1 proposal in 
principle.

198a  UGC  accepted the  proposal in 
p. iticiple.

1982 UGC peo pled th- n-oojsal iu
principle.

Proposals iur establishment of an 

Agricultural University in Jammu and 
Kashmir, a University in North  Guja-

rat and a Technical University in the 

 ̂Konkan region of Maharashtra are at 

different stages of consideration in the 

University Grant Commission, Besides, 

ft proposal for establishment of a uni- 

v̂ersity for the  Union Territory of

Anmachal Pradesh is at a preliminary 

stage of consultation.

Setting up of a C»rtr«l University at 
Nolanda in Bihu- tor promotion of 

Buddhist Studies/Culttire

8o6>). PROF NARAIN CHAND PARA- 
SHAR : Will the Minister of EDUCATION 

lie pleased to state :
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(a) whether th- Nafanda Vishvavidyala.va 

Sauuti ha& presented a memorandum to thtj  * 
Government for the setting up of a Central 
University at Nalanda in Bihar for the promo-

tion of Buddhist Studies and Culture on  a 
international scale and thus provide facilities 

to the students from Asian and other countries
to avail tĥ mielvci of ihcje facilities. and

(b) if so, th;'  action taken b  Govern-

ment on theis demnd ?

THE MINISTER OF STATE IN THE 
MINISTRIES  OF  EDUCATION  AND 

CULTURE AND SOCIAL  WELFARE 
(SHRIMATI SHEILA KAUL)  : fa): Yes 
Sir. '

(b)  The Central Go/crnmer.t ha'e no 
proposal at present to set up a  University at 

Nalanda. However, the inomodrandum would 

be examined.

Travel incentives to Foreigners vis-a-vis 
Indians

8066.  SHRI  KRISHNA  KUMAR 
GOYAL : Will the Minister of RAILWAYS 

be pleased to state :

(a)  tho incentives and concession being 

given to foreigners who come to India as 
to irists;

fbl the incentives and concession given 

t  pCC()l0 within the country to travel from 
the point of view of education, enlighten-
ment, communication and integration; and

(c)  the steps proposed by Railways  for 
en couraging  domestic  tourism  to develop 
better understanding among thr people?

THE DEPUTY  MT>  ̂ \ THE

MINISTRY OF RAILWAYS 1

d epar t m en t o f par l ia m en t *■

AFFAIRS (SHRI MALLIKARJUN)  : (a) 

to  (c) INDRALL  PASSES  are  issued to 

oversera passengers aftainast foreign exchange 
which entitles ih' rr r r an unlimited travel 

on  the entire I v  n  ail  System druing 

the period of its validity.  Within the country 
abo, subjcct to certain conditions, Railways 
are extending travel concessions to Student;, 
artistes,  Sportsmen,  teachcrs,  Kuans  and 
industrial labourers etc. and also to delegates 

participating in annual conferences of certain 
all India bodies of social, educational and 
cultural inporlance.

Visit «f Biutan Kin3;

8067. SHRI  KRISHNA  KUMAR 

GOYAL:

SHRI SAMINUDD1N :

Will  die  Minister  of  EXTERNAL 
AFFAIRS 1)- pleased to state :

(a)  whether it is a (act that during lIit 

discussion with ihe Bhutan King during his 
recent visit  India  had agreed  for greater 
cultural  e\chaHRi-  and  increased  aid  for 
Bhutan’s dev elopinent;

(h)  if so. die provision mxde during th: 
current financial year for the purp »e ;  and

(c’, wheiiier it is also a fact thit India 

propose *0 enchant * its  contribution  for 
the development of l! 1 1 ri: if «o, tin* details 
th“rerif ?

THE  MINISTER  OF  EXTERNAL 
AFFAIRS  :  tSHRl  P.V.  NARASIMHA 
RAOV ia) Thr King of Bhutan visited India 
from March 16 u> it), it)S2 primariK’ in order 

to address the Convocation of the Nagarjuoa 
University in Andhra Pradesh. The U livcnity 

announced the establishment Jif a Chii r for 

the study of maliayana Budhism to be  ulti-
mately converted to a Centre, and named 
after His Majesty th? King of Bhutan.

Before returning to Bhutan, the King 

visited New Delhi for uJks with P.M., Foreign 
Minister and other leaders.  Il was agreed 
to enhance  ilte cultural exchanges between 

India and Bhutan and to offer increased aid 

of Rs. 4 crores for Bhutan1' Annual Plan for 

1982-83.

(hi \ budget nroviMon of Rs, 21 crores. 

•vas nmde in the budget esd mates for !08a-JVi, 
In oKi,;r to meet the increased commitment 

of Rs. 4 crores the necessary  provision  will 
be made in the revised estimates.  In addition 
a budget provision of Rs. 16 Ukhs has been 

made in the budget for 11)82-83 )̂r  cultural 
exchanges between India and Bhutan.

(c)  India has been assisting Bhutan «nce 

1961.  Our contribution  to  Bhutan’s  5th 
Plan fipSl —87) has hcen fixed at Rs. i 34 
rrores.  The additional aid of Rs, 4 crores

w*» announced during the viiit of the 

King will be mri o* our  thr overall Plan 

conux itmcn* of Rl-  m  crores.  Therefore, 
he total aviitSDOO for the 5th Plan is  not 

being  enhanced;  il  has,  however,  been 
rescheduled.

Setting  of special grievance Cell for 
Working Women

8068.  DR. VASANT KT >\( \R v \\T>TT: 
Wil'  th- Mlnntcr of SOCIAL WELFARE 

be pleased to state :



5 45 W ritten Answers CHAITRA 25, 1904 (S A K A ) Written Answers 546

(a ) whrlher there are increasing instances 
o f complaints o f harassment and victimisation 
from working women in various offices in 
Delhi and other bigdtic* ;

(b) w h eth er th= G o vern m en t had p lan n ed  
to set up a  special grei vance ccll un d er the 
Ministry o f  S o cia l w e lfa r e  for regisleiong a * d  

in vestigatin g com plaints from  w o rk in g  wo- 
m m ; and

(c) w h eth sr th : s in a ; h n  b m  *et up 
and i f  not, the reaiuni for th ;  dsl-ty ?

T H E  D E P U T Y  M I N I S T E R  IN T H E  
M I N I S T R I E S  O F  E D U C A T I O N  A N D  
C U L T U R E  A N D  S O C I A L  W E L F A R E  
(S H R I P .K . T H U N G O N )  (a) T h e re  m no 
sp ecific inform ation  to in d icate  that *uc 
instances arc on the increase:

(b) N o. Sir.

(cl D ocs not ari'tj; in vie>v o f a i .  v -r >

( b ) above.

W o m e n  K h s k * i i $ i

8069. S H R I  A N E E L A IX )H  IT ! 1 \ D A -  
S A N  N A D A : W ill the M inister o f  R A I L -
W A Y S  be p least d  lo  stale :

j
(a) num ber o f  w om en khalasis w ork-

in g  in  the C iv il E ngineerin g D tp artm cn l o f 
lhe R a ilw ays ;

(b) w h eth er G iv e r n im n t  are aw»r<: o f 
their grievan ces ;

(c) i f  so. th e detail o f thri>- e r irv a n  
and  the action taken in this respect: aud

' (d) w hether G overn m en t propose to con-
sider their services from  the date o f  confrrm ent 
o f  tem porary status for the p u r p '* '*  Pc n- 
n o n ary  benefits ? . «,

T H E  D E PU T Y  M IN ISTER  IN TH E  
M IN IST R Y  O F  RAILW AYS A k D  IN  TH E  
D E PA R T M E N T  O F PA RLIAM EN TARY  
AFFAIRS (SH RI M A L L IK A R JU N ): (a) 
to (c) Information is being collected and will 
be laid on  the Table of the Sabir*.

(d) In the ease o f all khahais, men and 
wom en, half the period o f the scrvice ren -
dered after 1-1-1961 from the date o f  confer-
m ent o f temporary statu*! till tli^ date o f  
regularisati on is already counted for the 
purposes o f pensionary benefits.

C o n s tru c t io n  w o rk in g  S ^5 T  D ^ p a r tra e n ^

,1170. S H R I  M . A R U N A C H A L A M  
W ill th*; M i J sler o f  R A I L W X Y S  be
p le ri* d  to s t a ir : ~

w '.vtlicr  it is ,i f  lcL th-.t m 'ich  co.is- 
truc 10.1 w ork in S & T - d i-m n m m t is b i ig  
done 0.1 cou tract b , . b  o 1 S o a ih s rn

(b) w 'l i 'k x  it is r ,rt lh- '  o ;ty  ri; tired 
S & T  O tficers t.-.k- Mich 01 urncr works:

(c) w lictlicr il is a (act that tlv* c j  ltraclon; 
u sin g l i i ' i r  i i f l jc n c e  utilise thr E L R * ;iuii 
R -'.ilw :ys m .t^ri .Is f . r  i.x- c u i j .y  tV- c > ct 
w o rk s;

(d) w hether it is n f ic t  tli-,t such w-»rks 
w en carried  out by S & T  c j istruc^ion 4 atr 
hiiht-rtij ni-jrc r c n o in ic u U y  Lhm n o w ; r: id

(e) i f  so, th - arr.'-.iTrm-nt'! m id r  to 
abolish  the contract svsicm  ?

T H E  D E P U T Y  M I N I S T E R  IN  T H E  
M I N I S T R Y  OF R A I L W A Y S  A N D  IN  
T H E  D E P A R T M E N T  OF P A R L I A M A N -  
T A R Y  A H -'A IR S  (S H R I M A L I L K A K J U N ) :
(a) N o, C on stru ction  w ork in S & T  D ep art-
m ent, o f  Southern R - jiw a v  is d o ie  to a 
sm ,11 exten t on con tract bisi«.

(b) to (d l. N o.

ft:) D.xrs not aris*\

P a y m e n t  o f  o v e r t im e  to  M a d r a s  W ire le s s  
O p e ra to r s

0 171. S H R I M . A R U N A C H  V I.A M : 
W ill 1 hr M in ister o f  R A I L W A Y S  hr p h -re d  
to ^tafe:

(a) w h eth er it is a fact that some wireless
operators jtt M ad ras o 'i Southern R a ilw a y  
c la im e d  overtim e d u rin g  for extra
hour* o f  w ork p jr fu r n v d  d u rin g  M n w o a ,  
run n in g specials, e tc ;

(b) w hether it is n. f ’.el th-.t sim ilar 
c la im  w as m ade b y  W indes* O praku-s at 
M3.d11r.ii an d  O lav.iltn dc a h o  for the M in e  
p eriod ;

(c) whether it is a fact Ili-tt ilie Wireless
O .aerators at Madras tr'ated as es tenti;til y 
intermittent for working out overtime even 
though Uiey are given continuous classiticaiion  
in dnty roster us per H ER;

*
(ri) whrth^r it is a fket rhnt Wireless 

Operators a t Madurai and OUvp.kode were 
p_tid fully treating them as continuous fiur 
the same period-whereas the Wireless Operators 
at Madras were p \id  very less (0 .1  lv one third 
nf their clnira) treating them as essentially 
intermittent; a*»d
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(e) w h at are the reasons for such dis> 
crim in atory treatm ent und w hether {.Jovtni- 
m ent w ould  p a y  the b„L in cc to W irth.ss 
O perators M adras im m ed iate ly?

THE DEPUTY MINISTER IN THE 
M IN ISTRY  O F  RAILWAYS AND DE-
PARTM ENT OF PARLIAMENTARY 
AFFAIRS fSHRI MALLIKARJUN): fa) to

e). Inform ation is being collected  and w ill  Ur 
£. id  on lhe T a b li o f the Sabi'?..

I n t r o d u c t io n  o f  T r a in s  w i th  d o u b le d  
D e c k e r  C o a c h e s

8072. SHRI NAWAL KISHORE 
SHAK^IA: W ill th - M inister o f R A ll .W A Y S  
be pleaded to s ta te :

(a) w hether therr is a n y  proposal to 
introduce trains w iih d .ode drcltcr coaches on 
som e routes;

(b) i f  so, w hat art; thr details 111 ibis 
respect and  from when such trains .in: lik e ly  
to start m im in g;

fc) w hether G ow r.im uiU  h v,* w ith  th< in 
thr double decker coaches'

fd) if  so. ihe im nitx r thereof: and

(e) how  il is piupttsv d .0 procure more 
double dc-rki r c w .h c 's ?

T H E  D E P U T Y  M IN I S T E R  IN  T H E  
M I N I S T R Y  O F  R A I L W A Y S  A N D  IN  T H E  
D E P A R T M E N T  O F  P A R L I A M E N T A R Y  
A f F A I R S  (S H R I  M A L L I K A R J U N ) :  {1
T h 'tre  is no proposal at present, to introduce 
new  trains w ith  a ll double decker coaches.

(b) D oes 110 aris:\

(c) and (dl A  tot'd  o f d 'fib li-  H<*ck'r 
coaches are a v a ila b le  on Indian R--tilw,iys. 
A ll  o f them  ai"e in use.

(e ) 12 d o u b le  d i c k e r  f ‘ >',. r 1 l>-s ,;«■(* p n n  rtc d  
to  be m anufactured  in I .C .F . durum  K1H2-83.

P a y m e n t  o f  a  F ix ed  A m o u n t in  lie u  
o f  L. T . C. F a c il i t ie s

8073. S H R I  N A W A L  K IS H O K .E  
S H A R M A : W ill the M inister o f R A I L W A Y S  
be- p leastd  to s ta te :

(a) w hether it is a fact th at his M iu iilr y  
has requested the F in ance and  H om e M in is-
tries to CTisidei the question o f  pnying a fixed 
am ount to G overn m ent em ployees in lieu  
o f  L .T .C . facility  so as to ease pressure on 
ra ilw a ys;

(b) i f  so, wuat arc the c o n d o le  p rop jsa ls  
p u t forth by thr R a ilw a y  M in istry  in this 
regard ; and

(c) w liat has been the response o f  the 
M in istry  o f  H om e A ffairs «nd the M in istry  
o f  F in a n ce  tow ards the ab o ve proposal ol ihe 
R a ilw a y  M in istry ?

T H E  D E P U T Y  M I N I S T E R  IN  T H E  
M I N I S T R Y  O F  R A I L W A Y S  A N D  IN  I H E  
D E P A R T M E N T  O F  P A R L I A M E N T A R Y  
A F F A I R S  (S H R I M A L L I K A R J U N ) :  (a)
N o . H ow rvVr. tl.e  R - ilw a y  TarifT  E n q u iry  
C o m in itK e  1. Uu i. i i:ml I ^ p o it ,  in li-i.E ;., 
recom m ended thi’.i il  m ay tx- w o rth w h ile  to 
provide an option in t lie fo im  o f  cash benefit 
in lieu o f leave travel concession offi n d  te (hi. 
em ployers by thr G overn m ent. T h r  Lfore- 
said recom m endation o f  the G o m m iik e  lias 
l> en referred to the M in istry  o f F in an ce . T h e  
M in istry o f F inance liaVe not taken a lin al 
v iew  in  this regard.

(b) and  (c). D o not arise.

R e c o g n itio n  o f  A.I.I.M .S . f o r  T r e a t m e n t
o f  C e n tra l  G o v e rn m e n t  E m p lo y e e s

(k.74. SH R T N A W A L  K I S H O R E  
S H A R M A : W ill the M in ister c f  H E A L T H  
A N D  F A M I L Y  W E L F A R E  be p i . a w l  to 
slate*

( t) w hether it is a fu d  that the A ll  In dia  
Instil ute o f M ed ica l Sciences is not in cluded  
atnnne ihe hospitals recognised for the treat- 
n v n 1 (.f G entral ("km r>*ir»*hnl E m ployees; and

(h) i f  so. the reasons for sucli non-in  elusion 
when thr A ll  India Institute o f  M e d ica l 
Sciences is considered a prestigious hospital 
equippt d for under latest m ethods u f trra i- 
mral 71

T H E  M I N I S T E R  O F  H E A L T H  A N D  
F A M I L Y  W E L F A R E  (S H R I Ii. S H A N K .V R A - 
N A N D ): (a) and  (b) T h e  A ll In dia  In sti-
tute In s been recognised as a referral hospital 
for a ll  C en tra l G ovi nim ent . rnployees w h o  
are either beneficiaries under I lit G en tn .l 
G overnm ent H ealth  Schem es or are covered 
under the C en tra l Services (Medip.l A tien d an cc) 
Rnli‘% it)44.

C o n v e rs io n  o f  H a p p a -O k h a  L in e

ftoyr,. S H R I M O H A N L A L  P A T E L :

SHRI DAULATSINHJI JADEJA: 
S H R I R .P . G A E K W A D :

W ill  lhe M inisif-r or R A I L W A Y S  I *  
p h a sed  to st-ile:

(i) whether llic conversion of rail line 
from Hapru*Poi bander-Okha on W<slern 
Railway is in progress;

(b) when this was originally to be Cum- 
pleled;
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(c) w h at arc the reasons for d e la y ;
a*id

'  (d) w hen it i i  lik e ly  to be co m p leted
a n d  opened for traffic?

T H E  D E P U T V  M I N I i i Z i l  IX  T H E  
, M I N I S T R Y  O F  R A I L W A Y S  A N D  IN  T H E

SD E P A R T M E N T  O F  P A R L I A M E N T A R Y  
A F F A IR S  (S H R I M \ L L I K A R J U \ ) : (a)
Yc*.

(b) E n d  o f  J u n e, 1982.

(c) S h ortage o f  fundi.

M l E nd o f  1994, i f  fu ll fu n d i arc m ade 
aVaiKibk- in 19H3-84 budget,

N o n -C o m p le tio n  o f  S c ien ce  P ra c t ic a l*  
i n  C o lle g e s

II07G. S H R I  S. M . K R I S I I X A :
S H R I T A R I Q , A N W A R :

W ill  the M in ister o f E D U C A T I O N  be 
pleased to s ta te :

J  (fi) w hether her attention ha* been draw n 
to  p."ww reporU  th it  due to lw :k o f  fu n di o n ly  
h a ir  o f  the syllab u s has been covcrvd  i:i 

sc icn cr practical? in  co lleges as a lle g e d  b y  a 
M -m b e r  o f th'- A r a d 'm ic  C o u n cil o f  D elh i 
U n iversity :

(b) i f  10, her reactions in the m ilte r :
a r id

(cl the nellies o f such colleges and  nature 
or action  pj-opjsed to fx; t^k^n in the m atter /

T H E  M I N I S T E R  O F  S T A T E  IN  T H E  
M IN I S T R I E S  O F  E D U C A T I O N  A N D  C U L -
T U R E  A N D  S O C I A L  W E L F A R E  (S H R I)  
M A T I  S H E I L A  K A U L )  to (c). A cco rd -
in g  to  th e inform ation fu m ish rd  bv the D elh i 
IT-iivc-nitv, most o f  th f  co lleges h ave fu lly  
cuv^rcd the Scu'uct; p/ucticnLs d u r in g  the 
current acad em ic yea r. T h e  U n iversity  h ow -
ever received  reports from  tw o colleagrs 
abrvit d ifficulties in co m n letin g  the practical^ 
due lo  in a d eq u acy  o f  fluids. In  one o f them , 
ntm .-ly, Sri V e i k i t e s w a n  C o lle g e , p r a c tic e s  

"w eft: com p leted  w ith  lhe f in d 1! p/ovided  b y  the 
m n 'iP fem en t. In the other, n am ely, M o tila l 
N ehru C 11 lege. Physics praeticals w ere not 
fu lly  covered. Trv* a lleg atio n  that o n ly  h a lf  
tli~ syllabus h-'.s been covered by co lleges is 
w ithout a n y  basis.

S h ip p in g  A g re e m e n t  s in g e d  b e tw e e n  
I n d ia  a n d  A lg e r ia

T|i~ re v is io n  in  til's sylW hus fa llo w in g  
ih e fn trn d u ction  o " th e  n ew  pattern as w e ll 
as th* in crease  in  the cost o ‘ m e le ria ls  h w e  

 ̂ Presented som e diT icu ltiea  in  : d iu s t ir g  the 
' xpen diture w ith in  th e g<-*nts sa n ctio n e d  
,n the college*. T h “ U n iv e r s ity  has alaeadv 
•ak n u p  w ith  lhe U n iv e rs ity  G ra n t Cxm m '! 
ssitin the q u estion  o f  an  ap p rop riate  revision  

r  th e norrm  'o r  re c u rr in  cx p sn d itu re  o f 
l he Scien ce L * b o r  .torie* in  sh e  C olleges.

8077. S H R I  G .M . B A N A T  W A L L A  : 
W ill the M in ister o fS H I P P I N G  A N D  T R A N S  - 
P O R T  b e pleased to state :

(a) w hether a n y  sh ip p in g  agreem en t 
has been recently  signed w ith  A lg e r ia ; an d

(b) i f  so, w hen and  the salient features 
o f  the agreem ent ?

T H E  M I N I S T E R  O F  S H I P P I N G  A N D  
T R A N S P O R T  (S H R I V E E R E N D R A  
P A T I L ) : (a) and  fb) : Y es, S ir  A n  agree-
m ent relatin g in m 'r c l i i 'i t  sh ippin g was 
signed on the ifjih  O cto b er 1981 w ith  the 
D e m o cratic  and  P op u lar R e p u b lic  o f  A lgeria .

T h e  agreem ent aim s at develop in g  
m en lim e relations and for the purpose estab-
lishing effective w o rk in g  relationship  betw een 
lhe tw o countries.

T h e  agreem ent provides :

(i) that each cou n try  shall p rovide re ci- 
procal treatm ent to the vessels o f  t h e  
other country as it w ould  affo  rd 
to its ow n  vessels :

(ii) th at b ilateral trade shall be ca rr  ied 
b y  the respective m erchan t fleets o f  
the tw o  countries. I n c a s e  the vessels  
o f  one cou n try  arc  u n able  to so c a r r y  
the trade, i l  shall be offered to the 
vessels in clu d in g  chartered  vessels o f the 
other cou n try;

îii) th at the designated com m ercial or-
ganizations o f  the two countries shall 
establish bilateral shippin g scrvice bet-
ween the tw o countries for the carriage 
o f  national cargo es;

(iv) that the sh ippin g lines o f either 
country shall n ot participate in other 
coun try ’s th ird-country tra d e  w ithout 
prior consultation;

(v) that the com pulsory  p ilotage shall 
not be exem pt in the case of* either 
co u n try ;

(vi) th at each country shall rccognise the 
seam en ’s id entity  docum ents ol" the 
other country;

(vii) that the paym ent o f  dues etc. «ba)l 
be in accordance w ith lhe trade a g re e -
m ent; and

(viii) that each cou n try  sliall afford assis-
tance in the event o f accidents, shipw reck 
etc.

T h e  agreem ent shall com e into force only 
after the com m ercial org.mi^.itinns o f the two 
countries have entered into w orkin g r -lation 
ship. Efforts in that direction arc in  proogre^s

N iim b fr  o f  p a s s p o r t  a p p lica tio n s
re c e iv e d  in  R .P .O ., D e lh i

8078. S H R I  G .M . B A N A T W A L L A  
W ill the the M m U ier o f E X T E R N A L  A F F A I R S  
be pleased to state :



*98i ;

(b) thq num ber o f  p a s sp o rts  issued d u rin g  
the year and  the nu m ber o f pen din g a p p lic a -
tions as on 31 D ecem ber, 1981 ;

(c) th e  a v e ra g e  tim e  ta k e n  a t  R P O  in 
D e lh i  to  issue a p a s sp o r t a f te r  receipL  o f 
a p p l ic a t io n ; a n d

(d) steps taken to expedite issue o f  pass-
ports ?

T H E  M I N I S T E R  O F  E X T E R N A L  
A F F A I R S  (S H R I P .V . N A R A S I M H A  R A O ) :
(a) 88, 285

(b) 89,332 and 5,399 respectively.

(c) 4 to 5 weeks, subject to application* 
bein g  properly filled in and com plete in a ll 
respects.

(d) Passports are bein g issued expeditiously 
under the existing sim plified procedure. T o  
en able R .P .O .,  D elh i, to cope w ith  the un-
preceden ted  dem and for passports, steps were 
taken to ensure tim ely and regular s u p p l v  
o f booklets to them. 26 additional posts w ere 
also sanctioned for thr purpose durin g  1981-82.

Electrification in Kerala■r '
8079. S H R I  S K A R I A H  T H O M A S  : 

W ill the M inister o f  R A I L W A Y S  be pleased 
to  state ;

(a) the percentage o f  electrification o f 
ra ilw a y  lines in the coun try; and

(b) the percentage o f  electrification o f 
lines in K e ra la  vis-a-vis the national average ?

T H E  D E P U T Y  M I N I S T E R  IN  T H E  
M I N I S T R Y  O F  R A I L W A Y S  A N D  IN  T H E  
D E P A R T M E N T  O F  P A R L I A M E N T A R Y  
A F F A I R S  (S H R I M A L L I K A R J U N )  : fa ' 
8 .9 3  p er cent.

(b) N il.

'  * r
* W rS<

8 0 8 0 -  T<TR : W [

“fit f>H 1

( ^ )  f r f ^ F T  ir

*TT*£T |  sft f r  j  16/tT

^  q w  *fr t f f

|  sfr 5 5 0 - 7 0 0
% TfPT t  f ,  ft>

TRT f^TT &

m r  cT ^ rs f t  JFTTor * r t  | i

( ^ )  ^TT ^  W *  I  f o  4 5 5 -

7 0 0 ^  % ir ^  1976
f t W T  §TT TTTHT ^T^nTFT

n  inr |  srk 425-
6 4 0 ^ “ % t̂ r̂ nTPT *r ^  1978  
f a w r  ?n re

5 50—7 50  CM'H =FT

^T, eft ^T %  TTT + ‘K gi

( t t ) WT ^  1 9 7 6  $  f f W

ir  f*r ^ n N r t t

5 5 0 —7 5 0  W  % 3cf *1 H M

if ^Ttr t |  I ,  ^rr^T ^  *T

4 5 5 - 7 5 0  % MdHHM >3
1 % *I*SW+ ^ fP T  m & X  *flT

s t f r  t t  if  j f w

( * )  tr% ffqvP s f t r

^esfR m  |  fapg

^  % m^VwcT f w T  *rqr £  ?raT

cTcFTTOt 5ITVTT m i  |  ?

if 3 *  W«fi (« f tq f? . rV R j ; r )  : ) T t f

*T t̂ I

( ^ )  sfr ^  1 .

(*T) 4 5 5 - 7 0 0  W T  T O T  4 2 5 -

6 4 0  w t  %
^  ?ftsfr ^r#f ^  s rm t 1 1  

^rf^r mrn̂ TTcT jrftr«r^ % «r
# r t  ^rcff ^  ^Tcft ^ i ?fk  frf » • s  /

? f ? R  WTRXf ^

if  5FET<%I 1W  T̂cTT % \ 197 ^

^  f ^ r  zr^mnw s r f w ^  ^
*nft «fr f^nf 4 5 5 - 7 0 0  ^ '

(a) the num ber o f  application s for Pass-
ports received b y  the R egion al Passport O ffice  
in  D elh i durin g  the year en ding D ecem ber, 31
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( t f  j % . )  % trRTTFT %

m w f l  % t  ^  h  i T^d f r q r  j pt t  *rr,

% *T*ft w t  if ^r>T ^  t  I

*1^1 '^6c11 I

E x p e n d i tu re  on  I n d ia n  M is s io n  
A b ro a d

8081. S H R I  R .P . G A E K W A D  : W ill th<- 
M in ister o f  E X T E R N A L  A F F A I R S  be pleased 
to slate;

(a) the num ber o f E m b assies C o n s u la te s  
a n d  M ission! I n d u  h n  in For„-igi c o u n trici;

(b  ̂ w hether a n y  evaluation  had  been 
m ade ab out the w o r k  load or perform ance o f

hese m issoni;

(c) the e x p e n s e s  being in cu rred  on  these 
missions;

(d) w h it  a re  the p ro p o sa ls  under consider-
a tio n  o f  the G overn m en t lo  m ake these mission-;

m o re  fu n ction al and  m ean ingfu l; and

(c) if  so, the details th ereof ?

T H E  M I N I S T E R  O F  E X T E R N A L  
A F F A I R S  (S H R I P .V . N A R A S I M H A  R A O ) :
(a) there are 130 M issions/Posts u n d er b u d ge-
ta ry  control o f  ihe M in istry  o f  E xtern al A ffairs.
In ad d ition al lhr:re a rc  4 C on sular representa- 
ti j^ i  u i.l-ir the bu d getary  control o f  th>- 
^Ttnistry o f C j t m r ir c ; ,

(b) T h is  is n al ingoing process and carri-
ed out front t im e  lo  tim e.

(c) T h e  expenies being inccurred  on lhe 
missions u ndrr the b u d getary  control or tin* 
M in istry o f  E xtern al Affairs are as fo llow i:

B .E . 1981-82 R .E . 1981-83
{ In thousands o f  R upees)

4 48>53*56-

(d) an d  (e) . In accorance w ith the 
G o vern m en t’s p olicy  o f keepin g under 
review  the functions n g  o f various Missions/ 
Poats abroad, periodic visits o f high pow ered 
F oreign  Service Inspectors consisting o f  O fficers 
o f  M in istry  o f E xternal A ffairs an d  M in istry 
o f  Fin an ce arc undertaken, to m ake an  overall 
assessment o f the perform ance o f  our missions 
in  political, econom ic, consular and  cultural 
pheres and recom m endation's m ade to lhe 
G overn m en t o n  various m easures to n u k e  ih<~ 
concerned  mission o p tim ally  fun ctional.

In c e n tiv e s  to  S ta te s  f o r  im p le m e n ta t io n
o f  F a m ily  P la n n in g  P r o g r a m m e

808a. S H R I M  A T I  J A Y A N T I  P A T N A I K :  -  
W ill the M inister o f  H E A L T H  A N D  F A M I L Y  
W E L F A R E  be pleased to^“ t: e;

(a) w h at are tlie in c ;n tiv e s  now  being 
given to the S lates w h o  perform  w ell in im p le-
m enting the F a m ily  W elfare Program m e and 
exceed the targei laid  dow n for them  by the 
C en tre; and

(b) w h eth er to provide an a ttractive  incen-
tiv e  to the States to im plem en t this v ita lly  
im p ortan t program m e G overn m en t o f  In d ia  
prof>os= allocation_ o f  ad d ition al C en tra l assis-
tan ce to the States fu lfilling  their targets to 
increase their Plan size?

T H E  M I N I S T E R  O F  H E A L T H  A N D  
F A M I L Y  W E L F A R E  (S H R I B- S H A N K A -
R A N A N D ) : (a) T h e  cen tral assistance
to all the States an d  U n ion  T errito ries  u n d e r  
the F am ily  W elfare P rogram m e is given as 
per lhe ap p roved  pattern o f  assistance. N o 
separate incentives arc g iven  for perform ing 
w ill in the program m e.

(b) T h e  en tire question o f  incentives in 
the N ation al F a m ily  W elfare  P rogram m e is 
under review .

i l e a l t h  G u id e  S c te m e

8 '$ 3 . S H R I M A T I  J A Y A N T I  P A f -  
N A I K  : W ill  thr M in ister o f  H E A L T H  A N D  
F A M I L Y  W E L F A R E  be pleased to state  :

(.0 the m-vm object o f the C e n tra lly  
sp >nsoivd 66 H ealth  G u id e  S ch em e” .

(b) the n v n e s  o f the States w here 
sucli schem e h^s been introduce ;

(r) w hether t ’ie p.b ive schem e has been 
in O rissa;

(>l) i f  s-i, s nee w h n in h is  biren st .rtjd  
iinpleinent.'.lion in ihr.t St ,tc ;

fe) the fin an cial a llo c  ilio n  m-’.dc t> 
0 1*ivi,r> fur im p lem en tin g  such schem e sin o; 
its inception (year-w ise) ; and

(f) the achievi'm iTit n r .d '1 under such 
schem a in th \t S ta te  ?

T H E  M I N I S T E R  O f  H E A L T H  A N D  V A  M i 
L Y  W E L F A R E  (S H R I B. y H V V K A X A  
N.-VND): "

(a) T ile  m ain  objrrci o f the C ^ i l r i l l y  
Sp j.iso red  He;'.lih G uide Schem e is so secure 
Com m unity in volvem en t P artic ip ation  in
tack lin g  its own H ealth  problem s by training 
Volu ileers s e le c 'id  by t lv  c im m u n ity  in 
preventive and p rom otivc aspects ui Iw .lth , 
fam ily  p lan nin g and  M .C .H . ami also to 
provide treatm ent for m inor ailm en ts an d  
first-aid durin g  accidents and em ergencies.

fb) T h e  Schem e h^s been taken up in 
a ll  the States and U n ion  T erritories excep t 
Jam m u  &  K ash m ir, K e ra la , T a m il N ad u  
an d  A run ach al Pradesh, w ho are im p lem en tin g  
altern ate  schem es.

(c) to (0  Orissa lias been im plenting 1 
Sclw m c from  the very  beginn in g. O n  :



Written Answers APRIL 15, 1982 Written Answers 5 5

2 basis o f  the reports received from the State , 
16 P rim a ry  H ealth  Centres in O rissa In v e  been 
covered  under the schem e, tn d  11,581 H ealth  
G u ides h;,ve been trained upto 3 1-12-198 1. 
F in a n cia l assistance p rovided  by the G overn -
m en t o f  In dia  to Orissa for the im plem en 
tation  o f  the H ealth  G uides Sch em e, since 
in ce p tio n , year-w ise, *s as under : —

Y e a r Funds a llo cated  
fR s.in  lakhs)

1. 1977-7O
(O ct, 1977 to M a rch , 78) (i-38

2- 19/8-79 1a4 ’53

3- 1979-80 106*69*

4. 1980-81 B o -19*

5. ig lii-S a 128- 72*

•D u rin g  1979-80, the Schem e w as 
ch an ged  from  a  100%  C en tra lly  Sponsored 
one to 50 : 50 sharing ba.sis. It has attain 
becom e a fu lly  C e n tra lly  Sponsored Schem e 
rince 1-12-19 8 1.

S te a m  E n g in e s  O n  E le c tr iG e d  S e c tio n  a

8084. S H R I  A T A L  B IH A R I V A J P A -
Y E E  : W ill 1’ M ia .lcr  o f R A I L W Y S  
be pleased so State :

(a) W h- ther on e lectrified  sections 
t s jm  e i ' i i s x  a iv  still in ed  f  ir a ll-s ta tio n s -  
to p p in g  paisenger trains r.lthough they are  
less econom ic than tlie e lcctr ic  ones ;

(b) i f  so, the reasons thereof ;

(c) how  m uch coal is cousum t.d an d  
savings thus lost w hich  oth eiw ise  could  h iv e  
occurrcd  through e le ctr ic  traction  ;

(d) cjm p^.rative figures o f p isseuger K m s 
t in t  c m  b ’  a ttr ib u ted  to stcam -tractio  n, 
d iesel-traction  an d  eliictric-traction  an d  ,-.ls 
o f  the expenditure incurred  on th e m ; a n d o

(e) s n u - 'J  exp en d itu re  incurred  o 
rep iirj o f tte im -e n g in rs  ?

T H E  D E P U T Y  M I N I S T E R  IN  T H T  
M I N I S T R Y  O F  R A I L W A Y S  A N D  I N  T H E  
D E P P A R T M  E N T  O F  P A R L I A M E N T  
A R Y A  F F A IR S (S H R I M A L L I K A R J U N )
(a) and (b) : Som e o f the train* r.rc be inn 

h au led  b y  steam  Locom otives, These are short 
distance p.isw nger trains where utilisation 
o f  e lcctr ic  locom otives is not considered 
op eration ally  a d v an ta g eo u s.

(c) T h e  coal constitution i s about f>,ooo 
n  otncs r '.n T iilly . As m entiond in re p ly  to

(a) and(b ) ab o ve, steam  locom otives arc utilise*^ 
for operation al reasons. As such, the question 
o f  savings does not arise. '

(d) T h e  total passenger anti proportion 
o f m ix'-d veh icle  kilom etres during  1 f)3o-0 1 
/was as under :—  •

S team  : 24,27 b k h s .

D iesel : 2 1 ,1 1 5  lakhs.

E le ctric  : 10,484 lakl s.

E xpen ditu re incurred  on passenger scrvi 
ce is not tcp.xrately com piled-

(e) D u rin g  i q 8o -8 j , the exp en ditu re 
inrurred  on R ep airs and M ain ten a n ce  o f  
Steam  Locom otives w as Rs. 119 -4 1 crores.

‘*?w v i i z ’ Frv*q ‘r f T i

8 0 8 5 . f l V T K m  W lT o  q * * v R  :  '

^JT ^  3RTH' f^TT

far:—

( ^ )  WT' t N t  SERfs:'ST ' ft-j i o

I

(* l)  V fc  5Tff( cfr TRoTR",

q r

Hsrti % I

(*T) W I *K +K  STrT 

^ f f  t  f% f^Tr % rrq -

*TRT TTT ^TT I ;

( t ) q-fe f t ,  rfr 3f

'Hi i ^ 2»TT* «rr <.n o ?

r o r a v  q i  h  fa*;TT j?

( v )  fs«rr qfcw r,

qfteFT ^TTTT TffFI m
^ h h  |  f a  Tf^nr ,
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% f^HT strtfSTcT PTFT 5fT

( ^ )  ^ x r ^ r ,

Jr ^  f e r e  q r k w ,  T f^ fT

rpTT 3^/u+Hirtf Jl l M  %

JT^efTT ^  ?TPT *?>Trt ^  I

(*r) 1

(sf) tl+lltl'l'l % ■hI i  <

T f ^ r  t s t  ^ f w m  T t  q T O r  

T t  3TT T^t I  m f a  JT53T 'n m r f ^ T F T  

TT ti't' I

( t ) w r  i r f  *r*r t  f a  ^ r i ¥

li^tfil^'ifFr, 'TIT %
SlfcT fr w n w ^ f f  if  m i  5 K N T  ?r 

f e f t  % fa fw  Tt ^ TF t

% f^ro[ Tfhr T t  ^  ;

(«r) ^r, cfr sr^t % srer <t t

T t f  m  *  % w t  t r ^ t  | ;

(*r) m i  ^ k i ^ <  fr t ^ t  c t t  ^  

^TPT^ft ; *fK

(*T) w  % TTT TROT f?

E lc c tr ic  T ra in s  F o r  th e  C a p ita l

8086. SM K J M . R A M G O P A L  R E D D Y . 
W ill  the M in ister o f R A I L W A Y S  bo pleased 
to state :

(a) w hether il is fact I h at G overn m ent 
propose in introduce six ty  new  e lectric  tiv.ins 
round the C a p ita l by the m iddle o f ibis year.

(b) if  to, w h eth er lh e  e l ic t i ic  train serv ice  
w ill  be on the pattern  o f  B um lm v an d  C .i- 
cu iia  ; and

(c) wliiit a rt  the details in this regard  ?

t h f  d e p u t y  i n l s t e r  i n  t h e
M INISTRY OF RAILWAYS AND IN
t h e  d e p a r t m e n t  p a r l i a m e n t a r y
AFFAIRS (SHRI MALLIKARJUN : (-,)
an d  Yes. (b)

(c) l i .M .U . Services when in troduced  on 
the R in g  R  ilw a y  w ould  s c r w  a ll the ex is-
tin g  stations. O n r  ad d iiio n al crossing sta-
tion is b 'in g  provided  p.t P rag aii M aid&n for 
servin c thr Trad*" F ;ar C o m p lix . In r.H r.Ihml 
811 service siu.ll be run nin g w hen full> energised 
D u rin g  the m orn in g and  ev rn in g  peak period 
it w ould  provide 15 m inute service in  pe.ik 
flow direction  f.nd 3^ m inutes service in nor,- 
p ca k  flow direction. Besides this sk rllon  
services w il l  also run from  S lia k u rb ’j t i  to 
D i’lh i a i d  D iT ii to T n gl-.t.ib :,!' and  vie  
Vers?..

s r^ l ,  fr fv?^ i  k; f a fc ra  ersn

v r  *,7 ■tf.-nfr w r o .  m*r

8 0 8 7- «fi <<»*&
w r  ^  ^rrr% t T

T ^ r  f a  : -

WfV JTcTiW fr

( t f t  *fl?KW Vc.T<) :

( t )  5ft I

( ^ )  fr (q-) 3 n t - « K m  ?r

m  ^ T R T  W X?  TTf t  W f f a

VTvfnfl" % cf |^ H i ' ,il ^ft cFT 5 ^  % 

^ r :  % f, 'm f t  Tnff^f %
f w  TTff 1 1 % f ^ r r a t

^tf^FRTT ^ilH % P l ' f i  «1Sr1 ?ft

m t  TT 7TPR‘ ^3T f  I

P u b lic  U n d e r ta k in g s  U n d e r  M in is try  
O f  R a ilw a y s

floB fl.. S H R I B I lj .i .K H A U H A I : W ill 
tlie M in ister o f  R A I L W A Y S  b<- pi cost'd to 
sta ir  :

(a) tlie totiil num ber o f P u b lic  Sector 
U nd ertakin gs Boa r d /̂ Com  m i 11 ces/Cnu n c i I s,
etc. under the adm in istrative control o f his 
M in istry  and  the constitution o f iheir Boards 
alone; w ith  their tenure ;

(b'r tiic date from which llifse Boards/ 
Committees/Councils, tic . wen' constituted 
and when their prrscul lerm is expiring ;

(cl d eta il' o f  S C /S T  representatives 
ap p o in ted  on B oards/C om m iltecs/C ounciR , 
etc. to w atch  thr interest o f S C  and S T  em -
ployees ; and

(d) in  case no representation has been 
given* w h at steps are con tem plated  lo  im p le-
m ent G o re m m rn t p o licy  o f reseiV alion for 
S C  and  S T  on B oard/C om m itices/CounciIs 
e t c .  ?
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The Deputy Minister In the Ministry of 
Railways and in th -• Department of Par-
liamentary Affairs

(SHRI  MALLIKARJUN)  : 'a) lo (<l) 

There  arc  two  Public  Sector Undertaking! 
under Ministry of Railways, namely, Rail India 
Technical & Economic Services Lul.  (RITES) 
aid Indian  R̂ilw.'.v Construction  Go.  Ltd. 

(rKOON).  These  Undertaking*  C:iine into 

cxmencc  in  1974  anfl  ‘97̂*  respectively. 
The Hoard of Directors of RITES includes one 

C*v>.irman (p.̂rt-lime), one Managi;ig Director, 

O'le Director Trchnic”.!, one Director Finance 
in a'l-litio.i to 4 ex-oflicio p irt time Dirccturs 

from Mi.ihlry of Riilways and other  Mini- 
ti ie*.

Tue Bo'irtl of Director* of IRGOX in-
clude* one CH .irrmi (n̂rt-timr), one Gene nil 

M inî rr and p.i t time Di.fdor, in addition 
to 4 cx-officio Directors  from  Ministry of- 
Riil w,» vs.  There i< no tenure fir lhe H-> .i'ds 

of Directors of these Government uiidrrtakmfifs.

A Hi*jh  Power  Commit tec  kji-wn 
as Railway  Rr-fo rn: Commit n <■  . ,W>

fmctiuninK oi the R-ulw.vs.  This  C >nirhi- 

ttcc  w.n  conitii tiled  on  la-J-iglii.  This 
Committee  i.iciuUes  unc  Cli'.iriu.n  a-ul  fi 
members.  Th" tenure of this Commit t>T- is 
1 years.

Tnrre is no Member  biUmjin̂  on SC 
ST on th: Bj'.rds of Directors of the  abjve 
comp ■, lie* or on tlv *b >ve C*mmitUr As 
for the Companies are coicemed  rrt.jjrity 

of the  Directors  occupy the position in ex-
officio c opacity.  A*; for a* R-.i'way  Reforms 

Committee  is  concerned,  p :rson*  with  ex-
pertise i 1 sn-cific spHarrrf related to Committer 
function luive been nominated as Members 
01 thii Comriiitlee b ■' the Gov rnnient.  The 

qtii-ntio 1 of specific  np.vsentai ions of SC or 
ST  representatives on Ifw-V'  Gompinirs or 
on the Railway  Rf forms C.Jinmitlt-r,  then- 
fore, do -s not arise.

i'm  \ rx v; iii --rrr̂

?? T.’*f ;if

3039. «Tf ifcftaif «FT>  €̂TTi:

T̂T ?7T *Ht TT I T^T 1% :

(t)  qf îr  rsrt   ̂ fq-̂ r 

sr̂ T % 3Tt  :TTTTT xfcr  ®tft  ?=TT3̂T 

T fTrffi TT̂ t Trk »̂Hr TT JTFT TT

£ tflr fr  ̂f-f? w ;  sfrr

(5) 7RTT  #1  f:

%  TTT TŴ T̂ T TT*T TT  ^

<. TW <1+ ?

t<s* iwivm t o fw,,fr

3 4̂art (*rt : (t)

*fhc (*j)  : hHmh  ^

*P?Fr-?T?PT ̂ft gTTT *FTTft cTSTT T̂FT 

Tt TTFT 51̂ tt 'SfTcft  ̂I

wnTThr  spsrrfr  qr?mnw

?f# TO «NW+dl % f̂TT mfe 

T̂T TTTOT % wft

rTTpT JTFT Hs«ll TT ¥TTT?T Sl l̂blM jTTTT 

UTm ft gft ^  TT TTTSgrTT, drMI-iH 

ymrr Tt  fm ^  jhtt̂t

Ttwr o t qr  tttt % i

sr̂tT  Tt ir̂ nt r̂r hîi 

ftaif TT U\4<LA STr̂TT 

IPTHT 3̂TT( f̂ f Hl+KI TW f̂lT 

^̂ RT  R̂TT  fkf̂ T /'H'I TT

YTT̂fWT mfr %

T̂TO T̂f̂Tq- 5TW WU JIMWId 

Tt  TT RtH  ̂ T̂TT 1w

T̂Tm | 1 fr̂ r rft̂r  % ?tTFT 

qlV̂T  tt ?tt̂tt frir ^ 

?mft cPTT TTFT frŝT Tt ?TWT 

t̂ ipft t :-

mm fT5ff Tt TOTT 

lit ?TTFT  Tft̂ WT̂ T

1978-79 49 73

1979-80 ! 01 17

1980-81 72 17

JTPT  Tt TOT (̂ Wksfr t

?r)

f̂r ?TT̂*T

795 481

502 476

535 105
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fTPJflT *TPT fe«tT <rdllt) 

nr  ttttt wt It sftr mv-

*r?m t o fewfT % hiPh  ̂*tt frm 

v̂ t fejfa %  fesrr % gr̂fr 

:RTfa?̂ tt f̂TT

qTrroTT tt t̂rt

*TTtT  STiHf̂T r̂t Tt mi IrTt- ̂ I

Western Railway 50-storey building for 
Clerical Establishment

UXK).  SHRI  RAJ NATH  SONK.AR 
SH VSTRf:  Will thr Mi mi.-r of R At LW AYS

bp pi**, inrti to statr:

(■*.) wiv-lh*T it  is p.  f.cl  l!mt  \V-.*stent 
K. .iiw..y»  lr;Vt  plans  to  replace Homlwy
Ci* i*ml Ji.iilw.iv Suiioii with a 5<v-storcy 
bui! ti ig In aCCoinm'xh.tr iIs rltric .1 cst.iblish- 
mt iH . ul i hotel ; and

(h i if so. dri:\ili S ttyM-eof?

THE DEPUTE'  MINISTER  IX THE 

MI NISTRY OF RAILWAYS AN!) IX THE 
DEPARTMENT  OF  PARI ,1 AMF.NTARY 
AFrlARS  (SHRI  MALLIKARJUN): (*0
*>vl (l») It connection with propw-.l of exten- 

■io.i uf the exi\ting piriforms tu accommodate 
the I t igrr tn.iri'i, ti:nt*Uvc Rnicnl plan for 
cons*, .t. linn  of ;i rrt’rlti-tt >reyrd î /̂.toiry) 
building iii repl.,<-i;tTv,U of lhe existing building 
af  ll.iinbrtV Central lus been p.x pared, and 
submitted to Bombiy Municlp .1 Corporation, 
and ih'- lloml:uy M'*tj-«p ilitau Regional DrVi-- 
1 op nint  Authority fur  I heir ;.npn>V,il.  On 
receipt of tlvir ayvvov.d, the details of the 
prop*K''.I and ils cost, provision of opralionxd 
facilititrs «*id thr t it i lisa lion of the sp.-ce will 
i>:: r,> isidered,  keeping in  view  lhe actual 
Wight uplu which the building is pcrmitlcd.

Vacancies of Junior Dcotors in Delhi 
Hospitals

tt .9 1.  SHRI M. RAMGOPAL REDDY: 

Will the MiiiUtLr of HEALTH AND FAMILY 
WELF.VRE be pleased to slate:

(p.) whether il is * f.tct that there nrr 

vacancies  of 200 junior  doctors  in  Delh> 

H-̂ pilr.ls which hr.vcnat bien filled so C.i;

(b)  if so, whether this is due to the delay 
in ’. rival ion of MD/MS resnlts; and

f_e) by when these v.ic.incies are likely  to 

be filicd ?

THE MINISTER OF  HEALTH AND

FAMILY WELFARE (SHRI B.SHA N KARA 
N/VST)):  (a) There are very few v acancie ̂

at the lcVel of junior class I doctors of tlie 
Central Health Services in thr Various hospital* 

in Delhi which arc participating in dir Central 

H'- vlth Serivice.

(b) a’id (c) Do not arise.

Claims of compensation for loss of good* 
in transit, pilferage and theft

8092.  PROF. RU PC HAND PAL: Will 
the M’lister of RAILWAYS be plrascd to state:

(a) thr number of claims and the amounts 
i .V.ilv'cd in the pending claims txfore the 

v -.nous Zonal  Railways for loss in  transit

Ifcrage,  thtft  r.nd  other  rivjfons  during 
i-»8o-8i and 1981-82; and

(b) the zone-wise break-up of the amounts 

settled again1-! such claims during the above 

[x:rif>d?

THE DEPUTY  MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN THE 
DEPARTMENT  OF  PARLIAMENTARY 

AFFAIRS (SHRI MALLIKARJUN):  (a)
Number of claims pending on the Railways a* 
on and 1-4-1 (>82 were 63,160 and

94,818, respectively.  Statistics in respect of 
amount involved in pending clnims cr.̂e? r.re 
not nuintaiir d.

(b)  Z(»'i'*-wise  break-up  of amount  of 

compfn̂ tit>-i paid for cliim? settled during
1980-81 i.ud 1981-82 is given below:

Railway 1980-81 
(Rs . in 
lakhs)

1981-82* 
(Rs. in 
lakhs)

Central  .  . .  172 Co |‘a 12 ■ 85

Eastern  .  . ■ 235-77 34°'5-

Northern  . •  *67-55 206-75

N. Eastern  . .  66-91 87-52

N. Frontier  . .  114-10 190■65

Southern .  . 208-59

S. Central  . • 74’5° fly 20

S. Eastern  . •  '72-33

Western  .  . .  223-87 264-

Total . .  140406 1989-67

* Provision:1.1

Study Group of alternative atrateev for
Health

8093.  SHRI  NARAIN  CHAND 

PARASHAR: Will the Minister of HEALTH 

AND  FAMILY  WELFARE  be pleased  to 
tale:

M



Written Answers APRIL 15, 1982 Written Answers

(a) whether ;vi alternative strategy Tor 
health as proposed by a study Group, set up 

jointly by the- Indian Council of Social Science 
Research and the Indian Council ol' Medio,! 
Research, has been submitted  to the Govern-
ment and it recognises the imparlance of mass 
movement to ensure the implementation of the 

new strategy;

(b) if so, the outline? of the infrastructure 
p.#posed in this strategy by the Study  Group 
and approximate population likely to be served 

by each one of the Health Sub-Centre, P.H.Gs, 
and the C.H.Cs;

(c) whether the lower papulation has been 
suggested for coverage by these institutions in 

case of hilly and tribal areas;

(d) if so, the nature of the relaxation 
allowed for each institution in  these areas;

(e) the number of P.H.Cs, C.H.Cs and 
Sub-Centres likely to be set up in addition to the 

existing  ones  for  total coverage of ihe 
pupal ,tion  of the  country on  the  pattern 

suggested by this strategy; and

(f) the  nature and scope of the  mass 
involvement  in  tin:  implementation  of this 

strategy ?

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI B. SHANKARA-

NAND): (a) Yes.

(b)  The infrastructure ncommended by 
the study Group is as follow*:

(i) 0:ic male and one female Commu-
nity Health Worker for every mkjo 

population.

(tt) One  Sub-centre  with  two  multi-
purpose workers, two medical at ten- 
dents and five beds for every 51*oO 

population.

(iii) One Community Health Centre with 
30 beds with common specialities 
and Xrny  and laboratory facilities 
for every one lakh p.ipuLiinn.

(j»)  Primary Health Centres have not 

Ixen included in the infrastructure 
suggested by the Study Group.

(c)  f.’kI (<0 Tli'- Study Group  has not 
suggested any different norm for hilly and 

tribal areas.  Howcvci, the norms adopted by 
the  Goveriment  cnvis?."e  establishment  of 
one Sub-centre for 31 >00 population and one 
Primary Hialth Centre for aoooo population 

in liiUy ant1. tribal areas, as against 5,(00 and 
30,000 lespec ivt ly in other area*.

(e)  The population norms for setting up 
qHCs and Sub-centres (other than those i:i 

hilly/tribal areas) proposed by the Government 
rj_e the same as those recjminendrd under
aT

the alternates Str*.tvgy,  Ti*e Study Group 
has estimated the requirement of 9000 CHCs 
and 1 >30,000 Sub-centres by 2000 AD. How-

ever it is proposed to set up 315 CHCs and 
about 40,000 Sub-centn-s during  tlie  Five 
Year Plan,  1QU0-H5.  It  is  also  proposed 

lo open 756 additional PHCs during this Plan 
period in ord"i to achieve, in a phased manner 
by 2000 A.D. thr norms of a PHC for 30,000 

population in general and for 20,000 population 
in t ibal and hilly areas.

(f)  The Study Group has frit that the new 
system of health services should l.t strongly 
based in the community so tliat the people 
could be intense !v involved in planning and 

implementing  programmes  for  their  own 
health cart and that more tlian half the expen-
diture 011 Ileal til services should be incurred 

within this community.  Involvement of Pau- 
chayati  Raj institutions or when; they are not 
good, constitution of it-prcsenLalive committees 

of the people at various levels has been suggest-
ed.

Road Transport Corporation

8:k>4.  SHRI P. NAMGYAL:  Will tlw 

Minister of SHIPPING AND  TRANSPORT 
be pieced to stau. :

(4) names of tlie States and Union Terri-
tories where Road Transport Corporation are 
working; and

(b)  the financia l positions of each of the 
Corporation sepan-.uly for the year ending
1981-82 showing profit and loss stparalely?

THE MINISTER OF ST AIT- LN TICK 
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI SITARAM KESARI):  (a)
Road Transport Corporation arr. set up under 

the Road Transport Corporation* Act, 1950. 
The  Stales/Union  Territories  where  such 
Corporaiions art: functioning are as multi:

CO Andlira Pradesh

(a) Assam

(3) Bihar

(4) Guiarat

(') H'.iiucIl.I Pradesh

(fi) J..mm;i & K..„diinir

(7) Karnataka

(8) Krrala

(r0 Madhya Pradesh

(10) M-ihsrishtra

(■n Manipur

(12) Megh '.lay a

(•si Orissa

(<4) ji'unjj b

(’5) R.ijastli,l

(16) Tripura
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(17) Utliir Pradesh
(18) W est IV n tr.l

(19) D^lKi

(b) Tht: fm;>.qci;* 1 y ra r  1 qH I-fia h;iS ended  art 
recen tly. Tfw. fi:ial fiffires in r<*spcct o f the 
sam e are not yet av.iiL h le-

this p o licv  b ilateral talks to the level o f  officials 
have been in itiated ; the first session o f  talks 
w as held in B eijin g  in D ecem b er 1981. The 
dates for, the other m atters relating to, the 
next round o f talks, w h ich  w ill be _ held in 
D elh i, are lo  b e  settled through d ip lo m atic  
channels.

80  9 5 .  «fi TTJTo f o  j r f t f  :

fa r* * ?  i t f  srenpr t t  w tj\- %  : 

( t )  m

TRTTrfWr ^  en rrhF t - m i k + d i  s r< r  

Jpt ; s f t r

( t j ) m rrfhT  % f w r

d ^ i rn ^  t  ?

f ^ i f  m rj («f{ q<> *<o 
t r a )  : (w<) * f t T  ( *? )  S T T T C
% TFT ^  |  1 f^Tqr

3TT 7fT |  Sfh: farFTt 5 1 ^  £ W

^  q r  f a r r  ? m r  i

F u r t h e r  S in o - ln d ia  T a lk s  to  N o rm a lis e  
R e la t io n s

8096. S H R I  M . V . C H A N D  R A S H  E- 
K A R A  M U R T H Y :  W ill the M inister o f  E X -
T E R N A L  A F F A I R S  b e pleased to state :9

fa) w hether both C h in a  and In d ia  have 
desired to have a cautiuus approach  to talk 
w ith  each other on the outstanding Issues 
betw een the tw o countries ;

(b) i f  so, w hether C h in a  con vcyed  the Indian 
G overn m en t a  date for next round o f talks; 
and

(c) i f  so, w hether India lias agreed  to
that d ate  ? "

4 '
T H E  M I N I S T E R  O F  E X T E R N A L  

A F F A R S 1 (S H R I P .V . N A R A S I M H A  R A O ) :
(a) to  (c) A s  the H ouse has been inform ed 
on several occasions in the past, it  is the p o licy  
o f  the G o vern m en t to seek to norm alise 
relations w ith  C h in a  fu lly  and  to settle a ll 
outstanding bilateral problem s. A s  p a rt o f

A g en cy  s y s te m  f o r  r e p a i r  a n d  M a in -
te n a n c e  o f  N a tio n a l  H ig h w a y s

8097. S H R I  K R I S H N A  K U M A R  
G O Y A L  : W ill the M inister o f  S H IP P IN G  
A N D  T R A N S P O R T  be pleased to slate :

(a) w hether it is a  fact that the present 
a g en cy  system  for repair and m aintenance 
o f  N ation al H ig h w ays in  d ifferent States 
often leads to delays and com plications ;

(b) w hether it is pm poscd to review  
the existing system ; and

(c) i f  so, the details th ereof ?

T H E  M I N I S T E R  O F  S T A T E  IN  T H E  
M I N I S T R Y  O F  S H IP P IN G  A N D  T R A N S -
P O R T  (S H R I S I T A  R A M  K E S A R I )  : (a) 
to (c) : P resum ably the M em b er is h aving  
in  m ind the N ew s Item  ap p ea rin g  in various 
N ew s Papers, in clu din g  • Statesm an d ated  the 
18th M arch  1982, regardin g  the H igh Pow ered 
C om m ittee  set u p  b y  the G ovt, a f  In dia  to  
review  the fu n ction in g o f the N ation al H ig h -
w a y  System  in the context o f the present 
a n d  the future dem ands o f  the N ation al H ig h -
w a y  system  <*nd to suggest m easures for 
im p ro vin g  the perform ance o f  tlie system . 
A  co p y  o f  the R esolution g iv in g  the com position 
o f  the C om m ittee and  its T erm s o f  R eferen ce  
is la id  on the T a b le  o f  the H ouse. P laced  in  
lib ra ry  (See no LT-3934/82).

T ra v e l l in g  o f  p a s s e n g e r s  o n  fo o tb o a r d s  
a n d  ro o f s  o f  R a i lw a y  C b m p a r tm e n ts

O098. S H R I  N A W A L  K I  S H O R E  
S H A R M A  W ill the M in ister o f  R A I L W A Y S  
be pleased to state :

(a) w hether it is a  fact that passengers 
travel on footboards o f  ra ilw a y  com partm ents 
and  on the roo f o f d ie  ra ilw ay  com partm ents; 
and

(b) i f  so, steps taken to check the travel-
lin g  b y  passengers on footboards or on roofs 
so as to ensure ra ilw ay  travel safe ?

T H E  D E P U T Y  M I N I S T E R  IN  T H E  
M I N I S T R Y  O F  R A I L W A Y S  A N D  IN  T H E  
D E P A R T M E N T  O F  P A R L I A M E N T A R Y  
A F F A I R S  (S H R I M A L L I K A R J U N ) :  (a)
Instances o f  passengers travellin g  on 
roofs an d  footboard o f  ra ilw a y  co m p art-
m ents h ave com e to the notice p a rticu la r ly  
d u rin g  m elas, fairs, h o lid ay  rush, seasonga 
m ovem ent o f  labours, etc.
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Post of Director Tourism for Palace on 

Wheel*

8103,SHRI N K. SHfJWALKAR :  Wi 1 

lhe Minister of  RAILWAYS  be pleased 

lo state :

<a)  whether it is a fact tint paucity o 

maintenance facilities for coaches and wagons 

in railway workshops, Railway Ministry had 

ordered old saloons to be rehabilitated and 

refurnished completely to  form the Touriŝ 

Special namely ‘Palace on  Wheels’  ; an
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(b) w hether it is also  a fact th at for pro 
m oli i 'j  business for ‘P alacc  on W heels’ a sepaiftt® 

p:)-,t oF D irector T ou rism  hns been created 

in  the M in istry  o f R ii lw a y s  and an oOicer ha^ 

been p-M cd ng-iin*i ihU P-«t instead o f  rrp 

q u iiitio n in e  thr services o f an e x p e i t  from  

the M in istry o f T ourism  ?

T H E  D E P U T Y  M I N I S T E R  IN  T H E  

M I N I S T R Y  O F  R A I L W A Y S  A N D  I N  T H E  

D E P A R T M E N T  O F  P A R L I A M E N T A R Y  

A F F A I R S  (S H R I M A L L I K A R J U N )  : fa) N o . 

I t  is not a fact thM reh ab ilitation  o f the saloons 

a ffected  the m lin tenauce facilities for eouches 

a n d  w agon s in lhe ra ilw a y  w oikshop*. T h r  

saloons were in service and [were b r in g  re-

g u la r ly  sent to the w o rk sh o p  for m ain  te n a n t6 

a n d  period ica l overhaul. T h e  w ork o f  refur" 

nishing \ i0  t'irirf'*rc phased out at t lu ^  

workshops w ithout in r.ny wa v a fleet m g 

their c  ip/icities.

(b) N o. Il i '  not ;i f.tct ih  it fur p ro -

m o tin g  business for *Pyl«cc on W h rrl* ’ . n 

se p .ra te  post o f  D irector Tourism  w is  crr-a^tl 

in  the M in istry  o f R -.ilw avs. T n -  D ir-ctT **!* 

o f  T ourism  w as established in pursuanc'' 

o'" the ann ouncem ent m ade by the M inister 

o f  R a ilw ay s in his Hudget Speech for 1981 -8v 

an d  w is carvY-d out o f the er->i w hile C jin n u -r- 

c ia l D irectorate . It lu s  Ix-en asjig .trd , besides 

h r  w ir k  o f prom otion o f lo ’ irLnt sev,:ra' 

other im portant functions o f erstw hile C o m m er-

cia l D irectorate. These in clude a ctiv itirs  lik (, 

developm ent o f  inter-m odal traffic, container 

Services, p issenger st t v  ices ?.nd frtre structure, 

prevention o f ticki-llrss travel a 'id  aU rra chain 

p u llin g  etc. T n e  question ol en trusting 

these fuactions to a-i exp -rt from ihe M in istry  

o f  T ourism  does not therefore arise.

Number of Ships Purchases By Public 
S«ctor

ft 104. S H R I. C . C H I N N A S W A M Y  : 
W ill the M inister o f  S H IP P IN G  A N D  T R A N S  '  

P O R T  be pleased to state :

(a.) tiic num ber [ o f  sh ip ' together w it ^ 

th eir tonnage and v .J u e  acquired  by the 

P ub lic Sector durin g  the |last tw o years 
and the count 1 irrs from  w hom  purchased ;

(b )  th e  c o m p a ra tiv e  p rice s  in  o th e r  

c o u n trie s  ; a n d

(e) tlie num ber proposed to be purchased 

in C’ lrrt'iU ve.ar and ih -  p. Ice i t  w hich  p>‘<',p '« e ^  

to be purchased ?

T H E  M I N I S T E R  O F  S H I P P I N G  A N D  

T R A N S P O R T  (S lI R I  V E E R E N D R A  

P A T H .):(a )  Inform ation is g iv  -n in S u ie m e n  t

(h) In  kf'epim i w ith  the general p ra c tice  

in 1 lie Sh ip p in g  Industry, the offers received 

from various S h ipyards w ith reft-ietice. to Ui" 

required design and  sp ecification s, were 

exam in ed  by the in P u b lic  S rr io i L' .drr 

takings n-im rlv S h ip p in g  C o rp o ra ’ ion o f 

India aiifI M o g u l L ine L td , T u r  prices o '  

the shipj w ere determ ined taking into accoun 

th f va lu ation  certificates from  lu lc iu a lic .ia l  

valuers, lhe iru rrm tio n a t shippin g set-ue e tc

(c) A* ;i part o f Sixth  Plan. Shipp inf? Chj 

p;>mtion o f  In di 1 1 nvis?.gccl acquisition o f  2r 

vessels in Phase I exp an d  on program m e 

(19^1-83) in vo lv in g  a financial o u tlay  o f a b o u t 

R s. 508 crores, l i t e r  pi for 3 ships from  

In dia , for w hich letter o f inten t has been 

iMued by Sh ippin g C orp oration  o f I idia 1 °  

th? C-x:hi 1 Shipyard  L im ited , thr C orp ora!ion  

has not vri subm it) rd  its firm prop*«als to 

G o vi. M o g u l L ine L td .’s isl P h w  expansion 

Program m e (1981-83) envisaged acquisition 

o f to ships at a to la l estim ated  c js t  o f  i_bj.il 

R s. 2 0 0  crores. T h e y  h iv e  p laced  oid^rs w iili 

H industan Sh ipyard  for three Vessels in clu din g  

investm ent o f  ab out R s. 54 crores. T h e y  

also propose lo purchase tw o Verscls from  

K arn filak a  Sh ip p in g  C orp oration  n< a price o f  

about R s. 6 -5  crores.

Further p r o p ju ls  in reap-ct o f  the balan ce 

are aw aited .

15, 1982 W ritte n  A n s w e r s  5 7
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S ta te m e n t

Ships acquired by Shipping Corporation o f  Iridic and Mogul Line Limited during t/u Iasi two years.

S h ip p in g  C o rp oratio n  o f In d ia

1, No. of ships acquired • . . .

a. D W T .........................................................................

3' T o ta l p rice . . . . . .

4. C oun tries fim n w hom  pu rch ased :

G .D .R ...........................................................................

Y u go slav ia  . . . . . .

U .K ...............................................................................

Poland . . . . . .

In dia  . . . . . . .

J a p an  . . . . . . .

Alo^td Liih Lim ittd:

1. N o . o f shops acquired  . . . .

a . D W T .........................................................................

3. T o ta l p rice . . . . . .

4 . C o u n try  from  w lium  purchased . .

P ro p o s a l  f o r  c r e a t in g  N a tio n a l  A c a d e m y  
o f  E n g in e e r in g

8105. S H R I  J A G D I S H  T Y T L E R  : 

W U1 tlie M in iv e r  o f  E D U C  \ T iO .N  be pk-a*rd 

to « a te  :

(a) w lietlier G overnm ent an ' consider-

ing the p.-oposal m id e  b y  ih r  In stitution  o*" 

Engineer* (In d ia) in its b in d  A n n u al 

Conference for thr erratum  o f a m uch desired 

and m uch needl’d N ation al A cad em y o f  

E n gineerin g ; and

1980-81 1981-82

13 2

2 0,224 n y .s 0?

Its. 10 6 0 1  36 84 cr. 
cr.

1 (C argo  L iuer)

. fi

. 1 (Bulk C arrier)

. 1 (M R T )

^999

1 1 - 27  crores 

In dia

(b) if  so, the G overnm ent's th in kin g  i 

this regard ?

T H E  M I N I S T E R  O F  S T A T E  I N  N H E  

M I N I S T R I E S  O F  E D U C A T I O N  A N D  

C U L T U R E  A N D  S O C I A L  W E L F A R E  

( S H R IM A T I  S H E IL A  K A U L )  :•  (a)

and (b). A t ihe 62nd annual convention o f the 

Institution o f E ngineers (In d ia ), the need fur 

the esfciblishmenj of a N a tio n al A cad em y of 

ErmmwrriuS w is  hi ghllghted b '  its President 

in hU in au gu ral address. N o  form  .1 proposal 

has, how ever, been submit u d  10 tlie G oV em  

m e n t  by the Institution in  th is regard.
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12-00 hrs.

SOME HON. MEMBERS rose— (In-

terruptions).

SHRI INDRAJIT  GUPTA (Basir- 

hat): Mr. Speaker, Sir, I gave a notice 

regarding the discovery of high ex-

plosive rockets in the  Bokaro Steel 

Plap.t.., (Interruptions).

MR. SPEAKER: We will take it up: 

I will ailow 377.

SHRI  INDRAJIT  GUPTA: Not 
377.

SHRI  CHANDRAJIT  YADAV 

(Azamgarh): What is ithe exact po-
sition. Not 377.

(Interruptions)

Let the hon- Minister tell us the 
position.

SHRI NARAYAN CIIOUBEY (Mid- 

napore): We want to censure the Gov-

ernment.
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is try  of Law , J u s t ic e  and  C om pany  
Affairs. *

P A P E R S  LA ID  ON T H E  TA B LE 
D etailed D em ands  fo r  G ran ts  of M in-
is try  of Law. Ju s t ice  and Com pany 
A ffairs

T H E  M INISTER O F LAW, JU S -
TIC E A ND  COMPANY A FF A IR S  
(SHRI JA G A N  NATH K A U SH A L): I 
beg to  lay  on the Table a copy of the 
D eta iled  D em ands  for G ra n ts  (H indi 
and English  versions) of M in is try  of 
Law, Ju s t ice  and C om pany Affairs for
1982-83. [P laced in L ib ra ry , See No. 
LT-3892/82],

R e v i e w  o n  a n d  A n n u a l  R e po r t  o f  
Co c h i n  S h i py a r d  L i m i t e d , Co c h i n  f o r  
1980-81 a n d  S t a t e m e n t  f o r  d e l a y

T H E M INISTER O F SH IPPIN G  
AND TRA N SPO RT (SHRI VEEREN-
DRA P A T IL ) :  I beg to lay on the 
T ab le

(1) A copy each of the  following 
papers  (H indi and English versions) 
u n d e r  sub-section ( 1 ) of section 
(>19A of the  Com panies Act. 1956:—

(i) Review by the G overnm ent 
on the  w ork ing  of the  Cochin 
S h ipyard  Lim ited , Cochin, for the 
y ea r  1980-81.

(ii) A n n u a l R eport of the  Cochin 
S h ipyard  Lim ited, Cochin, for the  

year 1980-81 along with the Au-
dited A ccounts  and the  com m ents  
of th e  Com ptro ller and A udito r  
G eneral thereon.

[P lace d  in  L ib r a r y . See  No. L T - 
3893/82J.

(2) A s ta te m e n t  (Hindi and Eng-
l ish  versions) showing reasons for 
delay  in lay ing  the A nnua l Report* 
of the Moghal Line Limited, Bom-
bay, for the year 1980-81 [Placed

. . i n  Library.. See No. LT-3894/82],

D e t a i l e d  D e m a n d s  f o r  G r a n t s  o f  
M i n i s t r y  o f  In f o r m a t i o n  a n d  B roa d  
c a s t in g  z

T H E M INISTER O F IN FO RM A -
TION A ND  BRO AD CA STING  (SHRI 
VASANT SA T H E ): I  beg to lay on the 
Table a copy of the Detailed Demands lor 
G ran ts  (H indi and  English versions) 
of M in is try  o f  In form ation  and B road-
casting for 1982-83. [Placed in Library. 
See No. LT-3835/821.

N o t i f i c a t i o n s  u n d e r  In d u s t r i e s  
(D e v e l o pm e n t  a n d  Re g u l a t i o n s ) Act  

1951, R e v i e w  a n d  A n n u a l  R e po r t  o f  
Br a i t h w a i t e  . a n d . Co m t a n y . I.i  d . 

C a l c u t t a  f o r  1979-80 a n d  B h a r a t  
B r a k e s  a n d  V a l u e s  L t d ., Ca l c u t t a  
f o r  t h e  J'e r i o d  e n d e d  31s t  M a r c h , 1979,

ETC ETC.

T H E  M INISTER O F  INDUSTRY 
AND STEEL AND M INES (SHRI NA-
RAYAN D ATT T IW A R I): I beg to
lay on the Tub’c:

(1) A copy each  of the  following 
Notifications CHindi and  English 
vers ions) u n d e r  sub-section (2) of 
section 18A of the  Indus tr ies  (De-
velopm ent and Regulation) Act,
1951:—

(i) S.O. 123(E) published ' in 
G azette of India  dated  the  4th  
M arch, 1982 regard ing  con tinu-
ance of m anagem en t of M essrs 
K rishna  Silicate and Glass W orks 
L im ited , Calcutta  beyond five 
years ,

(ii) S.O. 125(E) published  !n
G azette  of Ind ia  dated  the 5th  
M arch. 1982 regard ing  continu-
ance of m anagem en t of Messrs 
Ind ia  Belting and  Cotton Mills 
Limited. S eram pore  (W est Ben-
gal) beyond five years.

(iii) S.O. 134(E) published in
G azette  of Ind ia  dated  the  11 th 
M arch, 1982 rega rd ing  con tinu-
ance of m an ag em en t of M essrs 
A m ritsa r  Oil Works, A m ritsa r  be-
yond five years.

[Placed IN Library. See N*. LT- 
3896/82],

•A n n u a l  R eport w as la id  on the T ab le  <pn 8th  April, 1982,
' » '* ' '
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(2) A copy each  o f  the  following 
papers  (H indi and English vers ions)  
u n d e r  sub-section ( 1 ) of section 
619A of the  C om panies Act, 1976:-—

(a) (i) Siatcme.u regarding
Review  by the  G o v ern m en t on the 
w ork ing  of th e  B ra i th w a ite  and 
C om pany L im ited, C a lcu tta  for 
the y ea r  1979-80.

(ii) A n n u a l  R eport of the 
B ra i th w a ite  and Com pany L im i-
ted, C alcutta , for the year  1979-
80 along w ith  th e  A udited  Ac-
coun ts  and  the com m ents  of the 
C om ptro lle r and A u d ito r  G eneral 
the reon .

[P laced  i n  L i b r a r y . See  No. LT- 
3897/82].

(b) (i) S ta tem en t  regard ing  Re-
view by the G ov ern m en t on lhe 
w orking  of the B h a ra t  B rakes  and 
V alves Limited, Calcutta , for the 
period  ended 31st M arch, 1979.

(ii) A nnua l Report of the  B h a -
ra t  B rakes and Valves L im i t s  . 
Calcutta , fo r  the period e n d e 9. 
31st M arch, 1979 along w ith  the 
A udited  A ccounts and the  com -
m ents  of the  C om ptro lle r and Au-
dito r  G enera l thereon.

(3) Two s ta tem en ts  (H indi and 
English versions) showing reasons 
fo r  de lay  in laying the pap ers  m e n -
tioned a t ( 2) above.

[P laced  i n  L i b r a r y . See No. LT- 
3898/82],

(4) A copy of the Detailed De-
m a n d s  fo r  G ran ts  (H indi and  Eng-
lish versions) of M in is try  of Indus-
t ry  fo r  1982-83.

[P laced  i n  L i b r a r y . See No. LT- 
3898/82],

(5) A copy o f  the  Detailed De-
m ands fo r  G ran ts  (H indi and  Eng-
lish  versions) of M inistry  of S tee l 
and  Mines for 1982-83. [P laced in

Library, Sec No. 39Q')/#2J.

R eview  on and A n n u a l R eport o f  
M a n g a n e s e  o r e  ( I n d ia ) L t d . N ag * 
pur fo r  1980-81.

THE MINISTER OF STATE IN THE 
MINISTRIES OF INDUSTRY AND 

—  STEEL AND M'.NPS (SHRI CHAKAN- 
J1T CH A N A N A ); I beg to lay on the 
Table a copy each of the following papers 
(Hindi and English veisiixns) under 

sub-sec tion  (1) of section 619A of th e  
C om panies Act, 1956: —

(1) Review by tho Government on 
the working of the Manganese Or* 
(India) Limited, Nagpur, for tbe ycar
1980-81.

(2) Annual Report of the Manganese 
Ore (India) Limited, Nagpur, for the 
year 1980-81 along with the Audited 
Accounts and the comments of the 
Comptroller and Auditor General 
thereon.
[Placed in Library. See No. LT- 
3701/82],

A n n u a l  Accou nts  of  Moti la l  Ne h r u  
Re g io n a l  Engine er ing  Col leg e , 
A l l a h a ba d  f o r  1980-81, Ce n tra l  
Sch ools  0^'a n :s \t i 'n  (K e w r i y a  
V idy a l a y a  Sa ng at han ) f o r  1980-81, 
St a t e m e n t s  f o r  î F.r. »y  in  La y in g  

th e  A n n u a l  Report  and  A cc ou nts  
o f  N aT'o m.m Council  o f  Science  
Mu s e u m s  Ca l c u t t a  f o r  1980-81 
a n d  Sc h o o l  of  Bud d hi st  Phi l o -
s o ph y , L e h , L a d a k h  f o r  1978-79, 
1979-80 a n d  1980-81.

THE MINISTER OF STATE OF THE 
MINISTRIES OF EDUCATION AND 
CULTURE AND SOCIAL WELFARE 
(SHRIMATI SHEILA KAUL): I beg to 
Jay on the Table;

(1) A copy of the Annual Accounts 
(Hindi and English versions) of the 
Motilal Nehru Regional' Engineering 
College, Allahabad, for the year 1980-
81 together with Audit Report there-
on. [Placed in Library. See No. LT- 
3902/82].

(2) (i) A copy of the Annual 
Accounts (Hindi and English versions) 
of the Central Schools Organisation 
(K e n d r iy a  V id y a lay a  S a n g a th an  
for the year 1980-81 together with 
Audit Report thereon.

(ii) A statement (Hindi and Eng-
lish version*) showing reasons for
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delay in laying the documents men-
tioned at (i) above.

[Placed in Library. S?e No. 11'- 
3903/82.]

(3) A statement (Hindi and Eng-
lish versions) explaining reasons for 
not laying the Annual Report and 
AccE>unts of the National Council of 
Science Museums, Calcutta, for the 
year 1980-81 within the stipulated 
period of nine months after the close 
of the Accounting year. [Placed in 
Library. See No. LT-3904/82],

(4) A statement (Hindi and Eng-
lish versions) explaining reasons for 
not laying the Annual Accounts of 
the School of Buddhist Philosophy, 
Lch, Lcdakh, for the years 1978-79,
1979-80 and 1980-81 within the sti-
pulated period of nme months after 
the close of the Accounting Year and 
reasons for delay in laying the Annual 
• R e p o r t  for the  y e a r  1980-81.

[Placed in Library. Sc•: No. LI-
3905/82.]

In d ia n  T e le gr aph  (S ix th  A m e n d m e n t ) 
R u l e s . 1981 D e m a n d s  f o r  G r a n t s  
f o r  In d i a n  P o s t s  a n d  T e leg r ^ h  
D e pa r t m e n t  for  1980-81 .jnd  
D e ta il e d  D e m a n d s  for  G r a n t s  o f  
M i n is t r y  o f  Co m m u n i c a t i o n s  for

1982-83.

THE MINISTER OF STATE IN TH E 
MINISTRY OF COMMUNICATIONS 
(SHRI YOGENDRA MAKW ANA): I
beg to lay on the Table:

(1) A copy of the Indian Telegraph 
(Sixth Amendment) Rules, 1981 
(Hindi and English versions) publish-
ed in Notification No. G.S.R. 1142 in 
Gazette of India dated the 19th 
D ecem ber, 1981 u n d e r  sub -sec tion
(5) of section 7 of th e  In d ian  T e le -
graph Act, 1885. [Placed in Library. 
See  No. LT-3906/82].

(2) A copy of the Demands for 
Grants (Hindi and English versions) 
for expenditure of the Central Gov-
ernment on the Indian Posts an<* Tele-
graphs Department for 1982-83.

[Placed in Library. Sve No. I.T- 
3907/82],

(3) A copy of the Detailed De-
mands for Grants (Hindi and English 
versions) of Ministry of Communica-
tions for 1982-83. [Placed in Library. 
S ee  No. 3908/82],

D e l h i Se g r e g a t io n  a n d  M a n a g e m e n t  
o f  PERSONS -OR . ANIMALS (DlSEASLD 
OR .SUl’OSED . TO . BE DISEASED)
(A m e n d m e n t ) R u l e s , 1982.

t h e  M i n i s t e r  o f  s t a t e  i n  t h e
MINISTRY OF HOME AFFAIRS AND 
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI P. VENKATA- 
S U B B A IA H ) : I beg t 0 lay  on th e  
Table a copy of the Delhi Segregation 
and Management of persons or animals 
(diseased or supposed to be diseased) 
(Amendment) Rules, 1982 (Hindi and 
English versions) published in Notifica-
tion No. 500/Spl. Cell. PHQ In Delhi 
Gazette dated the 31st March* 1982 
under sub-section (2) of section 148 of 
the Delhi Police Act, 1978. [Placed in 
Library. See No. LT-3909/82],

In d u s t r ia l  D i s pu t e s  (C e n t r a l ) A m e n d -
m e n t  Ru l e s , 1982.

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI 
DHARM AVIR): I beg to lay on the
Tah!e a copy of the Industrial Disputes 
(Central) Amendment Rules, 1982 
(Hindi and English versions) published 
in Notification No G.S.R. 289 in Gazette 
of India dated the 13th March, 1982, 
under sub-section (5) of section 38 of 
the Industrial Disputes Act, 1947. [Placed 
in Library. See No. LT-3910/82],

N o t i f i c a t i o n s  u n d e r  Ce n t r a l  E x c i s e  
Ru l e s , 1944. Cu s t o m s  A c t . 1962 
a n d  G o v e r n m e n t  Savi ng s  Bank  
A c t , 1873.

TEH DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): I beg to
lay on the Table:

( 1 ) A copy each of the following 
Nbtificationj (Hindi and English ver-

*Annual Report was laid on the Table on the 25th February, I9*2 t
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sions) issued under the Central Ex-

cise Rules, 1944:—

(i) G.S.R. 302(E) published in
Gazette of India dated the 2nd 
April, 1982 together with an ex-
planatory note making certain 

amendment to Notification No, 250/ 
79-CE dated the 17th August, 1979 
so as to clarify that avialion turbine 
fuel is leviable to same rate 
effective duty as appftbuble to 

kerosene. '

(ii) G .S .R  303(E) pub lished  
in Gazette of India dated the 2nd 
April, 1982 together with an ex-

p la n a to ry  no te  so as to  p rov ide
fo r  the  set-off of th e  d u ty  paid on 
articles not specified In Tariff Item 
15A (2) when used as raw malerial 
or component parts in the manu-
facture of finished cxciseable goods, 

su b jec t  to the  observance  of the  

p ro ced u re  p resc r ibed  jn  Notifica-
tion  No. 201/79-CE d a ted  th e  4th 
Ju n e ,  1979.

(iii) G.S.R. 304(E) published in 
Gazette of India dated the 2nd April, 
1982 together with an explanatory 
note exempting articles not specified 
in Tariff Item 15A(2) from the 

whole of the duty of excise leviable 
thereon if utilised within the same 
factory or in any o*her factory of 

the same manufacturer.
I Placed in Library. See No. LT- 
3911/82].

(2) A copy each of the following 
Notifications (Hindi and English ver-
sion) under section 159 of the Cus-

toms Act. 1962: —

(i) G.S.R. 308(E) published In 
Gazettc of India dated the 5th April,

1982 together with an explanatory 

memorandum regarding duty exemp-
tion on import of raw material 
against Advance Licences.

(ii) G.S.R. 309(E) published In 
Gazettee of India dated the 5th April, 
1982 together with an explanatory 
memorandum regarding duty ex-
emption on import of certain raw 
materials specified in the Schedule 
to the Notification under Import 

R ep len ish m en t  L icences issued in 
terms of Appendix 29 of the Import 

Policy, 1982-83.

(iii) G.S.R. 310(E) published fn 
Gazcte of India dnlcd (he 5th April, 
1982 together with an explanatory 
memorandum regarding exemption 
form the levy of auxiliary duly of 
customs materials when imported 
under Import Replenishment 
Licences.
[Placed in Library. See No. H *  
3912/82],

(3) A copy each of th e  fo llow ing 
Notifications (Hindi and English ver-
sions) under sub-section (3) of sec-
tion 15 of the Government Savings 
Bank Act, 1873:—

(i) The Post Office Time Deposit 
(Amendment) Rules. 1982, publish-

ed in Notification No. G.S.R. 
300(E) in Gazettee of India dated 
the 1st April, 1982.

(ii) The Post Office Recurring
Deposit (Amendment) Rules, 1982,
published in Notification No. G.S.R.
301(E) in Gazette of India dated
the 1st April,'1982, 1

[Placed in Library. See No. LT- 
3913/82.]
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r 12405 hr«.
COMM ITTEE ON PRIVATE M EM -
BERS’ BILLS AND RESOLUTIONS 

Fo r t y -f i r s t  r e po r t

1 SHRI G. LAKSHMANAN (Madras 
N o r th ) : I beg to present the Forty-first 
Report (Hindi and EnglisTi versions) of 
the Committee on Private Members’ 
Bills and Resolutions.

ESTIMATES COMMITTEE

Tw e n t y - f i f t h  Re po r t

SHRI S. B. P. PATTABHI RAMA 
RAO (Rajahmundry); I beg to present 
the Twenty-fiflh Report (Hindi and 
English versions) of the Estimates Com-
mittee on the Ministry of Defence— 

M ili ta ry  E n g in ee r  Services.

12406 hrs, v

COMMITTEE ON PUBLIC U N D ER -
TAKINGS

Thirty -e ig h t  Re po r t  & M i n u t e s

SHRI HARIKFSH BAHADUR 
( G o r a k h p u r ) : I beg to  p re s e n t  th e  
T h i r ty -e ig h th  R ep o r t  (H ind i and  E n -
glish vers ions)  of th e  C o m m ittee  on 
P ub lic  U n d e r tak in g s  on In d ia n  T e le -
pho n e  Indunflries L im ite d —R esea rch  
and  D ev e lo p m en t and  N ew  P ro jec ts  
an d  M inu tes  of th e  s it t ings  of the  
C om m ittee  re la t in g  the re to .

MR. SPEAKER: Shri Zail Singh.

STATEMENT RE: INCIDENT IN AN 
M.P.’s FLAT IN SOUTH AVENUE, 

NEW DELHI ON APRIL 14. 1982.*

THE M INISTER OF HOME AF-
FAIRS (SHRI ZAIL SIN G H ): Sir, On 
14th April, 1982, at about 7.15 a .m .. 
two intruders one of them carrying a 
revolvei. entered the residence of Shri 
Dalbir Singh, Member ot Lok Sabha 
from Shahdoi Parliamentary Constituency 
in Madhya Pradesh. After entering the

premises, the intruders ordered some
guests of the Member of Parliament, 
w ho  w ere  in  t h e d ra w in g  room , to  
s q u a t  on th e  floor. T h e y  e n q u ire d  
ab o u t  th e  w h e re a b o u ts  of S h r i  D a l-
b ir  S ingh ,

Shri Dalbir SingK, wTTo was in an ad-
joining room and was listening to the 
intruders, managed to escape alongwith 
some other guests including a M.L.A. 
and the maid servant, even though the 
intruders had fired ahots in his direction. 
Five guests of the Member of Parliament 
who were in the drawing room were
however held hostage by the intruders.

The Police Control Room received 
information at 7 .30  a .m . about the pre-
sence of armed intruders, who had 
opened  fire- Sen io r  Police  Officers, i n -
cluding the Commissioner of Police, 
immediately rushed to the spot. They 
encircled the premises, thus, confining
the intruders. The mtrnders threatened
to shoot the hostages in cnse“ tfie police 
forced entry into the Rouse and in the 
ev e n t  of th e  G o v e rn m e n t’s fa i lu re  to 
m ee t th e ir  dem ands, r e la t in g  to  coa l-
m ine  w o rk e rs  of J h a g r a  K h a n d  in 
M adhya  P radesh .

Through persuasion and tact, the police 
could enter the premtees at 4.15 p .m . In 
a swift operation, the police overpowered 
the intruders one of whom was armed 
with a loaded and cocked revolver. The 
police have registered a case and investi-
gation is in progress.

The Government views this incident 
with great concern. I am sure the House 
will join me in condemning such acts 
of violence. The Government on its 
part will spare no efforts in dealing 
firmly with such situations.

STRftfi ( f f |

f e f t )  : WYT. 3ft Jfl^Tf

■ 'll^  £  eft spT ^fl7! 5 'T'TT I . .

" it  fir arr.-? (fi'sfl'r;-:) :
JTft ^  I  I sffa, WT

^  ? s p i t  *}*-<■!<

|  eft l ^ l d d  WZX ?
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MR. SPEAKER; I will allow him 
under 377.

Now, the Minister of External Affairs.

St a t e m e n t  r e : Re po r t e d  A n n o u n c e -
m e n t  m a d e  by  Pr e s i d e n t  o f  Pak is -
t a n  APPOINTING OBSERVERS FROM 
“N o r t h e r n  A r ea s ” o n  t h e  F e de -
r al  Co u n c i l .

TH E MINISTER OF EXTERNAL 
AFFAIRS (SHRI P. V. NARASIMHA 
R A O ): On April 4, 1982. the Pakistan 
P re s id e n t  G en. Z ia -u I -H a q  is rep o r te d  
to  hav e  m a d e  a n  a n n o u n c e m e n t  ap -
p o in t in g  th r e e  ob se rv e rs  f ro m  “N o r -
th e rn  A re a s ” on th e  F e d e ra l  C o u n -
cil.

This is the first time that the Pakistan 
Government have given such a “represen-
tation” to the areas which are juridically 
a n d  con s ti tu t io n a lly  p a r t  of th e  In d ia n  
State of Jammu & Kashmir. Our CDA 
in Islamabad has already lodged a pro-
te s t  ovor th e  m a t te r  w ith  th e  P a k is ta n  
For<\ign Office.

/ r e s i d e n t  Zia-ul-tHiaq is also  re p o r te d  
/o have made a statement on April 12, 
J982) in which he declared Gilgit, Hunza 
and Skardu in Pakistan-occupied nor-
thern Kashmir as parts of Pakistan. He 
is also reported to have stated that the 
three territories are part of Pakistan and 
not “disputed areas”— a description which 
the Pakistan Government has, without 
any justification, been giving to Kashmir.

The Pakistan CDA in Delhi was sum-
moned to South Block on 13-4-82 and 
was asked to give us an authentic ver-
sion of President Zia’s statement on the 
subject. He was told that Government 
take serious objection to  Gen. Zia’s re-
ported statement. Our wellknown posi-
tion, viz. that juridically areas mentioned
above are part of the Indian State of
Jammu & Kashmir, was reiterated to the 
CDA.

W e sh a ll a w a it th e  a u th e n tic  v e r -
s ion  o f th e  p o s itio n  of P a k is ta n  on th is  
question. ~

12-10 hrs.

C U STO M S T A R IF F  (AM ENDM ENT) 
BILL*

T H E  M IN ISTER  O F  ST A TE IN 
T H E  M INISTRY  O F  FIN A N C E 
(SHRI SAW AI SIN G H  S IS O D IA ): 

On behalf  of S hri  P r a n a b  K u m a r  Mu- 
kherjee ,  I beg to m ove for leave to 
in troduce  a Bill fu r th e r  to am end  the 
Custom s Tariff  Act, 1975.

MR. SPEA KER: The question  is:
“T h a t  leave be g ran ted  to in t ro -

duce a Bill fu r th e r  to  am end  the  
Custom s Tariff Act, 1975.”

T h e  m o tio n  vbas adopted .

SHRI SAW AI SINGH SISODIA: I
introduce** the Bill.

«fl STRo ^  (3*r)  •'
I *Hl<it K H M '?  if 'HI I

$  f R + R  9ft ?

eft sffa
^  ^ t f %  i f f  TTTWT n ^ r  f t

t  I
PROF. K. K. TEW ARY: R egard ing  

the  s ta tem en t m ade  by th e  M inister  
I have  a very im p o r ta n t  l e t t e r . , . . t t

JT, ^ f t  I  ? . .  .

(s iw rav*)
No, please. I t  is not y ou r  job. I t  i3 

Mr. D alb ir  S ingh ’s job. He will do 
it.

«ft STTTo rr^j TT%7T :
TTfCT, VldHml' % #  ? . . .

( Interruptions)

•P ub lished  in G azette  of In d ia  E x t ra  o rd inary , P a r t - I I  Section 2, d a te d  
15-4-82.
♦♦Introduced with the recomendation of the P res iden t .  

t f N o t  recorded.
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MR. SPE A K E R : H e had  no t sought 
m y  perm ission . H ow  can  it be on r e -
cord? D o n ’t in s in u a te  th ings. I ne-
ve r  expunge. W h a te v e r  is said  w ith -
out m y  perm ission  will no t go on re -
cord. You should  no t do it again  and 
again. I w a rn  you no t  to  do it again 
and  again . I can  n e v e r  expunge.

qw o  vr^cfT :

( W  ^  ^  ^ K1 Wl'dd

fsRTT. . . .  ^
(sV S iN n )* *

MR. SPEA K ER : E ith e r  you are
righ t o r  I am right. N oth ing  is e x -
punged. W h a tev er  is said w ithou t my 
perm ission  wiil no t  go on record. You 
can come and  see me. T h is  is ne t 
the w ay  to do it.

frvtot f * r <  n /w r r  :

wm  q r f W t  |  ?

WJS.W ^  cff t t  %

rr̂ T ?ft rfr ilMTfr ?t ^
P5TT & I

: T f e r  T O R  

3fr 1 ^ *t>w
r̂TTO1 I 1

;«? : 3Tfft 3ft,
'■hyiTT'T Id Ti| ff, viih «tdT

I

StcTT | FWcToTcn "FT I

*T£ *nri (*T< f.V$) : FfNTT

w * ,  s r  ^  fc*TT

w  1 ^  3?r *ft, i, 2 ?rft
f t  ^  vrrf f e f t  3r

^  fon w  an 1 siwf 
w rft ap*ft t  fS z

'I^TTW ^  î̂ TT, ?TRT
?!cfr |  j *rsr *r,-* I  3T3T *r§q- «rr’ * >i ^ o
ft ^?riT 3, 4 arr u>rf-
<r*r tfr ^ fF s p ro r?  £  j f j^ r r  sfr «r,

nt r$ ^jp «r sft,- q-qp, ?■>

•f ffafirw ^  1 if  srnprr

*1"  %  ^  f e r i  1

ferr srrcrr m  ^
' r t % f r 7 1 1 : r t k  t z z  m n f  v  <rm %rr 

«fr «r f a s r  * t r t  1 . . . . 

q, f?TT s r n ^ f  n't * rfr*R  ? f V ? ^  j?O fr,

1 ‘

t»VFW : ^
I

31 cr̂ > ^ 0 " <ji ml

w r  *1 p r  | ,  t  i t o r  4)1 ̂  ^  

^5TT ?T*T3TcTT g I a R ^  &

*Tfri f  1 ( »*irercrT=T) ^rft s t t« r t

1 % f ^ r  i n ^ r  'nf^r- 

q r ^ z  q r  fH fnw < ^  w w  

?rff ^ r t t  , ^sr ? tp t^  ^r?ft |

* R  ^  fr*TF3T T^T |  I 

q f e r  't o r  'T^RT^r ^

?i% 1 q f e r  #  % %% ^ n f t  «!T5T 

I ,  ?Tr^R | ,  ^ rnrnr |  1

^irm€ |  1

=Ft E n h v ft ^  100  t i h

ffFTcfr «fr 1 200 w t  w k  firm

|  1 w  s r r f ^ r  |  1

K̂ TTjRT ^TT f% 

vd'l'h) ^  R'̂ 1’1 I

f W  't'H % f^Pt yI^H 

^  ^  5 , 0 0 0  ■H'jf 1 f*FT ^1 T\

^  I ^  *TOT

|  ^ 1 ^ 0  TFT % f^rar

^rnr,

3THT ?TRT «ft I

«fi ( * t  

) ■ 'dr1 ?*TTT^ I

I ( « ( W W ) M

MR. SPEA KER: W ithou t m y pe r-
mission n eve r  record  anyth ing . W hat-
ever  is said w ithou t m y pyermission 
will never  go on record.
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12-18 hr*.

M A TTER S UNDER R U LE 377

(1) Inc iden t  a t  th e  Sou th  Av e n u e  
R e s id e n c e  o f  Sh r i D a l b ir  Sin gh , MP

sft fnVf (?T<5Ji\i') :
f ^ T t^  14 1 9 8 2

3ft *r *rfor if

™  ^  f ^  Ep?PTT t -  ^TT
^rr^TT jfcrer s f r ^ t  %

f5RT% jft f a  f*T*cft?raTft

? rf?P n>

_ ^  ?rR^qrr s u . - h t h  ^ t t t  *tt *n 

t f  3*r?n w f  3r j .®  * f k  *rr 1

3Tft cRT 5T7TTT5prr¥ qf^TT *JJT?q7 

? i ' T O  I ,  ^RT q f  |  f%

qT  ^jflf STTcTT, %g*T cfta

r r ^ r . i r i - ^  <fr % 1 i t t  sr: 

T^r^mr* w r f  ^iFfr f ,  s n m m

% frnr ^  q r i r ^  snrc^r f  s A t  

* m  €1 ^rrfwfrzfT ^ I r t  

*«TRfa TT fjRFT m  T‘TRT 

f  I *ITi SRTFT T p  I  f o  qTT f^nrO  

Wfl Jt f c % r  g ^ r t r ,  ^rm%^T

9^13 « m  ^T?r ^t% s f t r  srfEnrrO
T^FFt «T THT | f^ rr  jj  gjgrf

w r a r r  *rrr: ^  * n ;f t  ^ t ct

crg^TcTT f3Rr% ^TT^r cR^I

*rar«reKrfsrt 3r t^HY 5 n ^ r  *

*T|> STTcf JT ^  l^d I |? I Tf

?r^r ^ r f T  far ^Tf^nrft q i W i  tfr

* t f  H ^rw nj + i*h t

« R f  % % ^TTRT 3cPT,f' ’

^ T -?R ff  a«rr §fa£n?rf if

%i t ,  ^  « r f W

ffaft
t  ?ra^TTn fcfjfr iTT^tT «fr |  f% 

■3^fr «ftx s it pt  % f^TT ^

^ r  ^ t t  s r ^  f^qT 

qq- sfrril I ’r r ,

% ^  cflT q r  ^ 5  1

it  ^ t t  f% t t pr% ^ r

?fto 4Vj ? r r f j  ^  v x r f  ^rn^ 1

12 -30 hrs. '

[Mr. Deputy Speaker in the Chair] .

( i i )  A L L tG E D  CRISES IN  CoAJL INDUSTRY

DUE TO SHORTAGE OF MINING ENGINEERS.

SH R IM A TI JA Y A N T I P A T N A IK  
(C u ttack ) :  Sir, u n d e r  Rule 377 I w an t 
to ra ise  th e  following m a t te r  of u r -
gent public im portance . T he coal i n -
du s try  is facing serious crisis  because  
ol d e a r th  of m ining  engineers . The 
G overnm en t of Ind ia  has ra ised  the  
p roduction  ta rg e t  of coal fo r  the s ix th  
P .a n  period. Coal is th e  p r im ary  
source  of energy  in the  coun try  and 
th e  m in ing  eng ineers  p lay  an im p o r t-
an t role in the  p roduc tion  of coal. 
B ut it is reg re t tab le  th a t  th e re  is 
d e a r th  of m ining  eng ineers  in v a r i-
ous coal fields of the  country .

C en tra l  Coal F ields Ltd. alone re-
quires  at p resen t  n ear ly  24 m ining  
eng ineers  to fill u p  the  vacancies  of 
u n d e r  m anagers ,  asstt. m an ag ers  and 
m anagers .  This scarc ity  of qualified 
m in ing  eng ineers  Is due  to  the fact 
th a t  conspicuous less n u m b e r  of 
young  men are  opting fo r  th is  techn i-
cal facu lty  in course of la s t  several 
years  due to com pera tive ly  good faci-
lities and  am enities  offered to elec-
tronics, electrical, ' ’m echan ica l and 
chem ica l engineers. W ith  th e  deci-
sion of the  G overnm en t of Ind ia  for 
the in troduction  of m odern isa tion  
schem e of the  coal m ining  pro jec ts , 
la rge  n u m b e r  of m ining  eng ineers  will 
be requ ired  in various coal fields.

U nless some u rgen t steps a re  ta k en  
to prov ide  adeq u a te  m in ing  en g in ee r-
ing educa tion  and tra in in g  facilities 
in th e  coun try  the  dem and  of th e  m in-
ing eng ineers  for various coal fields 
canno t be met. It will h it  the  p roduc-
tion ta rg e t  of coal to a la rge  ex ten t  
w h ich  will adversely  affect the  eco-
nom y of th e  country . T here fo re ,  it 
is n ecesa ry  to set u p  more" n u m b e r  of
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m in ing  eng ineer ing  colleges in the  
coal re se rv e  s ta te s  l ike  O rissa, 
A n d h ra  P ra d e s h  and  B ihar. The 
M ining E ng ineer ing  Schoois fun c tio n -
ing in  these  S ta te s  should  be u p g ra d -
ed to  g rad u a t io n  and  pos t-g radua t ion  
level and  funds  should  be allocated 
by the  G o v ern m en t of Ind ia  fo r  im -
p lem en ting  u p g rad a t io n  p rogram m e. 
B e t te r  facilities  and  am en ities  should  
be  m ade  availab le  to th e  coal m in ing  
e n g i p ^ r s .  This  m a t te r  concerns  the 
f u tu r e  p rogress  of the  coal m in ing  
p ro jec ts  of the  country . T here fo re ,  it 
deserves  the  special a t ten tio n  of the 
G ov ern m en t of India.

In view of th is I u rge  lhe G overn -
m en t of Ind ia  to fill up  the  vacancies 
of m in ing  eng ineers  in various  coal 
fields. A t th e  sam e tim e, I dem and  
th a t  u rg en t  and effective steps should 
be ta k en  to overcom e the  deficit of 
m in ing  eng ineers  in th e  n e a r  fu ture .

( i i i )  A l l e g e d  S l a u g h t e r  o f  R h i n o s  
AND OTHER ANIMALS IN A SSAM  AND-
. Or i s s a

SIIRI A R JU N  SETH I (B h a d ra k ) :  
U n d e r  Rule 377 I w an t to d raw  lhe 
a t ten tion  of the  H ouse to the  fo llow -
ing m a t te r  of u rg en t  public im p o r t-
ance. The s lau g h te r  of Rhinos in the 
K az iran g a  N a tiona l  P a rk  of Assam  by 
poachers  especially  in lhe  ra iny  sea-
son and th e  system atic  s lau g h te r  of 
an im als  recen tly  in the  S im ljpal F o r-
est R eserve  in O rissa  by the  tr iba ls  
a re  tN ^ ^ e p r e h e n s i b i e  th ings  to  be 
dea l t  w ith  firmly in the  in te re s t  of 
p rese rv ing  r a r e  species and en v iro n -
ment.

It is a pity  th a t  the  o the r  day 
th o u san d s  of t r ib a ls  a rm ed  w ith  bows 
and arrow s sp lit into several g roups 
and  in a system atic  m a n n e r  lit seve-
ra l  fires to form  ‘b u rn in g  r in g s’ in 
w hich the  an im als  w ere trapped  an d  
m ade  it eas ie r  to h u n t  th e  e n tr a p p e d  
an im als  and  killed them  in a la rge  

' num ber.

Surely  th e  officials gua rd in g  th e  re -
serve  could not have  been u n a w a re  of 
the  p resence  of so m an y  tribals , ye t 
th e y  w ere  no t able t© b r in g  to  book

anyone. This is all the  m ore  s u rp r is -
ing considering  th a t  th e  t r ib a ls  w ere  
in no h u r ry  to leave. The officials 
have  identified 113 fires on w h ich  they  
roas ted  the s laugh te red  an im als  and 
feasted on them  before depart ing .

I t  is n o t  as  if th is  is the  first tim e 
the  tr iba ls  have  raised the  san tu a ry .  
In  fact the ‘A k h an d a  S h ik h a r ’ has 
hecom e an an n u a l  r itual.  The neglect 
of the  officials is th u s  doub ly  dep lor-
ed. T hey  m u s t  t igh ten  m easu re s  to 
p ro tec t the  an im als  or see them  qu ick -
ly decim ated . B ut it needs to be 
s tressed  th a t  the  tr ib a ls  a re  reso r ting
lo such ra id  because the  au th o ri ty  
failed to provide  them  w ith  the  m ean s  
of livelihood in  sp ite  of the  best of 
efforts by the  G overnm ent.  The F o r-
est D evelopm ent C orpora tion  have  n o t  
alw ays been able to do weil by them  
and  th e  benefits  of w e lfa re  activ it ies  
w orth  crores of rupees  have no t gone 
to them.

Hence, in the  best in te res ts  of all, 
the  G overnm en t a t the Centre, I urge 
strongly , should take  m easures  to help 
p ro tec t the ra re  species of an im als  in 
the  coun try  and  to see as  well th a t  ihe  
tr ib a ls  are  best p ro tec ted  w ith  a ssu r-
ed a l te rn a t iv e  m eans  of livelihood for 
w hich crores  of rupees  a re  being  b ud -
geted every  year.

( iv )  N e ed  t o  C o n s t i t u t e  o n e  o r  t w o  
B e n c h e s  o f  In c o m e  T a x  A ppe l l a t e  

T r i b u n a l  a t  Co i m b a t o r e

SHRI ERA MOHAN (C oim batore):  
C oim batre  city, the  M ancheste r  of 
South  Ind ia  is having  105 Textile  
Mills and a large num ber  of E ngineer-
ing. Foundry, Hosiery, Plantation,

■ T ran sp o r t ,  T rad in g  C om panies  and 
concerns. In view of th e  la rg e  n u m -
b e r  of units, th e re  a re  abou t 30 In -
com e-tax Officers, 5 Inspecting A ssist-
an t  C om m issioner of Incom e-tax, 
Com m issioner of Incom e-tax , A ppel-
la te  A ss is tan t  C om m issioner and Com-
m iss ione r  of In co m e -tax  (A ppeals)  
a t  C o im bato re  to lo o k  a f te r  th e  I n -
c o m e - ta x  assessm en ts  a n d  appeals. 
T h e re  are. also a n u m b e r  of Incom e- 
ta x  officers w i th in  a rad iu s  1 of
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a b o u t  100 Km,, a t  Gobi, P o l-  
lachi, E rode and  T iru p p u r .  A ll ap -
p ea ls  aga in s t  the o rders  of the  Com -
m iss ioner  of Incom e-tax  (A ppeals) 
and  A ppella te  A ss is tan t  C om m issioner 
a re  to  be  filed and h e a rd  a t  the  In -
com e-tax  A ppe lia te  T r ib u n a l  a t  M ad-
ra s  w h ich  is abou t 50 Km., from  Coim -
batore . T he Incom e-tax  A ssessees a t 
C oim batore, Erode, Salem , D h a rm a-  
puri,  T richy , P u d u k o tta i ,  M adura i,  
R a m a n a th a p u ra m  and  T irunelve li  
find it difficult and very costly to  ore- 
fe r  apepa ls  to  th e  Incom e-tax  A ppel-
la te  T r ib u n a l  in v iew  o f  the location 
of the  Incom e-tax  A ppella te  T r ib u n a l  
at M adras.

A t p resen t,  in the  South, Income- 
tax  A ppella te  T r ib u n a ls  are  fun c tio n -
ing a t B angalore ,  H y d e rab ad ,  Cochin 
and  M adras , th e  h e a d q u a r te r s  of the 
fo u r  S o u th e rn  States. A n u m b e r  of 
Benches of the  Incom e-tax  A ppella te  
T r ib u n a l  a re  s itt ing  a t M adras . This  
has  resu lted  in rush  and in a d eq u a te  
space for the  m em bers  of the  T r ib u -
nal and for the assessees and  the  Re-
p resen ta tive s  of the clients and the 
Revenue.

In view of the  la rge  n u m b e r  of 
Incom e-tax  appea ls  to  the T r ib u n a l  
from  the var io u s  d is tr ic ts  in th e  South
il will be conven ien t and  usefu l for 
the  Assessees in the  Sou th  if u rg en t  
s teps  are  taken  to cons ti tu te  one or 
two Benches of th e  Incom e-tax  A ppel-
la te  T r ib u n a l  a t Coim batore.

In th is  connection, it is to be noted 
th a t  th e re  is a lready  a T r ib u n a l  
B ench  fo r  Sa les-tax  A ppeals  a t Coim-
batore .

( v )  C r e a t i o n  o p  e m p l o y m e n t  o p p o r -

t u n i t i e s  i n  E a s t e r n J J t t a r  P r a d e s h

3'TTSq‘ST TrlT %

f o r m  s f t r  ^  itarnp'V w?)

% f*P7 J-K+K $RT

zftsHT % ^

- f w  3THT, f*R T l TT ^
ifFSFrr s*T

*r arr% w rk  

( t t  ^ r f t w )  q r  srnrrfVjT 

w r i  ct*jt %

f^Frer % 3TTT ^  ^  

i r f a p n r t  ^ s  ^ f ^ * A i

3TT I  I

% far* ^  <r^nrfhr q ^ R T  #

Pwff-wi ^  %C\

i w t f  % s t t t  q ^ f  ^
•Fi, snct^Rnrt’ ^ t  m t i  ^  fo m  

'5fT I

(v )  W i t h d r a w a l  o f  P.A.C. a n d  r e  

OPENING o f  D a r u l - U l o o m  ( U t t a r  

P r a d e s h ) .

SHRI A T A L  BIH ARI V A JPA Y EE 
(N ew  D elhi): The D aru l Uloom, a re-
now ned in s t i tu t ion  of Is lam ic le a rn -
ing w hich  has been a t t ra c t in g  s tuden ts  
from  all over the  w orld, ig closed for 
about six m onths. The P.A.C. h a s  

been posted a t  the  In s ti tu tion .  The 
R ector of D a ru l  Uloom has  urged lhe 
C entre  to w ith d raw  th e  P.A.C. w hich 
h as  failed to no rm alise  the  s ituation . 
T h e  R ec to r  had  decided to open ihe 
ins ti tu tion  in phases  b u t  he w as p r ^  
vented from  doing so by th e  a u th o r i-
ties. I f  the re  was any  need fo r  some 
reform  in th e  function ing  of the 
U loom, it  shou ld  h a v e  b een  done 
keep ing  in view the ob jectives  th a t  
th e  F ound ing  f a t h e r s  u f“ (fie D aru l  
Uloom had  laid down. T here  w a i  
need to  evolve a  broad consensus 
amonjf the  people concerned for any 
change if necessary . To allow n o n -
academ ic considera tions  to com e i*i 
the w ay of sm ooth  function ing  of this 
great centre of learning is, to say th?
least, reprehensib le .

I dem and  th a t  im m ed ia te  steps 
shouW be ta k e n  to re s to re  no rm alcy  
a t  d a ru l  U loom by  w i th d ra w in g  the  
P.A.C. and  by allow ing the  R ector  and  
o th e r  Uloom au tho ri t ies  a f ree  hand  
in ru n n in g  the  in s ti tu tion  the  conti-
nued  c losure of w h ich  h a s  a t trac ted  
adverse- notice. - *
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( v i i )  s e t t i n g  u p  o f  m o r e  i n d u s t r i e s  

i n  W e s t  B e n g a l

S H R I A J IT  K UM A R SAHA (Vish- 
n u p u r ) :  Sir, a s  per  official p ress  re-
lease, th e  G overnm en t of Ind ia  have  
selected some d is tr ic ts  in d ifferen t 
s ta tes  fo r  in d u s tr ia l  developm ent. O ut 
of 16 d is tr ic ts  in W est Bengal, 15 d is-
tr ic ts  a re  in d u s tr ia l ly  backw ard . B ut 
G overnm en t selected only  five d istric ts  
of W est B engal for in d u s tr ia l  deve-
lopm ent. T h e  claim of even  m ore 

back w ard  d is tr ic ts  of W est Bengal 
hav e  been com plete ly  ignored by the 
G ov ern m en t of Ind ia ,  p a r t icu la r ly  the 
In d u s try  M inistry . Even the  recom -

m endations  of the C om m ittee  set up 
by the  In d u s try  M in is try  a t  the Cen-
tre  a re  not being  im plem en ted  nor 
the  reques ts  of the  L eft  F ro n t  Gov-
e rn m e n t  in W est B engal a re  a t te n d -
ed to by th e  C en tra l  G overnm ent.  The 
C en tra l  G overnm en t is no t se tt ing  up 
any  m odern  in d u s try  in W est B engal 
and lhe letters of intent or applications 
and licenses for setting up industries 

in W est B engal a re  no t p roperly  en -
te r ta in e d  or a re  w ithheld  o r  re jected  
on some grounds. The a ssu rance  *or 
se tt ing  up  a ship repa ir ing  yard , ? 
ship bu ild ing  yard , e lectronic  unit, 
petro -chem lcal complex, coal-base^ 
chem ical in d u s tr ie s  etc. a re  some such  
pro jec ts  w hich  w ere n e i th e r  m eted out 
no r the  m odern isa tion  and expansion  

w ere  m ade  in  a n y  of the  C en tra l P u b -

lic S ec to r  U n d e r ta k in g s  s i tu a ted  in 
W est Bengal.

U nder  the c ircum stances, I urge 
upon the C en tra l  G ov ern m en t to <j6me 
fo rw a rd  to set up m ore  indus tr ies  in

W est B engal and  dec lare  some m ore  

d is tr ic ts  on  G o v e rn m e n t’s lis t fo r  ;n- 
d u s tr ia l  developm ent.

MR. D EPU TY -SPEA K ER: Shri Ram 

Vilas P asw a n  has been  p e rm itted  to 
m ake  his s ta te m e n t  u n d e r  Rule 377. 
A nd as assured  by the  S p eak er ,  Cal-
ling A tten tio n  will no t be allowed.

SHRI H A R IK ESH  BAHADUR: Sir, 
Catling A tten tion  m u s t  be there .  The 

S peaker  has assu red  the House. How 

do you ssty it will no t be allowed?

MR. D EPU T Y-SPEAKER: You ran  

raise  it a f te rw ards .

(v iii)  E n q u i r y  i n t o  a n  a t t e m p t  t o  
b l o w  u p  B o k a r o  S t e e l  P l a n t

Tt*T fa?TT<T TtS*H5T ( ^ M ^ T )  :

s s r^ rw ^ s r in r ,  $  ?rr irsr?* 

f r o  srr *r1rT jfttwtk 

jj i

fV lfT  13-4-8  2

3T = fm O  S^TTcT *'PV<sir^ ?r; ^

( 9 ) srfararreft t t ^ ? f t  ^

^ t f ul ̂ 1 *T̂  I ufiT

<.<?1 Sf̂ FT ^'TT M'T’M < T^C\ ^
TT%TfC

q r  T f t  1 w ^ r . 'T  Teff ^ r r f  % 

SPT̂ TTT $  TT%£ T O k  TT *TTT<for
S3

^rrafrrr s r r r  t o  % w r t  f wo o o

o t t  |  1 srfr w f r f  sf: f w ?  ^  

T f f  ^tcft m  s i w *  'et^ tt ^Tcft i f  ?r 

crsirer % *mr qrf *tt^

>4-S ^  I

SIcT: Hpf

qnn; s f t r  f r r t z  ^nrr %

T ^T  TT W f  'Jliy, I



599 D G, 1982-83-Min, of APRIL 15, 1982 Agr . & Rural Dev. 6oo

12-33 tars.

DEMANDS FOR GRANT.S 1982-83— 
Contd.

M i n i s t r i e s  o f  A g r i c u l t u r e  a n d  R u r a l  

D e v e l o p m e n t — Contd.

MR. D EPUTY-SPEA KER: F u r th e r
discussion and voting on lhe D em ands  
fo r  G ra n ts  u n d e r  the control of the 
M in is try  of A gricu ltu re . Shri V irdhi 
C h an d er  J a in  to continue. Shri V ir-
dhi C h an d e r  Ja in .

N othing o the r  thnn hip speech will 
go on record.

(In te r ru p tio n s ) *

SHRI IN D R A JIT  G UPTA  (Basir- 
h a t ) :  Sir, m ay  I c rave  your indulg-
ence? The point is if you disallow  
som ething, th a t  is all right. B u t if 
an Hon. M em ber does not say any th ing  
w hich  is u n p a r l iam e n ta ry ,  why shou) ! 
you s tr ike  it ofl from the  record?

MR. DEPUTY-SPEA KER; Because  
I have  gone to the  next item.

SHRI IN D R A JIT  GUPTA: You can
disallow.

MR. DEPUTY-SPEA KER: IIow can 
we conduct the  de libera tions  of the 
H ouse then?

SHRI IN D R A JIT  GUPTA: I am ta lk -
ing of th e  record. You disaliow  a n y '  
thing you like, b u t  why do you s tr ike  
it off th e  record?

MR. DEPUTY-SPEA KER: T he  Spea-
ker has already said whatever is spo-
ken in th is  H ouse w ithou t th e  perm is-
sion of the Speaker  will no t go on re-
cord. The Rule is if anybody  w an Is 
to speak  or m ake  a s ta tem en t ,  ne 
should get up  and  get the  perm ission  
of the  Speaker. B u t these  th ings jre  
done w ithou t perm ission  and sucn 
th ings  will no t go on record.

SHRI IN D R A JIT  G UPTA : So you
ru le  it out. W hy should you s tr ik e  it 
off th e  record?

MR. DEPUTY-SPEA KER: Such
th ings or ly will no t  go on record. A rv

s ta te m e n t  or an y th in g  aga in st the  
ru les  will not go on record,

SHRI A T A L  B IH A R I V A JPA Y E E  
(New D elhi): Sir, I am on a po in t of 
order. -  S ir, d iscussion will no t  be 
m ean ing fu l  unless the  M in is te r  for 
A gricu ltu re  announces  th e  support 
price policy for w heat.

MR. D EPU TY -SPEA K ER : You can 
m ake  out your case in the  speech.

SH R I A T A I BIH A RI VAJPAY EE: 
Sir, c^ n ’t you d irec t the  M inis ter?  Sir, 
we can  m ake  our com m ents  if the 
price is less.

MR. DEPUTY-SPEA KER: No.

SHRI H A RIK ESH  BAHADUR (Go-
ra k h p u r ) :  Sir. my po in t of o rd e r  is 
I ha t  support price lo r  w heat shouid he 
decliifed first and then  the  d iscussion 
should  bi* continued.

TT*t tnKsr.ST : 3 R

sfr q$T i a  efr m t z  s r re r

i f  W T  f , I 5 P R

err ^rrfr

^  % fa rr  s r e t w T  fa*pfr I

MR. D EPUTY SPEA K ER : You can 
make these points w hen you d i s ’u33 
this. You are going to discuss this. 
P ress  ihese points then. A nd when 
the M inister speaks, he will definitely 
reply. You can m ake  out these  points. 
T he M in is te r  will reply. T h e re  will 
be in te rv en t .o n  also by the M inis te r 
of State. Thc-n they can reply. This 
is the p a r l ia m e n ta ry  procedure.

Now the D em ands for G ra n ts  to r  
Ihe M inistry  of A griculture.

SHRI V IRDHI CHANDER JAIN . 
( In te rru p tio n s)  M ak e  y o u r  points. 

T h e y  w i l l  j e p l y .  T here  a re  chances 
now.

SHRI A TA L B IH A R I VAJPAYHE: 
T here  is ie la j  in 'announc ing  the  sup-
port pr:t-i' to r  w he® ; and  we w a n t  to 
reg is te r  ou r protest.

♦Not le fo rd ed .
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MR. DEPVJTY SPEA K ER : It r l i  
r i g h t  You entitled.

■I'WT : * \f

w r t i

I ^ t  ?

*sfY ; *iat <zt, 3TW

^  ^  I  I

S H F  I A T A L  BIH A RI V A JPA V EE: 
T he ir  t'i licy is ar. an t i - fa rm e r  r'f’l ic ” . 
E)clivcrate!y they are delaying the an-
nouncem ent o£ t*iC s u p p o r t  pri-P. f'.'r 
w heat. Wc w an t  lo reg is te r  our rro- 
test.

*> j i» rc

^cTTq 1 . . (BIRlTFr ) . .

«r> TTK f e r r a  *IIĤ TTR- : WV&

*  sftfaer ^  % f e r d j  f*T

3 I+-3T1TZ 4> o I

f*TR *Tn*IR .’

*f 3T*7-*n3Z ^Tct I  I

12 3G lirs.

Shri Atal Bihari Vajpayee and some other 
hon. Members then left the House.

^  ^T:5 ( ^ 7 ^ )  ;
^rnxT ^?r if 

^ 'r % c j t k &t

S T ^^f,  Sn?£T S[%3T t ,

*r t f k  ^  a  s t t o

N ^ t  3Rt y^cfr |  1 ?nft

if |  sftT. t t s t -  

STRT 5 T'm-for

I  I TRFTFT SI'RT %f%TT J^\x f w i -

t f ^ T ^ r f r  ST# % f%ir ^  w r ^ f  ^rr 

w r  st^pt^ |  1 s h f r - 

s r %  % f^nr ^ f t r >  t t ^ t

TRrPT ?rf¥ I  I f^RT W TT ^ t

farr^r <m w h  str t  if  s n t  I ,  

^rr ^  Tr^fhr f e r n  $,

^ 'f *RTT,T f a s t  fTrT t  v& m

q+N M I ^  SR  s w r  t  1

t f 5t pt t ?t  g r ^ i r  ^  i m f ^ n r  a r?^ r

f^nrr §, sri%3^r a ’̂ cT  f w  |  ? f k

^  2 9 ^ ,  1 9 8 2  ^ :  f W  |  I

h q-?  1 $ri r f^r % ^ h r  h t ^ h x

^  ‘3Tf^r u ^  v.’,1°h St^T

T T  ?TtT 3TfT T T  n?Tff
% M s^ cT f% TT%

%r-jt£T ? T ^ R  Tr^PTT^T T O T R  SFf
^  T T̂T T f f  |  I T ^  H ;
fT5RT n %?S>r * K + K  ^
f rm  f ^  ^  1 1 9 8 1  n

f e T T  TR T '<U, JT ff ?t ^  ? r s t  € V t
^ T  q f  STI ? flT ^  f ? « r f e  ^ T

f%qT 2TT T T -5 eft F f R  %  
2 2 - 2 3  T 5 ^ d  Trf?T 

f a j r F ^  f T  %  f f « r f j
q?r f t  ^ ^

c f'f  ^  ^?rr 1

fffT^Tr, ?TT3:f?: i i  ^ T ^ T R t  WTf1 Cv

if w r  f ^ R r  ̂  ? f k

Trf.T -t  ^ r

f̂tffY ^  ^  f t^ R r  T^rO “ ^

TTift I  I ?T-T?: ^fr ^Vt

TTcft ?flc tffHT TT fTJfT

®Ff r̂arV, 'J^^rfTT *r j t w  ?r|V^V 

JTTt eft Tr57 ^?r

qTr^JT^r sr^tT

| l  TT 3 2 4  ^rr C f F I

3 4 0 ^ r t ?  ^ r  ^ t ^ r |  i

iTPT-^TR ^  TTfe’T ^ ^ T  ^

TT̂ Tcfr |  t 5T̂ f

3r?fr ^3r ^ t , *rra- %

f e w  5T ITT j  1 8 3  *F ^tT

*rnr ^  *rct |  i
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[sft rfz tt

vnft 3T! to t̂ tî t  tt*?

*rm tt% |,   ̂  if 6 to,

^  8 Jr 10 srtr

Wlf if 6  *T5T?T *1 + H TT̂T

n̂ff if  | 1 5ft mU* r̂t | 

^ 7.74 TTte | sftr tt̂t w

H<5*li*£ ĉ T Tt I I C?TR 340 TTT¥

tt | sftr̂ r 6 ir̂ff % 5ft srrf̂ r

TT7TT  ̂^ 4 TTTg- -M iforlH Tpft 5TTT 

17 TTtf C?TFT, WRT  21

TTfe <>M̂ ?t   ̂tdI  T̂HT I ?̂T 

*TqTT  Tt ftq% TT HTM̂ T

T̂  ̂  ̂ feqT 5fT *TWT  I  I

Tt% %  TFTt TT 5TR- ifr & I 

qf tft tr̂r R+<h  t̂ srrnrr r̂r

I  ̂I TT'Jq' tl <+K  % TFT <TTTT

Tt T*ft | I TT̂T TOR  ̂3 5 M  

% M  mim t̂ R̂ ti Tt  ̂i 

W*tt t̂ 5zr̂TT Tt n̂rr (  %

TPTt T *TT̂ TT ITT̂TT TT̂ % faPTo ^

dq«HK<  tft ̂  5TT  T̂ I I  %
■s  CS V

Rl̂l <U 0 ft̂T Tt T*ft f I  <IJ4 

*TTTTT % TT̂T fw *TFf t I

5ft JTR ̂T TO  T̂ % TmfqcT

<.̂d  ̂ T̂%  cTTT  5n% § I 

imrt faRidt £tt Tt s-j-̂n TTcftZ1

f> t *rHt if Tt j ̂  j ̂ -- ¥t j tt̂i (h ttr 

t Tft | *ftT M  SRT*ft 5TT T̂ t| 1 

f̂TF tft ?TTTcT tfTTTT Tt *T̂ 

T77ft  ̂I Tt% % TT*ff TT fl=tM r,|ft 

ITT f̂TH- fl=lM  ̂ I T̂T STHT \ift 

Prf̂ t Tt tt T̂Tcft I, ?r̂

&  ̂ TT T̂ cTT, q*? (~H f̂1 dY Tt 

r̂gT3TrTT  gfrt STRMT | I 

MN  Tt  I TT̂" Tt f̂t

sq̂ TT Ttf̂TTT | ^ ÊT H # f̂ TT 

% T̂TT -qîdl g I

4TIW TWhH  ̂ TTT̂TT

ipft 7.74 TTtf TWt i W  t̂ | I 

1-4-8 2 ̂ 'Tl# V|«ff«n Tf *Trf3H

T̂ft 10.19 TTtT «ft I ^TTt fTV T̂ 

TT̂ T TT  ̂ TTTq ĉfRT TRTT | fT 

TTTfe  Tpft  5ft  fê RT  sft  5TRft  | 

^ ?ft TOt-1969-70 ̂  1978-79

err tt f̂ rrm t t  t̂  n̂cft

1 1  uj-HiL'ild % fr̂ ffe t %*x-

fer ??t fr%  it̂   ̂1

5HFT  t fe ■̂‘1y  îVl I  Tt

T̂fT t̂ STTTTrft m fer TTT  W

r̂rqr  T̂Trrr | i # t̂̂ tt   ̂

fT T̂TSqt TT l̂T TTfhM 5T t̂ ^5% 

5iT t?t t 1  s 1 <1 q̂ ift *rrf̂nr 

jfjft  fw ?  TTct  P7  Ui-HU'̂ d 

#r r̂gf̂ CTT '4t ̂ «bĤ fêT 5fT̂ 

T̂%q" I -JTTT ^T  ̂ TT̂t  ̂ 25

TTt¥ WT TRFTR TT fc=T ?TTrt | I 

cTTfe ^Fqj  TT  fr̂ FT

t̂ 53%  I m   5TFT  q̂   d 6d I  ^

fr 4  TTTf  WIT  ITT̂ R- 17

TTTf WTT Trswm '̂ TPT  ̂5ft TTf?T 

t, ?̂T% fm, T7? 9TTR  Tt ^sr 

TiT̂TRT  TTtFR  Tt  fw fw t  % 

5FTTTTT TT̂ f̂t T̂%F, 5ft̂ ftfWr€t
■A *

Tt frq% t, ^ t t,‘  |tt ffrrt

% T̂ TT ?t 5TRt T̂f̂r 1

wn. 50  5T%w  r̂̂r%ft  ’fK 50 

yfdyid ?fH fcrr w, ^ m tttf- 

T̂FT tfTTTT TT q̂T q̂FT T̂TT ?ftT 

fR W §5T  ̂ fHt I ?,Tf̂TJ  ̂  

'H <+1 < w rt TT̂tq- fefer jtft tt 

tiir̂ 1 Tt fprRr Tt  tt̂ 1 % 

f̂TTT ĉft TT̂  ̂|

r̂tt s( id f̂r̂r tt  ̂ fqfrT

cftr  ̂TTW ^RT ĉfr i Hr? 

|  t̂tt  ̂Tt sfhrrr  ̂  f i 

Tv̂ 'THT 3TT sfTTPT f̂ 5ft T̂Tc\

fw, ^ ?ttt i ft sfrcrm* r̂ ifcz t?t
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J  *

 ̂ fSpzn  *TTT I t̂ TFTHt  tf̂t

 ̂   ̂ fh *tr i <ft % v?nf?T

(Tip ftrwt srftr «rfar *rc j  i

HT?nfrw w<?4 :  fwt *ft

sf̂rt  | ?

sff  -̂T : ft,  îr f̂ fr

*ft ^ faWT I I Wf̂TTT  JTT̂T , 
TT STJTTT 3 fŵrt fr̂TT SJTW I  ̂ TTR ̂ 

3T  sfhrm  fr T̂PT  |?TT  «TT I  f̂t 

STTR  ’Tf ^ | ?*«T *̂FT

f, vt  fa+w  |  i

srr̂ Rt  % PihTui n  ̂

f*T̂rrft |, frrfe*r ^=r % f̂nrfw %

farr vft ^  fa?Ht  r̂f̂r i

5TTR Tt oq̂VTT ?ft Tt T̂pft 

vrf̂r i

tt̂ ^  f  TS*r  f

fwr# '?ft f̂t'onT n |
’tfk T̂ 3 0 ffT5T ̂   ^ T̂r ^

?tr  fr?r*T  tt*t  tt  t?t  t,  hi nt»*-t 

^ frtf̂ t̂ f̂̂ TPTT tt tt| m*r 

 ̂  |5Tf I I fTcTPTT ?TT TffTT  vTT-T 

Hg-qR % f̂TJ f«lflM >̂r£I TT 7gft̂T%

Tt M l°(   ̂I fiffT-f̂sTT'T 4>r&

f̂ttfjT, st̂ t, %*t*tt ̂r rfrtj r̂fr 

st-t̂ ht % «tr it fefetnfrT^T 

*nfT*Rf trfHtTTFT srTfa*R  I'fan- 

sTPT Hi <41 'jfT ̂T% I

TT3Tf*rrc ir 3ft t? i\x  rrt t,

STft  %  Tt 5f|fR

f[ ft>  f̂T % 79̂

| sftr t tt% f̂ r TtfersrrfR

It I  *TTT ̂?TTf % fa %x  itZtttZ

*t ^ ŝ-qftsft % r̂eit? %  r̂ 

 ̂ fiwr ĥt  i faq ^
t  ̂10 m  % sr̂TFT 5  ?rm %

#̂nr #r  |, ir to

cn̂  ̂^mr fsprr srr  |, ^

of Agr. & Rural go6 
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iT̂rŴt fTR tt I

tm  r̂rr̂ r m  tterpft

wrIt %  <tt ̂fmrfi m

r̂f qjnKT  ̂  |  ?fk

41 ^ wg- % Ĵt n̂i |

WlHlT irrr f̂t̂ T I f*F  TT

«rtr  ?r t̂  t. wrt |, 

W cR̂ % qlfid«h YTT̂R TfT̂ft % 

f̂TTT iftr fvwt t{ TTT JT̂t  I

•tt̂t t̂  frr r̂rf ^mr r̂̂t |, 

*̂*k  yji st .̂ . . i

t ŵ( ^rt^I, 3T|ŵ wfr 

I \ 5FtffT?T ?Ft 5i'Rt gft

TT JiTt T̂ t̂ T̂T   ̂’37m

•SiM̂d ff̂TT 3ITT̂ f%  ̂ BTt̂T  ̂iTt 

w:< I '̂ R  ar̂T  TFT  fw  ̂I

Dr. Mann said that CAZRI had deve-

loped the technology ior sant dune 
fixation, afforestation and shelter-belt 

establishment, arid horticulture, range 
management and live stock develop-

ment, dry land agriculture, drip irri-

gation, water shed management, opti-

mum use of water, solar energy utili-

sation, rodent pest management etc

tt % 3TT *T SFWETFT  | 

sRwrf  ̂tterrff ^t  ^o

r̂nr f, i  ?i t % isnrra" f̂ r r ̂rnrr i
ft:  ̂ift t̂  ^

tnr̂STTTf T̂ ?TT̂ Tf% I ̂ o o

Piw n"! 5iwt it 5f»r?rr t̂ ^

?TT faTTtf   ̂  ̂teTT  | tt eTT  t

‘̂r tt *rr?t | i ?nft fprfer 

*rf | fT  q-?ft Tr  ra ft  T̂r |,

T̂TT §̂ ?PT |̂rT sqrsrr #T T̂T | I 

5̂TR | fT ?̂̂t %■ 5ĵ t

f̂ T̂ ?T̂ if Tf̂cT fT̂TT 3TRT 

r̂f̂TT |  JTTT !TR  ?t
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W Tffrt T  STPT f t  - 3 T t  eTTf
fr T 3 t T t  'tiTdl -5TT T f  T ^  I vj| * H  SPFT 
5TTTT fr ^  f t  T ^  f  I 5TTf^r ^ T % , 
iH f l f c w  % ?fm  ^ t t  *rffar

m^T 5ftT cftTT fr^TTR *ft <TTSrr 

| <w'lT+ 3rcfr T tf  ffcft ftrt
Tt B r a w n  % I 1Vfe|i *Tf gprft 
| fT  f^?T tRf fr <£ffr?ft ^ .fa n  t t  
w n r  ^ u i id ^ r  f t  ^  |  ^  ^  fr 

frwt + m 4 l  Tt *Tt fr?H?r TZ- TTZfr 
^ t  < ^r%  ffrrr?T t t  ?r fam t̂jjt 1

lif<nra fr fr?RrT t^ ft  

t t t  Tt ihhi % finrfefsr fr t i ^  -Ti 

fr u n ra 'a u  fa*TT I  1 ?R frs rR  fr ̂ • nS

Sfleff fr TiT^RT ^ 3R T  '5TRT ^Tf?rr | 

^t^TT^UT^T m f e  T  5TTT fr 5ft 

snrfrHFT f a ^  I  ^ r^ r r  w t r  5  ; e rm  

t ;  ffr^ir^.'fftr, ^ - j f r  r.r *f ir 
^ a t t  t£/t; f : ,v 1 craif sttt
*TT iJdK if+d 5PRT 3TTT frfr ^TH + I 
WPT Sfi ?ftT T̂ î .f̂ Trl fâ TT ^ f r  

fr '3ft ffVO ^
fr 5tt ^ r f t  qrffr^rT f e r  f* rd*r  fr 

^TcTT | ,  T̂FT t ^ f l t f W T  ^fr? 9*T TT?t 

|  I *Tf «TftT TVTIZZ |  I frfaJT

T ft Z \ ^  TT *ft *Tf PH *91 *TfT T̂TcTT ^ 
f a  *Tf sft |  w f r  *Tf w  f;?TT 1 1  

f?t W TT fr ^3r TT T̂ft
fR T  Wrf&r, I SfTf-’M Id f t 'I  T i ^ r  

rr?  TTT5 q f c  3 3 %  fr *Tf Wt^T

3% , q f  5f$r ff*TT ^ T f ^ r  I fr
^  ^  ji t  ^TfT fr ? w t  fr^rnrr ^rrn; 

^  r R f  qfr 3f r f  ^ERT?TT 3Ft ^T ? m f t  |  I

srrf m r at spT'sft f̂nrrn- I
1 5 0 ?TT  ̂ qfwrff JTTt^t

^ t  t ^ T  fr 3?TT <TFt frr 5fm I 

+ |4^M  ^T f^RT 5R7R ?JT^ft- 

f r ^ n r  f tT ? T  |  q^nrcT %f%^r t t  ^  

'flt fr ^  ^T TfT %

Tsfstr % f̂ rfr ^  f̂nr f, r̂t =sft̂

I , sp^ rft ^ fr ^T- 
nrft *rr 3ots> n i t  aft^fr t f r x  t g  

HTf fjRT t x w  % î rfr %fr ^ 
¥ r̂fr ^  v *  ^r w rtrr ?rft ^rfr 1 ?rrf 
?rrT > s t  5 sft^mr ? t  ^ f w  qft^ft 

fr ^T T  m^ft ^ t  S5FTT ^  I 

fafr  f f r  ■3^TFft MHMRT

•m 1 r^.i 1

MR. D EPU TY -SPEA K ER: T h ere  a re  
^2  hon. M em bers from  th e  ru lin g  p a r ty  
w h o  w an t lo speak  on th is  M inistry . 
If  you tak e  m ore tim e, lo th a t  ex ten t  
the t im e  availab le  lo the o th e r  M em -
b ers  would be less. So, you would be 
doing  an in ju s t ice  lo your ow n col-
leagues. A p a r t  from  tha t,  those  m e m -
bers would find fau lt w ith  m e fo r  giv-
ing you m ore lime and no t i m e ' to  
them . Therefore ,  you m ust save me- 
and  save  y ou r  colleagues also.

G enerally , in P a r l ia m e n t  th e re  
should not be m uch  of political 
speeches. One should spqak to  the  
point w ith in  10 o r  12 m in u te s  and one 
should be m ore concerned abou t one’s 
constituency  and also th e  nation . It 
can be done w ith in  10 or  12 m inu tes .

*ft ?F I  ST* : 37TWT %

s r c r to  B z t  f r  1 t t  f  50 * r n i

qfW ff W?T 5TTT T̂ft TO t 
f̂ RT T O T  I W  ft Tff
|  I T T O T R  fr ^ tT  faliiq +  < f r t  m  fr 

T t  fFRT |  cT̂ V sfnTR" W t  

cTTf q  m  ^Tft TC T O T  I S+ifa" frTT 
J|STi^ |  f a  fffr^T ^f'sfr |

|gw t<r qr, 5ETPF fr^fr TT 
I  TT 3?T T t 5RTf ,*T?ffaT ^3^1, 
r r r r i  w r r i «rTf^ % *Tt fr m n r  T t  

srfafepr fa n  arW'ftRTfr -^fat v f i i r * ; 

fftrffr ^yfT ?fa I ir^T SWFT TTRT
=En%r 1

‘“Sacrifice of an im als , including  
birds, in any  p lace of public w orsh ip  
or any  o th e r  place fo r  the pu rpose  
or w ith  the  in ten tion  of any  deity
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ehouid be ban n ed  all over th e  coun-
t r y  and fo r  th is  pu rpose  necessary  
legislation, e i th e r  a t  the  C en tra l  
level or S ta te  level, be in i t ia ted .”

^ fn r^ r  % 1954 Jr w  s tttc
f in jrR n r  tT  *ft 1 f ®

t t s p t  fanrr $  i *n*r s fo r  ^  1 9 8 1

if T T ^  tf t  ^TRT ?n ft*v

cTT <\MM Per *»t ^ F t f f a  ^  f a t f t  t  I 

tr% t t  t f t s r  s N f a s  qft s m *

fa^rft 1 t f t  Tsft 5fr ^rf^rrr ̂ o
U lfa^ p ip n  TT ^f*F Tt t f t T T ^ r T  
^  f, s ta r  ^rrfgT 1 srr* 
ir iTEir s r ^ r  % T t  <t ^ m fd

Tt J^tf^T  fTFRt =^Tl^r Tftr ^  

TT5*ff % tft T F R  T t f w
t t  j t r t  wrf^rr, zrr t^st t t  eRTi ft 

TFPT rrrfr t w t  sftr qftnff 
T t  TSTT T t  5TT *T% I

*SHRI 2A IN A  ABJEDIN ( J a n g ip u r ) :  
Mr. D eputy  Speaker,  Sir, Ind ia  is 11 
village based coun try  and hence its 
econom y is also basad on ag r icu ltu re  
on th e  success of ag r icu ltu re  depends 
the  developm ent of o u r  in d u s tr ie s  and 
the overa ll  developm ent of the coun-
try. 80 per cent of ou r  people live 
in the v illages and 70 p e r  cent of ou r  
w orking  popula tion  is engaged in 
agriculture . T h ere fo re  the  level of 
the living s ia n d a rd  of ou r  ru ra l  popu-
lation should  be the  yard s tick  for 
m easuring  the  success of o u r  agricu l-
ture. If we look tow ards  the  lakhs  
of villages it w ill be c lear  to  us how 
m uch  success we hav e  achieved in the 
field of ag ricu ltu re  in th e  34 years  
of post independence era . O u t of a 
to tal of 5,75,933 villages of ou r  coun-
try , several crores of poor people liv-
ing in over 2 lakhs  of v illages a re  yet 
deprived of pu re  d r in k in g  w a te r  facili-
ties. In lakhs  of villages th e re  is not 
a single d ispensary  o r  subsid ia ry  
hea lth  centre. Millions of ou r  ru ra l  
people b re a th e  th e i r  la s t  w i th o u t  p r o -
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D ev.
per t r e a tm e n t  a n d  w ith o u t medicine. 
In  lakhs  of v illages no  p r im a ry  school 
has ye t been s ta r ted  and  th e  ch ild ren  
has  not been  ab le  to a t ta in  the  m in i -
m um  literacy . T housands  of o u r  vil-
lages a re  to th is  day  cut off from  the  
civilized w orld  for w an t of roads. 
L akhs  and lakhs  of o u r  village peo-
ple do not have  a h u t  of th e i r  own 
fo r  shelter. O u t of 30,46,13000 people 
of ou r  coun try  w ho live below the 
poverty  line, 25,27,74000 belong to th« 
ru ra l  areas. M illions of o u r  fa rm ers  
a re  g roan ing  u n d e r  the  b u rd e n  of 
debts. Even to d a y  lak h s  of ou r  v i l -
lage people go w ithou t food a t  n ight 
ns a rule. A few lakhs  of bonded 
la b o u r  ex is t  even today  as a blot on
our nation. W hy is the  s itua tion  like
this? We are  fo r tu n a te  to have  all*the 
ing red ien ts  necessa ry  for th e  success 
of ag r ic u l tu re .  This co u n try  is e n d o w -
ed w ith  un lim ited  n a tu ra l  resources. 
We have p len ty  of ferti le  land , anJ
un lim ited  supply  of w ater. We are
equal to m any  advanced  countries  in 
the field of technology also. M oreover 
w e can grow  crops in this coun try  
p rac tica lly  th ro u g h o u t the  year. T h e re -
fore we can become the biggest ex -
po r tin g  country , in the  world. B u t 
insp ite  of all this a t lhe  end  of six 
five y e a r  P lans, we find th a t  in the  
field of ou r ag r icu ltu re  th e re  is f> 
w ide gulf betw een the  possibilities 
and the success achieved. The causes  
for th is  are, on the  one h an d  w ron^ 
and fau lty  ag r ic u l tu ra l  policy, wront? 
p lann ing , w rong  p r ic ing  policy and 
w rong  p ro cu rem en t policy and  on th f; 
o the r  h an d  the  consequen tia l  neglect 
and  indifference tow ards  ag r icu ltu re  
a re  s tan d in g  in the  way of a c h ie v in /  
ou r  expected  goal. The pa th  of ra d i-
cal land  refo rm s have  been abandoned  
Efforts a re  going on to e s tab l ish  c a p i t -
alist land lo rd ism  on the  decaying  
fo u n d a tio n s  of old feudalism . The 
v a r io u s  deve lopm en ta l p ro g ram m es  
are  being chalked  out only  w ith  an 
eye on inc reas ing  p roduction  a t  the  
cost of the  in te re s t  of th e  ac tu a l  fa i-  
m ers. K eep ing  in view th e  im p o r tan t  
role of a g r ic u ltu re  in ou r  econom y, it 
should  have  been given due  prio ri ty

‘ O rig ina l S peech  w as  d e l iv e red  in  B e n g a l i
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in o u r  five y e a r  p lans  b u t  th a t  has 
n o t  been  done. T h is  w ill be c lear  
from the allocations made for agri-

c u l tu re  out of the  to ta l  budget du r in g  
th e  var io u s  five y e a r  p lans:

Five year plan Percentage of total 
budget allocations.

F irst 14 .8 0 %

Secon d  1 1 . 5 0 %

T h ir d  i2 .7 o %

A n n u a l Plans

1966— 69 1 6 . 7 1 %

F o u rth  i 4 -7o %

F ifth  10 .9 4 %

In the  P r im e  M in is te r’s new  20-poinC 
p rogram m e, 13 poin ts  re la te  to  ag ri-
cu ltu re  and  ru ra l  developm ent. B u t
allocations for bo th  these heads  have 
su rp r is in g ly  been  reduced . I n  1979-80 
9,.l pe r  cent of the  to tal budge t w a • 
allocated fo r  r u r a l  developm ent. B u -. 
in 1982-83 the  allocation has  been  r e -
duced to 1.8 per  cent. The sam e is the 
case fo r  sm all scale in d u s tr ie s  and  
village industries . Sir, 1982 h as  been 
declared  as th e  ‘y e a r  of p roductiv ity '.  
B u t in this y ea r  gross in just ice  has 
been done to the largest field of pro-
duction  viz., ag ricu lture . T herefore .
those 13 points  in the  P r im e  M inister '?
p ro g ram m e has been m arked  only as
the “unlucky th ir teen "  for the  ru ra l
population. (

Sir, w hen  w e  are  d iscussing the 
budget allocations of the  M in is try  pf 
A gricu ltu re  and R u ra l  D evelopm ent, 
it is re levan t to po in t o u t  th a t  a effort 
has  been m ade  th ro u g h  th e  Economic

S u rv ey  presen ted  to th is  House, and 
th ro u g h  the  budget speech of the H j i . 
F inance  M inister, to  pa in t a b r igh i 
and colourful p ic tu re  before th e  peo-
ple about the  ach ievem en ts  and  p ro -
gress achieved in  th e  field of ag r icu l-
ture. As a proof they have stated 
th a t  ag r icu ltu ra l production , p a r t i -
cu la r ly  foodgrains  p roduction  lias  gone 
up. If  we go b en ea th  the  surface , th e a  
the baselessness of this claim becomes 
apparen t.  According to  official in ie x ,  
from  1971 -72 to 1980-81 i.e. in  9 years
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a g r ic u l tu re  p ro d u c t io n  h as  g o n e up  
by 21 p e r  cent. I f  w e ta k e  into a c -
co u n t only foodgra in  p roduc tion , the  
figure is the  same. B u t th is  j n ”  t:a, e 
in  the  field of p roduction  has  fa i l*1 
to keep pace w ith  th e  incr<r«se in 
population. In 1971, th e  p e r  o u i t a  
net availability of foodgrains was 
468.5 gram s. In  1981 th a t  h a s  gone 
d o w n  to  459.5 g ram m es .  T h e re fo re  
w e a re  re m in d e d  o f  th a t  o ld  a d ag e  
“P ad d y  and poverty  go to g e th e r .-’ This 
is t ru e  a t leas t  in the  case of ou r  
country . F oodgra in s  p roduction  is 
inc reas ing  and  so is inc reas ing  the  
poverty  of the  ru ra l  m asses  " h o  do 
not get two swuare meals a day.
Where is the increased production 
going? There is a saying that the hen 
lays th e  eggs bu t the  inspecc - e a ts
i t ’. T he  sam e s itua tion  we fin ’ here
also. The poor f a rm e r  ra ise s  lh °  croo 
bu t  the  r e s u l t  of his la b o u r  is a p -
p ro p r ia te d  b y  a h a n d fu l  of jo tedars ,  
landlords , hoarders  and  profiteers. 
When the t i l le rs  arc- being i u i n e l  
they are getting fatter. This is the
result of Government’s agricultural 
policy. D ue to this u n rea l is t ic  policy 
on ag r icu ltu re ,  we are  today faced 
w ith  s tagna tion  ;n  ev e ry  sphere  of ou r  
ag r ic u l tu ra l  system . W e a re  re jo ic -
ing th a t  in 1981-82 we will have a p ro -
duction of 134 million tons which is 
a record. Even then , the  r a te  at
w hich  production  had gone up between 
1975-76 and 1978-79 could not be 
m a in ta ined  between 1979-80 and 1981-
82. The average  production  p e r  hec-
ta re  is also no t very  encouraging . 
T he average  yield of w h ea t per  hec-
ta re  in the res t of th e  world is 2100
Kg. W hereas in Ind ia  the  average
yield per hec ta re  is only  1406 Kg. The 
position in respect o f  o the r  foodgrain« 
also is m ore o r  le ss  the same. The 
n u m b e r  o f co u n tr ie s  w here the  a v e -
rag e  p ro d u c t io n  is less th a n  o u rs  is 
also v e ry  few  w h a t  has b een  said b y  
th e  U nion  A g r ic u l tu re  S ec re ta ry ,  Mr.
S. P. M ukherjee  recently  a t  a m eeting  
of the  N ationa l Seed C orpora tion  is 
also very  significant in th is  context. 
H e h a s  said th a t  the ta rg e t  of food-
g ra ins  p roduction  in 1981-82 w as 138 
million tons. W hereas  the expected 
p roduc tion  is 134 million to n s  i.e.
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the re  is a sh o r tfa l l  of 4 m illion tons. 
C an  we te rm  the  fa i lu re  to  achieve 
the  ta rge t  in p roduc tion  as  a m easu re  
of *uccess? W ith in  the  s ix th  F ive 
Y ear P lan  i.e. by  1984-85, a ta rg e t  has  
been fixed to p roduce  154 m illion  to n s  
of foodgrains. To achieve th a t  t a r -
get, in th e  rem a in in g  y ea rs  of the  6th  
five y e a r  P la n  6.6 m il l ion  to n s  of 
add itional p roduction  will be  neces-

sa ry  on an  average. Now the  question  
arises w h e th e r  i t  is  possible to achieve 
that. The an sw er  to  th a t  is c learly  a 
big ‘No’ S ir ,  P u n ja b ,  the  h e a r t  land  
of the green revo lu tion  has a lm ost 
lost its capacity  for add itional p ro d u c -
tion. The ‘economic s u rv e y ’ also 
adm its tha t.  I t  has been s ta ted  th e re in  
th a t  “T he per hec ta re  ave rage  yield 
of w hea t in Pw njab  in 1980-81 has  
been low er th a n  the  1979-80 level. In 
case of rice also, the  y ie ld  pe r  hec ta re  
in P u n ja b  has  tended  to s tab ilise  a f te r  
1978-79.

T herefore , w he ther  it wiU be possi-
ble to reach  th a t  ta rg e t  or not d epends  
on how  m uch  ad d i tiona l land  can be 
b rough t un d er  im proved m ethods ol 
cultivation. F or  im proved  cu ltivation  
it is necessary  to prov ide  fo r  m ore  
irr iga tion  facilities. T ill th is  d a te  ou t 
of 142.9 million hec ta res  o f  cu ltiva ted  
land only 38 million hec ta res  i.e. 
about 30 pe r  cen t hav e  been  b rough t 
under irr igation . T he rem a in in g  104.9 
million hec ta res  a re  devoid of irr iga-  
tional facilities and to ta lly  dependen t 
on rainfall. The G overnm en t has of 
course decided that in the remaining 
years  of th e  6th  F ive  Y ear P lan , 3 
million hec tares  on an ave rage  will be 
provided ir r iga tion  facilities. B u t a 
repo rt  has been  pub lished  in the  
‘Economic T im es’ da ted  30-3-1982 th a t  
the  M in is try  of I r r ig a t io n  has  a lread y  
asked fo r  a sum  of Rs. 2600 crores  
from 'the M ann ing  Com m ission in 
addition  to the am oun t a llocated  to it 
in the  S ix th  F ive Y ear P la n  fo r  p r o -
viding m ore  irr iga tion  facilities. U n-
less th is  add itional am oun t is m a d e  
available, they will no t be able to 
meet the target of increased irriga-
tion acreage. In  th e  c o n te s t  of r is ing  
prices and  fall in  the value  of m oney,

the o th e r  M inis tries  also will p e rh ap s  
ask  for add itiona l fu n d s  in th e  com -
ing year. Will the  P la n n in g  C om m is-
sion be able to p rov ide  m ore  funds? 
O r the d e a th -k n e ll  of p lan n in g  itself 
has  s ta r ted  ringing! B u t even  if we 
a re  able  to achieve th e  ta rg e ts  of 
irr iga tion , th e re  is no ce r ta in ty  th a t  
it will be possible to achieve th e  t a r ’ 
gets of food production . B ecause  the  
success of ir r ig a tio n  depends  on th e  
use of fe r ti l ize rs  and the ava ilab ility  
of electricity. Till now  in the  field of 
com m ercial E nergy  C onsum ption ,  th e  
sh a re  of a g r ic u ltu re  is only 7 p e r  cent 
and  if we tak e  into account to ta l  
pow er consum ption  then  the  sh a re  of 
ag r icu ltu re  comes to 15 p e r  cent. 
T here fo re ,  if m ore  ir r iga tion  facilities 
are  sought to be provided, th en  the  
G ov ern m en t will have  to recast  its 
ene rgy  policy also.

S ir ,  d u r in g  the la s t  th ree  years  a 
s i tua tion  o f  s tag n a t io n  has  b een  n o t ic .  
ed in  th e  use of fe r t i l iz e rs  also.

J i n  1975— 76 Ur* m e  o f  f e r t i l i z e r s  in c re a s e d .

by 1 2 . 5 %

In 1976— 77 — do— —d o —  i7.g%
In  1977— 78 — do—  — do—  2 5 .7 %

a n d  in  ig78— 79 — d o  — d o —  19 .4%

T h a t  is in 4 years  th e  av e ra g e  in -
c rease  in consum ption  w as abou t 20 
per cent. In  1979-80 the  inc rease  in 
ferti l izer  consum ption  w as of th e  o rd e r  
of 2.7 p e r  cent. I t  can  of course be 
said th a t  th is  y e a r  th e  consum ption  of 
ferti lizers  w as below expec ta tions  be-
cause  of wide sp read  d rought. B u t 
w h a t abou t 1980-81? This  y e a r  the  
inc rease  w as only  4.9 p e r  cent. F o r  th e
1981-82 k harff  season  the e s t im a te  of 
consum ption  of ferti lizers  (N u tr ien ts )  
w as 27/85 la k h  tons. B u t the  actual 
consum ption  was only  23.05 la k h  tons. 
F o r  the  c u r re n t  xabi season  of 1981-82 
the e s t im a te  of fe r t i l iz e r  consum ption  
(n u tr ie n ts )  is 41.62 la k h  tons. B u t 
from  the  t r e n d s  of fe r t i l iz e r  co n su m p -
tion  it is  a p p a re n t  th a t  th e  ac tu a l  con-
sum ption  will no t  be an yw here  n e a r  
th a t  figure. D u r in g  1979-30 ferti l izers  
consum ption  w as to th e  tu n e  o f  5.3
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m illion  ton. Till the  end of the  6th 
F ive  Y ear  P lan  th e  ta rg e t  of fer ti lizer  
consum ption  has  been ra ised  to 9.7 
m illion ton. The ra te  of increase  has 
been  es t im a ted  a t  12 per  cent to 13 
p e r  cen t p e r  y e a r  on an average. D u r-
ing the  la s t  k h a r if  season it w as  ex -
pected  th a t  the  use of fe r ti l ize rs  will 
go up by 18 p e r  cent. B ut the  ac tua l 
inc rease  w as only 7 p e r  cent. T h e re -
fore th e  ta rg e t  of 21 p e r  cen t increase  
in fe rti l ize r  consum ption  d u r in g  1981-
82 k h ar if  and Rabi seasons ta k en  to -
ge ther  will never be achieved. H ence 
the  ta rg e t  of 9.7 million tons of f e r t i -
lizer consum ption  in the  S ix th  F ive 
Y ear P la n  (1984-85) will also no t  be 
achieved and  the  p roduction  of 154 
million tons  of foodgra ins  will also 
not be possible. 4

A bnorm al increase in the  price of 
fe r t i l iz e rs  is th e  roo t  cause of this 
s tag n a t io n  in the use of fertilizer. In 
J u n e  1980, the  price of fe r ti l iser  was 
increased  by 38 p e r  cent. A gain  in 
J u ly  1981 it  was increased  by 18 p^r 
cent. F rom  the  y ea r  1974-75 to 1978-
79 th e  use of fe r ti l izer  was almost 
doubled. T he  reason  w as th a t  the 
w ho le sale price index of fertilizer 
cam e down from Rs, 222 /-  jn 1974-
75 t0 Rs. 165 in the  y e a r  1978-79. The 
fe rti l ise r  price index w ent up by 3 pe r  
cent in the  nex t year. B u t by Dec-
em ber 1980 the  index jum ped  to Rs. 
259. T h a t  means, in com parison fn 
1978-79 the re  was an  increase  o t 57 
p e r  cent. By ra is ing  th e  p rice  in 
th is  m a n n e r  the profit of fertilizer 
p roducers  can be increased  but you 
cannot inc rease  th e  w elfa re  of th e  

f a rm e rs  no r  can you inc rease  ^he p r o -
duction. ■

In  case of small and m arg in a l  cul-
tivators . non-availab ility  0f in s t i tu -
tional loans was an o th e r  reason for 
the  s ta g n a n t  use  of lertil isers. The 
com plicated p rocedu re  of bank  loans, 
s e c u r ity  requ irem en ts ,  conditionalities 
of repaym en t of loans and non-coope-
ra t io n  of th e  bank  officials w ith  th e  
cu ltiva to r!— all these  fac to rs  s tand  as 
h u rd le s i r  getting  loans. In the  year

1980 on ly  17.7 p e r  cen t of the  to ta l  
b an k  loan  cam e to th e  ag r icu ltu ra l 
sector. Who are those  cu ltivators, 
w h o  hav e  en joyed  th e  lion  s h a re  of 
th is  bank loan? T he cu ltiva to rs  w ith  
big ho ld ings  a re  g e t t in g  th e  benefit. 
If  a loan, is sanctioned  to r  pu rchas ing  
a trac to r ,  will it be trea ted  as  ag r icu l-
tu ra l  loan? S i r i th e  defec tive  p r ic -
ing policy and  p ro cu rem en t  policy of 
the  G overnm en t has  ru ined  the  fa rm -
ers. T he  G o v e rn m e n t  fbces th e  s u p -
p o rt  p rice  for a g r ic u ltu ra l  p roduce  on 
the basis of recom m endations  m ad e  
by th o  A g ricu ltu ra l  P r ices  C om m is-
sion. B u t w h a t is th e  basis of the 
recom m endations of the  A.P.C.? It 
is p r im arily  th e  cost of production. 
Now? there is such a wide devergence 
in the  cost o.t p roduction  betw een on« 
a rea  and ano ther ,  betw een one fa rm  
and another, between one varie ty  and 
an o th e r  th a t  th e concept of average 
cost of p roduction  becomes m ean in g -
less. Because of this, the  support 
price fixed by G overnm en t fails  to 
suppo rt the fa rm er. D ue to the  sa m e  
reaso.n the  p ro cu rem en t price also is 
no t acceptable to fa rm er .  T here fo re  
the  G overnm ent fails to p rocure  the  
t a r g e t e d  q u an t i ty  of foodgrains. In
1981-82 the  ta rge t of w heat p ro cu re -
m en t was fixed a t 95 lakh  tons but 
the  ac tual p ro cu rem en t w as of the 
o rder  of 65 lakh  tons only. The re a -
son advanced by G overnm en t for this 
shortfa ll  in p rocu rem en t is “oiTer of 
h ig h e r  price  by t rad e rs .” In th is  
w ay the  foodgrains a re  going in the  
godowns of the h oarde rs  and the 
stocks in G o v ern m en t’s godowns are  
g e t ting  depleted  and they  are  im p o rt-
ing foodgrains  from  abroad  to m ake  
up th e ir  stocks. This  y ea r  itself 
the G overnm en t is going spend a few 
h u n d red  crores  of ou r  precious  foreign 
exchange  to im port 22.65 lakh  tons of 
w h e a t  from . U.S.A  an d  A u tra l ia .  
T w en ty  eight poor fa rm e rs  w ere shot 
dead by the  police w hen  th ey  em b ark -
ed upo,n an ag ita tion  d em and ing  jus t  
and fa ir  p r ice  for the ir  prod uce. £Jven 
then  the  G overnm ent could not accent 
th e ir  dem ands. B u t they  are  im p o rt-
ing foodgrains from  abroad  a t a p rice  

m u c h  h ig h e r  th a n  th a t  d e m an d ed  by



o u r  poor fa rm ers .  T h is  is th e  e xam_ 
pie of the  G o v e rn m en t’s love fo r  ou r 
fa rm ers.  To save the  fa rm e rs  the 
G o v ern m en t should  m ak e  m onopoly  
p u rch ase  directly  f ro m  the  fa rm ers ,  
at a ju s t  and f a i r  price, of all th e ir  
cash crops like sugarcane , ju t e  cotton 
etc. as well as th e ir  su rp lu s  food-
grains through Government’s own agen-
cies like J.C.I. the F.C.I. and the 
cooperatives. In  m an y  coun tr ies  the re  
a re  provision fo r  subsidy  on food-
g ra ins  b a th  the  fa rm e rs  as well^ as 
fo r  th e  consum ers. I will no t m e n -
tion  about the socialist countries. 
Even the  10-nations E uropean  common 
m a rk e t  has  decided th is  y ea r  to give a 
subsidy  o f  14,400 m illion  d o lla rs  to  
th e  fa rm e rs  fo r  th e ir  foodgrains. In 
ou r  c o u n t ry i w hich is a coun try  of 63 
crores of people, the  am o u n t of subsi-
dy on food is only Rs. fi50 crores  A 
m a jo r  portion of this subsidy is utilis-
ed in the u rb an  areas. This is ano ther  
exam ple of th e  G o v e rn m en t’s sy m p a-
th y  and love for the millio,ns of ou r  
poor villagers.

SHRI SUDHIR G IRI (Conto i): The
A gricu ltu re  M in is te r  is not p resen t,  
and the  D eputy  M in is te rs  a re  also 
no t  hearing  his speech. T hey  are  
engaged in gossipping. What is this!

MR. D EPUTY  SPEA KER; E very -
th ing  is being recorded. A C abinet 
M inister is here . I t  is jo in t respon-
sibility. T h e y  are  going to r e p ly  to-
m orrow  and you will see answ ers to 
all these points.

* S H M  Z A I N A L  A B E D I N :  D u e  to 
w ant o f  necessary  a r ran g em en ts  by 
the Centre, the food deficit States spe-
cially W est Bengal is finding i t  diffi-
cult to keep th e i r  public d is tr ibu tion  
System functioning. W est B engal is 
a deficit S ta te  in  food. I n  addition 
there  was pnpreceden ted  d rough t in 
la s t  S ep tem ber  and O ctober and pest 
a t tack  on crops in some districts . Re-
c e n t ly  t h e r e  w as  a s e v e r e  c y c lo n ic  

s to rm  in M idnapur  and 24-Parganas

6 iy DG, 1982-83-Min. CHAITRA 23, 1904 ( S A K A )  of  A g r . & R u ra l  618  
D e v .

d is tr ic ts  w hich  c rea ted  w idesp read  de-
s truc t ion  of crops. In  th e  .above con-
tex t i t  w as expec ted  th a t  the  C entre  
will take  a sym pathe tic  a t t i tu d e  to -
w ard s  th is  S ta te  and come to its 
help  in a big way. B u t on the  con-
t r a r y  w e observed  w ith  d ism ay  th a t  
in  recen t m o n th s  th e re  was a d ras tic  
cut in foodgrains  allocation to W est 
Bengal. T he G o v e rn m en t of Ind ia  
how ever  assured  th a t  all possible 
steps will be ta k en  so th a t  the reduc-
ed q u an t i ty  a t  least reac h  the  S ta te  in 
time. B ut th a t  too rem ained  a pious 
hope. As a resu lt  of G o v e rn m en t’s 
inaction, the stock of foodgrains  in 
W est Bengal w hich  stood at 5.25 lakh  
m etr ic  tonnes  on 1-7-81, dw ind led  to 
3.32 lakh  m etric  to n n e s  on 19-12-81. 
Sim ilarly , the  su g a r  allocation for 
W est Bengal was 22,000 m etr ic  tonnes 
pe r  month. B u t d u r in g  N ovem ber 
o n ly  6,227 m etr ic  tonnes  reached  the  
State. In D ecem ber ia s t j again, only 
13,553 m ctr ic  tonnes was supplied. 
O u t o f  the  to ta l allocation for 1981, 
some 37,00q m etric  tonnes  are  in a r -
rea rs  and ye t  to be received in W est 
Bengal. The p ic tu re  is m ore or less 
th e  sam e in respect of kerosene, edi-
ble oils and o th e r  essen tia l  items. The 
cen tre  is say ing  there  is a shortage  of 
w agons and o ther  difficulties are  be-
ing cited as the cause for th is  s i tu a -
tion. Due to, th is s tep -m o ther ly  a t t i -
tude  of fhe Centre, the ra t ion ing  sys-
tem  in  W est B engal has  come alm ost 
to a s tands ti l l .  T h e  n o n -co o p e ra t io n  
of the  FCI has  m ade  the s itua tion
m ore complicated. I t  w as decided to 
t 0 h an d  over the responsib ility  of 
p rocu rem en t and d is tr ibu tion  of food 
g ra ins  to the  W est Bengal G overn-
m en t from  the  FCI. Even the da te  

of th is tran s fe r  w as  also fixed. B u t 

th is  could no t be done as the  C entre  

changed its mind. The deputed  em -
ployees of the  FC I dem anded  th a t  they 
should be absorbed in th a t  o rgan isa -
tion. In  collusion with the Zonal 

h e a d q u a r te rs  they have th rea tened

■■ f  O riginal Speech w as d e l iv e re d - in  J3engalr
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th a t  unless th is  is done, they  will 
b r ing  the  Public  d is tr ib u tio n  system  of 
the  S ta te  to a g r ind ing  hall. Will the 
C en tra l  G ov ern m en t p lay  the  role of a 
s ilen t v is itor in such  s itua tion? And 
is  i t  because  of th e  fac t th a t  W est 
B engal is no t a Congress ( I )  ruled 
S ta te?  I t  has  been procla im ed  th a t  
a v e r y  im p o r ta n t  goal of ou r  
p la n n in g  is th a t  th e  e r a d i -
c a t io n  o f  p o v e r ty  an d  u n -
em p lo y m en t .  M any  p ro g ra m m e s  h av e  
also been u n d e r ta k e n  tow ards  th is  
end. Insp ite  of this, unem ploym en t 
and  poverty  is on th e  inc rease  all 
over the country, specially in the ru-
ra l  areas. T he reason  is, th a t  there  
is poverty  in the  policy for rem oving 
unem ploym ent,  poverty  in the  p ro -
g ram m es  and  p o v e r ty  in im p le m e n -
ta tion . In th i s context I will re fe r  to 
the  N.R.E.P. F o r  th is  p ro jec t a sum  of 
Rs. 980 crores  h as  been allocated in 
th e  6th  F ive Y ear P lan  In the cu r-
rent year’s budget Rs. 190 crores 
hav e been prov ided  and  an equal 
am oun t is expected  to be provided 
by  th e  S ta te  G ov ern m en ts .  2 /3 rd  of 
th is  am o u n t will be paid as w ages and 
this will generate 350 crores man-days. 
A t  th is  r a te  each fam ily  in  the ru r a l  
a reas  who live below th e  poverty  line 
will get an additional income of Rs. 
5o p e r  y ea r  th ro u g h  th is  p rogram m e. 
T h is  is too insignificant an achieve-
ment. M oreover, w hen the “Fond 
for Work’ programme was changed lo 
NREP, the  ag ricu ltu ra l  labou re rs  s ta r t -
ed ge tting  p ay m en t in cash in place 
o t  th e  ea r l ie r  m ode of p ay m en t in 
foodgrains. T he inev itab le  resu lt is 
th a t  w ith  th e ir  cash incom e they  have 
to  approach  the village jo tdars ,  la n d -
lords and  h oa rde rs  for buy ing  grains. 
These people get an opportunity to 
fleece these  poor papp le  an d  ra ise  t h e  
p rice  of foodgrains. B y  d isco n tin u in g  
th e  system of payment in foodgrains, 
the poor masses in villages hav& been 
th ro w n  a t the  m ercy  of the ru ra l  e x -
p lo iting class.

A no th e r  such im p o r ta n t  p ro g ram m e 
is the  I.R.D.P. T h ro u g h  th is  p ro g ram -

me, 600 fam ilies  a re  sough t to be he lp -
ed each y ear  in each block. In  th is  
w ay it is expected  th a t  d u r in g  6th  
F ive  Y ear P la n  3000 fam ilies  in each  
block will be pulled above the  poverty  
line. U nder  th is  p ro g ram m e  each 
blo,ck will receive a n  am oun t o t  Rs. 35 
lakhs in 5 years . O u t of th is  am ount,  
in the c u r re n t  budget each  block will 
get Rs. 8 lakhs  th is  year. Now the 
num ber of fam ilies  liv ing below the 
poverty  line in each block n u m b er  
about 10,000 to 12,000. O ut of them  
only 3000 fam ilies  w ill get assistance. 
T h a t  m eans  th a t  even  a t  th e
end of th e  6th  F iv e  Y e a r  P la n  
about 70 pe r  cent fam ilies  will still 
rem ain  below the p overty  line. A no-
th e r  in h e re n t  w eak n ess  of th is  p r o -
g ram m e is th a t  th e re  a re  com plica-
tions in the way of ensu ring  th a t  the  
benefits of th is p ro g ram m e  reach  the 
actual ta rge t  group i.e., th e  poorest 
of the  poor. W hat percen tage  of the 
am o u n t allocated for th is  p ro g ram m e 
actually reach  th e ta rg e t  group? Sir, 
the I.R.D.P. is basically an asset b as -
ed program m e. H ence the  land  o.w- 
ners  a re  d is tr ibu ting  land  among th e ir  
ch ild ren , p rov ing  th e m  as m a rg in a l  
fa rm ers  and ta k in g  aw ay th e benefits 
u n d er  this p rogram m e. Those who 
have no assets a re  not ge tting  any 
benefits u n d e r  th is  program m e. T h e  
Reserve B ank  in th e ir  gu idelines to  
o th e r  b an k s  have  direc ted  th a t  ou t of 
th e  to tal loans sanctioned by th e m  for 
ag ricu ltu re  and allied activities. 50 
p e r  cent m u s t  be given to sm all a n i  
m a rg in a l  fa rm ers  and to land less  ag-
r icu l tu ra l  labo,ur. S im ilarly , ou t  of 
th e  to ta l  am oun t of loan  sanctioned  
by com m ercial banks  fo r  sm all scale 
industr ies ,  12.5 p e r  cent m u s t  be given 
to  village artisans,  craftsmen^ and 
co ttage industries . The na tionalised  
banks have s ta ted  th a t  in th is  coun try  
w h e re  on ly  20 p e r  cen t  of th e  c u l t iv a -
ble land is in th e  hands  of 80 p ercen t 
of sm all and m arg ina l fa rm ers ,  w here  
is th e  scope for advan c in g  50 p e r  c e n t  
of the  bank  loan m ean t fo.r th e  ag ri-
cu l tu ra l  sector, to the  Small and m a r -

g ina l f a rm e rs  an d  a g r ic u l tu ra l  
labourers ctc. Similarly where are 
sufficient number of village
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artisans , c ra f t s m e n  etc. w h o  m a y  be 
given l 2.5 per  re n t  of th e  bank  loan 
m e a n t  fo r  sm a ll  sca le  in d u s tr ie s?  T h e y  
have  fu r th e r  s ta ted  th a t  th e  w eaker 
sections of ou r  society shall hav e  to oe 
covered  b y  th e  c r i t e r ia  of v ia b i l i ty  
fixed fo r  g r a n t  o f  b a n k  loans. N ow  
the  success of t h e p ro g ra m m e s  l ik e  
N .R .E P .  and  I-R-D.P. w h o l ly  d ep en d s  
on th e  ques tion  w h e th e r  th e  p oo r  
peop le  ow n a n y  la n d  o r  not.

T herefore . Sir, m ost v ita l question  
th a t  con fron ts  us f ° r  r u r a l  d e v e lo p -
ment and  ru r a l  reco n s tru c tio n ,  is th e  
q ues tion  of ra d ic a l  l a n d  refo rm s .  
W ith o u t th i s a ll  th e  p ro g ra m m e s  like 
N-R.E.P; an d  I.R .D.P. a re  b o u n d  to  
m ee t w ith  fa ilu re .  T h e  C e n t ra l  G o v -
e rn m e n t  has t im e  and  aga in  p ro c la im ,  
ed th e ir  s in ce r i ty  ab o u t  effecting  
land  re fo rm s  b u t  how  f a r  h a v e  th e y  
p rogressed?

Sir, 40,43,823 acres of land  hav* 
been  dec la red  as su rp lus .  O u t  o f  this, 
18.34 la k h  a c re s i.e, 46 p e r  c e n t  0f 
th e  d ec la red  su rp lu s  h a v e  b een  d is -
tr ib u ted .  T h e  d ec la red  su rp lu s  la n d  
is o n ly  a frac tion  of w h a t  w as e s t i -
m a ted  to  fa l l  su rp lu s  u n d e r  th e  
am en d ed  ceiling  land . A gain , th e  
Government, has not been able to ta k e  
possession and d is tr ib u te  a big portion  
oJE th e  lan d  th a t  has  a lready  been  d e -
clared surp lus. W hat is the reason

* for this? The m ain  reason  is the  in te r -
vention by  la w  courts. They  are  tied 
by court in junctions.

T h e  C entre  has  been saying  for 
some years  th a t  w ith  a v iew  to ex -
ped ite  land refo rm s and  to p rev en t 
inference by courts, they  will c a r ry  ou t 
necessary  am en d m en ts  to th e  Consti-
tution. A ll ceiling law s shall be  in -
c luded  in t h e N in th  S ch ed u le  so th a t  
the  courts  can no t challenge them. 
But th is  is no t becom ing a reality. 
Because to do th is  a s tro n g  political 
will is  needed and th a t  is w h a t  J3 
lacking. S ir the  W est B engal legisla-
tu re  passed th e  Second am en d m en t to 
th e  L and  R eform s Bill, 1981 w ith  a 
view to rem ove the  d raw backs  of th e  
existing  land  refo rm s Act. Now i t  is

aw ait ing  the P re s id e n t ’s a ssen t for 
near ly  a y e a r  to becom e a law. B ut 
th e assen t has  been  w ithhe ld . W hen 
th is  leg is la tion  becom es effective, it 
w ill be possible to d is t r ib u te  m uch  
m ore  land  to th e  cu ltiva to r .  W hy is 
th e  C en tre  so re lu c tan t  lo ap p ro v e  th is  
legislation? T hey  issue  o rd inances  on 
t h e sflighest p re te x t .  W h y  c a n  th e y  
n o t  approve  th is p iece of legislation  in 
th e  in te re s t  of th e  poor r u r a l  m asses?

In  the  end  Sir, I will d raw  the a t te n -
tion of the  G o v e rn m en t to lhe acute 
p rob lem s faced by th o u sa n d s  of f a r -
m ers  in the  d is tr ic t  of M u rsh idabad  in 
genera l and  in my consti tuency  in 
p a r t icu la r .  D ue to t,he erosion and 
ea t in g  aw ay  of the  b an k s  by the rivera 
P a d m a  on one side and B h ag ira th i  on 
the  o.ther h u n d red s  of acres of cu lti-
vated  land  in the  d is tr ic t  of M u rs h id a -
bad  a re  ge tting  subm erged  in the  river  
been every day. Not only that, even 
bam boo fields, o rch a rd s  and houses too 
a re  v an ish in g  in  th e se  r ive rs .  To s top 
th is des truc tion , accord ing  to the  re -
com m endations  of the  P r i ta m  S ineh  
C o m m ittee ’ the  C entre  will hav e  to 
incu r  an expend itu re  o i Rs, 293.7 
crores. An unan im ous resolution was 
passed in the  W est Bengal leg islative 
A ssem bly  to th is effect and the  reques t 
w as fo rw arded  to  the Centre . But 
the re  has been no response. I d em and  
th a t  the  C en tre  should accep t the  
responsibility  0f im p lem en ting  the  re-
com m endations  of the  P r i ta m  Singh 
C om m ittee .

A p a r t  from  this, s ince the func tion -
ing oX F a ra k k a  B a rra g e  P ro jec t ,  thou -
sands of acres of lan d  on both sides 
of the  feeder can a l  a re  ly ing  subm erged  
th ro u g h o u t  t h e  year .  A s a n in d ire c t  
r e s u l t  of th e  F a r r a k a  b a r rag e ,  t h o u -
sands  of acres m o re  a re  ly in g  
u n c u l t iv a b le  fo r  th e  la s t  7/8 
y ea rs  As a resu lt ,  th o u s a n d s  of culti-
vators  hav e  becom e landless  and  have 
been reduced to des ti tu tes .  I dem and  
th a t  s teps should  be ta k e n  to d ra in  
those  w a te r  logged lands  and  to m ake 
th em  fit fo r  cu ltivation . T he  cu ltiva-
to r s  should  also be given adequa te  
com pensation .
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W ith  th is  S ir ,  I  oppose th e  d e m a n d s  
of the  M in is try  ot A g r icu ltu re  and 
r u r a l  D evelopm ent and conclude my 
speech.

SH R I R. S. SPARRO W  ( J u l lu n d u r ) :  
T h e  deb a te  on the  sub jec t to -day  holds 
a very  h igh  significance fo r  India . 
In d ia  w ith  such a vas t  popula tion  ol 
700 m illion  people  and  777,000 villages 
with rural development, rural uplift- 
m e n t  and  als0 g ra in  p roduc tion—the 
sub jec t ,  in  m y  v iew , is one of th e  
m o s t  im p o r ta n t  su b jec ts  of th e  e ra  
fo r  th is  p a r t i c u la r  c o u n t ry  and  it  
h a s  to  b e  v iew ed  and  assessed apropos  
t h e  a l l ro u n d  s i tua tion .

I will t ry  to con tr ibu te  in my hum ble  
w ay  some v iew points  analytically . 
The first po in t I h a ve noticed aris ing 
f ro m  the  side of the  Opposition B en -
ches w as  a l i t t le  d is tu rb in g  unfit and 
unfair— that such and such price or 
suport price has not been declared 

a n d  go w e  shou ld  quite . Is th is  th e  
th e  m a n n e r  and  is th is  the fa i th  you 
w a n t  to  hav e  in th is  p a r t ic u la r  debate? 
Is  th is  th e  w a y we have  to g rapp le  
w ith  th e  b igger problem s of the  country  
as  th e y  concern  th e  s tom achs of the 
m illions  of th e  people? No, I w o u ld  
recom m end  very  hum bly  th a t  approach 
was no t correct.

All big leaders  from  the  Opposition 
side— 1 do not see them.....

A N  HON. MEMBER: W hat abou t
th a t  side?

SH R I R. S. SPARROW : I agree.
T h is  applies  to all. B u t nevertheless  
th e  critiojal side of it w hich  would 
wish to think in their own terms and 
pu t th e  boat in  the  r ig h t  d irection , is 
m iss ing  a ltogether. So th is  is no t the 
w ay  we have to v iew  th is  problem. 
This  is a p rob lem  w hich  we have to 
view from a bigger perspective and 
I m u s t  say o.n th a t  account, I have  also 
been seeing and all of you m y  fr iends  
have  been seeing as to w here  Ind ia  
was, w here  it was coming to and  w here  
i t  holds its position to-day—w hich  :s 
so m eth in g  in c re d ib ly  r e m a rk a b le ,  th e  
Way we have come up. I rem em ber,

I comefrom a small little village. There 
was no th ing  th ree  decades previously , 
no th ing  at all w hatsoever.  I m ay  not 
be a very good fa rm er.  I am  a small 
m a n ............. (In te r r u p tio n s )

MR. DEPUTY S PEA K ER : You do
not know, Mr. V erm a. J a i  J a w a n  
Ja i  Kisan,

SHRI R. S. SPA R R O W ; I t  is noble of 
you to say so,

AN HON. MEMBER: H e is both.

S11RI R. S. SPA RRO W : T h ere  you
have seen every th ing  d ry  and th r  
b u rn t  of the whole s i tu a tio n  w as fe lt  
and  the re  w as no t enough  to  e a t  fo r  
the poor teaming millions, Harijuju, 
A divasis  and B ackw ard  Classes, sm all 
scale fa rm ers ,  a r tisans ,  the  w o rk h an d s  
on the  farm s, so on and so  f o r th — 
60 per cent of the  to tal popula tion . I 
m u s t  say— give full c red it  to ou r  G ov-
e rn m e n t  for w hat we are  to-day. The 
Ind ian  G overnm ent has  p rogressed  so 
very rem arkab ly  well.

Now I can give you a sm all exam ple  
of the la te yeais .  Speak ing  as a far* 
m er  of the la te  years , the re  was a tre-
m endous type  of upheave l th a t  took 
place in the  oil rich  areas. You will 
agree th a t  they  pu t a price  h ike  to such 
a lim it th a t  it w as very  difficult to 
cope up with such a rise in ^ p iice  
which has doubled or trebled and even 
the whole world had to face the pinch of 
it. I t  was som eth ing  w onderfu l th a t

o u r  High C om m and under  the  leader-
ship  of S hrim atj In d ra  G andhi w ith  
he r  team  of w orkers  could handle  th is 
thing. W hat was the significance of it
— le t m e explain. In Ind ia ,  du r ing  
this oil crisis, if we had not handled our 
affairs in  an ad ro it  fash ion  antl if  we 
had no t know n to w hich w ay the  bread 
is b u tte red  and if w e had  not know n 
who were our friends and so on and 
so forth , w e would hav e  gone down 
th e  dra i 't .  J u s t  im ag ine—not eve n 
tru ck ,  a scooter o r  even a big vehicle 
had  m oved from  place to p lace no t  to 
ta lk  abou t d raw in g  w a te r  f ro m  pum ps. 
A t th a t  time, if  we had  antogonised
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would have  helped you w hen  th e  oil 
was a t  th a t  price? I t  was a re m a rk -
able fea t  from  th e  econom is t’s poin t of 
view th a t  we ca rr ied  on w ork ing  as 
best as could. N o t  only th a t .  We 
w ere  self-sufficient in  food. I r e m e m -
b er  those  d a y s  of PL- 48o w hen  w orm- 
e a ten  ty p es  ° f  w h e a t  h a d  to  b e  e a te n  
by u s  and  w e had  to go w ith  a begging 
bowJ in  ou r  hands. The crisis  was, 
how ever, hand led  and av e r ted  in  a 
very  big way. W e have  gone f a r  
enough  now. We a re  holding on our 
ow n to-day. T h ere  a re  ce rta in  su r -
pluses. We a re  now th in k in g  of—nol 
im porting— but expo rt ing  0n a p ro p e r  
grid  as  one would do o.n th e  econom ic 
p lane. In so f a r  as  the f a rm e r  is con-
cerned, th e  p e a sa n t  is concerned , the 
w o rk e r  is co n ce rn ed  o r  th e  k h e t  m a z-  
door  is  conce rned , th is  p a r t i c u la r  G o v -
e rn m e n t  has done re m a rk a b ly  well. I 
do no t w ant to d e c ry  w h a t  had  hap- 
pend in 1978-79. We h a v e  ta lked  about 
it so m any  tim es previously . I can -
not fo rget th a t  inc iden t w hen 26,00(1 
tonnes  of po ta to  w ere  ro tt ing  in ou r  
fields in Punjab, in Haryana and in 
som e p a r ts  of U.P. and  H im ach a l  P r a -
desh  and nobody lif ted  th e m  up. T h a t  
w as som eth ing  w hich we fe l t  so bad 
about when still, the re  w ere  pockets  
in India—it may be Madhya 
P radesh ,  it m ay  be B iha r  o r  it m ay  be 
U.P. and  so m a n y  o th e r  p laces— w here  
so m an y  people fe lt  s tom ach— hun g ry  
and, a t  th a t  tim e, the th e n  G overn -
m e n t  could h a v e  d o n e  b e t te r .  N ow  
th e y  (p re s e n t  G o v e rn m e n t )  hav e
hand led  t h e th in g s  in a r e m a rk a b le  
m a n n e r .  W e can to - d a y  say  w ith  
some k ind  of a sse r t ion  t h a t  econo-
m ically  i t  is on a w id e  p la n e  th a t  the  
w h o le co u n try  is w o rk in g  collectively . 
Some people had raised the question of 
price of such and such a commodity. I, as 
a farmer, agree with them that such and

sucn a com m odity  should  be given so 

much of price. E verybody  w an ts  to 
w ork  out w here  one s tan d s  econom i-
cally. We are all aw akened : the  adi- 
vasis, the  h a r i ja n s  and  the b ackw ard  

classes are all awakend. A small 
farmer is aw akened  and he w an ts  to

have  aU these  facilit ies  and  he w an ts  
to eq u a te  h im se lf  w ith  the  overa ll  eco-
nom y  of th e  coun try . H e  also sees 
th e  people m oving  ab o u t in air-condi-
tioned  ca rs  in long  lim ousine  cars  
and  so on and so forth . W e h av e  to 
m ake  ourselves  so im p o r ta n t  in  c r e a t -
ing  th e  ecorromic p lane of a socialist 
type th a t  i t  will he .p  In d ia  to go ahead  
as a super-pow er. In th a t  connection, 
I can n o t  forget to m ention  here  th a t  
even  subsidy  is being given by ihe  
p resen t  G o v ern m en t w here  necessary . 
T he w onderfu l M in is try  of A gricu l-
ture under the leadership of Rao Bi- 
re n d ra  S in g h —he is no t here  a t  the 
m om en t— has done a re m a rk a b le  job 
of w o rk  by  h a n d l in g  th e  w h o le  th ing  
so adro itly , so very  well, by subsid is-
ing ferti lise rs ,  subsidising loan  facili-
t ies  and  so on and  so forth . I r r ig a -
tion schem es a re  being coord ina ted  
w ith  S ta les  as also facilities  a re  oeing 
given for en h an c em en t  of Electric 
power. A ll these  th in g s  are  being do-
vetailed apropos o th e r  M inistries, the 
u lt im a te  aim  being u p lif lm en t of the 
popula tion  of the ru ra l  a rea s  which 
is a very  big m ass  out of the  total 
popula tion  of India .

Sir. one th ing  th a t  s tru ck  my rr jnd  
w as  th a t  th ings  a re  happen ing  in a 
p lanned  m anner. T here  a re  m a n y  

th ings  one can recom m end and  sug-
gest because the  sub jec t is very  vast. 
We are  at the developing s tage and 
Ind ia  being a la rge  coun try , develou- 
ing stage is one of the m ost difficult 
ones. We a re  going th ro u g h  th a t  and 
the con tribu tion  of the A g r icu ltu re  
M in is te r  and his te am  has been, I 
m us t say, highly com m endable . This  
I say  w ith  some experience  of h a v -
ing been also the P u n ja b  A g r icu ltu re  
M in is te r  along w ith  C ooperation . 
Food and Supply  and  Revenue. So, 
hav ing  hand led  these  su b jec ts  I can 
well assess r igh tly  to a ce r ta in  ex ten t  
as to how th e  pulse is licking. Tt is 
tick ing  r a th e r  well.

S ir .  now I w ould  like to  p u t  u d  a 
few  reco m m en d a tio n s  fo r  m y  3Iij?h 
C om m and  to look into so th a t  we m ay 
keep  p rogress ing  fo rw ard  and  become
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a s u p e r  country . W e a re  su p e r  even 
in o u r  in d u s tr ia l  p roduction . We ? ie  
in th e  first seven in th e  world. We 
are s u p e r* in  re la tion  to nuc lea r  fis-
sion and  the  atom ic energy  side of it. 
We a re  self-sufficient in so f a r  as ou r 
food supplies are  concerned. W e =cnow 
the  difficulties and w eaknesses  even 
now  in  the  d is tr ibu tion  system. It is 
no t t ick ing  w ell in the  m a t te r  of 
m ovem en t from  one place to another. 
The FCI godowns rem ained  filled *ip 
and th e  con ten ts  s ta r t  ge tting  rotten. 
We have to to n e  down the w eaknesses  
w here  they  exist. So, Sir, first of all 
I say  th a t  you have  to ca r ry  the 
S ta tes  w ith  you ( the  C en tre ) .  A t tho 
m om ent the  S ta tes  and the  C entre  in 
so f a r  a s  o u r  ru ra l  up lift  and ag r icu l-
tu ra l  p roduction  is concerned a re  not 
w ork ing  as a very  cohesive team . 
T h e re  a r e  some difficulties. I n  th a t  I 
w ish  to recom m end th a t  th e re  should 
be no reason  w hy a coord ina tion  com-
m ittee  to adequa te ly  deal w ith  it. in 
a s tan d in g  m a n n e r  should  not be es-
tablished. T hdre  should be  a s ta n d -
ing coord ina tion  com m ittee  fo r  dea l-
ing w ith  th is  problem  vis-a-vis lhe  
S tates.

T he  o th e r  po in t I w an t to m ake  is 
th a t  the  loaning  system  needs to be 
looked into very  cogently. T he loan 
from  the  RBI s ta r ts  a t  the  ra te  of 5 to
6 per  cent tr ick ling  dow n to the lap  
of the  f a rm e r  and  by the tim e it rea -
ches th e  fa rm e r  he has to pay  14 per  
cent to 15 pe r  cent on th a t  p a r t ic u la r  
loan. I say  by  sim ply trave lling  from 
B om bay or Delhi to J u l lu n d e r  i t  f a t -
ten s  up. D irect release of loans 10 
K isan s  should be arranged . F rom  5 
p e r  cen t or 6 per cent it goes up to 14 
p e r  cen t or 15 p e rc e n t .  The in te res t  
ra te  on the loans ta k en  from  the fin-
ancial in s ti tu tions  swells to  such s r  
ex ten t  w hen th ey  reach  the  farmers. 
I know  th a t  is a fiscal problem. I i’ I i o w  

th a t  th e re  is som e difficulty abou t it. 
B u t one h as  to look into the aspect 
so th a t  w e help  th e  fa rm ers  and  pive 
re lief  to them  w herever  we can.

Then, Sir, I have to suggest to you 
th a t  the  prom otion of A gro -Indus try

is essential. I t  has  no t  been  p roperly  
c o -o rd in a ted  a l l  o v e r  In d ia .  W h y  do 
I  sa y  “ a ll-over-Ind ia” ? T he  sim ple  
reason  is  th a t  if one S ta te  does som e-
th ing  very  good, then  th e  o th e r  S tn te s  
should also do it. I th in k  you W'ill 
agree to  this. B u t it is n o t  done. 
They feel a litle bit off-balanced and  
lop-sided. A n o th e r  po in t is th a t  T ra c -
to r /M a c h in e  C entres  should  be es tab -
lished a t  the  Block level. A poor f a r -
m er canno t afford a trSctor. B u t he 
can get h is land  ploughed w ith  the  
help of o thers  for w hich  he has to 
pay. B u t th e  condition  of the fa rm e r  
is such th a t  he canno t even afford to 
m ention his bullocks and  he is no t in 
a position to feed th em  w ith  fodder. 
Therefore ,  S ir, in those S ta te s  w here 
it is possible  to  e s tab l ish  t r a c to r  cen-
tres  a t  each  Block level, th e  G overn-
m ent should in i t ia te  a p roposal 011 
these  lines  so th a t  th e  poor fa rm e r  
can get his land p loughed w ith  the 
t r a c to r s  p rovided  by these  centres. 
Such  fa rm e rs  can m a k e  en tr ie s  in h is  
copy book a f te r  h is  land  h a s  been 
p loughed and a f te r  six m o n th s  o r  so 
he  can pay  th e  cost of p loughing  h is  
iand. I t  will w ork ou t a very  little 
am ount. I have  w orked  ou t  the cost 
and it will be very  v e ry  small. M o re -
over, if  they  w an t o the r  inpu ts  like 
ferti lizer, etc. they  should  be  n a d e  
availab le  to them . All a ides should 
be m ade  availab le  a t  these T ra c to r /  
M achine Centres.

T hen , y o u  w il l  also h av e  to e5tab~ 
lish  W ork W age units  to  fo rm  p a r t  of 
these  Centres. These W ork W age 
U nits will have to be set up  a t  these 
T ra c to r /M a c h in e  Centres. T hen  o the r  
cen tres  of Cottage In d u s try  like Poul-
t r y  fa rm ing , F ish  fa rm ing , A n im al 
H u sb an d ry ,  etc. should  be es tab lish -

ed. Necer.sary help should  be ex ten d -
ed fo r  di tposing of the  eggs p ro d u c -
ed for disposing of th e  eggs produc- 
Centres, a f te r  th e ir  es tab lishm en ts  all 
o ver  Ind ia ,  will help g row  Agro^in- 
d u s try  w hich will benefit th e  ru ra l  
people. T he  econom y of the  coun try  
will have  a boost at th e  r u r a l  level 
and  the benefit will also s ta r t  flowing 
into the  u rb an  areas. In  th is  w ay
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th e  fa rm e rs  would  e a rn  m oney and  
they can  p ay  back th e  loans.

A n o th e r  th ing  is th a t  th e re  should  
be a q u a l i ty  con tro l m a ch in e ry  to  te s t  
lhe fa rm  m ach inery . T h e  qua l ify  o ’ 
the im plem ents  th a t  the  f a r m e r  is us-
ing today  is  of very  very  p oo r  quality . 
The q u a l i ty  of s tee l used  in the  m a n u -
fac tu re  of these  im plem en ts  and  the  
sp a re -p a r ts  fo r  th e  t r a c to rs  a re  of 
doub tfu l qua lity .  So, you h av e  to 
have a qua lity  con tro l m a ch in e ry  
th ro u g h  leg islative m easu re s  o r  
th ro u g h  ad m in is tra t iv e  m easu re s  and  
th is  m ach inery  should  be es tab lished  
a h  over India. Let so m any  consu-
m er goods be p roduced  in  sm all  in-
dustr ie s  p a r t icu la r ly  in th e  ru ra l  areas. 
No h a rm  is done. We w a n t  to e n -
courage the  sm all indus tr ies ,  :nini- 
industries , m ed ium  industr ies .  B ut 
along w ith  those centres , we should  
have quality  con tro l m ach ine ry  .so 
t h ^ t  highly  genuine q ua l ity  p ro d u c-
tion and supply  of sp are -par ts ,  ag r i-
cu l tu ra l im plem ents  and  tra c to rs  are  
ensured. If the bevel pinion o£ a 
t rac to r  is broken , the  f a rm e r  h as  to 
search  for th e  spare -par t .  He will be 
going to each  and every shop e n q u i r -
ing about the  part .  Som eone says th a t  
the p a r t icu la r  sp a re -p a r t  is availab le  
in a p a r t ic u la r  shop. T he  price of lh a l  
p a r t  m ay  be Rs. 50 o r  so. B u t when 
he goes and asks for the sp a re -p a r t  
the shop-ow ner would charge  him 
300 o r  so and  still the  f a rm e r  is not 
sure about the  quality  of the  spare- 
part.

My nex t suggestion is th a t  the in-
dustries  shou ld  be  sh if ted  to  r u r a l  
areas. If you w a n t  o u r  coun try  to 
become industr ia lly  advanced , if you 
w ant ou r people to come up and if 
you w an t to b r in g  o u r  c o u n try  to ine 
fore-front like the  E uropean  co u n tr ie s  
or A m erica, G overnm en t should  *ake 
necessary  m easu re s  to  sh if t  the  im -
p o r ta n t  and v ita l  in d u s tr ie s  to  tha 
ru ra l  a reas  and  also by es tab lish ing  
ad  those C en tres  m entioned  by  me.

We have  the  finest and  thfe bes t b ra in s  
in Ind ia  ev e r  p roduced on E arth .  
C an ’t  w e then  sh ift  the  in d u s try  over

in to  th e  in te r io r—th e  sm all  scale, -nini, 
m ed ium , h eav y —so th a t  la b o u r  is 
ava ilab le  a t  site? T h e  w ife o r  the 
d a u g h te r  of the  m an  who is fa rm ing , 
could com e to  th a t  place, e a rn  som e-
th ing  as a resu lt  of being  a w o rk -h an d  
there .  So, it w ill be u n n ece ssa ry  to 
im p o rt  la b o u r  from  outside. A nd  it 
w o rk s  bo th  ways. So you m a y  w ish  
to m ake  a shift. I reckon it from  to -
m o rro w  we sh if t  th e  in d u s try  into the 
ru ra l  a rea s  and  no t  ju s t  in D elhi or 
L u d h ia n a  alone, you will b ring  In d ia  
up w ith in  no tim e, w ith in  ten  years . 
You will be n u m b e r  one coun try  in 
the  world.

• f t  »rr*iTT*T f iro f  

qft * t w r t  fa f K m t  qsr
%  r* !u

^  I ft ^  ^

JFt ^T^cTT fj f a  STTC

% «PRT *FT^T sftT ^TFTT•-S Tv
fWT fc ftp f a &  5Ft r+*M

WWll 'dtl 't'H

^  ^  ? ir! ^
*riT'dt «r^rr 1 *frf

p r r

t  S tf *nt ^5R T  ^ t t  u n »m

&PT & I %  ^  'Tî TvT it  m

h r  * n rt x m  ^  |  fa
f a  ^  «si >0^1,

f e r f t  f t r j w r  i #  ? n r ic n

ftp ^TTT I <1l$£<?ft ^ft^ft

*  #  W&51 |WT I

?t w t  |  i

m t  ^  ̂ TTt'R ^5t w

*  t  p -  T R f  ^ i r

i i f  |  i x m  |  1 ^

?ft x m  t o m  frftr %

if  ^  ^  |  ?

13.52 h rs .

[ S h r i  H a r i n a t h  M i s r a  in  th e  C hair ]
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«ft qrfafeTR «ftST 5T?PT % STR
trrr st f ?  | q  70 f t  T̂tr 
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JT? T?T *TT, 3TTTT % f a  *Tt£, 
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Tt ^T cT  fFTT, feqfStf Ti'
t t t  ?ftT ? i ?  w

t ^ <nfa ^  im r ^ t  grT ?r#r,
?fr % s f t  if ’jsrr^ tt 1 srnftq
% qpT ^TFT <T  ̂ TPT f w  I ?TWT 
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qTJ^-?T^ ^  ^  S T F J ^  ?t ^

x§ % sflr %rnr ^  ^ t

s r t r  ?r?q- ^ t  ^cHK^T sft |

^  ^t T^cTIT ^|rT ^q- I  I r̂fr̂ TT 

^ r  |  f a  fa®# *mr ^ft ?rrq t o  
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?  ? fa^T'TT TT̂ TT T̂TTT I  ? v k  iTft

^ faffFT WTt 140-142  gft arrcT
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wtx rfr ^q f̂t w  qr |®
Jfrfc ^  1 fa®% ?Ti?T 5t% ^ t  m  f a  

«nq ^ t ir£??rt>3r % farr q- t̂ fq^rn? 
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% fatr ?itt% qnr ?ftt ?ft
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^t Tfa?r xn*t «ft qt̂ rt if ^mft 
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efr 6 fa$ft r̂?ft | ^  ^rft 
qr? efl̂ T T;qir fa fft ^ | qt "̂ TPTT 

Tt 6 fa^fr T̂ f̂t f̂nft QTTtqYcft

%$t eTT̂  ?r *nq% qTfwt
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•

% «ft ^t ^  T^'jf I rTSfT *ftJf£ 6 5

^rfr ^r«ft ^Tqt ?ftr ^ f t
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?£faftr£t ?r?r % \ mx ^ t  tft ^Tf^r

'T? 3TTH eft 'TcTT ?T^t SFqr fF^fflT 
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ĉ TPT if T̂PT?r TT^? Tt
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WT ft ^ r  & ? TT JsTnt ^Tsff
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35-40 r̂r 3TT^t I (S-tSfHTr*)

14.00 lirs. . .

«ft TW *rfs«5|- : ^ f r t
t ^ f r  frrt  ^ttt; ?

«fr ^f«iTi*r fwErf : ^ f r t  
tt^t % f̂ rcr %m ^ f f T T ^ f f r r  t t ^ t  
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T T  i-T ' JT̂ ffr 9-'r I
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fwq T̂f̂ TT TT^ST Tt T̂fT T T  TfT
i  I ^T% f^TT ^  f̂t TfT «TT I 
*TRr t r n f r t  Tr^f 5f 36 5 «rr^jft
|. . . . ( « S ^ R )  . . . .  A' 5TPT ^
f w ^ r  T T  Tft «TT f r  g'RT TT
T̂Tzfrn iPR w t  ®r t jt  ftnr . . . .
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iwrcfa nfn*: xm  w
f̂FT <1 left  Tt ff,  T̂

ftfw |

aft r̂» tt*  : A'

fltr*ft fT̂r Tjfrrr i  «rw

TT §4*i f̂l«l1 sdrtH I V̂TT I

snrri?r  : *tTT

ŜTTC § fr T̂TT f̂TT fV*5*ft ^

w r jft,  # tst  Sh

STHt 3TrT T̂T-TRT f*PTT  *PTRT 

TT  f I

*t =rr̂ V* falff : urtf 1T5T 
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•SHRI  S.R.A.S.  APPALANAIDU 
(Anakapalii): Mr. Chairman,  Sir, I 

thank you for giving me this oppor-

tunity to participate in the discussion 

on demands for grants of the Ministry 
of Agriculture. According to the Eco-

nomic survey 1981-82, in agriculture,

a growth rate of 3 per cent Has been
achieved during 1981-82 on top of 15.4 

per cent achieved in 1980-81.  Food-

grains production is  likely  to  be 

around 134 million tonnes which will 

exceed the peak level  achieved  in 

1978-79. As a result, the gross national 

product is likely to increase by 4.5 per 

cent during 1981-82 on top of 7:5 per
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cen t g row th  d u rin g  1980-81. T h is  
m e an s  th a t  w e w ould  be  tu rn in g  th e  
co rn er and  could com fortab ly  look 
lo rw a rd  to  a v ery  sa tisfy in g  y ea r 
ahead  on the  food fro n t. My con-
g ra tu la tio n s  to  th e  M in is te r of A g ri-
cu ltu re  fo r th is  lau d ab le  ach ievem ent.

T he y e a r 1982 is th e  “P ro d u c tiv ity  
Y ear". To m ake it a g ran d  success, 
o u r rev e red  P rim e  M in is te r announced  
th e  rev ise^  20-point p ro g ram m e w hich , 
in so fa r  as ag r ic u ltu re  and  ad ied  
sec to rs  a re  concerned^  a im s a t  ( i)  in -
c reased  ir r ig a tio n  p o te n tia l, d ev e lo p -
m en t and d issem ination  of techno lo -
gies and  in p u ts  fo r d ry  land  ag ricu l-
tu re ; (ii) specia l effo rts  lo in c rease  
o roduction  of pu lses and  v eg e tab le  oil 
seeds; (iii) s tren g th en in g  and  ex p an d -
ing coverage o f in teg ra te d  ru ra l de-
velopm ent and  n a tio n a l ru ra l em ploy-
m en t p rog ram m e; (iv) im p lem en ta tio n  
of a g r ic u ltu ra l land  ceilings, d is tr ib u -
tion  of su rp lu s  land  and  com plete 
com pila tion  of land  reco rds  by rem ov-
ing ad m in is tra tiv e  and legal obstacles; 
(v) rev iew  and elTective en fo rcem en t 
of m in im um  w ages fo r a g ric u ltu ra l 
la b o u re r  and (v i) v igorous p u rsu its  ot 
p rog ram m es of a ffo resta tion , social 
and  form  fo re s try  and th e  develop-
m en t of bio-gas and  o th e r a lte rn a tiv e  
en erg y  sources. W ith in  th is  fram e  
w ork , a com prehensive  p rog ram m e has 
been w orked  ou t fo r the all-round  
developm ent of ag ric u ltu re  and to  step  
up  su b s tan tia lly  the  p roduction  of 
cereals, pu lses, o ilseeds and  da iry , 
p o u ltry  and m arin e  p roducts. If th is  
p ro g ram m e is im p lem en ted  in right 
ea rn e st, th e re  is no reason  w hy it 
should  no t u sh er in  a m ean in g fu l 
change fo r b e tte r  in th e  live* of our 
ru ra l b re th e ren . T h is  is m ore p ra c ti-
cal, p rag m a tic  and un ifo rm  in  its  ap -
p roach  and benefits  th e  m iddle and 
low er incom e groups, th a n  the  hollow  
p rom ises of o u r cham pions of ru ra l 
econom y on th e  opposite  side in  th is 
House, who th in k  and ac t like  K ulaks.

S ir , I am  a K isan  and I rep re sen t 
a ru ra l constituency . I am  w ell con-
v e rsa n t w ith  th e ir  p rob lem s and

th e re fo re , v e n tu re  to  sp eak  w ith  
au th o rity .

In d ia  now  occupies th e  f r s t  p lace 
in  su g arcan e  p ro d u c tio n  in  th e  w orld  
and  th ird  from  th e  p o in t of su g a r 
p roduction . T he co u n try  is now  in  th e  
list of co u n trie s  ex p o rtin g  su g ar. T he 
yield of su g a rcan e  p e r  u n it a re a  is, 
how ever, f a r  from  sa tis fac to ry  on ah  
a ll-Ind ia  basis. T he so u th e rn  S ta te s  
w hich a re  w ell p laced c lim atica lly  fo r 
su g arcan e  g row th  and  h av e  adequate 
irr ig a tio n  fac ilitie s  h ave  a m o d e ra te  
yield p e r  h ec ta re . W hile th e  v a rie ta l 
fron t is sa tis fac to ry , m odern  tech n o -
logy in ag ronom y and  p la n t p ro te c -
tion  m ethods h ave  yet to reach  out the  
grow ers. I h a il from  an a rea , w hich  
produces su g a rcan e  and jaggery . I 
w ould like to  ta k e  th is o p p o rtu n ity  to 
v en tila te  th e ir  g rievances.

A n d h ra  P rad esh  lies w ell w ith in  th e  
tro p ica l la titu d e s  and hence it is  c li-
m atica lly  well su ited  fo r th e  g row th  
of sugarcane . N early  cent p e r cent of 
th e  cane a rea  is irr ig a te d  and  the  
av a ilab ility  of w a te r  enab les op tim um  
fe rtilise r  app lica tion . Y et, th e  re tu rn  
is not co m m en su ra te  w ith  th e  la b o u r 
and efforts pu t in. B rav in g  m any  a 
difficulty, th e  k isa n s  a re  ca rry in g  on 
th e  p roduction . B ut they  are  no t being 
rew arded  fo r th e  la b o u r and  risk  they  
take. F ru s tra te d , m any of th em  are  
m oving  tow ards tow ns by selling  
w h a tev e r they  have  in  th e  . v illages. 
T he re su lt is inc reasing  unem ploy-
m ent, decline in th e  n u m b e r o f con-
sum ers. If th is  tre n d  is allow ed, peo-
p le w ould  s ta rv e , becom e res tle ss  and  
a s itu a tio n  m ay fa s t develop  resu ltin g  
in social tensions w hich  w ould  be 
fro u g h t w ith  g rave  consequences in 
the  coun tryside .

O ut of th e  21 d is tric ts  in A n d h ra  
P rad esh , th e  six  coasta l d is tr ic ts  of 
S r ik a k u la m , V isak h ap a tn am , E ast 
G od av ari, W est G odavari, V ijaya  
n a g a ra m  and K rish n a  a re  th e  m ain  
su g arcan e  areas  w ith  m ore th a n  20,000 
to  30,000 h ec ta re s  u n d e r  cane in  each 
d is tric t, Of these , th e  d is tr ic ts  of 
W est G odavari and  V isak h ap a tn am  
cover each  o ver 20,000 h ec ta re s  u n d er
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cane . O f th *  23 su g a r fac to rie s , 19 
a re  s itu a te d  in  th e  above  six  d is -
tr ic ts .

S ugarcane ' p ro d u c tio n  is a la b o rio u s  
and  s tren u o u s  jo b  w h ich  involves field 
p re p a ra t io n , p la n tin g , e rfsu rin g  p ro -
p e r  in jig a tio n  a n d  d ra in a g e , w eed 
co n tro l, ap p lica tio n  o f fe r tiliz e rs  a t 
th e  a p p ro p ria te  tim e, ra to o n  m a n ag e -
m en t, d isease  a n d  p es t con tro l, h a r -
v estin g  and  p o s t-h a rv es t o p e ra tio n s  to  
m a n u fa c tu re  su g a r  and  gur. If  w e 
ta k e  a  s ta n d a rd  fam ily  u n it as co n sis t-
in g  of 2 a d u lts  and  2 m in o r ch ild ren , 
w ho w ork  on an  acre  th ro u g h o u t th e  
y e a r , th e i r  re tu rn , a f te r  an  in v e stm en t 
Of Rs, 3,000 p e r  acre , h a rd ly  ran g es  
fro m  Rs. 500 to  1,000. I t  also depends 
on  th e  m ercy  of th e  n a tu re . In  ad d i-
tion  he  has to p ay  te n a n c y  charges. 
T h is  p u ts  them  am ong o u t 40 p e r  cen t 
u n fo r tu n a te  b re th re n  in th e  ru ra l  
co u n try s id e , w ho live  below  th e  
p o v erty  line. L et m e give you a 
b re a k -u p  of th e ir  in v e stm en t and  re -
tu r n  on an ac re  of la n d  fo r  sugars  
ca n e  p roduction . E xclud ing  ca p ita l 
and  in te re s t, it costs Rs. 300 to  p lough 
and h a rro w  th e  field; Rs. 450 to w a rd s  
2J to nnes of s ta lk s; Rs. 100 to w a rd s  
lh e  n u rse ry  tre a tm e n t; Rs. 100 to w ard s  
p re p a ra tio n  o f beds; Rs. 300 fo r  Dre- 
p a ra tio n  o f se tts  and d ra in a g e ; Rs. 
1000 to w ard s  ap p lica tio n  o f fe rtiliz e rs  
a n d  insecticides; Rs. 500 to w ard s  i r r i -
g a tio n  fac ilitie s ; and  Rs. 360 to w ard s  
cu ttin g , pack ing  and  c a r ta g e  to  fa c -
to ry . T h e  to ta l  in v e stm en t on an  acre  
th u s  com es to  ap p ro x im ate ly  Rs. 3100 
and th e  re tu rn  is only  a ro u n d  Rs. 4,000 
if e v e ry th in g  goes off w ell, fo r  its  20 
o r 25 to nnes y ie ld  w h ich  fe tches Rs. 
185 p e r  tonne . I t  is, th e re fo re , very  
m u ch  n ecessary  th a t  th e  G o v ern m en t 
shou ld  in c re a se  th e  su p p o rt p rice  of 
Rs. 250 p e r Ion. I t  Is h a rd ly  en co u r-
ag ing  and  th e  flight to  tow ns is, th e re -
fo re , qu ite  u n d ers tan d a b le .

S ugarcan e  p ro d u c tio n  is expected  lo 
show  a s ign ifican t in c re a se  in  1981-82 
o ver th a t of th e  p rev io u s  year. It 
inc reased  in te rm s  of g u r, to 15.4 m il-
lion  to n n es w h ich  17.7 p e r  cen t h ig h e r 
th a n  th e  13.1 m illion  to n n es in  1979-80. 
S u g a r exports  w hich  h ad  reach ed  7.2

la k h  to n n e s  in  1978-79 h ad  d ec lined  
to  5.7 la k h  to n n e s  in  1979-80. W ith  
th e  em ergence  of dom estic  sh o rta g e  in
1979 and  1980, su g a r  ex p o rts  dec lined  
p rec ip ito u s ly  to 0.7 la k h  to n n es  in
1980-81. O n th e  o th e r  h an d , 2.16 la k h  
to n n e s  of su g a r h ad  to  be im po rted  
to  m eet th e  fe s tiv a l dem and .

W e have  in  m y  co n stitu en cy  fo u r 
m a jo r  su g a r fac to rie s , viz., A n ak ap a lli, 
C hodaveram , K o p p ak a  and  P a y a k a r-  
ao p e t su g a r  fac to ries , covering  an  a re a  
of 29,820 h ec ta re s  w ith  an  av erag e  
y ie ld  of 50 to n n e s  p e r  h ec ta re . T hey  
h av e  a c ru sh in g  cap ac ity  ran g in g  fro m  
350 to 1.500 to n n e s  p e r  day. T h e  to ta l 
y ie ld  is 14,66 la k h  tonnes_ w h ereas  th e  
fac to rie s  can  accom m odate  o n ly  6.21 
la k h  to n n es, th u s  leav in g  o u t an  ad d i-
tio n a l q u a n tity  of 8.45 la k h  tonnes. 
In s tead  of dep en d in g  on im p o rts  and  
subsid ies , it w ould  be  m ore p ro fitab le  
in th e  long ru n , if  we go in  fo r  m ore 
su g a r fac to rie s  like K o tha  K o ta  S u g ar 
F ac to ry  fo r w hich  licence h a s  been  
a lre ad y  g ran te d . I also req u es t th e  
G o v ern m en t to  p ro v id e  n ecessa ry  helo  
fo r  th e  co n stru c tio n  of th is fac to ry .

T h e  fa rm e rs  of o u r S ta te , h a rd  w o rk -
ing  and  e v e r  w illing  to  adop t m o d e rn  
m ethods of cu ltiv a tio n , have  p e rio d i-
cally  faced  n a tu ra l ca lam itie s  like  
cyclones, floods and  d ro u g h t and  h av e  
been  p u t to  g re a t loss. W e th o u g h t 
of v a rio u s  m e an s  to  m in im ise  th e se  
losses and  to  en co u rag e  th e  p e a sa n ts  
to s tr iv e  fo r h ig h e r p roduction . We 
cam e to  th e  conclusion  th a t  c rop  in -
su ra n c e  w as th e  only  w ay  o u t and  
accord ing ly  decided  to  im p lem en t it 
in  phases. B u t th e  schem e needs in -
ten siv e  im p lem en ta tio n  and  th e  C en-
t r a l  G o v ern m en t shou ld  step  in  to  aid 
th e  S ta te  G o v ern m en t to  m a k e  th is  
fa r-re a c h in g  m e asu re  fo r th s  benefit 
o f  o u r fa rm in g  com m unity , th e  b ack -
bone of o u r  econom y, a success.

A n ak ap a lli is a m a jo r  c e n tre  fo r  
p ro d u c tio n  and  m a rk e tin g  of jag g ery . 
T he tra d in g  com m unity  is faced  w ith  
th e  p rob lem  of acu te  sh o rtag e  o f 
w agons. D u rin g  th e  perio d  A u g u st
1980 to Ju ly  1981, th e  a r r iv a ls  in to  
th e  m a rk e t w ere  of th e  o rd e r  of
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99,31,371 Kgs. E ach  ja g g e ry  lum p  
w eighs 13 K gs., and  eac h  w agon  load  
c o n s titu te s  1,400 lu m p s w hile  each  
lo r ry  loads 800 lum ps. D u rin g  th e  
p erio d  807 w agons w ere  loaded  be-
sides a n o th e r  7,639 lo rr ie s  w h ich  is d 
co s tlie r  m ode of tr a n s p o r ta tio n  and  
also  becom ing d e a re r  to  th e  consum er. 
T h e  re su lt is th a t  h u g e  stocks are 
a cc u m u la tin g  s in ce  th e  m a rk e t r e -
ceives a r r iv a ls  fro m  o th e r  cen tres  a* 
w ell. D u rin g  A u g u st 1981 an d  F e b ru -
a ry  1982, th e  a r r iv a ls  in to  th is  m a rk e t 
w e re  76.82JS12 K gs., w h ereas  only 
1,165 w agons and  5,692 lo rr ie s  w ere  
loaded . T he  p r ic e  of jag g ery  has  
fa llen  to  h a lf  o f th e  p rev io u s  y ea rs  
price. T he  R ailw ays should  com e to 
th e  rescu e  to  th e  m e rc h a n ts  of th e  
a re a , by  lis tin g  th e  c e n tre  u n d e r  “D" 
C ateg o ry  and  su b s ta n tia lly  im p ro v in g  
th e  supply  of w agons on a p r io r ity  
basis.

T he  R ay alaseem a reg ion  in A n d h ra  
P ra d e sh  has long  su ffered  b ecau se  o l 
re c u rre n t d ro u g h t and  fam in e  and  th e  
d em an d  fo r  th e  d iv e rs io n  of K rish n a  
w a te rs  to  the  a rea  w as  a lo n g s ta n d -
ing  one. T he  P la n n in g  C om m ission 
rece n tly  ag reed  to  th e  execu tio n  of 
S risa ilam  R igh t B an k  C an a l P ro jec t, 
w h ich  w ill fre e  R ay a laseem a fro m  the  
scourge  o f fam ine. T h a t shou ld  be 
im p lem en ted  im m ediate ly . A n o th e r 
im p o r ta n t p ro jec t fo r w hich  th e  foun -
d a tio n  w as la id  recen tly  is th e  P o lav a - 
ra m  B a rra g e  Schem e across th e  Go-
d a v a ri , w hich  w ill en ab le  us to  d iv e rt 
th e  su rp lu s  G o d av ari w a te rs  to  the  
K rish n a  r iv e r  and  p ro v id e  ad eq u a te  
w a te r  supp ly  to  th e  firs t sho re-based  
in te g ra te d  s tee l p la n t a t V isak h ap a t-  
nam , besides h e lp in g  im p ro v e  ir r ig a -
tio n  fac ilitie s  in  E as t and  W est G o-
d a v a ri, K rish n a , V ish ak h ap a tn am  d is-
tr ic ts , in lan d  w a te rw ay s  and  p ow er 
g en era tio n , I fe rv en tly  aop ea l to  th e  
G o v ern m en t of In d ia  to  assign  *op 
p r io r i ty  to  it and  h e lp  i t  g n an c is lly  
to  ex p ed ite  execu tion  o f th is  p ro jec t, 
w h ich  w ill go a long  w ay in  a m e lio ra t-
ing  th e  liv in g  cond itions o f people in  
th e  fam in e  and  d ro u g h t-p ro n e  a rea s  
o f  th e  S ta te .

T h e  C ongress P a r ty  h a s  an  am b iti-
ous p ro g ram m e and  fo rm u la te d  poli-
cies to  rev ita lise  o u r econom y. W e 
h av e  a d y n am in  le a d e r  in  o u r P r im e  
M in is te r to  im p lem en t th e m  and  
ach iev e  re su lts . T he need  of th e  h o u r  
fo r  o u r  co u n try m en  is  to  im b ik e  th e  
s p ir i t  of h e f  m o tto : “SH RA M A  EVA 
JA Y A T E ". L e t us jo in  to g e th e r  r>nd 
s tre n g th e n  h e r  h an d s  in  lead ing  th e  
c o u n try  fo rw ard  in  th e  r ig h t d irec -
tion:

(1) K rish ito  n a a s ti d u rb h i-k sh m a
(I t you  s triv e , th e re  w ill be nn
a d v e rs ity ) ,

(2) S a rv e  ja n a h  su kh ino -bhavan - 
th u . L e t all we happy.

SH R I G EO RGE JO SE PH  M UNDA- 
C K A L (M u v a ttu p u zh a ): M r. C h a ir-
m an , S ir, I am  ta k in g  only  th ree  
m in u te s  to  p o in t ou t th e  difficulties 
of th e  cash  crop  cu ltiv a to rs  o f K era ln .

A s you know , w e a re  com ing  fro m  
S outh , fa r  aw ay from  D elhi. W e a re  
cu ltiv a tin g  the  cash  crops w hich w ill 
ta k e  7 to  8 y e a rs  fo r  yield. U n fo r-
tu n a te ly , th e  G o v ern m en t is im p o rt-
in g  th o se  cash  crops and  th e  cu ltiv a -
to rs  a re  n o t g e ttin g  fa ir  price. F ^ r  
exam ple , coconut. C oconut w ill ta k e  
7 o r  8 y e a rs  to  g ive th e  yield U n -
fo r tu n a te ly  th e  coconut oil and  copra  
a re  im p o rted  in to  th is  co u n try . O nce 
th e  coconut oil w as th e  co stliest oil 
in  Ind ia . Now, even th e  g ro u n d n u t 
oil is  co s tlie r th a n  coconut oil. Now, 
th e  p rice  of coconut oil has  crashod. 
T h e re  is  a C oconut B oard  fo r th e  de-
velopm en t of coconu t p la n ta tio n . U n-
fo r tu n a te ly  no  fu n d  is a llo tted  fo r th e  
coconut develo p m en t schem e. E ven  
th e  s ta ff of th e  C oconut B oard  is 
s tru g g lin g  fo r  w an t of good sa la ries . 
T h ey  h av e  evolved  a big and  a m b iti-
ous coconu t d evelopm en t schem e. Jn- 
fo r tu n a te ly , th e re  is no fund  fo r  ex-
ecu tin g  th is  big schem e. A s in  th e  case 
o f ru b b e r  th e re  is no re p la n tin g  su c- 
s id y  a n d  th e fe  a re  no in te re s t- 're e  
lo an s also  fo r  th e  C oconut B oard . 
M ost o f  th e  p la n ta tio n  in  K e ra la  is 
affected  b y  th e  roo t-w iit d isease , 
th e re b y  m o re  th a n  th re e  m illion  m a r -
g in a l c u ltiv a to rs  a re  affected. T hey
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a re  h av in g  on ly  fro m  h a li-a n -a c re  lo 
one acre  of la n d  each  in  K era la . U n-
fo r tu n a te ly  th e re  is  no p ro tec tio n  

fro m  th e  roo t-w ilt d isease. T h e  re su lt 
is th a t  p ro d u c tio n  has gone dow n con-
s id e rab ly . In  th is  conection, I w ould 
req u es t th e  M in is te r of A g ricu ltu re  to  
u s e ' h is  influence on th e  g o v ern m en t 
and  stop  th e  im p o rt of coconut oil ^nd 
save th e  poor fa rm e rs  o f  K erala .

S ir, w e a re  tra d itio n a lly  ex p o rtin g  
p ep p er fo r  th e  la s t  m o re  th a n  2000 
years . U n fo rtu n a te ly  p e p p e r is im -
p o rted  now  in to  th is  coun try . I do 
n o t know  th e  rea so n  fo r  it. A gain , 
th e  G o vernm en t h as  to  p ro tec t th e  
in te re s ts  of th e  p o o r spices c u ltiv a to rs  
o f K era la . In  re sp ec t of nu tm egs and 
c loves it w ill ta k e  ab o u t 8 to  10 y ea rs  
fo r  g e ttin g  th e  y ie ld . A fte r  p lan tin g  
a nu tm eg , it w ill ta k e  7 o r  8 y ears  
fo r  flow ering. T hen  only we can 
id e n tify  w h e th e r  it is a m a le  o r  fe-
m ale  tree . M ale tree s  w ill n o t yield 
f ru its , it is only th e  fem ale  tree s  w hich 
w ill b e a r  fru its . So, w e a re  ta k in g  
a lo t of risk  in  p lan tin g  nu tm egs. U ntil 
1977, fo r fo u r y ea rs , th e  G o v ern m en t 
h ad  been encou rag ing  th e  cu ltiv a tio n  
o f nu tm egs, but from  1977 onw ards 
th e  G overnm en t has changed its  rx>ti"y 
and  now  th e y  a re  im porting  nu tm egs 
and  cloves un d er th e  OGL. If  il*e 
G o v ern m en t feels th a t th e re  is sh o rt-
age of th ese  com m odities in In d ia , let 
them  im p o rt them  th ro u g h  th e  STC. 
So, I request th e  M in is te r fo r  A gri-
c u ltu re  to  use h is  in fluence to stnp 
th e  im port of nu tm egs and  cloves. 
T h ese  a re  all tra d itio n a l item s. F o r-
m erly  th e  A rab  and  W est E u ropean  
c o u n trie s  w ere ta k in g  o u r  com m odi-
tie s  to  th e  W este rn  coun tries . Now 
•we a re  im p o rtin g  th e se  com m odities. 
W e a re  f a r  aw ay fro m  D elhi and so 
nobody  is h e re  to p ro tec t ou r in te re s ts .

A n o th e r po in t is  th a t th e re  is  no 
m in im u m  p rice  fixed fo r  all these  
com m odities. W e h av e  to  w ait fo r 
n e a r ly  8 y ea rs  to  get incom e from  

th e se  com m odities.

A bout cocoa, th e  A ll In d ia  R adio , 
th e  S ta te1 G overnm en t, th e  A g ricu l-

tu r a l  U n iv e rs ity  and  th e  C e n tra l G ov-
e rn m e n t a re  en co u ra g in g  us to  p lan t 
cocoa, b u t  th e re  is  nobody  to  p u rch ase  
cocoa. E ven  now , th e  cocoa an d  th e  
cocoa p o w d er a re  im p o rted  in to  th is  
co u n try . I do n o t k n o w  th e  reaso n  
|o r  it. T hey  a re  say ing  th a t th e re  is 
a c id ity  in  cocoa, b u t th e  FA O  ex p e rts  
te s te d  th e  cocoa and  certified  th a t 
th e re  is  no  a c id ity  in  cocoa. T he  
M in is te r  fo r A g ric u ltu re  is te lling  th a t 
th e re  is no  im port. I am  v ery  g lad  to  
h e a r  from  th e  hon. M in is te r  th a t  he 
is  s to p p in g  a ll th e se  im p o rts  in to  th is  
co u n try . I  w ould re q u e s t th e  M in is te r 
to fix som e m in im u m  p rice  fo r  all 
th e se  com m odities so th a t  th e  long 
te rm  c u ltiv a to rs  a re  saved . In  N o r&  
if p ad d y  is n o t g iv ing  profit, th e  cu l-
tivators go to  w h e a t o r g ro u n d n u t. 
T h ey  can  ch an g e  th e  cu ltiv a tio n . In  
K e ra la  th e re  is long  te rm  cu ltiv a tio n . 
I t  ta k e s seven  to  e igh t y e a rs  to  get 

incom e. I f  w e a re  im p o rtin g  a ll these  
com m odities , n o b o d y  w ill cu ltiv a te  
th is  crop. A fte r  th e  lan d  refo rm s, the 
cu ltiv a ted  a re a  fo r  th e  cash  crop  is  
lim ited . T he  a re a  is  f rag m e n ted  and 
only  m a rg in a l cu ltiv a to rs  a re  th e re  
now  in K era la  a f te r  th e  lan d  refo rm s. 
M an u re  and  pestic id es  a re  v ery  costly. 
W e a re  s trugg ling  fo r  fo re ig n  ex-
change. T h ere  is sca rc ity  of su g a r 
and  cem ent. A ll th e se  th in g s w e h av e  
to  get from  o th e r  S ta tes . I request 
th e  M in is te r to supp ly  a ll th e se  b e -
ca u se  he is inch arg e  of c iv il suoolics. 
L e t h im  supp ly  m ore cem en t to 
K era la . W e can  save fo re ign  exchange 
b y  n o t im p o rtin g  all th e  ag r ic u ltu ra l 
com m odities. L et th e  e ssen tia l com -
m odities on ly  be im ported . In  this 
w ay k ind ly  sav e  K era la .

I co n g ra tu la te  th e  M in is te r and  I 
su p p o rt th e  D em ands fo r  G ran ts .

^  stfp tht * rrsn ri t  f a  

s r f a t  *r\ s m r r r  f e n  v r f t  ^  f e f t e  i s t

% iTFFfhr tm wT T  Tf[T *17,

s f r r  stt7%  f t  h h h V j f tra f  ^  

sfr w t i  f , s  :^rr



*>47 D G> 1932-83-Min. of APRIL 15, 1982 Agr. & Rural Dev. 64

[ «ft T t t f  CIHT ]

sft *̂11 STfT ^FRTT m«£f % 5ft*ff

5f?t *£TT I !T M c | r j t K  f t * n ,  ^ t , S T f  

*T.5T “ -5T y|H H  +  H  55TWT <ft

^ t t t  s r ^ r  10 q% fa ? f r  ^  *rftf ? t r t
C\

1 M I  - T ft  STT; <n|<sTl 2 R  V l< ^  T R T  
S 'l'fH  ^oZTW^TT %  'til<.ul I 3fT ^ f t f t  H^lfd' 
^ f f t  ^ R R t  q r  w m f t  

^RcTT fK + l<  % tfT R  w t  Jj- Tp% «fft

"st t̂ r t t  w r ,  s w t  ^ + ^ 1  % t t  *ft

®Ftf <a0<^ ^M T ^  *TT I ?ffar

r + ^ H l  « t r  |  f a  :̂ r %  w t * r r
^ r %  ? R T  f t  I  I <Vf+H q ^; 3fTcT |  f%  
^  ' ^ T  5Tfa T^T ^ft 1 9 8 0

q t R c f t  m vft ^  fTcTT q r ^ f t  eft

HTvT $<1*11 ^  M ^OH M fl^l % <m K 

'ift 3 * f a t  ^ R t  5 R ® t s q ^ T T  ^Ft * r f  f a  
5TTvT vdrl < 5f^?T if  *TT '3T^T 4^1 ?rT^ftcTT %
^ \ i g T .< + r 4 H i { ? r f r  t * r f t i r f l r ,  sft
^ f r  f ^ d  f f  sft 5RcT ^TTCR

« f t ,  fr r c fa  f ^ f a r  ^  *t r

q^i' *Tft t ^f+H  ^ T  ?TFT 

^  ^ r  f f t  3TT t ^ t  |  i

f m t  f a r t e  T5T % ?fm  ? m  ^9T 

if  30 , 35 ¥T-T Jf f i r

f t r r - i  %  VjfT 5 T lt | l
^  19 5 0—51 TT 5 6 f T T f ^ R 2 ^  f tT ? ; 

^TT, M M  1 3 3  f - T ^ R  3*T <17 1̂
f t  t ^ t  |  i f o r  *fr ^ w r  c r r w r

'i f I  fesT T ^ t f  I ^  *. -°(N'T ^T *M|

t t  ^ * t  t  i 1950-51  ^
^  1 9 8 0 - 8 1  TFT f ®

^ i't 'S  jf^T 6 , 8 (h Ri M'I Ŝ T *TT

36  ftrf^rcR 27T fT W ,  TT^T 2 2 .  lO ^ T

5 6 f t r f ^ m  ^  f t  t r t ,  i  . 8 
®pt i o . 1 f t  w r  i m * i ^ t  vdcMK>i 
^  m j  I ^ T  ?TT3 IPTT ^' >a ■
jyirr ] ^ r f c r r ,

^  epr ^ q r ^ r  | ,

sriT if ^ re r r  ^fTTm = ^ t ct  ̂ |  

f a  ^ w t  ^ < + k  ? r r |  c f t ^ f r  f ^ r%

eft ^  f a  fa^TTTt ^"11 '^^T'TT

q^T, %fa^r ^rrft t o h t  ^= iw r ^
?TiT ^8T f a  ,|i 'TiI H^?l 7 0 . 5  fafW - 

IR- 27T «TT, 1 5 2 ER f t

TRT ^ iT  ^  ^  eft q-?  17  7 f l T f ^ T  

27T cT̂ T f t  TRT ^T I

T f R T h T  STETR j f ^ t  « f t w t  i f t u  
iiTsfr % %cp^ ^r w  ^ < + k  % ^ r  ^r 

'dcMKH ^T ^ R  f w  |  I 1 9 6  5 cT^ 

& r ^r q i f r ^ R T  ^ t  qf?7rr t o t  

% faR 6 5 % ^ r  5t «fh?rft ^ fa r r

\jft % ®r 'jfr {fin ^ ^ t  * rme o

feTT TRT mR uI I H H ^  ^TTTT ^FT

^T ^t ?TR -stiI ^  -^lo ^RTT f t  *T’

?rt ft i

h  t ^ t t  ^ r^ T t f  f a  ^

^ f t  cpJT t  ? ^  5T2T t  f a  f*TTT
frf̂ r w r , 7^% ’T^fr^r, ’nfftrrq-
^ R T  ?T ^|?T 5 R R  ^T%  ^T

arMI-SH ^T ^ R T  |  I JT ^ ' T

^  ^  g fr  ^rf s f tw  ^ r  gr in ijtt 
^ r  f r  w r  r R ^ ^ t  n f r  f t  % ?

*rfrw : ^  m q - ^ r ^ R  

g ^R  % fsrir Tfr t ,  «rrq ^rrt
®Tf<f»: ^ R T  ^TT ^ rff ?r I

*  Tr* c tfR  qT^^i : l* 3tRTTT 

^T^TT g  %  ?qr fiTRT TfTTT^R ^T ^  

^fft 4(̂ 1 ^ ? T̂TT +«)"l 2, 3 T̂T T >̂T 3Tf-
3r r  w, f f i w r  g f

| ,  fiY fe ^T 3 F T R  6 0  7 W  w

I  I °FT 1 1 T O  t t  |  I

^ 'R T r^ T ^  W |  I 1 5 0

q rfc  qfeTTT^r; ^ t ^ k h  11

^  T qrrr T̂rft ir  ?t qff
^ r r f  f a  sft 5 r t t t  ^  t^st ^ t  |  

^  f r  ^  t  g? w r  | i ?nft 5r f c r r  
?̂t ^r  ^ ; T f  i

^ f t ? 3  : W T PT ^RT Sr 

'Jiid ^  a(id * m  t
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xm cvrf 'tTtvt : ffa to

STfcT ?̂T Wfr

frfa ̂itst f̂nrnt  q?r faropr

WTT?PT fWFT t, f*T jR ST3- fr cR̂ft 

sTsfr  %fâT d<«t+l  f̂JTt

 ̂  %cft I

Dev.

+1̂i ̂ r Tft i|, sfr %̂?hr r̂ t̂r

 ̂  Sfrtifr,

?ft ar̂t WiRt ^ felffr q̂T ft SWt 

t I

MV*Tcft ?f̂rr irrat '3ft % ĉice< fr 

f̂r C<+K |, $ 3*fat ̂EJTf T̂T  gf 

tftX *lf *ft 5RTRT ^T^TT g fa *ft

ŝ prfr? ̂ t +pf*w |, *rf «jfcr 

I I fiTT* îr̂ l ̂ vFftiTT fr 6 5PPR % 

2̂F2T¥ irfcn fafr I—

1  îr? qfTiTT, ff?ft trfTUT, l̂dl*?0 

q*rsr qf̂rq-r t̂f̂ r t̂t̂ t  îfw,

1̂5*(’?r M̂iMi cT®TT Î'di-nl'l  îfV*4l I 

3f Sft  fRT̂ 3tR 5T%?T fr f I

<sH*H dT< fr ̂ H\X  »̂T vJir|H<; TT̂f

% 1% ̂ ft ̂ ft ̂ T ft STTcT n̂ft T̂5

?tt ̂irfl  ̂̂tfrt % ?T̂nrr yifiRi'ti 

trmrq *ft %n ̂nrft 11  sftaT 3fr

qr 75 afdvid fr 100 srfdvid ̂  qrr | 

f̂rcrfr cTqw q  ̂to: ft *rf f i fr 

+k+k =Fi srnrRt fj fa ̂ift  *ft srrf- 

WN̂III ?TKft Tft I, mrfk STSTFT 

frort srtwt ̂farr *rrat ̂ r % sftfrf

^̂IMdl ̂ ft Tft f I *T frffr Wt ?ftT TTt-q- 

*i>fa nsfl f̂r r̂qfprcT  r̂fr ffr̂ r̂ ̂iT/n

TFfcTT g fa *ZZ iMHfrdfl  fTTt7 *Tf

?tt  f fa *refenrr  st*r snft ct ar̂t

 ̂  nt | 1 fn̂TH>< fr ̂fr ?ft 5Ht>fd+ 

wt̂ttt wf  r̂fr  ̂  irfsRT 

| 1 1979-80 fr  fr^

r̂fr  ^ki viv ̂ 1 ?r̂t 

cr̂ft̂f fr fr —

T̂R, ffrsrf̂ ?RT f̂Vr —

^^T¥Tfr W TftcTt̂ f̂t— —

T̂  T̂ srmlwcr I I 20 S5TTW fr fr

18  ?ft̂r fr ĉ- ̂q- fr snmrf̂r 11 

^r % fâTFrf fr wsi ̂rfrcfN  ̂i st̂tt 

?TWT 5Nfr ^R 'TX Tt̂rT apT

it ^cn g fa f̂ qr TifrFr 

■O'jîik î4̂ it  r̂ffiR faqr■ "jtht

?̂ T IT5-̂ R 'R <<ilH wrqr 3TT0 1
\D

«îi qr ^R  ̂ T̂êrr fârr  ̂i y, fa?rfr 

f̂r T̂qT 3T7 ?T% I 3Tft rT̂ 

f̂irT ^  T̂ ?T̂ ar |,  f̂cT

<̂(•11 ̂ ̂ftX -dtl̂l T̂R  'SnfTxf  I

fr w-srfcT-w qi?r̂r ^

Tli | I 5T̂?T % ?t̂t f̂?ff fr w 

wt  f̂rfw |, frfar far f̂fr qr̂f 

n̂rnr -h ivh ?r̂f fâr  ̂id i

^Hid fw ̂fTcrr | 1 t̂̂ t fqf̂ FT

^ l̂d I  ̂fa fâTFT qT  T̂ T̂fT

âcTT  'Jl Id T  ̂I 3̂" ̂fr IT̂T-̂TP-T

P̂TR T̂T q̂dT |, eft ^  #?T ?nf̂

?[̂ft % fT̂- T̂TSTT ct-̂  ̂ %  fa(T fq̂!/|

ft 5TTdr I I 4' % T̂  «<+K fr

«t>̂*iL î̂di g fa ®rf̂ fr

t̂, f̂t ^  +'i4wn  ^T

^  ST̂T TTHf  TTf ffrf̂r %  fa 

?pr fâ Fit ft Jrf t̂

dt vi’i'M vptft h 1 vh faqr 'Jl l U, smlffa 

?rrjr «fV f̂ fd =igd y,<ifr îu-i qrffr̂r 

t̂s srt n 1 <ni qr  fr̂ rrf ?rrw 

?rft flrr 1 f̂a t̂pt ft f̂r̂rf % f̂f

t̂ f̂t TITO fam 3TTTT ?fR  f+̂IHt

sfr  ̂  ’MN̂ +dî't f̂t  r̂ farr

3fTXT I  «R  ̂   oTÔTT

R̂?ft qfnt f̂tx 3ft faypff 7̂[%Tjf|' Tf

q̂  |, w t vft  ^fr 

qfift 1 t̂% r̂fdrfw srk «ft sfr 

3FTWT ^   I, r̂fr Jlfd- T̂Rfr 

ĥft, cT̂ff f̂T %  t̂ ^ n 1

3TT ^TT I
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( sft t r  c>t ’x  q f w  )

*T i P T t  B f: M + K  %  t r f t -

^TcT |  I f*TT^ 5T%5T 3f

ef 3 f t  i r f ^ T H  f  ^ rft <[?rfar *T fU T ^
'jR T C  f w ? ^ :  if ^*1^ ^  ■=) 1 <— ff^ ft 
t ! [ f w , q f w ,  t r f ^ T

$I$«H  iT f w — |  I

a w r f c f  ; T O t  i f  *rn% 

?TFt f e n  ?

c j f f ^ q f i r ^ T :  w  a r? r « r f t  

q r  ^w m z  %  + 14^ ^  * t

f e n  7u n  t ,  ^  w srm  ^  i^ t  ^  i f$u i 

T T ^ f s q T T ' f r ^ r ^ i f ^  q W E T R  |  

fa 5TTOT ?Zz *WAi w* ^  i r t r  

i r r e r  * k + k  ^  1 ^ f N T  

q f  f t  T f T  I — *Teft H f f e f  f e f t f f  

TFTT — f a  % 3 ft

u ^ ^ y M  f e n  I ,  T F * q t  %

Wt^T 5fft f e n  I  t f^ra% q f  # R T  
f t  T f t  t  1 i ^ ^ q i f e  

% ^rntcT 5rf?r-^T f r  s?rre> if  
fio o  q f e n r r  ^ t  * R tf t  ^ t  t ^ r  *t 

3^ T  d6l-if t  I 5f9T̂ T *ra t ^  q f  3Tf 
f e n  §  I I f ^ f n M  % Ji <N 

■j'M'til w  ^ T ft 1 ^ r f e r  i n ^ r  sN> f * t  

H f t  ^  t |  |  1 Vh^< %
12,000 i r f H + y i ^  <ft *r£ *rt, % f e r  

% 200 ^ t  vfr ^ q -  ?Tft f w  I 
q | t  f ^ r  sfe?r % ?Fq- f f ^ f f  if |  1 

^ r  s r w  f*rm -3 fr h w  |r f% f* r  
^ s t  zft3RT Tt 50 MfdyicT 3R*T® n 
f̂TT T R t ft  %FT ?T 3 ^  ^ 6 1 ^ 1 , 3 f  

^TT ^Tff f t  ? fe n  1

^9n=r Trvftvte’ c^TR sftT ^TT^T 

^ - ^ m r  if q f t  f t  T fr  & i ?rfa 

W f  ^  WTT W T ^ R  I ,

^ f  f^ T iT  % ? m t f% w ft ^ t -

SRTTft^R Sp3tzt ^ n ? f t  ^TfflT | Wf 

%^=r w i  % ^ n r  ?rft ^ n n  i

^  srrt if  ? T fq ^  ?r f ,

?ft ^ffrT f e n  in rr  l q-TTT 

? r m T O T  f t  eft, + l4 ^ t) ' if q^KIH  

% f̂ TTT I r f  ^ P d f w  ?3T5i 

f e n  frfq- w r^ rq -, f ' f e r  f e m

^ flr  TTHrf % W fd fn fsr f w  q f

cRT f% qtjHT ^ t ^TZff-
f^cT TT |  I T O  sm^T t  
f l ^ q  ftr  50 MfdTId « N l f l l ' T t

®St i f ^ n  ir  T rftr t ^ t  t m  t  3rTT 

^ r  5PT f m T  g r r  ^  f > n  i 

f ^ n f t  sraT-r ^  ^ft f e r  % ^  w  

^Ft t o t  ^Tf?rt ^  1 ^ ( h u  n  # r  

?t t f t i  f^?rq ^q ?r fftr  »rat 
sft ^  ? r f t^  w r  f a  t  ^  w  

qr *TTT T Cpfft ^ f  H^cTT
5T<T f t  <Ĥ rfl ^ I

f^ T  Tf̂ TRTq" ^ rr^S’ *t

3ft q fw ^ T  f e n  ^ Hcfl^l q f

3ft 4 14^H irR q N  |  q%?T

if, t m  q tw  5qtr f t f R  if . . .

H m q fa  : ? r4 t s r m

^frf f e w  g?n  ^  1

’sfr t r  w tk  qf?wT : 5f t ? ^ t r 

f t  w r  |  1

3fr m f e ^ m t  f e r r r  |  t  f e r s  

^  % 1 i t  ^  P T R

q r  #cft ^  |  i r k  ^ f t  q r f n M t  

’t r w  ft^r q r  ?«t pt  q r  ^
3TT% ^  I ^ T  T̂R̂ T % i n  3fJ% 

il^r ^T%  ^ f t  ^ t  ^  eft
t^FTTTfsr ^  h w T |  i f k  ?r ^V

^ T  >Hto((id TT^rfl ^  I ?rlHI f t

'Tft, ^ r ^ M f  TT 3ft fepPT  % v r if  

^ r  ^  i  % ? r a i n r f
^T5«Ft frr I>t -h ¥ui , vh4d<)^ ^rr f e r W ,  

'dri^  ^ft 4TM ^°r>fqi i n  ^  )
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[l!lf 'f<lr., ~q: ufr]
~ ~ cfrn Cfq'f <tiT Wi'j:fGf

Q:m ~ Ri ~ ~lf<1 ~ ~

~f llW'f ~, ~ ~ if; ~CJ

~~ m ~: ~ ~ if; ~ ¥
~if CRi m'+1 ~ qg'''faT ~ I
~~m.:mr~'liT
~iT~~em: ~gm~1
mmiT~~~~
~ :qn: ~ ~ ~fcr
Wlrf.r Cfi'T ~ I ~ ;r.r ~ ~
~ R<rr <r<rT ~ 1 ~~T lOll"''11''11
<tiT ~ ~ ~ ~ Ri ~,.
~m'+1~~~1 ~
m'+f '3~I'lqfdlll :qn: ~ if ~
qn;ff 'PT f~T ~ I :qor ~+r, ~
"I"n: ~ 1I~ 'fiT fi:r<m: ~ <IT
~ firn~ qi:q ~T it ~m ~
;;fT <tiT+r ~ ~ ~ ~ ~ 'liT
~~~~~~I~~

~ Rim'fT 'PT ~T ~ ~ 1

~ mU 'liT11cf 'fiT orr~ ~ if;
~ ~ ~ ~I Rimrf 'liT ~
CfiT<f~~'1Tmq ~ ~ ID 'f>1-{~
~ ~ ~ f'fim'f 'liT ~ <tiT
Wl'1T ~ ~ '+1rq ~ \ifT~:qn: ~

cr.T ~ <tiT 15 ~ ~ 20

~ mq f:1~ aT f'fm'1" 'liT ~
<flIT. ~ \ifTOT ~ 1 ~'+TT'lfa ~,

~ qi:q ~T it ~ ~1<r 'liT
~!1T if; ;Jfr ~ ~ ~, ~ if;
~ ~ ~ if; ~&1 -w.rr ~
~I 1976 it mite 'liT ~ <fro
'liT 'l>'Ttm 18 ~ m, 'q'T\jf ffiitc
'fi"T ~ <fro <tiT ~ 68 ~ ~ 1

~-~ if; ~ .ro, <tiT ~ 180

~ ~:qn: 'q'T\jf 5 SOl:; ~ 1 ~

~ if; ~ ~ <tiT ~ 1 l:; 20

~ tn, m"f ~ ~ <tiT ~
.~ 3 l:;1,} 60 q.~ ~ <r<rT ~ 1

qt:q '. ~ ~ if; ~ <tiT ~
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1100 so ~ ~ ~ q~ 3500

~o ~ <r<rT ~ I ~ <tiT ~ mr
~C'f<tiT~Gl~ ~~T
~ 'q'T\jf CI1l: ~ 4 200 l:; 0 ~ <r<rT

~I ~ 'fiT ~ m w .~
115 ~ ~ qlIT ~ ~ 'flfu'1l~ilj(

<tiT G:N 7 0 srfumf ~ "T1Il ~ 1

~ ~ m:<filiT fcRmlT if; ~ 1
~ ~ f.fim'f ~ \ifTm ~

ID~~~~~~I+rm:
~ Ri iT'1" 'PT ~ 'li~
it ;;fT ~ flimfT ~ ~ ~ ~
~I ~ <tiT ~ 110 l:;0 ~ q~'fi"(

130 l:;o ~r "TlIr ~ I "TW 'f; ~T+r, ~
~~!1T it or~ ~, ~'i(;t~ ~~ f~~
~'1"m it 20 mllTd ~ ~ 'f~t
~. ~ 1 Cfiic:;:r ~ rn ~ fct;m;f
~;;rmr it ¥ ~ ~ 1 qi:q ~ it

_ ~ 'liT 'l>'Ttm 3 ~ cr.+r ~ "Tt
~ 1 ~ ~ ~ 'flf'1o ~('IT
~ Ri ~ f.fim'f Jjt ~ ~ Rim-rT
<fiT WT <r@ 'ii"<: ~ ~ 1 ~ ~o
~:~ omr ~ I

~mtrfcr ~, If ~
lim ~ ~ \ifT'1'(T ~ ~ fit; Q:m p!,~
m iftfcr ~ ~ fit; ;aWllQfd ~

~ ;;fT ~ m.: ~ ~, ~
flR \ifTm ~, ~Ri'f fct;m;f rnr tkr
'liT~q~~if;~~iT~
~ ~ ~I ~ m ID oct ~?
~ 'li: 100 !;f:'a"Wa ~ ~oT
~ m.: f.t;8"1if i 'PT 2 0 ~: Wo ~ro
~ it ~<rr{ ~ ~ 1 'flIl ~T
iftfcr ~ ~ ~N m.: ~, l'fiq

m.: ~ <tiT ~a fi:r<t;m ~
~?lf~~~~(fT~Ri
f.t;mrr 'liT ~~ Gl 'fIT ~ ~ 1
~ m.: :qfq'1" if; G:N arm: it
~~ ~: \ifT;:r ~ ~ aT ~qrHrfcf<fi
~'rrr, ~ ~ m ~T iT~ ~~
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f t  ^TTTnft | #  TT̂ ft TTft^q

%  f a fr r r  t o t  ^ T f m  f? f r  f r  t t «t
% w^ st t  % *t r  t t  ? f k

f r ^ T R  STTT fe T T t  ^ p f f  %
3TT ?  I rnftT FT ^C\

Sn^fT + rm iH  % TRT ^  feTWT 
iflT  O T> T ^r?9T T t  s r w  q fr£ t
•% f̂ TTT 5  £  STTT f o & r  T #  *17? I

wsmfo TTft^T,
<iO«Tl T t  'TPT Mg-^M 

%  feTT f w  «TT I T T T  f*TT 5PTT—
yi$<t it  w t -t t ^ t ?nw w p ?t *â ft 
iftr ^fTrff if T*T I 1979-80 if 
800 TTt? ^TT TT f^rTTW FTf^ if 

§WT 800 TTt? ^ O T r f e W ^ . '
t  fSTT I f̂TcfT TT 4INI<fl

7 6  MT'H? I ^T  clTf % 3TfTT %

j t t r t̂  if Tmwrf^pff t t  q r -
TT fact <u|

5*TT | I $ *T 3TFRT
snftTT f  f r  t t t  ?ftm T t  ^ h ft
T t  ^V^cT JT ft ^  TTT ^ffrT %
<Tt*fi T t  Tfrft ^  ^  £ I

®ftT «1 ̂ *<C if ^  5?*-tn 1
H? ftr^ft ?fr v w ( f  if fr t^ r
%rti w$ f t  3tt% |  sftr f r f ^ r
TTTfW Wk T O R  Weft 5ft % TTCT 
i q t V R  WPt f t  *TRt I  I 5TTT ^
T * f t  t f r n  ft f r  ^ fR ft  it  5ft
TTpr Ĥ TT 5TRTT f ,  3 f  3TfT tTfWcTT

■*ft $ m *Tff tfk *nrc q f^ T T  t

eft ^ T T T  fkcRW ?T50t c P f  t̂ ftcTT
^ *TT 'Tft 1 3— 4 *Tft% % 41*5 ’MIH
T t  S U M  W TT |
^ ^ T F T t  YTRT5T T R t l l d t  <TT Hg^cfl 
^Tff | l  yft f ®  fflT , ?ft pTT t  
W t TTfCT ^  *(f ^TPRT ^Tfm £
Tt  ^Tfft % jjrra^ if ^ficft %

^ftTt % t̂ TcTTnf T ^ f  ‘ ^f

h P ^ c!'T + ^ l  f^RT ^

2Tft ^fT?T % ^fnff T t  ?ft IT =5ft^ 

mP<h i >J| ?T f w  ? i k  T ^  ^ r r t
-v r\ ■>.« r  *>• «*V
JT T̂m  mT̂ RTT I

■H ?r*ft 5T  ̂ TT ^TT
fr^rr ?tt srtr oTft, ^ t t̂t ?rh: ?TfrT?ft 
sft PTOt |T< ^TTT I  ftref |TT f̂trff
^  ^  sfcrwT f r  fro t |tt ^ n r f  
% f̂ TTT 3ft MIH TT ift^RTTT ^
^ t t t  % rrnr % 7^ f, ^ t tT  ^ 5  
w t  ^ft i^ t t  |  ^rfrq- x tt t  j t ^ t

f t  l ^ T T t  ^3fr f w r f t  I  i f t r  ^ T T t

iTT3 Tft% t  -tldcl f, ^ T  T̂
Tt^TT ^T^" ^ TTtT <H®'Jil f̂t ĴiTT

^  ^rfr^T % Pi u \jft T ift c\
^iT Tt "^T TT HHlH'dO' ^

§ rt Msni | iffr # t̂ht 10 0
TT 20 w r  ifh: 25 ^

^  | l  W  cHf ^  3ft Tt =Tn:
TTft% Tt iTR ftcft I ,  ^ f  ^fr
*t ^ f t  T̂Tcft §■ 1 snr^nf ^  f rv  \3 V

^ T k  f̂t <l^1qficl ^ T  f, # TTT 
T T  T^ | I f T  ̂  #Tf TT
TT^tWTW fr^TT m, eft fTRT qf>

«TT f r  fr®T |TT f̂pfft TT 4 t  qi|[k1 
TraT f̂ ^rnr 1 ^  ^
oilNlP^' T  P̂TTT t r  T̂TTT, f r ^  
^ fk rf^ f t  % P̂ TT I t  r̂fJIT -Sfk
f 1̂ " fr^rnf % 1%tt I t  «j h ii< ittr 
frrft iTT^wtq- a w  jfwt ssftrrcfr 
t f T T T  T H T t  ^  g r w  T t

■JfTT̂ TcTT TT fTl̂ T TfT | iffT «TT 
^  3HT% Tt T̂cT T ft  ^  ^Pt H
I r t  t t  TT^fhrrTTTT fP t % f̂t 

3ft fr®f ^ t  ^  | ffr^nr ?ik: 

iTTf^TWt ^ T  I ,  ^  % % r  

Hft f?TT \ q' W t  Tft^T t̂ ^ f

P i ^ 'i  t t c t t  ^ f r  «n r ?t f t



659 D G> 1'882-83-Aftn. of APRIL 15, 1982 Agr. & Rural Dev. 66o

, - [ « f t  r^fr-i ?amfr] 

if sft Pm u h T W H T cT 
’M frrefcr ^  |  t ^ r t

^ “R tl ^ t  ^ t  
if tft m w  f3RT% t

tft ^ft^T aft s ftr
s m t  T tzt ^TT ^  I t  TT# % w w

7

H f  3>f t l ^ d  I ^  f%  ^ T  ^ t  3ft <HM 
P+indl f ,  ^ H t  ^  sfPT sT^T |  
? ftT  f o m l  Ml'HT f t  i f l  i -Q l?>

>T t f  f t ,  ^  ?R" ?ft*T T t

<?Adl ^ t  f  5ftT 3 #  . <?fhl 5 ^  
f % T  ^TjH^ "TfT ^ TT%  I « lV l ^ T
T T trr ftrer if ^•  ̂ c\ c\

' ^ f f  ^  ̂ iPm  ffr^FT s n fe n tf t ,
s ftT  ^  vfFT ^fr it  t o t

% % JTTTT • T ft  T T ^  ^^T ^ t  elld l

^et |  I

? ? T  + U d H  T r f ^ r  |

S ^ T  ^  3 T T T 7 W K  s ftT  ^ t f h T R
’if H \m f<  |  s ftr  t  ^ T  Tmf^rqt 
TTScT I  ;̂ w r  ^McT # ^ T

H TW  % tft 3^eR  I  I ^ F T  tft 
^TPT i f  ^ I <. TfRT +  IH PHeicil p I 
^ T %  T f ^  %  P i  u e tt  •T ft %, '3 î +  
fe rr TT # ^Tft I  s f k  qt% %

T R t  >̂T s.'xi * 1 1 h d f f  §  I f e f W T
% eft eft’T fa^T 'Jfidt ^  ^FR

# £  ^ T lW T R J %  f a ?  3 T t  %
3 F ?  |  i q f t -  %  t t t t  ^ r  sfr f**rf? r

I  t  ^ T f T W  % d i r  <TT ĉTTcTT ^
f%  aF t f h T R  d l i f  ^  t t N" «i ?i >i
^  ftfiT if tf^t ?FT H I'll v̂T

tt*\W >Tff | l  t r w r

3ft M id l eft f R T T t  ^ f T
r ^ R  T T  T R T - ^ T T T  T p f t  % ^ T  ^ T  
'd’H H n H ^ t  ?l*l % pH* vfTcft ^  I

srrH t m m  ^  zif ^ r  k m  |  i ^ r  

M 9 F T  f k m  ^ T  i f  s ftT  ^ m f f  T t
'f t  f f n  I T R T  TT^t

3Tf M ^ T  I  ftr fw iT
% fetr trr Tt T^FTT t
^  iftT ^ t  T^TT ^ T  % ^T
Pt-f#l <.*ill ^t 37R 33T% % fVl<i
^ T  ^ n t  t

4' iff f̂r :en̂ crr g iV
? r t r r ^  f̂ t ^ t t t t  fsiTr 

T T tf  ̂  i r r o f t  t r r  |

IT’R  ^ T  ?Pt 'K R R  ^(41^ % f?T^

oft fr^rt fpfr ^Tff^ ^ f  R t #
Tft 11 m^fhr jf^t^ft ^ r

% fen; ^snt rnfr ^ r  if
^t t c m t  ^  i srpsr ^ r«v ■

if  I'P^P^H smTHT ^ t  ^Cft |  I 5RR

ijJTW t^t ^ M IT  ^ f t  eft li.PsP̂ H
sn^r ^t TTfft ift ^ r  #r ^nijfi srtr 

% P+^Mt Tt f̂t iTf 3j?i?r
|, ^ M T  TFtTT ^ T  Sfft f̂r 

frr%m i fwnff f̂ft ' w r  %
f*T% ^eT ^rnft ^ I

3R-% ffiTiw % n if^t f̂t ^r
H*fi v3d ̂ Tt f«1<a I «TT I STrTT
^r  if t^Twrn ?fr f w  i

if sn r̂ ^ztr sftr ^tct 
^t wfte mi* « r  Irw ff
^t 'TT TFT TT ♦iTH'l I TT*TT
qrr f  i w  t̂ m  ^ tztt q^j t t ^ ^ t 
fwpff ^t f^rf?r 5R^rr ft
ipfr t  i 4m <id % f^ r  w^rrpr 
+ i ^ m r  % tfrtm fw R t, mfe-
^Rfr ORJinf ^T trR, TFTTt, T O T  
TT^sr t t  % ■d*̂  '3p«id ^ ih  f e r r  

r̂f ^RTf1̂  frrr  ^ I

?nrnr% Tfl^T, srnr%
h tw t ^  f^rnr ^t r̂m ^t, titwm
f̂ RTPT ?̂t 5TeT ^t, T̂<.'j|«iJ SlTfê Fpft 
^  ^RTapt, t o w r  ŝ t mcT«lfr | I
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m  srmf q r  w t  f ^ r r r

^ 1  w  i r a  #  fr s r ra f

^  fi f% ^T%  f?T^ ^TPT ^ft

«TI'*i *i 1 ^ t p t  d>i t t  ^TcT s f f t  +^.
?fh: % f%rr z f t^ n r r

f> fr 3 ^ 1  vft’ft RTRTT

T^TTC?; I t^TT ^Tft |  ^  T F T  fpT 
^rr *fp% I  1 t o  f e r 7  |  

?rt*R  ^T% *ft f%^3 TFT ^ f f r

^F F T R  SFTT̂ T f  I frr^ T

ct'< % fr ?ft fcClid Ti^ff T t

f a m  1 1

*nTR% 3ft, IlfVNH w  ^ t  p r r  

«FTFt  % f%XT STFTT3FT TT % ^Hd 

s f t i  fr fFFT fr ^  ^ f c r  ^ T F ^ F ^ T  

^3T ^ T  f^TT cTlf% ?  ? T W ?  f t

i fa  1 s*r ^ f r r r  ^ f t  w T f ^ r^  C\ A

q f ^ r e  ^ t  f t  ?T5®t d T f  fr sTFftsR 

“TT tf^ rl I ?FJff fr fr del

(d'M'i ?I^T fT I f[*T f+*fl TFT 
% %<r 5TFr#ZT iflT  < H + |a| frTFT 

"TT frfr ff 5T TFT TT ^gef
WT-^WT^^T TT?f t  I ^ rf^F J fr 

*TN% HTW1H fr ^ T ^ T  ^

fr  5*T Jffif+H % ^ + -H  ®fTFT ^ T  
*l+ci q ?PK  ^FT% Rik* « cti<rH

TT # 1  WT i p  *RT?q ?FT n f^ f r  

T t T^T % Sftfr qn% ?fFft

^ t  37TT TAM % d^H +  < 

t  1 ?frt ST?-I % *TFT fr' W TT ?TFPT 
^TT ^TrfT I  I

^ r  f o r m  ( i m r )  : ?ptt- 
Tffr frffr m r w t  ^ f r  t t ^ -

^ T  f^TFT % 37TT W5T 3ft sTIH')

^ t  t o : f o r r  | ,  fr

STTTTt ERRTC ^TT f  I

W  ^  fW F F T  ^  |  W  
f^TPT % TTFFfhT frf^  %

% ^TFTwntt T^?r i ^

D ev.

^  ^ft r^ i+m d ?rff |  f% i ^ -

% * R  Jf . fo X H i  % %rT 

W R T  f f f t  ^  I w  ^  ^fr fWFTcT

^  ^  Tf^t 3ft ^fT% fe rr  5FTR

^ l f  I t '  ^  f t  ^TFraT ^

f a  ^ f r  ^r q ^ d i  f t

f k f t  |  i iQ y it 'd  ^ ftr  i r f ^ f f  % 1

ip ft f?ITFTcr ?Tf ^  3ff %

m * &  +P6Hlf zrf I  ^T%  ^TTf

d <Vh 3ft vTFf Nd*̂  ^  ^  ^

fr^TFT ^  I MIH 'Jl <1 ^T  STRTsY 

^  ^Rgi^ I

3f^T ?TTf j IT ,  it^c j iHTvHTt

apt w  12 arfdvm fw F T qfrmrf 
^  m f t  «fr 5fff 1974 %  14
afd^ld  I  I ?FT 1 9 5 2  % ^ T

v n w , mr f̂iiT '̂d 26 srTd̂ icr r+fin
# 1 5TM ^ r r t  ^  ^ r  ^fwr 36 
srfdVId | f  I  I ?TW f t  fW F f f  ^T
^ffFT ^  |  1 ? rn r  ^  T ff^pf^r

% j f f ^ f f  q r  f^FTT^ ^
^ t  3ft % IF T ?  f t  fq^TFT

Tfr^TT ?r ?TFTT I '

?w m fcf ^ # P T

M m  qfr^TT % |  1 

«ft f c i w  : ^ f a ^  #
^  cfr # 3 ^  n ^ t 1 1 ^ n i :  t t ^ t %  

3ft f t  r+^M I ,  F ftT T  vft

^  I ^  ^T*Tt ■m^df ^  1%

m r .  ^ r r ^  w t  3ft f rw F ff  #  ^vr%

TT% T  ^FT T̂ tlVh^ f t  *11^  eft 3f^f 

f iT R t T T ^ k  5TFT ^T 4 0  

yfdyid q^T ^ r r  | ,  ^ t t t t  3ft f a z f a  

fteTT xdtl't'l 6 0  5T%Wd' %

slo4l<;d ^  f ld l  ^  3ft if^  ^

^TWT |  I iF R  f W F f t  ^?T%
% sr^TT 3rrir 1

14.59 hrs.

(SHRI CHANDRAJ1T YADAV in 
Ihe C h air.) d

eft ^  ?T^fT ^  f% f f t  5*TRt
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[s ft f e w  f;r? ]

t t ^ t  s trt t t  s o  yfdyid err fe T  f t  
* r w r  1 1  f f a  % t r w  f * n f t  ^ i w  fr

srfd*5T ^ t  I  *ftT  f*TTTt W T 1 *f?ft 
vft Hi5 yi 'Jiidl f[ eft ^frt
%  T R W  ^ T T t  ^|eT d l < K  fteft

t  I
15.00 bis. .

eft T f f r  |  f T  ^ T R T
fjffr fr *TTe*T-ffrfrr f t  W  |  ^
5*TTT fT ^ F T T  T t  srTWT |  I

fr PH^cJH TT^T ^TfcTT J  fT  

qfe f*T + K «H l' TT dcMKH <4eSI«M 
IdqTd «l<41*11 ■'tl^ ^ eft f*TTTt
yfd41Pldl STRTtTT fr, T̂FTFT fr, 
mOh ?t ftfrt, ^ r%  *t t r % fpr d*i

-dr*? fr snft ?p h  ^ffr t t

H r f r , % fr*r  srnr ?>f̂  T t  dT*r> w m
5 ^T^T sJcMlcJH ^TTT eft ^TR t
<1^  srnr t t  shmm tft ^ f r r  srtr
W f e T  ?ft s r fa r  T T  STTfr I

^ T T *  TTRTfhr frsft sft M l H I  
T t  ?5Mcl 'JilHe) ^  I 'desi^H „ «1<?Î
% fe tr  f ^ r  c R f  fr <sr<«i«n s f t r

■ m m  fr T F T  fT*JT <1*11 W  dTf? 
fr 55TTR TR W FT , T r R  5T^T % 

^ fx T T  f ^ f f  fr, T O  5T%T7T, f o f R

fr T T  f ^ T  «in* eft ’ t̂ - T T  M^ai

^ t t  ^  ^ n  srrfr fe tr  eft ^
^ T  % fa* ^«1M  H3I T T  ?TTeTT 
^  Sj^T S T lM  T T  Pl^Tei f r q T  ■STT 
*TTeTT t  I f*T  fr T> sr!rns3T T t
?ft ^stwt ffr^mr i <«r«m fr v*
Tnff % "T frr^ 5n»r % ^i^ fr 
w t  f̂t fr r ^ K  Trfr % Ph ^ h

T T d T  g I

^ T T T  T R W  W T |  ? qrfe iTHT 
f f r ^ r  S T trt vd6l+< ^  eft qcTT
m m  f r  P5RT ^  grcrrer t t  ^

33rTT I ,  eft sdeHKH f r t  SfFTT |  
s h r  f^R T r̂cr j j w  i * r  ^ m i  % eft 
'deM KH « ft  T * T  f t  3TRTT |  I ^ t r f^ (T  
I h t t  t r w  q -ft  |  f T  f r ^ r n f f  T t  
^ T %  ^ e H K H  T T  ^ T e T  JJjF T  R’f t  f*T?T 

T f T  | ,  f r f r ^ -  xr^ I  f T  srfET-
T R t  y i ^ j i y  ^ 7 %  ^ r f t , ^ f ? T

9 T h f r  ^ 1 %  I  I i r f g r d T  e m  fjp T %  
fT5T fr  d TTe T |  t  ^ f r  |  3 ft iT ^ r ^ r

^ r t ^ f r  1 1

'Enrnrfd' T r f t ^ r ,  mih t ^ %  ^  f r  
M M  |  I A  T f d T  ^  f r  jT? fF T T ^ - 
T R  ? rffr%  fr  H M H l q  f r ^ t  5ft %  
? T R fr  U  O tT l ? w t t  f t  ^rfir, ? f ? T  
T̂tTT T5T % ?fVff % «ft fr

d^r f r q r  «tt f r  ^  t t  
1 7  5 ^ T f r  f t ^ T  ^ r f f t T ( w t  ^ f f  

f i n  ? ? n R  H M H l q  f r ^ t  5ft S T 3 1 W  
fr f k ^ m  T ^fr I  eft ' T T t w f r z  %

^ n r fr  t ^  ^  f r  t t  t t t  ' * m  d^r
T T T T  |  i f l T  ^ T T t  ^T5T T t  ^TFT 

e R  fr  * T W d T  ^  f T  t f r t T f r t  fr  ?TPT 
It o r t  T #  |  I

fjR T fr 9ft H M d l q - ^  9T

^ t f r  |  i f t T  iT F T  ?ft r r T  f r t

s q ^ e f  iltflT d f t  ft^TT 5ft fflT S T d  

T t  f v i + N d  *T T T d T  f t  f T  f r f l R f  
T t  ^ * 1 %  vJeTT^d T T  ^ f V d  •T^tft V.

ffr^d i i fr y rr%  s r fT t  fr?r

T T  ^TTeTF ^ f r ^ T  ^gel fr  ^TfiTfq- 
STTTt ^  ^dWTT fr ^ T  fr

^ » ll  R 'f t  •qi^di I

??T fr f r ^ t  5ft Sfft foT^;TiT TTT
| ,  w  i f t r  fr s m r r  ezt r t  f??rr^T

■^l^dl ^  I 7  1 9 8 0  T t  ^
t t  f r f r  t ^ t  «rr f r  f T i r r c r

T T  v f f r  T T  ^rf%eT ^ T R '^ r r  ffr^TcTf
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% eft wt 3ft  ̂3T3T*r feqr «rr fa 
f̂ R ?r q̂̂r  ?rq '3fFr̂r 

| fa f̂rpff %  srtr fr 

| srk ?q  ft 

^  n tfj?mR t̂rtt  *f,

cr  ̂Tt tftawT tfat Jrftsq1 

TT̂r̂rr if tft Tt i +Wf« T̂tst

if tft ‘  tst i  *rft q-ft qRqtq1 

wr tfcfr 3fr % tft 16 TTqrt Tt 

f+Hn'i %  tffawr Tt,  fa

?*r. % srasrrff tf tst,  Tfr

fa  frrjif? n;̂' tf 3ft strr

ftcTT | fWlffl'  % ’TT«r,  if' R̂-

tfsftiR T̂rf I  90 ^  W

STTT 'faqRT  r̂  STt̂  ft  TfT

|, %f%?r fwrr  q̂ rr %ir fqw

' *RT I '

Minrsier of Agriculture  and Rural Dev- 

elopmern  and  Civil Supplies

x'i  fff,? : smnrr, ?rrq%

m*R *mRT 1

: q qsr̂r r̂r

Tff f mff I

3TcTT? tfst ift tt A* q̂ %gr 

fa  irrq̂  faqrtff  %  *r,rr̂ f̂a°rr 

Tt qt tflr  tfsft  % ?ftT ?t̂t

if *rn̂r*R forr qr ?fk fax tft

q-§ r̂q q-ft ft Tfr I 1 ststr tfst

ît  ̂3rt̂ feqr fa 4' frfa tf̂T̂rq'

?t 3R TT Tft f[ I

<1* 3T.̂J f*T! : faef4 R̂tfTf Tt 

^  if  f, ŵ t ŵrr cfr

mr mi tf wfM̂r *t ft p̂trt 

T̂t sr̂r 11

fVr* n f*?£: srfa *htt % 

t> tf# 3ft <tt fa?srr*r | %

t f ® tt ;rff qn̂ 1  .

665 DG> 1982-83-Mtn. CHAITRA 25,

fan tf̂t 5HTR tf̂t ^ Tt fa«TT

Tt wx? *r*rq fa*?? trt srV<

*ft |wr 11 Jt̂lr Trfto? ?r 

ferzrr «rr fa oti ^  ir?R ir ^ 

?f̂rr>   ̂ sirq̂ WRT I

fqjT ^ 5TSTR tf̂t 3ft  ^f 1!

cfte W  TJT̂ tf̂t  ̂ ^

if 11 tfgrt r̂ ts m | i

fq̂ T &7R r ■ uk • 11

q1̂  «rr fa sim sinRm̂ feqr

■qr 7?T-jTr q̂r fffr i ^t

fa tftcq jtrrjt f ■ ̂ft ir .̂f 

q̂r< qt'.'̂ yq ^R % fprq fon

f\ fV̂  cfl  #qR  ?V TOT T̂fâ

 ̂ fq-rq- if qĝ- nqi 1

*tVtTO  fâ TR f̂t I >  t 

3rtft?i f̂t grt̂ r̂ | i  ̂'̂ ri 

% fa qr?ar KflR fatfRT

tt' *iH*r ft i ?iTq  t? tft ̂ r̂t 

57ft t̂ qf̂ 11 ?rrq̂[ ' ̂ r  q̂

jrctft̂ r̂  *r fq̂ R wu i

^ ?rt» r̂t srraf̂rr t  f̂n

f̂? if f  | I  tf̂i rft IT5T

#r r̂̂ f iTRd ft f ?iiR

^ t tft 5frrrqr ?r1 £if fa

q- *t$ «f W% I l 37̂ 3t̂ tfT I q̂ 5t

?r ^t fa srerT̂r tf̂r 3ft *pt

tf3T«iq Tt 3ft Ĥ TSm f̂qfcf | 

^ if ŝrr # 1 t̂ t qT

fa jrw  fa-f 1 tf % st̂tr  tf̂t

3ft Tf q? fT̂ ri it̂ ■jttt sirt fa
<j

|?R tfa’Mq  $ SCR if' kq-R 

f̂t f irtl  ^R f I  f^R 

% arn? ^^ f̂t r̂r qrf 1 x&  qerr

r̂ff fa  q1! r̂r  qrf  trr  ^

tferrsw  ̂ f̂f f̂qr 1

weft eft  q-?r̂  fa  fa*r

ctt̂ ?r fâr̂ft Tt wt-rrtrt tt %%

TT̂T  ̂ fâTR TT ft  'T̂t  SffeT

ĵit tt tft ffcT ftdr |  i sm fT̂r̂r

1904 (SAKA) of Agr. & Rural 666
Dev.
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% w f o  v r ^ fr  t  *m r ^  q r f t

f ^ T  3TRTT ^  I 
% fa tr*  5F5 % s fR

5 ST s f k  TJIT
f^fpft fir^r 5rra> *h 1955  *ft 

^ t  trr «tYt «rrc ^  
*TT ft? £?T ifft |  sft

^  s t  Sr f^-srsft 
feat *ft sTiafTt % w ^ n r ^  f ^ ,  
<?5>r it

^ r  ^srrsrcT ^  ^ rf?n . t

^  $ f a  ^ q p r r  % f*T^,

f ^ r ^ i f  % f o r  snfr* 1

* *n fa ^  , STH7 iTPT W P T  apTT 
fsft smf cfi $ fafrrw fosnn 5 %
2 , 3 r̂r r̂ r̂ ? r * ^  f )  srTzpft 

*rnr f ^ r n f f  v ;  * t w i t
% 3 ^ F >  c R ^  ^RT ?*T I
3ft 5 n n  3T 5W 7?I

irr^r ^  ^  | aft 1952 - 57 ,

1 9 5 7 - 6 2  * flr 1 9 6 2 - 6 7  % afc* 

«TT I ?*T 5TW T t f  ^JTT tTjSH Hsft 
^  «H 3T> ¥TTW  if T f ^ ^ E f T f t s f t T T .?  

TT̂ Y % *7fT t  "T̂ T̂TT ^rq- ^

^ r  jr, fa  ^ n r f t  r"f
$srr ^  f^ r c r  ep t  |  ^ fR
T f r ^ R  fq -R T  V < r f K  |  ^ r fe tr  ^rr 
t F m k  ^ r  ^ v r  qrv^ f  1 T t R  s^ttt 
% *7^ t t ^V ^  ^  ft* frcnr JT^nrrt?f

*f * t °tt  ^  r n ^  ir sh'wr
^R-r^ Tnsprtfff % ^ t? tt .............

w n r m  w t r s r  |gr ( w s r ^ )  : 
V t a f t  fa*? ^ t t wT ’ ^ F ^ r  *r %
siT r̂ %  JTffr ? * m  w lf

?

v t  fk*T*ZT ftr$ : ?r«rnrl?f 3ft,
SWT a?r srPET^R |
if' V r r  %  ?

wrarTif ^  : srrq
^ t R T ' r ^ P T ^ T ^ I ^ ,  ^ T ^ T ^ c T t T ?  

t  ? ' *. '  ■' ■ ■

. *ra r> fa  . s f t . ?7qr^ ^tcT
a p i^ . 1 , t ^ t ^ t  w >^ ^Yf^rrr 1

« d  F ? n «r7- : *r^FifV=rr %
z r z w r  Jr ^ t ? ^ r  ^ftrFcf | ,  4 %  

^  5t ^?t  ^ r  -ff rr-
^  Jr ?*rr 

^ r - r  ^ eft w p t  fra ^T
q p r f s  ir n r n  1 s ftr  % *rw  

v f a  tprrirm ? 1 t T ^ r
it  eft ^FirFrT #t0

jfr^^fr i cfr ?
it^ t 3fr 5r %?s w fsp 
TaT ^ w ’ir, ?r>< 5r*r?. 7 e R  sr^ r % 

I  f̂t A fs r s T R .^ ^ r r  ft? 
stTs’̂ r  F ^ t  r n r  F ^  ff^r 1 ^  
q-?TT cfrFinT, T̂T°RT STf^T ^  F?qf 
«n !R’cT^ srfatfTrT'Tr ^  ^ t  w ^ r
^ T  i f t T  TfTT SHTT |  f o  ^ T ^

P R  spr it ¥ t £  ^ n R -
f i r r , i T ^ n  1 1 q ^ l f ^ n T
% ir.it^ftJT? tt r̂ m ° r  
fevr w 'k  ^ r  ft? ^  ^ r ^ ifte fr
F^TPT »t ^ F ^ n ;  ?iqir f ^ T  ^HTf

^  T3ffq,rnJTf *TT q ^ = T  
q ^ n T , 3T>. *T ^ r^ 5 T T %
^T sniTEf |  *fTV ^>TRt mW>\X it  T^ft- 

'Tfairf % |  ^  5*T

r^TT^T ?T f^HT iTqT I 5^. ’TT̂ l
w ^ r  ^fefr | ,  ^ r
1  I cfr ^  f ^ ^ R  %-TT^ T^ft

" % I  I eft ^ ^ T fr? T T  ^  eft
f t r w r  sr̂ fr f«rr |  1 f? n
^  | ,  i r ^ R ta  |  1 . tfV? ^ n r

|  f t :  ^ ^ T f t m  % F-itr 35*3w?rc
3p r̂r i if^; vv$ v r f t  |
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'[« f t

fa is fr  t ^ c t  frsft |

^  fr T t f  3TqR ^  ^ t t  i ^

s rn fa  VR v v *  fr ^ t r a  g  \ SrfaR 

w ^ f n ^ T ^ f T  i f o p s r n ^ r q t  n w fro tv  

fr far fa ^ H T  T t  HET^ITSfr

T f r^ f f a q T  5TT STefT I  I 5hFT 
TOTn 'frcft fr 37%<t ftfcffr

^ r ,  aft f>% % fr fsr^r»

f ,  ^r?7T^ t t  f a a  3 ?% fr ■spttst <:«n*r 

^■rf̂ tT, ^T T ^n T T̂Tq’ ^ft^ 3‘31'T

fr t n  ^7T ST*" TfTTF | ,

^sr'^TefVPT 3tr% f ' 1 w r ?  f  *? arr?
% snrm f  fa  fsw  ^  ’3wra?» t t  
t* t f ^ m ' t  m  "??cTT̂ fT "sTrprr 
|  1 Sfrfcnr ^  STH T1 Srrl̂ T fr"
t s t  t v  sm  i
sft? afaTSTPT T f p t ^ f a  ^ t t t w t -  

f̂Wr̂ T ^  fr WN frsflUn’ STT ^ |  | ( 

srnr ^*rr[ '^ifr r'r Trfrm  t «: v |
f  I 5TPT ^ if^ T  TtF*rr sf iff: ^f^Vfx 
*TTWr 3 ^  f«rFf qff ^  ^  I

s n r r  t t 7\r ^'r ir^ r pfr 2, 3 v m f  fr

af; *r??fr f ^ r ^ f f  jyr -qr^ .,*? ;nr f rn  r <t t ,

ffrn *̂TT SP^PT fwr?tf % ’TPT nff 
f m  afr m  ^  xz\ % ; «n 
sm rR  ?icr ^  r r  I ,  fs ra rt 

sfr *TPRT I ,  |? 5 ^  T T H ^  

3 ^ 7  r*ft HRfr |, t̂fr̂ qc *rn?5 fr

*fr t ,  f r^ r  ir^Tq^ fr 7?A  f t  

T*J f e n  f a  ^TRIT, fq^TR TT  ̂ |  |

faifcfT |  f a  515T 3*T T W  fr

g w T T  f f  arm , t i n  ^rq%  ^rrsft 

5TfeFP> % frrr vnfr ?T 3TT? i

w r n - fr^i- ^ r  ^ t  ?ft ?fr f e w rq  |  f a  

s h i t  ?TT2f'r ^ t «t  f ( gfr ^  ^ r f r

?rft i frfa^r ^*nr% ?fh:

T O  frsft aft % > T |f r  |^ t  *fj =qrqr̂ >

r̂rsfr f^fr i

fr^T ^  |  f a  s r ^  fatfTfrf

^r?T f f ,  5ft ^ f a tw  ^ f r  
^t«r t ^t  ^ r ,  ^ r^ 'r  f t ^  ?fff 
TTfrrrr i t  eft fa^rrft ^ r
fR ef W*3\ ^tfar^ , eT̂ fr A' 

if f a  ^ q r^ T  ^ t  ^?r f t a r  s rH  ^ r  ^?lf 

eT^faT f r ^ ^ r  % ^  ^ r f r  ^  |  r

wr tr*r x m  ( w r ) : inrrrftT  

TTH f̂fiT t>fr fr^t art 5RT 
aft fsjfHS ^fr ^ 2T i fr ^ f T  ^ t  
^flcpr 4 ' fn rc n  ^cTT 5

rf'T , f r ^ t  «rar£ ’ ^ r  ^  f a  ^ ^ ftfr

fffir % fr

srrccf ^  r  '

^  »rf»f *r?^r fr 5T?^r f f  <ff

cfr ^ 'R  TTHffiir îT«fV fqfW t 
% «ft ^ r f ^ a f t f r  1 9 7 7 —7 8 %  SfT̂ TT 

5T^q sR ^  ^rfa-r v»fr ^rfsrJT *fr 
f a  *m*r sfrTWTT *j?rcr «n i

^r^iTfa t w  r r^  f e q r - ^ n  m

f a  ^ r f r  5 ft5 ^ r^  ^  <rmfr 'T' ^  

f^ ^ T f  fa ^ r  «IT I 1 9 7 7 fr *%_ ^*TTTt

^rfirfertff ^ t  w^fr ^rfrf*9 t t t r t t

•c -

sft i'to  q'fo j? r^ r : srrfq^r ^frfsrr
^  ?frf5iTT( ^ f r  fsreri |  >

ffr<? : srrrfr ^fr s t?<
fr ??T " T ^ r  I  I

«rr 7 t *t  t t *? : s^r
facT fTcR % ^T 5TTeT Tt T^fr %
ftro; qp^sfr g  f a  ^ n x t  a u

|  # c r  w a  fr, ^?rfr 

w*rTfTr ^ r r  ?̂T aft ^rrrr ggef 
s r m t ^  | ,  f a f r  ^ r r f t  ? r t^ f r

ir^y | ,  ^fr ^ft wt t  ^ t »rf I
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f a  STfSI v 'T  %

% *rm fr fr w fw fa ir?  f t  ??r t  1 
‘t f ^ r  m r s "  ^  s ra s rrc  f w r e f i  

'Swfr $T««r ^

fr  w 'T  N r r  f a  ^ * n r t  cf<>R?t wq^r 

s ir?  fr f*nn?r $  i i s f r  f a a T

“ US E X PE R T S SEE GAIN IN 
IN D IA ’S W HEAT CRO P Officials of 
th e  U nited  S ta tes  D e p a rtm e n t ol 
A g ricu ltu re  expec t a good w h ea t 
crop in  In d ia  th is  y ea r; and  th a t 
w ould m ean  th a t  th e  In d ian  Gov* 
e ra m e n t w ould p ro b ab ly  n o t h ave  
to  pu rch ase  w h ea t from  th e  US. as 
it d id  la s t year. W heat h a rv e s t in 
In d ia  is ju s t g e ttin g  u n d erw ay  and 
R obert T o rren , U S  A g ricu ltu re  Offi-
c ia l said  th a t unofficial e s tim ates  
suggested  th a t th e  yield w ould  be 3 
p e r  cent m ore  th a n  la s t y e a r ’s h a r-
vest o f 36.5 m illion  m e tric  to n n es.”

^ T f t  5TRT ^ f f f r  f w t  |  :—

“T his w ould m ean  an in c rease  ol
1.2 m illion tons o r th e reab o u ts  ju;>t 
sho rt of the 1.5 m illion  to n s  In d ia  
had  to pu rch ase  from  th e  U S. la s t 
y ear, w hen m onsoons heav iiy  dam -
aged In d ia ’s crop .”

fH r f a  ^ 4 t  <f; *prcrt 

f rfa  W tz  fr w t  sricft I

s f t r  r T t  ^ r z  fr i ^ f r  srt^ r- 

?rrfe s m z m j  fr

fa^TFT a ■m i <. qiSPT f t  'Ji Id) ^  I
frffr % fflcT fr 

cR rt fr  snrffr ^ t  ^  i ^  ^ciicti  

s f k  «ft »fV*rT%r5 ^  ^nrrsr |  
f a  frfa  % imT% t t  ^jrrafr

5Tf^T-fW ^ ftcTT 3TT t  ?ftr 
wru w r  w t  *r tr  n i i W ^ K  
ffrffreST 5FT I  I

|  I ^  ^  8 0  3ReTT #eff

fr |  i f r f a ^  f* rfa r

^  |  f a  JRTfa f f a  fr 2T9T 3Ft 8 0

^tF^rr ^rr^K r ^ pt  =m c T1 t  s f t r  frffr

5T5T ^fcT ITMHWfr? ^

f , ^rfa-T 3fr T^T 'd̂ Tl'il >̂T ^3T?
^ f a f n 3 T T  T^T |  I ’E T O T T tf HIHsfl 

cfr t'^ff

?V ^rrcft |[  f a  ^ fr  'tii'rht fa*n 

smr, f t  ^rnr i frfa^-
f r f q  %  y f d  R im  O c t i 'h TI i | ?

?IT'T< \  ^ if r  ®Fr

? Tft H M d f  ? ^=1 d 't*

ii^ T  ?TT s s ^ l  d $ l  M M I 'A I 1 1 , ^  rT^T 

f iT T T r  g r r  f t  i

*f?HT q-r ^

fa fT P T  «1 Id ^ T r f  ^  | o ffa ?T  fa^ T P T  

%  ?TT4 S r T  fr  ^ f r  afT% ^ f ^ H -  

^ iR s ira t 5 fk  ^ift^t SFt ^ T T  fr Tt%  
T^fr ^ rfr c t f t  r̂* ^^1+ m*\ f  i

fa'HH t

f a f T F r  f r  ^ f t  S , « m r  f f t ,
m  frtf^nr fr

f t  i w f ^  f^ .^ 'n r  q f t w r r  fr
f t^ r r  ^ f r r  f a ^ T R r  ^ t

w r f  % o t  #?ff fr ^rnr ^rrfr 

i ^ f t - r T ^ T  %  t,ji ^ tt ^ ft ^ s i W r  ^  if^k» i
q i f r - f r ^ T t  4 3 q r f r r  fa^ T R T  %

‘MH ^r^fr frfa^T IT^ ^ t  slid
|  f a  f^Rfar #Wf fr ^TTTT H ^ d  |  

»mr ’iRTi ? fk  ^?ft
fr w  w r  O T f^ r |

5TFT ■‘I N't fr I

q x  i f r s F T  ? f t r  ’ n f a ^ r f r t  f r t t  6 fr  

f r  w n r  5 d ^  ^ ? r f  f r  ' m h  ^>Tc T 

|  i ^  fa-HM fr ^  q im ri ^

^ n f r  f  i <̂ ii4 ?rY< ffr ^ r f  % ?f z t  
^ m p r f  q r  f t  ^ .'n r  v x f r
f  I T f^  fr ^ f r  3FT w t c j
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[s fr  v t +t

^TT

■^1^,1), 3Tf ^¥T %  f t * T R  f W ^ T  i f  
Tf^t I  i f k  ^TR- wrist I  I 

I w r  ^  q f r ^ w r  i f  q f r r o ^ r  ^ t t
^ t t  1

* r a t  ^ t  ^  #5•s

s f k  f i f ?  ^  W5 *T R  S P R
? j w r  *r 3R  % 3f

'3F $n37fhT f lW r T l  MIHI 3R  ^  I

5 r t r  n\*i\ **rr # m  efi ^ r  ? n #  f  1 
^  i + ^ i  # a r  eft 3 f  ^ r  t |  | ,

'fl <1 Tt^T i'2T f=t^t n>1'J!f i f  317 3f7T 

f a  tT?ft-?l«4^ % *TT«T JflTT oiiej^K 

f t  T f T  |  I ir fe  5TPT »Ttsff i f
cr; 5 rr :^ , q^ r ^ r t  f a

r + « + i  I  1 * r f t  * n ^ f .  t ^

^  < 't '^ 1 ^  ^T+' ^TFT^T ^

t f l T  } ' f f  ^3*t ^fh T1 5f^TFr ^ r r ,  
T^cfi" |  ?fR  37ft TT 7^T% ^5%

t t  |  I TO cTW7 55TPT ^  5TTTff % 

^ R  ^?t 3 7 R  %  STR i f  *T ff
t o  t o t  *r m w r  f, %  frfa

t f k  f W F T  T T  W H T  I f F f a t  w f t  T f  
^m rrfr s r tr  ^  f r o t ^ R  jfp rt i

t p n r t  sraro * r a t , s f t r o r  i f t u  
* m f t  ^ rfa t v m f r  %  grrsr ^ ^ q i k  

i f  m \  f t  |  1 ®sV T T O ^ fh r h t^ h i 
i f  f f a s r c t  t  f^rrr, * r f c f t  3̂7 %  
jft %  T f ^  t̂ r - s fp ff  ^ t  3^nc i t f t  %
f^PT w m t 'EM M 7737 M̂l I ^  I ^"f+H

^ t  3TcT f ,  t o  ^  ^
* R t # t  ^ r  ^ r r  %  ?ft% 7 ^ T  37%  ^ftrff

%  ^ T F T ^ t  WRT T t  ^TTrft | ,  eft f ^ T t t f t
%  ^TRTT S R T  ^ f T T  S R ^  ^ t

+1 l^i ̂ 1 |te f t  |  1 ?rnr 19  7 2 ^ t  ^% -

1 1 miz ^TT f w f ^ q - -
Cs

^ T  f ^ T T  ?TT, J n ^ - %

\3c^ M  ^ ft 9TeT IT^  sft | fft R r r r

f R %  m ft^ T f l f ^ T  ^ R %  
^ rR ft ¥ i r r  ^ 1̂ 11 1 f e r t ^ t  ^ r
% - ^ r T |  f f T R  TTTTOhT ■ f K W  ^ R t  

f% ^  ^ r  q r  ^ t |  s r w  f ^ R t
g r w f t  ^ft f t  q r  ^  d ^ w w t
f ^ T R S T R T  ^T%  ^fRT , # #  |

TRtW f f t  T f T  | ,
f f T R t  TT3pftf%  ^ t  T t s t  e f ^ l t  I 

|  f%  f e H W f t  ^HT « tiO , 
qrf ^ r^ g: *F t  ^ r t  1 w t t i
^ t  d ^ M  ^ r %  rm w t  ^  ^ f f  f t r r ,
p ?  i f  ftTTT I fP T T T O T ^  ̂ t  <rfr-
ct>eM’11, f^ R T ^ t MIH *t> 1̂ ^ R f t
i t ^ r  ir  ^ t f t t  f m ,  
f t n r  1 ?iT5r
?f)T s f t ^ r ^  f + P i l f H  ^ t
w i t ^ r  ^  ?t R  f m r  #®?r |
? f R  ^ g r t  e R ^  f  W ^ f W T ^  
i f  f r o n R  WRfr I  I 
?TTTr M  ^ r  j R t TT ^ t
• T j R  i f  ^TT Tq T 1̂ , 3ft H l̂ fi =h <̂ l %
'tilfsin ? fft  ^  I

w m fa  T f f r ^ r ,  t e ,  ^f- f t  f . ^ ^ r  
f t  T f t  | ,  ^ tr tt  ^r f e w  f t  T f t
|  3 R -fifr  f i t i ^ T  2t t  ^ i  T ? r r ^ r  
%  i f  t r t  ^  1 1 w r  fa  T f ^ r  
5j3f f i r q -  t t  %  f r f t  ^ r  'jfft 
^3 ff f^ T T  3fnT ^ f R  ^ < t i l  ^ f t w  ^ T  

^  ^ r  j ^ i f  ^ t  = ^ w r  ^ tT ttt 1 jf^ - 
ef^r f r f r  f t  % ^ t f  %  % r  3 ^ « r T  ^

^rrtrrrt, t o  ^ w. f %  w.j  ^  ^  n £ f

t t  fTEFerT t  I fTWT% ^Tft^T, $

°)iei ^ ft r  f r o ^ r  + < d t -qi^ni ^ rN vT  

^TFT w t  ^3fT t |  I  I ? T N  rTT 5 F T #  
srrrfM h r 5 J t f %  |  ? fk  ...........

^ r n f f f  ^ f t g t ?  : q 1' ^ n w r  15
f^TTS' fT  T O  ^  ^ iT  f  I

« f t  T T O  T T fl : A  f^ ro  T R T

*Tl^i I ^  HW «igcT ?ft JT R ^ H T  
i r a t  T r^ t^ q - * .  f  1
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fWHTfeT : T̂PT «Tt§T ^Te^t
T tfa tr  ? fk  sft % fRFT fan+1

f a  «fleldl ^  I

^  TPT : IT *Tf TfTT

^IfeTT |T f a  i(T< MIM f a  \d(MKf1

cfr m ih ^ t f?i l* T t

T IT T T  f ^ f t ,  5 F W T  ^ f f a  
^TT 3eMI<W q^f ^  W T  | I 5m 
■^ffa f̂ TTT °hR^ I

^fhT cTt ^TIT T ft  Weft T T
%et |  ? rlT fsrq; q f r n  f f c ° r  T t  
sfaErv? | 1 #fa^ irrBr^^r qrnftf vftr 
?rtr fasarJTf t  f a c r T h r  s m f r q r 'a f to ■ ^ v
t ,  i j T f  ?t t  t t  f r f a H T
tf i?  s c t t t  grrft * n f t  srrrfr | ,  m  *r/?r
’*TT Tt T m f SrTT ft T̂Tcfr I  I
TftfalT *f 31T ? T ^  % fTPT

T*pTT |  f a  3RT JTgft T^T^T
’trcRT ?, eft t  ^rr enr 3f
^ft ^ t pt  rRTT ^ f a  *rpT ^nra- #'

^ f  TfpTT -^ipdi ^  f a  TfTf^^T

faffpft ^ftr fa^rnfr Tt w ro
t t  t?h^t Tfrtr 1 sfr *rrfV ^
4-,IVHH f ,  f v *  %  T W  5 i ^ T f  ?t 
T*T W FT ^ f a r  'M T f  TT T̂FT
t̂*TT TTITIT ?T|ff eTT -dd+t ^nf^TT

Rr^fd f a r  ^  f a r  <3 < I ■=( ^ td l W t

^nrnft 1 ^fat ? ttt  T t  T̂rr t t * t t
^T%n; s f t r  ? T O  Ttfpfr^T ^TT

1

TT?T faf : ms T T  f w

1 1

sft Tm  *<^q Tm  : mv
sW w -m t t t ^ t t  mfbr5=RT t o t t o  T t
w ^rt t t  1 5 >rr3r ft t*t n̂ft̂ T ti%
f r ^ f t  Tt TWvff TT T̂TT #mr
TTTfTT TOfa Tt q^R TlTft
'3TRft I  I A fafTT Tt 3TcT ?Tft T W
T#TT I fofTT eft *Tf ft TfT f
% f a r  ^  T t ?t pt  ^

% ^ r  feTT T T  ^  ^  fa fT F T t  T t  
^ t f ^  I

ITT t t  T^TT ^T^cTT f  I

f^evft ^ftT ^ 3  f  ? f tr  ^ T  

% W t  ^  f f w r  m\ T T T f T  I  I 
5 T T f^ W T  # c ft T T  T f T  |  ^ t f a l
% r  #^t q ^ r  ^  f a n  «tt fa  fm
T t  # eft ^  J H ^ d  |  m  ^  q w  
eft Weft f  ^ T  ?T^T f^RT T t
^ f t  | ,  ^ r %  q m  # eft 1 1 i t f f a q  
5T^ ?  ^tfeeTT fTFTt ^ 1 r^u 1 ^rnr ^

z  fk  f e r r  f f ,  eft ^  R q i i '^ t  
4 H d l H T d + ^  f t  sr\m  1 fftf^ n r T t  
^ T f  f t  5ft T ^ f T R t  fte ft  | ,  ^Tf »fr 
*Tft f t j f t  1 w * \ <  f e r r  TTrT

n  T t f  TcT ^ t , eit A  P M  f  
f a  ^ T %  R'lu M  IM fa^T cl | su

^ f t r  ^ f f t  fra - ^  a x f  t t
TRjT < TT^T % ^ T  ^Id

T t  P ^ N W  T ^  f a  fs ^ TT
f f i f t  e n fa  t̂ t N t  T t ,  y r f ^ r f w  
? ftr  f f r ^ n f  T t  ^ ft r  5fr ?fm- q r ^ f

^TTFT % ?fr% % f ,  ^ f a t  TPK T 

q ^  f f a  I ?Tf ITT ^ fe r V ffe ^ T

m m  |  ^ ftr  w  T?t «rnr t t t r ^ t t

 ̂ I

e ffo rt t t  <3fr A  TfRT =^rTT 

p  ^ T  T t T ^ W T H "  T T  ^ Id ^  I

JTf tr̂ T c<gd ^^tol o)ld q  I T̂T̂ T

t w i f e  s m r n r  n r r ^ o  ? i t t o  # o

qto ?ftr fT3^: 3TR trfriT R  % farr
sfm rq  ?T# I  I JTf SIfer ?5Wt T r 

t t  |  f a  ^ t  i f t ^ n  t

STePTeT W  ^  ^ft 5 0 0 0  t^ p #T 5:

®"l I'HH ■dd IT f T  6 0 0

srfer ® v itt  qif+Tl^Tl^i T t  f a N t  m 1=1 t T  

^  l^ d  ?T 3>qT ' d i l ’T  T t  Id ^  W l T 
I f T  e T T f f t  T T ^  T t  H W  S T T T  J f  

T̂T# T t  5TFT T t f w  T ^ T  I n
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[ s f t T'lT Z f& T  T p f]

*TOR?TT i  f a  &5t

*T  * f t  ^ T T T T  f  ^  4 ^  cl ? 1T
WTRT |  ?ftT TfZ «ptf t?RT

^ r f f  f> ^ if + 'T  vs ^  # tT-^f?rn- <=t gci 

f t d t  ^  ? rtT  f ^ r  %  ^ t t t  ? t f t  ^

S lfllJ T  ^ T T  ^ T  '+TTT
TSTT fl" <̂ «ti «!<+> ^ t
|  I ^  3ft m W i r  * l H f  if ^vHT

^  t  ^  T R t ?  * f r f t

d ° F  T f t  f>, ^  ?TPT

*fit ^ T T  ft*T T  I f T  * t  STTT
5 TR TT i^sPT eft M IM^t f %  •̂■-S'Ti 

STFfi <.^11 ^  I

•^lo *r W  %  3?t ^TfT f t ,

VR t  f t  ^  <ft*TTt
%  f w  f t  m %  % T  i # T

^ r  f t ,  ^ r ^ r  n f r r  £̂t f a ^ r ^ r
% 1 ^ t N t t  j r t  ^  |  f% v r

%  f? P 7 im ^7T WT? fdTSfT f F T  I 

«lcti't %  ^11 *4 «(6 *fi < ^  S^T

*.'! ^ T T H T  $m  ? ffa  ^  * r t

ffSReT k * t  f t f t  I ^  HTFF 'fitff 
3H1 sftT rnfT 2TTIT-^T^^ HhllH

w  t v  %m t t  + <m i f r m  i
*T ^  -MI Ĵll f a  ^  T̂PT W

T T  ’S R T?  <TT W %  T̂ * f t
^eTTti I ®$t 4V»MI T T  W T T t
*£ T  F T \ T  fsRTT fe T T  ? ftT  ^  T f F R h T

f r f a  Tp.fr j f t  ^  ^ a r r  +^11 f r  s k  

*r +-i < T t  s n r  ^r sprfo

eft ^  «td('-!, y tc T
% ? F ^ r  faR f^  ■*T<l«i vfMt ^rt ^ rfN t

^  ^  3 vTT 'd 6 i<41 ^  cl l f°h

^ m s r m  1 ^  |  f ^ ^ r

^t ^TcT r 5f^cT f t  T f t  f  I ^TPT 5 F T T

^  ^5T <T ^  eft X ^ -

sr^rr ^iiv>' Tr f t  ^t t t  w t

f^ i%  ^i ^ 3 n ^ r  m  «<^i %  f ^ f t "  
t r ^  t tp t  % ? r k  w r ^ r  f a

*T F T  ^  ^ ftift  ^ t  3 7T T  ^ R T

1 1 4 ' m m r  f. f% o t t

s ft strq^r o
^ ct  w r  f e n ,  t  * rtw T

^I^I^IIT  fi I ^l-Jl 5TRT: yV'i =Mci %
O O h .

q ^ l e T  « f t  f ^ R t  « ( N ^ 4 1  ^ f f W f  

5TT^ ? f T  T |  ^  ? llT  ^  ^  ,f%  ^ t f
€ t  5TT^T f H ^ H d  ̂ f t  ^ I T f f ^  t f r n t

mrrfm w t  ^ ft q f w r  ^  m
I  tftK % f w p f f  %  f ^ r t  3 ft j g  ^TTet 

§  ^ T 5 F t  «<ni^ ^?t y R 1 ? r ft  I
|  1 ^  q  ^r?Trr ^ r r  r

f  f a  sm r 5m.^r fe%%?PT

S p TT ^ " I tH TT t3^r ^  eft ^  ireiT

3TRT ^Tff^T f a  n  deHlUd WT̂ WT

%  ^ t t t  T t %  w  t  s f e p r f
i t  -deHlf^d %  T m - 3TFT ^E|T ^ T

5TT T f  t  7 TRT ^  HHHWT

T TP rt T p f t  w r f ^ r  ^ r t  ^ t
A rrg ^ ir ?  ? h t  ^ r f f i r ,  ^ t f  ^ ? ft 

f e ^ T  # f t  ^ T f f t r  I STTfJT f e # R  wri
Jr ^ > n f f f , f f ^ r  i t  
% srfrrM ti i v t  ^ i f ^ f ,  f e T 

%  s f r M ^ j  trt ^ t % t  w p - ^ t r4  7 « f n r f  

% iifa fa fg  f m  ^Tffq- mf% q?TT 

?T*T t ^  f ^ T T  I T^ f 't i d d t  T ^ T  r1 4l I

^tt  q^y f^nrr jfrerr ^  ?Ttr 'fr^vT

«)*lH W f^rRt ’jjft •’Pleft P, I eRi

5TTT ^  aY t 'f f t  -=( *-| I -4^ <T̂  ^  14

v t  S T T ^ T iT  i t  f V ^ f r f t  T f i f t  TTtT 

^ |cT -^ t #3TT % "̂HT WZh T ^ t  I

?TWT% 5ff ^ft fTRT I  S}*tT 5HWW- ’O

f  ?  f e r r  ^ f x t r  i

¥ t  S ^ f t t f W r  DffT q r  ¥TRar 

^T? T ^  ^ f r  StT t %  ^ R j l - i  ^ f t r  411 R -  

d i r ^ ' t  ?TRW TT5P ^H M Idt ?TRW



|  I. 3 R  ?TT STPT^T% ^ T  WPX 

ftrfarft p r m  etar err 
q ^ :f5?r7r ft ? rw r ^  i ^  ^  
^ r M ^ r  ?rfHcr |  i ^rm^r t t
l(T  STgcT H f c ^ l  5FT |  f a f f *  2 0

?rf?T7RT m  1=0 |  i <*st fFzrfrr 3r *rnr 
^T%  W  U,T 5FFT f r r f ^ t  S R lt  *TR /  

-T'TTT f^TTCT TT I 1

T h trro f^ ' TTf^PT T t  STFT STF^frRT 
%  ^q- if  |

s^rrr * t t *t  T t  s t f t .w t o  I

5JT??T R t m l* K  aft? ’WIH « H H  I

Tio^f % mv A w r r t  ? r ^ f t  
w rifr t t  *T*pfa t t c t t  g i

sfl T T S m H  5IST* 9*?f * ( T t5 7*T T ) : 
■̂ MmPrf Hft^T, T̂TTeT ITT frfa S^TFf 

I  I f w r  34 sptf % 3 t T H  mreT 
^TTTTT ^  s u n t T R - TxM tffa ift*R T  
% STTT 1 4  f5 T R  T T t ?  W T T  f>fa %
f a n r r  srtr l o f s n r  t t >? ^ w R n r r f
% faTTH TT m t m  1 JTHt * 2 5 
f^rrr Trt¥  w r r  TT̂ rraT i % fr^ ^r%  

tft f * t  s f t t 5t  % s t f e r H  ^  
- H N H H i  ^Tft f t  <TTt |  i snft tft 
f*r fa^rf ?t sfttst m m  t t  T f  | i 
^ r f a r  $r tft t ?  sttc f  ft r f^ r
^  * R F J r fa ^ r  *t, q^rfrTT £t *tjj *fnT

^  I  i

%Q*i ?t 5ft ^-Ht .̂ ^ST^f jft5T-
^  sprt |, ^ f  ^ R TT | IT  f̂t o^'NfT-
f r r m  pft  ^ T flfr, ^  srr <rrf
J  i ^  frflr f t  m  f ^ r r f '
%  farrcr *fV f t  i 

«
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srfa ggTT % £hpt n ^fT  
ftcft | I STT ^ ft  + l4*W  *t tft c4 ftf 
gsnr tY strt f, n f r r  *rtft tft- *tf
T F T  5 ift T T  e^ft H ^ l g^TT ft I
STRT ^^16*1 ^  f^ W  % fftft f^ T F T -

^ f t  T t  q f  f^rf?r f e n  |  f r  f q w  i f  
q t N t  ^ H l k l  T T ^ t  %  f? p t d l c + l ^  +
? ft r  ^ t w r f k r  T r w f t  t t  ^ f t r  f a %  

t t  ^?erT * f  f ^ r R  f r ^ T  s m r, 
T r f f r  ^■ff?i sTiti w f  Sr ?t ^ t t  6
$TTW ^  irfer ff f̂ q l<?f) ^ I lTT*'a 

«ft 5FT ?f®TT 94 T W  ft
5TT^ft I

r̂ar f W  20  T f t f  ^rrrjr t t
iTN V il+ d l I  eft ^ T T T T  ^  qf^^ffq' 
q t^H I Jt  1. 54 T f t f  Z-rT 5TFT3T q^T 
TT^" T T  T̂ sIT ^  I ^T  T t
j r r ^  fT q T  otrq eft ^  ^  gt»ft i

:<5 srff ^  4 0 T rr f  ozrf r̂, 
^ft iR t ^ t  T t ^ a T ^ T r % 5 f t T f t , t  
5nft ^ft ^hrw t t  t |  |  i 80 ^Riyid
'jf'TcTT jf ?pft ^  I ?T¥fr cTT
T r f r ^ t  T t  T ^ r  t  ? fr^  ^

% f ^ - 5 TTt^ ^rftfT,
v f^ T fh T  T T ^ r f  % f?r% m w t  zft^ qitfl 
t t  ^mr ?rff cri^' m r  | i ?r^t «fr
^ T T t  T^T TTST^ft fiT W t 5TRRT 
^Tft qt% TT Tp ft "Tff I  I JT^t 5fr 
^  ®3t TWffq" qt̂ PTT T̂ ?TT
zftsnrmf t t  w r  f w  | ,
q t^ R W f TT ^TPT ^ T T t  ?Tff f w  TRTT
|  i sft ?rnr% | ,  5ft ^ r ^ r f  ^ r m

^ T T t  H N mT  H^m| |

TT^ T^t?a r ^ -  : T f  r w m  ^ T T
«ft f^vT 5ft TT STTTT eft ^Tff 5TT
iPTt I

• ®ft T V fR m  sr^igr znqf : t  ^

TfT «TT f r  f?FT f+'HH

1904 ( S A K A )  of  Agr .  & Rural  68
Dev.
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[«fr  srarc qrrf]

Tt ÎWiFTTcTTtft  Tt  N tf TWTT 

fTTTTt SFTtft tftsffltf ̂PTTtft =3Tf|tf, cnfr 

HKWU| Tt luft* ^RT tf gETTT 

fT *T% I

tftf WeTPTT  fT ĤK ̂ST tf  20

liO-i S»T  T̂T%tf  < 170  l<a

cHT ST*ft Tt 41MJW+dl' 05t

TTwfa tffcprr tf 125  <tt

Mg-̂̂l Tt T̂cT §■ I ftf̂T̂T «lcol̂

Tt tft | I 600 TTtf WT

TT 10  T̂ WKT m=T  P M TT 

 ̂  I ^  K R-l4 TT r<WM

| fr r̂tf w  qwra; tft  snrtfr

fHWW+dl  Tt gi%  ̂  TT TT t| I I

srftf &d<«l  Tt 3ft ozr̂T t,
CN ■’

irrtf r#r-mftfr̂ tt tr 'tft Ttf str
<N.

srff |, Tfffr 2. 5 TTte

tf % 1.22 TTtT  ?Rqftqftf ¥T-Tqntfr‘ >5 €\

| 1 zntf cttft, fHfn«<, srtr

=ri 3# êmrrftf | ?jtr ^ stttt tf

tfcpjf tf?r tt qftf tf tf 69 sjld#id Tft?

fT*TTT 5T̂tf‘HrTRT JTT Tt̂ftftT 

TT 5nTRt f, '̂f̂’l |p?T  ftf̂TTTT T̂ 

. vrftf TT 20 wf̂TBRT ft  TTTfTĉ tf
C\ ■

I I tf?tftf r+'HM tft WFTT 5SHT ?TTTtf

£ sftr stfar *m«ifod |ttt tf *atrctf | 

tftr itft  ctt̂ tf 60 Mfd̂id  tftf tt 

T̂ r  16  TftflTcT srtft srtr 

fTtfH  TTT̂TT  t̂f J?tf  f I 

TTTq tf srtft̂l £ *CTT5T T̂M iff ft 

’TTrTT I T-.fe ; tff? q  T ̂TST T
%3 \  ^

TT r̂f̂cfTR tf ĝ V 5̂TV ti*Ttf 

T̂Tnr T itfTTtf T f̂rSTiW f  CF
c

f̂riT ft-it r̂f̂tf 1 -rtft fcm tf'

T̂ *T,tf gf q'T̂’T I  '

*TTTeT tf f?fa Tr T̂ T  Tt̂tt 

2TP1T  t  sttt tf mx

T̂TT ofT̂ cTT ?TTTTt TcTT T̂TT fr 

ĵfTTt TOT T̂ T q̂TTtft JTRfasT tf 

3i> tt %3t tf ttptt trT^o

| ^ tf r̂or tt t̂ ?rm tot | 

ÊTtr tt JT̂ff 1  iTtnẑr tf  srrtf

*TmF  ̂tf T̂RcT TT mTT  TWT |

?rtT R̂TTqr | fr tft̂r tV msr tf 

f̂TT?TT  tf i*Z ^T r̂  cTT  5tVr 

TRĴTT tf T̂TTTt̂ TTTTT FfT WfTrT 

Tt STR T fTCr ^ f?TTtf P̂rf̂TCT 

fT T̂TrT Tt STTfft ?Tfq X̂TnToTT 

m tf ?rfffT ?T3fT3: |,  TT 

Trtft Ŝ?T | jfsraT̂ ̂ grT  |

T̂t ?T«TT̂ T̂̂ T T  t nftr

jf'TT̂' tf j#irr?fr  tfHre ?frT 

?rftf?r Tf̂cft tftsmf Tf% eft

tf T̂fTO 3TT tc ftr  tf ftf%  tft 

f̂ttf T̂ T fT 5T»T r̂rfcT iTFft Tf̂ 1 

TTtf r̂fT̂r ?ttft Tt tfg  ̂ TTtf T 

f̂ HT sfttft Tt '̂r3T  Tt ^ttf f& 

wtT  ̂  ifnr  Tr  ^mr 

k fetT I *TRcT tf  fR Tt 'TT̂T- 

fzfcT TTtft T|t | tftT f̂TTST % ?ftft 

r̂ff  Tt it̂ t  tt fzrt |f  tft I

tf' f̂TSTefT $ fT  #T % fqfTTtf 

TT ̂cr̂TT 3ffT n̂t ? T| I f3TeT?TT 

%?tt =50̂ ,̂ ĉrft  f̂ rrtfr ?rft tf- 

t| |( fsRpft r̂tft r̂%T 1 f̂q- f̂r 

r̂rr t̂ r̂$t tt =̂ mt 

fkT  'tftr t̂t tew % fare

tftspntf' ̂TTtft ̂ttft I r̂ft Tt T̂cT |



|  f a  5*T«Ft S*TPT'^ V t t  ^  
5TT|o <t 0 SttTo 3ft T ^ T r |

srTrr s w t  s rf^r^  ^retf

OT sfRTT |-l 35 ?PJ*tfrr?T
qr*fr # w '  | ,  21 tf t  

^ r f r r  ^ t h t  |  f r  

?r f a ^ r  f ^ n T  =3Tf^ n f f

fq-^r 7̂ r  11 $ fa  ?FTo* fy H  it m v m i  

% oq’frpTcf ^reTT °qfrcf ^ t t  fteft 

t  *ftr Trsrftfa ^ t  g t o r a r  11 

fffa ^ 5TTf?r^> tft q T T T T  *w%<mi 

tft <3TRfr |  I ^  t  f r

?r^rr >̂"t sfr^<£

ft s it?  feq r t o t  %, ^ r
T5T TT% I  I ^T  *fT*TT % STTT
?rfa ^ T T ^ r  fr^TT ?3cTT |  iftT 

5?T fe^TT if q*? frFT’f t  tNi^i ^Tefr 

£  W  TT 9TCT3T f^nTTT'ft T ^ T  tf\
^r^TcT 1 1  5  srnrr t  f r  ^

TT 1 9 6 0  if ^To ITtt . ^Vo sfr^pcR 

1 9 7 0  ^  T t  J qrffo ^ o  q W , 1 9 7 2

if Tfo f ^ f R - * r%  1 9 7 5  if frr^r

%0 szfrfr, 1 976 if ^ i N n : ,

19 78 3r «ft ^  fa s in m n :
^tYt 1980 3f «fV *&t> tft ^ T T r ^ T  

^  fc^T cf^j ^T ^- % f a ^ ^ a r r

r r ^ r  t t t  i ^h t t  q ^ t  «rr f r  ^ t

TT t f t  t f t i  T \ $ 4  *Tiff fefT
jfTnT I s q frr  ^ t  ^ T T  ft|

T ft sq> I 3fr f a t w  I  if ffapEfarf

t  Weft *ff f $  n f f  TT^

|  I T r f a q T ^  if sft SFTf 5TTT S*R?t 

Cr ^  1 1 jfcft aft 37T

E2TR ?fhc m^fWcT fr^TT T̂T

|  I *Tf ^ r  ^Tqr I  f r  Hfliizt

^ r r l  ^rmt ^rr%?; i ^ f f r w r f f  %

% SRT Sft fog ^ T  frqT T̂RTT
I  ^ r  t t  f r w ^ r  ^ t  v^rrar 11 
^ r  % fw ir $ 3% q f fu r r r  f r ^

|  r t f t  ^r q rn  =srer ^ttctt |
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f r  ? n f t *ft IT i  q r f o  <f|'0 qi-oT STTT 

3To Z t' T̂ Tn ^  ^
^$rrte  fqpB̂ r 31 ^t?t 
| sttt ?nfr ^ tf  j t t ^ t t  m

^  fir^TT | ,  ? f k

?r f l n ^  .f̂ rer Tft I
sfrr .&t if ^Tf ^ t t t >  ?rff f f  11

1 1  # TTT^rf^

cnrw  it fq - f  f i r  |  s f g r  f r  ?nn^nT- 

q^T if ^rnrr 1 1. .

rTm irr*ftor tor^- h «tt

RTTJTfT«P Tfn (TT^ sfff^T  ) :

«rt fT T V  f f ^ T  TT T ^ t t

^^■‘t T? ^ T  ^fgrr I

«tt frn HT«T 5t^'t? ^»rf : ^ t -
fqrqrt fT ^ V  eft % |, $rfr?T
^fRTT TfT^tq- w t  q^ ^ i f
:r^f ^ c fr  i ^ r % T  mftrfitqf
^  W f *TTW ^ q r  t f i ? ?Ti ir 

tr^ft S T ^ m  TT f^TTFft V3^\
| ^ r f  f ^ T =qf^cf % ^ q j r

T̂ ?T̂ f ) ^qtft T5T %
% r  if ^ tptt ^rf^TT ^nt ^ t ?t

qt% % srfe fq?ft  = f̂r?ft
T ^ ft  =STT%Tfr^ spgt Q̂ r ^fPTT
=5|T%̂ , ^vFT 7̂Tzf ̂ 'T T^T |
^ f r f  ?«r5f % fro; ^  ^nPfr 
•qrfftr f̂r f ^ e r  ^rtq ^  5rr? Ticrrar 
^ t  % %̂ 3® srirrfjfff ^ r  r̂rrf ^nir i 
q ^ t  q-̂  |  f r  # t  ^ r r ^ ? r  qft q ^

5 ?  9TT . 1 1  .

Jr i r̂rar 6 7,75 0 7 ^
^  TffeT ^r?T ^fPTTT I  f a f f  if ff 

5 5,0 0 0 qsp? T̂n TftJT SfcT f^TTf 
cfqr it-q ^m f r̂ f r  r̂ fr i
^ t t t  5T5T ?nrtt^r «®rrgr
| ,  IT^tfs,; V J T fa T  T̂T

5Tf *T0nr ^rr^T |, f r T  »ft’ ^ 3 f t  
% 5ETRTT Jr ^tftt

1904 ( SAKA)  of Agr. & Rural 686
Dev.
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w  15 srFaWcf f^F^cT ft «tt
2 5, 30 STST % 31? %5T?T

25, 30 srFcT?Rf cT37 ft 3f T | 
^THT fsp  s p T ttf f  ^  • 3FT

f t  T?T t  I Sflfta VX '

*ft arifi qr?ft |  s w t  ^ t  s t t *t

cT> 15  SFcT?KT 3T*flR T< 2 ,0  00  

TtfZX sref f tc ft JTRt 80  i m t i i  

f t r f t f  I 4 0 srFo?r̂  ^TtfTn q t  2 ,0 0 0

3r 1 ,000 ftrffrarsr m nt' so  ^
4 0  q ^ f  ficft I  STk 3 5

5f<frn t < i .o o o  V 500' 
f*T5ft*fY3T J7i?ft 4 0  ^  2 0  t=*

fra r  |  ?rV< 10  vfam
I  5 0 0  fn ? \i f te T

3Tpft 2 0 . ^ T .  ^  ^  f f lf t  % \

* rn ^ m  5r tft | ,
3 tFo t t  s t e m  sfh ; p̂ t %

^  *n*rTOMT 1 1  f*TT? I f f i  3 0 0  
q?Ttf TT^¥ q f e  cpr. qp fr ftcTT

I  ^fapn 3K.̂ T w  nflf 3PT qr?t 
|  i f k  if 5p< ^

T̂TcTT |  I eT ^  % 40

$f«T. ^ T %  *T; ?T 2 2
t f i  f i ^ r f  f t  *r*:<ft |  are Fa

10 ^ f t f  ^ r .  F ^ r t  

f t  q r^  |  i ^  ^

8 8  F ^  I  f a j f  if 3 3  

??fa, * [fa  *ft q fc iq  q r  fn*?T 

3Rtft |  srfr *a^t qr |  i- 
s*r F?*tt $ 5n?r=f ^ - tt

^ rrf^ r  |

?r?1r o t  4 0  t t ^

qft? qrfr f ,  b to . %\

18 'sVe qr̂ 'r if
q r ^  |  r ^ ;  ?; sw~< f q

?r> 50D tffcr 5fW. 100 *ff̂ T 
TflTT- 5 sH Fnq?q

*FT I  t r̂F*?T w  Fsvrr if
fq R r  T tf  r* fw  11

^Eft,cRf ^  q l i t  f w l i r ^ ' %
if irra  <¥tiW 77r ^
^  5ff?TR s r p h  |  . . . .

water resources study programme.
?ftr (Vfr< sfht b*ll*i
f^ m n  |  i t o t t  o t  ^ft ip ft q^ft 

*tVt ^rqW  faR.1̂  4r 
ftrrr ftwr |  ^  ?rqt wt q ^ r  ^ fr  
|  i ^d^TTT ^i4^rn+  «'vm ff i f '
fjRRt q^ft ?nn t r̂ rft | ,  ^ r i f  ^cs ^

<I<^T 5BW ^  40 yPdUld ?Fn; y|H>l 
fWOT r̂ % f?T7 HJINT ^TRt cfr ^  OT 

U+W  ^t ’T̂ rTT |  I

IT %^T ^T qr- +̂ *11
g  I < •’Tf^' OT ?Tft ^ -

3t ; ^rqf^rf jmftw f^ rro  jt ^ r t  |
?ftr tfl-HlTt 4)̂ 1 *11 ?̂T%
ij-HMi ^fh: ^f?r ^ft qt^FTT# f ,
JTT f^d% tll^’^T T̂ F̂HT *
Melt ?rft: OTT f t  TfT %WvT ^® *ft
^  ?flT fnsRr f^ F lf  qi% |
f3R% a n a  ftr»rrf % qfq^i^iz  o t  f ®  o tw  

f t  | ,  v R r fw  m  ^rrot 
qrt^r r̂ i w r  OTf^ i 

q§?\ ?t ĉ*»f % f%^T r̂ ^PTrft
d^l'Tl ^ ̂ fOTT' T̂T̂ t % f̂ OTET % •

f ^ r : .^rrtH  % tfi ^fr qJT% ^rrernr ^ f t  
|  i 20. f3TR ^ t  3 n w n  q r
3FTf ^  ?rf^Tq flHV
^ H T  ^Tffcr ?rk  ^ f  jftf̂ T ^ 1 X
^TTTt =snff^ I

^fr q" 1 cTPI m w d  |  6 
*TR ^  I < fT q^FRT if 10 

t f \  ‘o g ^ n  ^  ? f ar

ff*r *r?ff tf\ 5 -r^q r
f  i ?fr # jp t t  ^  ?r<rtr fT' m tt sniff
OT f ^ R T  f t  TOfT |  1
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t f t  TroPT t f r  *if

H lfr fiw . I  5T|, f*F f T  *TTf I  I 
f T  1̂ iq % H Rf *T5Ti' ?ftT *11  ̂ ?HTT 

f w  ^ r ^ TVR % STTT 

f W T f ^ T  s i f ^ z n  WTT t  cTf 

5ET5Et fw * r§  ^  ^ m r  f t  ^ f r

k '
SH R IM A TI JA Y A N T I PA T N A  IK

-(C u ttack ): Mr. C h a irm an , S ir, In d ia  
b e in g  a v ast co u n try  w ith  a v as t popu-
la t io n , it h as  rig h tly  g iven im p o rtan ce  
■on ag ricu ltu re . Now also, a g r ic u ltu ie  
h a s  rece ived  th e  p rio rity  a tten tio n  in 
th e  S ix th  P la n  an d  u n d e r - th e  new  20- 
p o in t p rogram m e. R igh tly  so, be-
cause  i t  c o n trib u te s  h a ll  o f th e  n a -
tio n a l incom e and p rov ides livelihood 
"to th re e -fo u rth  of o u r popula tion .

15.56 hr».

M r D eputy  S p e a k e r> in  th e  C hair.

T he P rim e  M in is te r h as  dec la red  
th e  y e a r  1&82 as th e  y e a r  of P ro d u c-
tiv ity , I am  g lad  tha t; th e  B udget of 
th e  M in istry  of A g ricu ltu re  en d ea v -
o u rs  to  tra n s la te  th is  goal in to  effec-
tiv e  action. T he  outlook of ag ricu l-
tu r e  p roduction  in  th e  y e a r  1981-82 is 
fu ll, of p ro m ise  an d  optim ism . T he 
food p ro d u c tio n  w ill re a c h  a reco rd  

-x lev e l of 133 m illion  to n n es  and  th e  
p roduction  of su g a r cane, pu lses and  
•oilseeds w ill also reach  a new  height. 
In  th is  backg round , th e  y e a r  1982-83 
‘Should) be a y e a r  of assured- agricu l- 
tru e  production) T he fa c t th a t  w e have 
achieved  t self-sufficiency, in  food pro-* 
■duetion in sp ite  o f-th©  rise  In popu la-
tion. fo r  th e  l a s t  r 35 -years  is a m easu re  
o f success to  be em u la ted  by th e  de-
veloping  co u n trie s  of th e  w orld.

T he c o u n try ’s ag r ic u ltu re  today, 
show s som e reg io n a l im balances. T he 
g ro w th  o f  th e  E as te rn  reg ion , w h a t 
we call th e  tra d itio n a l rice  bow l of* 
th e  coun try , is lagg ing  beh in d , The- 
in d jc a tio u t of g row th  such  as th e  
y ied i rat© ,, th e  use  ot  fe r tiliz e r , pesti-i 

tcudes and  th e  ag ric u ltu ra l c red it flow

are  m uch  less in  th e  region. 
So, a conscious an d  m u lti-
pronged  s ta teg y  should  be evol- 
lved in th is  region. I w ould advoca te  
new  and im ag in a tiv e  schem es un d er 
th e  C en tra l sec to r o r specia lly  
should be e a rm a rk e d  ad d itio n a l C en-
t r a l  a ss is tan ce  to th e se  S ta te s  fo r - 
h ig h e r p ro d u c tio n  keep ing  in  v iew  the 
resou rces c o n s tra in t th a t th e  S ta te s  
have  to  face. T he developm ent of 
agro-based  in d u s tr ie s , ru ra l  s to rag e  
p ro g ram m e and  d ry  land  fa rm in g  a re  
som e of th e  p ro g ram m es I w ould sug-
g e s t  f o r  ta k in g  g re a te r  in te re s t in  th is  
year. L et u s  tak e , fo r exam ple* sugar, 
te x tile  and  oilseeds, in the  e a s te rn  re -
gion p a r tic u la r ly  th e  S ta te s like Ass.ami 
B ih a r an d  O rissa  do n o t h a v e  m any  
such  ag ro -processing  in d u s trie s . B u t 
th e  clim atic  cond itions a re  su itab le . 
So, th e  p re fe re n tia l issue of licences 
fo r  th e se  ag ro -based  in d u s trie s  com -
b ined  w ith  in te re s t subsidy ' w ould  go 
a long w ay in es tab lish in g  th ese  agro-
based  in d u s tr ie s  in th ese  S ta tes .

16.00 h rs .

T he d ry -land  fa rm in g  as an  im oor- 
ta n t  in g red ien t of 20-point p rog ram m e 
should  be in tensified  in n o n -irrig a led  
h illy  and tr ib a l regions. T here  is  low  
vo lum e of c red it flow in th e se  a reas.
I m ay g ive you an exam ple. T he  
ban k s a re  d isb u rs in g  one-th ird  of th e  
e n tire  am o u n t m ean t fo r  IR D  p ro -
g ram m e and  tw o -th ird s  of th e  a m o u rt 
is ly ing  w ith  th e  banks even a f te r  the 
iden tification  of beneficiaries. T he re -
su lt th a t fa rm e rs  and  agro-based  i 
d u s tr ie s  and  o th e rs  face difficulty.

B esides th is , th e re  is a gu ide line  of 
th e  G overnm en t o f In d ia  fo r banks to 
d isb u rse  the  com posite  loan  up to  a 
ce rta in  am oun t w ith o u t ask ing  fo r  jn y  
g u a ran tee . B u t ' g en e ra lly  the  ban k s 
do n o t' ad h ere  to  th is  g u ide line  and  
they  ask  fo r a g u a ra n te e  from  th e  
farm ers.

T h en  th e  a g ric u ltu ra l loans should  
be d isbu rsed  in  time,- Supposing  th e  
lo a n  is  re q u ire d - in  th e  m on th  of J u l y  

and  i t  is d isb u rsed  in - th e  m o n th  r of 
S ep tem ber; th e n  th e  fa n n e rs  defin ite ly  
w ill, face -d ifficu lty . I w ould req u es t 
th e  hon. M in is te r to e n su re  th a t  th e
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loan  ass is tan ce  is g iven p ro p erly  and  
in  tim e.

1 w ould also suggest th a t th e  new ly 
co n stitu ted  N atio n a l B ank  fo r A gri-
c u ltu re  and  R u ra l D evelopm ent should  
co n cen tra te  on th is  a rea . In  ad d itio n  
to  th is  th e  crop in su ra n c e  shou ld  be 
im p lem en ted  irresp ec tiv e  of ce rta in  
a reas. T he G overnm ent shou ld  ta k e  
a lib e ra l view  to w ard s  the  d ro u g h t 
affected a rea s  and  see th a t th e  asist- 
ance is given as desired  by th e  S ta te  
G o v ern m en ts  so th a t it w ill h e lp  th e  
fa rm e rs  to a g re a t ex ten t.

T he S ta tes  like  O rissa o ften  face 
n a tu ra l  ca lam ities  like d ro u g h t, flood 
and  cyclone. S ince the funds allo tted  
to  th e  S ta te  G overnm en ts  a re  no t suffi-
cien t, 1 w ould req u est th e  hon. M inis-
te r  th a t besides p rov id ing  m ore assis-
ta n c e , p e rm a n en t m easu res  should  be 
ta k en  in  th is  reg ard . A ll o f u s  should  
be  p ro u d  of o u r ag ric u ltu re  re sea rch  
w hich  is second to  none in th e  world. 
O u r sc ien tis ts  have obv ia ted  o u r  de-
pendence on tra n s fe r  of technology in 
th e  field of a g ric u ltu re  from  abroad . 
B ut, how ever, an im pression  is s till 
th e re  th a t  th e  tim e tak en  fo r  th e  fru it 
o l re sea rch  to  reach th e  fa rm e r 's  field 
is a long way. The d e livery  system  
should  be speeded up. O nce a new  
high-y ield ing  v a rie ty  com es from  re-
search  lab o ra to rie s , a m echan ism  
should  be crea ted  lo m ake it av a il-
ab le qu ick ly  in sufficient q u an tity  tn 
th e  fa rm e rs  in d ifferen t p a r ts  of th e  
coun try .

T he p roduction  of fe rtilise r has 
v a s tlly  im proved . New p lan ts  are  

being  p u t u p  to  reduce th e  depen-
dence on im ports an d  to  achieve self-
sufficiency. P rom o tio n al m e a su re s  
should be  ta k e n  fo r  w id e r use of fe r ti-
liser. T hough  th e re  is  an  inc reasing  
tren d  in  th e  consum ption  of fe rtilise r, 
som etim es th e  u n p reced en ted  d rough t 

s itu a tio n  le ad s  to  th e  fa ll in  consum p-
tion  of fe rtilise r, w hich  of course 
causes our concern. B esides th is m any 
ru ra l  in te rio r  a reas  do n o t g e t fe rtilise r 

in  tim e e ith e r  th ro u g h  p riv a te  o r

th ro u g h  coopera tive  channels. So, 
th e  d is tr ib u tio n  system  needs f u r th e r  
im provem en t.

I am  th a n k fu l to  th e  H on. M in is te r 
of A g ricu ltu re  and R u ra l D evelopm ent 
and  Civil Supplies w ho has ta k e n  la s t  
y e a r  th e  decision to  d ec la re  th e  Mock- 
h e a d q u a rle rs  as rilw ay  h e a d q u a rte rs  

fo r th e  pu rpose of tra n sp o rt of f e r ti-
lisers.

B ut still tra n s p o r t  to som e rem ote  
a re a s rem a in s  a g re a t co n s tra in t.

T ran sp o rt subsidy  shou ld  be p ro v id -
ed fo r reach ing  fe r ti lis e r  to  rem ote  
a rea s  w here  no agency fo r fe r ti lis e r  
has  yet developed. A v a ilab ility  fu r -
th e r  dow n th e  rem ote  a re a s  should  b e  
s tream lined .

P ro tec tio n  of fo rests  has a roused  n a -
tional concern. T h an k s to  th e  P rim e  
M in ister 's  em phasis  on th e  develop-
m en t of fo re s ts and  p la n ta tio n , has  
now  assum ed  an  overw helm ing  im por-
ta n t  p rogram m e.

I am  happy  th a t th e  F o res t C onser-
vation  A ctt 1980, has  stopped d iversion  
o f n e a rly  1.5 lak h  h ec ta re s  of fo res t 
land  annually .

T he in ten tio n  of th e  G overnm en t of 
In d ia  to  b rin g  abou t a com prehensive  
leg islation  to  rep lace  th e  ex istn g  Ind ia  

F o res t A ct is a tim ely  and  w elcom e 
step.

T he p ro g ram m e fo r p ro tec tion  of 
fo res ts should, how ever, go h an d  In 
hand  w ith  a com prehensive  p ro -
g ram m e fo r p rov id ing  su itab le  su s-
te n a n c e  to  th e  p o o r  tr ib a ls  w ho 
som etim es destroy  th e  fo res ts  to  m a k e  
a living.

T he ob jective of a hum ane fo res t 
policy should  be p ro tec tio n  of fo rests  
and  of th e  people liv ing  in  those fo res ts  

ing th e  profits of forest contractors.

E m phasis  on  h o rtic u ltu re  and 
fo rest based  in d u s trie s  located  on 
th e  fringe  of fo res ts  in  im p o rtan t.
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T he decision  ta k e n  to h av e  a H o rti-
cu ltu re  D ivision is a w elcom e fe a tu re  
b u t a ll th e  d is tr ic t h e a d q u a rte rs  in  th e  
co u n try  should  b e  selected  fo r in te n -
sive vegetab le  cu ltiva tion .

Social fo res try  and  fa rm  forestry- 
had  to be fu lly  g eared  so th a t th e  
genu ine  needs of th e  v ilag ers  a re  m e t 
w ith o u t en c ro ach in g  on  re se rv e  
forests.

In tensifica tion  of b io-gas develop-
m en t is a very  w elcom e fea tu re . T his 
should con ta in  ex p lo ita tio n  of fo res ts  
fo r fuel.

T he p rog ram m e of an im al h u sb a n d ry  
h a s assum ed  new  dim ension  ow ing to  
th e  m oun ting  em phasis  on benefic iary - 
o rien ted  p ro g ram m es lik e  IRD. 
IT D a  etc. T he n u m b e r of up-
g raded  an im als  in m an y  S ta te s  

i s very  m uch le ss in  n u m b e r an d  in  
m any  of th e  S ta te s  it f a r  su rp h a se s  th e  
av a ilab ility  and  ’n an ce  needs un- 
p rovem en t of th e ir  p rogram m e.

I w ould suggest th a t  deficien t 
S ta tes  of u pg raded  an im als  shou ld  be 

helped  to se t u p  G overnm en t-ow ned  
p rogeny  fa rm s a t least one a t each  
d iv isional h ead q u a rte rs .

F ish ery  poten t ial in m any  of ou r 
S ta tes  p a r tic u la r ly  in th e  coasta l 

S ta te s  of ih e  E as te rn  reg ion  is y e t to  
I^e harnessed  ap p rec iab ly . V ast in lan d  
w a te r  sp read  a rea s  in th is  region can 
be used for p isc icu ltu re  to  p rov ide  
m ean s  of sustenace to  m illion  of poor 
fisherm en. W hile th e  technology is 
fu lly  ava ilab le , ad m in is tra tiv e  
a rran g m en ts  shou ld  im prove in  th e  
S tates. As fa r  as 'b rack ish  w a te r is 
concerned , th e  technology needs to  be 
fu lly  geared  and  b ro u g h t w ith in  th e  
reach  of com m on fisherm en. T he  M ini-
s te r  has ad m itted  th a t O rissa has 

im m ense fishing po ten tia l. I re q u e s t 
th e  M in is te r  w ho is v e ry  sym p ath e tic  
to  our S ta te , th a t th e  se ttin g -u p  of 
a  fishing b a rb o u r a t P a ra d e e p i W hich  

is  a long-felt dem and , since a long 
tim e, m ay k ind ly  be exped ited  teep ing  
in  view  th e  p o te n tia litie s  and  also  th e  
backw ardness of th e  s ta te .

Soil erosion in  th e  ca tch m en t of 
In te r-S ta te  r iv e rs  i s a m a jo r prob lem .

T h is  affects th e  life  an d  u ti lity  of o u r 
r iv e r  v a llley  p ro jec ts . I n u d e rs ta n d  
th a t  a  decision h a s  b een  ta k e n  by  th e  
M in iste r of A g ricu ltu re  to  p ro v id e  100 
p e r cen t fu n d s req u ire d  fo r soil conser-

va tion  m easu re s  in  in te r -S ta te  r iv e r  
ca tch m en ts in  th e  C en tra l sector. T h is 
is a w elcom e step . F u n d in g  shou ld  be 
ad eq u a te  in  th e  n a tio n a l in te re s t.

I h av e a lre a d y  sa id  th a t  w e Should 
develop  our technology. In te ro d u c tio n  
o f m odern  technology  in th e  field of 
ag ric u ltu re  is im p o rtan t. T he ab so rp -

tion of techno logy  is a m a tte r  no t 
m ere ly  of ca lcu la tig  costs and  b en e-
fits, p rice s  of technology, costs of 

lab o u r d isp laced  o r rev en u e s  of p ro -
d u c t ach ieved . T echnology h a s an  
im pact on society . O f course it  c an n o t 
be ab ru p tly  im posed; it has  to bo a 
g rad u a l process; i t  has to  be fitted  in  

w ith  th e  in d ig en o u s  c u ltu re  and  cap a -
b ilities. W hereever it is beneficial, th e  

la te s t techno logy  should  be adopted . 
S a te llite  p h o to g ra p h y  fo r reso u rce
m app ing  clim ate  p red ic tio n , a e r ia l 
seed ing  of fo re s try  species in d e se rt 
and  h ill a reas, im p ro v em en t in  th e  
te c h n iq u e  of cap tu re  an d  cu ltu re
fisheries in  in land  w a te rs  and  in  th e  

ocean, developm en t of sy stem
of so ilt p la n t an d  an im al h e a lth  ca re  
and  developm ent of c lim ate  m odels 
w hich  w ill ass is t us in  th e  in tro d u c -
tion of a l te rn a tiv e  c ropp ing  s tra teg ies  
a re  to  be ta k e n  in to  accoun t w hen  we 

consider th e  m odern  technology.
W ith these  suggestions, I fu lly  

su ppo rt th e  D em ands fo r G ran ts  
p re sen te d  by  th e  M in istry  of ag ri-
cu ltu re .

^ t a f t  *THnT?T f a g  ( ^ R R )  : 

3W TST T T ^ T , S *TFT

rrim  t t  sflsi’} % fa rr  ^p t t̂  f e n  i

w  frftr w t  5ft ^ t f  fy i+ w d

^  |  1

tt *  aftTff f a g  : s f k  f^RT %

I  ?

f a ^  : ^  fW PTcr 

5TTT 3?t SR3>lT ^  5^T 4|M  %
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«* Rr=t> 3 5  y T v ft ft> i f f  WjjjTt 
^ r w r  ^  T ft s f tr  f w F f r  t a r

T f t  |  I STFT, c W  %  ^Td '^W  3 R  ft
8 3  ^ r a t  O T T  c F W f f  i f

w  f ^ r  %■ 73 afdvid
sn<4) ftr^r |  s tH  i o w r  

^ rirr  %  * f t m  ^Ft i i f  17
w fr  ? f t  | ,  ftrcr ir r̂ 15 w q '
?ifTf ^r^Fr |  s f tr  3 w r  ^ f f  if 1

^ T T  %  8 5  y f d y i d  ^ r + d ^ 'f  *?r ^ft
f ^ r r  |  ^ 1 3  ^ ra - f  s r tr  15 srfdvid 
s q f e r f  sjft 3ft  f e n  | ,  ^  8 7  w r  
t  I % 3 5  f l W f  T T M T ^ t
i f  JTtaft % R m  fo Ml ^  1 5f^r cf^r

' H ^ K  ̂ FT dl<H4> | ,  W  ^  S T f f f  ^ t
f e n  |  s f l r  t t N t  *»'r ^ fT ^ rn ;

^ n  ^IMI ^  1%  ^H *h t T ^  t
f W H  < f t  ^ T  |  f%  3f=T

85 3FRTT ^iwf if T f c f f  |  <ft
f T 3 S T  2 5 ft**TFT
?ncr f  a r^ f ^  i; s i n  ^  f o * r  *t

V P  d l ^ t y  | ,  t t  *FT5TcTT jf s f f t  A *  
*rt ^fT |; fo t t  if i<Kitfl % 

% 3FT -HcTl cR> f a  {TFT ^t*ll ^T ft*

■vT Pf t*  ^ r i f  5 ^FTrr^rr vft f + f l H  

t  ?

^nrr cT r̂ f e r n r  ^?r m^ h k  ^t t

\ jftR T  H c ^  5% ^ T  * F T F T  q ,  ^
STFT % w f t  cT̂ i ^TFT ^ f tfw  ^rft f%zn f> I

if  i  f% w m f  % w m r %  s f t

3 ^ T ' t f F T  STFT fai=Hf
Vf t 1 9 6 7  t  1 ^  3 r$ T  ?TTf

■ «fr, s f t r  s t f t  t f t  i j s t  *rw t ?t  ??h

5TT3T %  fjft"  *TWt ^  I 5TFT
^Hsiy f% ^ s j ) % TnFT^% % h *i m ‘o

■ spt ^ ? ¥ T  f w f r  ?ft% I  I W%- f%TT 

^TTT f w R T  %  ^frf^nr I ^ r H  :q W f  
% «»1+1 ^T . tiM  f ^ T  .^ ll ,  f^RT-^PTTra' %

aw. I  ^ r  t o  % #cfr % t ^ t  ^ r  

• T p f t  N W t  %  ^ t t t  * r f t  ^  f  1

’STFT 1 9 6 7  % T̂Toff ?T ?n«r % 1*TT=ff 
g^HT q R  f̂tfbTTT | =RtT f z  ?T 

THT 4 0  «n, 5TT7 3 0 0  ^ R T

|  i zw zx  ^tt ^ n r  14 ^ r r r  w r

«n 6 0  ^T IT  w r  t  I ^  ^T

^ n r  60 ^ t r t  «n 5ctt3t i o 5 

? t f t  |  i 1 2 ?tt% m ^rr

zn  m i  cft^r #  ?fr^T if m m  

|  I s f1 | ^T ^FT I 1 0 0  ^  ^  1 1 0 0 0  

^ rr^ W  %  ^  fiT R

<3M̂ ?TT?ft 5R- ^  l < ? j TTT

<>M*i % u  id r ^  t xi^r fViti 1*1 ^rr 

t s  ^ 5 t r  ^  *r f ir^ frr  «n, ?r^

^TT ^ T R  ^  if TfT I  I TTf

t t  ^ = r  m f a z  n  ?ft w t

i^R'd^ ?n cTT ’TFFT ^T ^F  +^~tf1 STT Î

75  W T  W t  «fr I 3ft 151

W^T f^ZvT T̂T ?T^ fT̂ T 8 2  T̂ 8 5 ¥ T ^

^  I ̂ T-fTT r4 i tl % f%

M m I '  % TTM % ^FT rfr f w r  3TT 7 |  ^  
^ r f r  ■'flm'i % ?f t  jt t

Hcfl 3fi n f«  N ^  t

5*TTT ^  V^T JT^r HI

^  t  m  t%  f r  i *n<r 

m  # #  f r  ^ t?rt  if |  i f e r  f t : r FT

*TcfT ^ # r  ^  f W w  t t  ^ r r  'rrnrrr 

f t  T^T ^  I ^ T  rft ^  T̂cT 5TTT 

TK '^f |  I ’RTT'ft W f i  P h P h ^

f w p f r  % ^f t  c f t

t̂f̂ TTT | q r  fT  5T^T % f^ T F ff %

srRrfMg" frft- r̂nfFT ir <Pa^
^ flr  3ft ^TR- cPT ̂  fFTT

^TTf0 I

T O T ^t % ?r ? r m  %

J jw r  ^  ^ T ? f f¥T^ ^T ?FTR T F m m  I 

?TTT«f W w r  ?TtT' 3 f fF § fw  % ft^TFft '  

^ t  H H < K  f w  ?f|T % ftnjTRt' 

w r ’ ^ n rr  i 3 R  % ^ r<s

p n  ^r m  ^ t ^
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T r  m r ^ n fr  i s r * R ° h  n  q f l  
r + fIM  %  f?PT^T T T  3 T T  5TST cT' 
f + « W  Vft ^ T  T^T T T t f  T O T  I 
srrrtf srtflrTT tf 2 1 0  w t f  tf
t f f  T m r m  s ftr  q^rr %  f ^ r n r  T '
1 3 0  *Ttf f ^ A T  feqT I STTT ^T T !

s f r  sftr tfm  ^ t | | r^+1  1%
T t f t  |  i *  f t f  t f f j t  %  t f l z  ^

T f  f  I W  STCSTTC- STTT £ t 5fW f T t  
f t ft ft  tf < .tiK  T f  f t  f*T5Tt f  ? ^ T  
$TJT t f  t ft  85 srfffPIrr ^ TT^Kf f r m t f f  rT
|  w r  f r  £  i
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fra r-T r* t i t t  jtptt f  f r  srt sri 
fr*T Fr |  i tf T s m  f  frT srrrtf ^rtffa- 
w  g t^ t f  g r ^ T  18 rnfTf ; t t  t t  s t  I 

* f R  ?̂ T ?T ?ntf STTT TfTT $T 5TRT 
^^T^ t  ? tffT^T STN+I rRTv tf  ^ T

w R r f t f t f '  % ?ft. tf t t #  Ttarr 

sir ft* «ri T sfm ^ r I  i ^ r  q r  
jf+H1 'Tfr t i i  i frnrr ftcTT f  

m  37 f w i  t *  ^Trfr 3r srr t  f t  ^ rff i 

* f r  ?tpt wk i^iJm Td q r  tftftfir ^  
w^tt ^tt^t m  ffifnw q r  tft <tTi ̂  fri jt  
^rff fttfr ^ rfftr, ^ r f  tftftfq- R-ff
f^T i I 5THT f r  tf t

t t  t f t  f t  i s n r tf .  y i fk m r  t t  ?t w  

f w  |  i * m r  srrrtf q*r tftftfn1 t t  

ffr e ^ n r  w t f  tf tfr im fr  f tf f , w ;? r-  

^fr, tftfT ftff, *T̂ TtflT, *TrT<̂ R ftff, 
S R T T ftff, T O  ^iTfft, JTPTftTf,
TTFT ^  5TT^ s f f t  t f t  S fF ft ^  f t  

3TTT?tf qfe ft Tt 4<NI< Tt 5tT 

TtarT Trft fr irf rfr fnrr ?̂t ^  

^  ^  ^ r r  ?ft in tn fi tf ^

^tft ^ t t  tfrtff f% g tn  tf tf? fFrer 
s ^ p  ^ rft f t  ?r%tfr i ^  g * n t  

f ^ i r  ? r t r  ir?r % ? r ^ t  ? rf t f t t f t  i 

??T3r ? m  ^ fe ri 1% fin ^ : s r ^ r  tf

W  f t  TfT | ,  ^ T  ^Tt W  fT̂ TcT

I  I

TW ; MIH ^PTR

Tttft t u t  ^ t ^p t  #tf m ?ftT w r ftHT ?

^ h r f f  f a g  : w arer

i r f f e r ,  %TW t f  ? m  qtf ^5TT^ %TT

=5nfcrr g i ^ n t  g r  t? r  % fo r
3 2  ^ f t ¥  < ^ ^ w t f t f % w  1 7

f ^ R  sa-ar t f  t c f r  f h f r  I  ^ f t r  

^ T t f  f ^ f l T  tf f  1 ^fr ^rtftq-

% f^TT dLN'fci t  ?ftT t ^ R  

Tft ^ w r  fr^T1? f ^ U  5fRT
’̂ Tffrr cTTftr «nrat f f  W TfRt %

^ T T T T  t f  ^ T R T  ^  t r r  f r  TT% I ^ t f t  

sr^iR ^tfr ^ r  9T3rnrr 5fR r w rffir i 

# Ott Sft̂  ^rr ftrft T̂T 7ft f  
^ f r  v r  ?T W  q ^  f  *T 5 R I ^ t  TfTT 

v t  5 i t^ w (  t t  t? r  T d w  % 
^i^iv ®hl̂   ̂a ^ I ?t ■ tft j qT 
^ ^ 4 d <  ^  w f t  ?ft ^m nrr w  t f f ^ T  
STTTnrT I ^rf?rrr ferFT tff ft 
»rft ^ih'mi, ^qtf% t?  f?̂ r?rr f  
200 wtf tf sftr f t  • tft ^  %
f̂ TtT 3 0 0  ^Ttf fri^rT  ^ T % r | fHftpT

tf? w  I ^rnrErr sm* i ^ t  «ntr ^  f  i 

fW^TT ¥ 1  5 R f ^ t  ^  f t t f t
^rfftT  ) =̂rf t t  ^ r t  w t t  f ^ T  

WT, ^rf+'l ^rtf S'l^H f̂ RxFTf
^ f r  ^ m + iO  ^ t f t  ? r f t s r r i r f  1 ^ f f  

f e r r e t  s ft , ^ f t  « f r ,  t m  ^ ft

5niT T f  | F ^fiFT tf t f f  ^ r  5TT T ^

f  w r ? T f t i  w ^ t f ^ i r c r ?

? r m  v r  ftfgt tft tf ^  ^Tt, ?ttt %
^ f r f t f T R  ^ T | ,  f q r  t f  t f ?  t f t

ar^ i t t  ? enntf |  5 5Kn% |  r

QT̂ TT t  Ttf ? e r^ T ^ T tff

t t  f^^rtf f  1

1904 (SAKA) of Agr. & Rural 698
Dev.
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[Vf • ^^rTPT f

r % of 1 ̂  if  ?ft ^  <nrft f t  ■̂ eM 

1% 2t7T it -41 'fl l?Tft ^Tft

fjltl'M ^TT *T =I<£1 f t  I

^  j r t  |  Y T  frfa  
f ^ r n r  ir wrxmt ^  % t t  ^  s t
r + « H  TT #7T ft?TT ^rrf^TT i titft- 
Tr^TT HcfcH ^  W l <0 T t  ^TPTTTTt 
sn^r f t  ?TTcft | ,  £ rfr^  i t f t -
TTTt ?Tft f t  WTcfr I V W  f T  
r . f r  T t f  M O i l  f , T t ^  5f|etltd«t % 

T T |  'j H — T t^ TF<TT T T ^  <flrl 1*11*1 
T t f  <3ofl ^  T t f  ^  I T t f

fThrrq- t ,  ^ F T  f w ^ T  % t t  t ^ n t  
t t  T f t  t f t  f t  ^Tff |  i Tfrf^T
ir st t t T  m^r t o t  w j  #'3r Trrrt t tc\

aTi'Ji ■HMii, *hj1 < t t  srr^r ^ f e n , fin  k  t t  
affa *TRT rT' S t M ' TT ^  f e n  —  
rft I»T ?T<ls) TT T7T T T  ? *1 JJf
*Tft TfcTT f T  % T F T P T T  f ,  t  fT *ft  
JWt ^ M 4 i if rTRT fT STTct f ,
^Pt  i f> q- t t  f r * T R  t t  ^ t  ?: * r m :  f r  
fTTrn £— p r r  ?rft ft srwr i f̂rf^nT 
^  w  Ph ^ h  T i w 1 + k  fr ^ T  ^TTT, 
?TTpfr f ^ T  T i  jvrfiT f'nfr ?ftr T t  
^rfir fnft 1

^ f t  5TTTT i m  £ f T  fTTTPT
% T W  ^TT, T x m r ,  T F P J T , % T R
fr *n r  tt% 3 tJv w  t t  s t ^ t  ^  f 1 

k® t t  faiMW TT?rr I  1 «rtt% ?r 
?Tft ^ f n n  f r  cf -̂RRT q r -  ^ t  

t J T f  TT ^ T  fR T T T t n T f l T ^ T  f w #  
T F T  t  ^  T T  ft - T O T
T T  tfTcTT |  I facffT TOT *FTT f T c M
fc n ^ t ^ T ^ T T T ^ f  W T :  ^ T  T F T  % 
% t t  f w  T̂TtT m  ^ r f r  ^rnr f t
tlTcll |  I f w i t  Rl<si*} T t f

'T ft ftT T  W t f T  ^ft
f W P T  -Tft ^ I ^ T %  *A IH ?HTT

T t  ?n T t f  s ftr m  fTTcfr &
^ t% fNrr ^ t f r t  f e n  r̂r ? r w r  |  t

TT *TFT fe s n r  TtftTTT I

^ T r ^!TTW I  f T  S F ^ T  55TTT
Jr f^rft ? ftr t f t T T r t > f t
^TR'r ^srrfftr cTTfT Pt ^ H  TT ^TPTTTTt 

ftRT PT% fT  TTTTt fTrRT T O  ^ T ^ ft 

|  TTk fTcT% TFft Ti inHTT |  I

WHWT 5ftT ^^TTT ^t*TT ^T^TT >ft 
<jirf tTHT *t> l l̂ T ^  iPpu, ?TTfr f^^TT 

T> STTtr % ^ ^ |i|| in  JTT I T » ft
^ 'm T T f  ^ T T  I ,  T '4 r qrr HT=ft
% T^rr mr\ tttt irr fr  t  i sri%
%  T f ^ T  f r  5 T N  S T W  5TTT ^  % . ¥ T ^ T

s p t t  ^ r iir  ?r?t ?fr s t pt t t

^ T  T% JTT ^mT ; IRT;T iTf
?, f r  ^ r  ?ftr ms ^r?r gr irnr |
f r  f w R  ^  t ^t t t  o t ?
fefT ^  I WPT TTTT 1 — 2 5TTW TT

STl'nt HIU q, H Pti'l 5R" 4 0
TT JTRT Tt^rr | 5TTT 

f e n  T’TT ?mfTTT, ^  ^

Tr ^  TrFTi t* tt n . i  f*rwrf

it T̂HT 5pr FT' ^  %?r *T iTffTT 
^T fr ^ t t  ?rtT fr?TR Tr TrqT'T 

f t  jrF n  I fT#TR TT !<Ti' TtZTPH" STTr, 
?TfT t t w  T ^ rm  fTfrr i f t r  j t t t f t  
t t  ■jti1 Tr^rm  ft̂ TT, %fr^r i f f  ftnrr

W  I

fsRTR TT TPT it f^STfft f t  T &  |  
? rk  T t  f e r  it i (t ^ t h t t  f e r  
i t  feriw t Tt ^ rr^ r ^ t% it ? t r  t t  ?r t j t

^ T ^  “JlHl ^TTf^ I fsflaicfl
•T f W T ,  1^ T T  T R t  ?Ttra' ?T ?T 

T T  <3% TrCTT^HT f e l T  j T R T  

I f W R  T t  f e j ^ r t  T ^ T  T h T c T  
T T  j f p f r  ^ T f f t T  1 T T t f T  ^ T T t  ^ T f
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T O T  fr T 3  SRFTT |  I # T
t  apft *rft=f % W  ^ f f

w r  i v m  * rrta  % fftrn jcfr =nr^

& Wl < fejT?ft tittTl f ,  (a)*") I ^ t ,

r ^ H * “  ^ t  i ^ w r  f t  q% fr 11 qfr 

TTfe % f e f R  f r f e s r f r  f t * r f £ 3 R f e

f e m  ^  27  3fr % fr f r

^ricfr ft i # r f t  i s m r  t r m  |* r  

^ n r f ^ f t  V  frfaT q?r W < i  ^FT f e n  
^ t r t  ^ T f ^ - t ^ m r r  q r  f e f r  

w r r  ^ fT R w ft ?rflf t  w

wrefr $ f a  % f e r  tft frftn  ^ f t  « h w  

?frft ^ r f ^  i m t  tf t  ^ m r  j t r

■ fen  5fPT ^ ftr  TT 3ftcT fftVT ^T

f e n  -%m i f ^ r r ,  trfa  crat, 

m z ,  f f a  srrff q r  h+ h is^  ^*i€t' ' • F*
■HMim i f ^ r  q r

f+*<M ^T 5T#T fT O T T iJ
fsu t t  £, f r c r  srr f e f t

TT? f̂ PTT Jllrl l ^  ?^T f t  f t  spTRrT ?ft 
^TRft t  5TfT -5**aft?ff ^rr w t f r o t

TJJ feTT TRTT |  I T N  f^TTT eft 

T f e ^ t  fr "HT ^nfr |  i f r f e r

5T5T fe^TT ?ftT d^Jhll fTf 

T T tff ^T ^  *»Tt f e n  UTrn ^  ffT 5FTf 
■^|ji f f r r f t  *rift T*ft irrrft ^  i ^ r  

s t t t  *  ^ r f r  t t  f e r n r  ^ t  *r*fhr, zzr' c\

qiHi $s&  m * m  f e n  ^ t r t  t  iCx ••

f r f e r  <ri W w f e n  ^  
ft^i idi  t ,  ■3̂ t  f #  Tffenr ^ f  f m

I  i

sr?fr^ t m  fr vrffr f r r m ^ Tes
f t  T?n |  I ^  feTFT f t  ffW T  | ,  JT̂ T

M  tf t Tiff |  I frTT |
%  s t  f e r t  fr t Nt  t t s t  < %^ «

spt xr^r ? n r  f e n  

^tttt \ w t  m  % ^ p t t ,  f r r o n  f c -  

Trfen |  t 

TT W%^RT t f t  w %  w m  ^ fT  f ? n

^  I 'M̂ l H K t 't'l ?TT W>T

Dev.

f e n  ^  eft TPT S5'T?r f e  f^T 
q n r r r  ¥*n?t ^r t  ^ ftr qffr 
^TRTzn ^ft f t  s r m t  i ^  q t^  

T̂HsT 1 fii<a ^H^TT % T̂

q f t f ? |  I ?ft ^  ^  q i ^ f f t  

q z  cpp »r^% ^qT ^ i ^Tqt ^ m T
^ T  T^T f t i  |  I rTFT W TX Ol

H <rl ^  I =t I? T tfe  ^  T̂

cR *rff q r  q?r i^r ^  i q t f r t  ^
^  ^TTT «TT I ‘̂ T W r ^  ^ET
t o  #  ?^r qfhr ^rr ^

inflr ^ r r r  f e n  «n s frr  f e r  ^ n

tft q£i T O P ' f f  'tft I ?TO77 T O T  % 

*TPT  ̂ if jfT ^TT f e n  S*ft 3T *T ^TTTT 
«n i m w r  r+rt -h ^+h. ^tt ^ t r t  

■^JT % f t  fr̂ TT f r a  t ^ t  |  I 3?rt
^nf^r ^ r  f tn n  jfw  i <
4^1 ^>1P4 jm r efT Bpi'TT % f%̂ T I ^ T

^ r r f  j t r  i t o " sn^f i* e*

r i ^ f t  iarsf t  ^rraf i + *m *c0
r p m p r  f r  t h t  ) ^rHrft ^ T w r f t ̂ ’O
ftVt q r  ffnrf f t  jrn^ i fR  

P=t.*41 j t r - ffr ^ r  jfr s 

h h ^ \  |  -ft ^c ir f t  w f t  |  i

ifft  ITFT I  ftr TTf Trw TT^ 
fft #  w t  f e n  ^rnr, c n ^ ' i  ^rr 

s o o  ^ n r  5frr f e r ^ r r  ^ t  ^  ^ t t  
^ q ^  i ^ r  ^rntcf ?r^r ?TFfr i 

s p r  ?m% ^Fr ?F r f e n  err ? n w t
?P T T fe  ^T WT =f^ff ^ r  O T

^ t t t  qfTft, f^rtwf % sff %
■̂p t m  % f ^ r  f m  qfrrr i

3TTT f% ^rf ^?r c r  ^ t  #  i =MMrfr 
% q^% ?rcr 2 t t t t  ^!*fH ^

fr r^ r i t V gfsrar 3ir ^ t i  «ft i  3
v r m  i ^ c  5 r - ^ f t  fr^ft tft i 

W  1 7 ^ H rft ^ft^T ?f w  i%f%w 
^  ^  i w  T h r t  c? t r  ^  ?rrf 

5 ^ r t f  I ^ r t  s t r ^ t  #  ftr^n f ^ t  g f e n
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[ V t o  JT/T cT W  F

fm  t t £  t  s r a fa  #cfr 17
snf^r f t  t f t  |  i w  crqr 33

q fa r c t  v t  K h i *  T t  frm
T T f  f  I ^TT 3 0  T T  T  1 6

qfonft Tt ftRTl  ̂ Trf f  I eft

3TTTt 6 5 qfcrct ^t f S R T f  TT
f̂qtTT if 120 T̂ T r̂tr H’FT I

^TT ^sttt & f% 3TTTC TT f^ | |  
qr STTCT EFT ^TT ^Tf^T ?flT fTT̂ t 
^rrtT Tt ffurf fVrrt -i if^  1 ^fr
fT S c T T ^ T  3%*TT ? flT  f r ? T R

ftm - j h t r  '4ft  ^ h i a
ftrt I ^ < I ?|fiR f  f r  JlrfT TT TFft 
TfTFT % T̂T̂ T H m"1 T t f'l 'M til Tt 
*ft ̂ rfwr ftrt ^Tff^r ^ftr urrr ^
ffrrrf qf<qMnm t f t  f n t  ^rffT 
f ^ F T %  f r F T  PH +i+ fl T t  ? j f o j T

*ft fT I fe>H 1*11 ^T fspFt TFft Tt
ftrfr |  w ^ t  q rrt ^rft f r o n

^ I jf̂ -Tct T7 Tpft r̂ff fn "| n 1
<<i •? q r  -^*-5 ^ ~ h  £  1. T f  

f t r r r f  qfnfnr^fr % f^rvn t  * t p t
flT^T H  f * F T T T  T  i 'TcTTTr jTFTT 
^ T f ^ f  ^ i f T  f r ^ T R T  T T  'T p ft Fh"1 ?T% I 
T ^T  TR" if ^TT^T ITT H l*a « £TT sf f^FT

^r M m  i r m p i f t  t ^  t  ^  T t f  

% * m  TT Tf tfr 3+dil ftfTT

«tt 1 % f r r  ^  in f R '* r r  * p + k  % shr

^Tf 5ftr *TT̂  if T T rf  ?TT *rf t  t ^T 
TTTT f^FTT TT '4T ?pnTTr WT%^

ftrcret f w f  tft f r  sfrr tft ^ 
?n^r t

i^rrrf w m r *rtr w fo  5rn m
^  1 9 7  2 ? flT  1 9 7 6  i f  ^ T  f %  f w i f

% W  r T f o f r s R w f  ^  f ^ d H i
T R t  % T c T T  t  O T T  g r t  ^

^TOTT ^ | f  f tT f  |  fjfT^T Tt > T :ff>

^rRtf rrf^irr TT ^ ? T R  f e n

^ f^RT^ B^T cR> »ii«Tl «a<it

^ t  ^ - ,  ^ + c ( 7̂ t 5T«rr

<siri î i ^ t  ^  1 w  v n r  if

rl'jTl ri  1̂  S il'il TTff^r l ^vTRf dj'w  1 

r̂ f t  fr^- =5n f f ^  3ft i r f t

%  ^P" if  'Ji Mri f f  5l lT  Q7T ' ?ft >

(q rfr)  f t  5t t  qy l+ v^x , ^ f r f e r r  f r

?l f^'l TTT f t  T^T ^  ? T 5 m  ^ t T t

^ t  TTT T^T ^  ? ? t  • *ft j

^to IT j H4 I f^ vaf 1 dtl?> ’f t %

q ;y l + ^ <  i& w a  |  Tt ^ t^

in- rr^o . ?fro ( tt . ifr ) 1 ^ r

^ r  sfr f r  - ?ft ^ t  t f r Y T?cTt 

|  1 i m  ^ ? T R  I  %  SFT j? T̂TT s t r : 

if  ^fr E p N r f t /y f u ^ r r r  f t  ^  

l< y |+ M <  STT^ft f t , ifTT ?TfT

feiTPT %  "tilH TT% %\'A %  ^ 1V

if 3TFT "s(H C F t  f t  I 'If, 0  ^T TR"

t r  t t e  % %  |  1 | f  ̂ t  x m

'Tft ^ r f  1 T ^ n  ir jfm  f e t /m r t  t t

TFT T ^Tft 3TTT I

^  ^ r ^ r r  f  n :  f i r ^  T i q ^ V r r  

| ,  T ^ r f  v r  f r f n i r  1 %<

T i  t ^ %  KiTfr Tr jf r ?  ^‘rfiTT 1 ^  

if f r , 20, 30 T T ?  if  rr^T ^ V ^ T = r  

»fr f n i  ^ r f f r  1 t ?  K r^ ft

?rV: if  f r  qFTf f f  1 ^  fst^ it

rr^  trjfr ^ =7c t r  f t  f j R K  r^rr^ft  

^'r farF^ft ^  ^mr^TT T f  1 F^ht?i

%  t r  <f?rr ?rft |  1 ^ r ffm  t o r f f  ^ t  

^ p t  *rnr ^  | ,  f r  TTr -<?r

t ?

TT^r^r TT * T rW  T f  |  f T  

f i t f N )  *f T rf T 1 ^ n  T T I  30  T T t f  ^TTT

^ ^ r - r  f ^ r  n^TT |  Ft  ^ r t o  0•o ^

t f t*  s i t  ^  ^ r  ir 5»ei f iw m  ^ t  spnr

^ ? T T  ^TT^'T %T^T 39  T ’d 1?  ^TTT

f t  f e n - t t t  |  i.q^^r far??ft f a ^ T
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ti ^fVerr ^refr

f W n  ^ 'f 2 W ft

«ir 1 V 4  wn^fea*,* s i r  s ^ r v

«rY* if  3T5f ?<*i 

fw rf r  I  rff 3 ^  5 <TK srfr

I  T< fa f lP i T'J 1 ^  8 0  7  V f f  frrcT

v rrfr |« fh c ¥ rv f5 % ^ r^  ^  *mir~ |  ?

frN V  if ^  1 W  80 <TK 

wiwr |  m  f a  w * f i  s fn ra  f q v r a  

V** 2 ^ • 80 T-ff WTfft I  I ifff q^f^TTrr 
f tp s  fe??fr i i  w t  t  f a  wra 

cfw ^  vr Vra ^  2 ir
£  I ^  $f<ttTT WR ^fr*F.* ^sfi Hflf 

t  ? *Tff *PVR efi >fffST Vi f^TVcfi 
|  t f s v  i£ z$ \ Rt% T 'i u r

Iffi‘3rf Tf m'̂ It fiTnWr ; H*f v f - v i

sre faflf f*T5i>;r £ 1

tf*rpTftf aft, t  *m*r 3f|<; wnfiTfi 
% f a  v t w  v * w  fe-.*r t

SH R I N. D EN N IS (N ag erco ii): 
M r. D eputy-Speaker^ S ir, I rise  to 
su p p o rt th e  D em ands fo r firantg u n d e r 
th e  contro l of lhe M n istry  of A gricu l-

tu re  and  w ould  like  to  su b m it a
4- few  poin ts. T he ach iev em en t of record  
> p roduction  of 134 m illion  tonnes  of 

foodgrains expec ted  fo r  th e  y ear
1981-82 is th e  re su lt of v a rio u s  m ea- 

^ su res  adop ted  b y  th is  G overnm en t, 
Hg also th e  G ov ern m en ts  since inde-
pend en ce  tq  boost th e  A g ricu ltu ra l
production . T oday, ou r ag ric u ltu ra l

econom y is  s tab le  a n d  sound. P ro g ress  
m ad e  by  In d i^  in  th e  field of a g r i-
cu ltu re  has  been acclaim ed globally . 
T h e  Food and  A g ricu ltu re  O rgan iza tion  
has  lauded  In d ia ’s ach ievem en ts  in
th e ir  rev iew  of w orld  food an d  ag ri-
c u ltu ra l s itu a tio n . In  sp ite  of n a tu ra l 

^ c a la m i t ie s  like floods and  d rough ts , w e 
could m a in ta in  th e  tem po  of ou r 

p rogress in  th e  field o f ag r ic u ltu ra l 
p roduction . T he q u a n tity  of food-

 ̂ grains has more than doubled since

independence; so also  th e  e x te n t of 
irr ig a te d  land . T he G o v ern m en t h as  
paved  th e  w a y  fo r th e  adop tion  of 
scientific  m ethods of cu ltiv a tio n . T h ere  
is an  inc reased  app lica tion  of fe rtili-
zers an d  h igh-y ie ld ing  v a rie tie s  of 
seeds and  seed lings by th e  ag ric u ltu ri-
sts. W e can n o t fee l co n ten t w ith  o r 

com placen t a b o u t th e  p re se n t ach ieve-
m en ts. In  sp ite  o f ou r rem a rk eb le  
p erfo rm ance , ou r p e r-u n it p roduction  

is very  low w h ile  com paring  it  w ith  
o th e r n e ig hbouring  cou n tries  like 

J a p a n  and  T ha ilan d . B u t p roduction  in  
o u r N ational D em o n stra tio n  P lo ts  is 
of course  com parab le  to  th e  b est in  th e  
w orld. So, n ecessa ry  im p e tu s  h as  to  
be  g iven to th e  ag ric u ltu ris ts  fo r 
b e t t t r  p roduction . Scientific m ethods 
of cu ltiv a tio n  have no t fu lly  reached  

lh e  nook and  co rn e r  of th is  v a s t coun-
try  and  it has not reached  to  all sec-
tions of th e  people— th e  poor dow n-
trodden , and  w eak er sections— to th e  
ex ten t desired  by th e  G overnm ent. 
T he  in ten tio n  o f th e  G overn m en t in 
th is  reg a rd  is no t fu lly  tra n s la te d  in to  
action . T he huge  a llo tm en t of fu n d s 
h a s  fa iled  to  reach  th e  in ten d ed  p e r-
sons. S till m an y  engaged  in tra d itio n -
al m ethods of cu ltiv a tio n  and  th ey  find 
it difficult to  ado t th e  new  m ethods of 
to them  and th ey  h av e  to  be  p e rsu a -
d ed  to  adop t th e  new  m ethods of cu lti-
vation .

E igh ty  p e r  cen t of th e  people of th is 
co u n try  a re  d ep en d en t on ag ricu ltu re . 
So. progress of the  co u n try  depends on 

th e  a g r ic u ltu ra l progress.. B u t ag ri-
c u ltu ris ts  face som e problem s. A gri-
c u ltu ra l lab o u re rs  w ho co n trib u te  

th e ir  energ ies in  ag ric u ltu ra l p roduc-
tion , are  not th e  owners of 
th e  land . In  th e  in te re s t of th e  poor 
ag ric u ltu ris ts  land  ceiling  leg islation  
should  be effectively  im p lem en ted . In  
sp ite  of th e  efforts made by th e  G ove-
rn m en t, the  B anks are  no t g iv in g  th e  
lo a n s to  th e  o rd in a ry  ag ricu ltu ra l 

lab o u re rs . T hey  face  lo t of difficulties 
in  g e ttin g  loans from  th e  N ationalised  
ban k s as com pared  to th e  loan  facilities 
given lo th e  w ell-to-do people. T here-
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fo re , th ey  borrow  m oney  from  th e  
p r iv a te  agencies a t  h ig h  ra te  of in -
te re s t. T he re su lt is th a t im m ed ia te ly  

a l te r  th e  h a rv est, th e y  h ave  to  sell 
th e ir  p roduce  to th e  h o a rd e rs  nnd sub-
sequen tly  h av e  t0 p u rch ase  th e  sam e 
a t th e  tim e w hen  p rice  is v e ry  high.

N ow , in reg a rd  to  m in o r irr ig a tio n , 
I  w ould lik e  to  suggest th a t  th e  ta n k s  
h a v e  to be im proved a t p ro p er tim e 
and it h a s to  be seen th a t  fun d s a re  

a llo tted  to  them  a t p ro p er tim e.

F e rti lis e r  subsid ies should be ine rea- 
sed  to  th e  sm all an<j m arg in a l fa rm er. 
T h ey  should be su p p lied  w ith  m ore 

and  m ore h igh-y ield ing  v a r ie ty  seeds.

T o reg u la te  th e con tro l and  p ro p e r 
use of w a te r  to  each and  ev e ry  field. 
C om m and A rea D evelopm ent prog-
r a m m e  has  to  be im plem en ted  ex -

tensive ly .

C ro p s in su ran ce  schem e also is to 
b e  im plem en ted  m ore ex tensive ly . 
In  ce rta in  S ta te s it h a s  been '-im ple-
m en ted , b u t in o th e rs  it has  y e t to  be 
im plem en ted . A g ricu ltu ra l crops a re  

su b jec ted  to  n a tu ra l  c o m i t i e s  like 
floods, (JiDughtg and  p es ts  and 

d iseases. T h e re fo re i crop  in su ran ce  has  
to  be ex ten siv e ly  im plem en ted .

M ark e t fac ilitie s  should  also be 
a rra n g e d  fo r th e  ag ric u ltu ris ts  m ore 
ex tensive ly .

Low in te re s t loans have to be given 
to  th e  sm all an^  m arg in a l fa rm e rs  and 
also to th e  ag ric u ltu ra l la b o u re rs  
as they  a re  being g ra n te d  to  c e rta in  
in d u stries .

W ater 1 [owing w aste  in the sea has 
to  be d* e rte a  to  th e  d rou g h t-p ro n e  

a re a s and it has to  be u tilised  for ag ri-
c u ltu ra l purposes.

A g ricu ltu ra l la b o u re r  should be 
p rov ided  w ith  pension. Som e s tep s  
h av e  beeT tak en  in  th is  reg ard  in some 
S ta tes ; and  they  have  to  be ex tended  
to  o thers.

T hese ag ric u ltu ra l lab o u re rs  h a v e  
n o  secu rity  in th e ir  old age u n lik e  
em ployees. So, a  pension  schem e has  
to  be in troduced  ex tensive ly .

S tep s  have to  be ta k e n  fo r consoli-
da tion  of holdings, to  s te p  up  p ro d u - 
tion .

R egard ing  ru ra l d evelopm en t ru ra l 
In d ia  i$ th e  rea l Ind ia . D evelopm ent 
of th e  v illage is the  developm ent of 
th e  nation . R u ra l peop le from  75 p e r  
cen t of th e  p opu la tion . T h ey  a re  in  a 
m a jo rity ; an ^  so, th e  m a jo r ity  h a s  to  

be developed, fo r th e  developm ent of 
th e  nation .

O nly  by th e  deve lo p m en t o f ru ra l  
econom y a n d  e rad ica tio n  of p ro v e rty  
th e re , can  th e  econom ic cond ition  of 
th e  na tio n  be developed. In  sp ite  of 
th e  im p lem en ta tion  of five-year p la n s  
and  im p lem en ta tio n  of sev e ra l schem es 
and  p rog ram m es fo r th e  u p lif t of th e  

ru ra l  poor, th e re  is no sa tisfac to ry  
im p ro v em en t in th e ir  condition. The 
m a jo rity  of th e  peop le live below  
p ro v erty  line; and  th e y  do no t h av e  
ad eq u a te  food, c lo th ing  an d  she lte r. 
T h ere  is illite racy  and  in san ita tio n . 
T h ere  is no  supp ly  of c lean  w a te r  fo r 

them  to d rink . M any v illages a re  like  
slum  areas. T h e re  is  unem ploym en t 
ra m p a th  in th ese  v illages. T hey  have 
on p u rch asin g  pow er, an ^  th e  w age 
th ey  get iE also  very  low, th ey  nlflo 
do no t have  ad eq u a te  lan d ed  
p ro p erties .

T h e  p rev a ilin g  w ide d e sp a rity  bet-
w een u rb an  a re a s  and ru ra l  a re a s  h as  
to  be n arro w ed  dow n, by p rov id ing  
m ore and  m ore facilities to ru ra l a reas. 
In  a co u n try  w h ere  n early  h a lf  th e  
people a re  u n d e r  p roverly  line, i.ei 
ab o u t 325 m ilion people, th e  m ost 
im p o rta n t ta sk  should be to in c rease  
th e  incom e level3 of th e  p o o re r an d  
w eak er sections. A t th e  sam e tim e, it 
is essen tia l to exerc ise  some co n tro l on 
h ig h  incom es and  n on -functionat
incom es.

T he ru ra l  people should u tilize w h a t-
e v e r is a llo tted  t a  teem . Now, som e 
in te rm ed ia rie s  a re  exp lo iting  th e  bene-
fits g iven to  th e  poor people. B an k s
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also  should  p rov ide re a l help  to th e  
ru ra l  people.

S ev e ra l p ro g ram m es and  m easu re s  
a re  adop ted  by G o vernm en t fo r th e  u p -
lif t  of th e  poor. T he im p lem en ta tio n  
o f In te g ra te d  R u ra l D evelopm ent P ro -
g ram m e in  all the  blocks o f th e  co u n t-
ry, would, acce le ra te  th e  developm ent 
of th e  poor. T h is P ro g ram m e, as also 
th e  R u ra l E m p lo y m en t P ro g ram m e, 
w ould no t only p ro v id e  em p loym en t 
op p o rtu n itie s , hu t also build  p e rm a -
n en t asse ts fo r  th e  ru ra l  people. T he
benefits of th ese  schem es shou ld  go lo 
th e  p o o rest o f th e  poor.

S tep s  h a v e  to  be ta k e n  to  reduce the 
e x is tin g  in eq u a litie s  and  to p rev en t 
th e  c rea tio n  of fu r th e r  in e q u a litie s  and 
concent ra ti an  of econom ic pow er.
T ack lin g  p overty  by g en era tin g  em -
p loym ent o p p o rtu n itie s  w ould be lhe 
r ig h t th in g  to do. T he  ru ra l popu la-
tion  a re  faced w ith  th e  I w in d iseases of 
p av e rty  and  unem ploym ent.

R egard ing  fisheries, o u r coun try  s 
blessed w ith  a long coastline. T he 
scope fo r th e  ex p lo ita tio n  o f th e  sea 
w ealth  inc reases  w ith  th e  ex tension  p t  
sea  zone by 200 m iles fro m  th e  coast. 
T he fisherm en, in  g enera l a re  very 
poor. T h e y  a re  ca rry in g  on fishing bV 
using  tra d itio n a l equ ip m en ts  like  c a ta -
m a ra n s  and  co u n try  boats. T h e y  are  
depend ing  on sea. F ish in g  is seasonal. 
D u rin g  of! season , they  h ave  no secon-
d a ry  w ork  o r su b s id ia ry  w ork  So. 
d u rin g  off season t th e y  are  facing  lot of 
d ifficulties. T h ese  p o v erty -s trik en
people h av e  to be p rov ided  w ith subsi-
d ia ry  occupation  d u rin g  off season. 
M aja rity  live below  th e  p o v e rty  line  
and  th ey  have no fish ing  u te n sile  of 
the if- own. T hey  a re  lab o u re rs . T hey 
a re  in  debts. T h e ir  co n d itio n  h a s  to
be im proved . L ong te rm  an d  sh o rt
te rm  subsidy  should  be g iven  to them
to p u rch ase  Ashing u ten sils  of th e ir  
own.

O ften  th e re  is sea eraision causing  
lass and dam ages to  them . P e rm a n e n t 
rem ed ia l m easu res  h av e  to  be p rov ided  
to s top  sea erosion . N ow  th e y  are  
facing  lo t o f difficulties because of sea

erosion , an d  they  could no t o p era te  
th e ir  Ashing u te n s ils  because o£ sea 
eris io n . S u rvey  of fishing resou rces 
shou ld  be conducted  and  in fo rm atio n  
fu rn ish ed  to  fisherm en  fo r  th e ir  exp lo i-
ta tio n . T h a t w ould help  them  in ex-
p lo itin g  fishing resources.

R egard ing  the  e s tab lish m en t of fish-
ing  h a rb o u rs  in  ce rta in  areas, p a r t i-
c u la rly  in th e  W est C oast of T am il 
Nadu^ th e re  is am ple scope and cPPot- 
tu n ity  fo r th e  es tab lish m en t of iisniny 
h a rb o u rs  in  th a t locality , i request 
th e  hon. M in iste r to  ta k e  ap p ro p ria te  
s teps fo r th e  es tab lish m en t of a F ish -
in g  C orpo ra tion  in the W est C oast of 
T am ilnadu .

N ow  th e  fishing in d u s try  is affected 
by th e  scarc ity  of diesel. A rran g e-
m en t has  t0 be m ade fa r  th em  to  get 
diesel.

Now I w ould like to b ring  to  the  
no tice of th e  G overnm en t one aspect 
reg ard in g  poaching  of fo re ign  vessels 
in ou r sea w aters . R ecently , le g is la -
tion has been enacted  by th is  H ouse, 
bu t even th en  poach ing  is ca rried  ou t 
in ou r sea w aters  by fo reign  vessels. 
W e do not have ad eq u a te  tra w le rs  and 
w e have not fu lly  exp lo ited  th e  sea 
resources. T h a t is also one of the 
m ain  reasons fo r foreign vessels lo e n -
te r  in to  o u r sea w a te rs  v io la ting  the  
in te rn a tio n a l law  reg a rd in g  th e  use of 
sea  w ate rs . T hey  a re  engaged in 
po,aching and  also  in  fishing in  o u r sea 
w aters . T h a t h a s  to be stopped  e f f e c -
tiv e ly  by p rov id ing  m ore  and  m ore  sea 
g u ard s . T he  n u m b er of sea guards 
has t 0 be increased  fo r an effective 
check on poach ing  in  o u r s®a w aters.

A n o th e r po in t w hich I w ish  to m en-
tio n  is reg a rd in g  d em arca tio n  of the  
fishing zo,nes. In  som e S ta tes , leg isla-
tio n s  h av e  been passed  reg a rd in g  d e -
m arca tio n  Of th e  fishing zones. T h e ’-e 
a re  fre q u e n t troub les betw een  tfce 
m echan ised  b aa t m en and  th e  co u n try  
b oat m en  reg a rd in g  d em arca tio n  at 
zones. T he m echan ised  boat m en are  
en te rin g  in to  th e  fishing zones of th e  
co u n try  boat m en  and a re  c re a tin g  a 
la t of tro u b le  in th e ir  fish ing  opera-
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tion. So d em arca tio n  of fishing zones 
h as  to  be m ade by leg isla tion . In  som e 
S ta te s  leg isla tion  has  been enac ted  and  
in  som e S ta te s  n o  leg isla tion  h a s  been 
enacted . So, a  C en tra l leg isla tion  
should  be enac ted  to  p ro te c t th e  in te -
res ts  o£ th e  coun try -boatm en .

R egard ing  th e  fo res ts , com paring  th e  
developm en t of peop le  w ho live in 
o th e r p a r ts  w ith  th a t  o f  th e  people who 
liv e  in  fo re s t a re a s  o r  h illy  a reas, th e ir  
cond ition  is v e ry  b ad  reg a rd n g  s a n ita -
tion, tra n s p o r t fac ility  te lephone com -
m u n ica tio n s  and  lite ra c y  and in  o ther 
m a tte rs . A deq u a te  n u m b er of schools 
a re  no t p ro v id ed 3 jn th e  h illy  areas. So 
those h illy  and  fo res t a rea s  h av e  to  be 
im proved  and  developed. T he  fo rest 
reso u rces  should  be p reserv ed  and  fully  
explo ited . F orest-based  in d u strie s  
should  be set up  by u tlis in g  th e  raw  
m a te r ia l like  bom boo, so ft and h ard  
■woods. Such m e asu re s  w ould im prove 
th e  econom ic condition  of th e  
people liv ing  in  an d  around  th e  fo re s t 
a reas, n am ely  A divasis and  o th e r tra d i-
tionally  poor people w ho live  in thos*? 
areas.

P eo p le encro ach  upo.n fo res t a reas  
and  fe ll ou t trees, d is tu rb  th e  w ild life 
in  th e  fo rests  and  d es try  th e  n a tu ra l 
reso u rces  there .

T h ere  w as a p rog ram m e called  th ?  
W este rn  G h ats  H ill D evelopm ent P ro -
gram m e. T he im p lem en ta tion  of 
w h ich  -has been pend ing  from  1974. 
T h a t P ro g ram m e has to  be im p lem en t-
ed effectively by fo rm u la tin g  a sub-p lan  
fo r all ta lk s  and p laces to u ch in g  th e  
W estern  G hats.

W ith  th ese  w ords, I conclude!

MR. D EPU TY -SPEA K ER: S hri Moti- 
B'hai R. C haudhary . You h av e  to com -
p le te  y o u r speech  w ith in  five m inutes. 
T h a t is a gen ta lem ans agreem ent.

^ c T i 'w !  SfT^o (3r^-

K fn r) : *iT*iVnv s v re v tf  sft, 33

s i f t  sr«fn star ii1 f w  y v  ^  s r f r  
- * - ,  .  *

Tt? vcjv  |  1 -3-; ;r

1

^  t  f a  T f *TR n

^ nT ^TKo 3m aft M o  -<?f t ,  

W (  ^  sf»T<̂ T |  I faflTn ^rb‘- 

ftn  srrf’ 3  *r, ^  *r
VPRT W o T  t  I S if O T  ^  WK
^ r w r  f a ir s ' % srjy s r  v c tff  
|  1 w - v r  qfrr 
q< v$r ^r<nf q?n'r |  1 w w
rff irrsr %rr *r£ivr qrf<?f n ffn T  
|  I V f  tftfrc % Ti'-T sr<T t  
W  Vtf %■ f a ir  <T<

v v n r  x v r |  1 *rrcr 

% v f f  |  ?fr< w f  fa*rw s
s r ^ r  ffcft* t  *

V i  V M  ^ f n  

W rf>V ^  1

S-i v r *  m  JTiwfn j f a , ;

v r  qgsfi |  i '^ r r t  v t̂  vro n v *r ^  
irvr |  v * ft

srr^r v r  1 1 v r
ZTh' faV (n  n f f  1 »

=f,**r v r  v<gr |  i f a v  nfi v t w  
v f r e  s r r n  n f r  t 1

^  ^ fv ir ?;■
v t w  ^ . * r  |  i ^  w  ^  ^ i 
f*n'4f ^flr |

Wify ?fwf m<' %

:̂^lr f̂ i’t  f i r  f  i % ^rr>
if V R  f ^  H'f n£T fiT  v i  t  1 faSTn-
n u  ii ^ ; r  % i

t  v  5TT<fnr % ;w r
i  N ; 5TPT cfi -4; ^ :  I ,  V M  rvti'f?! % 

^ r r  v  t  ? faflTn

Va-Pi €r^rf <wf js-r n |r  
■<?f I  IV  r ?r-v ^  m  q r ,' q if
I*r*T*r; ^  v ’T *rrif
V^iT 1 vTj,* oiRs'K’ |  l

trpsr *f >.'?i 1 f a .v w  t ;



t h t  ; ; | t  ;V t  v §  vfr

v fa  tf w  |  t n-̂ lr cfr # fa  Tr

^.,T t
*

1 7 . 0 0  H r s .

t  * im r v * f f  |  ff. *$'fa veqrra?r

% if f t  if  s f ra r  v r^ fT  v k  

T r  f i r  w ^ r r  ^ ? h  <rf<f r+Mf vrrrrfr, 

cfri^r f + v p f  t t  irfa e r ^ r s r  ftrsr * i %  1

iTf. grrcf T r *fr< t  f a f f a  h  

*r<fr ^ k w  T r  5ff*r< 5rerrn Tiofr 

v r  eifm v ra fa c r  v v r  t  g ? r

f* ff  |  1 t? fa  t r  if ?rjr ^  V T 'rff

® w  W k r  I  1 s * t  *rw sg *  

w  3r*f;H |  ?fr>: 3V Tf T r  Jj?i v t h r  

#*f t  I # s ff  T i ^ W n f  k  ^  ^ f i  t t *  

f ,  ? rw n  v r v  5T«f T r  *rm t ' (  *rr<r v r  

■< r̂ % 1 v r v  ? v r f r  *frar T r *tt^

Tr?f $P*r< fn-q-Trf f a v r  V f ^ T  1 1 c< t^  

■RTff ffp=r ir  *Tn r *TW WIT-f

? :  T£T £ I

v r ^ T c r r  T,Ttfr ? m  sfR rt

ssRrenrr w r w j f f  t i  ^ w r  w t  «fi ?

frM T i ^TV£ tf ^Tf^r 3 ^ 5  t  I 'anT t 

^ 3 r  «fr fa: w w  v r^ fT  rfr ^ p c rt 

s N r  ?W r, *f r j t r  «r*? ^'r v \ w  ?fr< 

^?r if  *ffrr v r e w r r  v * T i ^ t  if 

fr<rr, %■; v *  *v f ©  h | t  f t  x ^ f  

|  1 f-f-rr p  ^  n&cx v ^ r |  1 

w fa*; »rnr * m  s f a  t t £  v r  t |  f  t

WF4f t '^ T  5TiTTn* U T O T  T f  
fc ^ r r  if 3f(jr r<fqM  |w r  «rr, 3i?r 
w s t  p e r  srrw ^ r< T r̂

^ « r r  ^  fv flr  o n ' n  t - ;  £  1 - < r t o
sff % 2 w a ^ v ra  v r

'<$ I  *Cu  v r v  ^ :r  1 4 ^ r

t  I ^  ^'TafTK {rff f t  tt  H fT
T^ifr % I ^ f f  1 7  tSTaffv, 1 9 8 0

#  §r*-“< 1 7 Jir^, 1 9 8 2  tf45 9 CT'3’ 'ffTO  

Tf^\ 3ff f a g  ^ I 1 9 8 0  %
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^Rr< W ,  1 9 8 2  nVJ 2 - 2  T5M v r  

3Sfq*Rf % V f  5fi.Tf?r T W f \ 3 0  

V nqTf, 8 2 3fr T^fW T m tff  ^ r f n ^ f a l

#  ^ : <  2 2 *FW~f, 8 2  cT4: 

^ v r f r  5fr«rt m^flf ^  ^ - r r ^ ;  feq  

^fsqR f f+ v r  1 ^-T'lT % «rre 

■̂Tq’.’T 5T^ f e r  t
^TT3r T̂T ^ r | | < - ^ f  Jf ^ T R t

g w n r^  x |  I  1 w t a  5^- 

q-fr sfr, i>; ^vr h  ’flg^ri ^
TT 5TPT I i^< ' i R  % m

^  ^Tvm rr «rr ? f k  q r  f v  

ir t t ^ t t

=^T% r̂ i ^  4 8f f  g r r r  *fr

ir^t T ^ rt  ^ql-^q îrnrra r̂ t t  
^ ift m  | ,  4. 2 - 2  t o f t  ^ f ^ f i

?r 411WKW f e n  ^  f r  w  ? t^ t  ^

tTPT f w  ^  fT  T O  TT 

T^fhT TTfT  ^TRTT ÎU-i|l I ^cRT 
? R f R - T ^ r* f t f ^ ^ f r T f T |  I 
cHffr 7 7 ^TFT % TTf̂ T 5TR- 5pT %O
^4cJW ^  f w  |  t ^ T T t 

| sftr ^TTT r̂ It  T W IT  ft t ^t |, 
TTf^'t ^  T̂TRTT I  It  ŝR  TT

S '  Os

T fT  | ,  qf^T T  TO TfT

WTR "*ft T*T T^T f, l^flZbT TO 
T^T t  1 W  crf^=r T W  TT 3fr=PT
^ t r - % ^ t  f f t r  % ?rranT T r
^rTFr % f^nr ?r t t|  tt^tt 
Ih+hi 3tpt srfc ^ 1%  f^ r  %^gW
TRFT 5RT^ TT 4IUWWH f ^ T  ^ntr l

t  t o t  t t t t t  f  f r  ^ r r t  m r  
'H'5'1 T I w il i  j f , T*iT 5fiftr 'Jl̂ cTl ^  ^

nfq<a t V I j i^^ iT apsTPT T  Ri4
■̂ rnr ferr ^rrwr am ttr t T t  ^ ^ t t ^
^  T t  ^ w r  vjIKNII 1

SH R I S. SINGARAVADIVEI- 
(T h a n ja v u r) : H on M r. D epu ty  S pea-
ker, S ir, in  su p p o rt of th e  D em ands 
fo r  G ra n ts  o f th e  M in istries  of A gri-
cu ltu re  and R u ra l D evelopm ent. I w ish

1904 (SAKA) of Agr. & Rural 714
Dev.
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to m ak e  a few  suggestions. I am  
g ra te fu l to you  for g iv ing  m e  th is  
o p p o rtun ity .

A fte r  independence w e h a v e  m ade 
rem a rk ab le  p rogress in  o u r a g ric u ltu re  
because of vigorous im p lem en ta tio n  of 
a v a rie ty  of schem es by th e  G overn -
m en t, In d ia  is an ag ric u ltu ra l nation  
an d  th e  v as t m a jo rity  of o u r people 
depend  upon ag ric u ltu re  and  iti-*kllieJ 
avocations like  fisheries, an im al hus-
b an d ry , p o u ltry  etc. for th e ir  livelihood. 
T his factoj* can n o t be a m a tte r  of con-
tro versy . By th e  use o l m a ch in ery  o u r 
a g ric u ltu re  has a cQu *red a scientific  
base and  th is  has  enab led  us to h ave  
the racord  p roduction  of 134 m illion 
tonnes of foodgrains in  lJ)81-82. O ur 
ag ric u ltra l sc ien tis ts  h av e  con tribu ted  
m uch to  th is  sigificant ach ievem en t by 
th e ir  inven tions of im proved  v a rie ty  of 
h igh-yielding seeds of paddy , w heat, 
ed ib le  oils, su g arcan e  etc .T he v ita l role 
p layed  by th e  n a tio n a lis td  banks and 
by th e  C ooperative B anks in ex tend ing  
tim ely  credit fac ilities  canno t also be 
un d er-estim ated .

S ir, th o u g h  a g ric u ltu re  has been s u c -
cessfu lly  p ro fessionalised  by th e  use oi 
m ach inery  and ' f
cu ltiva tion , though  a f te r  independence 
w e h av e  been  able to get rid  of the  
sco.urage of fam ine and s ta rv a tio n , 
th o u g h  we h a v e reached  nearly  the 
stage  of self-sufficiency in  a g ric u lt” 1 
p ro d u c tio n  ye t th e  eco.nomic cand itions 
o f p easen ts  con tinues to  be u n sa tis fac -
tory. T h ere  is no su b s ta n tia l im prove-
m en t in th e ir  econom ic sta iu s. I 
w ould like  to  su b s ta n tia te  th is  co n ten -
tion by re fe rr in g  to th e  lo t of fa rm e rs  
in T h an jav u r, w here paddy  cu l'iv a - 
tion  is the m a in s tay  o f th e  popu la tion . 
T he ag ricu ltu ris ts  th e re  justifib ly  fe?l 
th a t they  h av e  no t been g e ttin g  re m u -
n e ra tiv e  pric?s for th e ir  nroduce. W hil 
fix ing th e  m in im um  price th e  in te re s t
o f consum ers s ^ - t s  to  get h ighe r p rio -
r ity  than  th a t of th e  p roducers. T he 
cost of cu ltiva tion  has not been given

th e  p rim e considera tion  in  fixing th e  
m in im um  price  £or paddy. \T h i 'j  is 
obvious fro m  th e  m iu fn u m  p rice  of 
Rs. 1 15 per  qu in ta l. T hough  th e  G ov-
ern m en t p ro fesses  th a t  the agvicultu- 
r is ts  can sell th e ir  p ro d u ce  a t com peti-
tiv e  prices i t  is  w ell-n igh  im possib le  
fo r them  to  hold on till they  get b e tte r  
p rices. F irs tly  th ey  have no ho ld ing  
capacity  a t all. Secondly , they  a re  
to  h onour th e ir  o th e r Com m itm ents 
like th e  re tu rn  o f loans, etc. T h ird ly , 
they  h av e  to m eet th e ir  p erso n a l needs 
also. In  ac tu a l p rac tice  th e y  a re  com -
pelled t 0 sell th e ir  p roduce a t th e  m in i-
m um  price.

In  lh ese c ircum stances, it is th e  boun- 
den d u ty  of th e  G overnm en t to p ro -
tec t th e  in te re s ts  of th e  p ro d u c e d .
T he in te re s ts  0,1 consum ers should  be 
no doub t taken  c a ie  of bu t it should 
no t be a t th e  cost o f p roducers. Th? 
ag ric u ltu ris ts  in  T h a n ja v u r  feel th a t 
un less they  get Rs. 150 per q u in ta l of 
paddy  it w ill not be p rofitab le  a l all 
fo r them , I dem and  th a t th e  G overn -
m ent should fix a m in im um  price  of 
Rs 150 p ? r q u in ta l of paddy. L ast y e a r  
the  m in im um  p rice  of su g a rcan e
p er to n n e  w as Rs. 175. T h is  y e a r
the S ta te  G overnm en t of T am il N adu 
has fixed th e  m in im um  prices of 
Rs, 165 p e r tonne. I svonder on w hat 
basis th e  p rice  p e r  lanne of su g arcan e  

h a s  been fixed th is y e a r  a t ten  rupees 
less com pared  lo la s t year. Ii is 
necessary  th a t th e  G overnm en t should 
announce th e  suppo rt p rice  fo r th e  
su g arcan e  fo rth w ith  a t Rs. 250 /- per 
tonne.

In  T h an jav u r, w hich  is com m only 
I 'tio w i as the g ran a ry  of T am il N adu, 
irr ig a tio n  from  r iv e r  w ate r  is the p r i -
m a ry  source fo r ag ricu ltu re . I m ean 
th a t C auvery  w a te r  is th e  m a in  source 
in T h a n ja v u r . U nless th e  C auvery  
w a te r  d isp u te  is resolved soon, the 
ag ric u ltu ris ts  h ere  w ill com e to g rief. 
W ithou t Cauvery w ate r th e  g r e e n  
fields here w ill becom e g ra te sq u e  arid  
zone. T he G overnm en t o t Ind ia  should 
ta k e  in itia tiv e  in th e  m a tte r  o f reso lv-
ing C auvery w a te r  d isp u te  ir. th e  in te -
re s t of fa rm e rs  in  T h an jav u r. S im i-
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la rly , th e  G overn m en t o l In d ia  should  
ex am in e  th e  feasib ility  of d iv e rtin g  the  
w a te rs  of w est-flow ing rivers . W hich 
flow in to  th e  sea  now t fo r  m ak in g  th e  
p a rch e d  earth , in  so u th ern  d is tr ic ts  
o f T am il N adu as g reen  p a s tu re s . THe 
C e n tra l G overnm en t san c tio n s  tu n d s  
fo r  tube-w ells. I t  is v e ry  e ssen tia l to 
e n s u re  th a t  th ese  tube-w ells a re  located  
a t  u se fu l po in ts. In  o rd e r  to  p rev en t 
th e  f r i t te r in g  aw ay  of lim ited  reso u r-
ces availab le  fo r  th is  p u rpose , a high- 
level C om m ittee should  be  co n stitu ted  
to  lay  dow n gu ide lines etc. T he  M em -
b ers  of P a r lia m e n t should  also  find a 
p lace on th is  C om m ittee.

I w ould like  to  re fe r  to  a n o th e r im -
p o r ta n t p rob lem  co n fron ting  th e  f a r -
m e rs  in. T am il N adu. T h e  T am il N adu 
G overn m en t h av e  ta k en  coercive steps 
fo r  th e  recovery  of loans  from  th e  fa r -
m ers  w ho could not p ay  back  th e  loans 
to  th e  n a tio n a lised  b an k s  and  th e  Co-
o p era tiv e  B anks. A nnoyed by th is  
a b ru p t h igh-handedness, th e  a g r ic u ltu -
ris ts  h ave  s ta r te d  ag ita tio n , d h a rn a  etc . 
B efore th is  tak es  in to  any  ugly tu rn  
a d e q u a te  steps a re  to  be taken . No 
douLt ;t is ju s t and  p ro p e r  th a t the  
loans t0 com m ercia l b an k s  and  coope-
ra tiv e  banks m u s t be re tu rn e d  by them . 
A t th e  sam e tim e w e h ave  to  b ear in 
m ind  th e ir  econom ic p ligh t. D uring  
p s r id  of th e th re e  y e a rs  consecu tively  
they h av e  be?n  b a tte red  by h a i l t ; r . n s i 
cyclone, floods and  d ro u g h ts . T hey  
had  invested  th e  b an k  loans a n d  th e ir  
m eagre  p e rso n a l sav ings in  cu ltiva tion . 
Now they s tan d  helpie*1* ^“cau se  they  
h ave  lost th e ir  crops cu*-Sru iouslv  
d u ring  those th re e  years. T hey d e-
serve  relief. A t th e  tim e  of E lections, 
th e  ru lin g  p a r ty  in  T am il N adu  had 
assu red  th em  th a t th e ir  loans w ould  be 
repea led  irre sp ec tiv e  o i th e  s ize of th e  
ho ld ings i f  th e  p a r ty  was re tu rn e d  to 
pow er. A fte r  com ing to  pow er, the  
a g r ic u ltu ra l loans of fa rm e rs  ow ning 
leffi th an  5 acreg alone had  been re -
pealed , F o r  o th e rs  th e  ru lin g  p a r ty  is  
seek ing  sh e lte r  u n d e r  excuses. B e-
sides, steps a re  being  ta k e n  to reco v e r 
th e  lo sn s  fo rc ib ly  from  them . T he 
S ta te  G overnm en t is ex p la in in g  to  th e  
fa rm e rs  th a t  th e  C en tra l G o v ern m en t

is com pelling  th e  S ta te  G o vernm en t to 
reco v e r th e  lo an s forcib ly , and  th a t 
th ough  th e  S ta te  G o v ern m en t is w illing  
to re p e a l th e  loans and  re tu rn  those  
loans to  th e  B an k s fro m  th e  resou rces 
of th e  S ta te  G overnm en t, th e  C en tra l 
G o v ern m en t is in s is tin g  th a t  it shou ld  
no t be done in  th a t  m anner. I do n o t 
know  w h e th e r th e  S ta te  G o v ern m en t 
h as  ap p rised  th e  C en tra l G overnm en t 
of the  ac tu a l cond itions of th e se  f a r -
m e ry  who are  no t w ilfu l d e fa u lte rs  in 
its  s tr ic t sen se  b u t who a re  com pelled 
by consecu tive  n a tu ra l  ca lam ities  to  
seek  d eb t relief. I t  is also a m a tte r  of 
doub t to m e th a t  th e  S ta te  G o v ern -
m en t is no t above en ac tiu g  doub le  ro le  
h ere  also. T h e  C en tra l 'G overnm ent 
should  h av e  an  im p a rtia l assessm en t 
of th e  w hole s itu a tio n  and  if th e  S ta te  
G overnm en t has  exp ressed  its read i-
n ess  to  m eet th e  financia l ob ligations 
fro m  its  ow n resources, then  th e  C en tre  
shou ld  app rove  it w ith o u t h e s ita tio n  
in  th e  in te re s t of su ffering  fa rm e rs  in 
T am il N adu. T he  C en tre  shou ld  ta k e  
s teps to rem ove th e  m isapp rehensions 
o f th e  ag ric u ltu ris ts  in T am il N adu.

S ir th e re  is no p ro tec tio n  a t a ll fo r  
the  fa rm ers  from  the  recu rrin g  ra v a -
ges th ro u g h  ha ils to rm , floods, d ro u g h ts  
etc. As has been p a in ted  ou t by th e  
hon M em bers who preceded  me, cro^ 
in su ran ce  should  be in troduced  dU 
over  th e  co u n try . F o r tak in g  w a ;e : 
from  tube wells, d iesel-engines art; 
used by th e  fa rm e rs . P re sen tly  th e re  
is acute  d iesel sca rc ity  in  T am il N adu. 
A d eq u a te  supplies of d iesel should be 
im m ed ia te ly  m ad e ava ilab le  to  the fa r-
m ers  in  T am il N adu so th a t th e ir  d ie-
sel-engines do not co.me to a g rin d in g  
h a lt in  th e  m idst of a g ric u ltu ra l o p e ra -
tions.

F o r ach iev ing  the  ob jective Qf in teg -
ra te d  ru ra l developm ent th e  C en tra l 
G ovrnm en t has sponsored  I.R.D.D., 
N .R.E.P. and such  o th er  p ro g ram m es 
w h ich  have been e n tru s te d  to  th e  S ta te  
G overnm en ts fo r im p lem en ta tion . T he 
final execu tin g  agencies a re  th e  p a n -  
ch ay a ts  and P a n c h a y a t U nions. 7n T a-
m il N adu  fo r m an y  y e a rs  w e do no t 
h av e  these  e lected  bodies in  th e  ru ra l 
a reas.
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T h e  elections f°r th e se  bodies also 
seem  to  be a d is ta n t d ream . M ean-
w h ile  these  in s titu tio n a l a rran g em en ts  
a re  in  th e  g rip  of b u re a u c ra ts  w ho a re  
n o t im bued w ith  th e  sarne sense o i 
ded ica tion  like th e  elected  re p re se n ta -
tiv es  of th e  people. F u n d s a llo tted  lo r  
these  schem es a re  m isused  and  th e re  
a re  m any  deficiencies in  their im ple-
m en ta tio n . T he  C om m ittees m ean t for 
sup erv is in g  th e  im p lem en ta tion  are 
also inellective . I dem and  th a t  a high- 
leve l C om m ittee should  be se t up  to go 
in to  th e  im p lem en ta tion  of th ese  w o rth -
w h ile  schem es fo r ru ra l  developm ent. 
T he G overnm en t should  also en su re  
th a t  loans an d  c red it fac ilitie s  from  
th e  B anks a re  m ade availab le  a t the 
ap p ro p ria te  tim e.

B efore I conclude, I w ould like  to 
req u es t the C en tra l M in istry  o i A gri-
c u ltu re  and  R u ra l D evelopm ent th a t 
th e  in te re s ts  of ag ric u ltu ris ts  in  T am il 
N adu should  rece ive  g re a te r  a tten tio n  
a t th e  cen tra l level.

W ith  th ese  w ords I conclude m y 
speech.

SH R I R Y. G H O RPA D E (B ella ry ): 
My speech is going to  he a short one. 
A t the sam e tim e I w ould like to m ake 
m y poin ts v ery  c lea r and  poin ted  lo 
o u r hon. M in iste r who is also  a g rea t 
cham pion of th e  farm ing  sector. W hile 
th e  P rim e  M in iste r tim e  and  -again 
has been s tressing  th e  im portance  of 
ru ra l developm ent and bu ild ing  up the  
n ecessa ry  in fra -s tru c tu re  on sound
lines on one h an d  and  th e  Ind ian
fa rm e r  on th e  o th e r has alw ays risen  
to  th e  occasion, th e re  is a b ig  ;ap 
betw een in ten tio n  and  im p lem en ta tion  
of lau d ab le  ru ra l p rogram m es.

A s I h av e  said  e a rlie r , th e  In d ian  
fa rm e r  in  th is  coun try  has  perfo rm ed  
th e  m irac le  of the  tw e n tie th  cen tu ry
by w hich  I m ean  th a t  th e  In d ian
fa rm e r w ith  h is b roken  plough, ha lf-
s ta rv ed  bu llock  and  an exp lo ited  f a r -
m er, hi is no t only been  able to 'e e d  
£ In d ia  bu t h a s  risen  to g rea t h e igh ts  
w henever dem anded  upon. A s I  have

sa i^  e itrlier, th e  P rim e  M in is te r on 
one h an d  ag a in  and  ag a in  has  em p h a-
sised th e  im p o rtan ce  of th e  fa rm e r  
and  th<; ru ra l  in fra -s tru c tu re  as thf* 
m ost v ita l aspec t o f  th e  In d ian  
econom y and  on th e  o th e r  h an d  'h e  * ■
fa rm e r as I h av e  said , h a s  risen  to  
the  occasion over and  o ver again , w hy 
then  th'»re h a s  been th is  s tep -m o therly  
a ttitu d e  to w ard s  th e  fa rm e r  and  th e  
fa rm  p roduce? I perso n a lly  feel, 
m uch depends upon im p lem en tin g  a ’l  
th&"prO(?rammes on a w ar-foo ting  and 
m on ito ring  the sam e tim ely . I wouM 
say w ith o u t h es ita tio n  th a t  th e re  h as  
been a gap" betw een  in ten tio n  and  
im p lem en ta tion . T h is  is am ong the  
m an y  reasons w hy m any la u d ab le  p ro -
g ram m es o f th e  G overnm en t h av e  not 
reached  th e  door-steps of th e  fa rm ers. 
T he w h ite  co lla r a ttitu d e  of som e of 
th e  b u re a u c ra ts  s ittin g  in  a ir-cond i-
tioned offices in  D elhi and  s ta te  'capi-
ta ls, w ho n e v e r v is it th e  d is tr ic t h e a d -
q u a rte rs  to find out how  th e se  n a tio n a l 
p ro g ram m es a re  im plem ented , is one 
of th e  m any  fac to rs  betw een  th e  in -
te n tio n  and im plem en ta tion . T hey  
n ev er find ou t w h ere  th e  b o ttlen eck s, 
a re  and rep o rt them  back  to  th e  con-
cerned  au th o rities . A s th e  hon. M inis-
te r  know s m e w ell, being  a m em ber 
of th e  P a rlia m e n ta ry  F a rm e rs  F orum , 
th e  sp ir it to  w hich  I am  say ing  all 
these. I t  is no t fo r c ritic ism  th a t  I 
am say ing  ce rta in  th in g s b u t on ly  to  
b rin g  abou t in th e  c lea res t jtashion 
th a t is  possib le and  also to  ass is t in  
try in g  to im plem en t ou r ow n G overn -
m en t's  p rogram m es. T he P rim e  M in is-
te r ’s in ten tio n  is to see th a t th e  in -
f ra s tru c tu re  in  th e  ru ra l In d ia  is 
developed on sound lines b u t w h e re in  
in  re a lity  th e  in te re s t of a g ric u ltu ris ts  
is  a lw ays su b o rd in a ted  to  th o se  of th e  
u rb a n  consum ers, in d u s tr ia lis ts  i*nd 
pub lic  exchequer,

I m u st say  th a t th e  benefit of h ig h e r 
p ro d u c tio n  does not accrue to  th e  p ro -
d ucers . W hile th e  M in istry  clair^s 
th a t th e  p rice  of th e  ag ric u ltu ra l p ro -
ducts  is h ig h e r th a n  th a t  of th e  in d u s-
tr ia l  p ro d u c ts  £e;coutage--w ise, I rea lly  
fail to  u n d e rs tan d  w h eth er th e  benefit 
ac tu a lly  goes to  th e  g row ers o r has i t
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been  sna tched  aw ay  by th e  m iddle-
m en. I t  is h igh-tim e, th e  M in is try
m ak es a  th o ro u g h  stu d y  in to  th is  a s -
pect. I  w ould  n o t h e s ita te  to  say
w h a tev e r f r ;ng3 benefit th e  fa rm e r  is 
supposed  to  h av e  rece ived  h a s  basic-
ally  gone to  th e  m idd lem en . In  
n e ith e r  th e  con su m er n o r  th e  g row er 
h a s  been benefitted.

If  we do no t accept or evolve a p ra g -
m atic  a g r ic u ltu ra l policy  based  cn 
ex p o rt-o rien ted  p rog ram m e, it w ill oe 
v ery  difficult to  achieve th e  ie s ire d  
resu lts.

You w ould ap p rec ia te  th a t in o u r 
co u n try , 80 p e r  cent of th e  popu la tion , 
if no t m ore, d irec tly  o r in d ire c tly  is 
engaged  in  ag r ic u ltu re  o r  ru ra l Ind ia . 
T hen  w hy a re  w e a fra id  and  shy to 
adopt a p ra g m a tic  ex p o rt-o rien ted  
p ro g ram m e lo r  ru ra l Ind ia .

I w ould like  to  d ra w  y o u r k ind  
a tte n tio n  to  one exam ple. You tak e  
coffee o r  tea  as I am  com ing from  
K a rn a ta k a . I am  a ssu rin g  you (hat 
th e  in te rn a l m a rk e t p rices o f coffee 
h av e  been s tab le  o v e r th e  la s t ten 
y ears , if no t m ore. T he on ly  reaso n  
is th a t  w e have been a^ le  to  e x o o rt 
o u r  coffee and  w e h av e  been ab le  to 
get a b e tte r  p rice  fo r o u r  coffee 
ab ro ad . H ence, th e  co n su m er «vho 
has  a lw ays ta lk ed  abou t in  season  and 
ou t of season , is  rea lly  ta k en  care  of 
because  of th is  facto r. No o th e r  com -
m od ity  in  th is  c o u n try  can  claim  th is. 
H ence I rea lly  fa ii to u n d e rs ta n d  
w here  is th e  difficulty in  adop ting  a 
p rag m a tic  ex p o rt-o rien ted  p ro g ram m e 
fo r th e  ag ric u ltu ra l sec to r also.

W hile  I am  on th e  su b jec t, I w ould 
lik e  to  A scertain from  G overn m en t 
w h e th e r w hen  it ex p o rts  a g r ic u ltu ra l 
p ro d u c t like  w heat. rice, etc. liie  
h ig h e r in te rn a tio n a l p rice  th a t  th e y  
have received  fo r th e  a g ric u ltu ra l p ro -
ducts  ex p o rted  hits been passed  on to 
th e  g row ers? As in th e  case  of coffee, 
th e  h ig h e r p rices rece ived  is passed  
on  to  th e  grow ers.

I am  confident th a t  th e  In d ian  fa rm er 
is second to  none and  if  w e give him  
th e  a ssu ran ce  of re m u n e ra tiv e  p rices 
and  p rice  s tab ility  fo r a t le a s t th re e  
y ew s, he  w ill g row  a n y th in g  u n d er 
th e  sun. H e is  second to n o n e  in  the  
w orld . H e h a s  p roved  it ag a in  and  
again  th a t  he  can p roduce, th e  on ly  
a ssu ran ce  he w an ts  is, s tab le  and  re- 
rv jn e ra t iv e  p rice s  fo r h is  com m odities. 
I am  confiden t th a t  th e  M in is try  will 
j?ive its  top  m ost p r io r ity  to  th is  as-
pect. I also  app ea l to  th e  hon. M inis-
t e r  th a i  th is  is th e  r ig h t tim e  to  im -
p lem en t a p rag m a tic  a g r i c u l tu r a l  
po licy  w hen th e  P rim e  M in is te r h e r-
self is so concerned  and  has  expressed  
h e r  fee lings again  and  again  re g a rd -
ing  th e  fu tu re  of th e  a g r ic u ltu ra l sec-
to r  an d  th e  in f ra s tru c tu re  to  be fo r-
m u la ted  on sound lines m  th e  ru ra l  
Ind ia . T hen  w hy a re  we shy  about 
adop ting  a p rag m a tic  ex p o rt-o rien t ?d 
ag ricu it u ra l policy? I ap p ea l to t*v: 
Hon. M in is te r to  ta k e  up  th e  m a tte r  
on a w ar footing. F u r th e r  th e  M inis-
te r  know s w ell th a t  we th e  m em bers 
of th e  P a r lia m e n ta ry  F a rm e rs  F o ru n ' 
a re  p rep a red  to  co o p era te  w ith  th ^  
A g ric u ltu ra l P rices  C om m ission ,.nd 
to te ll th em  w hat exac tly  should  I e  
th e  prices th a t should  be  g iven  10 ■ g n - 
c u ltu ra l produces.

\
B efoe 1 p roceed  to som e of th e  o th e r 

a s p e c t ,  I w ouid like  to  sh a re  th e  v ie’AS 
ex p ressed  by my hon. fr ien d  fronri 
T a m il N adu  reg a rd in g  th e  la u d a 'f ’o 
schem es of th e  G overnm en t and  lhe  
n ecessary  m o n ito rin g  th a t  is requ ired . 
T ake, fo r  exam ple , he IRD p rog ram m e 
w here  Rs. 190 cro res have been  san c-
tioned  to  be spen t in n e a rly  5000 and 
odd developm ent blocks. H ere  also, I  
w ould  like  to  ex p ress  m y fea rs  th a t 
un less p ro p e r tim ely  fu n d s  a re  g iven 
and  p ro p er e v a lu a tio n s  and  m on ito r-
ing  a re  done, I do no t th in k  th a t  ibes^  
la u d ab le  schem es a re  rea lly  going to 
p roduce  th e  d esired  re su lts  in its 
to ta lity . T h ese  d ifficulties in  p a r ti-
c u la r  h ave  been  experienced  in res-
pect o f  ru ra l  developm ent p rog ram m er.
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If  th e  finances do no t reac h  in am c. 
th e se  la u d ab le  schem es rem a in  only 
o n  p aper. A bove all, th e  officers and 
th e  block developm ent people w ho are  
in -ch a rg e  of th e  schem es m u st not only 
ba know ledgeab le  b u t th e y  shou ld  be 
com m itted  to  th e  p rogram m es. O nly 
th e n  these  schem es can  becom e o p era -
tive  and  m ean in g fu l to  th e  r .ira l 
lo lk s .

T h e  sam e is being experienced  as 
f a r  as  th e  N R EP p ro g ram m e is con-
cerned , w hich  is  a n o th e r  excellen t 
schem e. I u n d e rs tan d  th a t th e  d .ita  
h av e  no t been p roperly  collected a t 
th e  S ta te  level. H ence th e  C en tra l 
G o v ern m en t does no t rea lly  know  how  
f a r  these p ro g ram m es have  been i/se- 
fu l and  how  fa r  th e se  p rog ram m es a re  
reach in g  th e  com m on m an  in its 
totality ,. T h is  reflects on th e  a ttitu d e  
o f th e  peop'.e im plem en ting  th e  aoovt? 
p rog ram m es.

A n o th e r p ro g ram m e is about th e  
d ro u g h t p rone a reas. As you w ill see. 
n e a rly  Rs. 40 c ro res  h av e  been a llo tted  
in  th is  budget also. B u t un less p ro p er 
m o n ito rin g  is done, it is no t possib le  
fo r  th e se  la u d ab le  schem es to  be p ro -
p erly  im plem ented . E ven in th e  R e-
p o rt fo r th e  y e a r  1981-82, it is

‘‘M any difficulties have how ever 
stood in th e  w ay ox th e  op tim um  
flow of benefits. Som e o f th e  "najot 

snags have been the  d is-in teg ra ted  
im p lem en ta tio n  and ap a th y  to  a 
co llab o ra tiv e  approach , p iecem eal 
co n cep tu a lisa tio n  of the fe lt needs 
and  th e  p rob lem s of th e ir  develop-
m ent, lack  of fo rm u la tion  of jlans, 
etc. e tc .”

W hat I am  try in g  to b rin g  to y o u r 
no tice  is th a t in sp ite  o f ail th e se  
laudab le  schem es, o u r m on ito ring  is 
so casual and w e are  ind ifferen t to-
w ard s  th e  resu lts. W hen an y  schem e 
is being im plem ented , we m ust follow 
i t  up  and m on ito ring  m u st be p ro p er 
an d  tim ely . O therw ise , i t  w ill not 
re a c h  th e  com m on m an.

T he fa rm e rs  h ave  alw ays had  the  
p rob lem  of ho ld ing  th e ir  stocks due 
to  rto n -av a ilab ility  of godow ns, 
w agons, etc. A t th e  sam e tim e, I w oulc 
like th e  hon. M in is te r to n o te  as to  
w hy  th e re  should  be th is  w ide-rang-
ing  d isp a rity  betw een  th e  p rices  from  
s ta te  to  s ta te . F o r  exam ple, th e  w heal 
p rice  ranges from  Rs. 133 to Rs. 225 
p e r q u in ta l. I do no t know  w hy th e re  
should be such  a b ig  d isp arity .

T he APC recom m endations  a re  ac-
cepted because they  su it th e  in te re s ts  
of the  consum er.

B ut w hen it com es to  the recom -
m en d a tio n s  suggesting  red u c tio n  m  
inpu t p rices th e y  a re  not accepted. 
W hy? W hen it com es to red u c tio n  of 
in p u t p rices to  ag r ic u ltu ra l com -
m odities it is no t accepted and w hen 
it com es to fixing up of rem u n e ra tiv e  
p rices, th e  A PC does not take  in to  
considera tion  th e  cost o f in p u t orices 
of th e  a g ric u ltu ra l com m odities. W hen 
it com es to  th e  in d u s tr ia l sec to r th e  
a ttitu d e  is d iffe ren t and  th e y  could 
ra ise  th e  cost of p roduct as and  w hen 
they  feel so. Cost o f in p u t m u st be-
com e th e  basis  fo r fixing fa ir  and 
rem u n e ra tiv e  prices to fa rm  produces.

It is a w ell know n fac t th a t  the 
A PC alw ays relies upon  figures w hich 
a re  abou t a y e a r  old. W hen prices 
a re  shooting  u p  fo r various  reasons, 
how  can  it be fa ir  o r  com patib le  to 
rely  on year-o ld  figures?

MR. DEPUTY SPEA K ER : M r. G hor- 
pade to ld  m e th a t  h is speech  w ould 
be th e  shortest.

MR. R. Y. G HO RPA D E: T h is is a 
sub jec t th a t  concerns us and  is of 
v ita l im portance .

. MR. D EPU TY  SPEA K ER : You m ade 
a com m itm ent. T h a t is w hy, T am  
p e rsu ad in g  you to conclude you r 
speech  early .

SHRI R. Y. G H O RPAD E: T his is  th e  
only speech  th a t I m ad e  d u rin g  the
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budget. H ence p lease  give m e an -
o th e r  five m in u tes  and I w ill conclude*^ 
m y speech.

T he  A PC  should  also rea lise  th a t  
those  M em bers of P a r lia m e n t w ho 
h ave  a fa rm e r 's  backg round  m ust also 
be  tak en  in to  confidence and  I w ould 
lik e  th e  Hon. M in is te r to  m ake a n o te  
o f  it, th a t, we p a r lia m e n ta ry  fa rm e rs ’ 
F o rum  of w hich th e  Hon. M in iste r h a s  
been a m em ber and s till con tinues lo 
be  one. I am confident, h e  w ill ap p re -
c ia te  th a t ih e  m em bers o l P a rliam en t 
com ing from  th e  fa rm in g  sec to r shuuld 
have  a la rg e r  say  in th e  APC.

MR. DEPUTY  SPEA K ER : D /ery
In d ian  is a son of a fa rm e r. If il  is 
n o t m y own fa th e r , m y fo re fa th e rs  
w e ie  la rm e rs . T here fo re , everyone  of 
u s  is a fa rm er.

MR. R. Y. G HO RPAD E: S ir, while I 
ap p rec ia te  w hal you say , le t us leave 
o u r fo re fa th e rs  for th e  tim e  being and  
le t us m ake th e  A PC  ap p rec ia te  at 
le ast th e  p re sen t m em bers who are  
fa rm e rs . I am su re  P rof. N.G. R anga 
vrs-jld also su p p o rt m e th a t m em bers 
of P a r lia m e n t w ith  ag r ic u ltu ra l back-
ground  should  have  a m ean in g fu l say  
in m a tte rs  connected w ith  th e  agricu l- 
tu ia l  sector. I w ouid s trong ly  recom -
m end to  th e  Hon. M in iste r th ro u g h  
you. S ir, th a t  they  m u st change th is 
a ttitu d e  of ‘touch  m e no t' to  people 
w ho know  the  sub ject. I t should  not 
ap p e a r  th a t  I am  ag a in st th e  b u re a u -
c ra ts  I h ave  th e  g re a te s t reg a rd  fo r 
them . M any of them  have served  
w ith  d is tinction . T h 2 n a tio n  is no t 
only p roud  of such  officers b u t sa lu te  
them . A t th e  sam e tim e, th e re  are  
c e r ta in  officials a t th e  s ta te  and  C entre 
w ho do no t u n d e rs tan d  th e  pro clem s 
of th e  fa rm ers. T hey  seem  to  only  
u n d e rs tan d  th e  five s ta r  ho te ls. T he 
d ay  th e  officers a t all level also eoeri 
d o w n  t& th e  fa rm e r 's  level and  try  
to u n d ers tan d  th e  brow n-clad  peasan t, 
th e n  he w ill ap p rec ia te  and u n d e rs tan d  
th e  p roblem s of the  p easan t w ho is 
th e  rea l backbone of o u r coun try .

Tt is w ith  g rea t feeling I am  say ing  
th is , irrespec tive  of w h a te v e r it m ay

m ean  to some. W e m u st change our 
p re sen t a ttitu d e  to w ard s  fa rm e rs . The 
p re sen t a t titu d e  w ould  cost us h eav ily  
in tim e to  come. I th in k  th a t  I 
w ould  be fa ilin g  in  m y d u ty  as a 
M em ber of P a r lia m e n t if I do n o t d raw  
y o u r  a tte n tio n  to  th is  aspect of “ a tt i-
tu d e "  w hich  is  causing  a g re a t con-
cern  to all. T he fa rm e r ’s position  is 
p itiab le . A fa rm e r  is w orse th a n  a 

eon of a n a tio n a lised  bank. I do not
* link th a t  th e  Hon. M in is te r w ouhi 
like th is  cond ition  of the  fa rm e r  to  
con tinue.

Now com ing to  th e  aspect of th<* 
crop in su rance , we m u st ta k e  it up on 
a w ar-foo ting . W hy should  we nr* 
do it w hen we have only  472 d is tr ic ts . 
We have h a rd ty  tak en  up a pilot 
schem e of 77 d is tric ts .

I would u rge upon th e  H on. M in is te r 
th ro u g h  you, S ir, th a t  th is  is a l.-ud- 
ab le  schem e and we m ust ta k e  n o te  
o f th e  schem e and  see th a t th is  schem e 
is im plem en ted  in a Il its  le t te r  and 
sp irit.

T he schem e of th^  N ational B ank  
fo r A g ric u ltu ra l and  R u ra l D eveloo- 
m en t (N A BA RD j is going to be im -
p lem ented  in Ju ly , 1982. I u n d e r-
s tan d  th a t  th e  R eserve  B ank  of In d ia  
staff a re  n o t very  happy  to go to th e  
ru ra l sec to r and  if th is  is so, th e  Hon 
M in iste r should  ta k e  no te  of th is  fact. 
A t th e  sam e tim e I w ould lik e  to d raw  
the  a tte n tio n  of th e  M in is te r th ro u g h  
you, S ir, th e  fac t th a t  th e  e lem en t of 
r isk  involved in th e  ag ric u ltu ra l secto r 
like  th a t of floods, d ro u g h t, etc. is 
g re a te r  and  shou ld  not be lo st sight of.

H ence I w ould  like  th e  Hon. M inis-
te r  to ta k e  no te  of th is. F u r th e r , w hat 
do we find in  th e  A n n u a l R eport? 
Even a f te r  34 y ears , no t m uch  has 
been  done to develop  im proved  b j l -  
lock -d raw n  im plem en ts and  tools re-
q u ired  fo r sm all and m a rg in a l fa r -
m ers. I t  is u n fo rtu n a te  th a t only 
Rs. 5.5 c ro res  have  been a llo tted  in  the  
S ix th  P lan . W hen th e re  is so m uch 
of developm ent in  science and tech n o -
logy, why is th is  aspect neglected 
w hich  I fail to  u n d ers tan d .

of A g r . & R u r a l  7̂ (5
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L astly  I w ould like  to say  som e-
th in g  ab o u t th e  fo re s t w hich  is  an -
o th e r  im p o rta n t fac to r. T he to ta l 
fo res t a rea  in  Ind ia  is 75.0(3 m illion  
h ec ta res  w hich  is h a rd ly  22.88 p e r  
cent of th e  to ta l geograph ical a rea  of 
th e  coun try . I t is ju s t  1.85 p e r  cen t 
of th e  w orld  fo rest. A nd w hat is our 
popu la tion? I t  fo rm s 15.64 p e r  cen t 
of th e  w orld  popu la tion . O u r per 
cap ita  fo res t is  h a rd ly  0.11 p e r  cen t of 
as ag a in st seven  p e r cent. I w ould 
lik e  th e  Hon. M in iste r to  ta k e  note 
of th is  because th e  P rim e  M in iste r is 
v ery  keen  ab o u t ecology and  w hat 
h ap p en s  to  flora and fau n a  of th is 
coun try .

T he la s t p o in t I w ould like to m ake 
ra th e r  h u rr ie d ly  is this. It is an 
acknow ledged fac t th a t on ly  14 per 
cent o f th e  ava ilab le  w a te r  resou rces 
is u tilised  fo r  irr ig a tio n  purposes in 
ou r coun try . 86 p e r  cen t of th e  »vater 
flows in to  th e  seas. W ith  th is  14 per 
cent u tilisa tio n  of w a te r  resources, 
o u r fa rm e r  h as  been able  to  produce 
135 m illion  tonnes of foodgrains. If 
we d o u b e  th e  av a ilab ility  o f  w a te r to 
him , I am  su re  th e  In d ian  fa rm e r  w ill 
p roduce  foodgran is no t on ly  fo r  our 
ow n co un try  bu t fo r th e  e n tire  w orld. 
T he Ind ian  fa rm e r  is second tc  r.cr.o 
in the  w orld. /

TH E M IN ISTER  OF STA TE IN TH E 
M IN ISTRIES O F A GRICU LTU RE AND 
RURAL D EVELO PM ENT (SH RI R. V- 
SW AM INATH A N ): M r. D eputy-
S peaker, S ir  m any  hon. M em bers h av e  
spoken and  h ave  ra ised  m any  po sits . 
My frien d , M r G horpade, h a s  d raw n  
m y a tte n tio n  p a r tic u la r ly  because I 
am  also, like  him , an  ac tive  m em b er 
of th e  F a rm e rs ’ P a r lia m e n ta ry  F o rum  
I know  w h a t he has  in his m ind. To 
all these  poin ts, m y sen io r "olleague, 
Rag B h e a d ra  S ingh, w ill give p ro p er 
rep lies w hile w inding  up  th e  debate. 
T om orrow  m y  colleague, S h ri B alesh- 
w a r R am , is also going to  speak . I 
w ill speak  only on th e  po in ts  re la tin g  
to th e  d ep a rtm en t w ith  w hich 1 a n  
dealing.

I w ill ta k e  up, first, an im al hus-
band ry . A n im al h u sb an d ry  is v ary  
im p o rta n t in  th is  co u n try . T he o u tlay  
th a t w e have p rov ided  in  th e  S ix th  
P lan  fo r th is  is ab o u t 26 p e r cen t m ore 
th a n  in  th e  F if th  P lan . T h is  show s 
th a t we a re  giving m ore  im p o rtan ce  
to an im a l h u sb an d ly . A lso w e have  
got a schem e fo r c ro ss-b reed ing  of o u r 
anim aiS  because  n o t on ly  m ilk -y ie ld -
ing  an im als  like  cows bu t also  c 'raugh t 
an im als  a re  very  im p o rtan t. A fte r  
th e  in tro d u c tio n  of la n d  ceiling, luniis 
have been  frag m en ted  and  m any  
fa rm e rs  canno t aflo rd  to  have  tra c to /s  
and  o th e r m echanised  im plem ents. 
T h a t is w hy, d ra u g h t an im als  a re  v ery  
im p o rtan t. F o r fa n n e rs  w ho have 
go t m ore th a n  five acres of land , un -
less sufficiently s tu rd y  d ra u g h t an i- 
m a-s a re  there , thoy cun not iiave the 
land  cu ltiva ted . T his is one o f (he 
aspects.

F o r  p rov id ing  b e tte r  m ilk -y ie ld ing  
an im als, we have  got a p lan . F rom  
th e  n u tr itio n  po in t of view  o u r p e r  
cap ita  req u ire m en t of m ilk  is 21) 1 
g ram m es. In  th® y e a r 1973-74 the  
av a ilab ility  w as 110 g ram es, bu t to -
day it has gone upto  125 g ram m es find 
in th e  S ix th  P la n  w e h ave  got a 
schem e to  in crease  it to  146 gram m es. 
T h is  show s how  m uch  im p o rtan ce  w e 
a re  a ttach in g  to d a iry  developm ent 
and m ilk  p roduction  schem es.

A lready  O peration  F lood I schem e 
has been  successfully  com pleted . Now 
we have tak en  u p  O p era tio n  F lood II  
in  th e  righ t ea rn est. O pera tion  Flood
I w as only  in th e  m e tropo litan  cities. 
In  O pera tion  Flood II w e a re  cqncei>  
tra t in g  on 155 m ilk  sheds in  150 cities. 
T h ere fo re  O peration  F lood II  will be 
v e ry  successfu l in o u r coun try . We 
h av e  also got a R u ra l M anagem ent 
Schem e in  A nand lo  augm en t th is  
schem e.

P o u ltry  is  very  im p o rtan t and  vvh«t 
w e h ave  p roduced in p rev io u s yeevs 

.w a s  2800 m illion eggs in  1960-61 and 
lo -day  o u r p ro d u c tio n  is  13,000 m illion  
eggs in  1981-82. T h ere fo re , p o u ltry  is  
also assu m in g  m o re  im portance .
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W e a re  also sufficien tly  co n cen tra t-
ing on th e  g ra n d p a re n ts  and  p a re n ts  
shocks schem e. W e a re  now  contem -
p la tin g  ban  on im p o rt o f g ran d -p a ren t 
and  p a re n t stocks of th e  chicks.

U n d er th e  IRD  p ro g ram m e we have 
got a p ian  to develop  the  sm a ll f a r -
m ers, m a rg in a l fa rm e rs  and  *he la n d -
l e s s  la b o u re rs  by c re a tin g  jo u H ry  
fa rm s  in th e ir  f ie ld s . . . .

SH R I G. N ARA SIM H A  REDDY 
(A d ilab a d ): M ay I know  from  tho  
M in iste r?  Is  he th in k in g  of p lann ing  
o r  th e y  h a v e  s ta r te d  p lann ing?

SH R I R. V. SW A M IN A TH A N : J u s l 
w e a re  co n tem p la tin g  and  we have  not 
p lanned .

A n o th e r  aspect is th a t wool an1 
m e a t a re  v ery  im p o rtan t. We have 
got a lo t o f R ussian  M erino R am s 
T hro u g h  them  w e a re  in c reas in g  o u r 
wool p roduction . W e h ave  now  d is-
tr ib u te d  m ore  th an  4000 ram s  to  v a r i-
ous S ta te s  and  also to  sm all fa rm e rs  
to ' im prove th e ir  Sheep  F arm s.

In  th e  v e te rin a ry  field we a re  giving 
m ore im p o rtan ce  to th e  e rad ica tio n  of 
r in d e rp e st d isease. P rev io u sly  th e  inci-
dence w as 196 p e r  one lak h  and  to -
day  it  is only  1 fo r  one lakh . T h is  has 
gone down. R ecen tly  th e re  w as an 
o u tb reak  in  D elhi a rea  o f r in d e rp e s t 
w hich w as v ery  ab ly  con tro lled  and 
it is com plete ly  e lim inated  and  80.000 
vaccinations h av e  been done in  D elhi 
area .

W e h av e  a lre ad y  m oved a Bill to 
c rea te  a V e te rin a ry  C ouncil on th e  
lines of th e  M edical C ouncil. T he Bill 
w ill be in troduced  and  passed in th is  
session itself.

and  w e h ad  recen tly  held  a conference 
of th e  D ire c to rs  of A n im al H u sb an d ry .

We h av e  d iscussed  a ll th e  aspects  
of th e  m a tte r  in  th is  conference. 
N ow  I com e to  th e  im p o rta n t item , 
n am ely , fo re s try  about w hich  one hon. 
M em ber ju s t  now  m en tioned . In  
ev e ry  c o u n try  of th e  w orld , th ey  con-
s id e r  F o re s ts  as N a tio n a l WeaVih. In  
th is  co u n try , fo rest is also very  im -
p o r ta n t fo r th e  n a tio n a l w ea lth  of th is  
co u n try . W e h ave  "nt only  75 "nillion 
h ec ta re s  of a re a  u n d e r  fo rest. This 
show s it is on ly  2:! p e r  cen t of the  
lai^jl is  u n d e r  fo res ts . T ak e  fo r in -
stance , th e  U.S.A. of th e  to ta l  ?reu , 
32 p e r c en t is u n d e r  fo rests , 35 p e r 
cen t in C anada , 68 p e r  cent in  J a p a n  
and  41 p e r  cent in U S.S.R. J a p a n  is 
a sm all co u n try  w ith  a big popu la tion . 
T hey  have  got tf8 p e r cen t of th e  to ta l 
a rea  u n d e r  fo rests. A s compai'ecl to  
these  cou n tries , he  have  go t m uch less 
a re a  u n d e r  forests. A ccord ing  lo ou r 
ex p erts , w e should  a t least have 33.33 
p e r cen t of th e  a rea  u n d er fo res ts  in 
o u r country .

W e h av e  a lre a d y  passed  th e  F o rest 
C o nserva tion  A ct, 1980. B etw een 
1951-52 to  1978-79— 4.3 m illion  hec-
ta re s  had  bees d e fo rested  and  have 
been given fo r som e o th e r purpose. 
Now. w ith  lh e  passage  o£ th is 1980 
A ct, on ly  4,800 h ec ta re s  has  been  ap-
proved  fo r  d e fo re s ta tio n — not mor*1 
th an  lhi£>— have been a llo tted  fo r  th e  
o th e r  purpose. It show s th e  im p o rt-
ance g iven by th is  G overn m en t to  th e  
conservation  of fo rests. A ccord ing  to  
o u r  P la n  ou tlay , Rs 104 cro res h ave  
been  allocated  fo r fo res ts . F rom  the 
1st P la n  to F if th  P lan , Rs. 29 cro res 
only had  been a llo tted  fo r  th is  p u r-
pose. In  th e  S ix th  P lan  Rs. 104 cro res 
have been  a llo tted . .

of Agr. & Rural 7^0
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A n E quine D evelopm ent B oard  has 
been  co n s titu ted  to  re a r  good horses 
in  th e  co u n try . O u r P rim e  M in iste r 
h a s  w ritten  to a ll th e  C hief M in iste rs 
th a t th ey  should  co n cen tra te  and  give 
m ore im p o rtan ce  to p rev en tio n  of 
s lau g h te r of good and  u sefu l an im als. 
U n d er th e  20 po in t p ro g ram m e an im al 
h u sb an d ry  occupies an  im p o rtan t place

A ccording  to  20-Pom t p rogram m e, 
we a re  g iving m ore  im p o rtan ce  to 
fo re s try  by  in c lu d in g  soc ia l fo res try , 
and  F a rm  fo res try  in  th a t  p rog ram m e 
In  th e  y e a r  1981-82, u n d $ r th e  F a rm  
fo res try . 44.10 c ro re s  seed ling  w ere 
supp lied  bu t, in  iyb2-83, 80 cro res 
seedling  w ere to  be  supplied  to  the  
fa rm ers. U nd er th e  social fo re s try
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2.;;+ lakhs hectares, has been planted 
in 1981-82 but in 1982-83, 3.3i) lakhs 
hectares will be planted 

SHRI N. E. HORO (Khunti): In the 
last session, Government had .1ssured 
�his House that they would come for
ward with a comprehensive Biil on 
fo:::-ests. 

·l\IR. DEPUTY-SPEAKER: He will 
reply to that. 

SSRI R. V. SWAMINATHAN: There 
is a proposal to bring forwc.rd a 
cocprehensive Forest Bill. I request 
the hon. Members to give their views 
alss. The Bill will be brought for

v:? -'1 in this House very soon. We 
want to give more importance to 

"social forestry. Our villagers want 
firewood. This is more important for 
them. So, they go to the forests and 
des�roy the forests. In order to pre
vent that, we want to create social 
io .. �stry in the villages. That is the 
importance that we attach. 

-,';e are also taking World Bank 
help for sociai forestry project in U P. 
Gu5arat, West Bengal, Madhya Pra
desh, Tamil Nadu, Haryana, Jammu 
anc'. Kashmir, Orissa, Karnataka, 

Bihar, Maharashi ra and Madhya Pra
des"'.1. The total investment under 
these projects is more than Rs. 484 
crc:es. 

Now, I would like to say a world 
about wild life. We attach great im

portance to it. Already we have got 
the Wild Life (Protection) Act, 1972 
and under Schedule I of this Act 253 
species are totally protected from be
ing hunted. Trade and commerce :11 
these is also not permissible. Schedule 
II to IV have 457 species which are 
under different degrees of protection. 
We are also having two training cen
tres for Wild Life management. 

There are more than 40 zoo;, in the 
coPc�try. Only one-the Delhi zoo is 
run by the Central Government. The 
re--t of the zoos are being maintained 

by State Governments, municipalities 

and private trusts. There are 23 Na· 
tional Parks and 205 sanctuaries in 
the country. 

SHRI KRISHNA CHANDR.-'I. HAL· 
DER (Durgapur): Is there any pro
gramme for development of fisheries? 

SHRI R. V. SWAMINATHAN: I am 

coming to that. Project Tiger has at 
present eleven reserves. They are: 

1. Corbett Tiger Reserve 

2. Sariska Tiger Reserve 

3. Ranthambore Tiger Reserve 

4. Kanha Tiger Reserve 

5. Melghat Tiger Reserve 

6. Bandipur Tiger Reserve 

7. Periyar Tiger Reserve 

8. Simlipal Tiger Reserve 

9. Palamau Tiger Reserve 

10. Manas Tiger Reserve 

11. Sunderbans Tiger Reserve. 

Additional reserves will be set up in 
Sixth Plan period. Minimum require
ment of a Tiger Reserve is a core area 
of 300 sq. kms. Indian Board for Wild 
Life is the "highest advisory body to 
Government on wildlife conservation. 

Prime Minister is its Chairm:m. There 
is a Standing Committee ;1lso un.ler 
the Chairmanship of Prime Ministe1·. 

SHRI KRISHNA CHANDRA HAL
DER: How many tigers are there in 
the Sunderbans Tiger Resen�? 

SHRI R. V. SWAMINATHAN 
There are more than 3000 tigers in 

this country. 

MR. DEPUTY-SPEAKER : Mr. Hal
dar wanted to know how many tigers 

are there in West Bengal. 

SHRI R. V. SWAMINATHAN : I 

will give the figures if he writes to me 
separate;y. I will come to Fisheries 

now. 

Sir, many hon.Members discussed 
about fisheries and gave their sugges
tions. ·_,_·he Legislation on Exclc<s:ve 

Economic Zone was passed by the 

Parliament in the year 1976. The 



E xclusive Econom ic Z one now  ex" 
te n d s  to o v er 2 m illion  sq u a re  kilo 
M iles w hich is  ro u g h ly  2 /3 rd  of th e  
lan d  a re a  o f t h t  coun try . I t  ex ten d s  
to  200 m iles fro m  th e  Cost.

I t  h a s  been  es tim a ted  th a t  th e  Exclu-
sive  Econom ic Z one is  capab le  o t giv-
in g  a fish p roduction  a b o u t 45 ia k h  
MT ev e ry  y ear. T he M arine  fish p ro -
d u c tio n  is, a t p resen t, abou t 16 Uikh 
M T in a y ear. H ere  I m ay  p o in t out 
th a t  w e a re  n o t ab le  to  cover th e  en-
t i r e  a rea  o f fishing because  o f p aucity  
o f  b e tte r  m an ag em en t in •'atching 
fish and  lack  of sufficient n u m b er oE 
tra w le rs  and m o to r beats. T he ener- 
m ous p e te n tia l of th e  liv in g  resources 
o f th e  sea  a re  n o t being  fu lly  exp lo i-
ted  a t p re se n t b ecause  o f lim ited  
n u m b er o f F ish  T raw le rs  and  D eep 
Sea Vessels. O u r ta rg e t of m arin e  
fish p roduction  by  th e  end  of the 
S ix th  P lan  is  22 la k h  tonnes. 
P re sen tly  o u r  fleet of .1 sh in  % 
t r a w le r s /  vessels is ab o u t 80. We 
have  P la n s to  ex p an d  th is  F lee t upto 
350 d u rin g  th e  S ix th  P lan . Sm all coun-
tr ie s  like  T hailand  h a v e  got m ore 
th a n  3000 traw le rs . T h a ilan d  does no- 
have  a v as t a re  of fishing b u t th e y  a re  
com ing  and poach ing  our m a rin e  
w ea lth  by encroach ing  upon ou r m a r-
ine te rr ito ry . R ecen tly  w e h ave  p as-
sed a law  fo r  p rev en tin g  th e  ^ a c h -
ing  o f o u r  m a rin e  w ealth .

S im ilarly , our in lan d  w a te r  resources 
a re  also enorm ous. F o r  exam nle. 
tan k s  and  ponds are  covering  an  a re a  
of 1.5 m illion  h ec ta rie s , re s? rv o i.s  
and  lak es  cover an  a rea s  o f 3 *mllion 
h ec ta res  and  th e  r iv e rs  have  a "unnm g 
len g th  of 29,000 KM s. T he to ta l fish 
p roduction  from  In lan d  sec to r is of 
th e  orderg of 9 lak h  MT. O ur ta rg e t 
in  th e  S ix th  P la n  is 13 la k h  tonnes.

T he im p o rta n t schem es covered un-
d e r  the S ix th  P la n  a re  F ish  F a rm e rs ' 
D evelopm ent A gencies, N a tio n a l F ish  
Seeds P rog ram m e, B rack ish  w a te r  
A qua-C ultu re . W e r e  con tem p la tin g  
such  of th e se  schem es u n d e r  th e  S ix th  
P lan . 106 F ish  F a rm e rs ’ D evelop-
m en t A gencies a re  a lre a d y  w ork ing  
in  20 S ta te s  exclud ing  H im ach al P ra -
desh  and  M eghalaya. M ore th an
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120.000 h ec ta res  have been developed  
and  ab o u t 4000 F ish  F a rm e rs  h a v e  
been  tra in e d  and  benefited  in  th e  dis^ 
tr ic ts  of th e se  S ta tes .

S ir, m any, hon. M em bers m en tio n -
ed ab o u t th e  tra d itio n a l fishing by th e  
fishing fa rm e rs  I t is tru e  th a t we 
should  a tta c h  m ore  im p o rtan ce  to  th e  
tra d itio n a l fishing and  th e tra d itio n a l 
fisherm en  should  be encouraged. H ere
I  w ould like  to  p o in t ou t th a t  of th e  
to ta l p roduction  of fish ca tch  60 p e r 
cen t com e from  tra d itio n a l fisherm en 
th ro u g h  ca ta m a ra n s , etc. and  40 ‘.>tr 
cen t com e by w a y  of fishing th ro u g h  
tra w le rs  and  m otor-boats. T he t ra d i-
tio n a l fisherm en a re  able to  p roduce 
60 p e r  cen t of th e  to ta l p roduction . 
B u i th e ir  liv ing  condition  and  econo-
mic condition  a re  v ery  p itiab le . M r. 
D ennis m entioned  ab o u t p itiab le  con-
d ition  of these  people.

SHRI K R ISH A N  CHANDRA H A L- 
DAR: T he hon. M in is te r is m en tion -
ing  abou t th e  tra d itio n a l fishing sys-
tem s. S ir, th e  M in ister w ill ag ree  th a t 
th e  fisherm en in  th e  coasta l a rea s  o f  
T am il N adu. W estern  C oasta l p a r ts  
of th e  co u n try  and  Goa w an t p ro tec-
tion  fro m  th e  G overnm ent. T hey  

w an t th a t th e  big traw le rs  and  m echa-
nised  boats  should  no t go and  fish 
in  th e ir  a reas, th a t  is five m iles from, 
th e  coast.
18.00 hrs.

W ill th e  G overnm en t * give orolec-
tion to  lak h s  of fisherm en  who lire 
fac ing  a lo t of d ifficulties ? Is  th e  
G overnm en t going to  b rin g  fo rw ard  
any  leg isla tion  fo r th e  p ro tec tion  of 
lak h s  of th e se  fisherm en in ou r coun-
try?

MR. D E PU T Y -SPE A K E R : T hese
people have got th e  sam e tro u b le  in 
m y constituency  also.

SHRI R. V. SW A M IN A TH A N : In
o rd e r to p ro tec t the  rights of the  
sm all tra d itio n a l fisherm en, w e h av e  
c ircu la ted  a m odel B ill to  a ll the  
M aritim e S ta te s /U n io n  T e rrito rie s . In 
th a t  B ill w e h ave  suggested  th a t  a re a s  
o f fish ing  should  be  c lea rly  d em arca -
ted  fo r th e  tra d itio n a l fisherm en, m e-
chan ised  bo a ts  an d  deep v e s se ls /

1904 (SAKA)  of Agr. & Rural
Dev.
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tra w le rs . A ccord ing  to  th is  B ill, a 
d is tan ce  of five k ilo  m iles shou ld  t c  
allo  ved only to fisherm en w here  n :  
m echan ised  b oat can  fish w ith in  
th is  lim it B eyond th e  a rea  
five m iles and  up to  10 k ilc 
m iles, lh e  m echan ised  boats  shou ld  be 
p e rm itted  to  fish, and  beyond 19 Kilo 
m iles th e  deep sea v e s se ls /tra w le rs  can 
op era te . Som e of th e  G overnm en ts, 

fo r  exam ple  'O rissa and  Goa have  
a lre a d y  passed  th e  B ill, a n d  th e  o th e r 
S ta te s  a re  co n tem p la tin g  to  do th a t. 
T h e  W est B engal G o vernm en t has no t 
passed  th e  Bill as y e t .  I w ould re -
q u es t m y  hon. fr ien d  Mr. H a id a r  to 
use h is good offices and  see th a t th is  
B ill is passed  by th e  W est B engal 
G overn m en t also.

SH R I C H ITTA  BA SU  (B a ra s a t) : 
W e a re  in te re s te d  in  a  C e n tra l L aw . 
T h e  S ta tes  canno t give p ro tec tio n  in th e  
co as ta l areas.

SHRI R, V. SW A M IN A TH A N : 
T h ese  coiasts come u n d e r  th e  J u r is -
d ic tio n  of th e  S ta tes . T h a t is  w hy 
w e have sen t th em  a m odel Bill. 
T h e re  is no  difficulty  in  p ass in g  a 
c e n tra l law ; b u t th a t w ould no t serve 
th e  pu rpose . T he S ta te s  have  to  pass 
a B ill, and w e h ave  sen t th em  a 
m odel Bil}( as I m en tioned  a lready .

SH R I K R ISH N A  CHANDRA H A L-
D E R : It is a lre ad y  beyond six. We
c a n n o t sit beyontt th is  u n le ss  w e decide 
o th e rw ise .

MR. D EPU T Y -SPEA K E R : A fte r the  
M in is te r com pletes h is  s ta tem en t, th e re  
a re  a fe w  sp eak ers , S h ri Y adav, 
S h ri V erm a and som e M em bers Iiom  
th e  ru lin g  p a rty . T he M in iste r fo r 
In fo rm atio n  & B roadcasting  has  also 
to  m ak e  a s ta tem en t. Is it th e  sense 
of th e  H ouse th a t we s it up to  6.30 
p.m. today?

SEVERAL HON. M EM BERS; Yes.
MR. D EPU TY -SPEA K ER : W e w ill 

s it u p to  6.30 p.m . o r 50.

SH R I R. V, SW A M IN A TH A N : 
T he W orld B ank is also assisting  in 
q u a lity  F ish  Seed P roduction  P ro -
gram m e in five S ta tes , th a t is, W est 
B engal, O rissa j U tta r  P radesh . M adhya

P rad esh  and  B ih a r  th ro u g h  co n stru c-
tion  of F ish  h a tch eries . T he a v a il-
a b ility  of good fish seeds w as a m a jo r 
c o n s tra in t in  developm ent of in land  
fisheries. W e have  an  am bitious flsh- 
feed p ro g ram m e in  th e  6 th  P lan . We 
a re  also  h av ing  tech n ica l co llabora-
tion  fo r som e of th e  cold w a te r  Ash 
like tro u t fish etc.

We a re  also developing  m a jo r  and  
m in o r fish h a rb o u rs . F o r in stance , 
five m a jo r fishing h a rb o u rs  th a t  are  
be ing  developed a re  a t M adras, Co-
chin R oychow k, V ish ak h ap a tn am , and 
Sassoon Docks. R oychow k is in  W est 
B engal and  th a t  h a s  been  com pleted .
11 w ill be in a u g u ra ted  on th e  17th 
A pril. I have  been in v ited  to  a tten d  
th e  function  by th e  hon. M in is te r of 
F ish e rie s  in W est B engal and  I w ill be 
going th e re  on the 17th A pril.

It w as also m en tioned  th a t  th e  Tieeha- 
n ised  boats an d  traw le rs  a re  finding it 
very  difficult to  w ork  b ecause  of th e  

h igh  cost of diesel. W e do a g re e  an d  
ap p rec ia te  th e ir  difficulties. M any re -
presentation®  have been  m ade in  th a t 
regard . P ro f. M adhu  D an d av a te  led  
a delegation  from  B om bay sm all to s t  
ow ners and  m et ou r P rim e  M in iste r 
also. We a re  considering  th is. We 
a re  tak in g  it  u p  w ith  th e  F in an ce  
M in istry  to  give exem ption  from  excise 
duty.

T hese are  th e  few  po in ts  th a t I 
w an ted  to  m ake.

18.05 hrs .

STA TEM EN T re: IN TRO D U CTIO N  
OF COLOUR TELEV ISIO N  IN TH E 
COUNTRY.

TH E M IN ISTR OF IN FO RM A TION  
A N D  BROADCASTING (SHRI 
VASANT S A T H E ): T he question  of 
in tro d u c tio n  of co lour T elev ision  h as  
been considered  by th e  G overnm en t on 
lh e  basis o f th e  reco m m en d atio n s- 
m ade by a numbe.iv of E x p ert Com -
m ittees inc lud ing  th e  M edia A dvisory  
C om m ittee  of th e  M in istry  of I n t i -
m a tio n  and  B roadcasting . I t  has  now



737 DG. 1032-83-Afni. CHAITRA 25, 1904 (SAKA)  of Agr. & Rural 738
Dev.

tion  and  B roadcasting . I t  h as  now 
been decided to  in tro d u ce  co lour T ele-
vision  in  th e  co u n try  in  a phased  
m an n er.

SH R I K RISH N A  CHANDRA HAL- 
DER (D u rg a p u r): S ir, I am  no t
in te re s ted  in colour TV. B u t I w a n t to 
knew  from  the  Hon. M in is te r w hen  
C alcu tta  A IR  w ill b e u p g rad ed  to  
sh o rt-w av e  transm ission  so th a t the  
C a lcu tta  p rogram m e can  be h ea rd  all 
over Ind ia  a t  any  tim e.

MR. D EPU T Y -SPE A K E R . F o r ind i-
v idual g rievances you can m eet th e  
M in iste r sep ara te ly .

18.06 h rs .

DEM AND d s  FOR G RANTS, 
1!) 8 2-83 —  Contd.

M IN ISTR IE S O F A G RICU LTU RE 
AND RURAL D EV ELOPM ENT 

—Contd.

MR. D EPU TY -SPEA K ER  : Now, S hri 
D. P. Y adav

*fr T ie  v to  :

t t t w s t  . f w r  t t f t  if
SpfT % 5TJFT Tftft ^ iWiP.JH

< ir ^  f r  w ? r

T t K t l  ^ t p t t  KTR- f w

*rr 1 «rr:—

“T he w orld ’s m a jo r p ro d u cers  a re  
unw illing  to g ive  up  th e  adv an tag es  
of so-called fre e m a rk e t forces and 
the  o p p o rtu n ity  lo use food as a 
po litical w eapon.”

^?r % j w m e f i  % ^  $  f n r

fa* *  w i f r f a  Sft? 5frf?T

w r % r  t  i i f t  ^ r f r r  ?r t f t  4

sra^r, i 9 8 i  wrr s t f t  ^  ^ f r  «rr

f r  ^  w m t  ^  |  f r  5T«r sfl*r

t q ^ r  % srsSr q ;?  f q ^ r  j r’’5 CN

tfcft if f V ^ d H  m t

^ T T ,  JTg 5T!R ^5T % I  I

t  ^ t t  i  f r  s f l r  ^?r *£r 

<rft w k c n  $  w  5PR1 %
3 1 ̂  if  ^ft%TTT I

qrg" q T  !pT i f

^  " 5 T T fe  1 9 8 0 - 8 1 "  3f

f e k  W f r  t t  f , cfr r*?rr 

£ f r  fq -^ r ^ r  *rr^ff ir g rc rm  % *m $t 
if f u r r t  sfT w rT s tj  ^

f t  I  i f a s *  i f  ^ rra iw
5frr 11 3 z h  * ttc

fq ® %  q r ^  ^rr^rr *r 1 1 9  fa -f a jp r
TfTT, 3T*fr 5TT5T 44MVlRdl

1 3 2  1 1  ^  ^ r r r  frn f  rnp

^■|rT «(§7 3"|cT si

I  1 ^  cTC^ 5TUPT tfeft 37^ft |  f r

q j r  fe e r i 'l  ^  s  q s r ^  

tftK  ^TCt ^

c t w t  T^er n t  s r^ t sre 

|  i ^ r |  cr#, ? r f r i r t f f c

^rr^r^TT ^ if  ^  |  f r

^ c r r^ r  % * r m  if  fH Ttt T .'^ fh R  

|  i 1 9 7 1 —72 

^  1 0  5 . 1 7  f i r r ^ E R  3^r q r r  f r z n  
«flT 1 9 7 9 - 8 0  ir  10 8 . 8  5

q ^ r  f r q r ,  ^ rd c r ^rr^ff
it ^irrfr sfr^sr^r if % ^r site f t f w r  

f t  ?r^r^: T^r i

^ q r t  ?r^R JT^t ^

7 f t  ^  r |  f r  f  rr^  6 I fafsPTJT 

i f  f  i^ rrf ^  5^ f « r T  ^  ^ t  |  i w t^ rj 
^rpft^r ^ t  5 ^  “©5t JTtSTTT,

1 9 8 0 - 8 5 ” % TC5 131 ^  ^  JR I

“ l o . 7 3 o fa^ rrf

if  ftTft tt tw t if  f a h t  f r^ - 

tftK  fa^ rrf  if 5 r ^ r a r ^ r  %

f ^ r ^ r  ^  ^  ^rra- 
^fh: fr^ ftq - f f e r f  ?t f n ^ i N H ^ ' 

T f r  |  i 1%f%cr ^rftr i f  wk



739 ^  1582-83-Mtn.. of APRIL 15, 1982 Agr. & Rural Dev. 740

[?sfr yto cfro z rr^ ]

51% TR- T^T 4 % 5 *ft% T ^T

? t t x r m t  t t  ^ p tp f t  f m i

^  -dcMNH iM (dH

1. 7 *ft% T tM T  t  »”

6 0  f a f ^ R  j&ZH< ^ T R  W  |  W*R 

T R - ?r fllft, ^ R  5T% f  ̂ T T  ytHKH

£T, tft 6 0  fa fa * R  * | ^ T  n  2 4 0

f t r f w r  ^  ^ r r  fcn  ^ t t  ^ r f ^ r  i

1 7 6  M iW 4  t ^ T T  TPT T J 3TR^T

5*n̂ : <tr | i *t ? r t  ^  eo 
f t r f ^ R  I ^ t t x  % f^ d  f t w i  t ,

?fr 1 1 6 ftr% *R  I ^ r  ^  |  i

5THT - m  3TR^T T r ^  V PR R  T t 

%>Hl ^R $1^ fc«< I yfPT < ej^l <R 

IH R  fpT 1 0 0  FhHlM'l <R ^ft ’T^T TT 

$ ,  m  2 4 0  f 1 0 0  ^T  spqfa

3 4 0  f t r f ^ R  ^T  n^TT * R T R  % STTTfT 

% wifV+ ftrr ^ i f p  t
fr* r  f a r f r  *r |  ? s f a R  

t t t H i  1 1 9  M h ^ h

1 2 5  f i d w r  2̂ T *RT 3 0  T̂FsT

n ^ r r  ^ r  ? T f r  ?r j r r t  qrT i

" ^ T R  *T f w f  % TqT f r  

tf fa R r r t  TTfgr ^T Pft ^T f^r, ^ r  

T*ft *T t̂ fFTt ^nf^T I If ^ T T  faTTtf 

ir  g  I t !fr3RT ir fsRT TTftT TT 5fTW R 

f W  WT I ,  f r f^ W H  T  f?R
'rs- « • *  „

^  T*T ^  I  I ®5t

s^TR if rryY^F^T PT 56 95  T7TT

w*t, ?rmt*r % w  fftr qj^iftni 
*r 2 3 1 4  t t I t  w t  *rm v i\x  ^  s s m r

* -9

% 1780 qrrr? w r  sfa f^ rrf  if 
12,160 TTTf w r  TT TRUFf £ I 

*R f r o r  qT5TTT it 21,950. 42 
T O ?  TT 5TRETR fspifT *1ZTT ^  f 

tft mrff *r , f ^  tAmrr
3  : firf a q d  ft ?rfpT

f w  I  I ?TW ^HSFTT TT W T  T^T 5fT 

W  i  ? - ^ t  ^trrwRt % m«r

# ^ t t  ^Tf^r fr  t ? t  r̂r t |  %
vl <. WT TT ^

^ +1f 1̂'sl d;<rO <?i it

TT̂ TT  ̂ I %?FT BTtî nT

% €tX t R  ^  ^  ^RT JPlft |  1

5T̂ T cTT Ŝ pftprrf̂ T̂ T *TK JHIS- 

f e t e  ^ r  W T  TT STR- I  trsfr- 
Tr^r ir *PT n^t |  1 srT faftr

^ T R  TRT I  I n^T f r q l t  I —

''R ep o rt on iden tification  of droufih t- 
p rone a reas  in d is tr ic t M onghyr"

Tn?t 1 fwrs |  1 f w r  «fr

^TPTt £  f  ^ T t  S I^M ? %m % I

^ R t frrlz £ :

‘A case study  on M onghyr, S a tia r 
an(j Jam a]p u r C. D- B locks—€)eV*lop- 
m ent w ork  in  B ihar, 1971-1991” by 
prof. £ .  C. C ha tto p ad h y ay a  of I. I. T. 
K h aragpur.

1 ST fwrz it q̂ T 3fiT̂  tftWT >̂0 

jft’o W^tTWlT 'd^cT TT?TT

$ '

“On the o th e r side of th e  sto ry , 
a com m on v illag er in  In d ia  docs n o t 
see any  ch an g e  for  the  good from  
daw n till dusk; and  even  in  h is  
d ream s a t n igh t, he is rep ea ted ly  
s ta rtle d  and  shaken  by the  sp ira lling  
help lessness, p riv a tio n  and squalor; 
and  he sees no light of hope."

This is  th e  rem a rk  of a P ro fesso r 
of th e  In d ian  In s titu te  of Technology, 
K h a rag p u r. In  a volum inous re p o rt 
like  th is , h e  has su p p lied  aU d a ta  and  
ev e ry th in g  abou t in fra s tru c tu re  in  
detail.

for JP$r stt  t t̂ t  ? t  f s r ^  t ^ tt

f r  W  3J7T Tt ?rt5RT Tt Tlf?T fa^TRf 

% TPT ^  WTTT, 3ft Mg^lH



% fat ̂rT t̂tt

far *ttt t| | i *m ^ st* fa|[rr 

$ *nfa<T  £tt far 6 5 srfasfid 

wr r̂tfâ Tf, srhrrf̂ xf tftr f̂w-

rtf %  if 3TT T?f| I *t, rr̂S fto 

^ % ̂ rCl<ld <?t  fT qrT far̂TPT

vt 6 ̂ rrt if fa*rr tot $  ^r 

5mn £ fa? mb£\ ft r̂nnfr ‘ 

*ftr 3-4  Jr tot fa*n smttT  i

*mrf eft *r? $ fr tpt vt'̂ftmnr'
î’w.—̂ ™TT̂ ̂ î   ̂̂ T ̂tSFT

T«T £t ̂TT TR- ̂ TRT-TRT WT ’

<m #t-—?ft  fr r̂rrr ?̂f | i 

<̂r*for >tft arrer t fo 35mw¥t̂ rrfr 

% «fIT *ft ?TTT (T<t>  T̂T r̂t

ft*nt$ »T̂r tt ?r% S 5ft srf r̂rr if 

 ̂*rrr £  i  =̂r 

v* ̂  fa ttnfrr ftrcrm % ̂ pt qrr, 

*r?v cfrr  ŝrfa ̂ tpt tt, w Nt
* c\ 7  ^

SHT  ’ĥ im imt % JTHT1TT

far?r 5rtt %■ qrff ^ t̂ V £ i

SPF  TfTT  Tft  ̂I rRfo rn̂ ,

tt. rr0 YPTW¥ ̂ T  T| | I sft; 

jfto *fr<> sffr.+H'ti'O *rt tot vjr t| 

t 1 fa»TT Wt % «Ptf TUT T̂jft t̂cTT 

| i smr tfaRT >w T̂PT.tffT ftfF 

3T*ff % fat Wrt ̂TT$ $, eHT eft

srepfĥr $, %f=Fr srnr  *fat

% fat tfrRT 3RT̂ $, 3T WT̂fhTrr 

£l t f̂ TT T W far  STHR 

*rt t *rt TrffpT st %, ŵrr vm 

*TTRt Tfaft I
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srnr f ̂ i V ̂fT?r *pt wt  | i 

W trv «RT xm pTT |, m  ̂fâ 

ftf  fWTH  ̂ WT f̂TWt t I r̂tn»t 

vr ?rnT  ^mfarsrtr 

Vl̂ T, fw 1$K, fâ R I ̂  m  

f^rr trR ŷiJii  t’PTPT,

fa»  wr n̂ci | i ,

"«rt̂ 5t- qt̂’ ^w,
CN

 ̂ 5TTPT I

» -O ■ ’  Cv ' *

|4 ?tn% stthtt ̂ftr ?mrr qr ̂ft t| 

r̂r% % f̂tr-̂feft ^
^  <1Ml ^  ̂ 1 iff, ?ft  n̂rfff̂- 

jf̂r t̂  m̂cT |, %fav?T ŝpFTf

fwFT ?rm ^ qt̂ ft ?fNt  srtr 
in g?  ̂ f̂spft 

smr % Ht̂T Ĥ--?lH % Pî <TT̂T T̂.̂ 

| 1 ^   ̂ff«r% if ?ffT prr

fPTfa" H faWHTT % o(ldcMeTt % ̂ T 

TT̂ff % f̂f wrfer sspcr ?ftaRi 

WvTPn facTRT 4JWWI+ g 1 %fâr  ̂ 

a <+T< ^ f̂ T, Î̂JNI-O.
cv  o *

sr̂far  ̂ T̂t | 1 f̂rnr  r̂̂-

MHj•Mit % ̂ TRnT̂ cTT :3TTf̂T <t»<nT

| eft ?rfy+iTtJ|«i ^  | far t̂o ijito 

rrsf ̂  . ito ?fr J ̂T* qit?r |r  vfr 

JTFT-̂M 1 <") f̂t  î>j t Mrf, ?TT rT 
irtlfr, 'ER TO ?TTTRT faff,  eft 

'sl'̂'t' ̂ ^ ?t ?ft5J T̂ fâ 'STPET .'̂T I 

Iff<jT*TT îfbîi 0  M<aa fâFRT H<T- 

fwrfr ̂ ff q  ̂̂RTT #T-̂ T fWRf

t̂ sh?t qr wft *n̂t ĥtt ^ t 1

TT̂ T ? fwR  Ĥff wmf T̂ 

f̂?TR t̂ RT qTcTT I I 3ft  t5T?r 

■? T̂RT <̂«î  ?̂t 'JtlcTl  ̂I

T̂Whr I f% f̂RRT m Tt̂r.TT 

»T?t faîTT 5fRTT  R̂T ?rfk̂> t̂f̂nT 

if m,*\< t̂ ŵ\ t̂m % r̂r ?rfir-

n̂rhrwf r̂ ^  Tnftt̂nr f̂tr
k  -i  • * ■

w  ̂ t orttt enrr Tpff wr̂r ̂tt ̂ffar?
Cv   ̂ *0  1 *

t̂ T̂TeTT | I T̂TT T̂T% Jr W?F$ ̂ t 

q̂ r efr  |  ̂ fWrt  t̂sr 

JT̂r % «4<n< ̂  % fart T̂t  ?rpft-

faro ^  | 1

_ 5CR: ?TN% ̂TT̂T ̂ PTftH | far *T̂ft 

^ % fart ?mfr

1904 (SAKA) of Agr. & Rural 742

Dev.
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[*Ti 5to q̂fo qrr̂T]

f̂ T 3TFT «PT q̂SRT

Tt  I’M i r̂% (ĥ m ih t̂ t t̂,  *"

frrmtftvr fr tt .....”

*  n̂wsr sft, ^ | Tt

t*T 5TITRT Tt STFTFT I TFR-

f̂tr ̂  f̂ t fr HTT%  TT <̂l j? I 

HIM tfafr TTT |Md ft Tft  ̂I fi?

3ft w m  5TW f̂tr yiWRH 5IW
 ̂ S3

ftfr  5tt t| |, wrt wr  r̂fefr i 

+Hh wV<  f̂r n̂̂ Tt tt 3̂ff

t̂fafr I T̂l" TT WIS'M  cTFTt TT 

Tnrxt %  •dcH Rd Ttf̂r i r̂fr 

Tt̂ fsrf  | i  ^ srftffr fkwz 

*rf t i sre r̂rr, tNt tt̂tt,  sre
 ̂ V-  C\ 1 1  *N

srir# frsr tttt, irs#-?T5# ?rm t̂t, 

srr̂r-fifeirFPT t̂ftt—t mtt str
'  C\

5PJS-  f>  | I ?rm H

P(4~l<; Wi 5mf ̂ 3f? f%?TPr Tt "3'SRT 

Ttf 4>m<*i *ft  t i srm ̂  snfar- 

ahIoii frfl% Pt4 9*rrf ̂ i  ?̂r tt

f+'̂n w WT TT 73cT fa# sffr ?pr

TTZRTfm̂ Tqff fr tsrr wr&[

*$t frfcft  ftMitf i *tts  f̂t T̂fl̂r

Tt <j| Id + fd %, WTT. ̂  *TFT 

nV- Tfrfa criifq-H'l *T ?TT%, fTT Ttf fjrf 

frfe ^ fr̂ TR sfr 

Tt T̂cT f?TWT  7*TTt STPT

Ttfafr %ftx  fr fcrffr  r̂r 

t '

 ̂  sr̂r t $m jt 

T̂T | f«P  î r Tr̂rrf fr 

?fk tfefr f% €t îrffr mi | i 

i (̂ %)

«ft 3)^r arstf (̂ rar?r): isrm̂r,

*■ f?% «rh: ?rr*fr®T f̂ m *?r ^̂ KPi'

^ *rFr7 Vr  T̂Vn f |  ̂  ^

fr̂t sfr t  ^̂frnrT̂fT '̂r favmr

T̂  fr̂'n ^  % farr mif 

â*r  g t

xvzfw 5Tti fr fft1 tiWZTh’ 40 

5rfei?icT |sftr t?r % fnarf̂f ̂t 60 ?%?rrr 

Vt< -̂fr̂-Rr Sf'-ffr̂T W1 70 5TRf?rn 

g-cft % W  fnvfx JpTtiT I I 

irf 5^ I % T̂rft V«T-

SJTd̂qr T̂  vmTT STrft | I f̂ft 

 ̂f̂-,:?-,- ?fr< v̂ f̂T r̂afn̂t vx13

?Y r̂ vr Tn̂x v̂*ft | i

<r nTtR ŝrffr̂ r̂r % 

wrsrrc vx ŝ pt «tfit srrq-snr̂ | ?frx

5*f STTrf f̂f f̂ f̂ TTT

r̂ŝr̂rzit %X ff I  an% f̂TTT 5ft 

’̂Tfr KHTPn |,  q? K*TCT T< ^A'f 

f̂irr 'srrrr  sh-tt fr  ̂T«rr r̂r̂ 

fJi«% V?fi % ftTRl %

*rV< w?'r  f̂rfr % f̂nr n̂r 

"I stiT «̂fr ?:frr n wr Trrr i

«Twjt,  vt t>\ ?*t

qiBf % ̂ <T fr JTnT  g ( win frcf'f

3fr fr ̂r; xi*z % fn'q ̂ ;nf̂ r % ^ 

fr 20 ̂ rr Tpf̂Tr Tt «ffT®rr ̂f t, 

m  fr #cfr ̂  ̂rrfrt̂r f̂ Trr

fr  TT̂ f̂ cf t I ̂tfntr %q ^  fr

ncq-Tnr VI sT̂Ccf  | ̂    ̂  **fr

fiwrsr %  fr  jfrcfr

it̂r t: ̂  T̂n*r ârrTgrr i   ̂  ^ 

t̂  ^̂§Tr ftff,* xi\ |,  qf f̂ren 

|T ^r r̂f̂tr mi  t̂r? m vww 

r̂nr  % ssapr  sri

fr J7£  T3?n̂ n̂r .=fn q<f

r̂>< 20 %

jffk f̂nff Ti ?f̂t irnrfr fr )

^ fw’fr

tf f̂t

|,  ^  *l?t fr  «T|H  w',



v ft  a n t m  : A  m x m
* .
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>745 DG> J982-SS-Min, CHAITRA 25, 1904 ( SAKA)  of Agr. & Rural 46
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3<nr T f  o t  i m f c x  T r m ,. o

TOTT % f ' t f t  I ,  faflTT <rf<*TTO. 

?tn’r |  f a  a r f R  ^
1 *»"

% fa r r  %?y ^ t  *r w i k  ^ r? r |  i

eTT I ,  ffq cTT ^ T H  ftWPT,

^T£T fT tfR , ^ h T T T M  ^  =^TT fitfT 

$ t f l X  ^  *Tf | fap ^
T*f O T  <TT w ra1 ^N nT  q fo T  |  I.

3TcT ir o t  ^ t Tt < ffwr | ,  efr f  ®

? t  fTSTPT, 3ft *7=rt ’TTn t t  . T i 

SSTTT ?TTO *5Tcf I  1. 

® V  fT ff f f f ,  t f t q W f T t f R f  TT ^ST T  

rTTTT n£V fasT qTHT |  I 

5?r 3TcT *Tf T t T S r f  5PT fT if f  

% i *t jjf «rrarT ir inst t  f  r *nrr-

t ,  ? rfT n fT * ft ^ T f  tf V«fr n T  *Tf TT 

f r ^ r T  JJ^T sfrfaeT n ^ t  f< ?i"TT |  I 

sfraqrr <Tf^ f t  ^ rH r ^ r f f r r  «fY i 

’ffTT ^  tfr^UTT STTT t^ t  x ^  

*rTTr^ T r f  TTtfsrrff T ^ f t  n*rr 

fa^r f«rcfan t t ^  % f^TT f s  

n * r f t t  ^rPT^r, cf r̂ o r  *rf '&7£\ 

fr^T R  ST R t VTqTWTnT Ti ^ fo  % friTT 

IT^nT OTTn ^TT fFTT I %b'

3TTTT 3 n T t ffeft |  I O T R

"onTT ^ R T t t  SrTftTct ^  ST>T T*T O T  

^nTi* ^TT ^TTf̂ T |  I itf<? ^TTTR 

T t  WHT >T|^T% % fcTt r<TTT %??

s r ta ’ *  t f r r  ST* T< m

^ T r  ^T*r fa*T SfTcTT I  I ‘

rro <fto *fto TV fTTO  5TT f t  

|  I 1 4 2  ^ 0  f T T ^  T r Ti^Tn* 

w l r  »rf |  1 T O ^ r  tT  3,-nft
^ T f f tr  sft I

Tf«? ff*TT f a r m  » v i ^ f .rP tT  qjw 

^  (T T f T ^ T ? W % ) : "

W t  t t  T i t  «f^r n ^ r  |  i

ir T f^ r f^ T  % ^nr 5 s  |  1

19 80 ir 38 srfasncT vftx ^ T r t .  

1 9 8 1  if STS 17 srfcTWo ^ft O T

3 t ’ |, T i tg'cf ftr f a ^ r  
T̂SiZTT TTJTT |, *Tf ôff ^  T T  

*TTT |  I ^?T % O T  rftX

s rs r tT ^ s r^ T c r  |  i ^

SIFT Tfff HiSnTTr, nT fTgTJff 7T
3Ti 3TTT *JT<? % OT*f if tf

'T? vgT I- q-̂ ciT T̂ TT | W»%r

^ T f  mT r̂rprr fT ̂ farr f̂r ^

7T ?vsff ciTf ^  T ^ i x  t t  h  1 
tT3 >f>o %\o Tr gfi | ,  ^ KJnrrr 

f  fjp f s ra r^ r  % ^  fesrPT 

°TRT #̂T |  I TT O T  cfr 142 
5ifcT «■ s r ^ r  ^ f f c r

v )x  15 0 ^ ‘it w  TT fqrqr sfRT ^rffn; 1 

n'ar T ft  ir^r ^^cr fr fT  «ts#f-
~ n ir^  Tr ^?rr ^vq-Vr «?r Tf tt^tt 
^rff^, f̂rr q f  t t  *r%m

T O T  3Tfrf T̂T r̂r lit  11 1976
77 H TT ĝ Tn TT ^  it
sff fT Tft «Tr, 1979- 80 it
ZTf T t  ST 2. 57 ^  T f  iff 
%f\X f T T ^  Vf eft 1980
81 H 4 .9  7T $»£ ffe TT 5T g| 
?ftT f*f W5T «Tf5 Tff?r?r T T t  % SfHt
1 1 . 7  t t  ?P 3  JTf tfr  ZX % f % \

^  TT TlT°T i(f f  fa  

^•RT 5T? Tft | fT fg^TTn ^nTT 

h' «T7f<T n f f  T *  TT T§r t  I V<ft 

ir'^t ^ .JTf T f  T t  fT  ÊT TT Wt îTT 

T T  £*r ^rfTn i|Tr Tf?TT *Tf I  

ff? ^frT®rr ^ t ^  t o  m t- ^ t t  

?rrr fa^rrc 'Ttf^q i f t^  tt0

Tr f^TJ t i  fir ^  srf^r
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f tp E r fr s r  t t ' I ,  3 t f  t f  t f ? r  t t  s r a f  

^  ^ T iw ^ r r  fT tf r ff %

$ T  ir t f t r  f T t f  p? s y  t t  kw
tf5T tfr* f 'i

H m  Op q ^ r  t ^ t  I  f a  srs 

^ r t ? O T  ^  eft . ir *r tT
tfT?TfcTT tf  TTtf ^XnT ^ r f ^  t f f a  ^  

srftf tf TTtfi if €\  ̂ ?T T f f  %, tf$ €t$ 
n $ f  r W  » t f *  ^  »Ttf

% ^ ' t  t  frsrr «rc f T  ^ tf tfFT
ITW T t tfgcT 3JTRTT 3TK | f  I  tffT 

17(M) STTT 1800 tfTS £tf % tf 
—  3tf3T f t  i  T̂: T t f f l  tfgn tflfT f^ tfT  

fV f w  tf r̂irrr |  j t t  
tfsrr 5ft % tf? Ferzrr tfr f T  f a a  tfsr nw  
Tr . faTTf tf$ T T  3T?fr sftT'irtfT 
s f ^ r t f  TTtfi tftf^  n f f  |  1 t< r  

5 -T tfTtf?«j ir T?nJ tff I  fT  
iTTsrtf ir5f Tr q^ran: tf? T̂TcU 
art fTtfM t ,  * w t  fr t t  Ttf sttf 
TT "3tf T l  afxR r q^nT| \ 3W tfTTTT 
tfT^ft I  f r  ^-3T ^5, tft tfTTtT
Tf q^r tf ^t Stf TT f  ® t̂f<ffTtf TTtfT
^ rf? q  f T  vnn sqrsi s t, tf'r ^ tf  
t t  s t T  tf ^% tfrar frzrt tfr tf% t f r t  
f T t f R  f t f  % ftfq  TfrrTn ^  f T  \

3 in?T ffrefr |  *t\x fT tfra
T t  STT STtf ftftfrrr, tfl 3 tf TT 

^etfT^ «? tf f [  3jTtfT |  s f l r  tf$  T t t f r f r  

ir t f  3TRrr |  tfVc fa x  tftf 3 ^ *  Ttf 
T T tf T r  tfT T  tfT tfrq ftfl I  1 9 7 9 -
80 tf 3 T tf tfftf T t f  ?T *r f «fr s rh  

S tfT t TR O T  tffr  tfr f T  frtfT tf T t  ’ tftf^r 
T O  T T ^ f a f  STtf 'ft ftf'Tt l WT
ftf r fT  ̂  w  tf T f r  frirr tftf r «rr, "?tf
tft ftftft tf tftf T ftf^ i' fn S f I ^  tf 

T r  t f W t f  ZZ tftfr iftT  f«?3T otfCv

% ^ 3 T  T tf  TT  ^ t  I StffnTJ 3,‘tf

Z V f  t̂fTTT ?icfr t  t f tT ’ ^tf TT € tT  1 

^qrtftor tf^ f '^ t^T  tfVr fT t fR  Vt* ^ r 'T r  

s rn r * tf#  ftf^hT , Vi' fq rr  % f t f ^  : 

q^fTPft V fH T?ft ^  s t I t  t f f  f n ^ t f r % r  

ft% T o T  ^ 1  5 tft f titffa%  % % tf?  

T ^ T  tfTgtfT f r  ^ tf t>  fs r^  if tfflTtfT-

5 T ' ^  if trT  T r 'f t f ^ t  %*?Trft^rr 

h'IZK if tf if tf ir t  t

f?tfT «rr, t t J t t  l i t f t f t ?  ^  f ^ T  *rr

%fTn* 5TT t f^ o t  t f v T R  ^ f f .  tfT 

3 ftfr t ir i t f  T r  ffT?g tf1 t  ftf5̂  t t  f iw r  

ncrr 1 1 5 - 1 6  'tfre, ^Mzrr f r ^ t t f f '

TT f^TlT % tf 5?tfT \  t f t r  ^ tf

tfW r % s t f  3rr?r t t  t t A Tif?r?r t c

fT  3 t f ^  ftf-r  t t  ^ r ^ T 'f  t f ^ r ' ? '

^  ' I ?tfPTT ^tfTTT tf$* r f'TO tt ^<rr

I ’^rtT '?tfr«T 'fc'ifnrn? f v t f r  ^Tr 

t t x  tf^ tf t t  t f ^ r  fq'&Tr ’ g ^ r ' 

^^TTf t  Y

MR, DFPTTTY-SPEAKtfR > Mr.

V erm a, you p lease con tinue tom orrow .

18.29 hrs.

STATEM ENT R ff ; PR O C U W E M E irr 
P R IC E  TPOR tl9 ffl-B 2  W HEAT CR O P

TH E M IN ISTER OF A G RICU LTURR 
AND R U R A L D EV ELO PM EN T A N D . 
C IV IL SU PPL IE S  ’(RAO BIDENDRA 
SINGH) :  B efo re  th e  H ouse ad jo u rn s ,
I w ould like to  m ake a s ta tem en t. Se-

v e ra l hon. M em bers in c lu d in g  th e  las!: 

speaker, S h ri J a y a  R am  V arrha, h ;'ve 
been d e m a n d in g  to d ay  th a t th *  Gov-
e r nme n t  should  announce soon its de-
cision on p ro cu rem en t p rice of w heal. 
Now I anw in  a position  to  announce  
th e  decision of th e  G overnm en t in 
th is  regard .



T he p ro cu rem en t p rice  fo r 1981-82 

w h ea l c ro p  hag been fixed a t Rs. 142 /-
p e r  q u in ta l. T h is  p rice  fixed by the  

G o v e rn m en t of In d ia  •wjould be 
app licab le  also to a ll th e  S ta te  G overn -
m en ts  and th e  S ta te  p ro cu rem en t 
agencies.
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MR. D E PU T Y -SPE A K E R : The
H ouse s tan d s  ad jo u rn e d  ti l l  11 A M . 
tom orrow -

18.30 hrs.

The L o k  Sabha th e n  ad journed  till 
E leven  o f the C lock on F riday , April  
16, 1982/ C h a itra  26, 1904 (S aka)

• 75 o
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